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absenting during Japanese ~Ail' Raids. 
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uologkal Institute. 7fI1. 
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Ferozepur Jail. 1234. 
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mfcmor servants of Government of 
IDdi~ Press. Calcutta. 2011412. 
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883·84. . 
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PCf'>hawar. 176--77. 
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dn~tl'Y in Baluchistan. 2420. 
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Efi~~gernGDt of Federal Court Functions. 
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798-99. . 

Expendjture on education in Baluchistltn 
2429. . 
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J?3lgn m BaIuchistall, 2425425 
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2415. 
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vatlOn cards. 2231-32 

Raj passa.ge for. Maul~i Haqdad Khan 
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Sylhet 2414-15. 
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1166. . 
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Henlth of Dr. 'YndjJhir Ring-h 1660. ~810_ 
R~~t.h ,.,f T~81a Df'lIhh;mrihll Gunta. 1235-

• 

Health of Mr. Utt.am Ohand Malhi:Jtra. 
2287. 

Houl's of work for employees of Govern ... 
ment of India Press, Calcutta.. 2010. 

Ignoring claims of Cent.ral ASlScmbly
Members _ for accommodat.ion in Western' 
Court rooms. 323-24 . 

Ill.trealment to Mr. Kamalnnyan Bajaj 
by soldiers at. Wnrdha. Railwa.y Station. 
1487-88. 

ImpQncling import of motor cars. 1557. 
Impure wheat rationed in Pesha.war. 787· 

88. 
Inadequacy of Food grains in North-West 

Frontier Province. 110. 
Increase lfl allowances for Governors. 

1805. 
Kidnapping of Sahib Singh and his· 

brother. 6-7. 
I.lailguage l'esLl'ictioll on Mr. :ij31'i Krishna.. 

Mehtab's'interview with hip brother. 
67L 

Leave benefit to piece workers of Govern
ment of India Press. Calcutta. 2011. 

Leave l'ules fOl' entrants to Postal De
partment. 1542-43. 

Limit of chilam, and ohewing tobacco to· 
be laken out of warehouse at -a time. 
1483-84. 

Meat dehyclrntion factory at Nowshera. 
446A7. 

New list of voters for Central Assembly
in Bombay. 2432, 

Passengel's' search by Customs staff aa 
~~etta and other railway stations. 42().. 

Pel' head Sugnr quota in Ba.luohistan. 
2153-54_ 

Permission for Maulana Abul Ka,lam. 
AMd's Q()1Irespondence with his publish
ers. 1104. 

Pli~h.t of Raj pilgl'iuls at Karachi. 2416. 
Posltlbn r~ fertilizer industry. 521. 
Pl'ess D:dVl'Ol'Y bonrd in North ·West; 

Fronliier Province. 1104. 
Preventive detentions 'by the Central Goy· 

ernment. 293·94. 
Propaganda. about India carried on in: 

.Amel'iea by Indian Government. 425-
26, 671-72. 

Proposal for cha.nging name of Dehri-on
Sone l'ailway station. 1062. 

Yublication crf new Central .AS6embly-
electoral rOn8 in N01·th-West. Frontier 
Province. 323. 

Quotas of cloth to North West Frontier
province, etc. 585-86. 

Raw Cinema films supply to North4 Westr. 
Frontier Province. 323. 

Recent Bnllou and DerD. Ismail Khan. 
Jtidnappillgs. 246-47. _ 

Reduct.ion in pl'ice of motor ~pirit and 
kerosene. 1010. 

Hc.fosal of interview facilities by detainech 
Congress Working Committee l\femhers. 
670. 

Rehtion or ''United Publication!;" with! 
Information and Broadcasting Depart
ment, 426. 

Rcnort of Woodhen.rI Commis!Jion 00. 
TIcnllal Famine. JlJ. 
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.Restrictions on Agha. Sa.yed Za.man Shah, 
an Afghan subject. 1103. 

TIevision of scale of pay of employees of 
Government. of Indta Prees, Calcutta. 
2010·11-

Revision of subvention to North-West 
Frontier Province. 179-80. 

::;cales. of pay for inferior servanf;s:~ elco, 
in Posts • and Telegraphs Departmen. 
1542. 

~('{lrcit). of yarn foc Mymensingh weavers. 
1800·01-

Shorlage of -yarns for handlooms. 1165-
66. 

~topping reel'uilment of non-I~dians t.o. hi
dian Civil and India.n Pollee SerVlces. 

177·79. . 'b A 
'Students nttending Hchools 1U Ttl al reaB 

7. 1958. t' f 
~ubjccting press telegrams to seru my 0 

press adviser in FeRha-ViIlI', 1103. . 
~upply of Cellt.ra.i Government a.dvertlse
'mont-Ii to llew8p~pel'B in North·West 

Frontier Province. 1105. 
Textile mills dossa down for shortage of 

coal 515·18. 1595 
Tl'ainillg of students abroad. '. 
Treaty of Navigation nn~ Commerce WIth 

United States of America. ~11-13. 
Vacancy of Director for Agriculture in 

Baluchistan. 234? 
"VarrR.nt for arrest of Mrs. Asaf Ali. 

1660. 
Question (Supplementary) 1"e.-

&.o\ll-India ha.udloom weavers ~oa.l'd. 1q6. 
Army Reorganisation Oonumttee enqUlry. 

1\.t.;.:£ of MI'. ,T. T. Sbahani. etc., at 
Poona. 2692 . 

• 4.flRociatinp; the T .. egioln.tive Assembly witb 
Poat-War economic pla11nin.g. 1477. . 

Blocle on Promotion of certam commercuu 
clerks North Western Ra.ilway. 1077. 

Confere:lce TB manufacture of Fertilisers. 
8. 

:Criminal :Jsl'Iaun by British Na.vy men on 
inmates of a House in Howrah. 893. 

Detention of 'Mr. B. Patnalk. 2688. 
Detention of Sri ,Jai Prakash NaTaln. 668. 
Discarninatory treatment as rega.rds re-

!\ervation of hert.h!; ,\01' Members of 
Central Legislature at Delhi railway 
st lUon, 22, 

for women in Educational institutions 
Delhi proyince. 793. 

Em"my priRonct'fl of War in India. 881. 
E-xtcrnal Affair.!! UelJal'l.ment contributions 

f,Q Governments, etc. 1729. 
External pllblicity work. 883. 
Gold and Silver .!!muggling. 1479. 
Government contribution to India.n Labour 

Federllbiol1. 5&1. 
Gov8rnm(lnt. of India. delegation at San 

Francisco Conference. 1759. 
Hyda.ri mission. 673, 674, 

• 

Ill-treatment. to South African Government 
Indian official in connection wit.h cus
toms a.t Bombay. 677. 678. 

Independent trade agreements with Domi
nions, etc. 587. 

Indian officers (ward room ronk) attached 
to Royal Indian Navy. 422-23. 

Indian t.roops taken to grease to fight 
agaiost F.L.,A.S. 888. . 

India's conLribuLion to League of Natlon 
1603. 

Instructions Te ,'cservation of berths for 
members of Central Legislature. 1079. 

Instructions to Agent General 1'e propa· 
ganda nbout India. carlied on in 
America. 682 . 

Intensive military 
ings. 1480. 

construct.ion of bpild· 

Labour exchange btueaus. 585~ 
Lack of fruit Dud veget.able shop.!! in 

New Delhi. 1427~ 
Language sections in publicity and infor

mation Depal'imellt. 1664, 1665. 
Litel'alul'e about anti,Indian propaganda 

in Ameriea-. 1487, 
Malaria. ravages. 2228. 
Mamlfacture of D. D. T. 
Maternity be.nefit$ and 

women miners. 1606. 

1604. 
facilities 

1017. 

• 
for 

Meat dehydration factories. 
.Move at San Francisco 

against Asiatic immigmtion 
Africa. 2374. 

Conference 
into South 

Munster Hepol-t. 429. 
Nationnlising mad traol\port. 1541. 
New progmmme of constructive work by 

Mahatma Gandhi. 1483. 
Newspapt'r Control Ordcr and newspapers. 

allowed to start 01' -ra-appear. 814. 
Non.conferment. on Indian Legisla.ture of 

powe.rs to ~lboli~h appeal to .Privy 
Council from High Courts. 2618. 

Non.Indian evacuees and refugees em
ployed by Government. 675. 

Order confining supply of Goy.e1'nm6l\~ 
controlled cloth to certain Government 
servants in Ajmer. 1183, 

Overcrowding in trains. 539. 
Posit.ion of Indians . in South Airi~ 

1599, 1600. 
Position re outrput of cool. 519. 
Poet-wul' economic VIans under Gover.n

ment consideration. 1478. 
post-war planning committee recommend

ed by Legislative As~embly.. 174. 175. 
P05t.war plnns for unprovmg labour. 

1598. 
Post.war policy re British enterprises in 

Inclia. 172. 
Pt'opagnnda abou.t India carried on i1l 

America by British and Indian Gov
ernment.s. 252~ 

Quinine reqiliremonts. 2226. 
Railway posts lo Wllich India.ns are not 

permanently appointed. 1730. 
Recent nomina.Lion of n. person Qf Kalat 

State to Council of State. 2352, 
Removal of disabilities affecting Indiana 

in United States of America. 3. 
Remova.l of the sign bon.rd of the 

"National Herld". 814. 
Report on working of food admjnistration 

in Ajmer-Menvnra. 2235.· _ 
Re-publication of the "National Herald". 

813. 814. 
Requisitioning of buildings for mllita~ 

purposes in Bombay. 1675. 
Requisition of Bats by War D8partmen~ 

in Bombay. 1497. 
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R ti f portI'ons of JlUllll.·- P·"ponderanee of Hindus in prodnctioll ·eserva ' on 0 ""II • 

Okhln. fol' fishing by Europeans. 2420, ~ department of mechanical workshops. 
2421. 2156. f . 1II I' 

Review of the case of S, Saordul Singh Promotion 0 certain nOD- U8 IDl.S 68 

Caveeshar. 273. .. ., junior cha.rgemen (e1ootrical bmneh) on 
Safeguarding of Indian wherest In libe- North Western Railwa.y. 2166-57. 

l'ated "Burma. 1026, 1027. . . . Promotion of' certain non· Muslims B:s 
Safeguarding of manufacturing mdustnes mistries by Divisional Electrical Engl-

established in India. 2608. neet', Lahore, etc. 2157. 
Savings in foodgl'ains of surplns areas Promotion of inspect-Ql'S of works on 

due Lo rationing system. 1024. North Western. Railway. 526. 
Sentences of death, transportation, etc., Scales of pn.y of telegraphist.a. 2349-50. 

under Defence or India Act a.nd Rules. Selection for promotion of i1'l:spectors of 
275.' works on Nort.h Western Rrulway. 1'74? 

Steps against corruption in railway em· Selection posts on North Western Rail· 
ployees. 1725. way. 1945.48. . 

St.eps for easing milk shortage. 1500. Special pay of (personal a,sslSt.ant) BtenQ.~ 
Steps for l'e·forestaLion. 1593.. ... graphers. 2088 . 
Subsidies to Newspapers f01: NatlOoal War ABOLITION-

Front work 667. Question reo of photographing section: 
Subversive acti"it.ies of the Watch Tower of publioity Bl'anch, Nort.h Westel1l 

Bible and Tract Sociely. 12P1. Railway. 2175. 
Third cluss ca.rl'inges built. 1724. _ . 
TTnsa.tisfactory al'l'angem~nte at Karachl ABUL KALAM AZAD, MAULANA-
u 803 Question rc- ' . 

pilgrims camp. 1085, 1 . D'esirability of l'elea.sing , etc. 404. 
Waste of foodgl'8rins 111 GoVel'Ilment H~alth of and other detained Oon-

storage. 1599. gl'ess Committee Members. 418-19. 
Waste of petrol' by miLital'Y lorries. etl? Permission for '-s correspondence witt&-

148'.2. his publishers. 1104. 
Whereabonts ,of Messrs. Jaya Prakash ACOIDENT{S)-

Narayan a.nd Manohal'-Lotpa. 203. Motion for adjoUrnment Te to 
White soldiers in India. 2091. Punjab Ma.il near Arra.h. 203. 

Resolution -re- Motion to J:educe dema.nd for • 'Railway 
Nationa.l Wnr Front. 128. 132, 137, ffl3, Bo_a~d" . re d~ira.bility of judicial en. 

978-81, 996. _ qwrl6f! mto rallway inVOlving lou 
Removal of sections 111 to 121 of the of human life. 777.83. 
- Government of India. Act, 1935. 1007, Question -rc-

• 

, 2462, 2468·71. by military lorry in Madraa. a91~93. 
ABDULLAH, MR. H. M.- to Punja.b Ma.il nea.r Arra.h. 7-8. 

CnJcutta street . 440. Eleotion or to the Central Advisory 
Council for Raih\ray. 1620. 

Indian Finance Bi1l-
Motion to consider. 1589.90. 

Question re-
Appointment of officer on specia.l duty 

(administration) in Food Department. 
1187·88. 

Assistant and junior cba.rgemen on Ra.i]. 
ways. 1944-45. 

Assistant masters in "East Indian Railway 
schoo1, Tundla. 1740. 

Denial of house' rent to circle service 
telegraphists. 2J5O. 

Grievances of s101led labourers on North 
WesterD Railway. 2347.48. 

Lo\vel' scale of pay for circle service 
telegraphists. 2350. 

Maximum pay of circle sel'vice telegra
phists. 2350. 

Muslim. cpntractors in Food Deparlment. 
118T. 

Muslim junior clla.rgemen (electrical 
brancb) North Western Ra.ilwa.y. 1140.41 

Muslim officers in officea of Regional 
Food Commissioner, etc. 1186. 

Muslim pHgbt in Mechanical Department;. 
1948. 

Muslim ratio of j uujor cha:r:gemen on 
North Western Railw~y. 1948. 

Non·supply of electJ.·ioity t.o telegraphists' 
qnarters in Qarol Bagh. 2350-51. 

Jungsbahi railway . 2305-06. 
~lwa.y at J ungshahi. 2554. 
RaIlway noor Behea Railway ~<f;atioJl. 

'1·3. 
Recent tra.in Deal' Karachi. 2367. 
Refusal of public help at the recent Punjab 

M.il . 245. 
Restriction On news about street by 

milital'Y, lorries in Calcutta. 893, 2451. 
ACCOMMODATION

Question re-
to Hindu staff in requisitioned bouses 

at Cbittagong by Benga.l and Assam 
Railway. 1753. 

Arrangements for reservation of at 
Delhi Railway station for members of 
Central Legislatures at. termma.tiou of 
sea..<;ion. 2752. 

Oonditions for submission of application. 
for by new entrants in Govern-
ment service. Z704-OS. 

Difficulty in securing railway atl. 
Delhi by Legislative Assembly memba1'B~ 
1085. 

Difficulty Tt of Simla staif' perma--
nently Jocated a.t New Delhi. 2631. 

Dispensing with production of ticket at 
reserv.ntion of by members of Cen-
tral Legisla.ture. 10Tl-78. 1097. 

Future classes of passenger OD 1lail-
ways. 387. 

• 

-
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Giving hopes or getting shipping 
intend ing Haj pilgrUns. 1004. 

to ACCREDITED 
~ See. "Press 

PRESS CORRESPONDEN'l'
Correspondent{s)u. 

Ignoring claims of Central Assembly 
Members for in Western Court 
rooms. 323·24. 

Insisting on production of ticket at rescr· 
vntion of . 1079. 

Instructions to railways Te reservation of 
for members of Centra.l Legislature. 

1096 2372·70. 
~or"h' Western Railway Sections llot pro-

vided with higher class . 1074-75. 
Reservation of lei- members of Cen-

tral Legisla.ture wit.llOut production of 
Railway tickets. 2361-62. 

ACC6UNT(S)
Qaestion re-

Audit of -- of Govermlleat of b,dia. 
presses. 2431-32. 

Cbecking and a.udiwng of of Sbab-
dara (Delbi) Sahal'allpUl' Light R.ailway. 
747. 

Falsification of J:eferred to in Fob· 
lie Committee report.. 1233. 

Procedure te winding up of 
genera.l or l'a,ilway providept 
1125, 1496. 

m 
tuud. 

ACCOUNT BOOKS-
Question re seit.ing of of me .. eballba 

by the enforcement officers, Delhi. 1615. 
ACCOUNT(S) DEPARTMENT-

Question Te ~elect.ion for promotion to 
asaist.ant. accounts officers in railway --
2369·70. 

ACCOUNT(S) EXAMINATION
See "Examination(s)". 

ACCOUNT(S) OFFlCE(S)
See "Offioo(s)". 

AOCOUNT(S) OFFICER(S)- . 
QUe.BLion re. selec~ion ~ol' promot.lon to 

assistant. In rnl1wn.y Accounts De· 
part.ment.. 2369--70. • 

ACCOUNT(S) SERVICE(S)- . 
Question re Muslims 1D subordtuate 

of Postal Audit Department.. 1244. 
ACCOUNT(S) SERVICE CLERKS

See "Union(s)". 
ACCOUNT(S) UNION

See '''Umon(a)''. 
ACCOUNT A~T(Sl

Question Te-
Administrative contl'ol over Fosts and 

Telegrnpbs 2371. • 
Gazetted paste open to Posts and Tele-

grnphs . 2177. 
Gazetted posta to() which recruitment 19 

made (rom Posts and Telegraphs --
2169·70. 

Fasts and Telegraphs 2169, 2177. 
Procedure for promotion of sfilnior to 

gnzettod ranks in Railway Accounts De~ 
pa.rtment. 2755. 

Recruitment to Posts and Telegraphs -
cadre. 2170. 

AIlCOUNTANT(S) GENERAL-
Qupstion re Communal pereentagea for 

reoruitment in the office of , Punja.b 
1884. 

ACCOUNTING ARRANGEMENT(S)-
Question re for lease-lend stOnlS. 

mo. 

ACCUSED-
Question re recent Privv Conncil ruling Tl 

grant of bail to the by High 
Conrts. 7f17. 

ACgU1SITIO~-
Question re -- of raw wool by Go't'erll~ 

ment. 1065-66. 
ACQUITTAL-

Questiou Te reimbursing on of e:r~ 
pen.ses incarred ill defending his prose
cution for bribery by Railway serValItS. 
2362. 

AC'l'(S)
.Al'mY-

Question rt denial of a.pplicability of -
and Royal Wru'l'ant Privileges to IndlalJ. 
forces. 1957·58, 1889. 

Central Excises a.nd Sa.lt
Notifications undel' tne -

table). 348-49. 
Defence of India
Qpestion re-

(Laid on the 

Puhlicity n.mong private citizeM of l'8g\1-
lations nnd orders under a.nd Rules. 
2078. 

Representation rB administration of 
and Rules. 1873. 

Sentences of deat.h, traueporla.tion, etc., 
un~er and Rules. 275. 

Factorle&-
Qnes~io? Te applying' 1 etc' l to )lira 

sphttmg factories in Gadur DiTis.iofto 
2015. 

Government of Indin~ 
Question f'e sections 111 

1935. 1104. 
to 121 of --, 

Resolution re l'emoval bf 
121 of the --, 1935. 
62. 

Rections 111 k 
207, 1000, :1461-

,Mines Maternity Benefit&
Question re steps fol' enforcing 

mining Bl'eM. 61Q..11. 
Pa.yment of Wages-

Question re authorities for railway 
la.nds wit.hin India.n States temt-orief3i. 

_ 631, 2808. 
Registra.tion Foreigners-

Declarations of exemption under the -
(laid on the table). 49·50, 1400-99. 

Reservl,} Bank of India-
Question re nquisite qnalification of a. eOlae~ 

dnled bank nnder section 42 of the -
2297. 

Safeguarding of Indust.ries--
Questiou rB • 2225. 

ACTION (8)-
Question re-

ngninst HVerdicL on India". 2513. 
on SBrgent rellot1t. 320. 

ACTIVE SERVlOE
Question re-

Diemissn.ls of Viceroy's commissioned offi-
cers, etc., on . 747. 

Findings of medicat boards. on Indian per
sonnel in respect of disabilities COR-
tracted on . 1121. 

Provisions f'e forfeitures of pay and allow-
ance of army per60nnel on 22'Il. 
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Steps for inclusion in Central and Pro
vincial electoral. rolls of na:mes of 
persons in Hia Majesty's forces on 
120. 

See also "Service(s)". 
ACTIVITY(IES)

Queation re-
Control over commercial -- in India of 

British Air companies. 1726·27. 
Expenditure on a.nd of National War 
Front. 315·16. 

'AD DHARMIS'- '-' under Question re inclusion of 
Scheduled Castes. 441. 

ADDITIONAJJ . DISTRICT JUDGE(S)
See "District Judge(a)". 

ADEN- . 
, Question re permitting repa.tl'.l&ted Indian 

traders to resume trade III ,etc. 
1939·40. 

ADJODRNMENTIS)-
Motion for re-
A~ident to Punja.1? Mail De&r Arra~. ~. 
Appointment of an a.rmy l'eorgaJll8ation 

committee. 204. 
Banning of cert,ain public meetin~s, ~tc') 

in Karachi a.nd other towns tn Smd. 
205. 

Bezwa.da grain' pUl'chase officer's warning 
t.o GudJa.veI1eru Rice millers re pa.ddy 
purchase. 2759·60. 

Bombing of PaLhan villages in North 
Wa1.iristan. 204·05. 

Collision of trains a.t Jungsbnhi Railway 
Station. 1960·61. 

Composition of the Indian delegation to 
San Francisco Conterance. 1359-61. 

Deputation of the Home Member and the 
Home Department Secretary to London 
for consultation re recruitment to All
India Service". 2308-09. 

Erection of wall rOlmd a Mosque in KaTol 
Baghl Delhi. 1836·37. 

Postponed. 1837. 
Failure to apprise the Governor General 

about- situation rC recruitment to In
di..1.n Civil Sel'vice <lnd Indian police 
Service. 261·63. 

Ruled out. of order. 263.· 
Failure to counteract anti-Indian ill Bri· 

tain and America. 914. 
FGilltl'e to enforce economic sanctions 

aeainsi: Sonth Africa. ;lnd to recan the 
High Commissioner, 126·27. 150·67. 

Failure. to. grant special war pa.y to Indian 
commiSSIOned officers of Indian Army 
Medical corps. 2642--43. 

Failure to tackle acute Cl001 shortage. 
2642. 

Governor GenernI's refusal of permission 
to discuss resolution re delegation to 
San. Fruncisco confel"cnce. 2179·80. 

Grantmg War allowance for senior Mem· 
bel'S of Indinn Civil Service. 346.47. 

Harsh conditions of service of Indian 
troops in Middle East and Italy. 2643-
44, 2666-8l. 

Immediate need of nutrition research in 
India.. 204. 

Indiscri?1jl1a.t~ reqnisitioning of foodgraiD!I 
resultmg In food l:l.carcity in South 
Kanara district. 2307·08. 

Misrepresentation of India's constitutional 
position by the Honourable Sir Feroze 
Khan Noon at the Empire conferenoe. 
2642. 

Misuse of Congress fla.gs in Delhi Coorte. 
205. 

Outrage within. premises of Huma.yun 
Railway station. 203·b4. 

Prevention of worship in Hindu temples 
coU1.equent on requisitioning of ptopetty 
for military purposes a.t Kumbla. 2306· 
07. 

Recent racial and religious distinction set 
up by Labour Department about allot
ment of quarters. 206·07. 

Red~cing supply o~ paper for printing of 
RUldu cal.en~ar In Bengali. 206. _ 

Refusal to mdlcate Government views 1't 

recruitment to Indian Civil Service and 
Indian Police. 2708·09 .. 

~equisitioning by Government BraJuna
~hl'am Masur, Ambernath. 2373 2519. 

Requisitioning of "Chateau Windsorv 
building in Bombay. 1760-62. 

Restriction on sale of matches in .Ahmeda· 
. bad municipal and cantonment limits. 

548. 
Restrictions on issue of railway tickets fotl 

Atdha. Kumbh Mela. at Hsrdwar. 27OQ-
11, 2732-42. 

Simla Deputy Commissioner's order to 
Messrs. Keventers re sale of eggs. 205. 

Supply of wrong Informa.tion by the Hon~ 
ourahle the Food Member in reply to 
a. question and refusal to v&rify In
COl'rectness. 2568·70, 

Tearing of notice of resolution re Chimur 
and Ashti convicts by Mr. Lebailley at 
DSUli municipal committee meeting. 
2757-59. 

Use of unfair means on the public of 
Bihar for purc1lase of Na.tiona.l Savings 
Certificates. 207·08, 224·43. 

Violal<ion by' Government of terms of 
Delhi Railwa.y station Hindu refresh· 
ment room cn tGring contract. 346. 

War allowance for senior members of In~ 
dian Civil Service. 467.691 495.513. 

Withdrawal by Government of India of 
tlesuranCe to feed Calcutta, 48-49. 77·78. 

ADMINISTR,l.TION(S)-
Question re"':"'" 
-- of -liberated Burma. 124. 
Regrouping .0£ rail-way 1730. 
Representation TC of Defence of 

India. Act and Rules. 1873. 
Selection of military officers for temporary 

re-infol'cemenL of Civil . 201·02. 
ADMINISTRA TION OE' JUSTICE-

Demand for grant 1470. 
Demand for supplementary gt'ant 

2147. 
• 

ADMINISTRATION OFFICER(S)
See "Officer(s)". . 

-. 

ADMINISTRATIVE OFFICER(S)-
Qnestion 1"e resignation of , Delhi Ra~ 

tio..nino; and Civil Supplies. 1817·18. 
ADMINISTRATIVE P08TS

,Bee "Post(s)". 
ADMISSION(S)

Question rt-

== in Dhanead school of mine!>. 2435-36. 
to Dhllobad school of mines. 16OQ.OI. 

I 

, 

, 
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,~DULT(S)
Question re-

lit"acy. 1169-70. 
Non age limiLs for rationing pur-

poses in 'Madras presidency_ 2016·17. 
Quot& per day per of foodstuffs in 

certain cities. 1419-20. 
Ration per labourer in certain areas. 

2018·19. I 
ADVA:\CE COPY(IES)

Qnestion re rules 1'e sending -- of ·peti· 
lions to the officer addressed. 2174. 

ADVANCE PAY1>!ENT
See "Payment". 

_\DVERTISEMENT(S)
Queation re-

re. "Bank and Insurance Companies 
rca.dy to change Ha.nds". 1878-79.' 

'Restricting Government to accredita· 
tion (A) newspapers. 912. 

Supply of Central Government to 
newspapers in North West Frontier Pro
vince. 1103. 

ADVISER(S)-
Question re on plasticR. 676. 

ADVISORY BOARD(S)
Question re Archteological 

.ADVISORY COMMITTEE(S)-

1413-14. 

Quest.ion. "fe,-

Extending of powers of Film . 2608. 
Predominntion of the Press Associa.tion in 

1 the ~resB Corre&pondents 912·13. 
Il'oceedtngs of meetings of press corres· 

pondents' . 1127. 
Sec also "Committee(s)". 

ADVISORY COUNCIL(S)-
Quest.ion 1'e. Food . 1031. 

AER()DROME(S)
Question re-

Land acquired for netu' Gays.. 1495. 
Land acquired in BenUl'es district for 

and olber military pnrposes. '207,5.. 
76. 

AEROPLANE(S)-
Question re- • 

-- cmsh in Nagpur. 169·70. 
~lIlnblishmellt of industry. 966·67. 
Rejection of offer of India.n industrialists 

for supply ill military trucks and 
2369. 

AGENT(S)
Quest.ion re-

Appointment. of for purcha.siDg 
cot.ton cloth from Bombay and Ahmed
abad for Delhi. 1615. 

Ghee purchasing l833·34. 
Ghee supplied by Govemment purchasing 

in Madras, 1191-92. 
AGENT(S) GENERAL-

Question re
Duties, etc., of India.'a 

1337·38. 
In America. 

Instructions to 7e. propaganda about 
India. carried on in America. 681-82. 

Participat.ion by India's in propa.-
ganda about India in America. 913-14. 

AGHA SAYED ZAMAN SHAH-
Question re restrictions on --, 

Afghan subject. 1103. 
an 

AGREEMENT(S)
Question re-

__ about Jute prices with Bengal Gov-
ernment.. 200ft 

Lend-lease with. Canada, 744·46. 
Trade bet.ween England and India. 

2007-08. 
Trade tre~ty or -

Z7 . 
with Ceylon, 

1471. AGRICULTURE
Demand 101' grant 
Demand for supplementary gra.nt 

2188-91. 
Motion Te 

Standing 
Forests. 

election of 
Committee 

1897-99, 

Members t-O 
for 

the 
and 

Question re-
post-war schemes for improvement of 

1.039-40. 
Selections. for higher training abroad in 
-, etc. 1194. 

Sending overseas graduates in 
post gra.duate tra.ining. 1834·36. 

for 

AGRICULTURE AND FOREST- . 
Election of members to the standtng com-

mitt-ee for . 2245·46. 
AGRICULTURE, DIRECTOR O~

See 'IDirccto1' of AgncultUl6 . 

AGRICULTURAL CLASSES-:- . 
Question re plan for e~llalil';o.tloD of dis-

parities of remunera.tlon for and in-
dustrial classes. 2300. 

AEROPLA,·E SERVICE ROUTE(S)-· 
QU~S~l?n re, arrangtng for carriage 

elvilum 1111' mails on routes 

AGRICULTURAL CO~ITIONS-
?f S$e "Condit.ion{s)". 
Ul AGRICUL TURAr, IMPI,EMENT(S)

See "IJnplemont(s)". India. 2362·63. 
AFGHA ... 'f SUB.JECT-

QucsLlon re restrictions on Agho. 
Zaman Shah. an -- 1103. 

Sayed 

AFRICA, _SOUTH-
ope "South Africau

• 

AGARWAL, PRINCIPAL R N.~· 
Question re PO!ll·Wal' phin prcpnred by 
-. 310·1l. 

AGE LDIIT(S)-
QI1e8tion re non·a.dults for rationing 

i'~.rposes in Madra~ Presidency. 2016· 

AGENCY(mS)-
QueRtion r!-

Ghee purchllsing 
Ghee purchasing 

praMd Bnd RODS, 

1611.13 
of MeSsrs. 

1600. 
-

.~GRlCULTURAL r,AND
Question re allotment of 

Cantonmeut. 42, 
AGRICULTURAL LOANS-:-

See "Loan{s)". 

1D Delhi 

AGRICULTuRAL MARKETING
Dema.nd for grant. 1471. 
Dema.nd for supplementary gl'ant. 21~ 

90. 
AGRICUJ,TURAL PRODUCE

QRest.ion Tt-
and 

int-er· 
Minimum level of prices for 

protection to peasants against 
nationtll competition. 598·96. 

Plans f&r supply zones of etc. 598-
99. 
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.~==~~~~~~~~~--------------. AGRICULTURAL RESEARCH, IMPERIAL AJlIER,-
• COUNCIL OF- Question re-

See "Imperial Council of Agricultural Re~ Esta.blishment of Improvement Trust for 
search". --. 1010-11. 

AGRICULTURAL RESEARCH INSTI· Expiry of term of municipal com~ 
TUTE, IMPERIAL- mitt... 2804. 

See. "Imperial Agl'icwtural Research Ins- Government contribution to mnnicl' 
titule", pnlity for payment of dearness a.llowance 

AGRICULTURAL STUDY(IES)- to st.ff. 2021. 
See "Study(iea)". Inadequate wa.ter so.pply of 1013. 

:AHMAD NAWAZ KHAN, MAJOR Institutions and premises raided and 
N.A. W AB SIR- seized at HarmBra. . 2288-89. 

Election of to the Standing Finance Order confining supply of Government 
Committee. 2184. controlled cloth to certain Governmeat 

Election of to the standing conlmit- servant.s in 1182-83. 
t.ea for External Afiail'B Department.. Restrictions on security priaonera releasecl 
1965, from Delhi or 904. 

Election of -- to the standing commit- ~a.raswat.e valley project at ' 
I.e for Bond,. 2644. AJMER.MERWARA-

A.HMEDABAD- Amendments to Motot: Vehicles Rules-
Motion for adjournment 1'e- (Jaid on the table). 1961/ 2180-81-

Restriction on sale or matches in Demand for Grant , 1475. 
municipal and cantonment limits. 548. Demand for supplementary grant--

Quest4.on re- 2260. 
Appointment of agent" lor pnrchatling Question 7e-

cotton clot.h from BombrlY and for Fa.cilities for higher teclmica.l educatioa 
Delhi. 1615. for students of 1011·12. 

Break·down of trade disputes a.rbitration Conditions of peasante nnder 18tafMardQTg 
macliinery in 1027. of . 1823-24. ... 

ARSAN, MR. MUHAMMAD- Need for more state hospitals in- --. 
Question Te- 1012-13. 

Absorption of A.R.P. stafi on Bengal and Post-war reconstruction for 1104. 
At!sam Railway. 1744, 2810. ~romotiou of lower division clerks to-

Block signalmen of Bengal and Assam upper division (Englisb line) in .--
Railway. 1743:44. 1885-86. 

Certain posts Ot Marine Department ir:eat· Rep~)l-t on working of food admwstratioa 
ed as subordinates on Bengal a.nd A'Ssaln in -- ro35. 
Ra.ilwrl.Y. 1743. 

AKHOLIA-Non~regist.l'n.Lion ~ ()f new firma for supply 
of powder condiment. 1826. Question re compensation money to inha.~ 

Panels of contractors, Ghitt:'lI;,ong dis
trict, BengqI a.nd Assam Railway. 1744. 

bitanls of villages of and ChtlDaFa 
Ghat. 2699. ' 

ALCOHOL, POWER,-
'See "Power Alcohol". 

Vending contracts to non-lIl'ofessiona.I con~ 
tractors in A11ahabn.d division, East In
dian Ra.ilway. 1744~45. 

ALIGARH MUSLIM UNIVERSITY (All· 
AIR CADET(S) ENDMENT) BILL-

See "Cad.t(,).,. See "Bill(.)". 
AIR COMP ANY(IES)- AI..LAHABAD-

See "Oompany(ies)". Question re-
I CO Dearness allowance- to and cheap gra.iD 

A R NFERENCE(S)- .hop,· for Posi..t employees .t:'-
See "Conference(a)". 

AIR FORCE- 1549. 
Question 7e highest. post reached by In~ Vending contracts to non.professional con" 

di,.'ms in Indian Nl\vy and . 1894. tractors in division, East Indiall 
AIR FORCE (AMENDJI1ENT) BrLI~ Railway. 1744·45. . 

See "Indian " nnder "BiD(s)". ALLAHABAD DIVISION-
AIR HEADQUARTERS- Question re-

Question re common roster of superinten- Appointments made in grain shops 1a 
dents of Genera.l Headquarters, and • East Indian Railway. 2358_ 
~ava.l Headqun.rtera. 2699. Lady ticket collectol's appointed in '--

.AIR MAlL(S)- . East Indian Railway. 2358. 
Questio~ 76 a.rranging £01' carriage of civi- Representations by Muslim employees of 

Han on ael'oplane service roil'tos in • East Indian Ra.ilway. 235ft 
Indf.. 2362.63. ALLIED ARMY(IES)~ 

AIR RAID(S)- S .. "Anny(ies)". 
Q.uestion re clerke in tbe Directorate ALl/.INDIA BANDLOOM 

General, Munitions Production Cal-' BOARD--
cutta, punished for a.bsenting 'during Question 1't 
Japanese 2170-71. 

11J5.07. 

AIR SURVEY
Question 1't. 

partment. 009. 
by ArclJreological De· 

ALL-INDIA POSTAL AND 
CONFERENCE-

Bile '·Conferencs(s)>t. 

WEAVERS 

R. M. S. 
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ALL-INDIA RADIO
Question T~ 

the 
LangMge controversy of . 891. 
Literlll'Y a.ttainments of officers on 

Hindustani programme side of--
2450. 
Officers in the Maintenance, Research 
and Instal1atioD Department of the --
2009·00. 

ProtestR aga.inst anti· Hindi policy of 
-. 313. 

SeMling of language policy of . 297. 
Step" for removal of grit':vance5 aga.inst 

Anti·Hindi policy of . 312-13. 
ALL-INDIA SERVICE(S)

Se~ "Service(s)". 
ALLOTMENT(S)-

Motion for adjournment /(e recent ra.eial 
and religious. distinction set up by 
Labollr DepaI'tmant a.bout -- of quar· 
tera. 206·07. 

Question u- , 
withdra.wn 01' extra. grants made for 

Archroological excavatioDB. 103.3. 
New Delhi Go+ernment of Indin Press 

practice re of quarters to em-
ploy.... 1827. 

AT,r.QWANCE(S)-
Motion for adjournment re granting War 
-- for ,senior Members of Indian Civil 
lIerviee. 346-47. 

Qoestion re- , 
--, etc., of non·Dire<::t~rate postal nnd 

RM.S. employees. 2161. 
-- paid to clerks but not to postmen 

and lower gra.de staff in Madras Postal 
oircle. 4()()'01. 

-- to Central Publio Works Depart
ment sLaff in Simla. 1824-25, 2636. 

Compensatory house rent to CentraJ 
Govornment servants in Delhi. 2514~15. 

• Consolidated to specinl ticket exami· 
ners on North Western Railway'· and to 
tra;\'olling ticket e."mminel'B on Eas.t In· 
dian R.'lilway. 971.'72. 

Conveyance to inferior serva-ots of 
Posta and Telegraphs Department in 
Calcutta, etc. 1543. 

Oonveyance to Posts and Telegraphs 
staff of De1bi and New Delhi. 1758. 

DR.ily for Legislative Assembly 
Member arriving by tra.in running late. 
101. 

Dearness -- of low·pa.id Posts and Tele· 
graphs Dep8:rtment employees. 30-31 .• 

Dearness to and cheap grain shops 
for postal employees at Allahabad. 1549. 

Dearness -- to Delhi scbool teaChers. 
1825·26. 

Dl'arnees --
001·02. 

to Government pe0.8ioners. 

Dea-rneas to officials of the. Govern-
ment of India. 402·03. 

Da&rnellB to penaionel's. 2518. 
De~rne8s to Post.a.l Department pen· 

Sloners. 1550·51. 
Discrimination as regards at super-

visol1l and chargemen in cordi£e fac
tory ~ Aravanko.du. 533. 

Family fore;. Sardul Singh Cavee· 
ahar. 273-74. 

Government contribution to Ajmer muni-
cipality for payment of deo.rness to 

stal!. 2021. 
Grant of conveyance to certain cen-

tral Govel'nmcnL servanl! in Delhi. 2515· 
16. 

Hill - for ,tall of Central _earch 
Institute, Kaanuli. 807. 

Hill fol' temporary clerka and 
Labourers at Arovankadu Ordnance Fac
t.ory. 2561-62. 

Hill to workers in cordite factory, 
Aravankadn. 723. 

House.rent and winter for staff of 
Central Research Institute, Kasau1i. 
807. 

Inadequat-e conveyance to Central 
Government servo.et. 192-93. 

Inadequa.te dearness -- etc., of low pa.id 
staff of Audit. and Accounts Offices. 
300-01. 

luadequo.te denrneB8 to posta.l Bubol'~ 
diente Bt.."lff. 722. 

Inadeqtlate Deal'ness and War > to loW" 
paid staff. 300. 

Increase in [or Governol's. 1805. 
Increase in Qf pl.'e·wal' V. C's . 1{' C's., 

.t<:. 195-96. 
Increase of House rent. to certain St1~-

postmasters 1n Calcutta. 1758. 
Increasing of to family of 'Mr: Sarat 

Chandra. Bose. 27Q2.03. 
Increasing 'Of dearness and scales of 

pay of Government o£ India Press em
e10yee8. 2619-20. 

Increasing the family . to wife of S., 
Niranjan Singb Tahb. 0088. 

IneligibUity for war of Government 
servants on long leave. 1888. 

Inequities in grant of war 2511-12. 
Irregularities in payment of to In-

<linn Genmen's dependents. 1797-98. 
Local of Railway inferior staff at 

Delhi. 2167. 
Administered 

to staff. 
MunicipaJities in CenLraUy 

Areas p~ying deal'Oes8 
2Q2()'2L 

Non"grant of certain -- to railway book· 
ing clerks. 2367. 

Non.grant of compensatory Honse-rent 
to executivo staff of, customs 

houses. 1660·61. 
Non-grant of compensatory house rent 

to postal &nd R.M.S. employees at 
Simla. 2161·62. 

Non-grant d equipment to postal 
and RM.S. employees at Simla. 2161. 

Pay. etc., of British .and Indian 
soldiers. 1247·49. 

Proficiency for stenograpbel'S. 898· 
000. 

Provisions re forfeilures of pay and of 
army personnel on active S?1'vlce. 2299. 

Review of delll'neSB questl0na. 2698. 
"Hevision of dea.rness of Postmen and 

lower grade staB. 399-400. 
Scales of pay and of postal employees 

in Midd1e "East army. 2695--96. 
Trlwetling for rest. and recreation. 

301·02. 
Travelling p&id to certain ticket 

inspecting stnfJ on East Indian Rail
way. 32, 2160. 

War to officers nnder cont.rol of the 
Secretary of State. 4()3.()4. 
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Im~~~~-'~~~~~~' ALOPIPRASAD & SONS, MESSRS- to Ajmel'-Mel'wara Molor Vehicles 
Question TP Gbee purchasing agency bf" Rules (laid. on the t.o.ble). 1961, 2180-81_ 

1600. . -- t.o British Balucbinan Motor Vehi-

ALUMINIUM UTENSILS
See "UteosiJ(s)". 

.AMAJ~GAMATION(S)
Question f'e--

of selections ma.de for post of elec· 
trician (grade I) on North Western 
Railway. 735. 

Scheme for of railways. 721. 
AMARNATH VIDYALANKAR PT.-

Question ~ 7e detention of 2092. 
AMEALA CANTONMENT

Question 'Te-
European lady's high,lmndedness at 

Railwny sta.tiou. 2748. 
Ra.ilway waiting room bea.rers a.t 

etc. 1359, 
--, 

AMBEDKAR, THE 
B .. R--

HONOURABLE DR. 

Declaration and l,·ccommendations. at 
twcnty4sixth session of the International 
Labour ConfeL"ence (laid on the ta.ble), 
1616. 

Demand {Ol·_ suppleme.ntary grant ~n respect 
of-Delhi Ca.pital outlay. 2261. 
D:,partment . of La.bour. 2139-41. 
Mlacel1aneous Departments. 2219, 

Faclories (Second Amendment) Bill
Presentation of the Report of Select Oom· 

mitt.ee. 1311. 
~Iolion to consider. 2270-71, 2276. 
Consideration of clauses. 2280, 2315-16, 

2318. 
Motion to pass, 2319. 

lfines AI atel'nity Bellefit (Amendment) Bill-4 
}.fotion for leave lo inll'oclllCEl. 1206. 
Motion to l'efer to SeJe.ct Comm·ittee. 2265· 

66, 2270. 
Presentat.ion of the repOl't of the select 

committee, 2341. 
~Iolion to consider. 2788·89. 
Motion to pass. 2794. 
Motion for adjournment rc 

ilnd religious distinct.ion 
LabotlJ· Department about 
quarter:;. 206. 

recent; rflcial 
set Dp hy. 

allotment of 

:Mot.ion rp- election or members to the 
standing committeB for Labour Depart
ment. 1618. 1619. 

Mot.ion to reduce demand for-
"Department of I .. abour" r6-
Labour policy of Goyernment of India. 

1457-62. 
Need fol' immediate J'e-importation of ban 

~:m c':llPloyrnent, of women underground 
1D mmes. 1463·66. 

"G,eological. survey" 1'e Government po· 
~.y Til nuneral resources of India. 1383-

AMBEGAONKAR, MR K. G.
Oath of office. 2683. 

.AMEERNATH-

, 

Motion for adjournment r8 reqoisitioning 
by Government of Brahmashram Masur 

2373, 2519. ' 
.AMENDMENT(Sl-

of the Indian Aircraft Rnles. (laid 
on the t.ble). 2570-71. 

cles Rules. (laid on t.he Table). 1763. 
-- to Coor~ Mot-or Vehicles Rules (laid 

on the table). 404 . 
--- tn thll rnSUI'allCe Rules (laid on the 

t.ble). SO·53. 
AMENDMENT SECTION-

Question re harsh trenLment a~ regards 
Jeave meled out to !?;taft' in --' of 
Defence Depat'tment~ 2104-06. 

AMENmIENT(S) TO STANDING 
ORDERS-

Present.aLion of the report of the Jleledi 
committee. 822. • 

AMBNITY(IES)-
Ql1estiQll 're and Facilities to Indian 

hoopa in M.:i ddle East. 2696-97. 

AlIiERICA-

• 

Motions fat' a.djoul'nm~llt 're bilore to 
counteract anti-India propa.ganda. 
Britain and 914. 

in 

Ql}.cstion 7e-
Duties, eLc., of Indin's Agent General in 
-. 1337-38. 

Import of specLacle :fIoamea from--
631-32. 

Instructions to Agent General 1'e propa- -
ganda. about India carried on in --
681-82. 

Literature about anti-Indian propaganda 
in . 1486-87. 

Machineries imported 
from 28-29. 

302. 
Agent General 

India. in 

Mr. Bozman's tour ill -
Participation by India's 

in propaganda. about 
913-14. 

Propaganda. abO\lt India. carried on. in 
....:.~ bv British nnd Tllditm Governments. 
199, 251-52, 399. 733.34. 906. 

Propaganda nbollt India. carried on in 
....:.~ by Indian Government. 425-26, 671-
72. . 

Raw material!;; provided to 
aid. 1110-11. 

-- on mutual 

Recruitment of criminals for War 'Vnr4 
poses in and Canada. 898, 

Report!'; o[ cert:l'in radio debates on India 
m 1485-86. 

Sendina- Railwav officers to for -tram-
in~ i~l lahom: wclfa.re. 2164-65. 

Subsidies to "fiRfl Pamela Hal1ksom for 
Indian propaganda in 257. 

2514. 

5. 

Visit of Dr. Amnrnath .Tlla to -
AMERICA, UNITED STATES OF

Question re-
Citizenship l'iv.h£1l fa)' Trirlians in -
Oivilians, Militnry officel's, etc.. sent to 

319. 
India. Stlpply MisRlon In 967-68. 
Nfl~lll'(Ilisatioll rights to Indians in --

381-82. 
Proposed tranflfer of control of India. 

supply mission in . 968·69. 
Removnl of disabilities a.ffecting IndiaDll 

in 3-4. 
Treaty of na.vigation and Commerce with 

9, 111-13. 337, 343, 593. 

• 
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AMEmCAN (S)-
Question 1'e- _ _ 

Disability of Indmn pohce to Brrest 
for offences. 886-87, 

l)ro8t~cl1tiom!. elc., of ~- in India. 296. 
RenLing out. to Posts and Telegrjh~s 

quarter at Atul Grove, New D " 
2357. 

Trials of under Indian Jaw. 898. 
,u!ERICAN ARMY-

See. "Army(ies)", 
A.1.1ERICAN CONGRESS-

Quest.ion re pORtponement of Indian· Im-
migration Bill in the 2553. 

AMERICAN )l'ORCE{S)
Question re-

Arreflts fat, ofl'ence5 committed by mem-
ller" of in India.. 1108·09. 

Griminnl complaint8 n~ail1st members of 
ill Iodin. 1109. 

AMERIt'·\ N GOVERNMENT
Que6.t1oJl re· 

- ' f! han on expol't of Scientific 
tions to T ndia.. 101-02. 

Cotton sUl'plusceI 5tore[1 up by 
AMERle.IN OPlNION-

publico.. 

595. 

Qnest~on re Puckle-.Joyce raped 011 -- on 
Tnnuln queJ;tions. 200. 

UfERIC.\N SOLDIERS-
8n ··Soldier( .. )", 

AMMO.·U SVI.PHATE-
't'e 'C:5nlphnle of Ammonia", 

AMRT'l'SAR- -Question re--
• Judgment by Additional District Judge, 

--" in certain Railway appea.ls, 2360-
61. 

Ratos of gl'ey woollen fla.nnels in 
mnrkot. 631 

Al\CTE~'f LA:\OUAGE(S)-
.'1('1' .. LanA'uuge(s)". 

ANClb::\T MOX(J)IEN'l'(S)
Set'. "Monument(s)", 

AXDRll.\-

• 

ANIMAL ST.AUGH'l'ER
Question Te MY80re Government notificatioD. 

Te 455. 
AKNIVERSARY-

Question re ban on Bombay Sikhs for 
funning free kitchen all Guru Gobind 
Singh's birthday 103. 

A.."NOUNCEME)I'l'{S)- . 
re answenng lD tbe Legislative

Assembly of questiollB of absentee mem
bers. 2108·09. 

ANNUAL REPORT{S)
See "Report.{s)". 

ANTHONY, MR. FRANK R-
General discuill8ion of the Railway Budget. 

478·80. 
Motion for Adjoornment Te fa.ilure to· 

gl'nnt special wnr pay to Indian com
miesioned officers of Indian Army Me
dical Corps. 2643. 

Motion re e1edion of members to 
Defence consultative Committee. 
OS. 

Indian Finance Bill-
Motion to consider. 1989·94 

Motion to reduce dema.nd for~ 
"Finance Department" Te-

the· . 
1504-

Need for economy and for more stringent. 
control of expenditure, 1441-44_ 

"Railway, Board" re-
Hours of work (at' railway staff. 750-52. 
Inadequacy of the scale of dearness allow

ance Lo Railwaymen. 71&.17 
Question re- . 

Deame.!ls allowance to G • overnmen" pen-
sioners. 901·02. 

Differences in bB.!lic emolumenliJ of I.O_C's 
and E.O.C:.. 1492.93. 

Dischnrgo of Anglo-Indians from the
Royal Engineers. 1491-92. 

Discl'imination as l:egal'ds Basic _ pay of" 
foremen, ek' J In ordnance factories 
960·62. . 

Quc!ition TC jn~tallat.ion of 
aLation for country. 

broadcasting 1 
2501. 

Hnrd~hip as re~ards retirement of 
L~f. D. (Brit ish cndre) officers. 

Kitchen car li:et'vice on Grand 
Express. 1733-34. 

celiain 
900-01. 
Txonk 

ANDHRA DISTRICTS
Question Te ban on production 

{Mungal'i, red cocanadas} in 
28. 

of cotton 
-. 1427· 

ANDHRA R.I!LWAY PASSENGERS' AS· 
SOCIATION-

Question TI!. non-recognition of , 1551. 
A- 'DREW YULE '" CO .. MESSRS- • 

Question rc ~olll supply to ~[ohini Mills 
by 1957. 

ANGLIXG·-
Qu£'stion rr. -- Ilt Okhla.. 2029--&l. 

ANGLO-lNDT AN (S)--
Question rc

Disrhnrge of 
neera. 1491~92. 

from the Royal Engi-

Puhlished letter of 0. cE'ortain 
2351. 

ANGLO·lNDlAN GIRL{S)
SC~ f<Girl(s)". 

ANIMALIS)-

girl. 

Quefltion re-
Instruct:ons to provinces 
-- !'OJa\l!!Mer. 455. 

for control of 

~~nt nut from ra.ilway stations m 
the Pun1ab. 394. 

Xon·grant of compensatory House-rent 
allowance to executive staff of .customs
Houses. 1660-61. 

Recl'uitlllent, to I. M.S. 1877.78. 
Reserving compartments specifically 

civilians. 1954·,55. 
fOl" 

Revised scales of pay on Oudh and Tirbot. 
Railway, 2163-64. 

Summary rernovul from serV1ces of rail
waymen, 1548-49. 

QuesLion (I3npplementnry) re-
.Tudgmenls by special tribunals. 2626. 
Pay. on confirmation of a.pprentices of th8\. 

DlOap01'6 sheds. 965. 
Rules l'e ~uspension o! Railwav employees

uudeJ'gomg prosecutIOn. 2155. 
I.N'TI·HlNDT POLICY-

,See «Policy(ies)". 

\NTI·INDTAN PROPAGANDA
g"f! "Propaganda.", 

~PPEAL(8)-
Question re-

, 

.Tudgment by a.dditional district juda:e-•. 
"mTihar. in certain Railway --. 236Il-
61. 



14 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES 

Madras Pl'oviD(:e to Income-tax 
Appe111.te Tribunal. 1602-03. 

Non-conferment of Indian Legislature of 
powers to abolish to Privy Council 
from High Courts. 2617-18. 

Pending before the Income-tax 
appeUate Tribunal. 2026. 

Setting up of independent pellSlon 
tribunals. 1889. 

APPEAL TRIBUNALS-
Question Te setting up of independent pen-

sion . 2100-01. . 

APPELLATE TRIBUNAL-
S .. "Trillllnal(.)". 

.APPENDIX II-' 
Questitm rer-

Leakage of certnin papers a.t eXamI-
Dation of Railwav Accounts office. 2178. 

North Western Railway candidates for 
Accounta Examination. 2174-75. 

.A.PPLICATION(S)-
Question r,e-

Advisabilitv of extendina time £01; sub-
•• • 0 

mll.SlOD of T(!, advanced technical 
studies. 2640-41. :::= for dollar credits. 1106·07. 

for Ha.j pnssage by Mr. Ha.bibur 
Rahm.n of Sylhet. 2222·30. 

-- for indl'ease in news print quotalL by 
Tarjmnan.,..j-Sarn.a.d and Khidmat. 1009. 

-- for ldL-C.S khas tatties from occupants 
of Govel'nrnent qua.rters in Delhi and 
New Dellii. 2449. 

-- f01' Newspaper permits. 39. 
,for opening primary and middle. 

schools in Ba.luchistan. 2425. 
Conditions tal' submission of -- for aCM 

commoda.tion hy new entrants in GOVM 
el'nment service. 2704-05. 

Electric cowlect.ion -- from Western 
extension area, Karol Bagb, Delhi, 
1827·28. 

}.fr. Vidya 
prosecute 
2296. 

Rata.n~s for sanction to 
sub-inspector U dllaID. Singh. 

.APPOJNnlENT(S)-
of the Honourable Sir Edward B~

than to perIorm imlctions. of the FlU
ance Member at Railway Budget. Genera.l 
discussion. 347. , 

Questh~n 1'e- . 
and promotlOns of Muslims lU Food 

Department, 1190. 
__ in the Imperial Agricultural Resea-rcn 

Institute. 1826. 
~- made in Commonwealth Relations De-

partment. 1399--1402. 
-- made in grain shops in A1.lababad 

Division, East Indian Railway. 2358. 
-- of an I-ndian Trade Commissioner in 

Canada. 1041. 
-- of Ca-ptain J. P. Williams as salvage 

offioial. 965-66. 
__ of certain non-trained M.A. '.8 in 

Delhi higher secondary schools. 1830-31. 
-- of European la.dies in Ba.luchistan 

food supply office, etc. 2353=-54. .. -== of field director at Taxila. 1412-13. 
- of Ruards. on North Western Rail-

wa.y. 252--53. 
- - of lnclia.n paint expert. 1086. ~ 

of India's representative for MMa.ya. 
1420·21. 

of officer on spE¥!ial duty (a.dminis
tl'at;lon) in Food Department. 1187·88. 

of outside teachers in Delhi schaob. 
18.30. 

of Prof. C. N. Vakil as Economic 
.Adviser to Planning Department. 438. 

of Russian Representative in India. 
O8l. 

to lower gazetted rank. 1755. 
Cases of irregular on East Indian 

Railway. 1080, 
Certain in lowest. selection grade. 

Sind and Baluchista.n Postal Circle. ;m3 . 
Discouragement t.o Muslims for al 

Assistant Permanent Way Inspectors in 
Karachi division. North Western RailM 
wa.y 1742. 

High~r made in Archmological Dir 
partment-. 1413. 

I.C.S. and ot.her superior offieera aocept--
lUg with private undertakings. 
436. 

. Irregula!' in Centr.al Telegraph Office. 
New Delhi. 2356. 

Irregular in certain branehea of 
C.P.W.D. 2025. 

Members of Tariff B08tTds accepting 
with private concerns. 600. 

OhBerving Muslim ratio in new ~- of 
cusloms Department. 1891-92. 

ObseJ'ving Muslim ratio in new of 
Finance, Depnrtment. 1892. 

Obsel'ving Muslim ra.tio in new-, of 
S{llt and Exoise Department. 1892. 

Rule. re of qualified copyholders and 
l'eVISel's. as juniOl" readers in Government 
of- IndIa Presses. 2015-16 

APPRENTICE(S)_ . 
Question re.-

Deficiency of Muslims in a.ppointments of 
--. M'echl'lnic a.t J amalpur. -2808. 

..:rJuslun quota- of train examiners on 
Ben.gal and A8~nm Railway. 36.. I 

Pay ill confirmation of of the Dina-
pore sheds. 964-65 . 

APPRENTICE MECIfANIC(S)
b'ae "Mecba'Uic(li) t' . 

APPROPRIATION TO RESERVE
Demand for grant. 285. 
Demand fOl' e.,--..-:cess grant. 219. 

ARAllIA-
Questi,on T (J. Indian Goyernn.ent Propa-

glU\da cRl'l'ied on lD • Pel'sia... etc. 
302·03. • • 

ARAVANKADU-
Question 1'e-

Casual leaye) etc. to sweepers m cordite 
factory. . 723-24. 

'Discrimination as regard" nnow~ncelJ .of 
supervisors nnd chargemen III cordite 
fnct-ory, . 533. 

Government contribution to provident fond 
of workers in cordite factory. 
724. 

Grant of p6l1sion to cemin workers of 
cordit.e !adorl. . 532. . 

Hill nllowance for Temporary clerka- a.nd 
Labourers at Ordnance factory 
2561·62. 

Hill allowance to worker" in cordite 180-
tory 723. --
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Inadequacy of quarters for workers in 
cordite factory, 533. 

In-patient hospital a.t Ordnance fac-
tory. 2562·63. 

Law wages of coolies at Cordite Fac-
tory. 2561. 

Refusal of casu.al leave to. workers in cor-
dit.e factory, . 724-25. 

Sick leave to workers in cordite- factory, 
-.,-. 724. 

Supply of cheap grains to workshop at. 
ordna-nce fnctory. 2562. 

ARBITRATION- . 
Question re Break-down of trade disputes 

machinery Ahmedabad. 1027. 
ARCHJEOLOGICAL ADVISORY BOARD

Set "Advisory BO&I'd(s),". 
~RCHAilOLOGICAL DEPARTMENT

Quest.ion rc-
Air SUI'vey. by --. 
Expenditure of --

1033. 

809. 
during cnrrent year. 

Higher appointments made in 1413. 
Importation of foreigners to 009. 

ARCHlEOLOGICAL EXCAVATION(B)
See ('Excavation{.}". 

ARCHlEOLOGY-
Demand for Grant. 1471. 
Demand for supplementary grant. 2186. 

Irf, 

AROHlEOLOGY. DEPUTY DIRECTOR 
GENERAL OF~ 

See "Deputy Director General of Archreo
logy". 

~~HlEOLOGY, DIRECTOR GENERAL 

Question Te knowledge of Indian ancient 
languages, etc., 9f tho -- 1034. 

. \RDHA KUMBH MELA-
See "Kumbh Mam". 

AREA (S)
Question re.--

under il'l'igation 111 Baluchistan. 
2239-40. 

Full in ana yield of paddy in Madras 
presidency. 460-61. 

Rice and Wheat rations in rationed towns 
nnd Non-t'ntioned 461·62. 

.U1ECANU'l'(S)-
Question TO collection of excise duty on 

in certain areas. 1249. ' 

ARMY(IES)
Question -re-

re-organisation committe". 180-82. 
Communal composition ill Indian Navy 

nnd Army. 29'7·99. 
Communnl proportions in the 43. 
Exemptions from customs dut.:,:. and In-

come-tax in respe.ct of BrItIsh 1 

American J etc.: 'in India.. 285-88. 
Higbest post reached by Indians in In'" 

dian . 1895. 
Indians libprated on adva.nce of Allied 

into BumlB. 1421. 
P06sihililv of in Bengal supplying 

vegetablee for military and .civilian reo 
quirements. 454. 

Prosecutions ag&.inst miscreants. 2075 
, 

Scales of pay and allowance of 
Employees in Middle East. --. 
96. 

Fostal 
26115-

Special exchange rate for salaries of Bri
tis~ officers and men' of Indian --. 
2073-74. 

ARMy ACT
See "AC£(.)". 

ARMY (AMENDMENT) BILL-
See "Indian .. under "Bill!s)". 

ARMY MAN-
Question Te Ilssault on Mr. Maheah by 

a.t Raja.-ki-Mandi railway station. 
426-1rf. 

ARMY PERSONI'.'EL-
Quest.ion re provisions 7e forfeitures of 

pay and allowance of -- ou aetive 
service. 2299. 

ARMY lillCRUITMENT-
,';j'ee "Recruitment{s)". 

ARMr RKUliGANlSATION 
Mr-.r:l'EE(S)-

t..;luestiou Te -- enquiry. 4Z7-28. 
See ahto "Committee(I}"_ 

ARRAH-

COM· 

Motion for adjournment. f'8 accidenb to 
Punjab Mail nea.r . 203. 

Question re- accident to Punja.b Mail near 
-. 7·8. 

ARRANGEMENT(S)
Quest.ion Te-

for cal'e of minel's' children. 1606-
07. 

for reservation of accommodation at 
Delhi Railway stat.ion for members of 
Central Legislatures at l-ermination of 
session. 2752. 

Housing for Government factory 
workel's. 1807·08 . 

Lnck of lor physical exercise m 
Dbal'umsllJa jail. 1493-94. 

Unsatisfac.tol·Y at Karachi pilgrims 
camp. 1802-03, 1804·05. 

ABHEbT(ti)
~ul'sl1on re-

lOl' hoisting national flag m 
UOQuuught Place. 1659-60. 

-- for imjJl'I'SOnation at Sba.bdllra 
(Delhi) municipal elect.ious. 683. 

-- for offences committed by members 
of America.u forces in India. 1108-
09. 

-- of Mr. J. T. Sbahani, et-c., at Poona.. 
2691·92. 

-- Of Mr. Patanaik a pilot of the 
N' ational Airways. 2295-96. 

Handcuffing of Dr, Sukhdeo and Mr_ 
Rugbunandan Saran on 2509-10. 

Warrant lor of Mrs. Asaf Ali. 1660. 
ARTTCLE(S)

Qjwstion re-
'Ban on late Mo.ulana Muhamma.d Ali's -

entitled "The Choice of the Turksu
• 

149l. 
Division of contracts for vending of lWIle 

on East Indian Railway. rzl57. 
Purchllsin~ at controlled 'Prices -

supplied to Britain, etc. 1538 40. 
ARTTFrcr,\L FERTILIZER(B)

S~t HFertilizer(e)'·. 

• 
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ARTIFICIAL SILK
:)ce "Silk". 

ARTILLEllY SERVICE-
Question Tf. I~cfian orocers nnd soldiers m 

on Italian front. 26Q6. 

ASAF ALI, MR.-
Question re tl'eatment to -- at Delhi 

Railway station on way to Punjab. 
2707-08. 

J\S.AF ALI, MRS.-
Question re warra.nt for arrest of 

1660. 
ASAWA, MR. MOOL CHAND-

Question re treating Prof. Gokul La! 
Asawa. a.nd ·as '0' class pl'lSOnerB. 
004, 1959. 

ASAWA, PROF. GOKUL LAL--
l,Juestiou re treating and Ml" Mool 

Ohand Asawa as '0' class Pl'lsoDers . 
904, 1959. 

ASH'U-
Motion for adjournment 7"e tearing of 

notice of resolution Te Crumur and -
convicts by Mr. Lebailley at Delhi 
municipal committee meeting. 2757-59. 

ASIATlG LllMlGRATlON
,'>(Oe "Immigration". 

ASSA~l
Queslion re-

Bad health of labourers returned from -
projecls. 2009-10. 

Black mnrltet [or c10lh in 
Tea Carden labourers sent on 

2008·09. 

=. 
pt'ojects. 

Trans:port difficulties re 
--. 955·56. 

salt, sugar. m 

ASSAVLT-
Question I'~ on .Mr. Mahesh by Arm)' 

Man at Raja-ki-Mandi railway station. 
436·37. • 

ASSEMBLY(IES)-
Question re-

Action on speeches of members on 
Finance Uill. 2628. 

Consideration of R reImm.1 of supplies 
to Executive Council 2605. 

ARSEMRLY. CRNTRAL
Question 76-

Ignorjn~ claims of Members for 
aCl"Ommodation in WeRtern Court rooms. 
323-24. 

Pnhlirntion of new electQl'al rolls 1n 

Vnrt.h-West Frontiet' Province. 323. 

ASRESQEE(S)
Question rc-

l nromp-bx refunds to 11 certain in 
the Pllniab. 31. 

A:=::Q .... t:lcr'~NT_ 
QlIf>~tion Tf' of excise duty on Hukkn 

t.nhRceo len£. 1669. 
ASR'WQ Q1vfJt:NT WORK-

QIlP.''ltinn Tt' Tncome-tnx officer!'! for excess 
""oAt<. tnx . 683. 

ASSISTANCE-
Q!lestilJn Te --'to spectacles goods firm~. 

125·25. 
ABRIO", A NT(SJ-

Quelllif)n r,. nORt4 ()f -- ate., in P~lU1ning 
and nf'vclonment Department. 808·09. 

ASSISTANT ACCOUNTS OFFICER(S)
.set! " Accounts Officer(s)' I. 

ASSISTANT CHARGEMEN
.'iee "Chnrgeman{en)". 

ASSISTANT COMMISSIONER(S) OF 
INCOME·TAX-
l.Jues~ion re-

Appellate -- and Income-tax officers. 
682. 

Control of Appellate . 1241-43. 
etc., in the Punja.b circle. 2084. 

AS~ISTANT CONTROLLER(S)-
Question re selections for promotion as. 

on Norhh Western Railway. 947. 
ASSISTANT DIRECTOR (ST.AFF 

BRA,NCH)-
Question r" Hea.d of t.he Sind and Balu-

chistan Postal Circle and his . 392'-
93. 

. ISSISTANT DRAFTSMAN(EN)
See "Dl'llftsm,an(en)". 

,\SSISTANT(S).IN·CHARGE-
Question Te Superintendent!! and ro· 

offices of Director General of Supply and. 
Chief Controller of Purchase (Supply). 
2173·74. 

ASSISTANT MALARIOLOGISTS-
Question re non-a.ppointment of MUBJirns. 

as on Bengal and Assam Railway~ 
1749. 

ASSISTA~T ~!ASTERS-
"luestion re in East India.n Railway-

School, Tundla. 1740. 
ASSISTANT PEllMANENT WAY INSPEC

TORS-
Question re discouragement to Mmlims for 

appointment aa in Karachi division,. 
Nortb Western Railway. 1742. 

ASSISTANT RATIONING A,JlVISER
See "Rationing Adviser". 

ASSISTANT SECHlilTARY(IES)-
Question re pl'omoLion of superintendents. 

and as Under Secretaries. 270l. 

ASSISTAN'f STATlON MABTER(S)
Question Te-

Arrear deficiency of -PfobaLionary etc.,. 
in HO''''l'ah di-vision, EasL Indian Rail
way. 1733. 

Muslim supervising on Bengal and 
Assam Railway. 1346. 

N on-posLing substantively of an Indian a,s; 
at certain Hailway Sta.tions. 1949-

50. 
R-eversion of certain Muslim supervising. 

on Bengal and Assam Railwa.y. 
1346-47. 

ASSIS'fANT SURGEON(S)
QuestlOn re-

Muslims selected 118 on East rndial» 
R~ilwBy. 1548. 

Raising of railway to lower gnzettedl 
rank. 27'\4. 

ASSISTANT WAY INSPECTOR(S)-
Question re acaIes of pay of etc., on. 

North Weptern Railway. 1556-57. 

ARSOCIATION(S)
Question Te-

• 
-- of staff or Central Resen-reb Institute 

Ko,sanli. 807. .. 
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- - of .:\on-gazctt(~d superior staff (Jncome-
Tux,. ~tnd. 676-77. .. 

Bulk permits issued t..o Delhi Hmdnstam 
Mercant.ile ,1614-15. 

Non-recognition of Andhra Railway 
Passengers' 1551. 

Predomination of the Press __ 
Press COrl" spondents Advisory 
mitlec. 912.13. 

in the 
Com-

ATLA. TIC CHAHTER-

1'i8-a·t'i8 . 118·19. 
QUfH'It,Uln ",'

Iudla's TJo~ition 
Opinlon n 

l.hTe Member 
lions. 593, 

expressed by the Honour
for CommonwenUh Rela-

d 1'1' I 
Qup.stion rc-

DecnmpoRcd III Dacca. Government 
~otlown, 124-25, 

Rice and det.erjorated m GOY1~rnment 
odo·wns. 115,' 

,ITUI, n ROVE-
Question 1'e renting out to Americnns Post 

nd Tl'Iegraphs quarLer at J New 
Delhi. 2357. 

AUDIT-
Demand for Grant. 1470. 
Demand for supplementary grant 

2147 
Question TC of accounts of Of')verD-

ment of India presses. 2431-32, 
AUDIT AXD ACCOU~TS OFFlCE(S)-

Question TC-

Eli;:tibi1ily for grade 'C' unified scale of 
typists in . 1127, 1960. 

G.rnde 'A' unified scare exami.Da..t.!on in 
-. 1126. 11)60. 

InadeqlHltR dearnells a.llowance etc., of low 
nahl "Inff of --. 300-01. 

LPfWP. l~';;;"Vt> fot' temporary staff in --. 
21)9. 

A l'nTT nllP ,\Rl'MllNl'-
QU(!!;tif11l rr Muslims in · subordinate 

[\('counb ~"I·\ti~(,11 of Postal --. 1244. 
A l' DTT O""f011IR)

.:,," I<Otli('f'{~)". 

AUDIT (TlATT,WAYS)
Demand for grant. 784. 
D~mnnd for llu!,!plemcntal'j' grant-. 

824 26. 
.1 USTIX CAR(S)-

Question TC lmporting . 1941. 
A USl HALIA

QuestlOli rc-
Augmentatiou of swrling balances due to 

1 ndian ox·ports to J etc. 1657-58. 
Industl'ial delegation to . 794. 
Propaganda material given to Rydari 

mission and to businessmen mission to 
1174·75. 

A UTHORITY(IES)
Question re-

for appointnwnt of Mica Enquiry 
rommitlee. 2798-99. 

Decidinq fot' indu!lion or exclusion of 
schedulod bnnluJ. 2504·05. 

Fina.l according consent to "sne of 
shareR in tIH' calle of hanks, 2501-03_ 

Refuf!al to r('''is~ cases turned down by -
at General Readqaart.ers. 2301. 

• 

AVlATlON-
Demand for G"rant --. 1472, 

.\ \V AUD(S)-
tJucstion re luck of uniformity or --. I", 

sunskrit. teaching. 1811·12. 
AYYANG'AH, Mil. M. 
SAYAN.<U\I
Hankin.., Companies BiU-

MoO;11 fa refer to Select CommitLet.' 
26fr2·04, 2644-45. 

Demand for CXCCt'lS grant in respect of
Indinn Posts £Iud Telegraph Oepartment. 

215·16, 
TnteresL-free Advances. 223. 
Stores and \Vorkshop cxprnditurc (Not 

charged to Rcvenna), 220. 
Demand for snpplcmrnt.ary grants in respect 
01-

Cn!':toms. 2112. 
D~pnrtment of Post and Air. 2141. .; 
Inrlian Posts and Telegraphll "DepRTtmf'nt.. 

2118·19. 
Medical services. 2187. 
0r~n Line Works. 857-58. 
Railway Board. 823. 
Stomps. 2116, 2117. 
Survey of India. 2185. 
WHhdrawnl from Resene. 855-56. 
Wnrking- Expcnse-Expe.nses of Electrical 

Department. 851. 
Working Expemes-Expenses of Gf'nf'raI 

Departmenb. 849, 
Working Expenses-Maintenance aDd 

Supply of Locomotive Power. 841, 842. 
Working Expenses-:fI.fiscBl1ancous Expen-

se.. 2408·11, 2813. . 
Elpction of to the st.anding commIttee 

for Legislative Department. 1765. 
Election of to t.he stanmng commit.tee 

fol' Will' Transport Department. 2109. 
Elp('tion of to the Stant1ing FinanC" 

('ommittee for llnilwaye. 156?-
Factor1c<; (~<"cond Amendmrmt.) Rli1-

Conside .. ation of clames_ 2310-11. 2313, 
2276, 2281. 

Genprnl discl1!lllion of the Railwa.y Bud~ft. 
471.72, 474·78. 

Hindn Mnrriag(': Disabilities Remo~aJ "Bi11-
Motion to rerer to Select CommIttee. 351. 

360, 366, 378·80. 914·21, ffl.7. 
Indian Air Force (Amendment) nill

Consideration of clauses. 2384-85, 2387. 
Indian Central Oilseeds Committee Bill

Motions to refor to Select Committee and· 
to circula-lE'. 2327. 

Indian CompnnicR (Amendment) Bi1l
C'-o11~idel'ntion of clauses. 859-60, 2319. 

I ndian Finance BiIl-
Motion t.o consider. 1790-92, 1837-45, t868, 

1930. 
J otiiall Morcl1n.ndiao 

Supplementary Bi11-
.Motion to consid('t'. 

IndIan Patents a.nd 
Bill-

Mnl'ks 

267·68 . 
Designs 

(Amendment) 

(Amendment, 

Motion to considcT_ 2321·22, 2323. 
Indinn Penal Code (Amendtnent) Bill (imler> 
tion of new spction 93A)-

Molions to refer to select committee and to 
circulate. 941. 

• 





-----_ ... --_. 
iN'DEX TO 'tHE LEti'lSLATIVE ASl:lE~lBLY DEDATES 

.M~qplll:t al \ un::l"cgul l!:staLe 
GCIHt'ill PUUilC WOl'KS 

vificc into 
Uepartment.. 

HI'!4. 
IJenulSsion 

Olll,} to 
21,1·52. 

Lo 1I10ve soda. ash on mil ways 
Imperial Chemical Industrtes. 

l'rlctl of cheap goggles. 632. . . 
Hath-my!:.> using: ~afety shutters a8 exhibited. 

2152·53. 
Repnirs Lo X oW De~hi roads. 1825:. 
~enlodty of candldlltes for trammg 10 

course P-10, North Western Railway. 
2152. 

Strength of each rail way in Railway 
Board l.unong:;t gazetted and non-gazetted 
stnff. 2753. -

Supply of 80ft:, col{c for preparing hot 
haths aL Delhi Rllilwny sLation waiting 
rooms. 1752. 

Supply of woollen clothes in non-rationed 
at'eas of Delhi province. 622. 

Technic.1t I'tndie!l ahroad for highly quali
fwd p(>TRonnel in ordnance factories. 
1752·53. 

Que I ion (snpplementnry) Te-
Com'01Unil'llle Te Rauni GO\'ernmf'nt's lack 

or '\rrnnll'pmflnts for pilgrimag;e to 
II din,;. ]029. 

Cflnl rnl of ("ountrvl'raft. 391. 
Pi nhilitv of Inditm per,.,. to arr,,~t 

A.mE'ril'lll1<; for ofTl'nCeA. 887. 
Tn H n l',::lsI111tie.. 111 th{'atre~ of W:]1' 

420. 
AZ!Z u L Jio\l,!uE, THE JiU.UUHAllLE 

~lL{ ~\L-

• 

.l..UHmtJllu,ml. lo 1..11.., Insurllnce Rules (laid 
ou we tall Ie). &0-53. 

lJOllllluu .for bupplcllll:lnt.nry gran!. m 
tespei.!L 0[-

ljolllml.:lI·,"e lJepnrlm.:n1.. 2136, 2137-38. 
L'olllllnln:lal 111!.elhgence and SiaList.ics. 

2218. 
Department. of Iudust.des and Civil 

bllfJplillS. 2121, 2122. 
Indu.strics. 2194-95_ 
Miscellaneous. 2222, 2248. 
Miscellaneous Expenditure. 827. 
Ports and Pilotage. 2148-49. 

Indian Companies (Amendment) Bi1l
InLroduct'C1. 54. 
~lotion to consider. 265·66. 
COIl,Siderntion of clo.uses. 859, 2319. 
MoHon to pass. 2319. 

Indian Finane BilI- • 
Motion to e01l!,Jider. 

Indian Merchandise 
Supplementary Bi11-

Jntroduood. 54_ 

1580, 1719, 1967.75. 
Marks (Amendment) 

Motion to considC'r and to refer to Select 
COlllmiUee. 267-69, 270, 271-72. 

Presentation of the Report of the Select. 
. Corum ittee. 719. 

Motion to consider. 2320. 
Considera.tion of cla.uses. 2320-21. 
MoHon to pass. 232l. 

Indian Pntents and Designs 
BiII-

Introduced. 54. 

(Amendmonl) 

Motion to coneider. 272, 2321, 2322, 2323. 
Motion to paBl!o 23'2.3. 

Indian Tea Cont.rol (Amendment) Bill
introduced. 54. 
.. Motion to consider. 263. 
llotion to pass. 264. 

[nsul·ance (Second Anlendment) Bill
PresentaLton of tbe Report of the Select 

Committee. 224. 
~fotion for adjournment Tf-

Restriction on sale of matches in Abmed· 
abad mWlicipal Ilnd cantonment limits. 
548. 

Wa.r allowance for senior 
Indian Civil Service. 509. 

members of 

Motion re-
Elect.ion of members to the 

mit.t.ee for Corrunerce 
2182. 

standing com
Deparlment. 

Eleclion of members l-o the standing com· 
mittee for Industries a.nd Civil Supplies 
Depa;rtment. 1765_ 

Motion to I·cdltce dema.nd for-
"Departmont of Indust.ries and Civil 
Supplies" rt-

Cloth and ylll'D po.,·I,·on. 1371 79 1380 -, , 
1381. 

Failure of control permit 
Imnply of cons.umer goods. 
131824. 1325. 1326. 

"ExecutiYe Council" Te-

system snd 
1313, 1314, 

No Confidenre in the Goyernment. 1270. 
"rinnnc(> Department." Tt-

l\" perl for economy and for more stringent 
('antral of (>xpenditnre. 1444-46. 

Motion to redtlco d£'mand for ~upplementarv 
ll1'.'lnt for Depnrtml'nt of Industries and 
Cil'i! Rupplies Tt-

Npw Org'lni&ation Schem~. 2124.28. 

B 
"AVK II AlW VLASS(ES)

(.Juestum rl!.-
Candidates from Hindu backward •. __ 
~.IIlt.eu Uij Circle Rationing Officers. 

Cbndidll.tes from Hilldq appoiut.ed as 
labour officers, etc. 2799. 

Facilities to candidates from Hjndu __ 

.~~~2a&>~in and other tecbniqa.l schemea. 

Hindu 
National 
2800. 

HADARPUB.-
Question Te-

represcntati Va on 
Labour Service 

Provincial 
Tl·ibnnal. 

Goyernment possession of Gandhi chari. 

R 
tabJ~ village hospital at 1879-80. 

eversIOn or senior Mn.slim head traiD 
examin~rs nt _ 1095_ 

Suporsesston Of. Muslims a.t Promotion to 
P~sts. of .Tumor Train Examiner in __ 
Dlstnct.. 1095. 

Tl'niu~g of l'!0n.Muslim fitter coolies AS 
ha.m cxammel'B in District 1095 

BAG(S)- . . 
Question re disappearance of & postal "Cub 

in Pesha.war. 402. 
BAIL(S)-

Quest.ion re recent P..rivy Councij l'1II.inlt re 
grant of to the aeoolled bv "High 
CGurt.s. 7W1. . . 
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BAILLY MUNITION .'ACTORY
fiee "FactOl'y(ies)". 

BAJAJ, MR. KAMALNAYAN
Question re iIl·treat.ment to 

soldiers at Wardhu Railway 
1487·88. 

BAJORIA. BABU BAIJNATH
Question re-

by 
Station. 

Int.ernaliona 1 Ci \,il A \'ial ion Conference 
at Chicago. 389·90. 

Unsuitable situation of the office of the 
Specia.l Officer. War risks Insurance 
Bengal. 337. . 

BAJPAI. SIR GIR.TA SHANKAR-
Quelliion re sulnJ'ies of and M 

H t. 
ennessy. 734. 

BAJRA-
Question re pl'ices of Rice, Whea.t and 

in certain d'isLl'icls. 142l. 
BAKEIU'(lllS)_ 

Question re deposits from Delhi 
280.3·04. 

BALL THREAD FACTORY(IES)
See ·'Fadol'y(ies)". 

BALLABHIH~ !loll IV Al~DJ\S, MESSRS.
QUUl>~ion re reducing the capacity of tea 

cup on l!:ast Indian Railway by __ . 
38. 

BALUCHISTAN
Question -re-

Absence of Muslim personnel In Military 
Engineering Service In • 2558-59, 

-2705·06. 
Applications for openmg prunary and 

middle school in . 2425. 
Appointment of European Jadies in __ I 

food supply office, eLc. 2353·54. 
.Area- und~r in'igation in . 2239.40. 
Coal and ohormillDl mines in . 2559. 
D6"eIopin~ fruit culture and canmng 

industry in . 2420. 
Expenditure on SJ:duco.Lion in . 2429. 
Exrend.i~ure on grow more food campaign 

in . 2425.26 
Filling of higlJ.S~lnried posts in 

through Federal Public Service C")m. 
mission. 2559. 

Per ll(';ld sugar quota in . 2153.54. 
ResilV1ation of European inspectreS!! of 

Schools in . 2354, 2634. 
Vacancy of Director for AgricuUurp. in 

2347. 

Motion to redu£'e demand for ".Depart. 
mC!lt. of. ~.Jabonr" Tl' n(>(>d for immodiatl> 
re'lmpmllbnn of on empJoymE'nt t)f 
w~men underC!"r01lnd in mines. 1462.66. 

Queshon 1"t!_ 

Amc!,ica!l Goyer':lme~t'8 on export of 
SCientific pnbhcatlOns to India. 101.02. 

, , -- on Bombay Sikhs for running free 
kitchen .on Gmu Gobind Singh's birth. 
day nnnn·ersftry. 103. 

-- on c/wrkhn spinning demonstration in 
Connll.ughL plll.ce. 1659, 

-- on entry and publicB.t.ion of books by 
Karl Mnrx. etc, 1246·47. 

-- on entry into India. of Iniiian opini971 
of Durban. 42~ 

-- on entry of certain books. 432. 

-
011 ontry of Mt)lliU·S. M. C. Pant and 

Shunu ti"arup llIto Delhi Cloth rom. 
aroa. 2090. 

-- au fiShing at OkWa by profeasionals 
of VIllage {)khia. 2620. 

-- au laLe MauJann. Muhammad A,li'/i 
article ent.itled "The Choice of tho 
Turks", 149l. 

-- on production of coLton (Mungari, red 
coconudas) in Andhra. districts. 1427~ 
28. 

on Provincial Congress Committ-eea. 
2686·87. 

on publication 
901. 

of Daily Sainik. 

-- on report of Lho Iudia. Leagus Dele
gntion. 2510-11, 2518. 

--..::.. on retail sale of ico by Delhi pan 
soda and s}taruat establishmenl.!!. 2803. 

-- on tra vel for pilgrimage. 1096. 
l"k.impositiall of on 'Iomen ·working 

under ground in Mines. 104-05. 
Restorntion of .. of women warkin, 

nnderground in mines. 1605. 
BANDINC(S)-

Question re imparL of cottop ropes, 
t:tpp~ and . 327.28. 

BANEllJ'EA. DR. P. N.
Bllnkin~ Companies BilI-

Motion to refp.t.. to Select Committee 
258.3. 2587. 2592, 2699, 2712. 2768.76: 
2781, 2792, 2788. 

Dema.nd for Supplementary Grant in reapect 
of-
Miscellaneous. 2247. 
Working Expenses-Miscel1aneous E:xpen

ses. 2817, 2820-21. 
Expressions of regret on thG death of Mr. 

K. S. Gupt.. 1068. 
Expressions of regret. all the deaths of 

MI'. Umar Aly Shah and Mr, Kbed6D 
Lat. 48. 

Genern.i discussion or the General Budget, 
llJ1·34, 1155, 1157. 1161. 

Hindu Marriage DisabilitieH Removal Bill
Molion to refer to Select Committee. 376 
~. ' 

Indian C{'ntral Oilseeds Committees Bill
~Iotion Cor leave to introduce. 1206. 

Indian Finance Bill-
:Mol ion to ('onsider. 1530. 1531. 1568. 1718, 

17~~. 1855. 1863. 1933. 1970. 1974. 1981, 
1990, 2034·41. 2047. 2067. 2069, 2070. 

Motion for Jeavo to introduce in the form 
Rpf'ommrndarl hy the Governor General. 
2109. 

Indian Penal Code (.Amendment) Bill
Motions to refer to Select Committee and 

to ~irculnte. 2522, 2523, 2527. 
Motionfo)" adjoul'nment re.-

('ompo~itiOIl of the T ndinll delegation to 
San Francisco Conference. 1360. 

Indil'lcriminoie requif.litiooing of foodgrainlJ 
rf':Slllting in food scarcity in 'South 
Konllr3 distl"ict. 2307. 

Hest1'idionf; on iSS\10 of railway tickets for 
Ardha Kumhh Meta ai, Ra~dwar. 2742. 

~fotion TC-

EIE'£'tion of 11. member to the Ccntrnl Com. 
mittpe of thfl Tllber~ulosis Ase:ociation of 
India. 1962. 1963, 1964. 

• 
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Election of Member!! Lo the Central Advi
sory Council for Railwa.ys. 1202. 

Eleclion of Members to the Defence 
CoO!mltnLive Committee. 1513, 1522. 

Election of Members to the Standing 
f'Almmitt.ee for Civil Defence Branch of 
Defence Department. 1200. 

Election of Members to the Slanding 
Committee £01' Education. 1899. 

Eledion of Members to the Standin~ 
Committee for Home Department. 1617, 
1618. 

Election of Members to the Sta.nding 
Committee for Roads. 1568. 1559. 

Election of Memhers to t.hB Standing 
Committeo for tho Depl),l'tment of Educa
tion, Hea.lth and Lands. 1900. 

Election of M cmbcl'fI to the 
CommiLtpe for War Tra.nsport 
ment. 19E2. 

ElcC'tion of Mf'mbt>ra 
Finance Committee. 

to the 
1683. 

Motion to redoce demand for
"Df'nnrtment of Lahour" 'rC

Lnhnnr poli~\' of G'overnment 
1459. 

Standing 
Depart-

Slandin« 

of Inella. 

"'nf'nnrfm('nt. of Industries end Civil
~"t'l'llip.!I" r"-
rlnfh !Inri v~rl1 nORition. 1370, 
1" :.ihl~" of ("onfrnl oflrmit, svst" rrl nor! 

.. ., nn h . nf ,.nno;"m pr {!'nncl~. li1i?? 11:?, 
"Executive Council" re.-

No confidence in the Government. 1272. 
"Finance Dopartment" rc-

Nl!ed for economy and for more 
control uf expc;li.liture. 1450. 

stringent 

"Foon D '!Hll'tment." rt-

Supotviaion and control of work 
provinces. 1330. 

\0 

HGcologicI11 sUI'vcy" re-
Government policy rt' minernl resources of 

India. 1383. 
"Railwa.v Board" re-• Indianis'ltlon of the hig11er gmdes. 662. 

Qnestion (<;upplt'mental'Y) Te-
Consultation of Legislative Assembly on 

H vdal'i mission recommendnt-ions. 2438. 
Food:=t'lfT destroV'('d in Rl:Ilgal. 2243 .• 

Indian and European running rooms at 
cI"rtain statirm!l on Oudh and Tirhllt 
Rail","\'. 1951. 

Lower rank 1. ~f_ S. :'Ind "R. A. 1\1. C. 
EnrOnAi'n1 officl'I"'; hoi dine hig-her rank 
Hnder T ndilL Commnnd and South Rut 
Alli'l Commnnil. ~507. 

Po~itinn rr P'Ctl'n th,'('c nie~ inrO<rle-tax in 
1;';n:'I'I11"(\ niH t'on'lPf'I"f'nt on wit,hdrawal 
of fh!'" Tn~om·'.lil" .. nn 1<'v-rO>FS Profits Tax 
( \ rn· n~lmenl\ Pill, 2MiO. 

Haising the pay of Enghleering Super
vi::ors, Wireless. 1354. 

RCNo1ution Te-
Nationnl '\\'01' Front. 128. 
Ul'lUovnl of s('ctions 111 to 121 of the Gov

N'nmnnt of [ndia Act. 1935. 2481-83, 
BAKTYArm;N(,-

QUf'stion 
1593·95. 

maIn ria epidemic in 

BANK(S)-
Question re

Advert.isement re 
Companies ready 
1878-79. 

"-- and Insurance 
change Hands", to 

Assistance by Reserve of India to 
scheduled and other 2103-04, 

Certain tendencies 7e and insurance 
companies changing bands. 2684. 

Deciding authority for inclusion or exclu-
sion of scheduled 2504-05., 

De-schedllied of the Reserve -- 01 
Indin. 2504. 

Final authority _according consent to iBSue 
of shares in tha case of , 2501-03. 

India's pnl'ticipa.tion in internationa.l mone
tnry stahilisaLion fund nnd international 

907. 
.Toint-stook -

a!l!lifltance Of 
2503-04. 

for applying 
Refler\'e, --

Financial 
or Indin.. 

Pedormance hv Reserve -_ of India of 
{unctions of 'a Centrol . 2292·93. 

ReC'lliisile qnnlificntion of n scheduled 
under spction 42 of tho ResPTTe --01 
TndiA Ad. 2297·98. 

Worki~ of Ihe Re.sf'r'l."e -- of India. 
2102·03. 

BANKING COMPANY(TES)
Sel' "Company(ies)". 

BnnkinlZ: Compnnies Ril!
Spp, "Bil1(s)" . 

BANKING CONCERN(S)
Question re Non-Indian 

India. 441. 
in Brit.ish 

BANNU
Quel'lLiol1 're recent 

Khnn Kidno.ppings. 
BARAHA-

Imd Dera 
246·47! 

Ismail 

Question re C'oercilh1 used in village 
(AIV":t tahsil) for collecting war loans. 
1561·62. 

BAREfLT,Y ,JAU~ 
Qnt"!ltinn rr- t.ransIer of Pnndit Jl1.wahar 

T.ol Nehru rmd Pandit G'ovind 'Ballnbh 
'Pant to 1115 . 

BARKAT MIAN-
Qnestion re l'cPl'BSf'!ntat.ions on behalf I')f 
__ whole~ale SOl!ar dl?ah:'r i.n Muzaffar
pore. 1417. 

BARIC E)[OLmfENTIS1-
,C;,.p "Emolument.(s)". 

BISIr PAY
Sl'r "Pa.v(s)". 

'RARTS-
Qut"!ltion re -- of {uturf'! plsIU1ing. 

13ATHR-
Question T('. flupply (If {loft rolff' for 

ine- hot at. np.lhi Railwav 
"'nitin~ l'ooms. 1752. . 

BEARER(S)-

1240. 

Tlrep&r
st-!lrtion 

QUf'~tioll re Railway wait.io~ room - at 
Ambalil Cantonment_ ('te. 1359. 

mfR"E .. \-
Qu('stion re Railwav accident nenr 

R /til WQ)' St,o tiou. '1 ... ,. 

llELO.ltm
Question rt. inadequate distribution of 

JI:lIH'r 111 DharwlIr and Distncu. 
' __ 2017.18. __________ _ 
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BE~G.U, NAGPUll RAILWAY-BENARES- . 

Question rc Land acquired in district, 
for n.erodromes and oLhel' military pu.r~ 
poses. 2075·76. 

Last heavy floods ill Val'una ri'ver at --. 
2497_ 

Reno\'atioll of Dllfil.'rrn railway bridge at 
-. 963·64_ 

BENGAlr-
Question '1'1'.-

Calcntta Mal'wal'i Chamber of Commerce'8 
Irtnt('ment n cotton textiles supplied to 
-. 2241-43. 

Ctosina of cotton mills flue to coal 
shortage. 1178·79. 

(lInth famin!> in _ 2107. 
COllrerfllH'P fo1' fb:n.tion of jute (lCl'enee in 

452. 
COUSt"t'llctiOll 01' reconditioning of boats 

l'emo\'e~l from coastnl at'eas of -- undet 
'deninl policy'. 445. 454. 

Damodal' !'iver tl'nnsport fo1' coal in --
455_ 

Expenditure on 'de.ninl policy' m ---
1105. 

Faililre in embul'katioll of -- Raj pilgrimS 
at Karnchi. 1609-10. 

Food sitlla1.i'on in _-. Malaba.r. etc. 108-
09. 

Foodstuff destroyed in . 2243. 
Foodstuffs Officially declared unfit for 

human consumption in . 338, 
Inadequate clotb quota. for . 1020~22. 
Memoranda from representatives of mining 

interests of and Bihar at Dhanbad 
Conference. 539·46. 

. 1180.·8lo 
supplying 

and civilian 

Pel' head cloth quota fOr • 
PossibiliLy of Army in 

vegetables for military 
l'e'cluirements. 454. 

and other places. Scarcity of SnIt m --
1597-98. 

Stand:I1'd cloth) etc .• for --. 1017-18, 
2452-57. 

Unsuitable situation of the office of the 
Special Officer, Wal' Risks Insurance. 
-. 337. 

Utiliza.tion for industrial purposes of l5alt 
mauufactured 10 coastal areas by 
certain Calcutta. firms. 747. 

W<AgODS available for coal loa.ding in --I 
coal·fi.eld!:1. 2756. 

BENGAL AND ASSAM RAILWAY
See "Railway(s)". 

BENGAL AND NORTH WESTERN RAIL
WAY- . 

See "Railway(s)", 
BENGAL tllISTRICT(S)-

Question re price rates of Rice in -
-. 122-23. 

BENGAL FAMINE
See "Fnmine(s)". 

BENGAL G'OVERNMENT
Question 1'(l-

Agreement ahout Jute pricelt. with 
2008. 

-. 
Disposal of Rurplus rice with --, 623-24. 

R12. 1037-38. 
Birp Rnd wheat supplied to fOl' 

Catc'ltt.n. 811·12 

Se.c ".Bnilway{s)". 
BENG.ALl-

.Motion for adjournment re l'E'ducing supply 
of paper for printing of Hindu calendar 
in . 206. 

BENTHALL, THE HOXOURABLE SlR 
EDW1IRD-

Ame.ndment Lo .\jmel''-.MeJ'wnra Motor 
Vehicles Rules (laid on the Lable). 1961, 
2180-8lo 

Amendment to British Baluchistan Motor 
Vehicl~s Rules. (I"aid on the table). 
1763. 

Amendment to Coorg Motor Vehicles Rules 
(laid on the tallle). 404. 

Appoint,menL of Lhe t,o perform func-
tions of t.he Finance Member at Railway 

Budget General discussion. 347. 
Consideration of . l'~port of the Public 

Acconnts Committee. 54. 
Demnud for gl'llut in respect of-

Railwnr Board. 575. 
WOl'kin~ Exp(}nses-Miscellaneous Expenses. 

549. 
Demand for Supplementary Grant in respect 
of-- c 
Open Line 'V01'ks. 859. 
'Withdrawal from Reserve. 852, 856-57 
Working Expens6F.-Expenses of Elect~ical 

Department. 851. 
Working Rxpenses-Maintena.n&e and 

Supply of. I.ocomotlv{' Power. 836. 841. 
Working' Exrenses-Maintenance and 

Watkin!! of F(>rrv Stenmers and Har-
bours. 848. . 

Working Expenses-Ma.intenance of 
Ca.l'l'iage and Wagon Stock. 845, 847. 

Vilorking Expenses-Maintenance of Struc
tnl'al 'Vol'ks. 834~35. 

'Working Expenses-Miscellaneous 
Expenses. 2388·92, 2395) 2834-37, 2B17· 
18. 

Gt'neral niSCllssion of t.he Railway Bndget. 
472. 475. 481. 483, 489-95. 

Indian Finance Bill-
Motion to Consider. 1621, 1925. 

MaLian £Ot· adjournment re-
Collision of traills at Jungshahi Railway 

Station. 1961. • 
Restrict.ions on issue of railwa.y tickets for 

Al'dba Kumbh Mula. at Hardwar. 2709· 
11, 2738·41, 2742. 

Motion re-
Election of Members to the Central Advi~ 

aory council fol' railways. 1201, 1204-OS. 
Election of Members to the Standing Com~ 

mittce for Defence Depal'ltment. 2183. 
Ejection of Members toO 1.4e Standing 

Committee for Roads_ 1557-60, 2310 
Election of Mli'mhcrs to the Standin9; Com~ 

mit.t,ee for War Transport tDepfll'tme.nt. 
1961-62. 

Election of Members t.o the Stanqing 
Finltnce Oommittee for Railwavs. 1201. 

Molion to ted11re rIcmand for- • 
"ExecIltive ('ouneil re No confidence in the 

(i:ovl:!rnment. 1261. 
--------------'- ----,---_._----
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BENTIlAl" TilE HONOURABLE SIR 
EDW.\RD-Cflllfd. 
Motion to reduce demand for "Railwa.y 

Boal'J 'r -
DesiralJitity of judicial enqoiries into ruil

way Ilccident.s involving loss of human 
hfe. 778. 779, 782·83. 

FlIltlncial poRition of the railways. 694. 
695·696, 697, 698. 701·04. 

Rours of work for railway staff. 748, 749, 
751, 754. 

Illadequ;,l.CY of the scale of donrne~s allow
linc£' to Hailwaymen. 705, 706. 717-19. 

T nronvcn ianceR to tb ird class pa~senge-rs. 
633, 634, 637, 642, 644 645, 646. 649. 656· 
60. 

Indilllli~ntioll of lho higher grades. 660, 
663·65. 

Non.employment of Odyas on Bengal 
Nag-puI' Rnilwnv. 757-58. 

Pnucity of Muslims in railway servi.ces. 
577. 580. 581-82. 

POllcit,y of R:khs in railwny ser\'icf's. 762. 
Post Will' polic,!, iP. oWllership and 

nJnnagements of Rteam v:es~els plying in 
Indian waters. 767. 771. m·76. 

··WOI·king EXll(lllses-~risceUancolls Ex
pcm {'~ .. rr. rcfugllJ to 'Cl'ant fllnd~ to run 
~Tntol" lorri('!>. 550, 554, 550. 558, 560 
564. 569-74. 

Presentation of the Railway Budget. 404 
15. 

Re~olntion rf'-
AITI!'n,jmcnt~ of Resolution on road develop

ment. 2309 10. 
Remo,·al of sections 111 to 121 of the Gov· 

ernmE'nt of India Ad. 1935, 2487-89. 
Stalement (laid on thE' tahlcl rt' Net earn· 

ing'!! of recentlv constructed railway lines. 
1762 63. ' 

BEQ l'ES'I'(S)-
Qt1{'!'tIiM re Privy (;onncil indgmont re 
-- to lin horn pE'r,;ons. 450. 

BERAR-
Que!lliol1 'I'/! gl'ieV:ll1fCS of 

cotton·grower!!', 325-26. 
BERTH(S)-

Madras 

Qucstion 'Te-
Discriminatory tl'Gn.tment as regards reser· 

.ation of for Members of Central 
Leg:islnture at Delhi l'Ililway station, 21-
22. 

First and second class -- reserred for 
defenco services and ot.her ppblic from 
Delhi and I,abore Railway StatioflS. 
m, 1959. 

Instruction re Reservation of for 
Member!! of Central Legislat1lre. 1078-'19. 

Reservation of at Delhi railway station 
by Centrnl Legislative Assembly Mem~ 
bers, 957-58, 

Reservation of second class for sit.ting 
only on 11 seeLion of Bombay, Baroda. 
ami Central India. Railway. 947-48. 

BETEL NUT(S)-
Question re-

Excise duty on 
Districts. 1665. 

in certuin 
1666·67. 

Excise duty on-
district. 1666. 

in Sonth 

Mudras 

Kanar:"! 

Expenditure in collection of eXClSe duty 
on . 8303-04. 

RestrictioDs on cultivat.ion and curing 
in certn,in MadrnR districts. 1667. 

BETIGLNUT GROWERS-
Queslion Tf'-

,t\asul"nnce to of South Kanara n. 
excise duty. 2079-80. 

Hardship uUller centml excise rules to -
nnd trader'!. 2291·92, 

Pre·excise ccrlificates for aud traders 
in South Kanam. district, 1666. • 

BETEL-N U'l' PALM-
Ql1estion re cultivation 10 certain 

districts. 2081. 
BEVERI,EY NICHOLS. MR.-

Quest.ion Fe piloting of by Dr. Spears. 
2178-79. . 

BEV I N SCHEME--
Question '-Po faciliLies to candidate/; from 

Hindu bOlckward classes under and· 
othel' technical schemes. 2799-2800. 

IlEI'I)oJ TRAINING SCHEMF~ 
Question re )fuslim tminces nnder 

1194. 
REWOOR, SIR GURUNATH-

-. 

,'\menument of the Indian Aircraft Rules 
(laid on the table). 2570-7L 

Demand (or Exces~ Grant in respect of
('npital outlay on Indian Posts and Tele

!!Nlphs Department, (Not cha.rgt!d to 
Revenue). 219, 220. 

Iud;an Post!! aud Telegraphs Department. 
216, 2l7. 

StoreR and Workshop e~pendi'tuIe (No&. 
charged to Rev.enue), 220-21. 

Demand for Supplementary Grant in respect
of-

Depalll1lellt of Posts and Air. 2141. 
Indian Posts nnd Telegraphs Department. 

211920. 
Motion to reduce demand for "Railwa1 

BORl'd" re desirability of judicial enqUl~ 
ries int,o railway ll.:-c:,lents involving lou . 
of hmn,n.n life, 779·81, 

Oath of Office. Ij 1655, 2743. 
BEZWADA-

Motion for adjoul'IImentrc grain 
purchase officer's wntning to Gudla-vellel'1l 
Rice millers rc paddy purchase. Z159·60. 

Question rc instllllation of broadcasting 
station at or Rajahmundry. 1663. 

BHAGCIlAND SONI,· RAI BAHADUR SIR. 
SETH-
Bunking Companies BiU-

Motion to refer to Select Committee. ffiBO.. 
81. 

Election of to the Standing Committee. 
for Planning and Development Depart
ment. 1965. 

Eleclion of -- to t.he Standing Finane&
Committee. 2184. 

QuC'st.ion 7e-
Estahli~hmcnt of Improvement TrWJt for 

Ajme,. 1010-11. 
Fadlit.iqs tor higher technical education for 

students of Ajmor.Merwara. 1011-12. 
Govol'Oment contribut.ioI;1 W Ajmttr mUDici~ 

pnlity for payment of dearness iillowanc: 
to staff, 2021. 

Inadequate wllter supply of Ajmer. 1011 
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Question re-
Municipalities in Centra.lly Administered 

Areas payiug dearness allowance to staff. 
2020·21. 

Need for morc State hospitals in A.jmer
Mcrw,u·a . 1012-13. 

Non-offie:ial representation on committee to 
€onsidcr establishment of high grade 
technological institute. 1818. 

Post-wa.r reconstruction for Ajmer-Merwara. 
1104. 

IlHERA·SllAHPUR-
Question re Railway project. 2363 64. 

8HORE OOMMITTEE-
Que!>Lion TC interim Report, etc. 124. 

IlHORE COMMITTEE REPOBT
See "Repor·t(s)". 

IlIOHROMA,'fE INDUSTBY-
8ee "Industry(ies)". 

8IHAR- . 
Motion for adjournment re use of uniau 

means on the public of for purchase 
of Nat.lonal Savings Certificates. 207-081 

224-~3. 

Question n~ -
Arrangements for supply of l'ice to colliery 

Ia.bour ,in . 1957. 
Authorised fhms dealing in Sall 10 --

1819. 
AUUlO"it.y contl'ollin~ lllovc~cnts, o~ food· 
~Tams a.nd f)u::' III CCl'talU diSLrlcts of 

2C·,25-26. 
Certain Inspectors of Oi vii Supplies III 

- . 2024·25. 
Cloth famine in . 281l. 
Cloth shortage in . U93-Q4. 
Coal supplied to civil populat.ion 111 

1615·16. 
Condition fot' grant of wholesale dealer's 

licence for suga.r in . 2421-23. 
Distribution of dee it: coalfields. 120-2l. 
Higher prices charged for rice in coal

fields. 121, 1958. 
Licensed Sal~ dea.lers in . 1416, ,2024. 
Memora.nda hom representatives of mjning 

intel'csts of Bengal and at Dhanbad 
Conference. 539-46. 

l{uslim Salt dea.lol's in --. 2622. 
Recruib from . 1249. 
Restriction of Sugar production in --

1595·96. 
Scarcity of {nod in . lo..."l,()-31. 
St.oppiug the issue of Kerosene tin permits 

to distinguished persons in ,1418. 
BIHAR JAIL(SI

See "Jailfs}" . 
IlIliAR. NOR1'H

Question re-
Bavoe by cholera. and ma.la.ria. in . 41. 
Rice and paddY de8troy~d by Goverumeut 

in . 803. 
IlIJAPUR--

Question 1'C-

Crop failurs in distr.ict. 1819.;. 
Prevailing rates for foodstuffs.in-

district. 2628-30. , 
Iln.TA~)- I 

~ '_ Aligarh Muslim University (Amendment) 
. [Amendment of sbction 5 (3)1 

U [LL(S)-co"td. 
Int.l·odLlced. 2843 . 

.Aligarh Muslim University (Amendment) 
---''--. (Amendmeut of sections 16, 20, etc.)
'Motion to consider. 2837-41. 
Consideration of clauses. 2841·42. 
Passed. 2842. 

Ranking Companies --
Motion to l'efer to Select. Committee, 2571-

2604. 2644·66, 2711·32, 2760·88. 
Refel'red to Select Committee. 2788. 

Code of Civil Procedure (Amendmlint) -
(amendment of sections 54, etc.)
Tntroduced. 2843. 

Code of (jiviJ P]'oce-durG (Amendment) -
(Amendment of !)flction 103)-
TntrorincPfl. 2844. 

Code of r.l'iminat Procedure (Amendment) 
(Amendment of section 14)

Introduced. 2844. 
Code of rl'iminn.l Procedure (Amendment) 

I Amendml'\nt of sections 161 R:; 426}-
Passer!. hv ttl!' Council of State. 2031. 

Coffe~ Market Expa.nsion (Second Amend
mf'nt)-
Assent of H. E. the Governor General 

48. 
Death Duties --

Question Te ,169. 
Delhi .Toint Wa.ter and Sewage Doard Amend
menL --

A5sent of H. E. the Governor G·enel'al. 48. 
Delhi Muslim Wukfs. (Amendment) 

C<\mendmcnt of ~ections 2, 7, etc:)
Introrlnced. 2843. 

Delhi Restl'iction of Uaes of r.Jand (Amend
ment) --

Introduced. 2844. 
Delhi Sikh GIll'Clw81'as and Religious Endow
ments --

Introduced. 2843. 
Fachories {Seoond Amendmentl

Presentation of the Report of the Select 
Committee. 13U. 

Motion to considl'l'. 2270-76. 
Confticil'l'atirro of clauses. 2276-84. 2310-19. 
Passed. 2319. 
Passed h". Council of Sta teo 2812. 

Hindu Code-
Question Te Draft . 611-12. 

Hindu Mnl'l'ilH!1'! Disabilities Removal Bill
Mntinn tn refer to Relect committee. 349-

80. 91~·39. 
Referrl'!d to Rel('ct Committee. 939. 

In('ome--Tax nnd Excess Profits Ta_~ (Amend
ment) --
TT'lt,rnrln('l' rl. MO. 
Mntion to refer to select committee. 1206-

31 
Hefel'l'ed to Select Committee. 1231. 
Presentation of the Report of the Select 

Committee. 1696. 
Motion to consider pOfltponed. 2309. 
Question TC position Te extra three pies 

income-tax in Finance Bill conseqnent on 
withdrawat of the . 2460-6l. 

Indian Ail' Force (Amendment) -
Introduced. 2031. 
~rotiol1 to consirier. 2383-84. 
Cnllsjrleration of clauses. 2384-88_ 
Pllss.ed. 238R. 
Pn'i~(>(l hv Council of Stale. 2812. 
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Indinn Army (Amendment) 
lnLroduced. 2031. 

Motion to consider. 2341-45, 2375-79. 
COllsideration of clauses. 2379-83. 
PmHI(!d. 2383. 
Pa8!'i~d by Council of St.ate. 2812. 

Indinn Central Oilseeds Committee ~. 
Introduced. 1206. 
Motions to refer to Select Committee and 

to circulate. 2325-41. 
Referred to Snlect Committee. 2341. 
Appointment of Sir Phf'roz;e Kharegat to 

tlw Select Committee. 2'760. 
r ndian Companies (Amendment) -

Introduced. _ 54. 
Motion to consider. 264-66. 
Conflidernl ion of cInuses. 859-60. 2319. 
Pnss('ll. 2320. 
Ptlf:~f'rJ bv COl1ncil of Stat",. 2812. 

J nrlinu Di \'orcc -
Int-rndurcd. 2842. 

Indinn Evidence (Amendment) 
Continued. 939. 

fndian Finance-
Introducer1. 879. 

--

Motion to consider. 1524·34:-1560·00. 1620-
53, 1683,96, 1696-1721, 1766-92, 1837-72, 
1901-38, 1965-2005, 2001-72, 

N r"ativcr1. 2072. 
Mcsll:u~e from Hi:! Excellencv the Governor 

General fol' pnSS!l~e of the-by the Lf'gis· 
lntke Aflsl'mbly in the f01'm rerommended. 
2109. ' 

Motion for Jenve to introduce in the form 
recommended nega.tived_ 2109-11. 

Indian Immigration --
Question re postponement of in tbe 

Americnn Congress. 2553. 

Ilidinn Merchandise Ma.rks (Amendment) 
Supplementnry-
Introduced. 54. 
MoLions to consider and to refer to Select. 

Committee. 267·72. 
Referred t.o Select. Committee. 272. 
Presentation of Lhe Report of the Select 

Committee. 719. -
}\.fotion to consider. 2320. 
Considerat.ion of c1auses. 2320-21. 
Pns!'l('d. 2321. 
Pa~!led by Council of State. 2812. 

Indian Patents and Designs (Amend:menl) 

Introduced. 54. 
Further motion not mo\·ed. 272_ 
Motion Lo consider. &321-23. 
Pas!led. 2323. 
Passed by Council of State. 2844. 

Indian Patents and Designs (Temporal'Y 
Amendment) 
A!lflf'IlL of H. E. the Governor General. 

48, , 
Jndinn Penal Code (Amendment) 
(Imertion of New Section 93A)-
Motion!! to Tefer to Select. Committee and 

to cir('u1atl'. 939-46. 2520.35. 
Circulated. 2535. 

Indinn Penal Code (Amendment) 
('\menrlment of Section 302)-
J 111 !'o<111('er1. 2843-44. 

India.n Ten Control (Amendment) 
Introduced 54. j 

1'!.Iotion Lo consider. 263. 
Passed. 264. 
Passed by Council of State. 2180. 

Insurance (Second Amendment) 
PresentaLion of the Report of the Select 

Committee. 224. 
Kazi's 

Molion to refer lo Select Committ-ec. 2535-
52, (Negatived_ 9652), 

I.rnnd Ac(]uisition (Amendment) 
(Amendment of Section 3 and insel'tion of 
new Section 56)-
Inlrodnced.2844. 

MineR MnLl'l'nit.y Benefit. (Amendment) 
Inlrnduct'd. 1206. 
Mntion La l'cftw to SAlee! Committee. 2265· 

70, 
Rpferl'od to Select Committee. 2270. 
Presentation of the Report of the Select 

Committee. 2341. 
:Molion to consider. 2788-94. 
Motion to pass. 2794-95. 
PO!lsed. 2795. 

Public Df'ht (Centra.l Government) 
A"I~pl1t of H. E. the Governor G"eneral. 

48. 
Repealing: and Amending -

Introduced. 1524. 
Motion to consider. 2323-24. 
Pas~ed. 2324. 
PO~'Ipd Iw ('oullcil of SLate. 2812. 

'T'{'rhnie.'ll P('Tsonnel P!'ot-ection 
Introduced. 2843. 

BTR'I'TTn.Y ANNlv}JRSARY
See "Anniversal'Y·'. 

llISCUTT F ACTORY(IES)
Sn "Fnet,ory(ies)". 

BLACK MARKET
Question re-
-- for cloth in Assam. 2227. 
Mnnsnres for eradiC'Btion of in De1l1i. 

2019, 
SAIl" in bv factory representative of 

InrHnn Cable Company Limited. Bomb!!.y. 
2.\67-68, 

nr~EAC"HING POWDER-
QUr!!!tion Te factory for n1'oduction of 

~Iabilis('d 527-:28. 
BLOCK-

Question rc on promotion of certain 
comm{'!'cial derks, North ",Vest-ern Rail
way. 1076·77. 

BLOCK SIONALMAN(EN)-
Question re of Bengal and Assam 

Railway. 1743-44. 

BLUE PRINT
Question 'Te-

-- for conditions for India.n labonran to 
be allowed to go to DUtmll, etc. 2438-
39, 

for the. futUre of Burma. 801.0.3. 
BOARll(S)-

Qll(!stion rp_ 

.AlI fneli" Hnndloom wenver~ 
07. 

HandJoom -, 467, 

-, 105-
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BOARD OF HIGHER SECONDARY EDU· 
CATION-

Question re circulal' of Delhi; to 
Schools wanting to sta\'t class X under 
old scheme. 2419-20. 

BO.\T(S)- . 
Quest/on te constroction or reconditioning 

of removed from Coastal areas of 
Benga.l under 'denial policy'. 445-454. 

BOMBAY BARODA AND CENTRAL 
INDIA RAILWAY-

Sp.e "Raihva.,Y(s)". 
BOMBAY EXPLOSIONS-

Question re instances of gallantry ill 

docks at . 515. 
BOMBAY PRESIDENCY-

Question re revision of sa.laries of clerical 
staff of Income-tax Department, . 
1240-4l. BOLT(S)-

Question re inside -
compartments. 963. 

and catches in BOMBING(S)-
Mot.ion for adjournment re of Pathan 

BOMBAY-
Motion ior adjournment re reql~isitionulg 

of "Chateau Windsor" building in . 
176062. 

Question T(' ___ 

ApPolntment of agent for 
cotton cloth fl'om--
lor Delhi. 1615. 

purchasing 
Alunedabad 

Ban on Silths fol' running free kit.chen 
on G'1ra Gobind Singh's birthday aani

"\'t>rSlll'y. 103. 
-- Sheriff's not.ice Te women jurors. 

BB5·86. 
Bribery complaints nga1rlst -

of eiyii SUppIiCfi. 1819-20. 
Claims re oxplosion. 14-15. 

In~pectol'~ 

Gazetted posts in offices of SuppI] 
Accounts . at New Delhi, and 
Calcutta. 2088-89. 

III-treatment to South African Govern
ment Indiau Official in connection with 
Customfi at . 677-78. 

Licence to Tajmahal Pictures of--
816·17. 

Lines of New DeJb i qua.rters of Govern
ment serv:ants transferred t.o Calcutta 
ond . 817·18. 

New list of "Voters for Centra.l .Asseml1ly in 
-. 2432. 

N on-prosecntion of a. European firm 
for violation of Non-Ferr.ous Ueta,} 
Cont.rol Order_ 2567. 

Notice of strike by --
2753·54. 

Overcrowding in 
2151·52. 

postaJ employees. 

suburban tra.ins. 

Permission to cel'tain company for 
registering a company for manufacture 
of ra.·dio sets. 2436·37. 

Price of imported Whe<l.t a.t Calcutta, 
--, etc. 1024·25. 

Requisition of flats by War Department 
in . 1496·98. 

Requisitioned houses and flats for military 
purposes m . 2001-92. 

Requisitioning by Government of premises 
of People's Free Reading Room and 
Library at Dhabi Tn.ls.o, . 613-14_ 

Hequisit,oning of buildings fo.r military 
purposes in 1674-76. 

Resolutions of AU-India Postal and 
R}'[S. Conference, . 524. 

Sale in black market by factory represen
tative of Indian Cab1e Company Limited, 
-. 2567·68. 

Suspension of licences of certa.in 
Dealers in --. 341-42. 

Cloth 

Throwing away of milk by mi1kmen in 
. 1192·93. 

"Villages in North Waziristan. 204-OS. 
BONDED WARE·HOUSE(S)

See "Wll.l'e~house(!S)". 
BOOK(S)-

Question re-
Ban 011 entry and publication of -

Karl M""",, etc. 1246·47. 
Ban all entry of certain . 432. 

by 

entitled "Abolish Maniage". 433,34. 
Rehtoval of -- and manuscripts from 

Imperial LibrallY, Ca.lcutta.. 810-11. 
BOOKING AND TRANSHIPMENT FACI· 

J,TTY(IES)-
Bee "Facility(ies)"_ 

BOOKING CLERK(S)-
Question re non-grant of cert.ain allowa.nces 

to J'ailwav . 2367. 
BOOKING OFFICE(S)-

(,J;uestlOn roe shift a.rra.ngement at twenty-
four-hours open on North Western 
Railway. 1063. 

BOOKING WINDOW(S)
See "Window(s)". 

BOOKLET-
Question re "A tre,!\~y between India 

Ilnd Lhe United Kingdom". 453. -
BOOT(S)- , 

Question rc l·egutn.tion size for Indian 
soldiers. 1873·74. 

BOSE, MR. SARAT CHANDRA-
Quest;oll rc

Detention 'Of 
2701·02. 

and Lala Shanka,. La.!. 

Imprisonment of -
La!. 90s. 

and Lala. Shankar 

Increasing of allowanre to family of --
2702-03. 

BOTAllfICAL GARDEN-
Question re det.eriora.t.ion 

stoc!ted in Sibpore -
BOTANICAL SURVEY-

of 
38. 

foodgrains 

Demands for Excess Grant -
Demand for grant. 1470. 

211. 

BOZMAN, ME,. G. S.
Oath of office. 881. 

• 

Question "e --'s tour in America.. 
R-esolution Te. Naitonal 'V.Ilr Front. 

974, 982·87, 991, 995. 
BRAHM,\SHRA1l MAS1JB,.-

308. 
973J 

MotioO- for adjournment re. l'squisit.ioning 
by Government Ambernath. 2373~ 
2519. 

BRASS SHEETS-
Question reo supply of --

1163·65. 
BRASS UTENSILS

See "Utensi1(a)". 

by Goyerument. 
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BRETTON WOODS CONFERENCE--
S ec "Conference(s)", 

BRIBERY-
Question re reimbursing on acquittaJ. of 

expenses incurred in defending his prose
ontion for by Railway servant. 
2362. 

BRIBERY OOMPLAlNTS
Sec "Complaint(s)", 

BRIDGE(S)-

------
DlHTISH MEN 

4lucstion re special ~xcbange rate for sala· 
rics of Brit.i!ih officers and of Indian 
armv. 2073-74. 

BRI~'ISH MILITARY OFFICERS
,see "OJ'licer(s}". 

BRITISH MISSION~ 
Quesbion TC report oI -- of co;:.l expert.&.. 

521-22. 
BRITISH NAVY MEN-

Question 1'6- . 
Henovation of Dufrerm railwa~' 

Senares. 963-64. 

at Sce "Navy man(en)". 
BRITISH OFFICERS-

Toll tnx collection at Lansdowne Railway 
in Sind. 2748-50. 

BRITAIN-
MoLion tot· adjournment re. failure to 

c011l1lel'act a.nti~Indian propaganda in 
lmd America. 914. 

Q,ucstion re-
, Aholifihing import quot.a system about cloth 

from . 1801-0Z. 
Allocation of War expenditure between 

- and India. 1233. 
Companies formed in -- for post-war 

financin!X of Industries. 201. 
Deputation of Indian businessmen to --

2244-45. 
Industrialists mission t.o 
Lfl.boU\' officers' training in 
Licenses ror imports Il'om --

22.33-34. 
1167. 

and othel' 
cOllnt ries. 1793-94, 

PI'orosed visit of Indian indust.rialists to 
-. 1607-08. 

Purchasing a t controlled prices articles 
supplied to l etc. 1538-40. 

Reqll'h ing Iudian soldiers in -- to call 
. police stations for g(>tting police passes 
si~ned. 189. 

BRITISH AIR OOMPANmS
SIlC '·Company(ies)". 

BRITISH-AMERIOAN MIG.I MTRSION
SP~ "Misaion(s)", 

BRITISH ARMY-
See "~A.rmy(ies)". 

BRITISH BALUCHIST,\N-
Amendment to Molor Vchi.cles Rules 

(laid on the table). 1763. 
IjlUTISH ENTERPRISES

Question re Post· war Policy re 
Indi'L. 171·72. 

]iRITISH GOVERNMENT-
QUl",Btion re- t 

Negotintions with and British Ship· 
huildin~ industry. 117. 

Pl'opn~anda about. India carried Oil in 
America hy and Indian Government. 
251-52. 

SCP. a1l::0 "G'overnment(I1)". 
BRITISH JNDIA

Question re-
Coffee Clllt.ivation in --. 2080-81. 
Non.Indian banking compaml"s m 

441. 1959. 
Rl!cipJ'oC'nl arrangements rr 

registration bet.ween 
Rtntt>fI. 119. 

BRITIRH MADE CAR(S)
,r::(,(' "Car(,,)", 

tradr ml'll'k 
and Inriian 

BRTTIRTI M 1\.11)R TNDUSTRIES
,~pe "Induf1t.ry(ies}". 

Question TC special exchange rate for-
salnries of and men at Indian Army. 
=74. 

BR[,['ISH SHIP-BUJLDING INDUSTRY-· 
Sea "Industry(ies)", 

BRITISH SOLDIER(S)-
See "Soldier(s)". 

BRITISH TROOPS
See "Troop(s)". 

BRITISH WOMEN
See "Woman(en)". 

BRITISHER(S)-
Question re Rupee debt of India. held by 

and other foreigners. 2288. 
BROAD GA.UGE---

Qncst,jon re boo.king Ilnd transhipment. 
fa.cilities for grouDdnut oil from 
metre gange to a.nd vice 1.'CTla. 
1551, 2809. 

BROADCA.ST(S)-
Question re rates of royalty for Indian 

a.nd European music records 
1664 . 

BROADCASTING-
Demand for grant, 1472. 
Demand fol' Supplementa.ry 

2204. • 

Grant. 

BRO,IDCASTI¥G DEPARTMENT-
Sec "Inrormation and .. 

2191-

BRO,\DC.-ISTING 
CES-

RECEIVING> LICEN-

SrI' "~ ... iCf'nce(s)". 
BROADCASTING STATION(S)

Question r('.-
[nstallation of -- at Bezwada or Rajah~ 

Olund!'y. 1663. 
Installntion of -- at Patna. 1491. 
Installation of -- for Andhl'& country. 

250l. 
BUDGET. GEXERAL

Pregentation of tne --
79. 

lOT 1945-46. 860-

Geners.l discussion of t.he --. 1041..56r 
1127-62_ 

BUDGET HEADS-
Declal'ation directing cel'tain of 

expenditure open to discllssion by 'fbe 
Legislative Assembly, 347. 

BlTDGET-RAILWAY(S)-
Appointment of the Honourable Sir 

Et]wal'd Bpnthall to perform functions 
of the Finance Member at General 
disctlssion. 347. 

Pl'es~ntll.hon of the . 404-15. 
Gl'np.l'al discussion of the . 469·95. 
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BUILDING(S)-
Motion for ndjoul'nment ,'e requisitioning 

of "Chateau Windsor" -- in Bombay. 
1760·62. 

Question re-
A PUCC& built in Karachi Raj ca.mp. 

2416. 
Cong-ress seized by Government. 19B, 

1958. 
Intensive miJitar.,y construction of 

1479·80. 
_ Requisitioning of for military pm-

poses in Bombay. 1674~76. 

1lUILDING GRANT(S)-
See "Grunt(s)". 

BUILDING MATERlA.L(S)-
Question re restrictions on use of by 

civilian population. 735·36. 
llUI,l{ PERMIT-

See "Permit(s)". 
BUNO"ALOW PEONS

See "Peon(s)". 
BURIAL(S)- . 

Question 'te prohibition of in certain 
Muslim graveyards of Delhi. 40-41. 

llURMA-

, 

• 

Question re;-
Administration or Liberated . 124. 
lUne-print 10.)1' CQuditiollS for Indian 

labourers to be allowed to go to 1 

etc. 2438-39. 
".Blue PI'int" for Lhe future of --

03. 
evacuees and refugees. 1167-69. 

801. 

Economic; cOlldlt,ion of Indizm residents 
ill liberated . li07 ·OB. 

Exlension of United Kingdom commercial 
corpol'at-ion activi~ies to liberated 
450·51. 

Facilities fOl' tmde by Indian evacuee!; in 
1i be'rated 616·17, 

Indian eYuctlces from I a.nd Malaya. 
1420. 

lndiam: liberat~d on adva.nce of Allied 
armie~ into . 142J. 

1ntlian trade in .tiberated --. 2413 
Licence!; for sale of piece-goods to 

evnruees fl'om , etc. 612. 
:Organization for controlling trade mOl 

liberated . 45657. 
Protection of rights in ..(If Indian 

evacuees. 1802. 
Rl"Qr~"('ntntion from Empire- Indian 

Lllbo"1" fOl'merl" empfoyed in 
2437·38. . . 

SnfI'O'llu]'diog' of Tndian interest in libera. 
ted --. 1025·27. 

Bt~ns f,,1' f\IlJllil'ity for bE'nefit oi Indians 
In lii'f'l'flte(l . 895 

Sf(.'':')$ fQl' !,;Href!l1l'lwling Indian interests ill 

tl"!1nfi. 809.10. 
SlIl)p1:v of foodst,nff'l. etc., La libct'llted 

nart of . (';19·20. 453.54. 
llURMA TlmRTTOnY(TE~I_ 

,t:;{ll> ·"fenitol'y(iel'l)". 
1lU~";:A\-

0m·;;ctio'1 TP Ql'l'rt"rowdin'" nn tl'amWay.s 
!1nrl _ in r!ek11f.f.Il. 953.2452. . 

n'(T~Tl\TT<'R~ 
n',,...c;H,,,, ...... 

mf'nt. 2349. 
cl .... nt> hv F1uppJy Denart. 

BUSINESS CORRESPONDENCE(S)
See "Col'respondence(s}". 

BUSINESS, STATEMENT OF-
8ee "Statement of Business". 

BUSINESSMAN(EN)-
Question 7(1 deputnUon of Indian to 

Britain. 22~4·45. 
B USII\']lSSMEN MISSION-

Question re propaganda material given to 
Hvdari mission und to to Australia 
1174.75. 

llUTLER REPORT-
SrI' "Report{s)". 

c 
c. I. D.-

Question ,'e t;.ul"'eillance on Mr. Sl;i 
Prll.kasa. 2508-09. 

C. P. W. D.-
Question re irl'c:gulat' appointmeubs m 

certain bl'oncl)es of . 2025. 
See also "Oen~r&l Public Works Depart

ment". 
CABLE(S)-

manufacture of 
--, etc. 7'Xl-

. Qne!ltjon Fe progress In 

flexible wire, insula.ted 
28. 

CADET(S)
Question Fe Ail' 

190. 
training centrea. 

CAFETARU-
Question re starting of cauteens and 

in Industrial establishments. 2616. 
CALCUTTA-

• 

Motion fol' Adjournment. ?'e withdrawal by 
Government of India of assurance to feed 
-. 48.49, 77·78. 

Question re-
Anuual reports of supervisor of Railw9.Y 

Labollr, ~ 797, 
-- Mnrwal'i Ohamber of Commerce's 

statementre cotton textiles supplied to 
Bengal. 2241-43. 

-- sinet. accidents. 440. 
Oentral Government's decif;ion 

('onOTIne !lUpplv of Rice to 
Clerks and Rorting postmen in 

offie('s. 1758. 

to dia· 
l23. 

post 

Clf'rk!l in the Directorate Genernl. Mu:q;i
t,ion~ l'rorlnction. . punished for 
tlh~f''''fin'! durjn~ .Japanese Air Raids. 
9170_71. 

«o"\'(''''lnce alJownn('I' to i11f,,,1''101' s81'vanb 
of Posts und Teleg!'aphs Department in 
--, etc. 1543. 

Desirabilit.y of gi\'ing certuin benefits to 
InTerior servants of G'ovel'oment- of India 
Pl:es~, . 2011·12. 

Extemion .. of servico to gazetted officers in 
tho Dil'cctoratc Gencl'nl. M ll.llitions pro· 
duction) . 2359. . 

Gazetted post.s in offices of Supply ACCOllDts 
at New Delhi. Bombay and . 2088· 
89. 

(hie\'ances of e-mpJoyecs of Government of 
India Press. . 2010, 

Rours of work fo)' fI,mployees of Govern· 
ment o~ Indin. Press, '. 2010. 

Inllrlequate RI11lplv of soft coke for domas. 
til': cOO!l'lmntirm in . 53,3.35. 

In('~enRP of FfOnRf' l'I:!nt allownnrp to cel'tain 
...'lUh·nor:;t.mal'ltf'l' in . 1758 



... _____ ___ n .a..J.W . ..J. '~I.\ I YW " IX' '''C=; 

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATNS 

Leave benl:lfi~ 1.0 piece-worksl:s of Gavel'c-
ment of ludia J:' ress, . 2011. 

LieDI:; of New Delin quarLcra of Govern-
menL l:ienanLs Ll'Qusteued to and 
.Bombay. 817-18. . 

Maintenance of Muslim quota. in the 
Directora.te General, munitions produc-
tion . 1087-88. 

Mushl~.s in certam posts in Metals Dire~
taratc of t.h~ DirecLorate General, MUnl-
tious Production, . 1089-90. 

.Muslims in certnin posts in the ?il.'ectorate 
General, munitions productIon, 
1088 89. 

Not keeping POl't open for Raj sail-
mgs. 1802. . . 

Outrage of IndIan women In -

American ~oldicl's: 2291. 
street by 

Overcrowding on tramways and buses in 
-. 953, 2452. 

Pl'ice of impol·tcd 'Wheat at -- Bomb<liY, 
rLe. 1024-25. 

Qualifications, etc., of certain perso~e~ in 
the Directorat.e-General, MnmtlOns 
production, . 1090·92. 

Removal of books and mannscripts from 
Imperial librnry, . 810-1-'b-

Bef'tricLion ot news about street accidents 
bv militarv lorries in . 893, 2451. 

Re,:er~i'on of 'MuRlim district train con-
trollers ( ), Bengal and Assam B,ail-
W3". 1345-46. 

Reyi<;ion of Reale of pav of employees of 
nov{':1"nment of India Prl'ss. . 2010-
11. 

Rice and wheat. supplied to Bengal Govern-
ment for . 811-12. 

Schedulod casto candidates recruited .;f~r 
superior post,s in Government !>f IndIa 
Presses nt' and New DeIhl. 2~. 

Sections ill the Director General MUt11tlOu 
Productions' Office in . 215l. 

Small-pox epi.demic in . . 450.. . 
Technic:l.I aSSIstants In.cktng techrucal quah

ficntion in the Directorate General, 
munitions production, _-. 1089. 

Utilization for industrial pW'poses of Salt. 
manufactured in Bengal coastal areas by 
certain firms. 747. 

CALENDAR(S)-
Motion for adjournment 1'8 reducing supply 

of paper for printing of Hindu in 
BengaL 206. 

CAMP(S)
QU(l$tion 1't-

Corporal punishm~nts at coal mine workers 
820. 

M cdies] aid at ena1 
819. 

mine workers --. 

Rations at coal mine workers --
20. 

('~N~DA

Quest-ion 1'e-

819-

Annointment of nn Indian Trade Commis-
sioner in . 1:041. 

Di!=abilities of Indians in . 2619. 
Lend-Iense a~eement, with . 744-46. 
Recrnitmrmt of criminals for War purposes 

in ~.4unericn and . 898. 

~uesLtOu re- . foI' 
Arlowing unqua.lified Jo appear 

tielecL10U 101' l'osts of 'll'~cers, etc., on 
.Benga.l a.nd Assa.m Railway. 1082. . 

__ .from Jiindu backwa.ru cla.sses appomt . 
ed as Cit'de Rationing Ufficers. 2800. 

__ from Hindu backward classes-
a.ppointed as labour offi:ers, etc .. ~799. 

__ recruited from cert.'Ull techUlCal re. 
cruiting centres. 1822. . 

Facilities to from Hmdu backw?Xd 
classes under Bevin and othel' technical 
schemes. 2799·2800. 

J .. ist of approved for temporary clerks 
in post offices in Delhi. 2564-65. 

Malpraotices by at election Lo Shab-
dal·a,. m unici pal committee. 24~7. 

Muslim from postal audit o~ce,. 
Nagpul'1 etc., £01' 'i~_' grade examination. 
ll'Il4-45. 

North Western Railway for appendix 
IT Accounts Examinat.ion. 2174-75. 

Selected on waiting panels of Bengal 
N:\gpur Railway. 528-~. . 

Scheduled caste rec.rulted lor SUPSrlor-
posLs in Governmcnt of India. Presses. at 
Calcutta. and New Delhi. 2634_ 

ScheduJed caste under training in 
Indian Civil Service proba.tioners training 
ClUllp. 316-17. .._ 

Seniorit.y of for tra.mmg m course 
P-10, North Western Railwa.y. 2752. 

CANNING INDUSTRY(IES)-
Question rc developing fruit culture and' 
-- in Ba.luchistan. 2420_ 

CANTEEN (S)- . 
Question re starting of and cafeta.v3 

in Tndustrinl establishments. 2616. 
CANTONMENT(S)-

Question rc establishing Q __ 

tore. 883. 
in coimba· 

OANTONMENT DOARD(S)-
Qnestion TI! annual income and expenditure-

and staff of Chrucrata. . 44-46. 
CANTONMENT FUND

See "Fund(s)". 
CAPITAL OU1'LAY ON BROADCASTING 

MET FROM REVENUE---
Demand for grant. 1472. 

CAPITAL OUTLAY 0"1 CIVIL AVTATTON 
MET FROl\{ REVENUF~ 

Dema.nds for grant. 1472. 
CAPITAL OUTLAY ON INDIAN POSTS 

AND TELEGRAPHS DEPARTMENT 
(KClT CHARGED TO REVENUEl
Demand for excess grant . 219-20. 

OAPITAUST(S)-
Qm·stion 1'C British Ma,ior industries in 

cnmmunication _with in India. 1480-
81. 

CAR(Sl-
Question 1'f.-

Cornnnnie.'3 l'cgistel'ed for manufacture of 
~J olm' . 1036-37. 

1 mport of Bl'itisb·made . 1756. 
Imnorted motor Rnd trucks. 1037. 
Import,m'!' Austin . 1941. 
I't'rmit.o; ro.r import of British made --

1425. 
_.------------------
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OAROASS-
Question re tender pl'ocedure for. supply 

of dressed of goat meat fal' ~ertain 
Government factories. 2632. 

OAltE'l'AKER(S)
(tuesLlon re 

2637. 
·CARGlJ(ES)-

m Delhi and Simla. 

Question 're-

CarrYIng of -- on pilgrim Decks of "S.S. 
Rizwal1i". 2415. 

Scheme re country craft -- on the West 
Coast. 247·50. 

CAROE, SIR OLAF-
Motion for adjoul'Dment 1e composition 

of the India.n delegation to San Fran
cisco Conference. 1360, 1361. 

Motion re elecl;ion of members to the 
stalldi.ng comruitee ~or External Affairs 
Department. 1679·80. 

Motion to reduce demand for "Executive 
Council" re no confidence in t.he G'ov
el'nment. 1258-60, 1262. 

Oath of office. 1873, 2347. 
CARRIAGE(S)

Question re-
Extra thil'd elass for Madura- parceb 

passenger and other trains. 1746-47. 
Third class built. 1724-25. 

CARTEL(S)-
Question re safeguards against 

1108. 
CASE(S)

Question 're-
of lrl'egulw: appointments on East 

Indian Railway. 1080. 
__ of profiteering and hoarding against.. 

European trading concerns. 1429. 
Refusal to revise turned down by 

authorities. at General Headquarters. 
2301. 

CASH BAG(S)
See "Bag(s)". 

CASUAL LEAVE
See "Leave". 

CASUAT"'l'Y(IES)
Question re-

among IndiJlll forces depuLed to 
Greece. 302. 

-- in Coal Mines. 109-10. 
Indian in theatres of War. 420. 

(lA'1'CH(ES)-
Qucst..ion 're inside. bolLs and -

partments. 963. 
in com-

CA'l'E!UKG CON'l'RACT(S)-
Motion for adjournment re violation by 

Government of terms of Delhi Railway 
station Hindu refreshment rooms 
346. 

See also "Contract(s)u. 
CA US'l'IC SODA-

Question Te import of plants. 612. 
CAVEESHAR, S. SARDUL BINGH-

Question Te---' 

vElLlNG' PRWE(S)
.:see ".Price{s),'. 

..:ELEBRATION (S)-
Question fe nOvel ulUeut aLtitude re 

Independence day . 1655. 
<JENSOU(S)-

Question re women In censor officefl. 
1656-57. 

CENSORSRIP-
Q.uestion rB ill~ernal 

for excess grnnt 

2294-95. 

212. 
CENSUS

Demand 
.Demand 
Demand 

for grant. 1473. 
for supPlementary grant -. 

2218. 
Question rc live-stock --. 1020. 

CENTRAL ADVISORY COUNCIL 
RATLWAYS-

FOR 

Electi011 of members to the --
1620. 

1201.oG, 

CENTHAL ASSEMBLY-
QueSLlon re n~w. list. of voter!! for -

Bombay. 2432. 
See also ".A.ssembly, Cenlral". 

CEN'l'l\A.L BAi,K
.see "13ank(s)". 

CENTRAL BOARD OJ. llEVE~UE
Demund fOl' gl·nnt. 1469. 

Ul 

Demand for SuppJemc.ntary Graut --
2146. 

Question re appointing of a Muslim as 
Secretary, , etc. 2692-93. 

CEK'l'RAL C01[JI[ITTEE(S)-
Election of Member to the of the 

Tuberculosis Associ:ltion of India. 1962-
65. 2519. 

CENTRAL ELECTORAL ROLLS
See "Electoral Rolls". 

CE:-ITRAL EXCISE DUTY(IES)-
Demand for grnnt. - 1466. 
l;l'mand for Sllppll'nlental'Y Grant. 2113-

15. 
CE:-ITRAL EXCISE RULm(S)

Sr.e "Rule(s)". 
CE:-ITIML EXCISES AND SALT ACT

See "Act(s)". 
CENTRAL GOVERNMENT-

Domand for Supplemenlnry Gl'anls in 
l't'!lopect of "Misccllaneolls adjustments 
between the and Pl'ovincial Gov
cl"rllncnts.". 225l. 

QUl"'f'1tioll rl!.-

--'s decision to discontillue- supply of 
H.ice to Oalcutta. 123. 

Upen-cut gURl'y machineries ordered by 
fat' use in Indian Coal-Fields. 26-

27. 
Preventh-e detentions by t.he 

94. 
Security prisoners under . 2703-04. 
Supply of advel'Lisements to newl-

pnpel'S in North West. Front.ier Promce. 
1103. 

See also "Government. of India". 
Familv allowance for 
Health of . 1493. 
Review of the case -of -=~ 
Solitary confinement of 

273·74. 

273. , 
274-75. 

"ENTRAL GOVERNMENT SERVANTS
Quesbion re-

CAWNPORE-
Qne~tion re Sachhuts conference at 

2426. 

C'omppnsatory ho\;se-rent allowance to _ 
in Delhi. 2514-15. 

Grant. of conveyance allowance to certain 
in Delhi. 2515-16. 

Sf(' nlso <'Government Sel'Vant(s)". 
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CENTRAL INDlilBTEDNESS-
See "Indebtedness". 

CENTRAIo LEGISLATIVE ASSEMBLY-
,':ice. Legislative A!lRembly(ies)". 

CENTRAL LEGISLATURE
-Question re-

Anungements fa!' l'caCI'vaticn at accom~ 
IIlodation at Delhi Railway stntion for 
members of at tei'mination of 
Ilf!SSlOn, 2752. 

In::!t l'l1 et~OJlS to railways re l'e::!cl'vation of 
acci mmodation for mem bel'S of 
2372-73. 

N au-a vailability of motor Vans for mem-
bers of 973. 

Railway Board's recenL circular ·Lo meDl-
!Jel's of . 2361. 

Reservation of a.ccommodn~iou fol' mem-
bers of wiLhout production of Rail-

WIly tickets. 2361-62. 
See also "Legislatul'e(s)". 

CENTRAL MEDICAL SERVICE
See ··Service(s)". 

CENTRAL ORDNANCE DEPOT(8)-
8ee "Ordnance Depot(~)' . 

CE,'iTRAL PUBLIC HEALTH· DEPART
MENT-

Questioll re women doctol'~ ill -£OJ' 
women and children welfare work. 
1814. 

C1,i;"TRAL PUBLIC WORKS DEPART
ME'iT-
Question re-

Allowances to staff in Simla. 1824-
25. 

}\ferging of Vicel'egnl Estate office into 
1824. 

Separate 8urahies for scheduled cas~e 
clerks in 1821-22. 

See aJso "Public- Work~ Department'''. 
CENTRAL RESEARCH IKSTITUTE

Q clestion rc-
ARsociation of staff of 

807. 
--, Kasauli. 

Clel'ica1 Staff of ,Kasauli. 806. 
Hill allowance for staff of --, Kasaoli. 

807. 
HOllSe-l'ent and winter aUowances for staff 

of ,Kasauli. 807. 
Income and c~'l)endiLlIre of 

807-08. 
Over-time pny for staff of 

80607. 
--, Kasauti. 

CEl\ l'RA L REVENUE(S)-
Question re money a.vailahle for Post-War 

I'econstrnction projects from 311. 
CENTRAL ROAD FUND

Demand for Grant. 1474. 
CENTRAL SECRETARIAT

See "Secretnriat( s)". 
CENTRAlo TECHNOLOGICAL 

TITUTE-
INS-

S"f "Technologica.l Institute(s)". 
CENTRAL TELEGRAPH OFFICE(S)

Question 7Ie
Exnminntion for 

division clerks 
2356-57. 

recruitmont of 
m ,New 

IrroJ.!ular appointments in 
n~lhi. 2356. 

--, 

second 
Delhi. 

New 

CENTRALLY ADMINISTERED AREAS
Question re-

Deteuus) etc., in provinces and the 
173·74. 

Municipalities In 

aUowance to staff. 
• paymg 

2020-21. 
CENTRE(S)-

Question 7'€ Ghee Heating 
OER1'IFICATE(S)-

Question 71e-

dearness 

2425. 

Pl'e-excis~ .for betel nut growers and 
traders LD South Ka.nara distl'ict. 1666. 

Withdl'awin.g authority of guards, etc., 
f~r gl'autll1g to passengers without 
hcl{ets on East Indian Ra.ilway 211::9 

CESS(ES)- .. '. 
Question re-

Fund from production impo~ed on 
despatches of coal nnd coke. 26. 

ImposiLion of production ou uniform 
scnle on coaIs and soft coke 2750-51. 

Production on coal mines.' 818-19. 
Tonnage on which soft coke has been 

realised. 2030. 
CEYLOX

Quest ion re-
Cocoa beaus imported from --. 2610-11. 
Trade trent\' 01' agreement with 

2226-27. -
OHAIRMA ~fME1\"-

Nomination of the Punal of --. 127. 
CHAKRA.TA-

Question re-
Annual income and expenditure a.nd staff 

of Cantonment Baaed. 44-46. 
Certain e:\--penditure from-

men!. fund. 46. 
CH_UffiER(S) OF COMMERCE-

Quest;ion re Calcutta Mnrwari 's sLate. 
ment "e rotton f.cxtiles supplied to 
ilenga.l. 2241-43. 

CHANDAV.ARKAR, SIR VITHAL N.
Demand for supplementary grant in res. 

pe~t of." "Miscellaneotls": 2249, 2250. 
Factol'les (:Second Amendment) BilI

Motion to consider. 2273. 
Cons.ideration of clauses. 2279-SO, 2281, 

2312-14, 2317·18. 
Indian Finance Bill-

Motion to consider. 1716-21 1766-70, 1972-
1'6. ' 

Motion for adjolll'nlnenh re War allowance 
fol' senior members of Indian Civil 
Service. 512. 

Motion r8 election of mem bers to the 
Defence Consultative Committee. 1503-
04. 

Motion to reduce demnnd for-
"Department of Industries and Civil 

Supplies" r8 cloth a.nd ya1'll position. 
1369-71. 

"Finance Department" re need for economy 
and for more stringent control of expell
tUre. 1454. 

Motion to redllce. Supplementary Demand 
lor-• 

"Emigration-External" 1'e failure to 
debar certain hoMer of office of profit 
under: Crown from contilluing as member 
of Legislature. 2212-13. 

-
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Question (Supplemeutary) re-
A.crage wage of woruen ill Delhi factol~es. 

1424. 
Compulsion on text.ile mills to purcbase 

Lease·Lend Goods. 2239. 
ImpoI't licences for fine cloth. 1405. . 
Requisition of fiats by War Department ID 

Bombay. 1497. 
CHANDl'YALA, MR. BIUJ KRISHNA-

!,tues.tlon ra delt.'ntion of or Delhi. 
2509. 

CHAN DBA. W A.L-
Queslion rc payments t.o contractors for silt 

clearAnce at and \Vnzirabad, Delhi. 
2429·30. 

Cl:I.A.PiUAN .MOR'rUIER, MR. T.
.Banking Companies llill-

Mollon to refer to S~ct Committee. 
~{ i~. 

Oonslderation of 1'61l01't of the Public 
Accounts Committee. 6'&-b7. 

tlemaud lor excess grant. 10 l'espect of
t,,;urrency. 213. 
M manee Dcpal't.ment. 209. 
Working ~xpenses-, Expense~ oi General 

Departments. 218. 
IndIan C6mpauies (Amendment) Bili

Motion to consider. 266. 
Indian Merchandise .Marks (Amendment) 

Supplementary Bill-
Motion to refer to Select Committee. 267, 

269, 270. 
Iud ian Putents and Designs 
BilI-

(Arnendment~ 

Motion to consider. 2321, 2323. 
MotlOU to redu~e demand for-

"Finance Department" re need for economy 
and for more stringent control of expen
diture. 1446-49. 

Question 1"C-

);dvertisemant TC "Bunk and 
Companies. ready to change 
1878·79. 

Insurance 
Hands" . 

Advisory committees of Commerce and 
Industries and Civil SuppJies Dep-art
ments. 601-09. 

Adv!$ory Committees relating to indus· 
t-rles. 435·36. 

Appointment of Prof. C. N. Vakil as 
Economic Adviser to Planning Depar~ 
ment. 438. 

Change in powers of supe.rintendence, etc., 
by Secretary 0.£ State for India. 462. 

Conferenco for discussing policy of import 
of consumer I!oods. 462·63. 

Disposal of surplus rice with Benga.l Gov
ernment. 1037-38. 

I.C.S. and other snperior otlicera accepting 
apPoIntments with private undertakings. 
-'36. 

International industJrial committees. 600-
01. 

Legig\aiiol1 for regulating Stock and Share 
mal'k\'.lts. 439. 

Members of Tariff 
appointments with 
600. 

Boards 
private 

accepting 
concerns. 

Missing cftles Files of the Controller 
General of Civil Supplies. 728-29, 

Question (Snpplementary) re
.All-India Handloom Weavers Board. 106 I 

Legislative Assembly's decision re demand 
for grant of Planning and Develop~ 
meot Dopartmeut. 2685. 

Minimum level of prices for agricultural 
produce and proLection to peasants 
agnmst international competition. -596. 

Notes and Coins in circulation. 188. 
Price index of coal, etc. 259. 
Prof. Thomas' report on progress of 

industry during and after War. 389. 
Propaganda. ahont India carried on in 

America hy Indian Goyeroment. 425. 
CHARGE(S)-

Qncstion re broutzht by Col Smith~ 
C.R.E., against lndinn subordinates. 
679 . 

CHARG~MAN{EN)
'Juestltm re-

.:\-".::.ist.allt. lind junior on Railways. 
1944-45. 

DiSCrImination ns regards allowances of 
supervisorij and in Cordite Factory, 
Arvanlmdu. 533. 

"Muslim in LiIlooah workshop. 1094. 
Jl4uslim ratio of junior on No)'th 

Western Railway. 1948. 
Promotion of cel·tain non~J\Iuslims as 

Junior (clectrical branch) on North 
Western Railway. 2156-57. 

Chal'kha Spinning
Quest.ion re ban on -

Connaught Place. 
demonstration III 

1659. 
CHARTER(S)

Question re Pacific -
"CHATEAU WINDSOR"-

521. 

lIfolion for adjournment re reqnisitioning 
of building in Bombay. 1760-62. 

CHATTEB.JEE, LT.·COL. DR. J. C.-
Eleotion of to the Standing Com~ 

mittee for Defence Department. 2309. 
Election of to the Standing Com-

mit.ee for Education. 2246. 
Election of to the Standing Finance 

Committee. 2184. 
Indian Finance Bill-

:!\{ot.jon to consider. 1696·1703. 
Hindu Marriage Disahililies Removal Bill

Motion to rafer to Select Committee 
371·73. . 

lIIotion n eleclion of members to the 
Defence Consultative Committee. 1510-
12, 1515. 

Motion to reduce demal1d for-
HRaiIway Board" Te-

Inconveniences to third class passengers_ 
653·56. 657. 

Indianisation of the higher gra.des. 663. 
Paucity 0.£ Sikhs in raihvay services. 759 

762. . , 
QncJ;tion r~-

Educational institnt;lons for woml":n in 
Delhi Province. 793 

Iodian Chriitia.ns on . Oudh and Th'hut 
Rn.ilwav. 952-53, 2452. < 

Nominat,inn of Tndian Chri~tian to Delhi 
Municinality. etc. 1013~14-. 

Question (Supplementary) rc-
Facilities for higher technical educaticn 

for students of Ajmer·1\{erWal'fi. 1011 . 
Overcrowding in trainR. 538. 
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Re"olution re Nat.ional War Front. 976-
78, 991, 992. 

CHA'll'lPADHY.HA, MR . .tI.llARENDRA 
l\Ar'l~ 

EI 1.!~IOI1 of to Lbo Standing Committee 
• )11 Glm~ralion. 1524. 

Elel t. ,0 ,)f to the Standing Com-
mil t for Defence Department. 2309. 

Elel bOll 01 to the Standing Com-
nutlce tor Food Department. 2245. 

EI : lOll of to the Standing Com-
nut:: u for War Transport Department. 
2109. 

Hindu Marriage Disabilities Removal Bill
MOlion to I'efel' to Select Committee, 

367. 

1o<1ian Finance Bill--
MaLian to consid~r. H:i81·87. 

Question re-
ApIJoiutmcnt of Indian paint eArport. 

\086. 
"Blue Print" for the future of Burma. 

B01-03. 
Coal supply to Mahini nfilJs. --hy Mcilsrs 

Andn:w Ylde & Co. 1957. 
Coal supply to petty consumers. 1956. 
Colour schemes on railways. 1086. 
Concessions to collie.ry workers. 1806. 
Depul~ltions, etc., from Postal Confer-

cllCCS and Unions. 524. 
])lsp0l:lal ot IiUl'plus l-bee . with Bengal 

Government.. tH2. 
Dll:lml.s5als or t.echnical wOl·kers and 

national se~vicu t.1'lbunal. 1809-10. 
Detenol·u,t.ioll of foodgl'ains soocked in 

~i iJP01'8 Botanical garden, 38. 
Employment of uudcJ:age childl'en in coal 

romeo. 1806·07. 
FaciJitles (01' u·a.dc. by Indian eYllcueeS m 

liLel·at.ed liurma. 616·17. 
li'bwLioll of millimnnl living wages of 

lubow', 1407·0B. 
GO\'el'I1UhmL factodes, etc., and workers' 

U1uons. 1808-09. 
lIouI'::. of work, wage!;, etc., of Labour in 

war supplies factories. 1407. 
Housing arrangeml!nt for Government 

facto!"\' workers. 1807 -OS. 
Hydari "mission. 1601. 
Imllortation of expert paint technologist. 

1086. • 
lrnpOi t.ed Locomotin's. 396-97_ 
India's sterling balances. 890-91. 
Labom welfare officers_ 1809_ 
New scale,:; of pay for guards, etc., on 

'En<;t Tnrliftn Railwav. 397-98, 
Prefl'l'encrs of work managers for cliffer

I:'nl Imwell'! ~l£ pninls. ]086. 
Pronl" of 'PoElLs anrl Telegl'a"f)hs Depad

nwnL ,523·24. 
Rellolntionf; of A1l·lnrlin Postal ana 

R 7'tf. ~_ rOnfeJ'l~nrp.. nom hay. 524. 
RI'I'll'ir.tion!'i on ~l'iJl8. elc .. at Sevagl'am. 

678. 
Ric and wheat snplllit·d to Bemml Gov

fll'llmc'Oi for Calrutta, 8]1-12. 
Sr:ll'!'itv of r11Iof;~ in D(>lhi cloHl maTket, 

1601·02. 
Rf'nr1inr!' .. ailwnv offirer t.o 'li;mz;lnnd for 

training ac;, paint tE'chno1ogist. 2165. 

, 
tit.undnrd cloth, etc., £01' DeogaL 1017-18, 

2452-67. 
TmlUln<T Indians in Labour welfare in • United Kingdom. 1409-10, 
Utilization of non-arable waste lands.. 

1175-77 . 
Unsatisfactory sanitary situation in India. 

1609. 
Withdrawal of a set of (Howl'ab-Jharsn, 

guda) It)'LS, section. 524. 
,Vomen labour in mWl:s_ 1408-09. 
Resolution re enactment of laws cond.ucive 

to wdfare of peasants and labour. 2492--
95. 

CHE.tI.TING-
Question Fe cases of ,theft, etc.,. 

registered in police stations in Delhi 
Province, 1125·26. 

CHELSEA-
Question FB penalty on MI'. Rabm£ll Ali 

at the Court Martial at , 189. 

CHElIUC.tI.L(Sj
Question Te import 

imPOl'ters of --. 
1icences 
456. 

to Indian 

CHETTIAR, 11K T. S. 
GA~r-

.tI. TIN ASHII.IN-

Banking Companies Bill-
Motion to refer to SeJect Committee.. 

2588-93, 260l. 
Consideration of repoI·t of the Public: 

Accounts Commitee. 54-59, 84, 85. 
Demand "for excess grant in respeGt of

Botanical Survey, 211-
Capital outlay of Indian Posts and Tele

graphs Departments (N ot cba.rged to 
Revenue). 219, 220, 

Oivil Defence Department. 208, 209. 
CUl'rency. 212, 213. 
Finance Department, 209, 210_ 
India.n Posts al::,.d Telegra.phs Depa.rtment_ 

214-15, 216. 
Interest-free .\.d\rnnces. 222-223, 
I .. igbthollses and Lightsh.ips, 210. 
Pl.I.nth Piplodn. 214. 
Working Expenses-Expenses of General 

Deplll'tmentl':. 218. 
Dem<lnd for supplementary grant in respect 
of-

Agricultural marketing. 2193. 
Agricult.ure. 2189, 2191, 
Archaeology. 2187 .. 
A.udit. 824-25, 826. 
Broadc<litting. 2199. 
Ccnlml Excise Duties, 2114, 2115. 
Commerce Dopnrtment. 2136, 2137. 
('ommercinl Intelligence and Slatist~cs_ 

2218. 
CustOTlls. 2112. 2113. 
Delhi Capital Outlay, 2261. 
Department of Industries and 

Snpplil1f:, 2121-23. 
Civil 

DflPaJ'tmen~ of TnformaLion and Broad-
~llsting, 2129-30. 

Dppnr-tmcnt of Posts and Air. 2141-
Finnnr:n Depfll'tmrnt. 2132-33. 21.34. 2135_ 
Food Df!pnrt,ment. 2142, 
Homr nf'nal'tmpnt.. 2121. 
Imnp/'illl ronn~il of Ag-l'icnltural TIt><:pnl'ch. 

?1C'Jl-9? 
lnelin (\ffi('p nnrl TIi!!h rl'lmm1s;:ioner'", 

El'lbhlishml'!nt Chl\l'(!(,~. 2141. 
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liusiness done by SUP}1Jy Department., 
2349_ 

Cages of pl'ofiteet'ing and hoarding against 
EUl'opean h:nding cou(~el'ns. 1429, 

tJertain malpractice rc.fet']·ed to in Public 
Accounts Committee report, 1062.' 

Uertain lendl!ncil!s 're banks and insurance 
companies changing hands, 2684. 

Chicago International Ail' Conference. 
245-46_ 

Cloth Cjllotns for Madras, 1799. 
('ommittec for cotton textile funds. 2416-

17_ 
Gommiitee for !<e1ecf.ing st.udents for study 

uhroflrl. 2606·07. 
ComPAnies registered since War. 419. 

Compnny.owned railway lines, 1338·39 .. 
Conclusions about B1'etton Woods, Conie1'-

!'lnce re!lolutions. rzl7. 
Confel'ence 'TC manufactul'e of Fertilisers. 

8_ 
Considerat.ion of Assembly's refusal of 

supplies lo Executive Council. 2605. 
Cost nnel life of Railwa.y engine. 2172, 

Cost and life of Railway wagon. 2171-72. 
Cost and life of third class compartment. 

1956_ 
Counter Propaganda Directorate. 669. 

Cyclone in Mauritius. 822. 
Dearness allowance to officials of the Go .... -

el'llment of India. 402·03. 
Deficit districts 1U Madras presidency. 

1796_ 
Delegat.ion to England for discussing 

liquidution of sterling resolITces. 2683-
84_ 

Delhi ElecLl'ic Supply and Traction Com
pany. 583. 

Detention of Sri Jai Prakash NatalD. 
667-68_ 

Detenne, etc., in provinces and the 
Ceotl'ally administered areas. 173-74-. 

Duties. etc., of India's Agent General in 
America. 1337-38. 

Election of members to the standing com
mittee on Emigration. 1197'. 

Enconragement to country crafts in coastal 
areas. - 1061-62. • 

Enemy prisoners of War in India. 881-82. 
"Esta.blishing a cantonment in Coimbatore. 

883_ 
EslablishmE'nt of permanent Ta1'iff .Board. 

1009-10_ 
E'm,coe s in India maintained by Go~rn-

me-nt. 445-46. -
Exp nditnre on 'denial policy' in BeDD;aL 

1105_ -
'Expen~itu' i! on foreign e\'aCll~S, 446. 
Extcn810n J( work of Imperial Council of 

AgricuJtul'al Research, 2015. 
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16"17_ 
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Flllanf'lal hllrrtf!n (In Tndia due to incl'eased 
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Rrlt.ts'h soldiers m India. 1105.06, 
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108-09_ 
Governmont attiLude n Independence day 

celehl'ations. 1655. 
Governmont contribution to Indian Labour 

Federation. 583·84. 
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Memhers. 41S-19. 

Health of members of t.,he Congress Work
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Al'm,V. 1895. 

HilZhest post rearhed by Indiaps in Indian 
Navv nnd Air Forre. 1894. 

Roistin[! aT nat.ional flags . 1655-56. 
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ImparL of steel and iron. 2348-49. 
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South .Africa. 107·08. 
Indian casualties in theatres of War. 420. 
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ference. 2556·57. 
Indian oftieera recrnited to Indiqn Defence 

l;orces. 1882-83. 
India.ll prisoners of Wm', 882. 
Indian prisoners of war in German and 
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India's contribution to League of Nations. 

1603-04_ 
Industrial plants imported. 1800 
Inflation of currency. 295-96. . 
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Lll,.boUl' exchange bureaus. 584-85. 
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D,·paItmcnL 2685·86. 
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~ OCCf'!i3ry numhel' of engines. l339·40. 
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Mahntma Ga.ndhi, 1482-83. 
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.N0I1-1JlUl<.\U t!OrJll.lUllIeS bemg: set uv III 
Imlia. 2228-29. 

OffiL't.:l"s l'Ccl'u1lcd for Defence forces., 2078· 
79. 

PatLicipaliou b.v India's ..Agent General in 
propaganda about Indl.1. in America.. 
913-14_ 

Participation by railways in road transport 
sen' ices. 546·48. 

Pay for rural Post Masters. 383-84. 
Pel'mits for n6\V6papers under Paver 

Control Urder'. 445. 
Pel'oons run o\'e1' by. militan lorries. 

2074-75_ • 
Policy of Rond-rail co-ordination. 2348. 
Position rc output of coal 518-19, 
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appointed. 1658·59. 
Post-war economic pln.ns under Government 

con.siderntion. 1477-78. 
PosL-wa1' pllllming committee recommended 
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Po!';t~wal' pIR.ns for improving labom'. 159B-

99_ 
POl>t-w:n\ plans for Ilplift of schednleo 

dassf:!s. 1881. 
POflt·war rnil-I'ond co-ordination. 948--49. 
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in ]\fnc1rn!i Pn>siriency. 950-51. • 
Prosecutions against a.rmy miscreants. 

2075_ 
Protec~ion of rights in Burma. of Indian 

evacuees. 1802. 
Publio utility concerns held by non-Indian 

interests . 2428-29. 
QuininG requirements. 2225-26. 
Racial discrimination as regards pa.yments 

au ra.ilways. 2744. 
Racial . discl'imil]a~jon as regards railway 

runnmg rooms. 2743-44. 
Railway accident at Jl1ngshahi. &554. 
Hail way comp:Il'Lments built. 1757. 
Bail,v!lY e..xhihition in Delhi. 2555-56. 
Railway posts t.o which Indians are noi 

permanently appointed. 1730. 
Railway priority for Salt. 1544. 
Railway station!'! closed for coal cconOlllj'·. 

1541-42_ 
Ratio~ of f!;rains pel' head per day. 2014. 
Recallm/r of the High Commissioner from. 

and enforcing of economic sanctions 
ag-ninl<l. Sonth ·\fi,il·... 2ilO~ 

Recent famines in India. 320-22. 
Refnsill of public help' at the recent 

Pnnjab Mail accident. 245. 
R.('fmml to interview their reIn.tives b:y 
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Ml'mbers. 417-18. 

R!'grollping of railway adminis't'ra.t.ions. 
l730. 

Be-imposition of BnD on women working 
nnder gronp in Mines. 104--05. 

Requirements of agricultural implements 
and fel'tilil"erR. 2027-28. 

Repl'ef;entations about prices of foodgrains. 
1796·97. 

Res!='31'rhrs rr. manufacturing radio se~s. 
23Q.3_ 

Reseryation of portions of Jnmna. at Okhla. 
for fif;hing by Europeans. 2420-21. 

HUIlu6 U!h::l'aLI:!J 101' pas:;eugel' t.rallic by 
l':ulwll~ 0_ ~48-50. 

Itupee ualJt of InUl<l. held by Britishers and 
other loJ.·eigllel'H. 2288. 

Sal~ of Gold. lij77. 
tichelllc 101' t.rnuuug in technical industries 

aUl'oad. 2028-29. 
;::h:holal's!ups to bchcJuleu. class students for 

tl'<llOlll r in 101 !,agll couDLl'ies. 1411. 
bection:; 111 to 121 of Government of India. 

_lct., 1935. 1104. 
Scndlllg out. stuuenls abl'oad for training. 

1410-11. 
Senteuees of death, 

under Deren~ of 
275. 

transportation, etc., 
India Act and Rules. 

Setting up Permanent Tariff Board. 
2417·18. 

Solution of politica.l de/l,d~lock. 2508, 2635. 
Special exchange l'ate for salaries of British 

officers and men 9£ Indian army. 2073-
74. 

Steps agai!~t .-col'tuption lD .railwa.y 
empJo~:ees." 1725-26. 

Steps for manufacture of Locomotivea. 
8-9_ 

Steps for protection of cotton growers. 
2027_ 

Sterling debt of India. 2078. 
Subsidicfl paid by External Affairs Depart

ment. 381. 
Snhflidies: to newspa.pers for National War 

Front Work. 667. 
Sunnlv of hrnss sheets by Government. 

1163-6.0_ 
Teclmirnl innl1"triefl trainin~ to Indian 

IItllnl'nt9. 1658. 
Tentativ(! cnndn!'>ions al)Ol1t post-war 

nl~HlninO'. 277-A2. 
Third class carriages built. 1724-25_ 
Tra.iuing of students abroad. 1595. 
Transfer of Congress TIOl'king Committee 

memhers to their provinces. 1676-77. 
Transfer of detained Oongress Working 

Committte members to their provinces. 
1895_ 

Un·audite.d funds ill Government of India
Departments. 172-73. 

Unit of foodgl'ains rationing In villages. 
1019-20_ 

War risks insurance money. 2027. • 
\Vaste of foodgrains in Governmeni 

storages. 1599.' -
Witnesses before Army Reorganisation 

~ Committee. 1876. 
Question (SuppIome:p.tary) re-

Accident by milita.ry lorry in Madras. 897.
Advisability of extending time for BUb-

mission of applications re a.dvanced 
technical studies. 2641. 

Ad\,isibility of restoring Salt concession 
under Gandhi·lrwin Pact. 2501. 

Advisory committ.ces of Commerce and 
Industries and Civil Supplies Depa.rt
ments. 609. 

Advisor." Committees relating to industries.' 
435_ 

Applicat.ions for increa.se in new~ llrint 
Ql10tas bv '1'nrjumo1/.-f-snrl,acl and 
Khirlmnf. 1009. 

Appointment of Can{ain ,T. P. Williams a9 
Fa.ha({e official. 966. 
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Apt,J0lU 1..1Ih.: Ill, 01 ~\u'U'peuu lath~:> In lialu-l 
l:Jll'" ,m llJOU 1;;\ltJply otill;e, oLe. 2354. 

..1.lJIlUlfit.IUCUt. 01 hdll director at. 'l'aKila, 

1413. 
ArIDY Itl!orgamsatilJu Committee enqUliY· 

4,"". 
.dl'l'esLs ior hoisting national flag 10 

ConnaugbL Pluce, 1660, , 
A\.. .. I:1UgC wa.ge of women in Delhi -factories, 

1425. 
nun on i.!olry of 1Ies:;n;. l\L C. Pant and 

Shanti SWflrll11 inlo Delhi cloth mills 
al'ea. 2690. 

Ban on rt'pol'L of the India. League Delega.-
tion. 2510. 

Bomuay sheriff'!! notice re women jU1:ous. 

886. 
Ihoat1cast of rlramatized vCJ.'Slon of 

"Verdict. on India". 2511. 
Q.I.D. SUl'vpillance on Mr. Sri Prako.-sa. 

2500. 
Cocon hcal1R illlported from Ceylon. 2611. 
Committee tor establishing Centl'al 

Technological Institute. 787, 
Conc\'ssionnl gl'ains supply ~cheroe for staff 

by Posts and Ail' Department. 2755. 
Conditions for grant of wholesale dealer's 

licence for Sugar in Bi.har. 2422. 
Conlrol of country croit. trame. 250. 
Cotton ;:ul'pluscs I'tored up by- American 

Oo\'ernment. 595. 
Dpridiul!' authority for inclusion or exclu· 

sion of Rchenulec1 honks. 2505. 
Uenbl of l1;:e of ret.iring rooms at. Ootacn· 

mnnd rllilwflv o:;tntion to the pl\blic. 525. 
De.Rc1H!dplf'rl hanks of Ibe Reserve Bank of 

Tnrlia. 2504. 
Dell'llttiou or Mr. B. i'atnaik. 2688. 
lJiHt:l'o.nll scnle:; 01 pay of telepholle. 

opcmLol s, 13.55. 
Dis[~hiliLy 01 Indian police Lo arrest 
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Discl'uninut.ory trcnlmcnt as regards reser

'n,tion or berths tOl' Meruben. 01 Gentral 
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21. 22. 

Di~parlt;.ies i.n pl.'ices of Rice lD .Mllrn:as 
Pre"idencv. 789. 

Disposal of v sUl'!,lus vehicles. 1356. 
Emcrg:ency cndre of Indian Audit and 

.AccounLs Services. 2302. 
Encouragement to baud spmnlllg and 

w{'n\"ing. 2617. 
ElIl nhlislunent of Aeroplane Industry. 

• 967. 
Europoan prisoners of war in India. 1240. 
ESCM!!iv{' requi;;ition 'of foodgrams f.rom 

cult h'ntol'O:; in c{ll'tain distric.ts. 2431 
Ex{'i<:p dlliv nn 11£'Lel flute; in certain Madras 

distl irL.s. 1666, 1667. 
EXnf'nrlitlll'f' 01"1 A.R.P.. Nation!,ll War 

Fl'on1.. ('l£'. 290. 
Ex"'''''' r1 i (,mr- on TntHn n pl'opacrancl a n hroan. 

426. 
E.-.:pe-nditmp on Ol'iniing nf "Indian rail

wa\'fI in 'Val' ~imes". 1752. 
Externme11t from Delhi ot Pundit Sham 

Lal Sharma. 1235. 
Family nllo\ynncp for S. Sardu1 Singh 

CaveeRhnr. 274. 

l!ol'cible l"l:lati:6a.t..ion of. mOllel' fOl' defence 
drLve hom certain VCl'.,U11S v In ... "a.Ul Tal. 
1'.<43 . 

Il'ormcr silver rupees wiilidnlwlI from t;lrCU-

JutlOO. 1239. 
lfuel economy on railway:;. 1350. 
,Fuel shorlage ill cities. 1406 . 
UOVC1'Ill11cnt. contribution to Indian Labour 

Federation. 87, 88, 2798. 
GlOW more foou conll'ibut.ion given to 

Maot"I'" Governmeut. 2610. 
L1Ufil.d", "lalluing 1'0.:81. suspended. in Lahore 

Jivi:li~lI1, .i\ol'th Westcl'il Railway. 2747. 
Hanh,lup dllt' to aJ\llllCC payment of 

lncome-tax. 1238. 
Hal'u!>hip under ("'ntl'nl Excise Rules to 

\.H:'i.-el.nut. growers aud traders.. 229l. 
TIal'sh trcllLment as reg(U'ds lenve Ulclicd 

oilL 1,0 stalr in Amendment Section of 
Defence Dep!1l'tment. 2104, 2105 , 

H~a1Lh of MI'. Utlllm Cl1anci .Malhotra. 
2287. ' 

l{cov';y duty on import of cotton horne by 
!uchan manufacturers. 80l. 

RIdes and skill!l produced. 1536 
Hi.gher mnk L~f.S., and RA.ThI.C. o1ii~ers 

10 General Headquarters, Delhi. 2506. 
Hours of dutv of running; ~taff on NOl'tb 

W~t(,l'~ Railway . .'1,739. 
H Vg'u'!ne • Inspection of Condiment Powders 

li'adorl(>f:.. 21124. 
T. r.~ .. "no other SUllel'iOI' officer!l accepting 

~1"'10mtmE'nt~ with private undertaklIl , 
431;. . g • 

Tmnol'f li(,pnC'C''> Fnl' fiu!' c1otll. 1405. 
TrnpnrlNl film;;. 796. 
Imposition of production CI;:SS ou uniform 

.scale of coals lind soft coke. 275l. 
ImplU'l!. wheat. rationed in Peshawa.r. 788 
.InCrel.l~lllg of allowance to fll·l f 1\1 ' 

Sflm~ Chanuril Bosc. 2703. nu y a r . 
IUllepo.~H~enL trade ag-l'eemellts with 

J.),omUll()ll~, etc. 587, 5BB. 
IIl<.hun . amI ~lIrOpeaH running rooms at 

cel.'~a1li I;;tnLlOns on Uudll and Tir:hut 
H!lliway. 1951. 

11l~li< n delegation to San Fraucisco Can
terene. 1956. 

In
2
dion, holding colonel s and higher ranks. 
700. 

Ihdia's Stel'lin~ Balances. 170, 
Indtlstrinl plants received Oil lend-lease. 

"520. 
Instructions h collections for Defence 

Savin):(s Drive; 2290 . 
T n"tl'udiol1S rc l'aser\·at.1ou of herths for 

IlH,mh{'l's of Ceniral Legislature. 1079. 
IW-!'ructionR 10 sl1perior officers rf>. receiving 

YisjtOl'~. 2076, 
Tn~ialla~jon . of I'adi~ !wto:; for commonity 

It!!tenmg It;! c,e.rtam :Madras di!ltl'icte;, 
2692. 

Joint Hindu and Muslim runuing l'Ooms at 
eertnin Railway Stntions. 1952. 

J'oint-slock ballk~ applying for Financial 
a~A:i"tal1ce of Resene' Bank of Indja. 
2503. 

Kinduapping of Sahib Singh and bis 
brother. 7. 

La.bour wetlfare officers. 1809. 
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R\p,'tion of mlml rs to the Standing 
Finane-£! Committ('{'. 1680, 1683. 

M tlO to rcdllc~ df'mand for-
"DI. panln nt of Industrif'!; nnd Civil 

fiu Ii .. rf-
Cloth nd yarn position. 

1376. 
1366·69, 1372, 

"ne, ::rtmcnt of Lnbour" rr
L h01l1' Policy of Government 

1461. 
of India . 

!\C'P'rl for immc-diatC' Rf'impesition of Ban 
on Employmf'nt of womC'n underground 
in mine". 1465. 

"Po t· r Plunning Rnd D velopment" re
Ht ftlS II of supplif'!I for the Oepo.rtmept. 

1303. 
"Working Expenses-~[iscenllneous Ex-

penses" Te-
Rr fu:\nl to grant funds to run motor 

lorrie!!. 656-59. 
Motioo to reduce supplementary Demand. in 
respect of "Emtgrntion-External" re-
I' uillll' to delllll' C Ttain holder of office of 

profit onder crown from continuing as 
lIlcmber of Lf>dsJntnl'c. 2214-17. 

Quc"'! ion rr-
Denial of applicability of Army Act nod 

Ho~:al Wnrrant pridtegea to Indian 
torce!!. 1957 58. 

Ui~m1.sah of Viecrov'!o> commissioned 
officers, etc., on active" Remee. 747. 

Proficif'nC'y allowance for stf'nogrnphers. 
898900. 

Que tion Supplcml'ntfu;,,) rr-
AppoinlQl(>nt of Captain .T. P. Williams as 

alva 0 official. 965, 966. 
Di. posltl of llUl'plUIl \ ehicles. 135&. • 
I.C.~. nnd oLh r supcl'jor Offirl'TS accepting 

nppointm n.:; with private undert kings. 
436. 

Rt'penHn!! anll Amendin~ Bill
Motion to cOllsidl'r. 2323. 
Re~oILl!ion rtl Xational War Front 147-

SO. 973, 978. 

CHE\\"J:\Cl TOB.\CCO-
81 "1'oh!l('co·' . 

CHIC.\GO
Qu{'!:tirm T{'-

fnternation:'ll Air Confcrcnre. 245-
46. 

International Ci\'il ..\\'1ation Conferenco ot 
389·90. 

, 

QuC!.tion rc.-
InLliau8 working as J etc. 1844·85, 
::\lcmbcr of Lbe selectioru committee-

appointed by Ccntml Public Works 
Department. 2637, 

CHIEF. ~IECHA. 'ICAL E. ·G'l.'EER(S)
QuestIOn re-

Qualificalions of certain non-1!uslim Chief 
clerks of's office, East. Indian Rail
wn.y. 1094-95, 2450. 

Technical qualifications for chief and 
assist.'mt d"nftsmen in the office of the 

. Xorth Western Railway. 1943. 
r'rrn<:F ;\IEDIC.\L OFFICER(S)"':" 

Qut!stion 1'(' officiatina pE'fsonni assiRt(lnt 
to . North W,.,.s1ern Raihv3Y. 2560-
61 

CHIEF SECRKIAlU (lEti)
Queshon re conlclcmce of - 

ces. 195. 
of proVIO-

CHlL.lJ/-
Quc::;tion re limit of 

toltacco to be taken 
a. tim€', 1483-84. 

mit 
and chewing 

of warehouse at 

CHILD(RE:<i)
Qllegf,ion re-

A rrangclllents for care 
1606·07. 

of minelli' 

.. \ rl'alllremellts for COTe of of wom"'o 
miner:>. 609-10. 

Empio nl(>1l1 of underage in r.oal 
mint'. 1806 (fl. 

Primary Il('hools for railway \.'Oal miners' 
-. 2240·41. 

CHILLIES--
QUestiun rc production and ~rort of - - .• 

2433·34. 
(;HDI(;R-

.Motion for - aUJournment. re tearing of 
'Ilollel! of I'esolut'ion n and .ubll 
convicts by Mr. LeBailley at Delhi 
.101mncipnl Committee meeting. 2757-59. 

CHIN A
Question re-

Inuilm Go\'crnrnent. Maga.zines started in 
Russi I and . 302. 

Indian material supplied to . 1940, 
IlIdia'fi extm-tflrritol'inl rights in 

3B4 85. 
ClllXERE RJC1JIT(S)

RI e "Ri~ht(,,)". 
rHITT.\ClONCl-

Qnestion rr-

-. 

\ccommmhtion to Hindu !'Ih,ff in requisi. 
tioned hOlllles at by Ben~nl and 
\ss:\m Railwav. 1753. 

Non·provision 0' quarters 
nmnloYflcs at --, Bengal 
Thilwnv. 1753. 

to Mnslim 
Rnd Assam 

P:lnf'i<; nf C'rmh'arfn'l'!!. -- di,trict, 
:mrl o\!'l!l:1m Ra il wny. 1744. 

• 



PtUl\,:;ty of )llIslims lfl 

tions~ at --J Ul'ng-ru 
·ny. 1754. 

cstal)lislullent ~c· 
and ~\ssam Rail-

SlIpplv of food"'tuffl' to labollrers on mili-

(;lItIl'dHU GHAT-
Question re compensation money to inhabi

tants of \ illage" of Akholil\ and 
2699. • 

far\' works at 38. • CRUNDER, MTI. K. C.-
CHITTOOH-

QIlf'stion re unemployment amongst hondo 
loom w(>Ol,H'rs of 117·18. 

CHOLEIl_\-
Q!l :-iLion rr. h:1.\ oc hv -

:\orth Rihar. 41. 
nnd malaria In 

CHOUJilUn, ;,Ut. lI! L ILl.l\Il\l.A lJ 

HUSoAI:\-
.h:l~d.lUn, at to the Standing: CanunitLee 

101' Commorcu DelJultmcnt. 2519. 
Ele~t.ion of to the Standing Com-

nllLLee 101' Wal' 1'lI.ln5)lo1'L Department 
~109. . 

:Motion to reducH demand fo1'-
uR;.! il wa v llo[1l'd" 1'e inconvcnience3 to 

third Clfl!'S ptlS5cngers. 648. 
Qlle~tlOll TC-

A..ppOlllt.ln~ of Il MushHl 65 SdcNtarYI 
Ccnt.ml Boa.l'll of Revenlle, et.c. 2692-93. 

Compell~atioll given to Messrti. Modern 
Inuustries. 1191. 

Deficienc\' of lIluslims in appointments of 
apPlelltice :Mechanics at Jama.lpur. 1082-
83, 2808. 

G-IH'I supplied by Govel'nmcnt purchasing 
agents in Umlras. 1191.92_ 

Inspectors and head assistants in Income 
Tax Dep~Ttment under Punjab Commis
sionel'l:ibjp. 2693. 

Muslims absorbed as wireless operators on 
Dengal and Assam R.ailway. 1344. 

J\luslims uppointed -1lS cip]l.cr operatol's on 
Bengal and As!>aDl Railway. 1345. 

Muslims appointed as \Vil·etess supel'visors 
on Bellf.\"ltl and Assam Railwav_ 1344. 

:Muslims nrpointod as radio (JUlY/. wireless 
mccnanics on Rtlngal and Assam Rai1~ 
wa-y. 1345. 

Muslim" Ilppoiuted at tele-printers on 
Bengal find .hsam Railwv.y. 1345. 

};'on-seleutloll of I\luslims in Stores De
partment of ileo!!al ami .A_isnm Railway 
for lower gaz 'tted M'rv-ice. 37. 

Pl'epondel'nnce of nrm·MUf'lims in selection 
boal'd . fol' l' cruitmcnt of apprentice 
m~chnmcs nt .Jamnlpllr. 1083. 280B_ 

Promotion in HI'~d Oftic.,.~ or Slores De
p:lrlmenl of Bpngal and AS~:Im R.'lilway. 
37. 

PtlI·chn,::(,· of Dal. ·'te., far G'OYernment by 
1\Il'flSffl. OWl'n Roberl". 119J. 

Pt1rC'hn~"fI of Whf'nt for G·ov('rnment Lv 
~rcl=sr~. OWf'n Rohert<;. 1190-9] • 

"Re-('nlplo\·ment of n nn\'('rnmpnt sel'vant 
aftt'l' com'iction. ]428. 

CHRISTIAN (9)-
Question rc

IndiAon --
952. 2452. 

on audh nnd 

NominRtion of Indiall -
eipnlity, ctc. 1013-14_ 

CHROMTTTM MlNE(S)-
Ree "Mine(s)", 

Th'hut Railway. 

to Delhi Muni. 

Election of to the standing committee 
fOJ.'" Commerce Department. 2519. 

Motion to reduce demand for-
"Food Department" re Supervision and 

control of work in provinces. 1332. 
CHURCHILT~. MR.-

Qn{'stion rc personal representa.tive 
for welfare of British troops in India.. 
429·30 . 

CINEMA FILM(S)
See. "Film(s)". 

CINEMA HOUSF.S-

• 

Question ,·c rush nL booking window .. at 
Delhi . 1890·9l. 

CIPHER OFFTCIAL(S)-
QUl'I!l;tion re sf'lcC't.ion of ('ertain Non-IndiaD 

Offic(>r~ on Olldh nnrl Tirhut Railway for 
fraining as . 2158. 

CIPFfF.R OPERATORR--
Question TI' 1\-fllslims Ilpnointerl :1<1 -- on 

"R"Tlrml nnrl \"!lAm R:1ilwnv 1.345. 
OTlH'LF. l>.\'1'T()NTNCI OFl'TCER(Sl

g,,1' "'R:lt1nninlT Offi('r>r(5IY' 
(' TR nT. F. ""R VT C''' '1'FT .EClR:\P HT ~T (S)-

,t:{ ,.,. "'T'p 11'II"rrl phis l ( s) " . 
CIRCULAR(S)

Question re-
of board of Higher Seconda.ry Ednca.

tion, Delhi, to Schools wanting; to start 
class X under old scheme. 2419·20. 

Home Department rc unreserved 
vacancies. 1895. 

R-ailwny Board's recent -
of the (1l'1ntrnl LegisJature:. 

CIRCUT,ATTON(S)
Question T/..'-

Lo members 
2361. 

Former silver rupcc!:t wtthul'll.wn from --. 
1238·39. 

Notes and Coins in --. 
Rupees notes and coins ill 

CITIZEN (S)- . 

187·88. 
1243-44. 

Question Te Publicity amoug pl'ivato -
Of regulaLiont; and orders ondor Defence 
of India Act. and Rules. 2078. 

CITIZENSHIP-
Questi.bn re negoLiations for conferment of 

Uruled Htat s on Indians, 401·02. 
CITIZE- 'SITIl' mGHTS-

Que!'tion rc for fntHans in United 
Stnles of AmCl'ica. 5. 

CITY(IES)
QueHion re·-

Disparity in jlrices of foodstuffs at grain 
shops oi different mil ways in a :'--. 
1357. 

Fue] shol"La::::e in 1405-06. 
Quo!a. pBI' day per ar]ult of Foodstuffs m 

cednin . 1419·20 
CIYIL .\nMINI~1'nATHjN-

81'1' "AdllliniRfraliol1(a)". 
OlYIL A ,LITTON O()NFERENOE(S)

. See "Confcnmce(s)". 

OIVIL DEFF.NCE-
Demand for Grant. 1475. 
Demand lor supplementary grant. 2266. 
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CIV lL DEll'EL\ CE .llBAl\ UH-
Election of memL(!)'s to t.he standing com-

mit~elJ f01' of tDeience Department. 
1198·1201, 1400. 

CIVIL DEl.~E!\Cj£ DEPAH.1'1lENT
Hl'IDanrl for Excess· Grant. 208-09. 

{)l VlL DIS013EDIE~ (E-
prlSone:riO. QuesLion TC Ll'e: lmeut. to 

1892·93. 
(;IYIL DISU13EDIE~ GE PRISO~-':RS

::)ce "Pri"Qut!l'( )". 
C11lL PIU~EJW FOHCE--

Qt1el>~lOn re COlUmissioned OffiC;e.l's m --
1820·21. 

CIVIL l'uPULA'nU~-
QncsLioll re-

I 0111 suppliud ttl in Bihar, 
Sl1ol'tage of moLal' tyl'es for 

CIVIL 8UPl'LIllS-
(lllesLion Te-

Certain IlH,POCt,OI'S of -- in Bihar. 2CY2A" 
2&. 

Inspectol'S of 1418-19. 
R.esignution of Administrative O\ficer, 

. Delhi Ril-tioning' und ' 1817·18. 
CIVIL SUPPLIES DEl'AR'fMENT

Questionre Muslims in office of the 
Director. I, Delhi. 2621-22. 

See also "Industries and .. 
CIVIL SUPPLIES OFFICES

Sep. "Office(s)". 
<llVIL S1TPPf,Y-

Set'. "Supply{ies)". 
CIVIL VETERINARY SERVICES-

Demand fol' excess grn.nt . 211-12. 
Demand for grant, 1472. 
Demand for supplementary grant. 2193-94. 

(lIVH, WORKS-
Demand fo1' Grant, 1474, 

(;1 VILLAN (~)-
Quastloll re-

guzl!tLeu offical'S, 1665, 
__ , mllltll.l'y officer!>, et.C., seut .. to United 

States ol Amedca. 319, 
lrupL'ilioll.lll':ul. of in military det.en~iou 

camps of l!lal:ll.eru Comma.nd. 679. 
Office.l' cln::;s posts in \Var Depart. 

ment. 910, 
Pa.y of POlOt::; held by in Ol'duance 

Factories a.nJ Directorate undel' Master 
General of Ordnance. 440-41. 

ReserYing CompGdments specifically for 
--. 1954·55. 

{)IVII.IAN CONSUMPTION- • 
Question rc position of available supplies 

of cotton Le:-:tiles for ,332-34. 
GIVIJ..,IAN GA,ZIDTTED OFFICERS

See "OffiCC'I'{S}". 
CIVlUAN INTERNEES

, See. "Intcl'ncc(s)". 
CIVILIAN POPULATION-

Question J'e restrictions on use of building 
materials by . 735·36. 

CIVILIAN R1!:QUIBEMENT(S)-
Question re possibility of Arniy in Bengal 

supplying- vegotables for military and 
-. 454. 

CIVILIAN Il1'AFF
See "Stll.ff(s)". 

Gld.IM(~)
Question I'e-

Bombn.y explosion. 14~15. 
oDdnys by l'ttilway::. in settlement. of 

of trading [lublic. 538. 
Grievances of tradi,ng public re settlement 

uf --", P,tc. 2566 .. 
I~llorhlg' of Cenh-al .-lssembl v Mem-

bers for acconmlOuld.ion in "'7este~'n Court 
Rooms. 323-24. • 19l1Ol'UlI:{ or l\1uslirn lIubOl"dmat.es for 
IJt'olllot.ion 1Il certa.i.n workshops of East. 
indian Huilway. 1093,2459. . .. 

Ignoring 01: niguli VISIon failed 
guftl,cls. 253. 

IUC!l'east: in -- pnylllenc. 011 Oudh and 
'l'irhut ltuilway. 2169. 

Procedure re adjudication of war pensIon 
by Ind ian personneL 2101. 

CLASS{1!:S)-
Question r('-

Future of passenger aCt:I}mlUodation 
no Railways. 387. 

Beco~nitjon to schools in Delhi stuling-
XI venrs course scheme. 2418 

CLASS XI- . 
Question rf mlUlmllm qual.ifications of 

t,eacher!'; for in Delhi. 815·16 
CLARS1FTCATION- . 

01lf>stion Tf' of accredited press 
(,l1rrf>Rpnnnpnt!'l. 25H1. 

CLERICAL CADRE--
Question ri! disregard of communal ratio 

ol'dcrs in in !lenera! Post Office 
Karachi, 392, ' 

CLERICAL GRADE--
Question re ignol'ing Muslim claims for --

promotions ill ]\feclical Department, 
]~en~n! r.LIld As!'am Railway. 1749. 

OLERTC~\L SERVrCIl
.'?f'/! "Servicc(s)", 

CLERICAL STAFF-
Sa "Staff" 

CLI'lt.K(~)
tjuast:iou 'I'C-

.AHowlIlH.:e::; paid Lo - Lut not t.o postmen 
nnll }owet' gt'udc staff in J\Iadms Postal 
circle. 400-01. 

Block Oll Promotion of certain Commercial 
) ";';orth Western. Railwa.y. 1076-

77, 
Block on promotion of 

Accotlnts 8ervic~ 
Non·subordina.te 

193. 
in Calcutta. post __ and sorting postmen 

offices. 1758. 
__ in the Din>dornte Genernl. Munitions 

ProdncLion, ('nlrutta punished for absent
ing during .Japnm·!'e .AU> Raid~_ 2170-71. 

_ !lent on depuLatioll to other offices from 
tho SUJ1P!.v \ccounts Branch. New Delhi. 
2355, 2705. 

DiscontinllllllCO of ilirect recruitment of 
spElcinl inspeclol's and special OD 

Ben~nl ~nfl A(';"-am Railway. 37. 
Exannnatlon for l'ecrnitment of second 

division in Cenh'al Telegraph Office 
New Delhi. 2356·57. ' 

Rill allowance for temporal'\' and 
Lnb0111'~l'!> at Aravanlmdu Ordnance Fae
t,OI'Y. 2561-62 . 
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Leave l:eSCl'\'e _.- m l'ost.ul Department. 
40l. 

List of a.pproved CiLlldidntes for temporary 
--:- in post offices in Ddhi. 2564-65. 

Muslim -- III sluff alld establishment 
section of the office Of the Dj visional 
Engineer Telegraphs, K.arach~. ~92. 

Non·confirmation of cm'tam I'elievmg --I 
transferred as t ieket' collectors to Delhi 
Division. 2359·60. 

Non·provision of Il'l e quarters to cammer 
cial 1077. 

~aucity of subol'ciiuaLe .<\.ccounLs serVlce 
llns.seli In t.lle ottice of Deputy 
.A.ccountant Genernl, 1:'osls and Tele· 
graphs, Delhi. 299·300. 

Promotion of low61' clivIl:don to upper 
t1ivision (EngUsh line) in ~-\jmCl'-MBrwaru. 
1885·86. 

Provision for S. A. S. pllsaed of 
Deputy .Accoulltant G·enel'ttl. Posts aDd 
Telegl"aphs, :Ql?lhi. 1127. 1960. . . 

QualificaLions and examinilt~O!ll~ prescnbed 
for establishment (raIlways). 539. 

Qualifications of certain no~.Mllslim. Chi7f 
of Chief :,[ccllRIllCal Engmeel: 5 

office. East Indian Railway. 1094·95, 
2459. 

Reducing Working hours OI. . 1884. 
Relllacellll.mt.~ of iOWl::1' selection grade __ j 

by Telegrapb masters. 2173. 
Scheduled castes -- or subordinate offiees 

appointed ill Rnilway Boal"d. 536·37. 
Scheduled ca::;Les tl'<l1l$ferred hom 

Railway Cletll'ing Accounts Office to Rail· 
way Boarel. 956. " 

Specinl pay of ~ entrusted WIth dutles of 
non·t.echnical telegraphists. 2173. 

Separate smahies for aohecluled caste --I 
in Ce.ntraJ Pnblic' ,"VoI'ks Depurtment. 
1821·22. 

Suspension of I'eCl'uit.ment :md confirmation 
of in Postal Department. 2557.58. 

T.browing open Jtrlldl' <}\' Llnilled scale 
eXtlminRtion to 10'"1'"('1' division of 
Deolltv .-\C'ronntnnt Genend. Posts and 
Tele..,raphs. Delhi. 1126. ]960. 

Unfair trc·ntment til "'chednled raste -_ in 
the offi('(> of thf' nh'f'dor OC'nflral, Indi..1.D 
M~r1kol Sf'l'"ir.e. 340. 

CL1K1C(S). T. B.-
Question I"c' proposal to close down Silver 

,J nbilE'e T. B. Hospital and municial 
--. Delhi. 2344. 

CLOTH-
Motion to l'er.u('{> dClilund rOt, "Department 

of Industries and Civil Supplies" re. __ I 
and yarll positioll. 1361 82. 

Question 're-
Abolishin,: impOl·t, r"Juokt system about __ I 

ft'("IT'l Brilaill. 1801.02. 
Appointment of agent. for pUl'cliasitig cotton 

from Bomhn.\' and Ahmednbad for 
Delhi. 16l.5. . 

Black market· for -- in Assam. 
-- inminv. 2019. 

famine in Renga1. 2107. 
famine in "Bihnr. 2811. 

2227. 

I]Hota for Dplhi Prn"inct'. 2442.43. 
quotas fOr Madras. ]799. 

lJ 1bl.lCUSlJlg W HII pel'llll 1:.5 .lOl' PU1'CUUtill of 

--, W;1LClJ.e!:i, etc., 111 lJe1hr. 24/f6-47. 
Distl'iLuliiou of III lJhal'Wal', 2017. 
J!.X!)OrL 01 • 263.3. 
1l..xJ}on. 01 fiUt!i' 451. 
impul't. hcence~ for fine 1404--05. 
Inadequate quota. for Bengal. 102().. 

22. 
Issuing Of permits to di,ffel'enDt elf,l;O. ups of 

dealers Lo ilOPOl't Into 2443. 
Liconce fo]' distribution of , etc.) to. 

Delhi province CQ,opcl'ati,'c stores union. 
2245·46. 

Licences £01' import of flue 615. 
Muslin Quota for Government ::!ervants 

at Government stores, New Delhi. 1836, 
Pel' head quotu for Sind. 1184-85. 
Pel' head. quot.a hasis fOl' supply of tl)-

Di.stricts. 342. 
Pel'l.llils issued in Delbi to COllsumers of-

ebc. 1829. 
Pl'oduction and expol't of cottou . 2445. 
Urder cOHfining II.!J-pply of Government 

controlled , 1.0 certa.in Government 
servants in Ajmer. 1182.83. 

Quotas of 1.0 North West Frontier Pro. 
o Yinee, ele. 585.86. 

for tux· Represchtntion rc releaRing __ 
baas for Sikhs. 1824. 

Standllrd . etc .. for Bengal. 1017.18. 
Supply of woollen in non~-rationed 

areas of Delhi Province. 622. 
CLOTH AND V,IRN CONTROL ORDER

~"'''c "Ol'ner(:;)". 
CLOTH llALE(S)

Question re :::: __ 
vince. 2443. 

imported into Delhi pro--

CLOTH COMMISSION AGENTS-
/'f't" "Commisllion Agcnt(~) ... 

('T,OTH DEAT.ER(S)_ 
Q"I""fion 'rr'-

Oalll"elhtion of licence;.: of certain __ 
Delhi. 2446. 

LicnTll"e~ ,1nrI"'l' Delhi rot.ton __ licE'ncing
• ON11>,', 1fi1fi. 
See also "Dealcl'(s)"'. 

CLOT11 lJl!:ALJ>HS' LICE~SINr, .RDER
.'icc "UI·dar(s)". 

CLOTH MAWiliT(S)- _. _'"' 
Question rc scarcity of uhotis in euu. --. 

1601-02. 
CLOTH )l1LL(8)-

/iee "MiH(s)". 
CLOTH QUOTA-

Question re PI'I' head -- fcr Bengal.. 
1180-8l. 

CLOTH 8HORTAGF~ 
Mot.ion fOl' Adjonrnment re faiurs to tack1. 

acutE' 2642. 
Ques.tion re-

in Bihar. 1193·94. 
Pal'ts of Tndin. experiencing --. 1195. 

COAL-
Qlleition l'e- . . . 

supplied to clvil population in Bibar. 
1fil5·l.6. 

-- stlpplv to Mobini Mills by Messrs. 
Anclrew Yulp 8; Co. 1957. 

- !':npplv to Tlettv COnSllmp.rs. :1956. 
r.ln"lin~ of' 111M!! factories due to !hortage-

of 614-15. -----------------------------

• 
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Oommmption of 
wllyl:i. 387.88. 

by Indian State Rail-

DELInodar river tCllllSPOl't for -- in Bengal. 
453. 

Denial of due share in distribution of --I 
to ce1'tuin collieries. 2756-57. 

Electdc supply cOI'llora.t.ions in Madras 
province nsing . 2357. 

Ele~lric supply corp0l'ations using -
Madras PI'OVillce. 2635. 

Employment of undel'age children in --I 
mines. 1806·07, 

Failure to give timely intima.tion to c01-
lieries about demands by GaverIL~ 
ment. 723. . 

Fixing lll'ices of -
arena. 731-33. 

.in different mjDjng 

Funds hom product.ion cess imposed on 
dCllpflluhes of .allel coke. 26. 

Imposition of pl'ociucLion cess on uniform 
scale on -_ and soft. coke. 2750·5l. 

NotiC'(ls I;(!l'ved on collieries to deliver --I 
to specially favoured industries. 531-32, 

Positionrc output of . 518·19. 
Price index of ,etc. 258-59. 
Production of -_ in 1943 and 1944: 23. 
Qnotas of wngons for certain indus-

tries. 25. 
Tt'xtilc miHf\ closed down fOl' 

515-18. 

• 
shortage of 

Unsati~fnctory dish>ibution or --. 1756· 
57. 

COASTAL AREA(S)-
Question re- . 

Encoul'agemeni, 1.0 country crafts in -~. 
1061·62. 

UtilizntiOll for indllstriul purposes of Salt 
manllfacLlll'od in Bengal by certain 
C,llcuUa firms. 747. 

COAl, COMMTSSIONER-

l.JU.a.L ~\1.b.'!.11.{ <:!)
t,JUElSvlOn I'fj-

-workers 
l,;asualtu:s in . 109-10. 
Lor,t.lo.t:a.l pUlll.8hmeul"s ali 

cam ps. tiZO. 
Impol'ted jJianl.. and machinery for open-cut 

wOl'ldug ill . 394-95. 
Liquor shops ill vicinity of railwa.y --

>240. 
Medical aid at workers camps. 819. 
Production ceSi:\ on . 818-19. 
Rations at workers camps. 819-20. 
Scheme £01' recruitment of Gorakbp~ labQ!!S 

for employment in . 629-30. 
8('.('. also "Mille(s)". 

CO,\ L 'ITNER(S)-
Question ·re primar'y schools for raUway -

chi/rIren. 2240-41. 
COAL SHORTAGE

Question 1'(:.-
(,lol<-in' of Bengn1 cotton mms due to --. 

1178-79. 
Closnre of textilC' mi1ls due to --. HiS1-

52. 
Cotton t~'XtiJe~ and other concerns ad\';'sed 

to close down clue Lo 331-32. 
COJ.L WAGD~(S)-

5i/l "WaR:lm(s)". 
CO ART \L AREAS-

Qm'!<;tion re ('onstrl1ction 01' reconditioning 
of hoa ts removed from of Bengal 
under 'denial policy'. 445, 454. 

COASTAL YILJ,AGER(Sj
Sew "Wagons(s)". 

COCA BEANS-
Que~t.iOrl re 

26]0-1l. 
imported from Ceylon... 

COCONUT CESS C'hI[MITTEE-
Question 1'C me~tings of and UuperiaJ 

Council of Agl'icul t UI'U 1 RGsenrch. 2448. 
CODE ()F CrVIL PROCEDURE (AMEND

J.IENT) BnL(Sj-
Qnestion re-' Sr.r "P.iJl(s)". 

Higher Ol'aoe Officers employed III --'s CODE PF CRIMIN.AT,.., PROCElJUllE 
Or"nnization. 738-42. (_HI-.NDMENTj BILL(, )-

Hiaher gmde officers employed in the _-'s ,..,', f' "Rill (s)' . 
office. 969.70. S"e 1~BiIl{fI)". 

COAL CONCERNS- Question re -- used ill Villrure Ral'ara 
{JU(!SLion TL fiuallciai concesslOus to __ (A~Ta Tahsil) for Collecting war loans. 

529-30. 1661·62. 

COAL E<.;ONuJ.lY -
(lucstlOU re Hail way staLions closed for 

CO'FFEE-
Qllestion re -

Indio. 2086·8l. 
cultivation in "British 

. 1541-42. • CO'Fl'EE FACTOR,(IES)-
Question re hygiene inspection of 

• 

-. COAL EXl'EHT(S)
Question I'e leport of British lIDSSIOO 

_. 521-22. 
of 2423. 

! ·t;O'F~EE ~L\ RKET EXPANSION (SECOND
A~rENDME~Tj 13IT,L-

COAL FIELD(S)
Question re-

Distl!ibution or rice in Bih~l.' . 120-2l. 
Highur pl'i\!es charged ior Rice in Bihar 
-. 121, 1958. 

Open-cot qult!'y mllCllineries ordered by 
Central GovGrnment for nse in Indian 

-. 26-27. 
Wagons a:vnilabla for conI loading in Bengal 

2756. 

COAL LOAlJING-
Question rc wagons 

Bengal coal fields. 
available 
2756. 

for -- m 

• 

See "Bill{s)". 
COnrnATORE-

Question rt, establishing a cantonment 10 

-. 883. 
COIN(S)-

Qnes.t.ion 1'G-
Nates anel -- in circulntion. 187-88. 
RlllH'P llotes :md in cir.culation. 1243-

44. 
COKE-

Question Te funds from production 
imposed on despatches of coal a.nd --
26 . 

-
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COLL~CTIU.N (S)- ElecLion of mombers to the "tauding com-
Question /,/,- mittec for --. 2182, 2519. 
-- of funeral expenses fl'ODl the families Question re-

of deteuns dying while ill Custody. 312. Advisory committees of and Industries 
Tnstrudions re for Defence Sa.vings and 'Civil Supplies Department. 601-

Drive. 2289-90. 09. 
COLLECTOR(S)- Communal composition of certain staff 

Question re compulsory acquisition of under . 1039. 
!term.pne oil tiris by of North Paucity of Sikhs in higher posts oj --, 
KtlUa1'3. 1421-22. 590. 

COLLEGE(S)- CO~nIE13CE AND INDUSTRIES AND 
Question TC- CIVTL SUPPI .. IES. HONOURABLE 

Dilficllltif's of overseas Indian student!': seek. MEMBER FOR-
ing admission to in Tndia. 1014-15. Question TC inndcquate rGpre.<;entation of 

Foundel"R dny at the Lady Hnrdinge Meni- Sildts in Dcpal'tmont uudel' the 
ral . 2022·23. 330. 

Grieya.nres of .!Ihl{]ent~ of Lndy Hardinge COMM1i.:R(!T AL ArTIVITY-
--. Nrw Delhi. 2426-28. /\e.I' "~-\ctivity(ies)". 

Lnnv TIal'cligge Medien1 stndents. COM]'fF:TIClATJ CLERK(S)-
794-95. See "(,lerk(s)". 

COLLEGE, Lilll. llAIlDlNGE MEDICAL- . OOMMERCIAT, CROPS--
.see "Lady lful'dinge fledical College". ,c;"f' "Crop(,,)". 

COLLIEHl.·(lJJ:S)- COM1>fERCTAI, INflPECTOR(S)-
QuestlOn 1'0- Sf!I> "Tnsneclor(R)". 

Concessions to workel's, 1806. I COM'\mR(,TAT, INTELL1G-'RNCE AND 
Denial of due &ll(lI'e i'l) distribution of coal . S'T''\'T'TRTTC'R---

to certain . 2756-57. n(,lllflnn fnt' 1!1'nnt. 147,'7j. 
FaiiUl'e to give timely intimation to Df'mflllrl for "unnfemenbrv grant. 2218. 
~~~lt coal demands by Government. f"'()Ml\fT~~T()N(S)-

Notice sel'ved on a certain proprietor 
u".del· Defence of India Rules. 729-30. 

Notlce.s served on to deliver coal to 
specIally favoured industries. 531-32 

COLLIERY LA130UR- . 
Questiou re IIl'I'nngcments for supply of 

l~ic? t.o in Bihar. 1957. 
COLLISION(S)-

Motion fol' adjournment ?'e of trains 
at ,Tllllg'sbahi Railway Station. 1960.6l. 

-cOLONEL(S)-

Question Te-
Dismissals by Commander-in-Chief of 

Viceroy's commissioned officers granted 
Kinf!'s 1120-21. 

H~ncox Mrhotl'n 
"'flea . 1022-23, 
Renort of WoodhrneJ 

fnminr. 111. 

725·26. 

on 

R('!n"psentrd,ion to Rnll111aI'Y 

Ben'!al 

J812. 
('OMMT~RION AGENT(SI- . 

Qncstion TI'. l'r"duceil "l"mnneratlOn of cloth 
of Delhi. 2443-44. 

QuesLionre Indians holding 
hig}ler mnks. 2700. 

~-'s and ·COMMISSIONED OFFICER(S)-

COLONY(TES)-
Question rlJ development or Cl'own 

lIud snfegual'cling the interests of Indiana 
therPiu. 101. 

COLOUR SCFfEME(S)-
Question Tf on railways. 1086. 

COMFORT(S)-
Question Tt' Mum:tel' Report -re 

salary of British !;oldiers. 192. 
COMMANDER-IX-CHIEF-

and 

Question rc dismissals by -- of Viceroy's 
commif<sioneel officers granted King's 
comml:<SIons. 1120-21. 

COM~1JmCF~ 
Qurntion Tt'-

De]lllialioll 011 behalf of Indian Federa-
tion of and industry. 1795-96. 

Meet.in'!l' of "t.anding committees for 
inflnr;tl'ip" a11(l civil Rupplies and foJ' 
-. 2449. 

T'1'f"1tV I'lf '\fnvia:nfiOl'l :mn 
UniterJ ~tnt,"" nf Amt>dcll. 9. 
4i'0. 333, 3'3, 593. 

co~nfERCE DEPARTMENT
npmnno for ~ant. 1469. 

Demnnd for Supplementary Grant. 

with 
111-13. 

2135-38. 

'Motion £01' Adjournment Te failure to 
grunt spccial war pay to Indian -- of 

Indian .. Army Medical Corps. 2642-43. 

Question r(;- . 
in Civil Pioneer Force. 1820-21_ 

DisabiliLy -pensions of -_ and non- -.
before completion of minimum serVIce. 
2694-95. 

Dismissals by 
Viceroy's 

commander-in-chief of 
granted King's commul-

sions. 1120-21. 
Dismissals of Viceroy's 

active srl·vice. 747. 
--, etc., on 

Family pcnsioUf; of -- and 
2695. 

non- -, 

SC'nlcfl of pay fo], Viccroy's --. 910-11. 
CO"n.nTTEE(SI·-

.Anpoinlmcnt of on Potition!1. 127. 
Motion fOl' ndiolll'nm!'nt rr appointment 

of nnd Army Reol'p;anisation . Z04. 
QUf'st.ion r('-

Ar]vi!'!ory -- of Commercc and Indm;
tripe; /lnd rivil SUppliCR n~n:lrtmeDts. 
/\01.00. 

Ad"';Rory --
116. 

relnting to indtl~fl'ies. 

Arm,· I'fl·orgnnisntion -. J80-82. 

4116-
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Armv Heorganisat.ion ellqull·Y. 427· 
28: 

Authority ior appointment of Mica 
Enquil'Y - --- - 2798·99. 

[or cotton teMlle iunds. 2416·17. 
__ fot' est •• hlishiuh Ccntral l'echuologi+ 

cal lnst,ilule. 787. 
__ fol' sell cLing sludents fo1' study 

alnoud. 2606-07. 
Condusions of lhe Poslal Salary Enquiry 
_. 1 

ConttJlaint~ a~ain!!L manm'r of. talHng 
e'\.'idenc& by Hindn Lnw --. 1034--35. 

Healt.h 8uI"vey . 1415. 
Tnlprnlltional industrial -- 600-01. 

Mica enquiry 1608. 
Non-ofikinl representation on to 

('on.'lidl'l' ['~t.f\blishmant of high grade 
t(lchnolngical insLi.Lutc. 181B. 

f'o~ wal' plnnning- recommended by 
Lep:iHlnti .... e AMl.'mhly. 174-76, 169. 

WitneslIDS hefore Arm~ "Reorganisation 
-.. 1876. . 

Work for Rhipping 
C01mfODTTY(TES)

Question re-

Policy --.. 324. 

supplied to 
'"Ves-tern Railway 
2175-76. 

employeo!! on North 
Itt r.oncessional t'at:.f>~. 

PUl'l'hnsos of for Railway Clearing 
. \ccollnls gra.in shop. 2370-71. 

Supply of I~a!>enlial -- at cheap rates t() 
workers of Fcnchuganj workshops. 
125j 

U ndcl'weighment. of supplied trom 
. Rnilway Clearing Accounts Office graJD 

shop. 2370. 
COMMODITY MARKE:T(Sj

,Sec "Markct(s)". 
CO];l1IIOJ.; W]jJAL'!'H HlilLA'l'J UNS DEP ART

M.Ki'll-
(lu",!>l..ion I'e

App0111lru6nts made in --.. 13~m, 
GUlUnluuul COnillos1tioll of certain 

1402. 
staff 

undo.:ll' 1038. 
Paucity of Sikh::; in higher posts of --

591 
Scove and jurisdiction of the -- 1402-

03. 
cm[~!O,'WEALTn RELATIONS, 

HO:-':UUll.\BLE MEMl3ER FOR-
QucRtion r opinion re Atlantic Charter 

expl't~!lsed by the . 593, • C01nn.)I.\l~ COllIP08ITIOK
Quest.ion re-

in higher posts of c~rtnin nffices. 
undo!' the Fina.nce J)epartmont.. 33. 

in Indinn Na,'y aru.l a.rmy. 297·99. 
__ of corlain f,taff in Depal'lments nndor 

t.he Lendcl' or ill(! Honse. 10.")9. 
__ qf cel't.ain swff nntlf'f CnffiIUel'r.e 

l1cparLmeu". 1039. 
__ of cPl'tnin !'!tarr uncle-'r CommODWf"llli,h 

Relatiom. Dt'parlmont,. 1038. 
_~ of f"!Pl'tn.in ~t.afi' unrler 1)efpnce 1)e+ 

nal'tment. 1124. 
__ OT ('f'l'tnin sll\-n nmll'1r "Eooel\t.inn, 

"FTf'a.lth nnd T~nnds Depart,ment. 1038. 
of Mdain Rtnff nnrlel' "Rxh>mn.l 

A (fair!': TIC'partment. 970. 

._ of cel'tum staff under Finance De· 
pa..l'tmcnt. 1124. 

__ or certuin stuff onder Food Depa.rt
mont. 1038. 

__ of certain staff under Home Depart.
ment. 1124. 

-~ of cel'Lain staff nnder Indnsh-les and 
• Ci,·il Supplies .Department. 1039. 

of Cel'tnbl stuff under Infonnation 
llnd Brondr.nsting Department. 1122. 

-- nf cel·t.niu staff Imder La.bonr Depart-
ment. 1039, . 

-- of certain At,aIT nnder T.Jegislafiiv8 
DflD3rtmcnt. 1038. 

-- of .certain staff under Plann;ulr n.nd 
np.velopmen~ Deoal'tmpnt. 1122-2.~. 

.of certain l'ltlB.1i under Pns~s ::Ind Air 
nrmnrt,ment. 970. 

-- of cC'.I'tnin al;a;ff nnrler "RH.UWa.y DA
nnrtment. 970. 

-_ of r::el'l;ain staff . under Supply Depa-rt. 
ment. mo. 

-- of cel'tain staff un,.der War Depa.rt· 
m~nt,. 112..~24. 

-- of certain staff under War Transport" 
Department. 970. 

-- of certain workshops staff, 'East
lndian Railway. 1084. . 

-- o~ ,Director General. Indian Medical 
~p.rV1ce. Staff. 340 . 

-- of Director General of Posts and 
Tele.g-rauhs OffiCe Staff. 259-60. 
26tf External Affairs Depa.rtment Staff. 

__ of Indian Civil Service Officera. 317· 
1R . 

of l'la.nning and Devetopment De· 
.oarLmeut. SLaff. 441·42. -=:.. of lthil way Boa.rd Staff. 259. 

or /:It-un or. LlI~ Liontroilel's OI Supply 
aCGounLS OfficeS:- 318, 

of W . .d. C. (I) aud W. R INS 
1671.72. . . . . 

UO~L\lU~A.L PERCENTAGE(S)-
~uestlOll re fOl' l'ecru.itment in the 
~~~~ of ..dCCOWltaot Gene.ral, Punjab. 

See also "Pel'centage(s)". 
CO~lU l:Ll.L PROPORTION (8)-

Q.uestlOn re in the army. 43. 
OOMillUNAL RATTO ORDERS-

Question re. disregard of in clerical 
I'.adl'e in General Post Office Karachi. 
392. . • 

CO)fM[jK.U, HE PRESENTATION
Que~tlon re-

vis·a-t'is Promotions. 894. 
Hom(' Dcpartment section dealing with 

etc., in Secr'etarjat Staff. 1118-19. 

CO~fl>1 UNICATION (8)-
Questi011 re dialocat.ion of telegraphic -
/"If Simln, 1073-74. 

"OMMUNIQUE(S)-
QUnRtion rro. re Saudi G'ovel'Ilmenb~ 

lack of Al'I'angements for pilgrimage to 
FI{tdjaz. 1028-30. 

rO:\f\[PNT'J'Y(IE8)- -
Q.llest.i'hn re lo~'ering cdueationa1 qualilica-

HOll for rertain for derica.l service 
in Postal Dppnrtment.. 1739·40. 
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COM~IUN IT, LISTENING- COhlPLAINT(S)-

J • I'd' t f Question re-
Qllestion 1'6 instnl ntlon o~ ~'a ~o Be s or Briberv against Bombay Inspectors 

in certain :Madras dlstl'lC~S. 2692. or Ch'il Supplies. 1819.20. 
COJ\fMU'l'ED VALUE OF PEKSIONS- nga1nsL hon and Steel Control. 

Demand for grant. 1476. 254-55 . 
.cOMPANY(IES)- --- ngaim;t manner of takillg evidence by 

Question I'e- Hindu J~a.w Committee. 1034-35. 
formed in Brilain for pOSt-WilT __ against railway hospital. Erode. 

financing of Industries. 201. 1746. 
owned railway lines. 1338-39. of short weighment.!; at railway 
l'egmlered for manufacture of Motor grain shop. Mn,lokwal. 2560. 

carl'. 1036-37. __ rP fixation of inadequate quotes of 
registered since War, 419 conl wagons for certolnindosLries. 535· 

Control over comlUl.!l"cial act.ivity 1U India. 36. 
of . 1726·27. 

Delhi Electric Supply and 1'1·tlcbion ---
583. 

.N on~ludial1 being ,., up m India. 
222B·29. 

Non-Indian banking m British India.. 
1959. 

Prevent.ion of fictitious obt-aining 
l'aw fUm quotas. 626·29. 

l'w'chu:;mg of ·Delhi Electric Supply and 
Traction . 123-24. 

PCrmitl810n to certaiu Bombay for 
regIstering n. for manufacture of 
radio sets. 2436·37. 

oteps for. safeguarding private investors 
uod :::L.a.l'cholders of Indian against 
collusion of managing agents. 2441. 

'ClJMP AIdE" (.UIENDMENTJ BILL--
Set. "Indian "under "nill(s)". 

COlIll' ARnIENT(~)-
Quc:;lion 1"1:-

Cost. and life of tbil'd class 
InSide uolt.s nnd ca.tches iu 

. 1956. 
. 963. 

Occupa.tion of servants -_ by persons in 
military uuiform. 962·63. 

Railway built. 1757. 
RcservlUg specifically for civilians. 

1954·55. 
Second class -- on tru illS on Lala Musa

l\Ialaltwal line. 2364. 
Undennliness in railway . 393·94. 

CQ}r1'E:XSATION(S)
Question TC-

money t.o inhabitants of villages of 
A.kholia and Cbunaru Ghut.. 2699-. 

-- given to :.\!etlsrs . .Model'll Inuustries 
11bl. 

GrI(' .... ances Tf ,~tc.. of occupiers of 
requisitioned lands nt Kllmbla. 1886. 

·COMI'F..NS,\TORY ALLOWANCE-
See ".Allowance(s)". 

COMPENSA'rOm' ]lUES-
QlIestion J"(!. nOll va~'rn('nt of for 

ovt'l'!itny hy Uaj SlriJipin.s Companies. 
2457. 

. 8/'c also «Duo(s), . 
COMPETJTION(S)-

QUt'stiOl1 TC minimum level of l)l'lCGS for 
agricultural produce nnel pl'otecliion to-
pPl"s:lnhi ngainst international 
595·96. 

CmfPETIT'TJ"V"'F: EXAMINATION_ 
Silf. "Exnminotion(s)". 

Criminal ngainst m~bers 
American force!! in India. 1109. 

01 

COMPULSION-
Question 're illstl'llctions against -. - in 

selling National Savings Certificates. 
1876·77. 

CONCERN(S)- '. 
Question re-

in India manufactul'ing cycles. 2563. 
Cotton textiles and other advised to 

cloae down due to coal shol'tuge. 331~ 
32. 

Public ut.ility hold by llon-lndian 
mterel:lts. :l428·29. 

CO~ CBSSION (S)
QuestIon re-

te collit:ry worker:;. 1806. 
Fill8nClnl to coal concerns. 529-30. 

COlSCBSSIOlSAL GRAINS SUPPLY 
SCHEME-

See "Scheme(s)". 

CONCESSIONAL RATES-
Question re commodities supplied to 

employees Oll NOl"th Western R-ailway 
at . 2175·76. 

CONCLUSION(S)-
Quest.ion re-

aLDuL Bretton Woods Conference 
Resolutions. m. 

--- of the Postal Salary Enquiry Com
milLI'c. 1. 

Tt'ntathe 
277-82. 

CONDl1rENT(S)-

about post-war planning. 

Qut!<:tion Fe non· h .' ist.ration of new firms 
fot' 8UPJlly of powder . 1826. 

CON!D1MElS'T 1'0\\ DERS FACTORY(IES)-
Que:;tion re llyglOue inspect-ion of . 

2423·24. 
CO"'DlTION(S)-

Qucstlon re
Blue,prlnt for 

to oe allowed to 
2438·39. 

for Inwan la.bourers 
go to Bul'lll.a.~ etc:-

-- fOI grant. of wholesale dEll-ler's licence 
for Ruga.r in Bihar. 2421·23. 

-- for sanctioning a fair prica store. 
2~46. 

for submission of appticntions for 
accommodation by new entrants in G'ov
errUnenl f:£'rvice. 27()4..05. 

-- of n(':tfl:1nb; nnder Tstimrardnrs or 
A jmel'·?if t'rwn1:a. 1823·24. 
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In£Ol'Jn,tLion re of employees ill 

printing Ill'eases. 1816. 
Stutly at a.gricultural and industrial -

in Russin.. 1613. 
CONDlTION(S) OF SERVICE--

Question fe , et.c., of oivilian gazetted 
olfiears, Indian Army Ordnance Corps. 
43-44. 

CONb'ERENCE(S)-
Declaration and recommenda:tions at 

twenty-sixth session of the intel'national 
labollr (laid on the table). 1616. 

Motion for adjournment re Governor 
GeueraJ's refusal of permission to dis
cuss l'esolution re delegation to San 
Fl'anciBco . 2179-80. 

Question Te-
Chicago Inte"Clln.tionuJ .Ail' --. 245-46. 
Composition of employers' delegation to 

the tl'ipa;rt-ite (Lubollr) 798. 
-- for disclls"ing policy of import of 

consumel' g:oods. Q62-63. 
-- for fixa.tion of jnte acreage in Benga.l. 

452. 
---'~ of Chief Secretaries of prOVLDces. 

195. 
Te mnnufacture of Fertilisers. 8. 

Conclusions nbout Bretwjl Woods 
resolutions. 2:17. 

Deputations. etc., from Post.a,l 
nnions. 524. 

Gnvt'rnmenf of India delegation at 
Frnnci[ol('o . 1758·60. 

and 

San 

Indian delegation to San Francisco __ 
1955-56. 2556-57, 2559-60. 

Indian representation at San Francisco 
-. 1608. 

Intel'Uational Civil 
rhicago. 389·00. 

a.viation at 

:M'emorandn from repreRentativea of 
rnininQ' int,f'l'ef1ts of Bengal and Biha'): at 
TIhnnbad . 539-46.-

Minllt!'R 01 the accredite-d press corres-
nonrIcntR' . 896·97. 

Move a.t San Francisco -- aga.inst .Asiatic 
immigration into South Africa. 2373·74. 

Nf'xt session of D, N. R. R. A. . 
1812-13. 

Omission to invite ~ .representative of 
"Tndian railway magazineu of Madras 
to n mil way press 525-26. 

Prc);s held. 2517-18. 
l~eclnt Intel'llntional Air --. 10-14. 
Rcsoluliotls of All.Indin Postal. and 

RM.S. . Bombay. 524. 
Sf1r.}tf/td~ aL Cawnpol'e. 2426. 
Ran Fran risco . 1075-76. 

CONFIDl~NTlAL UEPOHTS-
(~uestion 'fC by India a.gency genera1. 

1756. 
CONFIHMATION-

Questioll 'f('.-

NOll- of cel'tn.in rolieving clerks 
1rrll1sfel'l'cd as ticket collectors to Delhi 
Division. 2359·60. 4 

Sllsp"llsion of recruitmcnt and of 
clcl'lifl in PostaJ Department. 2557-58. 

CONCRESS- -
QucRtion T!l-

hnildings seized by Government. 
1958. 

• 
POSLpOIlClllenL of ludia.n Immigl'atiol1 

BiU in the Ar(lcl.'!ctln -
CONGRESS mJ]J,D1NGlS)

Sec "Building(s)". 

2553. 

COl';GRESS COll1MITTEE(S)~ 
QuesHon /'e ban all Provincial 
2686-87. 

-, 

CONGRESS COMMITTEE MEMBERS
Hce "l~tcmbel·(s)". 

CONGRESI::) FLAGS-
• F l)" ,Sec" ling s . 

CONGRESS LEADER(S)
See "Leader(s)". 

CONGRESS WORKING COMMITTEE-
Question re

Health of --
291-93, 

Members 1U detention. 

Health o( members of the 2498-99. 
'Refusal of interview facilit.ies by detained 

memhel's. 670, 672. 
Refl~sal Lo inte.l'View their relatives by 

detained Members. 303. 
Release of niliu!; members. 888·89, 
Transfer of detained members to 

their provinces. 1895. 
Transfer of Members to their 

Provinces. 1076-77. 
CONGRESS WORKING! COMMITTEE 

MEMBER (S)
See "Member(s)". 

CONNAUGHT PLACE--
QuesLion 're-

Arrests lor hoistinf national flag in --, 
1659-1060. 

Ban on chorkha spinning demonstration in 
1659. 

Tall colJected by police. from tongawallas 
at --, New De1hi. 1124-25. 

CONOOR.-
Quostion -re research work itt N utt'itiol\ 

Reseurch La.boratories, . 1177-78. 
OONSEN1~-

Question re finnl nuthority according -
to iRsne of aha res in the case of banks. 
2501-03. 

CO};SQLlDAT.Il:D AIJ,OWANCE-
/ice "Allowance(s)". 

COl\STI'l'UTTONAL DEFECT_ 
Questionre re Military Pensions Rules. 

2298. 
CONSTITUTION AL POSTTIOX-

MOtiOll for adjoUl'runent re misrepresenta
tion of India's bv the Honourable 
Sir Feroze Khan Noon at the Empire 
Can [('renee. 2642. -

CONSTRUCTION(S)
Question Te-

01' reconditioning' of boats removed 
from constJil 31'Cafl. of Bengal under 
'deninl policy', 445. 454. 

Inte-nsive mUital'Y -, of buildings. 
1479-80, 

CONS'rRtTCTTVE WORK-
See <i\Vol'k{f!),'. 

CONSUT/r ATTONIS1-
Motion for anjoDl·tllllent TC del,utation of 

thA HOlne 1'tfember nnd the Home De
parhnenL Rc>crcLarv to London for 
Te l'(",rtlitment to All·India SeI'vice!':. 
o3l1'l-09. 

-, 
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, 
QU(;lStiOll re 

Oll Hytlri 
2438. 

of Lagisint;ive Assembly 
Mission recommendations. 

CONSUAfER(S)
Question 'Te-

Coal supply to petty . 1956. 
Permitg issued in Delhi to consumers of 

cloLh, etc. 1829. 
CONSUMER GOUDS-

MoLion to reuuce demand for "Depart
ment of IndusLlics and Civil Supplies" 
re Failure of conlL'ol permit syst,em and 
supply of ,1312-27, 

Questif.n re-
Uon crl::nce for discussing policy of import 

of . 462-63. 
__ to be imported. 2639. 
SCI'!. also "Goods". 

CONSUMERS INDUSTRY(IES)
See "lnd1.!.stl'y(ies)", 

CONTE!>IPT OF COURT
Question Te l'evision of th'e 

98·99. 

• 

Law. 

CONTRACT(S)
Question 1'6-

Government -- placed with the Imperial 
Chemical Industries. 36, 795. 

Division of for vending of same 
article on Enst Indian Railway. 2:757. 

Policy re catering 00 l'ailwa.ys. 
958·59. • 

Recent proposals 're catering -
Indian Railway. 2372. 

on East 

CONTRACT S,STEM-
Question T6 for engagement of la.bour 

in Delhi factories, :l42~-23. 

CONTRAC1'OR(S)
Question rc-

Muslim in Food Depurtment. 1187. 
Operation of cCl'La-in Government meat 

deh~'tlra~tn."{ [notol'i.es by.. 2632. 
Panels of , Chil:.Lngong district, Bengal 

and Assam Ruilway. 1744. 
Payment:; La £01' silt cleal"aD.ce at 

Cbandrawal and Wazirabad, Delhi. 
2429·30. 

Vend' ._g .Qntracb lo non-pl·ofessiooa.I -
in Allahabad dh'i!;ion, ElloSt.. lndian Rail
way, 17.14-45. 

CONTRIBUThJ); (8)-
Question J'C-

~A."terual ~Hi<Lll's Depal'L.Olent 1.0 Gov-
errunents, etc. 1729. . 

Gratlllty ot' speCial towards PI'OVIdent 
funds for l'llnning stuff. 2164. 

Gl'UW mOl't! Joo<.l given La Madras 
U'ovl'l'llment, 2609-10. 

Govenunent to Ajrnar mnnicipality 
fat· puyment o( ur::al'llass allowance \'0 

staff. 2021. 
Gove.1'IlDlent - to In.dian Labour 

Fed~I'ntjOll. 87-88, 583-84, 2797-98. 
Government to India.n Red Cross 

Society, elc. 1818·l9. 
GoV(~rnment to pro"\Hent funn of 

workeTR in r.ot'dite fadm·y, Aruvankadu. 
724. 

India's --
04. 

to Lea.gue of Nations. 1603· 

CONTlWL(8) • 

Motion to reduce demand £01'-

«Finance tUcpurhnonl" re-
l\eed for eCOHomv and for more stringent. 

of expcJ\ciiLure. 14~30-56. 
"Food Department" re-
Supel vision and of work in provinces. 

1328·35, 1386·87. 
Quef'tion rc-

AdmlnistraLive oYer Post.s and Tele-
graph!> accountants. 2371. 

Comrlaints ag-ainsL Iron and Steel 
254-55. 

-- of Country craft. 300·91 

=
= of Countrycraft traffic. 250-51. 

ovc~r commercial activity in India. of 
Brit,i!lh Ail' companies. 1726-27. 

Emnloyees in certain organizations . 
255. 

Tnst,l'l1ctions to PI'ovinces for -- of a.nimal 
sJall~lJt(,l·. 455. 

ProPosed transfer of 01 India. Supply 
1[i8:::ion in Uni~.ed Stutes of Amenca. 
968·69. . 

Selections for training on North 
Western Railway. 1552-53. 

Timber . 1340-41-
CONTROL PERMI'r SYSTEM-

MoLion to reduce demand for "Depa.rtment. 
of IndusLl'ies and Civil Supplies" 7t 
Failure of and supply of consumer 
goods. 131~27. 

CONTROL PRIGE(S)
See. "Price{s)". 

CONTROLLED PRICE(S)
See "Price(s)". 

CONTROLLED RATES-
Qnestion 1'0 of price of Rice in Dhan~ 

bod Sllb·division. 2235-36. 
CONTROLLER(SJ

Quesli.ion /'e-
Duties of -- on certain railwa.ys. 1555. 
Revision of sca.les of pa.y of on rau' 

ways. 155.,·54. 
CONTROLLER GEJ\TERAL OF CIvIl 

SUPPT,IES-
Que~Lion 1'C missing office files of tne --. 

728-29. 
CONTOLLEH. OF RATIONING-

Question re suspenoions in deputed staff by 
Delhi. 1816·17. 

CONTROLLER{S) 
ACCQUl(TS-

OF SUPPLY 

Question I't~ communal cOoyJosition of staiI 
of tbe OffiCBS. 318. 

CONTROVERSY(1ES)-
Question 'TC-

between Messrs. S. A. Dange and 
A. K. ~[ukerji. 1613. 

linnguagc of All-Iodio. Radio. 891. 

CONVENIENOE(S)-
Quostion 7(! llnifol'm minimum 

politicnl prisoners. 2689. 
CONVEYANCE .\J,T,OWANCE-

See "Al1owancc(s)". 

fo~ 

CONVICT(S)-
Molion foT' ndjol11'nment 1'6 tearing of notice 

of 1'(>'solntion 1'6 Chimur and Ashti -
h~' MI'. LeRailley at Delhi mnnicipa) 
committee meeting. 2757-59. 

• 

, 
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CO:S-YICTION(S)
Qucstion Te-

COHRUPTlON-
• 

of keros.ene oil 
Aliganj. 2622. 

licencees of Wal'i. 
QUl!tltion re

Bradication of 
sen'ant2. 2372. 

!:)teps against --
1725-20. 

amongst l'ailwa] 

Ue.employment of a. 
after 1428. 

COOKED FOOD
See "Food". 

COOJ~Y(ms)-
Queat.ion re-

GOVf.'rnment !Servant 

Low wages of -
Factory. 2.561. 

at AI'a\'ankadu Cordite 

·Training of non-Muslim fitter -
examiners in Bada.rpur District. 

CO-OPERATIVE STORE(S)
See "St-o.re(5}". 

CO-OPERATIVE STORES UNION-
S~e "Union(s)". . 

as train 
1095. 

OO-ORDlNATION
Question re --

1811. 
or medical education •. 

COORO-
Amendmeut to Motor Vehicles Rules 

(laId on tho table). 404. 

COPYHOLDER(S)-
Questionre rure Fe appointment of qualified 

and l'eviaers sa junior readera in 
Gov6mment. of India Presses. 2015·16. 

{)OlWITE ~AUTO!tY-

In railway employee .. 

COST(S)-
Questioll re-

and life of Ra.ilway Engine. 217i. 
and Jife of Railwa.y ",·agon. 2171·72. 
and life of third class compartment. 

195&. 
-- of dehydrated meat, eLc., at certaiD 

Government Factories. 2631-32. 
Fact.ot·ies erect.ed at Government cost, eto. 

1064-65_ 
T ... iability f01' of doubling Be!!.ga1 aad 

Assam Railway Metre.g&uge liulJ!l. 
1111. 

COST ACCOUNT.A.NCY TRAINING
See "Training". 

COTTAGE INDUSTRY(IES)-
8ft' ·'Industry(jes)". 

COTTON
Qucsticlll re-

Ban on production of -- (Mungari, nil 
coconadas) in Andhrll districts. 1427· 
28. -

surpluses stored 
Government. 595. 

up by AmericQJI 

Heavy duty on impol't of borlle by 
Ind'ian manniacturem. 7Q9..'8Ol. 

Question re of COTTON OLOTH
Sct. "CIOtll". illscrirnma,1ilon as regards allowances 

aupervisors and chal'gemen in --, 
Ar.vankadu. 533. COTTON CLOTH DEALERS-

Grant of pension to certain workers of" __ , S"ee "Cloth ·Dealer{a)". 
Aravankadu_ 532. COTTON·GROWEB.(S)-

Inadequacy of quarters fOl' workers in --, QUl'stion re-
Ara.vankQ.du. 533. Grievances of Berar·M:adras . 325-116. 

2027. Low wages- of coolies at Al'avallkadu --. Steps fOl' protection of 

Se~~;o "Factory(ie.)". COTTON MTT~L(Sj-
81'(> "MilJ(s)'·'. 

CORPORAL l' UJ'< lS!1b1l!:NT(S)-
~ •• "l'umshruent(s) " . COTTON TEXTILE(S)-

Question re-
4JORPURATION (8)-

QU88tIOU rt!-
1!.:lectrlc supply 

using coal 2367. 
.Eiecltnc, :;upply -

province. 2635. 

m Madras province 

using co[1.1 in Madl'as 

Extension Of Unite.d Kingdom Commercial 
activities to liberated Burm •. 

450-51. 

CORPS--
Question re-

Defence of India on Bengal 
Assa.m Railway. 257·58. 

Military pnnishment of l'ed~cing "to 
rank for certain . 23()0.01. 

CORRESPONDENOE(S)
'Qu6Rtion re.-

and 

lower 

Business of Mr. Shankar Lai. 2704. 
Facilities for by next of kin with 

Indian pri8'oners of War. 436·37. 
Permission for 'MauIana. Abul Kalam 

A7.n.d's with his publishers. 1104. 
'Rest.ndion on 1'Ii7.P of Jetter paper for 

p.rivate . 820. 

CalcnLta l-fa.rwCll'i Chamber of 
stlltement. fe supplied 
2841·43. 

Commerce'. 
to Bengat 

Ui!lnPPl'o\lal oJ 
SO. 

-- _export policy. 1179· 

SI':e al!lo "TextHe(!;)". 
COTTON TEXTILE CONCERN(S)

Nee "Concern(s)". . 

COTTON TEXTILE FU.ND(S)-
Question T~ Committee for --. 2416·17. 

COTTON TEXTILE MILL(S)
iiee ':Mill(s)". 

COTTCW YARN-
:-See "Yal'n". 

COUNCIL OF STATE-
Demand for grant. 1467. 
Question re reCe.In nomination of a. pertan 

of Kalnt State: to . 2351-53. 

COUNCIL OF STATE DEBATES-
See "Debate(s)". 

COUNTER PROPAGANDA DIRJ:C-
TORATE--

Question Te --. 669. 

• 
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IiOUNTRY(IES)
Question re-

CHOWN-

Export quotas of cotton textiles for 
Motion to reduce supplomeuta.l'Y Demand

for "Emigrat.ion·Extel'llBol" re failure ta 
debn.t, certain holder of office of Profit 
under from continuing as member 
of Leglslatul'c, 2204-17. 

foreign . \ 335-36. 
Indians to be sent to foreign 

tl'aining. 1489-90. 
for 

Licences for imports from Britain and 
other . 1793-94. 

Scholarships to scheduled class students 
for tmuling in foreign 1411. 

COUN1'RY CRAFT
Questioll re Conh'ol of 
See also "Cl'aft(s)". 

COURSE P·IO-

390·91. 

Question '/'e seniority of candidates for 
training in • North Western Ra.il· 
way. 2752. 

Quastionre-
Legisla.tive Assembly Membel's ' <\ccepting 

offices of profit under the . 'ZlfJT, 
Prosecutions £01' offences against propert,. 

of in Delhi Central OrdBane. 
Depot. 2693·94. 

CROWN COLONIES
See "Cotony(ies)" .. 

CULTIVNrION(S)-
Qllestion re restrictions on betel nut -

and oLll'ing in cortain Madras districts. 
1667. COURT(S)-

Motion fOl' adjoUl'nment rlo 
Congress thlgs in Delhi __ 

mlsuse 
205. 

of CULTIVATOR(S)-
Question 1'e excessivG I'equisition of food· 

Qnestion re trave11ing on railway •. 
35. 

COURT(SI MARTIAL-
Question re penalty on Mr. R,hman Ali 

at the at Ch.e1sea. 189. 

COW(S)-
Question 1'('; --, etc .• 
purposes. 2294, 2811. 

killed for military 

CRAFT(S)
Que§tion re-

Control of country tra1l1.e. 250-51. 
Encouragement to country __ 

areas. 1061-62. 
Scheme rl'J Conntrv 

West COMt. 247·50. 

CRIM"IDrSl
Qllcstion re-

cnrgo 

in coastal 

on the 

recristered III Delhi city police 
statiom. 913. 

Tncreal'le of in Delhi. 1891. 
Tnr"rMse in -- in Delhi city. 913, 

CRIMINAL(S)- • 
Question re recl'uitment of for War 

purposes in America. and Ca.nada. 898. -CRIMINAL ASSAULT(S)-
Question re by British Navy men on 

inmates of a 'House in Howrah. 892-
93. 

CRIMTN A L COMPLAINT(S)
See "Complaint(s)", 

CRTMT"AL PROCEDURE (AMEND-
MENTI BILL(S)-

See "Code of "nnder "BiIl{a)". 

CROP(SI-
Question 1'e-

failure in Bijapul.· district. 1819. 
Freezing of standing paddy 

Tnujore distriet. 1428-29. 
lD 

grains £i'om in certa.iu ~di8triCta. 
2430·31. 

CURING- .. 
Question re l'estl'ictiollS 00 betel nat culti~ 

vation and lU certain M&<iloM-
districts. 1667. 

CURRENCY-
Demand fOt' gl'fnt. 1474. 

Demand for excess grant, 212-13. 
Question 1'e iuRa.tion of . 295-96. 

CUSTODY
Question '/'e collection of 

from t.be families of 
while in --. 312. 

CUSTOM(S)-
·Demand for grant. 1466. 

f uueral expell8e6 
deteuu! . dying. 

Demand for supplementary grant 
211I.l3. 

Question 1'e-
TIl-treatment to South Africilu Govel'n

ment Indian Official in connection wit. 
at Bombay. 677-78. 

Passeul!ers' search by staff at Ouehts. 
and other railway stations. 420.22. 

CUSTOMS DEPARTMENT-
Question ?'e obsel'ving Muslim ratio in new 
appointments of . 1891.92. 

CUSTOMS DUTY
and' Question rc exemptions from 

income·tax in respect of British Army. 
American Army, ,tc., in India. 285-88. 

CUSTOMS HOUSE(SI-
Question re non-grant of comnensatory 

House-rent sHawanee to executive staff 
of . 1660·6l. 

CYCLE(S)-
Question 1'e

Concerns tTl 
2563. 

India manufaetnring 

ImPl'llrling IfLr~e import of . 617.18. 
Lenr1~h"'Rse and typawriter~ irnport.etf 

into IndifL. 264. Policy 1'e discouragement to peasants to 
grow commercial and non-food 
596·97. . CV(]LJi]~ MANUFACTURING 

TRV(TlCSI-
INDUB-

CROP YIELD-
Question 1'e over-estima.tion 

under-estima.tion of food 
Districts. 461. 

of -
needs 

and, 
Qne~t~on 1'f' handica.ps, for . Indian __ 

?$I\~ lid. 
in r;YOT.()N~(RI_ 

O'lfl<:t.ion 1'1: -- in MlluritillS. 822. 



• 
D 

D. D. T. 
Quc"tion I'C lllU.lllIfadul·e or 1604. 

DACC,I-
Quest.ion re decomposed .d.tta tn Gov-

ernment godown. 124-25. 
DAFTARY(IE8)-

Qt1est.~oll Fe differentiation as regards 
pension of of certain offices. 1242. 

DAG,I, SETH SHEODASS
Question Fe-

Accl'edited press cOl'l'eh-pOUdellts. 1126-27. 
Eligibilit.y fol' grade '0' unified scale of 

typi!:its in Audit. anQ Accounts Offices. 
1127, 1960. 

Measul'es for 8uppercssion of immoral traffic 
ill Delhi. 1127. 

Proceedings of meetiugf! of press corres
pondents' Advisory Committee. 1127. 

Pt·oviaioll f01' g,A.S. passed clerks of 
Deputy Accountant Genera.l, Posts and 
Teleg;'a.phs, Delhi. 1127, 1960. 

Throwing open DeplIortmep.ta.l examinations 
to typists of Deputy Accountant General, 
Posts and 'felegraphs, Delhi. 1126, 
1960. 

'l'hrowing open grade 'A' unified seale 
examination to lower division clerks of 
Deputy Accountant General, Posts and 
Telegra.phs, Delhi. 1126, 1960. 

DAG.I. SETH SUNDER LALL--
Election of to the standing committee 

for Commerce Department. 2519. 
Election of to the sronding committee 

for Planning and Development Depart
ment. 1965. 

Election of -- to tbe &tanrung Commit
tee for Supply Department. 1900. 

Hindu J\.faf1riage Disabilities Removal Dill
Motion 1,0 !'eIel' to selecn committee. 923-

24. 
DAILY AIJLO\VANCE

See "Allowance{s)·'. 

DAL---
Question Te purchases of 

Government by Mesal'S. 
1191. 

--, etc., for 
Owen Roberts. 

DALAL, DR. SIR RATANJEE DINSRAW-
Election of to the Central Advisory 

Council fo!' Railways. 1620_ 
Election of to the Central Committee 

of the Tubel'culosis Association of India. 
2519. 

Election of to the standing committee 
fop the Department of Education, H"ealth 
and Lands. 2246. 

Hind\l Marriage Disabilities Removal Bill
Motion to refer fa select committee. 361-

62, 928. 
Rcsoluj,ion re. National War Front. 974-75. 

DAI,AL. THE I10NOURAllLE SIll 
ARDESIIIR-
Demand fol' supplemental'Y g&ant in respect 
oT~ 

Post-wa I' Planning 
2258·59. 

and DeVelopment. • 
Scientific and Industria.l Research. 2196. 

India.n Finance BiU-
Motion to eonsiclel'. 1845-49. 

Mot-ioll -rfl-

Election of members Lo the standillg com~ 
mittee for Planning and Development 
Del?ad,ment. 1677, 1678-79. 

1I1ol'lltl 10 reduce demand £01'- " 
"Post'WllI' IJlanning nlld Development rr: 

re!u13ul at' :;upp~iel> for the Department. 
1294, 1295, 1299, 1300, 1303·07, 1308, 

Re~iion rl'. removal of sections 111 to 121 
of the Government, of lndia~ Act, 1935. 
1003·07. 

DALPA'r SINGH, 8ARDAR UAHADUR 
CAPTAIN- C it 

Election of to the Defence -oasu 11.-

t.ivc ConuniLl;ee. 1837.. . 
Election of to the Standtng COJlllmlt.ee 

for Defence Department. 2309. 
Resolution TC. ~ational War Front. 981-

82, 
DAM, MR. ANANGA 1l0HAN.- . 

Election of to the Sta.ndmg Con-umtt.ea 
Tal' Ed nen tion. 2246. . 

Election of to the standing --comnllttee 
for Labom' Department. 1766. . 

Election of to the Btandmg COinIDlttee 
on Emigration .. 15~.. . _ 

Hindu Marriage Dlsabllilaes Rem?val BIU 
Motion to refer to select commIttee. 934-

36. 
India.n Fina.nce Bill-

Motion to consider. 2043, 2044. . 
~{otion for leave to introduce in t.he form 

I'ecommended by the Governor General. 
2110. 

Indian Penal Oode (Amendment) B~ll
Motions to refer to Select Commlttee and 

to Chculatc. 2528-30. 
Mines Maternity Benefit (Amend~ent) Bill

Motion to refel' to Select Commlttee, 2269-
70. 

Motion 're- . 
Election of roem bers to the sl;aniling COnl

miMee for Oommerce Departmen.t. 2182. 
Elect.ion of members to the stn.ndmg com

mittee for Defence Dopartment. 2183. 
Election of membel's -to the standing c~

mittee for Information and Bl'oadcasLUlg 
Department. 1195. . 

Election of members to the standmg com~ 
mittee for Labou1' Depa.rtment. 1618, 
1619. 

ElecLion of members to t.he standing com
mittee on Emigration. 1196, n98. 

1\totion to reduce demand for "Food De
pa.rtment" Fe snpervision and control of 
work in pl'.Oyinces. 1328-30. 1334. 

Question Tfl-

Amalgamation of selections made for poat 
of electrician (grade I) on North Western 
Railway. 735. 

Annual income and expenditure and staff 
of Chakrata. Cantonment Board. 44-46. 

Appointment of certain non-trained ALAs. 
in Delhi higher secondal'Y schooh. 1830-
31. 

Appointment of outside teac.hers 1n Delbi 
schooh;. 1830. • 

.Association of staff of Cenb1l1 Research 
Inst-itute, Kasauli. 807 . 

Ba.d street lighting ill western Q,u'ol Bagh 
Delhi. 2620, I 

Bribery compla.int!'! a.gainst Bomba.y 1ns
pectOI·S of Civil SappJies. .1819~20. 

Oertain e);penditul'e from Chakrata Canton_ 
ment Fund. 46. 

Cel·tain failed students rejoining schools in 
Delhi. 2016. 
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Circular at Board of Higher Seconda.ry 
Education l Delhi, to Schoob wanting to 
start class X under old scheme. 2419-20_ 

Clerical staff of Central Reseo.rch Inlti-
tute, Kasiluli. 806, . 

Clerks and sorting postmen in Oa.}cuL£a. 
post offices. 1758. 

Compensation money to iubaoit.ants of 
villages of Akholin IlnU Chunaru Ghai. 
2699. 

Compensatory hotl.le 
Central Government 
2514-15_ 

rent allowance to 
serv.ants in Delhi. 

Conveyance allowance to Posts and Tele
gmphs staff or Delhi aud New Delhi. 
1758. 

Dearness allowance to Delhi echool teachers. 
1826-26. 

Expenditure Oll and activities of National 
War Front. 315,16. 

Expenditure on Grow More Food Cam
paign. 457-58. 

First alld seeond class berths reserved for 
d.efence services and othel' public from 
Delhi and Lahore Railway Stations. 
737, 1959. 

Gazetted posts open to Poats and Tele
gra.phs Accountants. 2177. 

Grant of convtiyance allowance to cel'liain 
Central Government. servants in Delhi. 
2515·16. 

Grow More Food Campaign. 1035·36. 
Hill allowance rol' staff of Central Research 

Instit.ute, Kasnuli. 807. 
House-rent a.nd winter aUow&nces for staff 

of Central Research Institute Kaeauli. 
807. 

Income and expendiiure of Central Research 
Institute. Kaaauli. 807-08. 

Increase of House rent allowance to certain 
sub~postmasters in Calcutta. 1758. 

Lack of provision for teaching of certain 
subjects in HighsI' Seconda-lIY Schools in 
Delhi. 2418-19. 

J.Jate pUblication of Legislative Assembly 
and Council of State debates (1944 
Automn Seesion). 630-31. 

Leakage of certain papers at appendix II 
examination of Railway Accounts office. 
2178. 

Low pay to t.rained gradua.tes 1n highlll' 
secondary !lchools ill Delhi. 1830. 

National savings fOl'hlight held in Delhi. 
2516-J7, 2811_ 

Ohligatiou on students passing DeHli High 
School Examination in 1943 to join class 
XI in same schoo1. 2419. 

Ovel· ·time pay fot' staff of Central Research 
Institute, Ka!lauli. 806-07. 

Payment of 'Vages Act authocities for 
railway lands witbin Indian State terri
tories. 631. 2808 

Permits isrmed in Delhi to consumers or 
- cloth. etc. 18.29. 
PosLs and Telegraphs Accounta.nts. 2177. 
Preponderance 'of Muslim District Traffic 

Superintendents, etc., on metre gauge 
::ection. Bombay Baroda and Central 
India Railway. 2747-48. 

Pl'eponderance of Muslims in Mechanical 
Branch of Lahore Telephone Exchange .. 
734-35. 

Pl'Oduction and export of chillies. 2433-
34. 

Purchases of commodities for Railw.y 
Clearing Accounts gra.in shop. 2370-71. 

Qualifications and exa.minationi Rrescribed 
for establishment clerks (railways). 539. 

Rates of grey woollen flannels. in AmritllN 
market. 631. 

Recognition to schools in Delhi starting 
classes. under XI year course scheme. 
2418. 

Remedy Lo l'ailway servant. againlt 
infringement of rules by subordinate 
.l'ailway officers. 539. 

Requisite qualifications of principal and 
Higher Secondary Department teacher in 
a School in Delhi. 2016. 

B,estricting Government advertisement. to 
accreditat.ion (A) newapaperi. 912. 

Revision in the division of accredited pre .. 
correspondents. 912. 

Scheme for resettlements of persons evicted 
from homes under Defence of India. 
Rule 75 (a) (1). 35. 

Selection for promotion to aaeistant accounta 
officers in railwa.y .. Accounts Department. 
2359-70. 

Staff punished in Railway Clearing Account. 
office_ 2177-78. 

Steps fol' safeguarding private investor! 
and shal'eholders of Indian compa.nies 
against collusion of managing agenb. 
2441. 

Under weighment of commodiMes supplied 
from Railway Clearing Accounts Office 
grain shop. 2370. 

Question (Supplementary) Tt.-
Expenditure, etc., on Delhi Polytechnic. 

1609. 
Malaria epidemic in Baniyacbung. 1594, 

1595. 
P-roposed visit of Indian industria.Iists toO 

Britain. 1607. 
Sending out students a.broad for training. 

1410. 
DAMODAR CANAL-

Question 7(' and Polavaram project-e. 
118. 

DAMODAR RIVER-
Question Tr -

Bengal. 455. 
h'ausport 

DA ... 'fGE, MR_ S . .'1..-

lor 

Question re confirOY6rsy between 
A. K. Mukerji. 1613. 

DAS, Mil. ll. • 

coal m 

aud 

Banking Companies BilI-
MoLion to refer to Select Committee. 2575-

80, 2590, 2597, 2717, 2725. 
Demand fol' Supplementary Gra.nt for 1945-

46 in respect of "Working Expenses-
Misccllaneou~ Expeuses". 2399. 

Elechion of to the Standing Commit-
tee for Food Department. 2245. 

Election of to the Standing Finance 
Committee. 2184. 

Motion to reduce demand -for
"Railway Board" '1'e-
Financial position of the railways. 689-

9l. 
IndillniSClotion of the higher gra.de!>. 661. 

DAs, PANDIT NILAKANTHA-
Election of to the standing committee 

for Food Department. 2245. 
Election of to the standing commit-

tee on Emigration. 1524. 

----~----------------------------------, 



IIindu Marria.ge Disa.bilities Removal Bil1-
Malian to refer to Select Committee. 352, 

353, 354, 356, 358·61. 937, 938. 
Motion to reduce demand for "Railway 

Board" re-
Non-employment of Odyaa Oil Bengal 

Nagpul' Railway-. 755-56, 757, 758. 
Paucity of Sikhs ill railway services. 762. 

Que!>'tion rp-
romp1aints again~t man,llel' of taking evid

ence by Hindu J.JIl.W Committee. 1034-35. 
Pl'ivilege of making Salt enjoyed by coastal 

yillagel's of Kakatpul' Thana. 1114. 
Resolution /'(' Notional Wal' Fl'ont, 975-

76. 
Technical Pe1'sonnel Pl'otection BiIl

~fotion fo1' leave to introduce. 2843. 

D.I'f'fA. MR. AKHIT, CRANDRA
nanking Companies B-ill-

Motion to refel' l.<l Select Committef.'. 2576, 
2598, 2714·23. 

Election of to the Stltnding Commit-
tee for Education. 2246, 

Rindu Mal'l'iage Disobilities Removal Bill
Motion to reler to Select Committee. 355. 

Iltdian Final1ce Bi lJ-
'Motion to consider. 1787-90. 

Motion for Adjournment re-
'Vithdrawal bv Government of India of 

assurance Ul feed Calcutta, 48, 49, 77· 
78. 

Motion to reduce demand £01'-
"Department of Industries and Ch.-i.l 

Supplies" rc Cloth and yarn 'Position. 
136164, 1372. 

Question re-
Assistance bv Reset·ve Ba.uk oj India to 

sc.heduled and othe~' Danks. 2103-04. 
Examining of working of Reserve Bank of 

Inrlia. 2293. 
Final authority according consent to Illsue 

of shares in the ca.se of ha.nks, 2501-03 
Hyda.l'i mission, 1814-15. 

Pedoll11aoce bv Reserve Bank of India. of 
functions of ~ a Ccntml Bank. 2292·93. 

Requisite qualification of a Bcheduled bank 
under section 42 of t.he Reserve Bank of 
India Act. 22g7~98. 

'Vorking of the Reserve Bank of India. 
2102 03. 

Question (Supplemental'Y) re
Cloth famine in Benga1. 2108. 
Deciding authority -for inclusion or ex

clllsion of scheduled bonks. 250i. 
Joint-stock banks a.pplying for financial 

. assistance of reserve ba.nk of India. 
2504. . 

ResolutiolL rc I'emoval of scctions 111 to 
121 of the Government of India. Act, 
1935. 2463·65. 

DEALER(S)
Question 1'e-

Issuing of permits to different groups of 
__ to import cloth into Delhi. 2443, 

Licensed Salt in Bihar. 1416, 2024. 
M_uslim salt in £ih&l'. 2622. 
nepresentntions on behalf of Barkat Mian, 

wholeflale Sugar in Muzaffarpore. 
1417. 

Suspension of licences of certain cloth 
in Bomhay. 341~42. 

DEARKES8 ALLOW .. ~NCE-
Motion "to ,t'e~luce demand for "Railway 

RonI'd re madequacy of the scale of 
to Railwaymen. '704-19. 

Question re review of questions. 2698. 
SP.P. also "Allowance(s)3;. 

DEATH(S)-
of Mr. K. S. Gupta III the House_ 

1056. 
EXP1'ssl;ions of regret on the of Ml:'. 

K. S. G"pt.. 10.57·59. 
ExpressiOlls of regret on the of Mr_ 

Umar ~\ly Shah and M1'. Khedan Lal. 
47-48. 

Question 7(;,-
Death of Jagabandu Sen of Mainand& 

village due to Gun shot wowld by 
American soldier. 2290-91. 

- - of women workers III mines. 620-21. ' 
Sentence!> or- transportation, etc .. 

under Defence of India. Act and Rnles. 
275. 

OIJ:ATH DUTIES BILJ~ 
See "Bill(s)". 

DE,I'fR PEKSION(S)-
See. "Pens:on(s)". 

DEBATE(S)-
QUcstiOIlN'-

J .... ate publication of L~gisll\ti"e Assembly 
a.nd Council of Sta.te (1944 Autumn 
Session). 630·3l. 

Repo:rts of certain I'adio -- on Iudia In 
Amedea. 1485·86. . 

Supply of Legislative Assemhly t". 
• Leehl.ln.tive Assembly Members 111 jail. 

1252·53. 
Supply of Legislature 

press correspondents 
896. 

to accrcditlld 
and newspapet'8. 

DECISION(S)-
Questionre Legislative Assembly'S re 

demand for grant of Planning and 
Development Department. 2-685-86. 

DECJ.ARATION(S)-
a,nct .l':commendations at twenty-sirlll 

session of t.he Interna.tional Labour Con· 
ference (laid on the table). 1616. 

-- d~T'ecting certain Budget heads of ex
pundlture open to discussion by th9 

• Legislative Assembly. 347. 
Question rc Te selection posts in Gov-

ernment of India. Secretariat. 2093. 
DECL.IltATION(S) OF EXEMP'fION

undel' .the Registl'Rtion of FOl'signer,9 
Act (laid on the table). 49-50, 1498-99. ' 

DEFEC1'(S)-
Quesbion 1'e com.-tituHonal 

pensions rules. 681. 
re military 

DEFENCE CONSULTA'fIVECOMMIT
'fEE-

Election of Members to the --. 1-600-23, 
1837. 

DEFENCE DEPARTMENT-
Elec.tion of m~m.bel's t-o the standing com· 

m-I.ttee fol' C 1\'11 Defence Brandl Ot . 
1198·1201, 1430. 

Electioll of memhers to the Standing Com-
mittee for . 2182-84, 2309. 

Que.stion Tt'-

Oommuna.l compos.ition of staff 
undel' . 1124 . 

• 
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Harsh treatment, as l'egards leave meted 
out to staff in Amendment SecLion of 
-. 210406. 

Revenue of Telegraph Department coming 
from . 1064. --DEFENCE DEPARTMENT PERSONNEL--

Question '71'- on recruiting aotivity. 
1874·75. 

DEFENCE DRIVE-
Question re forcible realisation of fnon~y 

fo!' from certain persons 10 
Nn.inital. 1243, 2809. 

DEFENCE FORCES
Question rc-

Indian officers recruited to Indian 
1282·83. 

Officers recruited for . 2078-79. 
DEFENCE LOAN PUBLICITY-

Question re expenditure on . 2806·07. 

DEFENCE OF INDIA ACT
Bee "Aot(s)". 

DEFENCE OF INDIA CORPS
See "Corp(s)". 

DEFENCE OF INDIA RULES
Bee "RuIe(s)". 

DEFENCE SAVINGS DRIVE-
Question re instructions r€ collections for 
-. 2289-90. 

DEFENCE SERVICES-
Question re first and second class berths 

reserved for and other public from 
Delhi and Lahore Railway Stations. 
737, 1959. • 

DEFICIT DISTRICTS-
See "Diatrict(s)". 

DEHRA EXPRESS-
Question 7t! oULl·a.ge committed on an 

Indian lady by a soldier in . 1894. 
DEHRI·ON·SONE-

Quest-ioll 1'1' proposal for cllangillg name of 
railway sta.tion. 956·57. 1062. 

DEHYDRATED MEAT- . 
See "Meat" 

DEHYDRATING FACTORIES
See IIFactory{ies)!I. 

DEHYDRATION FACTORY_ 
Q~;~Lion r.e meat at Nowshel'a. 446-

f.i(~f> also "Factory(ies)". 
DELAY(S)_ 

Question. re by railways in settlement 

DELE
oaf Clallns of ti-aeling public. 538. 
. ATION(S)-

MotIon fO.r adjonrnment Tt-

Composit.ion of the Indian to San 
. Francisco C'onfel'encl.'. 1359.61. 

Gov.ernol' GeJleral'~ l'dusal of permission to 
rl18CllS~ i'eJjolutJOIl re to San 
F !,RnC18CO ConfeJ'ence. 2179-80, 

QllestlOtl re-
COnlJ;losW.Oll of employees' to the 

Tl'lpal't:.Jt~ (L!'l'boul') Conferences. 798. 
-- r~)l' discusalllp: liquidation of India's 

sterling balances. 907-08. 
-- to England fol' discussing liquidation 

of s~el'ling resources. 2683.84. 
GO\'el'lUnent of India at San 

FraJ1eisco Confel'ence. 1758.6G. 
Indian to San Francisco Conference. 

1955·56, 2556·57, 2559.60. 
Industrial to Australia. 795. 

DELHI-
.Qemanu [01' Grant. 1475. 
Demand for supplementary grant. 2260. 

Motion IOl' adjournment rc-
Erection of wall round a. Mosque in Ka.rol 

Bagh, . 1836·37. 
){isuse of Cangl'ess flags in Courts. 

205. 
Teal'illg of notice of resolution TO Chimut 

and Ashti convicts by Mr. I.e Bailles: at 
Municipal Committee meetmg. 

2757·59. 

Violation by Government of terms of -
Railwav stahion lIindn refreshment room 
catering contract. 346. 

Question re-
Applications £01' k,7WB M~QfJ tattles from 

occupants of Government quarters In 

-- and New Delhi. 2449, 
AppointmoDt. of agent for purohasing 

cotton cloT.h from Bombay and Ahmeda-
bad fo/ . 1615. 

Appointment of certain non· trained l\LAs. 
in higher secondary schools. 1830. 
31-

Appointment of outside teachers in 
. schools. 1830. 
Arra.ngements for reservation of acoom

modaLion a.t Railwa.y station for 
members of Centra.l Leg-islatures at ter
mination of session. 2752. 

Avera.ge wage of women in -- factories. 
1424·25. 

Ba.d condition of Timarpur quarters, __ 
2630·31. 

Rad street 1ight.ing in west'ern QaroJ Ba.gb, 
-. 2620. 

Ban on entry of Messrs. M. C. Pant a.nd 
&hnnti SWat·up inLo cloth mms area. 
2690. 

Ra.n on retail snJ~ of ice by pan soda 
and slwl"bat. efltablishments. 2803. 

Bulk l)ermits issned to Hindustani 
Mercantile Associa.tion. 1614-15. 

,pancellation of licences of certa.in cloth 
dealers of . 2446. 

Caretakers in and Simla. 2637. 
Certain failed students rejoining schools 

in .' . 2016. 
Certain order of Rationing Controller, 

805·06, 1613, 2802·03. 
Circular .of Board of Higher Secondary 

Educahon, ,t.o Schools wanting to 
start. class X under old flcheme. 2419-20. 

Compensatory house rent allowance to 
Central GoyelTlment aervants 'in __ 
2514·15 . 

C~ntl'act system, fol' engagement of labour 
Ul , factories. 1422-23. 

Conveyance allowance to Posts and Tele-
graphs Rlaff of Rnel New Delhi. 
1758. 

Co~opel'ative stores in distl!ihuting 
food rations. 2446. 

Ol'imes l'egist.el'ed Hl cit.y police 
s!,ntiolls. '913. 

Dea.rness allowanCE! to school teachers. 
1825·25. 

-- detentls and political prisoners in 
Fel'ozepUl' Jail. 1234. 

Deposits from bakeries. 2803-4. 
D~sil'abi1ity of monthly rationing system 

In . 1830. 



(;overnment Pl'0lll1SC to supply mill-made 
fiU!pl' to members of sweets and milk 
union, --, on cel'la.in condit.ion. ~ 

Granl of com:eyance allowance to. certam 
central Goyernment. servants III 

1'.515-16. 
Hea.lth or MI'. Pl'emjas Ra.i of 1119. 
High cost Ot dehydl'a.ted mea.t at Govern-

ment, fact.ory, . 2-632. 
'High prices of 11'uiL!J etc., sold at 

rnilway Atation. 73'1. 
Highet. rank I.M.S. Ilnd R.A.M.C. officers 

in General Headquarters, . 2505-06. 
Higher size of ration in . 2237-qB. 
Housing of the office of Deput.y Account

ant Genera.l, Posts and Telegl'aphs. --
194. 

Inadequacy of fuel shops in Tim:irpUl'1 
--. 1829-30. 

Increase in crimes in city. 913. 
Increase of crime in . 1891. 
Introduction of English medium in Higb~r 

Secondary Classes in 815. 
Istluing of permits to different groups of 

dealers to import cloth into 2443. 
J 80ils in . 2687-88. • 
Lack of provision tor teaching of certain 

p,ubjects in Higher Secondary Schools in 
2418·19. 

I~Rcl{ of aLl'eet lighting in Western exten-
sion area., Karol Bagh, . 1828·29. 

Licences under cotton claW dea.lers' 
licencing ol·der. 1616. 

List of approved candidates fOl' temporary 
clerks in post offices in . 2564-65. 

Local Allowa.nce of Railway inferior Staff a' . 2167. 
Low pa.y to tra.ined gradua.tes in higher 

seconda:ry schools in . 1830. 
Maltreatment of infe1'ior ra.ilway servants 

by railway police. 42-43. 
Measures f01' eradication of black market 

in 2019. 

--and 

starting 
scheme. 

remuneration of cloth cem.tnission 
of . 2443-44. 
of electric connections 1n --

Administrative Officer 
and Civil Supplies~ 
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Requisite qualificalions of principal and 
Higher St'condal',v Department. teacbel' 
in It Rehoo1 ill . 2016. 

Resel'\'at ion of herths at -- l'ailway 
i1t~ltioll by Central Legislative Assembly 
~'\ (embcl'~. 957-58. 

Restl'ictiolll' all security prisoners released 
from 01' Ajmer: 904. . 

Reverting deputed Rlaff in Rntioning 
office. 1817. 

Rm'lh at bookillt! wiluio',,"s at Cinema 
11 OU5el:'. 1890-91. 

Sc..'ll'city of rlM,/;ft. in cloth market. 
1601·02. 

Seizin~ of aCCOllnt hook~ (If mel'chants by 
the 'enfol'cement officers, . 1615. 

SJackne",~ ill police patrols ill . 1126. 
Staff of the officI.' of Dil'ect01', Oivil 

Supplies, . 2020. 
Suppl~' of soH ('oke £ot' pl'eparing hot. baths 

14t. -- Rnilway "tfltion waiting \'ooms. 
1752. 

Supply of woollen clothes ill non-rationed 
areas of province, 622. 

SU8pm18ionR in deput.ed staff hy Controller 
oE R.utioning ,1816·17. 

Svllnhus for ~ecolldarv Cla~es ill --. 
. 815. . 

Throwing OP{>l1 '.:\' ullified acale examination 
to lowel' di"jsion clerks of Deputy Ac· 
I'onntant General, Posts and Telegraphs, 
--. 1126, 1960. 

Thl'owing open Departmental examinations 
to typil!lls of Deputy Acrollntaut General, 
Posts and Telegrnphs, . 1126, 1960. 

Treat.ment to Mr .. \sn£ Ali at RaH· 
way alation on wnv to Punjab. 2707·OS. 

Upl,ecp of mOliuments. 1413. 
Women wOl'ker~ in I hl'end ball faclodes in 
--. 463. 1958. 

"'(al'll quof,a to 
1423·24. 

Lhl'l'ad ball fA.ctories. 

DELH[ C,\l,TONMEK'I'-
, Quetltioll rr allotment of agricultural lan1 

ill . 42. 
DELHI C'APl'l'AT. OU'l'LAY

Demand for GI'ant. 1475. 
Demand [01' !mpplementary 'tranL 2261-

62. 

DELHI DrnSJON
Quel>tion f('-

Dismisija h; hv Divisional l\f echnnical Officsr 
II of . ~ol'th "lestem Railway. 

251. I 
Non-confirmation of cert;ain l'elieving clerkll 

tl'ansferl'ed n!< ti{'kd collectors to . 
2359·60. 

DELH! ELECTRH' RUPPLY AND TRAC· 
TION COMPANY-

Q,l)eFtion r('-
--. 583. 
Purchasing r.)j' 123·24. 

DELHl JOlNT \\,\TEn AND SElVAGE 
BOA RO (AMENDMENT) BILL-

':;(,p "Bill(s)". 
DELHI MUNICIPALIT¥-
_ Question I"f nomina.tion of Indian Christian 

to ,etc. 1013·14. 
DELH! M USL 111 \V AKFS (AilfElIDMEN'f) 
BILL-

Sef'. "Bill{s)". 

----------------. 
DELHI PROVINUE

Quest.ion Te;-
CaJ:;cs of oheating, t.heft. etc., rcgi .. tered In:.. 

pollce stat.ions in . 1125·26. 
Cloth bales imported into . 2443 .. 
Cloth quota. for . 2442-43. 
Educational institutions for women ilr 
--. 791·93. 

Juvenile delinquents and destitutes m 
--. 676. J 959. 

Pl'osecutiol1~ in under Ordinance No. 
XXXV of 1943. 2303, 2804. 

Pl'Ovinciui officials transferred to l'ationUI& 
and civil lIupplies offices in . 2449. 

""'omen workers in miUR and factories of 
463, 1958. 

DELHI PROVINC~; CO.OPERATIVE 
STORES UNION-

Questioll I"f' licence for distribution ef 
cloth, etc., to 2445·46. 

DELHI RADIO S'£ATION-
Question ?'e lunch time English recorded· 
_ music from " 1663-64. 

DELH! RENT CONTROL ORDINANCE-
8er "Ordinance(s)·'. 

DELHI RESTRICTION OF (ISlER OF [,ANI>' 
(AMENDMENT) BILL-

S" "Bill(e)". 
DE[oHI·SHAHD,~RA

Question u-
Bad sanitation of Illunicipality. 40. 
Sugar and glll· imports and exports of 
--. 40. 

DELHI SIKH GURDWARAS .IND RELI· 
GIOUS ENDOWMENTS RILL-

SP.6 "Bill(s)". 
DELINQUENT(S)-

.Question ?'c juveuile and de!lt.itutell Lao 
Delhi pl'o~ince. 676, 1959. 

DEMANDS FOll. EXf'ESS GRANTS IN 
HESPECT OF-

Appropl'jution to Reserve. 219. 
"Botanical SUl'vey, 211. 
Capital outlay on lndian PostR sud Tele· 

gra.ph!> Department. (Not chllrged to 
Revenue). 21920. 

Census. 212. 
Ciyil Defence Depllrtment. 208·09. 
Civil Velel'in'Il'Y !\en·ice!l. 211·12. 
Currency. 212·13. 
Department of Indinns Oversells. 209. 
Fitmnce Department. 209·10. 
Indian PO!lts and 'J'elegraphR Department. 

214·17. 
·Illt-cl.'est Chal'ge!l. 218. 
Interest-free Advances. 222·24. 
Ja.ils and Convicli Settlemenh. 210. 
Legislative Department. 209. 
Lighthollses lind J .. ightships. 210. 
~f eteol'ology. 211. 
MiHcellnncous Expenditure, 217. 
Panth Piploda. 214. 
Payments to Indian S'taleR Rnd Compttni83; 

217. 
Public Health. 211. 
Repayment to Depreciation. Resen'e Fund. 

218·19. 
Scient-ific lind Industrial research. 212. 
SLol'cS and Workshop expenuitul'e (Not 

chal'ged to Revenue). 220·2l. 
Taxes OIl Inr-ome including CorporabioR 

tax. 208. 

, 
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Working ExpellsPR-Expenses of General 
D~pal'lmen~s. 217·18 

Working Expenses-Expenses of Traffic 
Departmellt. 217. 

DE1U "W(S) FOR ClR.\NT(S)
Question -rc-

Ll'gislntiYe ASHcmbIY'H decif;ion T(:> of 
PI(\nllin~ and Development Department. 
2685-86_ 

Le1!;islAtive Assembly's rejection of-
lor iuformatioa and Broadcasting De
ll(ll'tment. 2684. 

DEMAND(S) FOR f1RAK'l'(S)-GENERAL 
BUDGE'l'-
.\clministra.t.iQII 01 .itlst.iee. 1470. 
Agricultural Mal·keUng. 1471. 
Agdculture. 147l. 
Ajmer·Menval'a. 1476. 
Archaeology. 1471. 
.Audit. 1470. 
A via Lion. 1472. 
Botanical SUl'vey. 1470. 
Bl'Oadcn~ting. 1472. 
Ga.pita.l Ootlay 011 fil'oadcasting met from 

Rs'\·enue. 1472. 
Capitnl outlay on Civil ayjation met from 

re'\"enlle. 1472. 
Census. 1473. 
Central ROllwl of Reveuue. _ 1469. 
Central Rxcise duties. 1466. 
Central Rond Fund. 1474. 
Ch·n Defence. 1475. 
Ci v i I Vet (,l'inRl'Y Services. 1472. 
Ci,-:i1 \Yorks. i474. 
Commerce Depa.l·tment. 1469. 
Commel'<:ial Intclligl-'1lce and Statistics. 

1473_ 
Commuled Value of Pensions. 1476. 
Coullcil ot State. 1467. 
Currency. 1474. 
Cl1stom~. 1466. 
Delhi. 1475_ 
Delhi Capital Outla.y. 1475. 
Departmont or Commonwea.lth Relatious. 

1469. 
Department of Educa.tion, Health and 

Lllllds. 1468. 
Department of Industries 

Buppl; .. _ 1312-27. 1361-82, 
Department of Information 

casting. 1467·68. 

and 
1467_ 
and 

Civil 

.Broad· 

Department of Lahour. 1395-98. 1456·66, 
1469. 

Department of Posts and .\.ir. 1469. 
Edllcation. 1471. 
Emigration-External. 1472·73. 
Emigration-Internal 1472. 
Executive Council. 1254-90, 1467. 
Finance Depa1'1ll1ellL 1430·56. 1469. 

• 

Food Depal'tment. 1327·35, 1386·87. 1469. 
Forests. 1466. 
GeologtcR.l SUl'v:ey. 138286, 1470. 
Home Department. 1387-95. 1467. 
ImpGrio.\ Council of Agl'iclllllll'a.l -:Research. 

1471. 
Imperial Dairy Depal'~mel1t. 1474. 
India Office ancl High COlmnissionel"s 

Establishment.- Clhal'ges. 1469. 
Inuinn PosLs nnd Telegrapbs Department 

(including working expE'nses). 1467. 
Indian Posts. and Telegrnph;, (Not lIlet 

from Revenue). 1475. 
Indian Posts Bnd' Tele,grap-hs-Stol'eE. Sus.· 

pense (Not met from Revenue), 1475. 

Iudustl'y(ies). 1472. 
JnLere$l-FJ'ee .\dvullces, 1476. 
Intel'est on Dl"bt and other Obligatioll~ and 

l'eduction or avoida.nce of Debt. 1467. 
Irrigation) Navigation, Embankment. an<i 

Dl'ainnge Works . 1467. 
.Jails and COI1\'-ict Settlements. 1470. 
.Joint S'lock Companies. 1474. 
Legh,lativc Ass.embly and Legislative 

Assembly Department. 1467. 
Legislative Department. 1468. , 
Lighthollsell and Lightships. 1470. 
Loan!; and ~\dv:ances hearing Intereilt 

1476_ 
Menical Sel'vices. 1471. 
Meteol'Ology. 147l. 
·1\Iines. 1471. 
Mints. 1474. 
MiRcellartf'ol1s. 1474. 
l\>fiscelllUleou s. • \.d j usLm enta 

('entml and Provinci.al 
1475_ 

between tl1& 
Government,., 

)[iscelinneOllt; Departments. 1474. 
OpimD. 1466. 
OthCI' Scientific Departments. 1471. 
Panth Piploda. 1475. 
Pavn\ent t.o other Governments, ~~part 

n;ellt~, etc., on account of the admlDlstra· 
Han of agency sul'jects and management 
of Tl'eaRUl'ies. 1467. 

Police. 1470. 
porb and Pilotage. 1470. 
post.war Planning and Development-

1291-1311, 1470_ 
Pro\Tincial Excise. 1466. 
Public Heoith. ]471. 
SalL_ 1466_ 
Sc:enti fit' a.1It! Industrial Rei:learch. 1472: 
Stamps. 1466. 
Stntionelj" lLud PI·iubing. 1474. 
Superannuation Allowances and Pensions._ 

1474_ 
Smvey of [udin.. 1470. 
Taxes on Income including Corpol'atioIl 

Tax. 1466. 
Wal: Transpol'~ Depart.ment. 1469. 
Zonlogical Survey. 1470. . 

DEMAND(8) FOR GRANT(S)-fi!Ol'lON(S) 
FOR REDUCTION-GENER_'L BUDGET-

"Department. of T ndusb'ies and Civil 
Supplies" "Te-
Cloth and Yarn Position. 1361·82. 
Failure of contl'ol permit system and' 

supply of consumer goods. 13"12·27. 
'!Departmenl of Laham· re-

Labom Policy of ~o\'ernment of Iudia. . 
1395-98, 1456-62_ 

Xeed for immediate ~e·imposition· uf ban 
on employment of women unde-cgrouniL 
in mineR. 1462·66. 

"Executi\'e Council" re-
No confidence in thp Government. 1254·90. 

"Finance Dep<trtment" 'l'C-
Need fo1' economy nu.d for more stl'ingent 

contl'ol of expenditUl'c. 1430-56. 
"li'ood Depa.·tment." ~',e-

Supervision nnd control of work 111 pro· 
,·inces. 1328·35, 1386-87. 

"Geological Survey" re-
Govel'nment Policy re minel':tl l'e"ources 

01 rnd;.. 138286. 
"Home Department" re-

Pancity of Scheduled Castes in Govern~
merit of India Services. 1387·95. 
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{'Post,wa.r Planuing and De"elopment" re
Refusal of ::;uppiies for the Department. 

1291·1311. 

DE:IL\.:\DIS FUR S{jl'l'LE~!E:\TABY 
GRA:\TI")-GE:\ER"\L BUDGET-

Admmi"tratiolJ 01 .Tustil-e. 2147. 
.\.gricuiture. 2188--91. 

Scieulific and Industrial Research. 2195-
97. 

Stamp". 2116·17. 
StatIOner\" and Printing. 2219·21. 
SupemUlluation .\llowance~ and Pemuons. 

2219. 
....\1,., t'\' of Jndla. '185·86. 
ra~~~ on In mw includin~ (olporation 

Tax. 2115·16. ~\gri("ultuml )larketiug. 2192·93. 
~-\jmer·)len\'arn. 2260. 
Archaeology. 2186·87 
.\udit. 2147. 
Broadcast iug. 2197·2204 
Census. 22:18. 

DE~LI. ·D(8) FOR SUPPLDfE .. LillY 
GRA:\T S -)[lITIn.· S, FOR REDDC
TIO:\ GE:\ER.IL RPlJGET-

CentroI Hoard of HeYellUe.. 2146. 
Cenhal Exci;<(> Dutl(>!o. 2113·15. 
Civil DeJence. 2260. 

• . 'Departml'nt of [n.iu. 'rie ... an I 
:-:;lIppJie~ r 
XI'\\" Organization Scheme. 21~29. 

'Emiglalion-Extel1lal" rt:-

Civil 

Failure to dellar certain HoldeI' of office 
of Profit under ("rown from continuing 
as member of Legislature. 2204·17. 

Ciyil \~ eterillar\' Eien-ice$. 2193·94. 
Commerce Department. 2135-38. 
'Commerciul Intelli~('nc(l and Sta.tistics. 

22lB. DE1LI:\D(S) FOR GRANT(S)-RAILWAY 
·CusLom'l. 2111-13. 
Delhi. 2260. 
Delhi Capital outlay. 2261-62. 
Department of COIiulIOllwealth Helntiolls. 

213!. 
Department of Eduoation. Health and 

La ndl<. 2130·3l. 
Deparlmt'nt of Illduf;trips and Civil 

Supplies. 2121-29. 
Department of Information and BroadCa!!t-

ing. 2129·30. 
Deportment of Lahour. 2138-4l. 
Department of Posts and Air. 2141. 
Emigl'ation-Ext-erna.l . 2204·17. 
Emigra.tion-Internal. 2204. 
Finance Department. 2131·35. 
Food Department. 2141·46. 
Grants-in·aid to PI'Q,~illcia.1 Governments. 

2250·5!' 
'Home Department. 2121. 
~~1~9k. Council of -\griculturaI Research. 

India qilice iiud Hi~h Commi"sioner's 
.E.:.tabluhment Charges. 21.47 

Indian P(l5t~ and Telecnnh;:: Deru:.rtment 2117·20 . ,.- . 
Indu.stries. 2lg.H~5_ 
In~5. -Free Ad, .. an~ 2262-63. 
lrngauon. . -ari~t.ion. Embankment and 

Draina..,e Work;: 2117. 
J~o<; an. ('"on·ct. tlemen s. 2l48. 
1..eglSla lYe Assembly and L~latin 

:\ssemh1v Depart en "Iro 
Ll~hthou~ Ilnd L'gbt .. Jlips. 2185. 
Lo3n" and \d- '--' . 2263-65. _. 't,. L~.a"nc ;nteres!. 

)fetli '1')1 SeIT!ce~. 2187 .. 88 
)fint6. 2219. . 
)Il!>Cellaneou!'i. 2222-2.3, 2246.50. 
lIfiscellaneou~ adjustments hetween the 
~~~al and Provincial Governments. 

Mi"cellaneoDs Departments. 2219. 
Fauth Piplodu. 2260. 
Payments to other Goyel"llments. Depart .. 

menls. etc .. on account of the administra .. 
tion of agency subject,/; and management 
of treaaul'ies. 2147. 

Police. 2148, 21B4·85. 
PO\·ts and Pilotage. 2148·49. 
Post-war Planning anci Dev.elopment .. 

2251·59. 
Public Health . 2188. 

BUDGET-
~\pP1"OPI·illt.ion tc) Resen·e. 785. 
.\udil. 784. 
Iuterest charges. 785. 
MiRcellanoous Expenditure. 784. 
:\" ew Con!itruct.ion. 786. 
OPl'1l Lines Work!;!. 786. 
Payment to fnrliall Statc'''' amI Companies. 

7B4. 
Railwav 

747·B4. 
BORrd. 575 82, 632·66. 683·719, 

Withdrawal fl'OlD Reserve. 786. 
Working Expells(>!to-Appropriatioll to 

Depreciation Fund. 786. . 
Working EXIlf'lIses-Expense8 of EleetTlcal 

nf'partment. 785. 
Workin~ Expenses-Expenses of General 

Dt'partment!'. 785. 
Working Expenses-Expense..; of Tl'sffic 

Department. 785. . 
',orkinc Expen8e~-)talUtenance and 

~'upply of Locomoth+e P.ower. 784. 
"ork-ing Expenses---){lUntmance and 
WorklD~ of Ferry Steamen and 
HarbouI'S. 785. 

Workinj:! Expeo.:' .s-:-)[aiutenance 1)1 cam
,:e and "3.:nn !jtock. 784. 

W :.nng Exp ses- 'Y a. 
\ ria 784. 

f Strnc-

\"\ kin· EXDEmes-- I scell: ll2Oll$ 
pen..."'-eI5. 544-75, 785. 

Ex· 

DEY\.·D" F,)Jl nR.~· r S -YOTIO.· 5) 
FOR REDUCTIO.·-RAIT.WAY BUDGET-

'R ilwa~ Board r-
IleslralJllity of judu.' 'a1 Ilqnirie:: into rail

WDo\' a\cident, il1\''Olnng loss oi human 
life. m·8.) 

Filnn -jill Po!<ition of the railw:1Ys. 684-
704. 

Hours uf work for railway stafi. 747-55. 
IlladeqtH1C'Y of the licale of dearnf'!!s allow

ollce La Railwaymen. 704·19. 
Incon\'cniencclt 1,0 third c1n~s passenger!. 

632·60. 
Inc1hwh:niioll of lhe highel' grades. 660-

66. -
Bengal Non·emplormenl of Oriyas on 

Nagpur Railway_ 755·58. 
Pnucib' of Muslims iu ra.ilwa.y servicell. 

575·82. • 
Paucity of Sikhs in railway fl8rvicefl. 759-

66. 
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Post-war policy rc ownership and manage
menl of steam \'esseis plying in Indian 
waters. 765 77. 

"Yorking E::qJense.~-~1i::cenaneous Ex-
pense::" re-
ReiD!'nl to grant fnnds to run Motor 

Iarrie::.. 549-75. 
DE1LL'W(S) FOR SUPPLEMEXTARY 

,mAo 'TISI-R.\ILWA1 BUDGET
_\udit. 824·26. 
)li~cellaneous Expenditure. 826-27. 
iJpen Line "-orks. 857-59. 
PflvmenLs to Iodian Slates ant! Companies. 

BZ7. 
Railwa.v Board. 822·24. 
""it.hdrawal from Resen'e. 851.51':" 
Working Expenses-Expenses of Electrical 

Depnt'tment. 850·51. 
\Yorking Expenst!:;-Expenses of G'eneral 

Departments. 849-50. 
'Vorking Expenses-Expenses of Traffic 

Department. 848-49. 
"'orking Expenses-maintenance and 

Supply of Locomotive Power. 835·44. 
'Working Expenses-Ma.intenance and 

Working of Ferry Steamers and 
Harbours. 848. 

Wo:rking Expenses-Maintenance of Car
riage alld Wagon ~tock. 844-48, 

'Working Expenses-Maintenance of Struc· 
tural WOl'ks. 8Z7·3,5, 

DE~lAKD FOR SUPPLEMENTARY GRANT 
FOR 1945·q6-RAILWAY BUDGET-

\Vorking Expenses-Miscella.neous "Ex-
penses. 2388-2411, 2812-37. 

DE:\LIL POLIOY-
Quul>lion re expenditure on in Bengal 

lIOS. 
er also ·Policy{iefl}'· 

DEP .\RT)IE:-IT(S)
Ql1t:.stion rr-

C'<lmrnunal lomposition of cerlain staff in 
under the Leader of the Honse. 

1039. 
Determmat:on of ~Iliorit\-" of staff in Home 

and othe" 1116 is. 
deqnate :-epr entation of Sikhs in 

nnder the Honourable )Iem"ber for C-om. 
me "e and Industri~ and Ciril Supplies. 
3::/) 

In tequate Repre;wmtation oi Sikbs in the 
under the Honourable )[en'!.ber for' 

I format.i n ami 319. 1 
Inadequate of in t1Je 

under the the Law 
.lember. 330·31. 

_-cow in Central Secretariat. 668-69. 
DEP "'RT~!EXT OF (,O~IMOXWR"LTH 

REL.'TIOXS--
Demand for grant . 1469. 
Dema.nd fol' f'.upplernentnrv grant. 2131. 

DEP.mTMENT OF . EDUCATION, 
HEALTH AND LANDS-

Demnnd fOI' grant. 1468. 
Dem~nd fol' supplemcntal'Y grant. 2130-31. 
ElectIon of memhel's fo the stunding com-

mit.tee fol' the . 2246. 
Set' also "Education. Healtb and Lands, 

Depa.rtment'· . 
DEPARTMENT OF INDIANS OVERSEAS-

Dema.nd foJ' excess grants in respect of 
209. 

• 

DEP.AHTMEKT OF INDUSTRIES AND 
CI'"IL SUP PLIES--

Demand for grant. 1312·21, 1361-82, 
1q67. • 

Demand f01" suPlllementary grant. 21ID. 
29. 

~lotion to reduce demand fol''' "re
Cloth and varn po~tion. 1361~82, 
Failure of ~ control permit syst.em. and 

supply of consumer goods. 1312-27. 
~Jolion to reduce demand for supp~en· 

tary grant for" "re Xew OrgaulZ8-
tion 5:cbeme. 2123--29. 

.'-iee also "Inuu,:tries and 
Department" . 

CiviJ Supplies 

DEPARTMEXT OF IKFORMATTOK AND 
BROADCASTING-

Demand for grant. 1467-68. 
Demand for ,iUpplcUlenlary grant. 2129· 

30. 
DEP illTMENT OF L.illOUR-

Demand {or Grant. 1395-98, 1456·66, 
lQ69. 

Demand for supplementary grant. 2138· 
Ql. , 

~'Iotion to I·educe demand for" 're-
I~ahour policy of Government of India. 

1395·98, 1456·62. . .. 
)leed for immediate re-unposltlOD at ban 

Oil employment of women underground 
in mines. 1462-66 . 

DEPARTMENT OF POSTS AND AIR
Demand for grant. 1469. 
Demand for supplementary grant. 2141. 

DEPARTMENTAL EXAMINATION(S)
See "Examination(s)". 

DEPATRMENT(S)
Question 7"e-

Irregularities in payment of a.lIowances to 
Inelian seamen's 1797·1798, 

Pnyment of joume~' c"'-penses of -- of 
"British )filitary officers and troops in 
India. 304-05. 

DEPORTATIOX(!'!)-
Que.:-tion rp of lndian:- £riJTIl ~lada.gas-

kar. 6. 
DEP(' ITIS)

Quf'""tion 
28fJ3.04 

DEPDL\ 
• 

11 ·m D;:olhi bakeriea. 

).[otlon for ad joornment I' pf the 
Home )Jemhl'r and {he Home Depart
ment :' dary to L:mdon for consulta~ 
tion r r'" uitmenl to All-India Senicea. 
23(lI.()9. 

Question r,,-
~l-erk..;,:; sent on i.() other office:; iI'Om the 

~upply A'XOUllt~ Branch. ~ ew Delhi 
')'Z::: r:: 'riOS ~ ..... I . 

--•• eLe., from Postal Conferences and 
Unions. 524. 

-- of Indian husinessmen to Britain. 
2ZQQ·Q5. 

on hehaJI of India.n Federation of 
commerce and industry. 1795·96. 

DesirabiliLy of sending· o£ Indian 
scientists, etc" to Russia. 1114·15. 

DEPVTY ACCOUNTANT GENERAL, 
POSTS AND TELEGRAPHS--
Question re-

Rousing of the office at , Th:!lhi. 194. 
Paucit.y of snbordinate Accounts "j':ervice 

pallscd clerks in the office of , Delhi 
299-300 . 
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I.)l'ovisioll fol' ~,A.S. pas)\cd del'ks. of 
Delhi, 1127, 1960. 

Provi:oion of qunrtcl'l" for staff 01 
Delhi. 194 95. 

, 

--, 

Throwiug open Ilepal'llUcn!al c:<I.nminatiolis 
to typists of , Delln. 11?6, 1960. 

Throwing open ~rade '_-\: . :lIllfied lit:ale 
examiu.\liou to lowcl' dlVunoll clerks of 

Delhi. 1126. 1960, 

- -', 
DEPL-TY C'O)lmRsroxER(S)

).fotion rot, adjout'UJIlellt rl' Simla 
ol'dt>I' to ,\Jessl's. I\enmtcrs rp ~"de 'If 
egF;:l, 205. 

DEPUTY OJ RECTOIl 
AROH.IEOLOGY-

GEXER_IL OF 

--. 1414. 

(~R . . AKHIL 

Que~ti{)n /',. Exten!<ioll~ to 
DEPI'TY PREo'IDENT. )IR_ 
GHA:--:OR,I OA1''1'A)-

Oh!<OI'vntiuli by thnt it is a collYcntion 
thai, II clOS~I'C mo~iou cannot be moved 
when a Membel' ill ~peaking. 1461. 

D'EIl.IIL)IEN'1'(S)_ 
Questioll /"I~ cau!'c of "ret'ent __ 

~fnil. 964. 
of Puojab 

DERA rS~L\l L KIL\K-
Question rt" reef'n! Baullt! ~lId __ 

pingf!. 246-47. 
Kirlnap · 

DES.H. ~lR. DHl'LARH.11 J.
Banking CompanIes BilI-

Motion to r{'fer to ~elecl Committee. 
51. 

2645-

Demand fot, :<upplenl(mtal'~' grant in I'es~ 
pect of "\Yorking ExpE'nses-lIiscella
noou~ Expenses". 2828·34, 

E-xpl'c!u;ions of regret 011 the death of i\Ir. 
K. S. Gupta. 1057·58. 

Rxpl'cf';!Iions of I'egret on the deaths of MI'. 
Umul' ~\Iv ShAh 'and l\fI'. Khedall Lal. 
·47. . 

Hindu )'Ial'l'ing(' Disabililie.s Removal Bill
)Iot.ioll to refcr to Sele('~ C.(Immitlee. 917, 

921, 931·34. 
Income·t.a.x and Excess Pl'ofiis Tax (Amend

Tnent.) BiU-
'fotion to refl'l ' 10 select cOlluuitlee. 1224- . 

28. 1230. 
Indian Ail" Force (Amendment) nm--

Consiueration of e1auf;es. 2387. 
Indian rompanie. .. (AmE'ndmenl) Bill

}.Jotion to consider. 265-66. 
lndian Finance Rill-

~fotioll to cOll:lidel'. 2049.56, 2058. 
)'lotiol\ for lea\'e to introduce in the form 

Recommended 11", tht> GO\'emol' General. 
2110. . 

Indian Penal Code P..lIlCIHhneut) Bill (Inser
tion of new sectioll 931\.)-
Motions to I'efel' to lieled committee and 

to circulate. 941-44. 
"Mot.ion fol' a.djoul'nment rt. use of unfair 

means on the public of Bihar fol' PUI" 

chal'll! of National Sa\~ings Certificates. 
232, 237-39, 240. 

:Molioll te ('teetion of memLet'!) to the 
I;tallding commitlee fol' Roads. 1559. 

Motion to reduce demand 101'
"Emigl'ation~Extel'nal" Te-

Fa.ilul'e to dehal' certain holder of office 01 
profit nndel' Crown fl'om continuing as 
memiJer of Legislature. 2207. 

"Exec·ulive Council" re-
. Xo confidence in the Govemment. 1281-

65, 1286, 1289. 

"Finance Department" re- . 
~eed for economy and fo\' more stl'mgent 

control of expenditure. 1438. 
"PO!;l-W31' Planning and Development" re

Hefu!'al of supph~ for the Department. 
1304 1305, 1307-08. 1309. 

"Working EXllense:,-~1iIl('ellanNlns E~~ 
" pew.es rfl· -

Hefu!UtI to grant ruuds to run )lot-or 
Lorr;es. 567-69 .. 

Question (Supplemeutar:r) rc- _ 
I11.ll'eatment meted out. to St'l ,Tai Prakasb 

Xal'lliu in jail. ]82. 183. 
POSi,-WUI' plnnnillg commit.t.ee l·e-commelld.

ed by Lpgislative .\ssembly. 175. 
Uel'olution 71'-

Enactment of laws conducj\'c to welfare 
of pen:-lnnt.~ nnd laboul'. 2493. 

).; alion,,1 Wa.1' Front. 129. 
Helllo\'.ai of ~lCctions 111 to 121 of the Gov

ornment of fllliin Act, 1935. 2483-8'7. 
2489. 

OK ~CHEDUI,EO IlANKS
s",> "Bank(s)". 

OERHAIUKH, MR. GOVIND V.-
Appointnumf of to the Committee 0111 

Pelition!'. 127, 
DClllalld fOI" Rupplementl\ry grant in respect: 

of-
BrOl!(lt'astill~. 2198. 
rh'il \~etel'lllnn' SC'I"\"ices. 2194. 
fmp('I'iai ('oum:il of Agricultural Research_ 

2192. 
)(iRcelIOinoous. 2248. 
glection of to the Defence Con8alta~ 

Ih·C' Committee. 1837. 
Rled iOIl of to the Standing Commit.tee-

fol' Agriculture and Forests, 2245·46, 
Jliiei.'lioll of to the Standing Commit-

tee fOI' DeFence Department. 2309. 
l~lec(,ioll of to the Standing Commit,.. 

tee for flldustl'ies and Civil Supplie .. 
DepRl"Llllsnt. 2184. 

medion of to Lhe &buding Commlt-
t.ee for Supply Department. 1900. 

Hindu Marriage Disabilities R-emova.l Bill
lfotioll to refer to Select Committee. 360,. 

361, 1136-39. 
Indian Army (Amendment) Bill

COIlf!ideration of Clausf>s. 2381. 
Indian Finance Bill

)Iolioll tn cOllsider. 1837. 
Kazi'" BiIl-

Motion to I .. ",fel· to Select Committee, 
2550. 

Motioll fol' adjournment re-
('omposition of the Indian delegation to 

San Fl'sncisco Conference. 1360. 
li'sHul'e to cufol'Ce economic sanctions 

against South Africa and to recall the
Hi~h CommiSlsioIlm'. ]52·54. 157, 164. 
165, 166. _ 

r"unediatl" . need of nutrit.ion research m· 
Illdia. 204. 

HequiJ,;itioning by Government Bl'ahma· 
alwam Maal1l', Ambernath. '2373. 

"Motion re-
Eleotion of t\ member to the Central Com· 

miUee of the Tuhel'clliosis Association 
of Tndia. 1962, 1963_ 

Elect iOIl of membel's to t1lP. Defence Con
Hultative Committee. 1514-18. 

Elect.ion of ),fembers to the Standing Com· 
mittne fat' Agt'icnltul'e and FOl'esh . 
1898. 



INDEX TO THE LEGISLATIVE ASSEMBLy DEBATES 61 

Election of members to the Sta.nding Com
mittee for Food Department. 1764. 

Election of members to the Standing Com- • 
mitt-ee fal' Labour Department. 1619. 

.Election or members to the Standing Com
mittee for Supply Department. 1616. 

:Motlon to reduce demand ior "Finance 
Department" re. need for economv and 
.for more stringent control of expendi
ture. 1437, 1450. 

Motion- to reduce demand for supplemen
tary grant. for "Depart.ment of Industries 
a.nd Civil Supplies" rf new Organization 
Scheme. 2127. 

Question f'e-
.Aeroplane crub in Nagpul'. 169·70. 
Chinele right.a in India.. 385. 
Oommuno.l comB'osition in Indian Navy 

and army. 297·99. 
Daily n.llowance for Legislative Assembly 

Member a.rriving by train running lafe. 
101. 

De,(elopment of Crown Colonies and !Ide· 
guarding the interests of Indians there· 
in. 101. 

Europea.n and Indian I.M.S. officers hold· 
ing ndministra,tive PORts. 2434. 

Ghe.e heating centre.. 2425. 
Ghee purchasing agency _Qf Messn. 

Alopiprasad and Sons. 1600. 
Ghee purchasing agent!!. 1833-34. 
Ghee pnrchasing firm!! of Goverument. 

2424·25. 
Health Survey Committee. 1415. 
Higher rank l.M.S. and R.A.M.C. officers 

in General Headquarters . Delhi. 2505-
06. 

Hygiene inspection of Coffee Factories. 
2423. • 

Hy~iene inspection of Condiment Powders 
Fa.ctories. 2423-24. 

Inadequacy of pla.tform sheds at Muttra 
Junction Railwa.y Station. 385·86. 

[ndependent trade' agreements 'with Domi
nions, etc. 587-88. 

India.'s extra.·t.euitoria.l rights in China. 
384·85. 

Lower rank I.M.S. and RA.M.C . .Euro· 
pelm officers holding higher ranks nnd,:r 
India command and South East ASIa 
command. 2506·07. . 

~{oney required for repai)'s of Kh~dedIa. 
Fort monuments. 1178, 2459. 

Officers in t'ra1uing at staft college, Q,.uetta. 
1490. 

Position of Indians In South Africn.~ 
15991600. 

Tr.eRer\'atioll of Khedala Fort Ancient 
"·'Monuments. 99 ·100, 1958. 
"Purchase of vegetable Ghee. 1832. 
Report or the Royal Commission on 

Manritius police Fil'ing Enquiry. 100. 
'Research work a·t Nuil'ition Reseal·eh. 

Laboratories, Coonool'. 1177·78. 

'Scal'city of edible oils and vegetable Ghee. 
1832·33. 

'Scarcity of milk and milk products. 
1415·16. 

Scarcity o( nutrition workers. 1178. 
Scarcity of watel' in Nowgoll~. 1108. 
'Schemes of Food DepaI'tment referred to 

Tala Research Institute. 586·87. 

Schohu'Hhips bo re!learch scholara in Tata 
Research Institute and bifurcation of 
administrative and academic work. 586. 

Settling of Language policy of All·India 
Radio. 297 . 

Study of agricultural and industrial con
ditions in Russia. 1613. 

Subsidies for production of Milk and bUlk 
products. 1194·95. 

Tactics training centres and staff college.. 
1108. 

Visit to 
expel·t. 

India of 
1414·15. 

the Russian health 

Yisits to India of Foreign Health Expert.. 
1416. 

W.A.C.(I.) Officers in training at staff 
college, Quetta.. 1490-91. 

Question (supplementary) re-
Abolition of Gnrna. Sahib t:ailway station. 

20. • 
All· India Handloom Weavel's Board. 
Army l'e·organisation committee. 

182. 

105. 
181, 

_"-rmy Reorganisation Committee enquirr. 
428. 

Ban on entry and publication of book. by 
Karl Marx, etc. 1246. 

Bombay sheriff's notice re women jurors. 
886. 

Book entitled "Abolish Marria-ge". 433-
34. 

Broadcast of dramatized verSIOn of 
"Verdict 011 India". 2511. 

Draft Hindu Code. 611, 612. 
Enemy prisoners of \Var in India. 881. 
External publicity work. 883. 
Ghee purchasing agencie&. 1611. 1612. 
Government Contrihution to India.n Labour 

Federation. 88. 
Grievances of students of Lady Hardinge: 

College, New Delhi. 2428. 

Ill-treatment meted out to Sri .rai Pl'akasR 
NRl'ain in Jail. 183. 

IlI·trea.tment. to Mr. Kamalnayan Bajaj by 
soldiers at Wardha Railway Station. 
1488. 

Imposition oJ Economic Sanctions against 
South Africa. 108. 

Indian troops taken to Greece to fight 
against E.L.A.S. 888. 

Lack 'of al'l'angement.c; fol' physical exercise 
in Dhal'amsu.la .Tail. 1494. 

Last hea vy floods 111 Veruna river at 
Benal'es. 2497. 

Live-stock census. 1020. 
Meat dehydration factories. 1017. 
Nomination of Indian Christian to Delhi 

Municipality. etc. 1014. 
Policy rr discOul· .. lgement. 

grow commercial and 
5!17. 

-to peasant.;; to 
nom and crops. 

Position rc fel'tili",er industry. 521. 
Pl'Orlll'ement and ~listribut,ion of roorl in 

Sind. 98. 
Production nnd export. of chillies. 2434. 
Punjah Government's request fe biscuit 

factory. 589, 590. 
Recruits from Bihar. 1249. 
Re'[lre~enlatiol1s abont prices of foodgl'ains. 

1797. 
Shol'tage of yarns for handlooms. 1165. 
Steps for easing milk shortage. 1592. 



S'l~~ of bra 8 sheets by 

Whereabouts of 'Messrs. Jay. Prakash 
Narayan and Manohar Lahul.. 203. 

DESHMUKH, DR. G. V.-
Hindu Marriage Disabilities Removal Bill

Motion to refer to Select COmznittee. 349-
57, 368, 361, 375, 378, 379, 915, 916, 917, 
918, 919, 920. 925, 926, 927, 928, 929. 

lnoome Tax and Excels Profits Tax (Amend
meot) BiIl-
Motion to refel' to Select Committee. 1209, 

1216-18, 1224. . 
Question (Supplementary) Ttl ditliculties of 

Overseas Indian Students seeking admis· 
aion to collegeR in rudia. 1016. 

DESTITUTE(S)-
QUestjOll re juvenile delinquents and 

in Delhi province. 676, 1959. 
DETAINED 'l'RADE UNIONISTS

Su uTrade Unioniat(s)". 

I 

D.ii'mMi'ENTlON(B)
Q",,"",," '0-

'''-'"" of Captain B. Patnaik. 439·40. 
114. of Ihad Khan of v.:i11age Pirpai. 883-

_ of Mr. B. Patoaik. 2688. 
of Mr. Brij Krishna Chandiwala of 

Delhi. 2509. 

:::::= 01 OO~.~ ir:.~!b.~DoWlat1'llm. 2691. 
~~ Narayan and 

Chand 
176·71. 

of Congress Working 
e~~~ro in . 291·93. 
~1 of Forward Bloc under 

Prev9ntive 
ment. 293-94. 

by the Centl'lll Go,,-ern· 

CAMP(S)
imprisonment of 

of Eastern 
. il' . C1VUaDs m 

Command. 

ontroll d rates'"2ii5. of 
sub d u ~ 

Memoranda from repreaentatives of mining: 
interB! ts of Bengal and Bihar at -..: 
conference. 539·46. 

DHARAMSALA-
Question re lack of arrangements for

physical exercise in '-- jail. 1493·94. 

01 cloth 1D - . 2017. 
of sugar in . 2017. 

Inadequate distribution of paper iOl 
Dhal'wftr Bnd Belgaum Distrlcts. 0017-
16. 

DHOTT(S)-
Question rt! ~carcity of -_ 

market. 1601-02. 
DlFFEREN'fIATION_ 

in Delhi clot I> 

Question -re 8M regards penman of 
daftaries of certain offices. 1242. 

DIFFIC~TY(IESb-
Qaestlon. ,e m lecaring railway accom-

modation at Delbi by LegislaLivEt 
Aasembiy members. 1085. 

APORE-
Qu~!tion f'e pay on coofinnation of appren. 

tlc..es of the .hede. 964-65. 
DIRECTOR(S)-

Question re
etc. , of 

re 
2020. 

auociat-
1100-01. 

• • 

DIRECTOR GENERAL INDlAN MEDI 
CAL RERVrCE(S)_ • 
Quostion Te -

Communal Compo.ition of tafr 
340. ' • • 

Unfair tr",tment to ScbadnlOjl _ 
clerks in the office of . 340. 

GENERAL, MUNITION PRO. 

fonera1 ~ from the 
--' dyiug .. lill. in Custody. 

DmECTOR 
LOGY

and political prisoners in 
Jail. 1234. 

provinces and the Centrally 
areas. 173-74. 

-(.E;~'!' 190. .~; Jaa Rai, a . 1485. 

.. -
of Crown 

the int8reats 
Post-war -'-

38. 

of foodgraini stocked in 
garden. 38. 

-- School of Yin... lr,OO; 

Que.etion rc knowledge of Indian ancient. 
languages, etc., of the --. 1034. 

DIRECTOR GENERAL OF POSTS AND
TELEGRAPHS-
Question re--=-

Communal compOIit.ion of 
olaf!. 259·60. • 

Certain memorandum ad4reised to __ 
400. • 

GENERAL 'OF SUPPLY_ 
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DIRECTOlU'l'E(S)-- ... 
Question "I'C pay of posts held by Civilians 

in Ordnance Factories and nnder 
Master Genemi of Ordnance, 440-41. 

'DIRECTORA'l'E GENERAL, MUNITIONS 
PRODUCTION-
Question re- _ 

Clerks in the . Calcutta, punished fol' 
absenting during .Japanese Ail' Raids_ 
217071. 

Extension!! of ser~ce to gazetted officers 
in the --, Calcutta. 2359. 

Maintena.nce of Muslim quota in the --, 
Oalcutt.. 1087-88. 

Muslims in cl'I't,nin posts in 'Metals Direc-
torate of t.he . Calcutta. 1089-90. 

Muslims in cerLain posts In the ---, 
Caloutta.. 1088-89. 

Qualifica.tiolls, etc., oE certain personnel in 
thr ,Calcutta. 1090-92. 

Technica.1 a!'isistants Ia.e.king technical 
qualifica.tion in the --. Calcutta. 1089. 

DfRABILITY(IES)
QucNtion re-

- of Indians in Canada. 2619. 
Findings 01 medicnl boards on Indian 

personnel in respect of contracted 
on active service. 1121. 

Removal of affecting Indian in United 
States of America. 3-4. 

DISAllILTTY PENSION(EI)
Set' "Pt>nsion(s)", 

DISCRIMINATION-
Question re-
-- as l'CgUI'ds Basic pay of Iormen l etc_, 

in Ordnance Factories. 960-62. 
-- as regards special ra.te of pension to 

Viceroy's Commissioned Officers, etc. 
2301. 

-- as regards "stoppages" etc" in tl~e 
case of Indian personnels of HIS 
Majesty's forces. 2301-02-

-- hetween civilian a,nd milital'Y staff lU 
Wal' Depa]'~,n).ent. 679·80. 

-- betweon Europeans and Indians 8S 

re~a1'(ls fishing at Okhla. 2636·37. 
DISLOCAl'JON-

Question -rI' 

of t£'le~l'Rphic 
Simla, 1073·74. 

DISMISML(&)
Question re-

communications of 

by Commo.nder-in-Chief of Vice:oy:s 
commissioned officers granted King 5 

commISSIons. 1120-21. 
-- hv Divisional Mechanica.l Om'.!er II 

of D'elhi Divisious, North Western Rail-
wa.y_ 251. , 

-- of technical workers a.nd national 
service t.ribunnl 1809-10. 

of Viceroy 's commissioned officers, 
et~., on a.cLive se1'\'ice. 747. 

DISPARTTY(IES)- . . 
Question re plnn f01' equahzatlOn of -

of remuneraLion for ngricultllral and 
inrlu.'1t1·ia,1 cla.sses. 2300. 

DISTINCl'ION(S)-
Que!lt;'on "e a.bolition oE 

orthodQlo."C and un-orthodox 
102324. 

DISTRIBUTTON-
Question re- . 

of cloth in Dhal'war. 2017. 

between 
qnal'ters. 

of industries over India. 2618. 
of sugar ir Dhanvar. 2017. 

llladeqtIllL~\ or papel' in Dhal'wal' and 
Belgaum Districts. 2017-18. 

Proourement aud of food iu S'ind. 
88 98. 

UntjaLisfactol'Y -
DISTRICT(S)

Question 1'e-

of coal 1756-57. 

Betel-nul palm tulti vution in certain __ . 
2081. 

Deficit - in Madras presidency. 1796. 
Keeping lower prices of Paddy and RicG· 

in ect·lain of :Madras Presidency. 
,l41. 

Over-estimation of crop yields and IlOder-
e!:ltimat.iou of food needs in . 461. 

Pel' head quota. basis fol' suppJy of cloth. 
to . 342. 

Prices of Rice, Wheat and Bajrfl in certaiJll. 
-. 1421. 

DISTRICT JUDGE(S)-
Question te .Judgment by Additiona.l 

Alnritsfll', in a. certain Railway appea1. 
2360-61. 

DISTRICT 
DENT&-

TRAFFIC SUPERINTEN· 

Question re preponderance of Muslim 
--. etc., on metre gauge section, 
Bombay Baroda and Central Indja Rail
way. 2747-48. 

DISTRICT TRAIN CONTROLLERS
See "Train ControUer(s)". 

DIVISION(S)~ 
Demand(s) lor Grant.(s)-General Budget--
-- on motion ror in respect of--:-

"Department. of Information and Broad
casting". 1468. 

"Emigra.tion-External". 1473. 
Demands fat' Grant-MoHorus fOl' Reduction

General Budget-
on t11e motion to reduce ']em2.uel for, 

"Executive Council" re-
No confidence in Government. 128990. 
-- 011 the motion to reduce demand for 

"FinaUQfl Department" re nBcd for 
economy and for more stl'ingen~ control 
of-Flxpenditure. 1456. 

-- on Lhe motion to I'educe demand for 
"Food Depa.rtment" rc supel'~'ision .:..nd 
control of work in Provinces. 1386-87. 

on the motion to reduce demand for 
"Depal'truent of Indmtries and Civil' 
supplies" re Cloth and Yarn position, 
1382. 

Failure of control permit system nnd
supply at,. consumer goods. 1327, 

-- on the motion to redurs demand for 
"Post-wal- Planning and Development" 
re Refusal of lIupplies for the Depart. 
ment. 1311. 

Demand(s) fol' Supplementary Gl'nnt(s)
General BUdget-

on the motion te for "EmiO"J'a-
Lion-External". 2217. D 

Demand(s) £01· G.l'3nt{s)-Rnilway Budget-
all Lhe_ motion for ili respe~'t of 

"Railway Boind". 783-84. 
Demand(s) for Grant,(s)-mot.ion(s) for 

Reduction-Railway Budget-
on t he motion to redt1ct~ .Jemand lor 

"Uailway Boa.rel'· re-
Hour.!! of work for milw:tv staff. 755. 
Inadequacy of the Scale of dearness. 

ldlowance to Railway-men. 719. 
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Tndiani!!ation of the higher grades. 665· 
66. 

Post-war policy rt' ownership and manage
ment of steam \·es!;.eJ. plying in .Indian 
waten. 776·77. 

-- on the motion to reduce demand for 
,. Working Expelll'es-Miflcel1nneouR 
Expellees" rr refusal to grant funds to 
run "'totor 10rrie"" 574 75. 

"Demand for Supplementary Grant-Railway 
Budget-

on the motion for supplementary 
demRlld for 1945-46 in respect. of "Work· 
ing Expfln8e&-Mipccllaneou!I Expences". 
2837. 

Hindu Marriage Diaabilities Removal Bill
on the motion to refer to Select Com

mittee. 939. 
Indian Air Farre (Amendment) Bilt-

011 motion to amend clause 2, 8ub· 
c1auRe (a), by SUbstituting the words 
"011(, thoUl'land" for the words "two 
thou.and". 2386. 

Indian Finanee BUl-

=
= on motion to consider. 2072. 

on the motion (or leave t.o introduce 
in the form recommapded by His Excel· 
lency the Governor General. 2111. 

-Kui's Bill- r 

on molion to refer to Seleat Commlt
t.e. 2552. 

·!.fotion(s) for adjournment.-
on the TI! use of unfair means 

on thl' puhlic of Behfll' for purcbaJl.e 
bf National Ra.:ingR Certificates. 242-
43. 

Question rf of contracts for vending 
of AAme article on East Indinn Railway. 
2:757. 

nmended Tf National 
Resolution(s)

on the 
War Front. 

-DIVTSIONAL 
NEER(S)

996. 
ELECTRICAL ENGT-

Quest ion rr promotion 
Muslimft as mifilricR 
etc. 2157. 

of 
by 

cerl-ain non
--, JJahore j 

DrvTSIONAT~ ENGTNEER TELEGRAPHS
Question r(! Muslim clerks in staff and 

(>stnbliRhmt.>nt section of the office of the 
--. Karachi. 392. 

DIVISTONAT~ MECHANICAL OFFICER 
II-

Que!llion re dismis!lR.ls by of Delhi 
Di\risions. North Western ~ailway. 251. 

DIVORCE BILL-

Possibilities of Indisn 
dollar credit. 9(J1. 

interests aeeunul 

Pro'Ti...~ion of -- for Indian imports. 
95. 

894· 

D01!ESTIC OONSUMPTION
Question rt-

J nndequtlte supply of !:ioft. coke for -- lD 
Calcutta. 533·35. 

Posit.iou 1't 8upply of soft coke for 
2750. 

-. 
DOM!NION(S)-

Q,u(>slion rc independant, tTa.de agreemenu 
with . etc. 587·88. 

DRAFTSMA N(EN)-
Quest ion Tf' technicnl qualifications for chief 

and asslstant. in the office of the 
Chief Mechanical Engineer, North 
West.el'n Railway. 1943. 

DRAIN(S)-
Quest.ion Tt' Rnd roads on Locli Road 

EFlt/lLe. 119·20. 
DRILL(S)-

.. QucRtion re restrictions on-
Sevagram. 678. 

("te., at 

DUE(S)-
Question re non-payment of compensatory 

__ for overstay by Raj shipping com
panies. 1030. 

DUFFERTN RAILWAY BRIDGE-
Question Tf renovation of at Benaree. 

96.).64. 

DU.VlJ"A-
Question rt connection of Infonnation and 

B1'Oadcasting DepaTtment with magazine 
ent.itled . 198·99. 

DUR"BAN-
Question TI' 1l1m of entry into India of 

I/ldiall Opillion of 42. 

DUTY(IESj
Question re-

I etc., of Tndill'A .<\gent Genemi in 
America. 1337-38. 

--, etc. of migntion inspectors, Nort.h 
Westerll Railway. 1750. 

-- of controllt'rs on cerroln railway!. 
1555. 

of \V.A.C. (I) and W.R.I.N.S. 1671. 
Heavy on impoTt of cotton borne by 

Indian manufacturers. 799·801. 
Tmport on Indian goods in Kaflhmir. 

126. 
Rf.>funrJ of enhnnced -- collected on -

paid tolmc('(). ]881·82. 

E 
,<:cr "Indian --'" under "Bi1l(a)". E.L.A.S.-

'DOCK(lS)-
Queslioll rI" instances of gallantl'y 10 -

at. Bombay Explosions. 515. 
·DOCTOR(S)-

Queltlion Te-
TenuR fol' women in central medical 

and health servi(,es. 1813·14. 
Women in Central Public 

Department. for women Qnd 
welfare work. 1814. 

·J)OJ,T.AR CREDTTP-
Que~tinn ."r...:..... 

Applications lor . 1106, 1107. 

Health 
childl'ell 

Policy Tt' provision of to Indians. 
893·94. 

Question re Indian troops taken to Gl'eece 
to fight against . 887*88. 

E.O.('.'S-
Qu£'stion Te differences in ba.lII,ic emolUlnents 

of I.O.C.', and . 1492-93. 
E"IHNTNO (8)-

Statement (T ... ai<1 all t.he Tahle) .re Net 
of recently constructed railway 

1 incs. 1762·63. 
EAST INDTAN RAILWAY

Spp "RnilwaY(R)". 
E.\ST .\FRICA-

Question Te rlifficulties in return passage of 
Q\'erRcas Iodinns from • Kenya~ etc. 
1170·71. 

- -----------...:...----------

• 
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EASTERN COMMAND(S)-
Question T('. imprisonment of civilia.ns in 

military detention camps of . 679. 

EDUCATIONAL QUALIFICATIONS--
Question re lowel'jng -- fat certain com

munities for clerica.l service in Postal 
Department. 1739·40. ECONOMfC ADVISER TO PLANNING 

DEPARTMENT-
Question TC ;~ppointment of Prof. O. W. EGG(S}-

Vakil 3S . 438. Motion -for a.djournment Te Simla. Deputy 
Messrs. ECONO~l1C CONDITION- Commis::ioner's order to 

Keventers Tt sale of . 206. Question rc o[ Indian residenb·m 
libcral.ed Dunna.. 1107·08. 

ECONOMfC Pf,ANNING
QueRtion T(J associa.ting the 

A1i'lcmbly with post-war 
ECONOMfC PLANS--

Legislative 
. H77. 

Queslion Tf'; Post-war under Go"ern· 
mont consideml.ion. 1477·78. 

ECO!liO~I[[' SANC'l'ION(S)-
Mol iOIl for adjournment rt faiInre to en· 

foreo against South Africa Bnd to 
reC'ull lhe High Commissioner. 126-27, 
150·67. 

Qu(!~lion re-
ng-ninal South Africa.. 2233. 

Imposition of agninst South Africa.. 
107·08. 

U('C'a,Uing of the High Oommissioner from, 
anti enrorcing of tlg!!iost, South 
Afrie-a. 2605. 

ECONOMYlTES\_ 
Motion to redure demand for "Finance 

Department." re need for and for 
morl' stringent control of expenditure. 
lQ3Q·56. 

EDlllLE "fl.S-
Sr(t "Oil(~)". 

EDITIONI~)-
Question TI! pl1hUcation of Indian 

"V('I'rli~f, on .Tndio. ... 330. 
EDUr'.I'PTON_ _ 

of 

Demnlld for grllnt. 1471. 
EI ('('t.ion of memhers to t.hf' Standing Oom-

mittee [or . 1899, 2246. 
QU(l!lt.ion re-

R" pelldi' llI'~ on in Bnlucbistan. 2429. 
F:u·ilil ic", for higher technical for 

Ludonb of Ajmer·Meno;rara. 1011.Ht 
&Chem~ for technical of students 

ahrorLd. 201~ 13. 
EDU(,ITION. HEAJ,'PH AND LANDS, 
DEl'.\RTMENT OF-

Motion re election of Members to the 
Stnnding Committee for the 1899. 
1900. 

Qu lin rr.- , 
('ommunal composition o[ 

- .. 1038. muler 
certain staff 

rndrt1 ,·r·)l1~ Te '\'-'ls1im 'Tlltio to' offi('ers 
under . 1831. 

Paucity of Sikhs in higher posts of __ 
591 92. 

1 nuol' Rccl'(>tariel'l and higher officers m 
-'. 103<1. 

81 e ",Iso "Depul1tml'lnt of 'Educa.tion, 
He3lth llnd LanrlA". 

Em)/' ITIO"! l'Ir'fTP.MP.IS)-
QncRI ion T(> ('~t Ilhl-i!;hment for poat.war 

26"4·'l5 
EDnrATInNAL ",ICILTTJES--

~ p "Fncilitv(ie'll"-
ED[1r·ITTO~" j, l'lO'PTTUTTO'<IS)_ 

S(>p "Tnst'totir"ln(tll" 

--

ELEGTION(S)
Motion re-

of members to the Central Advisory 
Council for railways. 1201·05, 1620 . 

-- of a. member to the Central committee 
of the Tuberoulosis Associa.tion of India. 
196265, 2619. 

__ of members to lhe Defence Consulta· 
tive Commjttee. 1500·23, 1837. 

of ll. member to t.he Public Accounts 
Oommittee. 2374·75. 2519. 

__ of Members to the Standing Commit· 
tee for Agl'iculLuro a,nd Fillrests. 1897· 
99, 22<15·Q6. 

-- of IJlcmbars to the sta.nding commit· 
tee for Civil Defence Branch of Defence 
Depa.rtment. 1198-1201, 1430. 

__ of meml)ers to the standing commit
tee for Commerce Department. 2182, 
2619. . 

__ of member!; to the standing commIt
tea for Defence Department. 2182-84. 
2309. . 

__ of Members to the Standing CommIt 
tee for Depnrhnent of Educat;on, Henlth 
and Land. 1899-1900~ 2246. . 

__ of Mpmber!; to the Standing Commlt· 
tee for Ed,lcn.tion. 1899, 2246. 

of m{'mbpTs to the f.\tanding commit
teI' for Externnl Affairs Department. 
1679·80, 1965. 

of memherA tn the stanrlina r.ommH· 
tee for Food Department.. 1763·65, 2245. 

-- of memhers to Ihe fltll.nding commit· 
tee for Home Deparfment. 1617·18, 
1900. 

or members to the lItandin~ commit
tee for Tndufltrics an(1 Civil Snpplies 
Depa.rtment. 1765. 2184. 

-- of m('mbe~ to the standIng cnmmit· 
tee for Inform:\t.ion and Broadca<::tiug 
Department. 1195·96. 1430. 

-- of mcmb(lrs to the sttLnding commit· 
tee for Labour Department. 1618·19. 
1766. 

-- of members to the standing commit· 
tee for Legislative Department.. 1500, 
1765. 

-- of members to the stnndillg commil· 
tee far Planning and De'·t . .'lopltlent Dc· 
partment. 1677·79, 1965. 

-- of members La the ~tnndjnl!' commit· 
tre for Posts n.nd Air Departm~Jlt. 1557) 
1766. 

of },.{embers to the Standing C"ommit· 
tee for Roads. 1557 60. 2310, 2644. 

-- of meml1cNI 10 the standin (m1'l'lit· 
tee for Supply Department. 1616·t7. 
1900. 

of m('mbers to the stalldill2; couun.it· 
tee for Wur 1'ransport Department. 
1961·62, 2109. 

-- of members to the atan{Iin~ commit· 
tee on ~~migr&tion. 1196.98, 1524. 

1-_______________________________________ , __________________ __ 
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of members ~o the Slanding Finance 
Committee. 1680-83, 2184. 

-- of members to the Standing Finance 
Committee for Runwa.ys. 1560, l20l. 

Question 1"e

Arrests for impersonation at Shahdara 
(Dplhi) Municipal . 633. 

-- to Quett.a municipality. 2154. 
General to Central and Provincial 

Legislatures. 102-03. 
Malpractices by candidates at to 

Shahdara. municipal committee. 623, 
2447. 

ELECTORAL ROLL(S)
Question re • 

EMOLUMENT(S)-
Question re- • 

Diffcrences in basic of 1.0.C, 8 and 
E.O.C.'S,. 1492.93.. . 

Financial burden on India due to lDCreale 
in of British troops serving in the 
East. 310. 

E~IPIRE CONFERENCE- . 
Motion for adjournment 1"e misrepresenta

tion of India's constitutional position by 
the Honourable Sir Feroze Khan NOOD 
at tho . 2642. 

EMPIRE INDIAN LABOU~ 

Publication of new Central Assembly __ I 
in North·West Frontier Province. 323. EMPLOYEE(S)-

Steps for inclusion in Central and ¥ro~- Question TC-

. cial of names of persons m H1B Allowances, ('tc., of nOIl-Directorata pOiltal 

Question rc representation from 
formerly employed in Burma. 2437-38. 

Majesty's forces on active service. 120. and R. M.S. . 2161. 
ELECTRTC CRARGES- . Applica.tion of e~8cntial services ordinance 

QlIefltion 1"8 mC'u!lures for reducing IU to Government . 2104, 2245. 
Rhahdn.Tn (Delhi) Town. 42. Commodities supplied to . on North 

ELE0TRTC CONNECTIONS- Wcstern Hailway at concesslODal rates. 
Question rf_ 2175-76. 

applications from Western Ext-ension UcarneJ!ll allownnce of low-paid Posh and 
Are.a. Karol Bagh, Delhi. 1827-28. Telegra.ph~ Departments . 30-31. . 

Rerusal of in Delhi. 1828. Dearness Bl10wance to Bnd chc.'\p gralD 
ELECTRra SUPPLY CORPORATION(S)_ ShOPR foc postal at Allahabad. 

Su "CorporBtion(s)". 1549. 
ELECTRICAl. BRANCH- Difficulty f'e ,rumn. Prayers br. Muslim 

QuC!~tion re facilities for higher studies of Oudh Bnd Tirbut Rallway Loco 
abroad to personnel of and mecha.- workshops. 2158.2159. .. 
nienl branch of M.RS. 1884. in cerbin control orgamuttonl. 25!i. 

ELECTRICAL CO~fMISBIONER{S)_ Grievances of of Governmen" of India 
Que!ltion re 's Report. 805. Press. Calcutta. 2010. 

ELECTRICfAN(S)_ Hours of work for __ of Governme& 
Question re ama.lgamation of selections of India Press, Calcutta. 2010. 

made £01' post. of (grade I) on North Increasing of dearness aUowance and ,calel 
Western Railway. 735. of pay of GoyerDment of India Pre •• 

ELECTRTCTTY_ . 2619-20. 
Question rr- non-supply of to tele· Information 1"e conditions of __ 

graphists' qual"t.erR in Qarol Bagh. 2350- ing presses. 1816. iN.. print,.. 

51. Instructions authorising railwar. adminis-
ELECTRICITY SUPPLY_ t.rations to r~dltce an to ower post 

Sec "SuppIV!;"')'" 2166-67. 
E1ffiARKATTON_ Muslim __ and 

Question 1"e failure in of Bengal Raj PO!lt!; on Bengal promotions to higher 
and Assam Railway. pilR1'im.!l a.t Karachi. 1609-10. 1082 

EMERGENCY CADRE- Nf'W Delhi, Government of India Pre!s 
Question 'rt- practice 're allotment of quarterA to 

of Indian Audit and Accounts 1827. 
Ser\'ices. 2302·2303. Non-grant of compensatory hous& rent 

Recruits in of Indian Audit and allowance to postal and R.M.S. at 
Accounts service. 1124. Simla. 2161.62. 

EMERGE~CY COMMISSION(S)_ Non-grant of equipment a.llowanco to postal 
Que!ltion rf persons selected for and RM.S. at Simla. 2161. 

38-39. Non.provision of quarters to Muslim . EMHlRATION
EJection of members; to t.he standing com-

mittoo on . 1196·98, 1524. 
EMHlRATION-EXTERNAT~ 

Demand for grant. 1472-73. 
Demand for Supplementary Gra.nt. 2204-

17_ 
Motion f.o reduco stlpplcmentar~t Demand 

for" "re failure to dehar cel"tain 
holder of office of Profit under Crown 
from continuing as member of Legisla
ture. 2204·17. 

EMIGRA TION-INTERN AI,
Demand for grant. 1472. 
Demand for supplementary gt'ant. 2204. 

at Chittagong, Rengal a.nd Assam Ra.l1. 
way. 1753. 

Notice of strike by Bombay postal 
2753-54. 

Remoyn,.l of 
1549-50. 

grievances of postal 

Repl'esentR.tions by Muslim. of 
Allahabad Division, East IndIan Rail
way_ 2358. 

Reviflion of flcale of pa.y of of Gov-
('rnment of India Press, Calcutta.. 2010-
11. 

Rension of "cales or pay of Ondh and 
Tirhnt Railwav . 28. 

Rules re suspension of Railway -- nnder
going prosecution. 2154-55. 
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in Middle East a.rmy. 2695-96. Motion Lo reduce demand :for IlRailway 

Senles of pa.y or of Oudh and Tirhut Board" re desirability of judicial 
Railway. 537·38. iuto railway accidents inv.olving loss of 

Scheduled cast.es --- of Central Public huma.n life. 777-83, 
Works Department. 812-13. Quest.ion 7'e-

5'ignificance of removal of ---'s name Army reorganisation committee -, 
from recommendation rolls (North 427-28. 
V{estern Railway). 1009-1100. --- into health and nutrition in India_ 

Steps against corruption in railway 116. 
1725-26. Repor~ of the Royal Commission on 

EMPLOYEES' DELEGATlON- M.uritiu, police Firing ---. 100. 
Sec "Delegation(.)". ENTRANT(S)-

Question 7'P, conditions for submission of 
EMPLOYMENT(S)- applications for acoommod&tion by n~w 

Motion to reduce dema.nd for '''Depart-- in Government service. 2704-05. 
ment of La.bour" re ueed for immediate Leave rules for to Postal Department. 
l'e-impoaition of ba.n on of women 1542-43. 
underground in minel!. 1462-66. ' ENTRY(IES)-

Qu(!stlon rr!-
Discontinuing ---' of women for Under

ground work in railway mines. 1545·46_ 
___ of undera.ge children in coal mines. 

1806·07. 
EMPLOYMENT OFFICER(S)

See "Officel'{a)". 

ENEMY AGENTS ORDINANCES-
See "Ordinanc~(sY'· 

ENEMY PRI80NERS--
Ste "Prisoner(s)". 

ENFORCEMENT OFFICER(S)-
Question re seizing of account book.. <:If 

merchants by the I Delhi. 1615. 

ENFORCEMENT STAFF(S)-
Question f"t a.t. Delhi. 2447. 

ENGINE(S)-
Question f'e-

Cost and life of Railway . 2178. 
N eC6ssary number of . 1339-40_ 
Railwa.y imported. 1093. 

ENGINEER(S)
Question re-

Increasing need for technical IlDd 
medic .... ,! men. 337·38 

Indian Mining (geological saney) .t 
Kadarma.. 808-09. 

ENGINEERING SUPERVIS'OR(S)
Question rc- . 

Raising the pay of I wireless. 1354_ 
Telegraphists working as J telegraphs 

in field service. 1355. 

ENGLAND
Qnestion 7e-

• 

Delegation to for disCIlBBing liqui-do.-
tion of sterling resources. 2683-84. 

li'ood parcels exported to and other 
count.ries. 126. 

Negotiations 7'e Utilization of India.n 
sterling assets in . Z75·77. 

Sending railwBY officer to for training 
as paint technologist. 2165. 

Tra.de a.greement between ---
2007-08. 

ENGLISH-
Question re introduction of 

in Higher Secondary Classes 
815. 

a.nd India.. 

medium 
in Delhi. 

Question re-
Ban on and publica.tion of books by 

Karl Marx, etc. 1246-47. ' 
Ba.n on of certain books. 432. 
Cases of unauthorised into bODses by 

foreign and Indian milita.ry men. 2291. 
Orders requiring permits for into 

Quett.. 2353. 
EPEDEMIC(S)

Question re small-pox. 
450. 

EQUALIZATION-

In Oalcutta.. 

Question Te plan for of disparities of 
remuneration for agricultura.l and indtt. 
tria.l classes. 2300. 

EQUIPMENT AT,LDWANCE-
See •• Allownnce(s)", 

ERODE-
Quest ion TI' complaints againat l·a.ilwa.y 

hospital, . 1746. 
ESSAK SAlT, MR. H. A. SATHAR H.

Alipat'h Muslim University -(Amendment) 
Bill (A.mendment of sections 16, 20 etc.)

Consideration of cla.uses. 2841. 
.Amendmcnt to Standing Orders-

Pl'esenta.tion or the report of tlle select 
committee. 822. 

Demand for supplementary grant in respect 
01-
BI'Oadeasting. 2197-98. 
Post-war Planning a.nd Development. 

2251-52. 
Working Expellses-Miscellaneous Ex-

penses. 2395. 
E]pct.ion of . to the sta.nding Finance 

Committee. 2184 . 
Factories (Second Amendment) Bill

Consideration of clauses. 2314. 
Indian Air Force (Amendment) Bill

Consideration of clauses. 23B8. 
Indian Army (Amendment) Bill

Moti?n to consider. 2342, 234344. 
COllSldorat,ion o.f clanses. 238l. 

Indian Central Oilseeds Committee Bill
Motions to refer to Select Oommittee and 

to circulate. 233l. 
Indian Companies {Amendment) Bill

Considera.tion of clau-see 2319. 
Motion for a.djonrnment 7'e-

Erection of wall rorma & Mosque in Karol 
Bagh, Delhi. 1837. 

War allowance for senior members of 
India.n Civil Service. 511. 

, 
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Motion re-
Election of members to the Defence Con· 

sultative Committee. 1503. 
Election of a -member to the Public 

Accounts Committee. 2374·75. 
Election of members to t.he standing com

mittee for Civil Defence Branch of 
Defence Depa.rtment. 1201. 

Eleotion of members to the standing com
mittee fol' Defence Depa.rtment. 2182. 

Election of members to the standing com
mittee for External Affairs Depa.rtment. 
1679, 1680. 

Elect-ioll of membel's to the standing com
mittee for Home Department. 1618. 

Election of members to the standing com
mitt.ee fOT Labour Department. 161S. 

Election of members to the standing com
mittee for Planning nnd Development 
Department. 16771 1678. 

Election or members to t.he standing com· 
mittee {or Roads. 155S·59. 

Election of members to the standing com
mittee for Supply Department. 1616. 

ElecLion of members tD the standing com
mittee for the DepQ..l'tment of Education, 
Health and Lands. _1900. 

Motion to reduce demand {or
"Depll,rtment of La.bour" Te-

Lahoul' policy _ of Government of India.. 
1456. 

"Geological sur,~ey" re-
Govcl'I1ment, uoliey re mineral t'esources of 

India. 1385-86. 
"Post-war Planning and D'evelopment" re 

Refusn 1 of supplies for the Department. 
1291~93. 

Motion io reduce supplementary Demand for 
·'Emigration-Externa.1" 1"e-
Fa.ilure to debar certain holder of office of 

p1'01it under crown from continning as 
memhe!' of Legislatnre. 220S, 2217. 

QUE'<!tion 7'C-

Abolit.ion of distinction between oTthodox 
nnd un~orthodox qua.rters. 618. 

Ahsence of Muslim personnel in .Military 
Engineering Service in Ba.luchistan. 
2558·59 2705 06. 

Appointments of European ladies 1n 

llaluchiRtan food supply office. etc. 
2353·54. 

Arra.nging for carria.ge of civilian a.ir mails 
"n aeropla.ne semce routes in In(lja. 
2362·63. 

At,rangements for saJe of sovereigns, etc.) 
to Ha.jis in Karachi pilgrims camp. 
1803-04. 

COlll and chromium mines in Baluchlstan. 
2559. 

EleC'f.ion of memhers to 1he standing cOm
mittpe on Emigration. 1196. 

Ex-pr-nditure. ek. on Delhi Polvteclmic. 
- 1608·09. • 

Filling of h'gh~saln.ried post!1 in Bal\1chi.<;
tnn . through "Fpdaral Public Service 
r:ommisf:'ion. 2559. 

r,.ivinq hopes of gettin~ Rhioping accom· 
mnrht-ion to int.ending Raj pilgt'ims. 
1804. 

Not lH'f'ning Calcnth. port npM for Raj 
sa.;]jna"-. lS02. 

Orden:. l'pqnu-;nq: permit~ fol' p.ntrv into 
Qllet ta.. 2353. 

Recent nomination of a person of Kala.L 
sta.te to Council of State. 2351·53. 

ResignaJ.;ons by European Inspc.ctresses of 
Schools in Baluchista.n. 2634. 

Resignation of European Iuspectress of 
schools in Baluchistan. 2354. 

Procedure 
genera-I 
1496. 

1'e winding up of a.coount in 
or railway provident fUild. 

Unsatisfactory arrangements a.t Karachi 
pilgrims ca.mp. ~8q2-031 1804-OS. . 

WiLhdrnwal of building grant to .prlv~w 
schools in Quetta. 2605·06. 

Question (Supplementa.ry) 1"C-
Accident by milita.ry lorry UI MadraA. 

997. 
107. 

Mr. 
Al1~Ind;a. handlooln wea.vers Board. 
Appl ication for Raj passage by 

Habjbur R1.Lhman of Sylhet. 2230. 
A.ssooiating the Legislativ.e Asse.mbly with 

Post.wa-r economil" planning. 1477. 
Black ma.rket. for cloth in Assa.m. 2227. 
Certain A class Miislim gua.rds re.verted 

to B class in Howrah division, East 
Indian Ra.ilway. 1732. 

. Committee for selecting student! for study 
abroad. 2606, 2607. 

Difficulty in se'~Ul'ing l'a.i~wa~ a.ccommoda
tion a.t Deihl by Leglsla.tlve Assembly 
members. lOBS. • 

Food situation in BengalI Malabar, eto. 
109. 

GTOW More Food contribution given to 
Madras Government. 2610. 

Raj Pilgrims not provided ship a.ccom
modation a.t Karachi. 114, 116, 

Inadequate lighting. etc.. on Benga.l and 
A:lsam Railway. 954. 

InsLructions ore 'reservation of berths jor 
mem bel'S of Central Legisla.ture. 1078. 

Irregulal'itie.s ii:L payment: of allowances to 
India.n sea.men's dependents. 1798. 

Kitchen Onr Service on Gra.nd Trunk
Express. 1734. 

~aintena.nce of Muslim quota. in the Direc
torate General, MlUutions P.roduction, 

Calcutta. 1087. 
1595. 

for 
Mala.-ria Epidemic in Baniyachung. 
Meeting of the standing committee 

PORts and Air Depa.rt.ment. 2357. 
Missing of parcels nnd goods on Bengal 

and .Assa.m Railway. 955. 
Musli'm contractor.s in Food Department. 

1187. 
Muslim 

masters 
1346. 

SUpet'VlSlOg assista.nt 
on Bengal and Assam 

sta.tior. 
Railway. 

New Depa.rtments in Central Secretariau. 
669. 

Non·payment of compensatory dues for 
ovel'stn~T by Raj shipping comparues. 
1030. 

Pl'opoflnlto run road transport 1,y railways 
in Ma(h'as presidency. 951, 

Punjah Go,"e1'nment's request r€ hiscuit 
factory. "'590. 

Railway ExhilJition in Delhi. 2556. 

R-enortR of certain radio debates on India 
in America. 1486. 

Revi:lion of subvention to Nol'-t.h-West 
Frontier Province. lS0. 
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Tmnspol't difficulties re sa.lt, suga.r, etc., IEUROPEAN OFFICER(S)-
in As~am. 955. . See "Officer(s)". 

B~ROIt1t.ion rf! removal of sedions ,111 to IEUROPEA N PUBLID-
121 of the Government of Indta Act, S"P bl' .. 
1935. 1003. 2467-68. ee U le . 

ESSENTIAL COMMODI'I'Y(IES)- EUROPEA N ltUNNING ROOM(S)-
Sct! also "Ol'dinance{s)", See "Running Room(s)". 

ESSEN'fIAL S~;ltVICE (MAINTENANCE) EUROPEAN 'I'R,WING CONCERNS-
ORDINANCE- See "Trading Concernts)". 

QUl'!>tion Te prosecut.ions under on 
);ort,h "'e,;.tern H.ailway. 1100. :EV ACOATION-

8N'. also "Ordinance(s)". Que.stiol1 re notices for on reside-Dh 

ESSENTIAL SERVICES ORDINANCE-
See "Ordina.nce(s)". 

ESTABLISHMEN'I'(S)-
QuC!~tion Tt!-

Ban on I'etail sale of ice by Delhi jJll.l', 
soda and all-arbat . 2803. 

for post-war education scheme. 2624· 
25. 

Increase of pay to work charge of 
Central Public W·orks Depa.rtruent. 2636. 

Non.official representa.tion on committee 
to consider of high grade t-echno· 
logicnl instit.ute. 1818. 

Special police investigations into 
offe.nces on East Indian and North 
Western Ra.ilways. 683.--

Starling of ca.nLeens and cafetans 10 

Industrial . 2616. 
RS'I' A BTA~HMENT BRANCH

Queslrion re paucity of Muslims lD 

of headqua.rters office., North Western' 
Ra.ilway. 1742·43. 

ESTABLISfIMEN1' BRAXCH STAFF SEC· 
TTONS-

Qut>stion T~ pa.ucity of Muslims in --, on 
East Indian Railwa.y. 1080-81. 

ESTA l1LTRTIMEN'I' CLERK(S)
Set '·Clerk(s)". 

ESTARLISHMEN1' OFFICES
Se/' "Office(s)". 

ESTABLISHMENT SECTIONS-
Question re paucity of Muslim in at 

Chittn.gong, Bengal and Assam Railway. 
1754. 

EUROPEAN(S)
Question re-

Discriminat;on between and Indians 
a~ re!4ards fishing at Okhla. 2636-37. 

-- prisoners or war in India. 1239·40. 
Roservation of portions of ,Tomna at Okhla 

for Ashinf! hy . 2420-21. 
Reserving fishing at certain groyh811 at 

Okhlo. for public. 2023. 
Resig-nation of inspeclress of schools 

in Ba.luchistan. 2354. 
EUROPEAN FIRM(S)

See "Firm(s)". 
EUROPEAN l.M.S. OFFICERS-

See "Officer(s)". 

EUROPE.'I N INSPEGTRESS(ES)
Su "Tnspectress(es)". 

EUROPEA'l T.ADY(IES)
See "Lndy(ies)". 

EUROPEAN MUSIC RECORDS
See "Music Record (s)"' . 

of Delhi ward No. 14. 617. 
EVACUEE(S)-

QU6sLion rf-
Burma and refugees. 1167-69. 

and CollecLion of Income-Tax. r rom. -
refugees. 190 91. 

-- in India mainta.ined by GQ,·ernment. 
446·46. 

Expendituro on foreign ,'146. 
Fncilities for t.rade by Indian-

liberated Rllrma. 616-17. 
Indian from .Burma and ~ralaya. . 

1420. 
Licences for sale of piece-goods to-

from Burma.. etc. 612. 
Non-Indian and refugees employed by 

Government. 674·75. 
Protect.ion of rights in Burma of Indian 
-. 1802. 

Refugees and - -
91. 

EVIDENCE-

arrived in India. 290-

Qnestion 'rC compla.ints against manner of 
takin~ -- by Hindu Law Committ-ee_ 
1034·35. 

EVIDENCE (AME'lDMENT) BlLL
SI'/' "Inclinn-" uoder "Bi11(s)". 

EXAMINATION(I:>')
Quesl ion T/'-

for recl'uit.ment of second dhiliQR 
clerks in Central Telegra.ph Office. Now 
Delhi. 2356·57. . 

-- held in Lahore fOl' Lady Hardinge 
Medica.l College students. 1810-11. 

-- of commercial aspects of ImIia. 
spring· waters. 454·55. 

-- of passengers luggage at Virlllllagam 
due to export. cont.rol. 32. 

Grade '.\' unified scale ir. audit ani 
accounts offices. 1126, 1960. 

Lea.ka.~~ of (,f'rtain papers at a.ppendix n 
of Ro.ihyny Accounts office. 2178. 

Mu,=Jim ca.ndidalcfI from postal audit office, 
Nagpur, etc., for 'A' grade . 1244"-
45. 

)Text competitive 
Navy. 42'7. 

for Royal In.lia.n 

North WcstE'1"O Railwav c.a.udidat-es fOf" 
n.ppl1ndix If Accountg • . 2174-75. -

QunlificaLionR and prescribed for 
e8ta~li8hmellt clerks (railways). 539. 

'I'hrowmg open Depal'tmental to 
typists of Deputy Accountant Gc.nel'aJ r 
Posh; and Te1egraphs, Delhi. 1126T 

1960. 
Throwing open grade 'A' unified sca.le .

to lower division clerks of Deputy 
Accountant General. Posts and 'l'ele
gra.phs, Delhi. 1126, 1960. 
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EXCAVATION(S}
Question re-

AlIot,ment. withdrawn or extra grants made 
lor Archaeological . 1033. 

Archaeological in South Inilia.· 1033· 
34. 

EXCESS PROFITS TU-
Question TC Income-tar officers f·.H' 

assessment work. 683. 
EXCESS PROFITS TAX (AMENDMENT) 
BILL-

Ser "Income-tax and .. under "Bill (a)" , 

EXCHANGE BUREAUS-
See "Labour " 

ElXCHANGE RATE-
Question re special for Mlaries of 

British offi('el'B and men or .fndiall army. 
'2m3·74. 

RxorSE DEP AR'rMENT-
Quel'ltion 1'e observing Muslim ratio in new 

appointments of Salt and . 1892. 

liXOISE DUTY(IESJ-
Queslion 7'e.- -

Assessment of on Bukka. tobacco leaf. 
1669. 

Assurance t.o betel·nut growers of South 
Kanam re 2079-80. 

Colhiction of on arecannt in certain 
areas. 1249. 

__ on betel· nuts in cert.a.in Madras Dis-
t riels. 1665, 1666·67. 

__ on hetel nuts in South Kano.ra. district. 
1666. 

-- on 8uga}'. 1656. 
Expenditure in collection of on betel· 

nut. 2303-04. 
Hardship on peasants dne lo present 

tobacco . 303-04. 
System of recovery 01 lobacco . 1669. 
Tohacco from the Punjab. 1667-68. 

EXOISE REVENUE(S)-
Question re fall in tobacco 1669-'lO. 

EXCISE RULES
SI'r • 'Rule{s)". 

EXECUTIVE COUNCIL-
Demand for grant.. 1254·00. 1467. 
'lotion to reduce demand for "--'~ Te 

110 confidence in the Government. 1254-
90. 

Question re-
roo!>ideration of Assembly's Tefusal of 

supplies to • 2605. 
Leltislative A!;!;emblv's Tefusal of supplies 

to t.he . 2706. 
ilJmCUTIVE ENGINEER(S)-

QU('_'ltion rr 'D' nrade posts of office of 
__ , P.akscy. Bengal and Assam RaH· 
way. 36_ 

EXECUTIVE 8'J' A VIi'·-
Su. "Stltlf(s)". 

EXEMPTION(S}-
Que!lo! ion rP from customs duty and 

income-tax in respect of British Army. 
\mel'iean Army. etc., in ,India. 285-88. 

EXHIRlTION(Sl
QuestioIl TC- • 

Expenditure on Tailway at. New Delhi. 
2752. 

Railway in Delhi. 2555-56. 

EXPENDlTURE(S}-
Decla.ration directing certain Budget head", 

of open to discllssion by the Legis-
lative Assembly. 347. 

Motion to reduce demand for "Finance 
Department" re need for economy and 
for more stringent control of . 1430-
56. 

Question re
Allocation of \Va.r 

and India. 1233. 
between Britain 

Annua.l income and and st..a.JI of 
Chakro.ta. Cantonment Board. 44-46_ 

Certain from Chakrata Cantonment 
fund. 46. -==" etc., on Delhi Pol~technic. 1608-09. 

_ in collection of eXClse dut.y on betel
nut. 2303-04. 

-- 01 Archaeological Department during 
current ye .... r. 1033, 

on A.R.P., National War Front, etc. 
288·90. 

-- on and activities of Nationa.l War 
Front. 315·16. 

== on Defenco Loan Publicity. 2806·0'7. 
on 'denial policy' in Bengal. 1105. 

-- on education in Baluchistan. 2429. 
on foreign evaouees. 446. 
on Grow 'More Food Campaign. 457-

58. 
on Grow More Food Campaign in 

Baluchistan. 2425·26. 
on Indian propo.ganda abroad. 424-

25. 
on printing of "Indian railways in 

War times". 1752. 
on railway exhibition at New Delhi. 

2762. 
on wrJ,r and ethol: Government Publi

city. 2805 07. 
Income rmd -- of Central Resea.rch 

Institute, Kasauli. 807-08. 
EXPENSE(S}

Question l"C-

Raj collected ill Karachi. 1166·67. 
Pa.YJ'!l~nt of .j,:,urney of dependants of 

British MilItary officers and troops in 
India.. 304-05. 

RE;imbul'sing on acquittal of incurred 
In defending his prosecution for hribery 
hy Railway servants. 2362. 

EXPERIMENT(S)-
Question re new -- re licket checking on 

Oudb and Tirhut Railway. 2168. 

EXPERT(S)
Question re-

Visit to Ind;a. of FOl'egin Health--
1415. 

Visit to India of the Russian He,lIth 
-. 1414-16. 

EXPLOSION (8J
Question re-

Claims rc Bombay 14--15. 
Instances of gallantry in doCks at 'Bomba.y 

- .. 515. 

EXPORT(8\
Question TC-

AmericaTl Go~ernment's ban on of 
Scientific publications to India. 101-02:. 

Aug;menlation of sterling balance.s due to 
India.n to Austra.lia._ etc. 1657-58. 
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~'"-.::=:-;;and 
H cssinn. 

manufacture 
1957. 

of Gunnies a.nd 

A11f1 production of Sugar. 1596-97. 
of cloth. 2633. 
of liner clotb. A51. 
of Gllr to )fiddle East. 1610-11. 
quoLas of cotton te.xtiles for foreign 

Countries. 33,5-36. 
Production and of chillie~. 2A33-34. 
Production a.nd of cot.t-on cloth. 2445. 

EXPORT CONTROL-
Question 1'1' examination of ?assengers 
lug~age a.t Vil'amgllm due to . 32. 

EXPORT POLIC¥
Sf" "Policy(ic")". 

EXPRESS(ES)-
Quest.ion 're !ltopping Ot Mail a.nd 

traina at wayside railw'ay stations. 
BX'rENSION(S)

Question 1'1'-

1096. 

of service to Government of India, 
«ccretariBt staff, 188B. 

--- to Deputy Director Genel'a} of Arch
:\E'ology. 1414. 

1'lXTENSlON(iS) OF SERVIOE--
Question ,.e to gazetted officel's, in the 

Directorate General, Munitions produc-
hOD, Calcutta. 2359. _ 

EXTERNAL AFFAIRS DEPARTMENT
Eleclion of members to the sta.nding com· 

miLtee for . 1965, 1679-80. 
Question TC-

Communal composition of certain staff 
under . 970. 

Communal composition of sta.ff. 261. 
contribuLions to Governments,- elc. 

1729. 
Paucity of Sikhs in 

523. 
higber posts of 

Suhsidi~ pnir! by. --. 381. 

lilXTEItNAL PUBLICITY WORK
Set! "Publicity Work". 

EXTERNMENT
Question re-

from Delhi of Pandit Sham La.! 
Sharma. 1234-35. 

-- of Pandit Suraj Prasad Upadbya of 
Nepal. 29. ~ 

EXTRA. TERRITORIAl. RIGHTS-
8" "Bight(e)". 

F AClL1TY{IES)-
Question re-

F 
• 

Amenitit.'s and to Indian troops JD 

Middle East. 2696·97. 
Booking nnd transhipment for ground 

nut oiJ. from meLre gauge lo brond gauge 
andlJlte vprsu. 1551, 2809. 

Callcel1ntion of f01' broadcasting 
mesfmgcs to Chri1inll internees in terri~ 
t.(rrieR occupied by the Japanese. 1494. 

Educational . for soldier:> and non-
('ombatant... 331, 442·45. 

-- for correspondence by next of kin 
with Indian prisoners of War. 436-37. 

-- for higher technical education for 
titudents of Ajmer':Merwara. 1011-12. 

-- for trade by Indian evacuees in 
liberated Burma. 616-17. 

to candidates from Hindu backward 
classes under Bevin and other technical 
schemes. 2799·2800. ~ 

-- to Mr. Jl1i Prakash Narain. 1677. 
Maternity benefits and for women 

minets. 1605-06. 
1!edica.1 aid to families of railway-

men. 1350-51. 
Refusal of int.crview 

Congress leaders. 438. 

FAC1'ORIES ACT
See "Act(5)". 

FACTORIES (SECOND 
llILT~ 

See "Bill(s)". 

FACTOIlY(IES)-

by imprisoned 

AMENDMENT) 

Question -re-
Applying -- Act. etc., to Mica splitting 

in Gudnr Division. 2015. 
A vernge wage of women in Delhi--

1424-25. 
Casual lea~eJ etc., t.o sweepers in cordite 
--, Aravankndu. 723-24. 

Closing down of t.be Bailly Munitions --, 
N agpur. 1357-58. 

CloBing of A"lass -
ooal. 614·15. 

due to shortage of 

Contract system for engagement of labour 
in Delhi . 1422-23. 

Cost of dehydrated meat, elc.. at certain 
Government . 2631-32. 

Diserimination as regards Basic pay of 
foremen, etc., in ordnance 960·62. 

__ erected aL Go\'ernment cost. etc. 1064-
1065. 

for pl'oduction of stabilised bleaching 
powder. 52'7-28. 

Government contribution 1,0 provident fund 
of worker" in cordite , Aravanka.du. 
724. 

Goval'nm~nt. --, etc., and workers' 
unions. 1808·09. 

High ('ost. of dehydrated meal at Go\·ern· 
m(>nt . Delhi. 2632. 

Hill allowance to workera in cordite --, 
Arayankadl1. 723. 

Houn; of 'A'ork, wnges, etc., of Lahour 
in \~al· supplies . 1407. . 

Housi.ng arrangement for (}{)vernment -
. worker!\. 1807·OS. 

Hygiene Inspection of Coffee --. 2423. 
Hygiene inspection of l~ondiment pow del'! 

. . 2423-24. 
:Meat. dehvdro.lion . 1017. 
Nasarpur ~ fruit pre8er~ng -- 1826-2"7 . 
Operation of certain Government. meat 
dehydratin~ by contractors. 2632. 

Pay of posts held by civilian in Ordnance 
-'--- and Directorate under Master Gen
eral of Ordnnnce. 440-41. 

Punjab Government.'~ request u biscuit 
-. 589·90. . 

Refusal of casun.} leave to workers in 
cordite A1'6.\'l\nko.du. 724-25. 

Settinll lip of hea\'y inuus:trv in Tndia-. 
1537·38. . 

Siok leave lo workors in cOl'dite --, 
Arawmkadu. 724. 

Starch . 2632·3,.-:;. 
Technical studies ahroad for highly qunll-

fit'd perJlonllel in ordnance 1752-
53. 
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Tender procedure for supply of dressed 
ca.rcnss of goat. meat for certain Govern-
ment . 2632. 

,Vomen workers in mills and of 
Delhi province, 463, 1959. 

Women workers in thread ball m 
Delhi. 463, 1958. 

Yarn quota. to DeUli thread ball--
1423-24. 

FACTORY INSPECTOR(S)-
Question re and la.bour welfare officers 

in Delhi province, 1422. 
FACTORY REPRESENTATlVE(Sl

Sec ·'Repl·esentati,:e(s)". 
FAILURE(S)-

Motion fol' adjournment re-
to counteract nnti-Indian Propaganda 

in Britain and Amorica. 914. 
-- to. g!,ant special wa.r pay to Indian 

comnllsslOned officers of Indian Army 
Mad ical corps. 2642·43. 

-- to tackle acute cloth shortage. 2642. 
F Am PRICE STORES-

Question re conditions for sanctioning a 
-. 2446. 

FALSfFICATION-
Qucstion TO of accounts l'eferred to in 

Public Accounts Committee roport.. 1233. 
FAMlLY(IES)

Question re- -
Care and wcHare or of Indian officers 

and tl·oops in India during war. 305·09. 
Collection of foncral expenses from the 

of detenus dying while in Custody. 
312. . 

Increasing or allowance to .of Mr. 
S'~rab Chandra Bose. 27(Yl.03. 

Medkal aid racilitief; to families of rail
wayman. 1350·51. 

FAMTI,Y ALLOWANOE
SI'.C "Allowance(s)". 

FAMILY PENSIONS
SCt' "Pension{s)". 

F1I"I>ITNE(S)
Que!3tioll rp-

• CIoLh 2019. 
Cloth in Bengal. 2107. 
Cloth in Bihar. 2811. 

m Rathiawar. 1403·04. 
Recent in Indin. 320-22. 
Report of Woodhead Commission on Bengal 
-. 11I. 

FAMDIE E~QI'TRY COMMISSION
Question re Superior secretariat staff of 

the . 1188. 
F ARIDPUR DISTRICT-

Question re scarcity of quinine 10--
2440. 

F ARRUKHAllAD-
Question Tr produclion of potatoes Ln __ 

2234. 
FAVOURITISM-

Quotltioll re provincia.l in tbe placing 
of Wal' ordors. 1066 67. 

FAZT,·I·HAQ PIRACHA. KHAN BAHADUR 
SHAIKH-

Election of to the st.a.nding commit.-
tee for Agriculture and Forests. 2245· 
4b. 

Indian Finance bill-
Motion to consider. 1660-64. 

• 
Question re-

Appointments and promotions of MUBlinll5 
in Food Department. 1190. 

Assessment· of excise duty on Hukka 
tobacco lenf. 1669. 

Assistant Commissioner8 of Income-ta.x. 
etc., in the Punjab circle. 2084. 

Bhera.-Shahplll' R.'\i1way project. 2363·64. 
Change in timings of trains on 'Malab.-wal

Bhera Branch Line. 39. 
Communique rf' Saudi Government's laCK 

of arrangement.s for pilgrimage to 
H .djoz. 1028·30. 

Dearne'l~ a.llowance to pensioneril_ 2518. 
Desirahility of Muslim Income-tax C'om~ 

misRioner for the Punjab circle. 2083. 
Detenninntion of seniority of staff in Rome 

Ilnd other Depnrlments, 1116-18. 
Fall in tohacco excise revenue. 1669-70. 
Food Department. selection committee. 

1189. 
Hardships experienced by first and second 

clMS p!l.ssengel'$ f\.t Lnla Musa. 951·52, 
2364. 

Home Department section dea.ling witli com
munal repreReqlations. etc., in Secre· 
tariat !ltaf£. 1118·19. 

Industrial panch; or Planning nnd Develop
menl Depa.rtment. 2004-87. 

Muslim administration officers in Food 
Department. 1189·90. 

Muslim nfficer~ of certain grades in Food 
Department. 1188 89. 

~a!\arpur rruit preserving factory. IH26 
'Z7. 

Non~grnnt of ccrtain allowanc{'!i to Railway 
Book;ng Clerks. 2367~ 

Non-payment, of compensatory fInes for 
O\'Pl'stnv hy Raj Shippin~ CompanieR. 
]030 . 2457. 

PORt.-WIlT new L'ailwl\Y lines in the Punjab. 
1072·73. 

Po!;t~war schemeR fot' improvement of 
3ll;ricnlturc. 1039·40. 

Rail~roa.rl CQ.ordinaHoll schemes In the 
Punjab. 1072. 

R.ecommenda.tion'l T(! class I Income·tax 
Officers from the Punjab circle. 2084. 

Rf'covel'V of Saudi dues from Raj pilgrims. 
1027·28. 

Sala.ries. elc., of ceriain services on Nortb 
Western Railwav. 2364-66 

Second cllUll' com·partm.-nts on trains on
Lab MUflll·Malnkwal line. 2364. 

Sending out pcrl;onR abroad for agricultural 
8tudies 01' l'cRearC!h work. 1040·4l. 

Seniority of persons appoinl;ed to listed 
POll'ta t.j8·n-1Ii.~ members of Le.S. and 
I. P. 1115·16. 

5'uperior Rerretarillt staff of tbe F&mine 
Enquil'Y Commission. 1188. 

System of recovery of tobaeco ex-cillil 
rioty. 1669. 

Tohacco ex eiRe dut.y from the Punj;.b. 
]667·68. 

Tl'ain timingl5 on MaIllkwal 'Bher8. Bra.neR 
Line. 952, 

Question (Supplemental'Y) rt unllatisfa.ctory 
I\rrangemont,fj art Karaohi pilgriDls ca.mp. 
1804·05. 

QUeEltion 
113. 

re enlargement of -- t'unctioDs. 
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FEDERAL PUBLIC SERVICE COMMIS· 
RION-
Question re-

Appointin~ scheduled caste member on 
-. 2029. 

Filling of high-snla.ried POS" in Baluchis· 
tan through . 2559. 

See alao "Public Services Commission(s}". 
FEDERATION-

Question n -Government contribution to 
r nd ian La.bour . 87·88. 

FE~[ALE(S)-
Question Tf:. subordinate in Food Do-

partment. 2434-35. 

FEMALE TELEPEfONE OPERATORS
See "Telephone Operlltor(s)". 

FENCEfUGANJ-
Question re-

Leaye for workel's of 
1251·52. 

-- workshop •. 

Medical treatment of workers of -- work
shops. 1251. 

Quarters of workers of 
1251. 

Pay, etc.. of workers m 
1251. 

workshops. 

workshops. 

Supply of Essential Commodities at cheap 
rnl,as to workers of workshopR. 
1251. 

FEROZEPUR-
Quesl ion re Delhi det.enus and 

priRoners in -- Jai1. 1234. 
FERTIT>JSER(S)

Quest-ioll re-

political 

Conference re manufacture of . 8. 
Decision on report of the technical M.is.sion 

on manufact.ure of artificial . 29:-30. 
Requirements of a.~l'icu1tural implement.s 

IlnN . 2027-28. 
Technical mlSS10n recommenda.tions rt 

mnnllfActure of artificial 23. 
FERTILTZER TNDUSTRY(IE&)

See "Indugtry(iee)". 

FIELD DIRECTORr
Question re appointment oE 

1412-13. 

FIET>D SERVJCE-
Question re telegrAphists working &S engi

neering aUpGI'VU;Ors, telegraphs tn 

1355. 
FILE(S)-

Question re missing office of the Con· 
troller Gtinera.l of Civil Supplies. 728-
29. 

FILM(S)
Queat.ion ,.,- • 

Allotment of raw to producers not in 
productions hefore. July 17, 1943. 624-
25. 

Discontinuing of propaganda, ==--. 2690-91. 
Edending of powers of - Advisory 

Committee. 2608. 
Raj pilgrimage cinema 
Imported filma. 795-97. 

326-Z7. 

bldinn Nt.w8 Parade and Information __ 
281\·85. 

Licences iSSl1eN for . 26~·09. 
Pr:evenlion of fictitious companies obta.in-

mg ra.w quot.a. 626·29. 
Propllganda Rnd instructional --, 27m. 
Raw Cinema. supply to North-West 

Fronticr Provinee. 323. 

Undue allotment of raw to certain 
producers. 626. 

Undue allotment of ra.w to eligible 
producers. 626. 

FIU{(S) INDUSTRY(IE&)
See "Industry(ies)". 

FINANCE BILL
Question re-

Action on speeches of Asse.mbly members 
on --. 2628. 

Prition 1't extra three pies income-lax in 
consequent on witbdrl\wal of the 

Income-tax and Exoess Profits Tax 
(amendment) Bill. 2460·61. 

Revh:ion of procedure n speeches on 
244l. 

."let also "Indian "undel' "BiIl{s)". 
FnUNCE DEPARTMENT-

Demanrl for excess grant in respect of 
- .. 209·10. 

Demand for grrmt. 1430-56, 1469. 
Demand for supplementary grant 

2131-35. 
Motion to reduce demand for" "7(!-

need for economy and for mOTe stringent 
control of expenditure. 1430-56. • 

Question Te.-
Communal composition in higher posts of 

certain offices under the . 33. 
Communal comflosition of certain st .. ff 

under . 1l24. 
Obscl'viuct Muslim ratio in few appoint-

ments of . 1892. 
FINXNCE MEMBERr-

Appointment of the Honourable Sir Edward 
Benlhall to perform functions of the -:-_ 
at RailWAY Budget Genernl discussion. 
347. 

FINANCIAL ASSISTANCE-
Question r"- joint-stock ba.nks applyjng- for 

---,- of Reserve B8.nk of India. 2503-04. 
FTNANCIAT. BURDEN

Question Tr-
on Inclin. clue to increase~ pay of 

Britisb ~oldiers. 176. 
-- on Tndia dne to incl'ea~e in emoluments 

of British troops serving in the East. 310. 
FINANCBL EFFECT-

Quelrt.ion roe of increase of pay of 
British soldiers in India. 1105·06. 

FJN_~ NCTAT> POSTTION-
~{qtion to reduce demand for "Railwa.y 

"HORTd" rr ~ of (he railwllye. ~-
704. 

"FINANCIAL RELIEF-
QUE'stion T(' to ovel'wol'ked p81'm&Ueut 

st.aff in Audit and AccountR offiCEII. 193-
94. 

See also "Relief". 
FINDING(S)-

Question re of medical board!! on 
J ndian personnel in respect of disabili
ties contracted on aeLin service. llZl. 

FINE CLOTH
Be' "Cloth". 

FIRING ENQUlRY
S.~e "Enquiry(ies)". 

FIRM(S)
Question u-

A~~i .. tance to spectacles goods --. 125-
26. 

Authorised don-ling in Sa.lt in Bihar'". 
1819. 
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Diec,riminatory trcn.tmcnt meted out to a 
European for alleged offence under 
cloth and yarn control order and cloth 
d£>al('rs' licensing order. 342-43. 

'Ghee pnrchasing of Go"e1'llment. 
2~24-25. 

Non.prosecution of a Bombay European 
for violation of Non-Ferrous Metal 

Control Order. 2567. 
'Non-registrntion of new for supply 

of powder condiment. 1826. 
Utilization for indnstrinl purposes of salt 

lnanufactured in Bengal coastal areas by 
certain Calcutta . 747. 

FIRST OLASS BERTH(S)
See "Borth(s)". 

FIRST CLASS P AS8ENGER(&)-
SI'I' "Pnssenger(s)". • 

FISHING-
Question 1'1'-

Ban on at Okhla by pl'ofessionals of 
village OkWa. 2620. 

Discrimination between Europea.ns and 
Indians ft." regards --at Okhla. 2636-
37. 

al Okhla. 262&-27. 
l..icences fol' at Okhla. 2627-28. 
Reserving -- at certain groyn~s at 

Okhln for European public. 2023, 2460. 
lteseI'Vo.tion of portions of Jumna at 

Okhla fol' by Europeans. 2420-21. 

FITTER(IS)-
Question re wiremen and (work·charge 

establishment) of Cent.ral Public Works 
Department. 2636. 

nT~'ER COOLY(IES)-
See "Cooly(ies)". 

FL.!G(S)-

FOOD CONTROL DEPARTMENT
Question re Officers and subordinate! in 
--, Olllih and Tirhut milwa.y. 1755. 

FOOD CROP(S)
Set "Crop(.)". 

FOOD DEPARTMENT 
Question re-

Dema.nd fot" grnnt. 1327-35, 1386-87, 1469. 
Demand for supplementary graut. 2141-

~6. 
Election of members to the standing com-

mittee for . 1763·65, 2245. 
Motion to reduce demand for "'--" re 

super\~isiOl) and control of wOl'k in pro· 
vince!!. 1328·35, 1386·87. 

Appointment of officer on special duty 
(adminish'ation) in . 1187·88. 

Appointmellj~ A.nd promotions of lfuslima 
in . 1190. 

Communal composit.ion of eel'taiIl ,,~a.tf 
under . 1038. 

Female Imbor'dinates in 2434-35. 
selEiction committee. 1189. 

Muslim a.dmillietration officers in 
1189-90. 

Muslim conha.dors in . 1187. 

-. 

Muslim officers of certain grades 1B --
1188·89. 

Paucit.y of 'Muslin1s in . 104. 
Paucity of Sikhs in bigh~r posts of 

590-9l. 
Schemes of refened to Tata Research 

Institute. 586·87. 
FOOD INSPECTOR(S)-

Se f. "I nl>peclor( s)" . 
FOOD MEMBER. 'I'HE 
THE-

HONOURABLE 

Motion fol' Adjournment Tt! supply of 
wrong information by -in reply to a 
question and refusal to v.erify incorrect· 
ness. 2568·70. 

:\1:otion fol' adjournment 1'e MislUe 
Congress -- in Delhi Courts. 205. 

of FOOD P AROEL(S)-
Question 1't exported to England and 

Question re hoisting of national --
1655·56. 

other count.ries. 126. 
FOOD RA'rrONS-FLANNEL(S) 

Quesiloll Tf! ratea of gt'ey woollen -
Amrit~ar market. 631. 

in Set "Ration/s)". 
FOOD SCARCITY-

FLAT(8)
Question Tj!-

Requisitioned hOUJI.es and fol' military 
purposes in Bombay .. 2091-92. -

Requisition of by War Department in 
Bombay. 1~96 98. 

FLOOD(S)--
Que.!ltion 7'e last heavy -- in Varuna 

rin!' at Benar£>!!. 24-97. 
FOOD-

Question re-
-- advisory councils. 1031. 
-- procuremeut staff. 1032. 
Grow more campaign. 1035·36. 
Over·estimation of crop yields and under-

estimation of needs in District ... 
461. 

Procurement and distribution of 
Sind. 88·98. 

m 

Rule8 for disposal of surplus rations Ot· 
cooked in military messes. 438. 

Scarcity of in Biha.r. 1030·31. 
,-OOD ADMINIEirRATION-

Question re report on working of -
Ajmer-Merwara. 2235. 

in 

Motion for adjournment Te indiscrimina.t.e 
requisitioning or foodgrains resulting ia 
-- in South Kanara district. 2307-08. 

Quest.ion re in Orissa. 2243-44. 
FOOD SITUATION

Question 1'(1-
__ in Bengal, Malabar. etc. 1~ 09. 
Statement by Secretary of Stat-e for India. 

on in India. 31-32. 
FOOl) SUPPLY OFFICE-

Question re nppointment of European ladies 
in Bllluchi!ltnn • etc. 2353·54. 

FOODGRAfN8-
)1otion for adjournment Te indiscriminate 

requisitioning of result.ing in food 
scarcity in &'uth Kanara district. 2307. 
08. 

Questjoll re-
Authori~y controlling movements of -

a.nd Gur in eert,ain districts of Bihar. 
2025·26. 

Butler report on --
50, ~68. 

procuremf'nt. 445-

Damaged -- 1025_ 
Deficiency of -- 10 South Kanan Di.s· 

trict. 41·42. 
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Deterioration of atockt>d in Sibpore I FOREIGN COUNTRIES-
Botanical g&rden. 38. See "Country(ies)". 

Excessive l'equisit,ion of from cultiva· FOREIGN EVACUEE(S)-
tors in certain districts. 2430-31. See "Evacuee(!'!)". 

flladcquacy of - in North·\Vest Frontier FOREIGN HEALTH EXPERTS-
Province, 110. Se.e "Expel't(s)". 

Production of and pulses. 458-60. FOREIGN INVESfl'MENT(S)-
Representations about prices of . 1796· See "InvGstment(s)". 

fTI. FOREIGN MILITARY MEN-
~Il'\: ing!' in of surplus areas d\le to See "Military men". 

!'ationing !'Iyell'm. 1024. FOREIGN PRODUCT-
~'c3rcity of in H80zn.ribagh. 2014. See "Product(s}". 
Unit of l'a.t.iolling in villages. 1019-20. EOREIGNER(S)-· 
Waste of - in Government storages. Question re-
1599. I mporta.tion of to Archaeological Ele-

FOODGRAINS (li'UTURE AN D OPTION'S R:p&:!de:b~' o£B~~dia held by Britishe:rs and 
PROHIBITION) ORDEllr--

Question f'e. interpretation of "Gra.m!' III FORE~~N(EN)'-2288. . 
t he ~chedule of . 2023. Question rt di.scrimina.tion a8 tegards Baa-Ii: 

FOUB(a{ATN(~) REQUIREMENTS- 'pay of , et.C'., in ordnance factories. 
Question Tt of India. 320. 960-62. 

FOODSTUFF(S)- FOREST(S)-
Que[.lLion 11'- Demand for gl'Snl. 1466_ 

Disparity in prices of at gra.in shops Motion re Rlection of Members to t.:he 
of different. railwa.ys in a. cit.y. 1357. Standing Committee for Agriculture anti 

__ destroyed in Bengal. 2243. . 1897-99. 
officia.lly declared unfit fol' human FORESl'ATION- __ 

('onsumptioll in Bengal. 338. Question 11 steps for re 
Prevailing rates for in Bijipur dist.rict. FORFEl'rURE(S)-

2628-30. Question T('. provi8ion!> re of pay sud. 
Quota per dllY per IIdult of in certain a.llowance of nrmy personnel on active 

(,jties. 1419·20. sel'"\~ice. 2299. 
Supply of , ,to., to lib,r.led part Df FORM(S)-

BDt'TJlG. 319-20. Question rt pre8cribin~ set of receipt 
Supply of to lahourers on military for rent nnder DelhI Hent Control Orm-

workp a.t Chittagong. 38. nance. 1815-16. 
6'unply of t.o liberated BUl'ma. 453- FORWARD BLOCK-

54. Question '1'(' memheTs of --
II'ORCE(S)- tion. 311. 

Question n- FCUNDER'S DAY 
~-\ rrests for offcnceg committed by members Qliestioll r(' -- I\l the La.dy l£a£Wnge 

of Americans in Indio.. 1108-00. Medical CoHeRe. 2022-23. 

1592-93. 

under deten· 

Casualties among Indian deputed to FREE QUAR'l'ER(8)-
G "ltv) Set'- "Quarter(.)". recce. .:IV"'. 

f'Timinal complnintJol against. membet1s of FR.O~T LINE-
American in India. 1109. Question 1'e Side·tra.cking of Indian Oftk:ere 

Denial of aplllicabi1ity of Army Act and posted to 257. 
R'(lVlLl Warrant PriYileges to Indian . FRUIT(S)-
1557·58. 1889. Q . 

Discrimination ru; regards "stoppages", etc., uestlOn re-
in the eru;e of Indian personnels of His High pricel> of --, etc .. lIold at Delhi 
:Majesty's . 2301-02. ra.ilway station. 737. 

Xon-compliance of law affording certain Lack of and vegetable shops in New 
1<tatutory prh·ileges to Indian . 680· Delhi. 1426·27. hom 
81. Restrict-ioDR on hooking of green An 

. ·on-observanc(, of certain pro\.isions .of Muzaffarpur RaHway Station. 17.,tJ-50. 
King's reR'ulations in the case of Indian FReTT CANNING PLANT-
--. 1249·50. Set "Plant(.)". 

Revi!'lion of penRion rases of certa.in Indian FRl'IT(S} CULTURE-
personnel of Hip; 'MB.jesty'~ Indian Question Tf developing and ca.nning 
1890. indu~try in Baluchistan. 2420. 

Step<I for inclu.<lion in Central and Pro\;n· 
('i,!--l elect?ral "!,olls of names of persons in FRUIT PRESERVl NG F ACTORY-
HIS MaJei:!ty s pn active service. 8.f't "Factory(ics)"_ 
120. FRllT PRE&'EEtVATION INDUSTRY-

See "Industry(ies}". 
FUEL--

FORn MOTOR CO., MESSRS.-
Questio.n .,~ Govel'nment requisitioning a 

cen-3ltl pIece of land leL to of India Question re shortage in cities. 1405-06. 
in Kidderpore. 730·3L FUEL EC'ONOMY-

FOREIGX ADMINISTRATION(S)- QuestiDn re on Railway •. 1348·50. 
Question u sale of Gold in Indi. by --. FUEL PRICE(S)-

1112. See "P.rice(.)". 
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FUEL SHOP(S)-
Question re inadequa.cy of -- Tlmal'pur, 

Delhi. 1829·30. 

FULLER'S EARTH- . 
Question Te. permitting only Imperial 

Chemical Industries to move Soda Asht;s 
and by Railway. 2160. 

FUNCTION (S)-
Question Te-

Enlargement of Federal Court --. 113. 
-- of Ra.iIway Board. 2160·61. 
Salary, • etc., of Mr. T. A. Raman in 

Imlin. Agency General. 1487. 
FUND(S)-

Motion to reduce Demand for "Working 
Expenses-Miscellaneous Expenses" re 
l'efu!;;a..1 to grant to run motol' 101'1'ies. 
549·75. 

Question re-
Allotment of Lo Provinces fol' land 

GAZETTED RANK(S)
Question re-

Appoint.ments t.o lower 1755 
Procedure for promotion of senior a,.e-

countants t.o in Railway Accounts 
D,epal'tment. 275.'1. 

Raising of railway Assistant . Surgeons to 
lower . 2744. 

GAZETTED SERVICIl(S)
Question 1'4:-

Abolishing railway lower 
Non-selection of Muslims 

partment of Dengal and 
for lowel' 37. 

1734·30. 
in Stores De

Assa.m Railw&y 

Officiating promotions to lower 
North Western Ruilway. 1735-38. 

OB 

Promotions to lower • East Indian and 
Bengal and Assam Railways. 1754. 

GA7.ETTED STAJ'F
See "Staff". 

C improvement and agricultural loans. 125. GENER.AL BUDGET-
ertaiu exp6uditure from Chakrata canton· Se.e Budget-Genflral. 
ment ,46, 

-- from production cess imposed on des. GENERAL ELECTION(S)-
patcheR of coal and coke, 26. Sel' dElection(s}". 

Movement of between United Kingdom I GENERAL HEADQUARTERS-
and India. 1236·37. . Question rt>·-

Un-audited in Government of India. Common r{"ster of superintendents of _ _ 
Departments. 172-73. Air Headquarters, and Naval Bead~ 

FU NERAL EXPENSES- QUU1~.". 2699. 
~ Question te collection of from the Highel' ra.nk I.M.S. ann R..,A.M.C. olli-

families detenu8 dying while in Custody. cers in ' . Delhi. 2505·06. 
312, Refusnl to revll.e cases turned down by 

authorities at . 2301. 

G 
GALLANTRY-

Question re instances 
Bombay explosions. 

of --
515. 

GENERAL MANAGER(S)-
Question r~ transferrinJZ; non·MuIIHm~ W 

personel hranch of's office of Benw 
gal and Assam Rsilway. 1082. 2458-59. 

10 docks a.t 
GENERA L POST OFFICE(S)-

GANDHI-
.. 

QuesLioll 1'e Govel'nment possession of 
charitable village hospital at Badarpur. 
1879·80. 

GANDHI·IRWIN PACT-
Question re Advisa.bility of restoring 

concessions under --. 25OO..Q1. 
GANDHI, MAHATMA-

salt 

Question re new programme or construc-
tiv~ work by 1482-83. 

GARNA SAJIIB-
Question re 'abolition nf railway sta-

tion. 20·21. 

GAum SHANKAR SINGH, MR.-
Election of to f,he st.a.nding commit.-

tee fol' Indu8tries and Civil Supplies 
Department. 2184. 

Election of to the standing commit· 
tee for I.abour Department. 1766. 

GAYA-
Question re land acquired fol' aerodrome 

near 1495. 

GAZETTED OFFICER(S)-
Question rl'. extensions of ::ervice to . 

in the Directorate General. Munitions 
production, Calcutt". 2359. 

See also "0fficer(s)". 
GAZETTED POSTS-

See ··Post(a)". 

81'. (>; "Post Office(s)" . 

GENERAL PROVIDENT I<UND
See "Pl'ovidl3nt Fund (s)". 

GEOLOOICAT" SURVEY-
De;mand for grant. 1382--86, 1470. 
Motion to reduce dema.nd for" ",., 

Government policy re mineral resourcu 
nf India. 1382·86. 

Question TP.--

Indillu Millillg Engineer!' -- at Kodarma. 
BOB·09. 

Meetmgs of !"tandin~ 
Jabour ann for 

ClEORGETTE(S)-

committees for 
2448. 

Question rf' priceR of Indian 
('Jul silks a.nd -. 2444. 

GERMA" 181-
Question re-

mill arti!· 

Indinn nrisoners of war ID and 
Jnpancse hands. 1875·76. 

Treatment t-O Indian prisonel's of "'at' in 
.Taoanese and - hands. 2683". 

GHEF~ 
Question rl' -

Denial vf Milk ration!!, to Indian 
Aoldiers. 1494·95 

purchasiug a.geucies. 1611·13. 
nurchasiuJt agenc), of Messr:l. AJopi· 

prasad and sons. 1600. 
-- purchasing agents. 1833-:34. 

EluDplied by GOYfU'nment uu("chuing 
a~ent.s in Madras, 1191·92. 
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Purchase of vegetable 1832. 
Scarcity of edible oils and vegetable --

1832·33. 
GREE HEATING OENTRES-

Que);tion re _ 2425. 
GHEE PUROHASING FIRMS

" "F· (I" (lN' lrm 8 , . 

GRIASUDDIN, MR. M.-
Elad,ion of 10 the ~tanding Oom~ 

miUee for Defence Department. 2309. 
Election of to t.he standing commit-

tl'P. for Informa.t.ion and Broadca.sting 
Department. 1430. 

J ndiau Finance Bill-
Motion to considel'. 1564-70. 
Mntion for adjournment re failure to 

pnforce economic sanctions against South 
A frica and to J'RcnlI the High Commis
Bioner. 127. 

Question re-
Candidates from Hindu backward classes 

appointed &s Circle Rationing Officers. 
2800. 

t:andidate:s from Hindu backward classes 
appointed as lahour officers. etc. 2799. 

Facilities to candidates from Hindu back· 
ward classes under Bevin and other 
technical schemes. 2799-2800. 

Hjndu . ba.ckward . ~las8e8 representative on 
Provmcml Na.tllnllai l~nbol1r Service Tri
buna.l. 2800. 

M~Jt;tbeI'8 -in New Delhi municipa.l com
mittee. 2440. 

~otices fo\' vacation of houses on resi
de?t.s of wa.rd No. 14 Delhi. 2440-4l. 

Provls1on for ministerifll "taff working in 
temporary wa,' vacancies. 1242-43. 

QUP8fi~n (Supplementary) rc-
\fushm officers in offices of Regional Food 

Commissioner. et.c. 1186 
Re~ovnl . of disabilities affect.ing India.na 

In Ul11ted Sta.tes of Amel'ica.. 4. 
Superior secretariat stuff of the- Famine 

Enquiry Commission. 11B8. 
Resoiut;ion ore National WS-l' Front.. 131· 

32, 134. 148; 980. 

GRUZ1.fA VI. SIR ARDUr, RALIM-
Eleclion of to the standing commit· 

tee for Roads. 2644. 
Election of to t.he fltanding commit-

tee on Emigration. 1524. 
General discussion of hha Rltilwa.y Budget. 

483·85. 
Indio.D Finance Bill-

MaHon to consider. 1568, 1574-81. 
MoLion to reduce demand for-

"Department. of InduEtries nnd 
Supplies" Te-

Cloth and yarD posit-ion. 1375. 
"'Votking Expences-Miscellaneous 
eea" re-

• 
Civil 

Expen-

Refusal to grant funds 
lorries. 550. 

to rnO- Motor 

Quest.ion rE!-
Calcutta street accidents. 440. 
Deciding authoritv for inf'lu!'iion or ex

clusion of scheduled banks. 25M-OS. 
De-scheduled hanks of the Reserve Bank 

of India. 2504. 
Extpnsion of United Kingdom Commer

cial Corporation activit.ic~ to liherated 
Burma.. 450-51. 

Failure in emba.rkation of Bengal H aj 
pilgrims at. Karachi. 1609-10. 

Failure in embarkation of ce.rliain Raj 
pilgrim~ at Ka.rachi. 1609. 

Haj pilgrimage cinema ~lms. ?26-27. 
Raj Pilgrims not provlded ship accom

modtLtlon at Karachi. 113-15. 
Inndequat~ cloth ql1otn. for Bengal. 1020-

22. 
Internal censorship. 22~-95. . . 
,Joint.sLock banks applymg for FlDn.nC~al 

assistance of Reserve Bank of IndIa. 
2503-04. 

Lend-lease agrerunent with Canada. 744· 
46. 

Overcrowding on tramways and buses in 
Calcutta. 953, 2452. 

Rice and AfJt:a deteriora-ted in Govern· 
ment godowns. 115. 

Selected candidates on waiti~ panels of 
Bengal Nagpnr Railway. 528-~9. 

GIRI,(S)
Qnestion re-

working in W.A.C. (I). Depart-
ment. 313-14. 

Published letter af certain Anglo-Indian 
1097·98, 2351. 

GITA PRESS- . 
Question re l'epresenha.tlOD 

increase in paper quota.. 

GLASS FAOTORIES-
See "Factory(ies)". 

GOAT MEAT
See "1-1eat". 

from --
1002.33. 

fo< 

GOBIND SIl\GH, GURU- . 
Queshion re ban on Bombay Sikhs for 

l'unning free kitchen 00 's birthday 
anniversary. 103. 

GODOWN(S)
Question re-

Decomposed tUta in Dacca Government 
--. 124.2-5. 

Rice and Atta deteriora.ted In Govern· 
ment 11.'>. 

Rice rotting in Government In 

Manikganj. 2243. 

GOGGLES-
Q llest.ion re price of cheap M 632. 

GOLD
Question re-

and Silver poliey of Gov9rnment. 
185·87. 

-- and Silvet' smuggling. 14'18-79 . 
Sale of 1877. 
Sa.le of in India by foreign admini.!l-

tl'ations. 1112. 

GOODS
Question rt-

Compulsion on textile mills to purchase 
lease-lend 2238-39. 

Consumers' imported 'lmdel'. lend· 
lense. 615--16. 

Import quty '1U Tndian - 'll Kashmir. 
126. 

_Mi,,!'ing of pa.rcel;; and on Bengal 
and Assam milwa.y. 954-55. 

Pilfpral!ft of carried by !'w..,ame1'8. 
2090. 

War ri .. kg insurance on -- .';88-89. 

• 
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GOODS, CONSUMER.-
See "Oonsumer Goods". 

GOODS SUPERVISOR(S)-
Question 1'C scales of pa.y of J etc.. on 

North Western Railway. 1063. 

GORAKHPUR.--
Question rc-

Certain letter written by Superintendent 
of Police, 1112. 
Scheme for recruitment. of -- labour 
eml)loymen~ in coal mines. 629-30_ 

GOVERNMENT(S)-

for 

Motion for adjournment 'J"C.-
Refusal to indicate views re recruit.--

ment to Indian Civil Service and Indian 
Police. 2708-09. 

Requisit.ioning by Brahmaahram Ma* 
aurl Ambernath. 237~. 2519_ , 

Violation by of Lerms of Delhi Rail* 
way stat.lOn Hindu refreshment room 
cat.ering contract. 346. 

Motion to reduce demand for "Executive 
Council" re No confidence In t.he 
1254·90. 

Question re-
Acquisition of raw wool by 1065-66. 

Applicat.ion of Essential Services OrdiD* 
wce to employees. 2104. 

Congress buildings seized by 
1958. 

Cotton textile 
35-36. 

mills taken over by 

198, 

,he 

Nou*Indiall evacuees and refugees .m-
ployed by 674·75. . 

Operation of cel'tuin mea.t dehydratlDi 
factories by contractors. 2632. 

Order confining tiupply of controll~d 
cloth to certain Government ser'f'anta lD 

Ajmer. 1182·83. 
Post*war economic plans under -- conM* 

deration. 1477*78. 
Propaganda about India carried on in 

America by British a,nd India.n • 

199, 399, 906, 733·34. 
Propaganda about India carried on ill 

.America by Indian 425-26, 67V72. 
Purchases of Dal l etc .. for -- by M6il8fi. 

Owen Roberts. 1191. 
Purchnses of Whea.t for 

Owen Roberts. 1190-91. 
by Messr •. 

Railwl~Ys takeo over by 2162-63. 
Requiaitioning by of premises of 

People's Free Hea.ding Room and Li
l}tnl'Y at Dhabi Talna, llombay. 613-14. 

Restricting ad .... ertisements to accredi-
tation (.A) newspapers. 912. 

Rice and paddy destroyed by - North 
Bihar. 803. 

nice rotting ill 
ganj. 2243. 

lZodoWDa In Ma.nik· 

Supply of b1'888 sheets by -
Waste of Ioodgrains 10 

1599. 
GOVER7'1MENT CONTRACT

See "Contract(s)". 

1163-66. 
st-orage. 

Dissatisfaction about shipping policy of GOVERNMENT CONTRIBUTION-
. 324. __ . See "Contribllt.ion{s),'. 

Ev&Cuees in India maintained by • GOVERNhtENT COST-
<145·46. 

External Affairs Department contribntions 
to , etc. 1729. 

Failure to give timely intimation to colli* 
cries about. coa.l demands by . 723. 

Gbee purchasing firms of .' 2424*25 .. 
Ghce supplied by purchasmg agents m 

Madras. 1191-92. 
Gold and Silver policy of . 185·87. 

at.titude Te Independence- day cele
brations. 1655. 

contracts placed with Imperia.l Obe-
mical Industries. 36. 

f".ontribution to Indian Red Cross 
Society, etc. 1818--19. 

__ (',ontribution to provident fund of 
workers in cordite factory, Ara.vanka.du. 
724. 

promise to supply mill*made !lugar 
to members of sweets and milk union l 

Delhi. on certain condition. 2802. 
-- requisitioning a certain piece of land 

let to M CRSl'S. Ford Motor Co. of India 
in Kidderpore. 730·31. 

Grow more food contribution given to 
MadrAS 2609-10. 

Housing arrangement for 
• workers. 1807-08. 

factory 

Inconvenience to staff- owing to non-
confirmation. 1241. 

Indian Magazines started in Russia 
and China. 302, 

Indian Propaganda. oa.rried on in 
Arabia. Persia.. etc. 302-03. 

Instructions to Provincia.l -- r~ conser
vation of live st6ckl etc. 343-46. 

Set "Cost", 
GOVERNMEN1' EMPLOYEE[S)

See "Employee(s)". 
GOVERNMEliT FACTORIES

See "li'ucoory(ies}". 

GOVERN~iENT nODOWNS
See "Godownfs}". 

GOVERNMENT OF INDIA-
Motlon for Adjournment 1't withdl'IIow61 by 

of USIOUl'auce to feed Calcutta. 48--
49, 7T-78. 

Motion to reduce dema.nd for "Deparl
ment of La.bour" Tt labour policy of 

1395·98, 1456·62. 
Question re-

Dea.rncl'!s allowan{'e to officials of 
402-03. 

the --. 

DeclaraLion re selection posts lD 
cretariBt. 2093. 

Se-

Exlensions of service to-
staff. IBBB. 

secretaria.t 

delegation nt San Francisno Corxfer* 
cnce. 1758·60. 

~- Under Secreta.ries not belonging to 
regular service. - 2700-01 . 

Power of to withhold in individual 
ca.ses pension, etc., of Indian ranks. 
1120, 1889. 

'Temporarv officiAls .erving in --. llll-
12. -

See also 'ICentrru Government.". 

GOVERNMENT OF INDIA. ACT
See "Ac£(s)u. 

• 

! 

! 
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GOVERNMENT OF INDIA DEPART· 
MENTS-

Quegtion re--
Annual reports of 1102-03. 
Un-audit.ed funds in 172-73. 
Women employed in 1484·85. 

GOVElUiMENT 0.' INDIA PRESS(ES)
See "Press(es)", 

GOVERNMENT OF L'<DIA SERVIOES
Motion to reduco demand for Home De. 

parLment rt. paucity of scheduled castes 
in . 1387·95. 

GOVERNMENT ORDER(Sl
{iee "Urder{s)". W. 

GOVERNMEN'r POLIOY-· 
Mot.ion to reduce demand for "Geological 

SUI-vay" re TO mineral resources of 
India. 1382-86. 

GOVERNMENT POSSESSION-
Quest.ion TC of Gandhi cha.rita.ble 

villa.ge hospitaJ at Uadarpur. 1879·80. 
GOVERNMENT PROVIDEN'r FUND(S)

See "Provident Fund{f;)". 
GOVERNMENT PUBLIOITY

See "Publicity". 
GOVERNMENT QUARTER(S)

See "Quarler(s)". 
GOVERN11ENT SEIW ANT(S)-

Question re- . 
Central not provided With qual'ten 

2439. 0 
Inadequate conveyance allowance to en· 

ual . 192·9'. 
Instructions Te. prior sa.nction for prose-

cution of . 1662. 
Interpretation of "old entra.nt" as a.pplied 

1.0 . 2106·07. 
Liens of New Delhi quarters of 

transferred to Cnlcutta. and Bombay. 
817·18-

Musliu cloth quota for at Govern· 
ment stores Now Delhi. 1836. 

Order confiDing 8upply of Government 
cont.rolled cloth to cerlain -- in Ajmer 
U82·83. 

Plight of Central deprived of Quar-
ters on transfer to another office in New 
Uelhi. 2439-40. 

Be-employment of n. --
1428. 

after conviction. 

See also "Sarvant.{s)". 

GOVERNMENT SERVIOE(S) • 
Question rc conditions for submisaibn of 

applications tOl" accommodation by new 
entrants in 2704-05. 

GOVERNMENT STORES-
Qnestion rc muslin cloth quota for Gov

. Gl·nment servants at ) New Delhi. 
1836. 

GOVERNMENT 
8HOPS-

TELEGRAPH 

Ree "Workshop{a)". 
GOVERNOR(S)-

WORK· 

Question re inorease in allowances for 
1805. 

GOVERNOR GENERAL
\(OtiOD for adjournment- re-

Failure to appriRe the a.bout situa-
tion l'e recruitment to Indian CiV11 se.1'
vice and Indian Police Service. 261-63. 

ia refusa.l of perm.ieeion to discusa 
resolution re delegation to San Franciaeo
\:OnIerence. 2179·80. 

GOVERNOR GENERAL, H. E. THE_ 
-'a .asent to Bill(.). 48. 

GOVIND DAS, SETH-
Question re health of 1119. 

GRADE(S)-
Motion to reduce demand for "Railway 

Board" rc Inuianiaati,on of the higher 
660·66. 

Question re vacancies in speci&ed for 
direct recruitment of East Indian Rail· 
way. 1080. 

(mADE 'A' UNIFIED SOALE EXAMINA· 
TION-

Ques.t-ion re-
- in Audit and Account.s offices. 1126. 
Throwing Quen to lower oivision 

clerks of DepuLy Accountant General, 
Poats and Telegraphs, Delhi 1126. 

GRADE :0' UNIFIED SOA1"E(S)-
Question TC eligibilit.y for of typists 

in Audit and Accounts Offices. 1127. 
GRADE (D'-

Question rc posts of office of execu .. 
t.ive engineer) Paksey J Bengal aDd AJiUlIl 
Railway. 36. 

GRADUATE(S)_ 
Question rt-

Low pay to trained -- in higher "COD.
dary schools in Delhi. 1830. 

Sending overseas in agriculture for 
post grAduate training. 1834.36. 

QRAIN(S)-. 
Quest.ion rc-

Holdings ~asis for ~ delivery of b,r 
peasants III Madras presidency. 461. 

R.ation of per. head per day. 2014. 
Supply of cheap to workshop aU 

A1'3Vankadu ordna.nce factory. 2562. 
GRAIN PUROHASE OFFIOER(S)_ 

:Motion fol' Adjournment T6 Bezwada. '$ 

warning to GudlaveUeru Rice millors rt
. paddy purchase. 2759-60. 
Question re purchase of: paddy at pena.lty 

unce by of Madras Presidency. 
38. 

GRAIN SHOP(S)~ 
Question 1"C-

AppointmentI' made in lD Allaha.ba.d 
nivitlion East India.n Railway. 2358. 

Comulnint' of short. weighments at Rail-
\vav • Malnkwal. 2560. 

neal-neR~s allowance t.o ano chea.p for 
postal employees at. Allanabad. ~549 . 

Disparity in prices of foodstuffs at -
of different, l'ailways in a. city. 1357. 

Purchases of commodities 
dl6ll.ring Accounts 

for Railwa.y 
2,70-71. 

UnClerwoigllment of commodities supplied 
from :a.1,ilway Clearing Accounts Office 

2,70. 

(mAIN STORAGE DJRECTORA1'E-
Question rt. 2622-24. 

C1RATNS SUPPLY SCHEME(S)
Bee "Scheme(8)H. 
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GRAliI-
Quelllion rc i.nterpretation of" .. in 

the schedule of l'oodgrnios (..Future and 
Option's Prohibition Order. 2023·24. 

GRAND TRUNK EXPRESS-
Question re kitchen car service on --

1733-34. 
GRANT(S)

QUE'stlOn u-
Allotments witbdrawn or extra made 

fol' a.rchaeological excava.tions. 1033. 
Inequities in of war aUowBnC6. 2511· 

12. 
Withdrawal of building 

schools in Quetls.. 2605-06. 
to priva.tc 

GRANTS·IN·AID TO PROVINCBT. GOV· 
ERNMENTS-

Dculnnd for .supplementary grant. 2250· 
5l. 

GRATUITY(IES)-
Quel:llion 'I'c. or .special contribution 

towards provident funds for running 
staff. 2164. 

aRA VEY A RD(8)-
Question 7e prohibition of burials in certain 

Muslim of Delhi. 40-41. 
GREAT WAR

See "\Var". 
GREECE-

Question re
Casualties among 

to . 302. 
Indian forces deputed 

Ill-treatment to Indian prisoneIs of war 
in . 1234 

Indian troops taken to 
against E. L .. A. s. 887-88. 

to 6ght 

Trenlment. of Indian prisoners In 

891. 
GRIEVANCE(S)

Question re-
Certllin of India.ns in Natal. 324-25. 

of BQrar-l\{ndrns cotton-growers. 325-
26. 

-- of employee& of Govp.tnment. of India. 
Press Calcut.f..a.. 2010. 

-- of skiUed labourers on North Western 
Railway. 2347-48. 

-- of students of Ladv Hardinge Col
lege. New Delhi. 2426-28. 

of tra.dinSt public Te settlement of 
claims etc. 2566. 

-- oT 'trains clerks. 2371-72. 
Low sala.ries and other ·of staff on 

QudJ) and Tirhut Raihiay. 2168-69. 

"GROW MORE b'OOD"-
Question re cohtribution given to 

Madras Government. 2609·10. 
GROW MORE b'OOD CAMP AIGN

Question re
EXJJcnditure ·on -
Expenditure on 

26. 
1035·36. 

457·58. 
in Halucbistau. ~425· 

in Ma.labar and South Knna-ra Dil
trids. 41. 

GROYNE(S)-
Question re reserving fishing at. cariain 

-c: at. Okhla. for .European public. 20'13, 
2460. 

GUARD(SJ-
Question rc-· 

A class 
1754·55. 

on Ea.st 
, 

Indian Railway. 

A class non-muslim sent lor refreaber 
CO\.ll"se in Howrah division, East Indian 
Railway. 1733. 

Appointments of -
Railway_ 252·53. 

on North Weltern 

Certa.in A Class Muslim reverted to 
B class in Howrah division, East India.n 
Railw&y. 1732-33. 

-- claiming rest suspended in Lahore 
division North Western Railway. 2746-
47. 

Ignoring claims of night ruiOD failed --
253. 

Luggalle -
W2-73. 

on North Western Railway. 

New Bca.les of pay for etc., on Ea.~ 
Indian Ruilwn.y. 397-98. ,-

Penalty of relega.tion to junior service :for 
on North Western Railway. 21M. 

Resigned Muslim not replaced by 
Muglims in Howrah division, Eaet In
dilln Ra,ilway. 1755. 

Scale" of pay of on cel'tain Raihn,ys-
2165·66. 

Train clerk!'! on North 'Ves~rn Railway 
promoted as 2745. 

'I'ransfer of trn.in clerks, ticket collectors, 
etc., to Jtrade II • posts on North 
Weat-ern Railway. 2176. 

Withdrawing aut.bority at __ •. etc., v for 
granting certificates to pafisengen with
out tickets on East Indian Railway. 
2159. 

GUDLA VELLERN-
Malian for Adjournment rt Bezwada grain 

purchase officer's wa.rning to - RicB 
millers rl!. paddy purchase. 2759-60. 2810 

Removal of 
154950. 

of postal employees. GUDUR DIVISION-

Rt.eps for removal of against Anti-
Rinrli policy of All-Indio. Radio. 312-
13. 

GROUNDYllTIS)-
QnC'Stion re-

DisPlll'ities in prices of 
1184 

--, kernnl. etc. 

1.imiLed nnmher of purchase licences for 
-- ek I issued in Madras_ 1610. 

GROUNDNUT OJT~ 
Question r" hooking and transhipment 

facilities for from metre ~auge to 
brand gauge- and vicc-·lJeua. 1551. 2809_ 

Question rc- • 
.Applying Factories Act, etc. t-o Mica. 

splitting fa.ctories in 2015. 
WOl'kers in Mica mines of -- 2014-15. 

GUN SHOT(S)-
Quest,ion re death of Jngabandu Sen of 

Mninanda villnge dlle to wound by 
Americn.n ~oldjor. 2290·91. 

GUNNY(IES)-
Queslion rc exporbs and manufacture of 

and Hessian. 1957. 
GUPTA, LALA DESHBANDHU_ 

QUetitlOU re health of 1235-36. 

-

I 

• 
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GUPTA MR. K. S.-
Death of in the House. 1056. 
E.x pressions of regl'et on the death of --

1057-69. 
General discussion of the General Budget. 

1055-56. 
Motion for adjoul'amant re failure to 

enforce economic sanctions against sonth 
Africa nnd to reca.ll the High Commis
sioner. 167. 

Question re-
Abolition of Gnrna. Sahib 

20-21-

, 
railway station 

Accident by military 
897-98. 

lorry in Madras. 

.Air c."ldots training centres. 190. 

.Air survey by .ArchoooJogical Department. 
809. 

Appointment of Captflin J. P. Williams 
as salvage- official. 965·66. 

Brenk·down of trade disputes a.rbi~rlltion 
machinol'y in Ahmedabad. 1027. 

Certain grievances of Indians in Natal. 
324-25_ 

Charges brought by Col. Smith, C.R.E., 
agllinsl Indian subordinates. 679. 

Civili.nn.'I, Military ufficers, etc., sent to 
Urllted StaLes of America. 319 

Closing of glass factories due to shortage 
of coal. 614-15. 

Communal proportions in the army. 43. 
Conll'ol of country craIt traffic. 250-51. 
Deaths of 'Women workers in mines. 620-

21. 
Decomposed d tlrz in Dacca Government 

gorlown. 124·25. 
Desirability of releasing Maula.na Abul 

Kalam Azad, etc. 304. 
Detcnns in Indin. 190. 
Discrimination between civilian and mili

.tal',r ~tflJf in Will' Department. 679.80. 
DJScl'lnlluntory treatment ,89 regards reser

vation of bertha for Members of Cen
~~~:k~e8iaJatllre at Delhi railway station. 

Dismissals by Divisional Mechanical Offi
cer II of Delhi Divisions, North WeI!
tern Railway. 25l. 

Diaaatisfu.ction about shipping policy of 
Goverwnent. 324 

Enquiry into he~lth a.nd nutrition lD 
India. 116. 

Extraction of magneaium from the seas 
around India. 310. • 

Importation of foreigners to Archmologi
cal Department. 809. 

Imprillo~ent of civilians in military 
detentIon camps of Eaatern Comm--d 
679. ~ . 

India Office staff. 251 442 
Indill~ troops taken 'to Greece to fight 

~8alOlt E.L.A.S. 887.88. 
Mlller,;1 .deposita in South India. 116.17. 
Nego,tl.atlons .wlth British Government and 

BrItish Shl~-building industry. 117. 
NO~-~O!lfirmatlon of certain staff in Delhi 

dlv.lslon, ~orth Western Railway. 23 
Paucity of Indians in ranks of A. G E' 

S.G.E. etc. 679. . . 'J 

Penally on Mr. Rahman Ali at the Court 
:Martinl ut Chelsea. 189. 

Promotion of Indian sub-officera in the 
M.E.S. Department. 678. 

Propaganda about India. carried on in 
America by British and Indian Govern
ment. 733·34. 906, 

Publication "India, against the storm". 
734, 907. 

Publication of Indian edition of "Verdict 
011 r nd iu·'. 188·89. 

Recruitment of criminals for War pnr
poses in America. a.nd Canada.. 89B. 

Refusal to interview their rela.tives by 
detained Congress Working Committee
Members. 303. 

Requiring Indian soldiers in Britain to 
call at police stations for getting police 
passes signed. 189 . 

Salaries of Sir Girja Shankar Bajpai and 
Mr. Hennessy. 734. I 

Scheme re Country craft cargo au the 
We" Oon.t 247-50. 

Ship-bnildinp; industry of the Scindia's at 
Vizagapa tnm. 389. 

Small-pox epidemic in Ca.lcutta. 450. 
Srigohinc1pur Beas·Xasur railway line-

construction. 19-20. 
Subsidies to .Miss Pamela Hankson for 

Indian propaganda in America. 257. 
Technical mission recommendatlons te 

manufacture of artificial Fertilizers. 23. 
Trial and supply of penicillin in India. 

339-40. 
Trials of Americans under Indian law. 

898_ 
Uncleanliness lD railway compartments. 

393-94. -Unemployment amongst handloom weavers 
of Chittoor. 117·18. 

Women workers working underground jn 
mines. 62l. 

Work for Shippine- Policy Committee. 
324_ 

GUPTA, lIlR. R. R.

Question Te-
AnimBla sent out from Railway stations 1D 

the Punjab. 394. 
Damodar river transport for coal lD 

Bengal. 455. 
Discrimina.tory treatment meted out t-o a 

Europllun firm for alleged offence under 
Cloth and Yam Control order and cloth 
dealers' 1ic~n8ing order. 342-43 

Establishment of lIynthetic fertiliser lD
dUl!;try. 395. 

Expenditure on war and other Government 
Publicity. 2805·07. 

Exports and manufacture of Gunnies and 
Heuia.n. 1957. 

Inlltructions b Provinc83 for coutrol ')f 
animal slaughter. 455. 

Money available for Post-War reconstruC"
tion projects from cent.ral revennes. 311. 

MY80re Government notification re animal 
slaughter. 455. 

Opinion Te Atlantic Charter expressed by 
the Honourable Memher for Common
wealth Relations. 593. 

Per 11ead quota hasis for supply of clotb 
to Districts. 342. 

Policy rl' deyelopment of mechanical lools 
production. 396. 
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. 1 S N BUll on fishing at. OkbJ.a., by professionals 

Post-war plan prepared by Pl'inClpa; " of village Ulthla.. 2620. . 
Aga.t'wuL 310-11.. .' . NOll-prOvl!~iou of qualt.61'8 t.o Mnalun em· 

Protests a.gainst Antl.Htndl PO~lCY of AU- Ch B al and 
Ind,·• Radio. 313. .. p10y6e8 a.t Ittagong, eng 

t ..A.l:!srun Ita.ilway. 1703 
.scheme for converting Wat industrIes III 0 Paucity of MusHms in establishment sec-

consumers industries. 396. bions aL Cbittagong, &11110 ... 1 and Assam 
Schemes of Indo-American collaboration in 1754 

'12 Railway.. '. ... 
industrial sphere. OJ • Puttiug qualtfied Muslims on rehevtng list 

Solution of politic~l impa8se. 593. .. of 'fl'a.flie Depnrtment, Bengal and 
Steps for removal of grievanct:S aga.iJ;lst Assam Railway. 1753-~4. 

Anti-Hindi policy of AU-India Ra.dio. Raising of R.ailway Assistant Surgeons to 
312-13. lower ga.zetted rank. 2744. . 

SUl'vey of actual and potential Develop- Reversion of senior Muslim bead train 
meuts of industries.. 394. examiners at Badarpur. 1095. 

Suspension of licences of certain cloth Supersession of Muslims at promotion to 
dealers in Bomba:(. 341-42. posts of junior train e~aminer in Badat'-

U pur District. 1095. 
(} R- Training of non-Muslim fitter coolies as 

Question n- , train examinel's in Badn.rpur District. Authority cOlltronin~ movements of food-
grains and 1D cel'tain districts of HABI~o.g.~ RAHMAN, KHAN BAHADUR 

"" Bihar. 2025·26. SHAIKH-
Export of to Middle East. 1610-11. Election of to the Standing Oommit-
SUgUT a.nd imports and exports of tee for Oivil Defence. Branch of Defence 

De1bi-Shnhdara. 40. De~artment. 1430. 
GWILT, MR. E. L. C.- ElectIon of to the Standing Commit-

Banking Companies 'Bill- tee fOl' Home Department. 1900 . 
. Motion to refer to Select Committee. Election of to the Standing Commit-

2776-79. tee fat' Wnr Transport Department-_ 
Election of to the Standing Commit- 2109. 

tee for Commerce Department. _2519. HAJ-
Election of to the Standing Commit- Question Te-

tee for Defence Depa.rtment. 2309. Application for passage by Mr. 
Election of to the Standing Commit- Habibur Raman of Sylhet. 2229-30. 

f F d D t t 2245 --- expenses collected in Karachi. 1166.-tee or 00 eparmen . _ 
Election of to the Standing Finance ffI_ 

Committee. 2184. 'passage for certain holders of reaer-
vatIou· cal'ds. 2231·32. 

India.n Air Force (Amendment) .Dill
Oonsideration of emuses. 2387. 

Indian Anny (Amendment) BilJ
Consideration o.f clauses. 2381. 

Indian Central OUseads Committee Bill
Motion to refer to Select Committee and 

to circula.te. 2337. 
- Indian Finance Bill

Motion to consider. 1768. 
Question re- . \ 

Instances of Gallentry in docks a.t Bom-
bay Explosions. 515.. _. . 

Paper tounage involved m pl"mtmg coples 
of Indian in/ormation. 42. 

Question· (Supplem~tary) Te- _ 
Muslim offioers m offices of Reglonal 

Food Commissioner, etc. 1186_ 
Pri~e of imported Wheat at Calcutta, 

Bombay, etc. 1025. 

H 
HABI13AR RAHMAN, DR.-

Election of to the Standing Commit-
t,ea for the Depa.rtment of Education, 
Health and Lands. 2246. 

Qnestion 1'e-
Accommodation to Hindu staff in requisi

tioned houses at Cbittag-ong by Bengal 
and Assam Ra.ilway. 1753. 

passage for . Mr. Mohammad Kala 
Minn of village Maya:qi. 2230-31. _ 

--- passage for Mr. Rahman Ali of # 

village Ml1yani. 2231. 
--- passage for one ::Mr. JamaJuddin. 

2231-
--- pilgrimage cinema. films. 326-27. 
Non-payment of compeURatory dues for 

overstay by shipping companies_ 
1030. 

Not keeping Calcutta port open for --
sailiogs. 1802. 

Plight of pilgrims at Ka.rachi. 2416. 
RAJ CAMP(S)-

Question Te pucca. building built in 
lrarachi 2416. 

HAJ PASSAGE
Question Te-

for MauIvi Haqda.d Khan of 
Lucknow. 2413-14_ ... 

~- for Mr. Musbrraf 
2414-15. 

Ali of Sylhet. 

--- for ODe Maulvi Rehmat Ali. g415~ 
HA.J PILGRIM(S)-

Question Tt-

Failure in embarkation of Bengal --
Ka.rachi. 1609-10_ 

Failure in embarkation of certain 
l\llorachi. 1600-10. 

at 

at 

Giving hopes of getting shipping a.ccom-
modation to intending . 1804. 

See alao "Pilgrim(s)". 

Application for Raj pa.ssage by 
Sylhet. 2229·30. 

HAJ SIDPPING COMPANY(IES)-
of Question 1'e non-payment of compeDHatory 

ques for overstay by . 2457. 

• 
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HAJI(S)-
Question re arra.ngements for sale of sovere-

igns, etc., to in Ka.rachi pilgrims 
camp. 1803-04. 

HARMARA-
Question :re institutions 

ra.ided and seized a.t 
2288·89. 

and prenuses 
(Ajm.,). 

HALT(S)- HAZARIBAGH-
Question re discontinuance of train --I Question 7e scarcity of foodgrains m _~, 

at Sitnmpet and Kavutaram Railway 2014 . 
• tation.. 1358. HEAD ASSISTANT(S)-

HAMAYUN- Question Te.-

Motion for adjournment 7e ontrage within 
premises of railway station. 203-
04. 

HANCOX MAI"HOTRA COMMISSION-
,t See "Commi.ssion{s)", 

• 
HAND SPINNING

See "Spinning". 
HANDICAP(S)-

Question re -- for. Indian cycles manu· 
facturing industry. 2563·64. 

HANDLOOM(9)-
Question 7e-

Shortage of yarns for 
Yardage production of ) 

HAND LOOMS BOARD(S)-

1165.66. 
2021. 

Question 'TC • 467, 
HANDI-OOM INDUSTIW

See f'Industry(ies)". 
HANDLOOM WEAVER(S)

Question re-
Lack of yarn supply to -
Se.e. also "Weave·r(s)'t. 

1412. 

HANDI-OOM WEAVERS BOARD
See. "Board(s)". 

HANKSOM, MISS PAMELA
Question re subsidies fo -- for 

propaganda. in America. 257. 
Indian 

HAN;S RAJ, RAIZADA-
Election of to the Standing Commit-

tee fo), RotLds. 2644. 
HAQDAD KHAN. MAULVI

Que~tion re Raj passage for 
Lucknow. 2413-14. 

HARASSMENT-

of 

Question re -- of Raj pilgrims at 
Karachi. 1166. 

HARDINGE MEDICAL COLLEGE, LADY. 
See "Lady Ha.rdTnge Medical College". 

HARDSHIP(S)
Question re-

as ree;nrds retirement ot certain 
LM.D. (British cadre) officers. 9OO.0l. 

-- due to advance payment of Income. 
tax. 1237.38. 

experienced by first and second dass 
~ passengers a.t LaJa. Mwa. 951·52 2364 

on peasants oue to present toba.c~ 
excise Du~y. 303-04. 

-- under· Central Excise Rules to 
betel·nut gro'vers and traders. 2291-92_ 

HARDW~ 

M'?tion for Adjournment 'Te reatrietioru on 
1Ssue of railwa.y tickets for Ardba 
Kumbh Mel. at . 2709·11, 2732-42. 

HARI KRISHNA MEHTAB, MR.-
Ql!8stion re Janguage restriction on 'a 

mterview witb his brother. 671. 

in Income-ta.-x. De
Punjab commissioner-

Inspectors and 
parLment under 
.hip. 2693. 

Posts of ,etc., in Income-tax De-
partment. 908. 

HEAD OFFICE(S)-
Question re promotions in of Stores 

Depart.ment of Bengal and Assam Rail
way. 37. 

HEADQUARTER OFFICE(S)-
Question 're pa.ucity of Muslims in esta.b. 

lishment bra.nch of J North Western 
Railway. 1742-43 . 

.HEALTH-
Question re-

Bad of labourers ret1ll'lled from 
Assam projects. 2009·1Q. 

Deteriorated of detained Congress 
Wo:kin~ Committee Members. 197-98. 

Enqulry mto nnd nutrition in India. 
116. 

of Congress Working Committee 
Members in detention. 291-93. 

-- of Dr. Ra.jendra PJ.'asad and other 
detained Congress working committee 
Membel"B. 191-92. 

-- of Dr. Yudhvh Singh. 1660, 2810. 
of Lal.a. Deshba.ndhu Gupta. 1235-

36. 
of Maulana. Abul Kalam Azad and 

other detained Congress Committee 
Members. 418·19. :== of Maulana Nooruddiu. 2698.' 

of members of the Congress Work
ing Committee. 2498-99. 

of Mr. Uttam Chand Malhotra. 
2287. 

of Pandit Bu.1 Krishna Kanl, a .secn
rity prisoner, 429, 1113. 

-- of Pa-ndit Jaw&har LaI Nehru and 
Pandit Govind Ballabh Pant-. 1113. 

-- of Prem Jas Rai, a detenn. 1119 
1485. ' 

-- of Sardar Sardnl Singb caveshar. 
1493. ::=' of Seth Govind Das. 1119. 

of S. N.rnj.n Singh Talib. 2088. 
Work of Rll!'lsia-n experts on 2289. 

HEALTH EXPERT(S)
See "Expert(sy'. 

HEALTH SERVICE-
See "Service(s)". 

HEAI-TH SURVEY COMMITTEE-
See "Committee(s)'''. 

HEAVY INDUSTRY(IES)_ 
See "Indul!try(ies)". 

HENlE. SRI K. B. JINARMA-
Demand far ~upplementary grant m reg. 

pect of Agriculture. 2190. 

=
= ArcbmoIogy. 2187. . 

Broadcasting. 2204. 
Industries. 2195. 

Ejection of to the Standing Oommit-
tee. for Labour Department. 1766. 
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Election of to the Standing Commit· 
tee for the Department of Education. 
Henlth and Lands. 2246. 

Indian Finance Bill-
Motion to consider. 1703-12. 

Motion for adjournment 1'e-
Indiscriminate requisitioning of foodgrains 

resulting in food sco:rcity in South 
Kana.ra district. 2.307. 

Prevention of worship in Hindu tam
pies cOijsequent on requisitioning of 
property for militnry purposes at 
Kambln. 2306·07, 

Motion Te election of Members to t.he 
Standing Committee for Food Depart
ment. 1763. 

].fotion to reduce demand for-
"Food Department" re supervision and 

control of work in provinces. 1330·33, 
1334. 

ItRRilwa..y board" re inconveniences to third • 
class pa.ssengers. 646-48. 

Question rl).-

Access to waLeI' resources within req1l1Bl
tioned la.uds at Kumbla. 1886. 

A.sllurallC6 to betel-nut growers of South 
Kanara. re excise duty. 2079·80. 

Audit of accounts of Government of India 
presses. 2431-32. . 

Betel-nut pahn cultivation in certain dis
tricts. 2081. 

Ca.sual leave, etc. to sweepers in cordite 
faelory, A.ravankadu. 723-24. 

Coffee cultivation in Brilish India. 2080-
81. 

Collection of excise duty on al'ecanut in 
certain areas. 1249. 

Communal composition of W.A.C. (J) and 
W.R.T.N.S. 1671.72. -

Communique 1'f Sandi Governments lack 
OT arrangements for pilgrimnge to __ 
1028-30. 

Compulsory acquisition of kerosene oil tine 
by Collector of North Kanara. 1421~22. 

Crop. failure in Bijapur district. 1819. 
DefiCIency of foodgra-ins in South Kanara 

DiRtrict. 41-42. 
Denial of applicability of Army Act. and 

Royal Warrant Privileges to Indian 
forces. 1889. 

Tj,nial of 1lH of tetiTing Toom. 'lot Ootaea· 
mund railway station to the public. 
525. 

Discrimination as regard~ allowances of 
!'upervisor!l and chargemcn m cordite 
factory, Aravankadu. 533_ 

Dil'lcrimination as regards special rate of 
pen!lioll to Viceroy'. Commissioned Offi· 
cerH, etc. 2301. 

Discrimination a!l rogardH "gtoppages" 
~tc., in the case of Indian perllonnel8 of 
Ris Majesty's force.. 2301.02. 

IJ1~t,tiblltion of oloth in Dharwar. 2017. 
D;stribution of sugaT in Dharwar. 2017. 
Duli., of W.A.O. (I) and W.RI.N.S. 

167!. 
Efltnbliflhment of heavy in,{i.ustries. 2367-

68. 
ExC'e!<Riye requisition of rood5{rain!l from 

ruJt,ivatorfl in certain dhltrict9. 2430.3l. 
Excise duty on bete1-nuts in certain 

Madra!! D'istriCts. 1665. 1666-67. 
EX~fle dutv on hetel-nuts in South Kanar-a 

d;lItrit::l .. 1666. 

Facilities re import of machine1'Y" etc. 
2294. 

Gh~e purchasing agencies. 1611-12. 
Giving vegetable product and ,dehydrated 

meat to Indian soldic:s. 2081-82. 
Grievances re compensation, etc., ot occu.

f:iers of requisitioned lands at Kumbla 

Go$:l~~ent contribution to Indian Red 
CrosB Society etc. 1818-19. 

Government cOntribution to provident 
fund of workers III cordite factory, 
Aravanlmdu. 724. 

Grnnt of pension to certain workers of 
cordite factory. Aravankadu. 532. 

Grow more food campaign in Malabar 
and South Kanara districts. 41. 

Grow mol'C food contrihl.1tion given to 
Madl'aEl Government. 2609-10. 

Hardship under Oentral Excise Rules to 
betel-nut growcl:s and trade~s. 2291·92. 

Higher size of ration in Delhl. 2237-38. 
Rill allowance for temporary olerks and 

Labourers at Aravankadu Ordnance Fac
tory. 2561-62. 

Hill allowance to workers in cordite fac-
tory Aravankadu. 723. _ 

Innde~llaCY of quarters for workers lD 
cordite factory. Al·IlVankadu. 5.33. 

Inadequate distrihution .of .paper to Dh
8
ar

war nnd Belgnum DH;tncts. 2017-1_ 
In-patient hospital at Aravankadu ordn-

ance fnctory. 2562-63. . 
Installation of radio sets for CO~mll~llty 

li!:tening in certain Madras dIstrICts. 

2692. . f "G' ,,' the Rchedule Interpretnlton a "tnrn m, 
of Foodttraimt Wutme and Option"s 
Prohibition) Order. 2023. 

T~and!!. reqt1isitioned from r~' Qt!l at KnmblB,. 
.south Kannrn distri ct . 1673-74, 

Low wages of coolip.!'i at Aravankadu Cor--
dite Factorv. 2561. . 

Military pllnish~ent of redncmg; to lower 
rank fa\' cartaul corps. . 2300·0;t. 

N ationalisation of heavy Iudustrles. 2811-

N!!d of pu.blic bonded ware-hoose in 
North Knnnrll diHtl'ict. 1883. 

New journal slarted by East Indian Rail-
way. 2755-56. . . 

Non.adults age. limits. for rationmg pur
PO!lGs in. Ma.dra!l. pl'e!lldency: 2~16-17. 

N on-increaJlle m 81ze of rahon In Mala--
h:lr 2237 . f 

Omission to invite repreecnt.atlVe 0 
"lndi(1J) Railu,ny MOf}aZlllt" of. Ma.dras. 
to a. railway press CQoferenc~. 525-~. 

Powt't of Government 01 Indul. to Wlth
hold in individual caJle." panslOn. etc.,. 
of Indian rank!l. 1880. 

Pre-oxcile certificates for belel-nut gro:",
en alld tmderl in.. South Kanara diS
trict. 1666. 

PrE'vailing: mtefl for foodstuffs in Bijal!ur 
rliatrict. 2628·30. 

Pricefl of Rice . WheA.t and Bajra in 
certain districts. 1421. 

Pr(ltluction of ateel and pig. iron. 2368-
69. 

Production of Sugar. 2236·37. 
Prohibition on roaHtinl! and powderin~ of 

hhae('o within honded waTe·honse 111' 

MnnlZlltore. 1883·84. 

• 
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Quota' pel' day pel' adult of foodstuffs l.II 
certa.in cities. 1419-20. 

Ration per lJ.d111t labourer in certain a.reas. 
2018-19. 

Refund of enhanced duty collected on duty 
paid tobacco. 1881-82. 

Refusa.l of casual lea.ve to workers in 
cordite fact.ory, Al'avankadu. 724-25. 

Refusal to revise cases turned dowu. by 
authorities at General Headquarters. 
2301. 

Rejection of offer ~f Indian industrialists 
for supplying military trucks and aero
planes. 2369. 

Restrictions on betel-nut cnltivation and 
curing in certoin Madras districts.- 1667. 

Reviaion of pension cases of certa.in lndian 
personnel of His Ma.jesty's Indian for
ces. 1890. 

Salaries, etc., of W.A.C. (I) and W.R.I.
N.S. 1672·73. 

Saving due to reduction in petrol ration 
etc'

d 
in Madras presidency. 1355-56: 

246 -
Scarcity of foodgrains in Kazariba.gh. 

2014. 
Setting up of independent pension appeal 

tl'ibunals. 1889. 
Ships built in India. 1359. 
Sick leave to workers in cordite factory, 

Aravankndu. 724. 
St(\rtin~ of canteens and cafetaria in In

uustl'lal establishments. 2616. 
Stopping of death and disablement pen

SIOns, lang; [n.ams, etc. 2302. 
Supply of cheap gl'a.ms to workshop at 

Aravankadn ordance factory. 2562. 
Surplus motor vehicles sold. 1353-54. 
Wetting of tobacco by bonded w&!'e-bouse 

keepers in Manglllol'C. 1883. 
HEILMAN, MISS-

Question 7e internment an~ prosecution of 
1250. 

HENNESSY, ME.-
Question 9'e salaries of Sir Git'ja Shankar B:Wn.i and 734. 

HESSI -
Question Te EXpOl·ts and manufacture of 

Gunnies and . 1957. 
HIDE(S)-

Question n a.nd skins produced. 
1535·36. 

HIGH OOM.MISSIONER(S)-
Motion for adjournment re failure to en

force economic sa.nctions agaUtst South 
Africa and ~o reca.ll the . 126-27, 
150·67. 

Question re recalling of t.he from, 
and enforcing of economic sanctions 
against! South Africa. 2605. 

HIGH COURT(S)
Question -re-

N on~collferment on Indian Legislature of 
powers to abolish appea.l to Privy Coun-
cil fl'om 2617-18. 

Recent Privy Council ruling 1'e grant of 
bail to the accused by 7ffl. 

HIGH SCHOOL EXAMINATION(S)
Queh-tion t'e. obligation on students pass-

ing Delhi in 1943 to join class XI 
in same sc1loo1 2419. 

HIGHER APPOINTMENT
See "Appointment.(s)". 

HIGHER CLASS ACOO.MMODATION-
See "Accommodation" 

HIGHER GRADE(S)
See "Grade(s)". 

HIGHER GRADE OFFICERS
See "Officer(s)". 

HIGHER SECONDARY DEP ARTMENT
Question rc-

Requisite qualifications of principal and 
--, tea.cher in a School in Delhi 
2016. 

HIGHER SECONDARY SCHOOL(S)
Question re lack of provision of teaching 

of certain subjects in in Delhi. 
2418·19. 

See also H80hoo1(13)". 
HILL ALLOWANCE

See "Allowance(s),'. 
HINDU(S)-

Question Te-
Accommodation to staff in l'equisi. 

tiQJled houses at Chlttagong by Bengal 
and Assam, Railway. 1753. 

Oandidat.es from backward classes 
appointed as Circle Ra.tioning Officers. 
2800. 

Candidates from backward classes 
appointed as labour officers, etc. 2799. 

FllCilities to candida.tes from -- ba.ck
wa.rd classes under Bevin and other 
technical schemes. 2799·2800. 

-- backward classes representat.iv6 on 
Provincial N atiollM Labour Service Tri
bunal. 2800. 

Preponderance of in production 
depal'tment of mechanical workshops. 
2156. 

HINDU CALENDAR-
See "Calendar(s)". 

HINDU CODE-
See "BiU(s)". 

HINDU LAW COMMITTEE-
Question 1'e complaints against rna,nner of 

taking evidence by 1034-35. 
HINDU MARRIAGE DISABILITmS RE· 

MOVAL BILL--
See "BiU(s)". _ 

HINDU REFRESHMENT ROOM(S)
See "Refreshment Room(s)". 

HINDU RUNNING ROOlll(S)-
See "Running Room(s)". 

HINDU 'l'EMPLE(S)-
See "Temple(s)". 

HINDUSTANI MEROANTILE ASSOCIA· 
TION-

See "Association(s)". 
HINDUSTANI PROGRAMME SIDE

Question re literary attainments of officers 
on the of All India Radio. 2450, 

HIS MAJESTY'S FORCES-
Ql1E}stion ?"e disorimination as regards 

"stoppages" etc., in the case of Indian 
personnels of . 2301-D2. 

See also !<Force(s)". 
HIS MA.IESTY'S INDIAN FORCES

See "Force(s)". 
HOARDING-

Question 1'e. cases of profiteering and 
aga.ihst Ew'opeans tra.ding concerns. 1429. 

------------------------~----~--~-------
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HOLDING(S)- _ . . 
Question re basts for delivery of 

gra.in by peasants in Madras pr.esidency. 
46l. 

HOME(S)-
Question re scheme for resettlements or 
. persons evicted [rom under defence 

of Indi& Itole 75 (.) (1). 35. 

HOME DEPARTMENT-
Demand for grant. 1387-95, 1467. 
Demand for Supplementary Grant. 2121. 
Election of Members to the Standing Com-

mittee for 1617-18, 1900. 
Motion to reduce demand for" .. re 

paucity of scheduled castes in Govern~ 
ment of India services. 1387-95. 

~uestion re-
Communal composiliion of cel'tain staff 

under 1124. 
Determination of seniority of sta.ff in -

and other Departments. 1116-18. 
circular rc unresenTed vacanoles. 

1895. 
memorandum r~ promotions on -senio

rity or merit. 908. 
section dealing with communal re

prese.ntations etc., in Secretariat staff. 
1118-19. 

Paucity of higher gl'ade receptionists In 
-. 2092-93. 

HOME DEPARTMENT SECItETA.ltY-
~.fotion for adjOUl'nment. Te deputation of 

the Home Member and the to 
London fo1' consultation re recruitment 
to All-Iudi{\, Serviceij. 2308-09. 

HO~1E lfE1IDER-
Motion £01 adjournment re deputation of 

the and the Home Departmsnt Se
cretary to London for conRulLation re 
recruitment to All-India Services. 2308-
09. 

HORSE(S)-
Question re race imported. 2007. 

HOSSMANI, MR. S. K.-
Election of to the Staodulg Commit-

tee for Industries and Civil Supplies 
Department. 2184. 

Question 7e-

Cancellation of licences of certain cloth 
dealers of Delhi. 2446. 

Classification of accredit-ed press corres
pondents. 2518. 

Discrimination between Europeans a.nd 
Indians as regards fishing at Okbla. 
2636-37. 

Dispensing with permits for purchase of 
cloth, watches, etc., in Delhi. 2446-47. 

Enforcement staff a.t Delhi. 2447. 
Malpractices by candidates at election to 
~ahda.ra municipal committee. 2447. 

Measures for supply of pure milk, etc.) to 
travelling publIc at Delhi R.ailway eta
tion. 2748. 

Press conferences held. 2517-18 
Protection of travelling public from 

harassment by police at Jnmna bridge, 
Delhi. 2518. 

HOSPITAL(S)-
Question re-

Complaints against railwa.y 
1746. 

--, Erode. 

Government POSs615sion of Gandhi chari-
table village at Bada.rpur. 1879-80'. 

In-patient at Arnvankadu ordnance 
factory. 2562-63. 

Ment..'\l Ilt Rnnchi. 2076.78. 
Need for more State in Ajmer-

Merwara. 1012.13 . 
Pa.tients' wards in Lady Hardinge 

793-94_ 
Proposal to 

T_R 
Delhi. 

close down 
and municipat 

2244. 

Silver Jubilee 
T.R Clinic. 

HOUR(S)-
Question re reducing working 

clerks. 1884 

HOURS OF DUTY-

of 

Question re of running staff on Nortb 
Western Railway. 1738-39. 

HOUItS OF WOItK-
Motion to reduce 

Board"I'C 
55. 

Question re-

demand for "Railwa.y 
fo1' ra.ilway staff. 747-

for employees of Government of 
Iudia Press, Calcutta.. 2010. 

--, wa.ges. etc., of Labour ill war sup
plies factories. 1407. 

HOUSE(S)
Questiol',1 re-

Accommodation to Hindu staff in requID-
tioned a.t Chittagong by Bengal and 
Assam Railway. 1753. 

Cases of unauthorised entry into by 
foreign a.nd Indian military men. .229l. 

Notices fOl' vacation o[ on resldents 
- of ward No. 14 Delhi. 2440·41. .. 
Requisitioned and flats for mihtary 

.,purposes in Bombay. 2091·92. 
HOUSE PROPERTY TRANSACTIONS- . 

Question re profiteering in ill Delhi. 
1039. 

HOUSE ItENT
See "Rent". 

HOUSE ItENT ALLOWANCE
See "Allowance(s)". 

HOUSE TAX
See "T~'{~es)'" 

HOUSING RAJ.'<GEMENT-
See "Arrangement{s)". 

HOWItAH-
Question TC criminal assau1t by British 

Navy men on inmates of & house in 
822-9~ 

HOWlUH DTVISION
Question re-

A class nOll-lDuslim guards sent for re-
fresher course in , East Indian Rail-
way. 1733. 

Arrear deficiency of probationary nsaista.nt 
station masters, etc., in , East In~ 
dian Rai1way. 1733. 

Certain A Cla5s Muslim guards reverted 
to B claRB in ,East Indian Rail-
way. 1732-33. 

Muslim wireless operators in , East 
Indian Railway. 1755-56. 

Resigned Muslim guards not replaced by 
Muslims in ,East Indian Railway. 
1'755. 

HOWlUH J.HARSUGUDA-
Question re withdra.wal of a set of ( ) 

RM.S. section. 524. 
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HUKKA TOBACCO
See "Tobacco". 

HUTCHINGS, ~IB. R. H.
Onth of office. 1009. 

HYDARI MISSION
Question 1'e-

CODsultnt.ion of Legisla.t.ive Assembly on 
recommendations. 2438. 

. 673-74. 1113-14, 1194. 1814-15, =. 
Propagnndll material given to . and to 

husinessmell lnil'tsion to Australia. 1174-
75. 

Set! ul!lo "~1ip;sion(s)". 

HYIJARI, SIR AKBAR
Question re-

Mission. 452·53. 455-56. 
Trado milOsion headed by 331. 

HYDRU·ELEC;rRIC SCHEMES-
Question re 804·05. 

HYnm~E INSPECTION-
Qll(·~tion r~ - - - of Coffee Fa.ctories. 

2423. 
uf Condiment Powders Factories. 

2423·24. 

1. C. S.
Question ,.-

I 

lid other superior orocers accepting 
appnintments with private undertakingfl'. 
436. 

Recruitment to nd I.R.S. and I.M.S. 
in immediate futme. 2633-39. 

Sellinrit,v of persons appointed to listed 
postp; ',. ·a-I';. memlrers of and I.P. 
1115 16. 

I.M.D.--
Qnt stion rr hanl!lhip [tS r(> ard!'l retirement 

of certain - - (Brit ish cadro) officers. 
900·01. 

I. M. S.
QUCl\tioli rc-

Recl'uitment to I.e_s. and LP.S. and 
in immediate future. 2838-39. 

Recruitment to 1877-78. 
I. 11. S. OFFICER(S)

See "Officer(s)". 
r. O. C.-B-

Que tion rt! difIerenccE: in haf'ic emolu-
ments of and E.O.C.'s \492-93. 

I. P.-
Question r~ seniority of Perllons appoint

ed t-O T.il'ltcd Posts t·is·(I·vis Members of 
r.c.s. and 1115·16. 

r. 1'. S.-
Question Te rt'cruitmeut to I.e.s. a.nd 

And I. M.S. in immediate future. 
2638·39. 

!BAD KlIAN-
Question rt! detention of 

Pirpni. 883-84. 

rCE-

of villnge 

Question Te han on retail sale of by 
D£'lhi pnn soda and ,harbat establiah
monb. 2803. 

ILL-TREATMENT-
Question re meted out to Sri Ja-i 

Prakollh Narnin in Jail. 182-83. 

Ibl.A)I, ~[J(. SAHlD llAlDAR-
Election of to t.he Standing Fin"nc8 

COlJlmittee for RaIlway!>. 1560. 
Elect.ion of to the Standing Commit-

t.ee fol' Industries and Civil Supplies 
DeplutDlcnt.. 2184. 

IM:IlIGR"\T1UN-
Question re move at San Francisco Con-

fel'ence against A!'iatic into Soutb 
AII·ie.l. 2373-74. 

1l\£MOR"\L TRAFFIC-
Quelltion rf'-

-:C:-. 675·76. 
Measure:; fOl' suppression of in 

Delhi. 1127. 

IMPEHI.\L AGRICULTURAL RESEARCH 
INSTITUTE-

Question rc Ilppointments 111 tbe 
1826. 

• 

IMPERIAL CHEMICAL DIDUSTRIEB
Question re-

Exclusive J)Cl'mhhdon to -
Rail So 0. _\shes. 2367. 

to move by 

Gon~l unwnt contracts placed with the _ _ 
36. 795. 

l}enllis iOIl Lo move soda ash on railways 
onlv to --. 2751·52. 

PcrmiltinlZ ani\' to movE' Soda Ashes 
And Fuller'a' Earth by Railway. 2160. 

nlPERI \L COL'CIL OF AGRICULTURE 
RESE·\l'CII-

Demand lor ",rant. 1471. 
Demand for upplementary grant. 2191.92. 

Qlle.~tio I rc-
Extent<ion of work of --. 2015. 
:\lcctings of Coconut Cess \,;omm:ltee and 

2448. 
IMI'EIlfAL IL\IRY DEP.\RTMENT-

Dem,utlj for grunt 14;4. 
DIPERf..\L I,IBR.mY -

Qu . lion r l"t rum I of hooks and Dlanus-
clipt from -'-. Calcutta. 810.11. 

rMPERI.\L REsK\RCrr !);STITUTE
Qu(>sLioll re canstl'u fiall of a road to __ 

aL MukteS\Hlr. 337. 
nrPEIlSO .. \ nUN 

Que>;tioll rc urre!'lls fol' __ 
0<,111) municipal e1ections. 

at. Shahdara 
683. 

nfPLDfENT(S)-
Question ~& requirements of agricnltural 

- and fertilizers. 2027-28. 
nrpORT(")-

Que>;tion TI-

.Abolishing -- quot.'l system about cloth 
from Britain. 1801·02. 

Conrl'rence fOI' diflclI!'lsing policy of __ 
of consumel' goods. 462·63. 

Facilities rr. of machinery, etc. 2294. 
Hellvy duty do of cotton horne hy 

Indinn manufnctul'f'l's. "799-801. 
Impending of molor cars. 1557. 
Impending large of cyde~. 617-18. 

=
== of British-marie C.'lrs. 1756. 

of c,'\ustic sod:. plants. 612. 
of cott-on ropes, tapes and ban dings. 

327·28. 
-- of molar carl1. 119. 
.. of IIpectac1e frames from America. 

631·32. 
of Illt'el and iron. 2348-49. 
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Licences for 
countries. 

from Brita.in and other 
1793-94. 

Licences for 
Permits for 

1425. 

-==- of fine cloth.' 615. 
. of British made cars. 

Provision of dollar 
894-95. 

credits for India.n - -

'Race horses imported. WX17, 
Steel 107l. 

I MPORT DUT¥
See "Dnty(ies)". 

IMPORT LICENCE(S)
See "Licence{s)". 

IMPORTATION(S)-
Question re policy rc steel -

I MPORTER(S)-
1069-71. 

Question rt'. import licenses to Indian - 
of chemicals. 456. 

IMPRISONMENT(S)-
Question 1'C of civilians in military 

detention camps of Eastern ·Command. 
679. 

IMPROVEMENT TRUST(S)
Question re "establishment of 

Ajmet', 1010-11. 
INCOME(S)

Question re-

for 

Annual and expenditure a.nd staff 
of Chakrala Cantonment Board. 44 46. 

-- and expenditure of Central Research 
Institute, Kasauli. 807-08. 

INCOME-TAX-
Question re-

Associat.ion of Non-gazetted snpenor staff 
. (- l. Sind. 676-77. 
Collection of from evacuees and re-
,fllgees. 190-91. 
Collection of from U.K,C.C. 2073. 
Debit of on house and wa.ter taxes 

paid to IDlmicipnlities in United 'Pro. 
vinces. 1245. 

Exemptions from customs duty and 
in respect of British A l'my I American 
Army. etc., in India. 285-88. 

Hardship due to advance payment of __ . 
1237-38. 

refund", to certain aSI>essees in tbe 
Punja.b. 31. 

Pending appeals hefore t-be Appellate 
Tribunal. 2026-27. 

Persons exemptf-d fl'om receiving certain 
. notices. 1246. 
Position re extra three pies in 

Finance bill consequent' on withdrawal 
of tlle Income-tax and Excess Profits 
Tax (amendment) BiIl. 2460-61. 

INCOl>IE-TAX A)\D EXCESS PROFITS 
TAX (AMENDMENT) BILL-

See "Bill(s)", 

INCOME-TAX APPELLATE TRIBUNAL-
See "Tribuna,](!!.)". 

INOOME-TAX, ASSISTANT OOMMIS-
SIONERS OF-

Question rc-
Anpj;lJaLe -- and Income-tax Officers. 

682. 
Contro1 of Il.ppel1n.te 1241-42. 

TNCOME;TAX OOMMTSSIONER(S)_ 
Quashon re deslrahlltty of Muslim 

for the Punjab circle. 2083. 

INCOME·TAX DEPARTMENT-
Question re- .. 

Inspectol's and head· asSlstlUlts m 
I1nder Punjab commissionership. 2693. 

Posts of hea.d assistants, etc., in . 908. 
Revision of sa.laries of cleriCR-l staff of 
--, Bombay presidency. 1240-41. 

INCOME-TAX MANUAL-
Question Te revision of -- 1246. 

INCOME-TAX OFFICER(S)
Question rc-

Appellate Assistant commissioners of In~ 
come~tax and 682. 

-- for excess profits ta.x assessment 
work. 683. 

Recommendations 7C class from the 
Punjab circle. 2084. 

I NCONVENIENCE(S)-
Motion to reduce demand for "Railwa.y 

Board" 1'C to third class passen-
gers. 632·60. 

Question 7C -- to Government staff 
owing to non-confirma.tion. 1241. 

INDEBTEDNESS~ 
Question rc central and provincial 

202. 
INDEPENDENCE DA¥-

Question 1'e government a.ttitude 1'C 
celebrations. 1655. 

INDEX NUMBER--
Question 7e ceiling prices of rice and 

certain of prices. 464-67. 
INDIA-

Motion for adjournment 78-
Immediate need of nutrition research in 

204. 
Misrepresentation of 's conatitutional 

positIon by the Honourable Sir Feroze 
Khan Noon at the Empire conference. 
2642. 

~Motion to J:cdllcc demand for "Geological 
SIlI'vay" rc Government policy 7e mine~ 
rai resoorces of . '1382-86. 

Quesbion re-
Allocation of War expenditure between 

Bl'itain and . 1233. 
American Government's ban on export of 

Scientific pUblications to . 101·02. 
Appoiutment of '5 representntive for 

Malaya. 1420·2l. 
Appointment of Russian Representative in 
-. 381_ 

Arranging for carriage of civilian all' 
mails on aeroplane scrvice routes lD 

2362-63. 
Anests for offences committed by mem~ 

bel'S of American forces lD 1108. 
09. 

Ban of entry into of Indian Opinion 
of Durban. 42. 

Booldet 'A' Treaty between and the 
United Kingdom. 453. 

Brit.ish Major industries in communication 
with C'.n.pitnli.t'ts in . 1480-81. 

British women from the A. T. S. impod, ... 
ad into . 309-10, 2808. . 

Cnl'e nnd welfare of families of Indian 
officet's a,nd tl'OOpS in during war. 
305·09_ 

OJlange in powers of snperintendence, 
etc., bV Secretary of Stnte for . 462. 

Chinese 'rights in' ,385. 
ConC'erns in manuiacbnring cycles. 

2563. 

• 
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of Oontrol over commercial act.ivity in 
British Air companies. 1726·27. 

Criminal complaints ngainst members of 
American forces in 1109. 

Delega.tion for discussing liquidation of 
--'s sterling balances. 907-08. 

Detenns in . 190. 
Difficulties of ovcxseas Indian students 

seeking admission to colleges JU --. 

1014·15. 
Distribut.ion of industries over . 2618. 
Duties, ek, of's Agent General in 

ArneI·ica. 1337·38. 
"Enemy prisoners of war in 881-82. 
Enqlliry into healt.h and nutrition 10 --

116. 
European prisoners of war in --

40. 
1239· 

Evacuees in -
ment. 445,,46. 

maintained by Govern-

:Exemptions frOID customs duty and In· 
come-tllx in respect of British Army; 
American Army et(:., in . 285-88. 

Extract.ion of magnesium from the seas 
arouud . 31'0. 

"Financial burden on due to increase 
in cmoluments of British troops serv
ing in the East. 310. 

.Finnncial effect of increase of pay of Bri-
tish soldiers "in . TIOS-06. 

Foodgraina requirements of' 320, 
:Foreign investments in . 430·31. 
--'s contribution to League of Na.tions. 

16Q3.04. 
--'s extra.-territorial rights in China. 

394-85. 
--'s participation in international mone

tary stabilisa.tion fund and international 
Bank. 901. 

--'s position 'vis-o-vis Atlantic Charter. 
118·19. 

--'s ],p'pJ'esentDt.iQn in Middle East Sup-
ply Council. 457. 

.,--'0'3 stel'ling balances. 170-71, 890·9l. 
Industrial proijudts of . 2426 
"lllsh'uctions to j\ge-nt General re' propn-

ganda about carried on in America. 
681·82. 

"Lend-~easc cycles and typewriters import.-
ed IOta . 254. 

L end-len.se trucks imported into 
253·54. 

'Mineral dcposits in South . 116-17. 
Monment of funds hetween United ICing-

dam and . 1236-37. 
.Mr. Clmrchill'H personal representative 

for weI fare of British troops in --
4211-30. 

Newspapers for troops in -- and abroad. 
183·85. 

Propagn.llUa about c3.rl'ied on in 
America by British -nnd Indian Gove1'n~ 
ment. 199, 251·52, 399, 733-34, 906. 

Propaganda about carried on in 
America by Indian Government. 425-
26, 671-72. 

ProsecnHoDs, etc., of Americans In 

2ll6. 
Recent famines in - 320·22. 
Refugees ano evacuees arrived ill 

2ll0·91. 
Reports of certain radio debates on 

in America 1485·86. 

-. 

Rupee debt of held by Britishers and 
other foreigners. 2288. 

Safeguarding of manufacturing industries 
established in . 2607-08. 

Sale of Gold ill by foreign adminis--
trations. 1112. 

Setting up of heavy industry factories in 
-. 1537·38. 

Ships hum in --. 1359. 
Statement by Secretary of 13tnte. for --

on Food Situation in 31·32. 
Sterling debt of . 2078. 
Trade agreement between England and 
-. 2007·08. 

Trial and supply of penicillin in --. 
339-40. 

Ungatisfactol'Y sanitary situatipn In - -. 
1602. 

Visit to --
1415. 

of Foreign Health Experts. 

VisiL to of the Russia.n Health Ex-
pert. 1414·15. 

White Soldiel'S in 2090·91. 
"INDIA, AGAINS'l' THE STORM"-

Question 71'. publication" ". 734) 907. 
INDIA AGENCY GENERAL

Question rc-
Con.fident.inl re.ports hy -
Sa1ary. functions) etc., of 

Raman in . 1487 . 
INDIA COMM Ai\"'D-

1756. 
Illr. T. A. 

Question 1'e low!}r rank LM.S. and 
R.A.M.O, European officers holding 
hie:hcl' l'nllk under and South East 
As.ia Commanrl. 2506-07. 

r~'D]j1 LEACUE DELEGATION-
. Question rc ban on report of the --

2510·11. 2518. 
IJ>.'DU OFFICE--

Que .. lioll re staff. 251. 
IXDIA OFFICE AKD HIGH CO.MMIS· 

SIONER'S EST,IBLISHMENT CHAR· 
GE8--

Demand fat grl1m . 1469. 
Demand lor Supplementary Grant. 

INDIA O]'FICE STAFF-
2147. 

Non-Indian companies being 
-. 2228·29. 

set: up Sec "Staff". in I:t-.TDIA, SOU'l'H-
Outside missionl'l to 34-35. 
Par-t.icipnt,ion bv 's Ag:ent. General in 

propaganda nl)ollt -- in America. 913-
14. 

Pal'~s of experiencing cloth short-
age. 1195. 

Payment of journey ex-penses I)f depen
dnn~, s of "British Militn1'V officers and 
traOl)s in . '304-05. . 

Petrol import.ea into . 255-56. 
Post-war Policv 'Tf'. British enterprises in 

171·72: 

Questionn archroological 
--. 1033·34. 

excavations in 

INDIA SUPPLY MISSION
Question re-

in Unitecl SLaics of America. 967-6B. 
Proposed trnnsfel' of control of in 

United Stntes of i\m~ericn. 968-69. 
"INDIA UN·RECONCILED"-

·Question re non-delivery of copy of 
to Dr. Pntiahhi Sitnramayya. 198. 

"INDIA. VERDICT 0'<"
.~e "Verdict on Tndia". 
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INDIAN (S)
Question r~ 

Appointment of pnint expert. 1086. 

Stopping recl'uitment of Don· to 
Civil and Indian Police, Services. 
19. 

177-

AJWointment of all Trade Commis-
sioner in Canada. 1041. 

Cases of unauthorised entry into houses 
by foreign and mili~ry men. 2291. 

Cel'lain grievances of 1U Natal. 324· 
25. 

Charges brought. by Col. Smith, C.R.E' J 

agalllSt subordinntes. 6~. . 
Citizenship rights for m Umted 

States of America. 5. 
Deportation of from Madsgasgal'. 6. 
Development of Crown Colonies and safe-

guarding the interest.g of therein. 
1Ol. 

Difficult.ies in l'eLurn passage of overseas 
from East Africa, Kenya. etc. 

1170·7l. 
DisabiliLies of in . Onnado.. 2619. 
Discrimination betweeu Europeans and 

as regards fishing at. Okbla. 2636-
37. 

Economic conditiolt of-
liberated Burma. 1107-0B. 

residents in 

Highest post reached by-
Army. 18\l5. 

m --

Highest post reached by -- in -- Navy 
and Air Force. 1894. 

m-trcatruent to prisoners of war ID 
Greece. 1234. 

-- holding Colonel's and higher ranks. 
27()(). 

-- liberated ou advance of Allied armies 
into Burma. 1421. 

-- material supplied to China. 1940. 
-7. Mining Engineers (Geological Sorvey) 

at Kodnl'ma. BOB-09. 
-- DOIl-corohatnnls in outside theatres of 

wn". 294·95. 
to be sent. to foreign countries for 

trainin~. 1489--90. 
-- working as Chief Engineers. etc, 

1844.85. 
Knowledge of ancient languages, etc., 

of the Direct.or General ofAxcbreology. 
1034. 

NaturaliFation rights to 
States of America. 381-82. 

Negotiat.ions for conferment 
States Citizenship on . 

l.n United 

of United 
401-02. 

Non-vosting flubstantively of an as 
assl1~tnnt Stalion Master at certain· Rail
way StatioIls. 1949·50. 

Paucity or in ranks of A.G.E., 
S.G.E. etc. 679. 

Policy te provision of dollar credits to 
893-94. 

Position of --
1599·1600. 

in South Africa.. 103-04, 

Posts .to which are not perma.nently 
appomted. 1658-59. 

Promotion of sub·officers m the 
M.E.S. Department. 678. 

Railway posts to which -
peMIlanently appointed, 1730. 

are not 

in Hemoval of disabilities affecting 
United States of America. 3·-4 

Selection of cel'tain non· • omcers on 
gudh anq Tirbut Ra.ilway for train· 
mg as clphor officials. 2158. 

Tra.ining in Labour welfare in Unit-
ed Kingdom. 14Q9..10. 

INDIAN Am FORCE 
BILL-

See "Bill(s)". 

(AlI!ENDMENT) 

INDIAN AmCRAFT RULES
See "Rule(s)". 

INDIAN ARMY
See "Army(ies)". 

INDIAN ARMY (AMENDMENT) BILL
See "BiIl{s)". 

INDIAN ARMY MEDICAL CORPS-
MoLion for Adjournment 1'e fa.ilure. tOo· 

grant speciul wa,' pa.y to Indian commie-
J;ioned officers of 2642-43. 

Question 1'e NOl'Lh Wcs(;e.rn Ra.ilwa.y sub
Ilssistant sllrgeons permitted to join 

1352·53. 
INDIAN ARMY .oRDNANCE CORPS

Question re-
Conditions of service, etc., of civilian 

gazetted officers, 43·44. 
Removala of civilian gazetted officers, --

44. 
Treatment meted out. to civilian gazetted 

officers 44. 
INDIAN AUDIT AND ACCOUNTS SER· 
VICE(S)-

Question rc-
Etu(!l'&"cncy cadre of . 2302·03. 
RecrUits in emergency cadre of 1124. 

INDIAN BANKING CONCERN(S)
See "Banking concem(s)". 

INDIAN nUSINESSMEN
, See "Busines15mun(en)". 

INDIAN C,ISU ALTIES
See «Casualty~ies)". 

INDIAN CENTRAL OIL~EEDS COMMIT
'rEE BILL--

Sec "Bill(s)". 
INDIA X CHRISTIANS-

See "Chl'istian(s)". 

~NDIAN CIVIL SERVICE
Mot.ion for adjoul'nment 1'e-

Failul·e to appri!!1;'1 the f':rQverool' Ge.neral 
about situation re recruitment of 
and Indian Police service. 261-63. 

Gra.nting War allowance for senior Mem-
bers of . 346·47. 

Refusal to indicate Government views 16 
recruitment to and Indian Police. 
2708·09. 

Wn,' allowance for senior members of --
467·69, 495, 513. 

Q,uestion rc-
Commnnal compositJon of 

317·18. 
officers. 

Non-appointment of Mr. Kartar Singh 
(p-chednled caste) t.o . 895·96. 

Scheduled casLe ClIndidate under trAining 
in probationers training camp. 
316·17. 

Stopping recruitment of non-Indio.ns to 
and Indian Police ':3e.rvice. 171·79. 

INDIAN COAL·FIELD(S)
Sec "Coal Field(s)". 

Steps for publioity fot' benefit of-
liberated Burma. 895, 

In INDIAN COMPANY(IES)
See "Company(ies)". 
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INDIAN COMPANIES 
BILL-

(AMENDMENT) 

See "Bill(.)". 
INDL~N DEFENCE FORCES

See "Defence Forces". 
INDIAN DELEGATION(S)

See "Delegation(s)". 
INDIAN DIVORCE BILL

S •• "Bill(s]". 
INDIAN EDITION(S)

See "Edition(s)". 
INDIAN EVACUEES-

See "Evacuee(s)". 
INDIAN EVIDENCE 

BILL-
See "Bill(s)". 

INDIAN EXPORT(S)
See "Export(s)". 

INDIAN FEDERATION-

(AMENDMENT) 

Quostion ore deputa.tion on behalf of 
of commel'ce and indust.ry. 1795-96. 

INDIA,." FINANCE BILL-
See "Bill(s)" and "Finance Bill". 

INDIAN FORCES-
Question rt>. King's pl'erogaLive to stop 

war compensations, etc' J in respect of 
certain Indian p'ecsonnel of . 2102. 

See also "Force(s)". 
INDIAN GOODS

See «Good(s)". 
INDIAN GOVERNMENT-

Question rc propaganda a.bout India. car
ried on in America I]y British and --
2&1.52. 

See also "Government(s)". 
INDIAN 1.M.S. OFFICERS

See "Ofticcr(s)". 
INDIAN IMMIGRAnON BILL

See "Bill(s)". 
INDIAN IMPORTS

See "Import(s)". 
INDIAN IMPllRTER(S)

Sec ·'Imporler(s}". 
INDIAN INDUSTRIALISTS

See "lnc1ust1'ialist(s)". 
INDIAN fNFOJlMd1'ION-

Question ·re paper tonnage invQ.lved 
printing copies of . 42. 

INDIAN INTERESTS-

in 

Question re
Possibilities of 

dit. 907. 
securmg aoua.r cre-

Safeguarding of --
1025·27. 

in liberated Burma.. 

Safeguarding of -- in Mica. mines. 2620-
21. • 

Steps for safeguard ing in Burma. 
trade. 809·10. 

INDIAN MERCANTILE MARlNE
Question -re sailol"s in Royal Indian Na.vy 

and . 2082·83. 

INDIAN MERCHANDISE l>iARKIj.,,£AM
ENDMENT/ SUPPLEMENTARY ]J 

Se. "Bil (s)"'. 
INDIAN MILL ARTIFICIAL SILK(S)

See "Silk(.)"·. 
INDIAN lIlUSIC RECORDS

See "Music Record(s)". 
INDIAN NATIONAl.S-

Question re list of titles for --. 820·21~ 
INDIAN NAVY-

See "Navy", 
INDfAN NEWS PdRADFJ-

Question re and Information 11lmil_ 
283·85. 

INDIAN OFFICER(S)
See. '~OffiOel'(8)". 

INDIAN OFFICIAL(S)-
Question rc ill· treatment to Sout~ Airi~ 

Government. in conoectlOD.- wlth 
Customs a.t Bombay. 677-78. 

IND1AN OPlNION-
Question 're ban of ent.ry into India. of 

of Durban. 42. 
INDIAN PATENTS AND DESIGNS (AM

ENmIENT) BILL-
S •• ·'BiII(s)". 

INDIAN PATENTS AND DESIGNS (TEM· 
PORARY AMENDAIENT) BILL-

See "Bill(s)". • 
INDIAN PENAl. CODE (.\1fENDMENT) 

BILL(S)-
See "Bill{s)". 

INDIAN PERSONNEL(S)
Question re-

Discriminat.ion as regards "stoppages" 
etc., in the case of of Ris 11a-
jestY'1i forces. 2301-0Z. 

Finuings of medicill hoards on - ill 

respect of disabilities conli.racted on 
adive service. l121. 

King's pl·cJ:oga.tive to stop war compeIl
sations, etc.," in respect of certa.in -
of Indian forces. 2102. 

Pra.cedurere n.djudicaLion of war pen-
sions claim by . 2101. 

Rates of disability pens.ions for of 
forces Oll active service. 1880-8l. 

Stoppa.ge of war pensions of of tue 
great. war. 2101-02. 

Suspension of certain principles Te eligi
bility for war pensions in the case of 
-. 2298·99. 

See also "Personnel(s)". 
INDIAN LABOUR FEDERATION

Question re Government Oontribution 
--. 87·88, 583-~, 2797·98. 

INDIAN PILO'f(S)-
to See "Pilot(s)". 

INDIAN POI.ICE-
See a.lso If Federation" . 

INDIAN LABOURER(S)
Sec "Labourer(s)". 

INDIAN LADY(IES)
Se.e "Lady(ies)". 

INDIAN LAW(S)
See "La.w(s)". 

INDIAN LEGISLATURE(S)
Bee "Legislature(s)". 

INDIAN MAN OFACTURER(S)
See "Ma.nufaoturer(s)". 1 

MoLion iol' adjournment -re l'efusaJ to in
dica.te Government views re recruit
ment to Indiau Civil Service and . 
2708·09. 

8el!, also. "Police". 
INDIAN POLICE SERVICE-

'Motion for adjournment TC fa.ilure to
apprise the Governol' General about 
situation 1e recrui.tment of Indian Civil 
Service and ,261-63. 

Question re stopping recruitment of non
Indians to Indian Civil and's. 177-
79. 
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INDIAN POSTS AND TELEGRAPHS DE
PARTMENT-

Demand for excess grant " 214-17. 
Demand for supplementary grant--

2117-20_ 
INDIAN POSTS AND TELEGRAPHS DE-

PARTMENT (INCLUDING WORKING 
EXPENSES)-

Demand for Grant 1467. 
INDIAN POSTS AND TELEGRAPHS 

(NOT MET FROM REVENUE)-
Demand for grant, 1475. 

INDIAN POSTS .~ND TELEGRAPHS-
STORES SUSPENSE (NOT MET FROM 
REVENUE)-

Demand for grant. 1475, 
INDIAN PRISONER(S)

See "Prisoner(s)", 
INDIAN PRISONERIS) OF WAR

Se.e "Pl'isoner{s,) 0 'War". 
INDIAN PROPAGANDA-

See '·'Propaganda.". 
:INDIAN QUESTIONS-

Question re Duckle-Goyce report on Ame· 
rican opinion on . 200. 

iNDIAN RAILWAY MAGAZINE-
Question TC ommission to invite represen-

tat.ive of of Madras to a. railway 
press conference. 525·26. 

·'INDIAN RAILWAY IN WAR TIME"
Question re expenditure on printing of 
-_ 1752. 

INDIAN RANE(S)
See "Rank(s)", 

"INDIAN RED CROSS SOCIETY
See. tiRed Cross Society". 

INDIAN REPRESENTATION
See "Representa.tion(s)". 

INDIAN IIU.VNING 1I00M(S)
See "Running Room(s)", 

INDIAN SCIENTIST(S)-
'See r'Scientjst(s)", 

,1NDlrlN SEtlMNN-
See "Se:aman(en)". 

INDT AN SEAME.l"'S WELFARE OFFI
CERS-

Qucstion rc . 1798-99. 
INDT A N SOLDIER(S)-

Sf!!' "Soldier(fI}". 
I:\llLlN SPRING-WATERS-
- Sre "Spring' Waters", 

IXDIAN STATE(S)-
Qucstion TC reciprocal arrangements Tf! 

trade mark registration between British 
India and. . 119. 

Srr also "StaLe{s)". 
INDHN STATE RAILWAY(S)

See "Railway(s)". 
INDI A' STATE TERRITORY(IES)

See ·'Torritol'l' (ies}". 
INDIAN WrERf-ING ASSETS

Sec "Sterling A:';Rcsts". 
INDIAN STUDENT(S)

Set "Student.(s)". 
INDIAN TEA CONTROL (AMENDMEN1') 

BnL-
See "Rill{s)". 

INDIAN TERRITORIES
See "Tel'ritory(ias)". 

INDIAN THADE
See "Trnde(H)". 

INDIAN TRADER(S)
Spe "Tradcr(s)", 

lNDUN TROOPIS)
See "'rroop(a)'. 

INDIAN WATERS-
Motion to reduce demand for "Railwa.y 

Board" re post-war poJ-icy Te ownership 
and management of steam vessels plying 
in . 765-77, 

INDIAN WOMAN(EN)
See "Woman(en)". 

INDIANISATION-
Motion t.o reduce demand for "Railway 

Board" r8 of the higher gra.des. 
660·66. 

INDO-AMERICAN COLLABORATION-
Quc!'<tion re schemes of in industria.l 

sphel'c. 312. 
lNDUSTRIAL ADVISER(S)-

Question re in Planning nnd Deve-
lopment. Department. 1488·69. 

lNDUS'rTilAL OFlN1'JlFlS-
Question re paucity of -- or tecbnolo· 

gicaJ. institutes in provinces. 2499-2500. 

INDUSTRIAL CLASSES-
Question re plan for egualization. of dis· 

pal'Hies of remuneration for agricultural 
and ,2300. 

lNDUSTRIAL COMMITTEES
Sre "Committee(s)". 

INDUS'I'IIIAL OONDITION(S)
Sec "Condition(s}", 

INDUSTRIAl. DELEGATION(S)
See "Delegntion(s)". 

IKDUSTRIAL ESTABLISHMENT(S)
j See "E!!tablishment(s)". 

INDUSTRIAL PANELS
Question re-

of Plauninp; and Development De
pal'tment. 2084·87. 

Posf..wal' 196-9'7. 
INDUSTRUL PLANT(S)-

Question r c received on lend·leaae. 
619-2l. 

See also "Plant(s)" . 
INDUSTREL PRODUCTS-

Question re of Inelia. 2426. 
INDUSTRLU, l'URPOSES

Que:.Lionrc utilization for 
manufacturcd in Bengal 
hy cel'l ~in l 'al ItLt.'! til ms. 

II\DUSTRT.\L ~PHERE

of salt 
coastal areas 
747. 

Quo!'iioll Te schemes of Indo·American 
collahoration ih 312, 

INDUS1'RJALIST (S)-
Question Tf.-
-- miRsion to Bl'itain. 2233·34. 
Proposed visit of Indian to Brita.in, 

1607·08. 
for Rejection .af offer of T ndian 

supplying milit.al'Y It'ucks and nero· 
planef':, 2369. 

INDUSTRY(IES)-
Demand for grant. 1472. 
Demand I01' Bupplementary gra.nt 

2194-Q.5. 
Question rc

Advisory Committees ra1nting to 
435-36. 

-. 
British mnjol' in communication ,~tb 

capitnlists in InrIia. 1480-81. 
Companies formed in Brita.in fyr post-war 

financing of 201. 
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Compla.ints Te fixation of inadequate INFERIO;R SERVrCE(B)-
quotns of coal wagons for certa.in -. See "Service(s)". 
535-36. INFORMATION(S)-

Deputation on behalf of Indian Federa· Motion for adjournmeut 1'e supply of 
tion of commerce alld . 1795-96. wrong by the Honoura.ble the Food. 

Developing fruit eulture a.nd canning --I Member in reply to a quesmon and re 
in Baluchistan. 2420. fusal to ,'arify incorrectness. 2568-70. 

Distribution of over Indin. 2618. Question re re conditions of em 
Encouragement (0 raw films . 2287· ployees in printing presses. 1816. 

ss. INFORMATION AND BROADOASTING 
Establishment of aeroplane . 966.67. DEPARTMENT-
Establishment of heavy . 2367·68. Election of members to the standing com 
Eslnblishment of syntlletic fertilizer --. rnittee for . 1195·96 1430. 

395. Question re- - . . 
Handicaps fol' Indian cycles manufactur- Communal composit.ion of certain staff 

in~ imlust,ry, 2563.64. undel' 1122. 
NatLolHllisation of heavy . 2811. Connection of wilh magazine entitled 
Negotiations with British Government and DU'lIiya. 198-99. 

British Ship· building ,117. J.JegislnLive Assembly's ~'ejectiou of de 
Notices served on collieries to deliver coal ma.nd for . 2684. 

to specia.lty favoured . 531·32, Relation of "United Publications" Wlth 
Position fa fcrtilizer ., 521, --. 426. 
Post-war development. of cottage ~-. 434- INFORMA.TION AND BHOADCASTING,. 

25. HONOURABLE MEMBER-
Prof. Thomas' report on progress of __ I Question re inadequate Representation of 

during and after War. 388-89, Sikhs in the Department undo£ the 
Pl'ogre~!ol in Metnllurgical . 1341-43, 319, 
Pl'ot.ection to "'Bichromate ,1723.24. INFORMATION DEPARTMENT-
Pl'Otection to fruit pl:eServation --. Question. Te provincial quota. for .fiUing up 

1429. posts In . 2698·99. 
Quotas of coal wagons for certain INFORMATION FILM(S)-

25, ' See "Film(s)". 
Safeguarding of manufacturing -- estab· INHABITA~T(S)-

li~hed in India.. 2607-08. Question. 're compensation money to 
Sdleme for converting War into of Vlllnges of .A.kholia and Chunara 

396 Ghat. 2699. consumers ' . . 
Scheme for training m technical --IINMATE(S)

Question re 
Navy men 
892-93. 

abroad. 2028·29. 
Setting np of heavy 

India. 1537·38, 
factories lD 

cl'iminal assault by British 
on of House in Howrab;.. 

Ship-building of the Scindia's at INSKIP. MR. A. 0.-
ElecHion of to the standing com-Vi:r.ngnpnta.m. 389. 

Survev of Ilctual and potential Develop-
ments of . 394. ' 

Technical training t-o Indian students. 
1658. 

Want of wag-OllS for carrvinfl' raw ma.te· 
rials for ~hel1ac of Mir~a.pur. 2355. 

Yarn available for hnndloom . 2021. 
INDUSTRIES AND OIVIL SUPPLIES-

Question -re meetings of standing commit-
tees for and for commerce, 2449. 

INDUSTRIES AND OIVIL SUPPLIES DE
PARTMENT-

Election of members to the 3tanding com-
mittee for . 1765, 2184, , 

QueBtion ,r.-
Advisory committees of commerce and 
-. 601-09. 

COmmunal comp0Poition of certain !taff 
uuder . 1039, 

See also "Department of Industries and 
Civil Supplies". 

INFERIOR RAILWAY SERVANT(S)
See "Ra.ilway Servant{s)". 

INFERIOR SERV ANT(S)
Qllestion re-

Conveynnce o.lIowance to of Posts and 
Tele~raphs Department in Calcutta, etc. 
1543. 

Del'irahility of giving certain henents to 
of Government of India PreSll~ 

Calcllttn. 2011·12, 
Scalps of pay fill' --, etc, in Posts and 

rre~eg'Taph Depa rf.ment. 1542. 

mittee. for Industries and Civil Supplies 
Department. 2184. . . 

Elect-ion of to the standUlg comml'btes' 
for Labour Department. 1766. 

Election of to the standing Commit-
tee for Roads, 2144. 

Factories (Second Amendment) Bill-

227S, 2279,.. 
Motion to consider. 2275-76. 
Consideration of clauses, 

2311, 2316-17. 
Que(;tion (Supplementary) re regulatio~ 

fuze boot for Indian soldiers. 1874. 
INSPEOTOR(S)

Question Te.-
Appointment of N on·Muslims 35 commer-

cial on Bongal a.nd Assam Rail-
way. 1081-82. 

Bribery complaints against Bombay 
of Ci"'il Supplies. 1819·20. 

Certn.in of Civil Supplies in Bibar. 
2024-25. 

Discontinuance of direct rocruitment ot 
Slpetial ."nd special clerks on' 
Bengal and Assam Railway. 37. 

Factory and labour wolfare officers 
in Delhi Province. 1422. 

Food 011 railways. 1544, 
and head assistants III income-tar 

Department under Punjnb commis8ione~ 
snip. 2693, 

:::
:::::; of Civil supplies, 1418·19. 

of PO!'it Offices "elected for Sind and' 
Bnluchistan Postal Circle. 39L 
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. 
Malaria on Bengal and Assam rail-

way. 1546-47. . . 
Non_advertising of I'OOl'gamsation. 

posts of Bengal a.nd Assam Railway. 
36';;7. . 

Non_recomm.en~ation of ~uslun S~t ~~: 
posts of JUUlOI' personn , 
dian Railway. 1084. 

Vacancies of speoial -- etc., on "Bengal 
and Assam Railway. 37. 

Wireless licence in Sind and Balu-
chistan Postal Circle. 392. 

INSPECTOR(S) OF WORKS

on North Question Te
Promotion of 

Railway. 526. 
Selectlon for ~romotion of -

\Veslerll Rmlway. 1740. 

Western 

on North 

INSPECTRESS(ES)-
Question re resIgnation. by European 

of schools ill Baluclllstan. 2634. 
llNSPECTRESS\ES) OF SCHOOL(S)

See "School s)". 

INSQTAL~AnT~~t'flS):f radio sets for comm.n-
ueS\<IO . M d dlS' 
nity listening in certain a ras 
lricts. 2692. 

l.NSTITUTE(S)- . 
Question r6 paUCIty of industrial centres 

or technological in proyinces. 2499-
2500. 

·.INSTITUT roN (S)-

for women mDelhi Question r8-
Educat.iona.l 

province. 791-93. 
aud premises raided and seized a.; 

Ha.rmara (Ajmer). 2288-89. 
INSTRUCTION(S)-

Question re- . . ffi 
Fresh r8 Muslim l'a~lO to 0 cera 

under Education, Health and La-nds De
part.ments. 1831. 

__ authorising railway administrat.ions 
~ to reduce an employee to lower post. 

2166·67. . 
__ re collections for Defence SaVlngs 

drive. 2289-90. . 
__ 1"e prior sanction for prosecut1on of 

Government servants. 1662. . 
__ re Reservation of accommodatlon for 

Members of Centrnl Legislature. 1096. 
__ 1'e rc!>crvation of berths for members 

of Central Legislature. 1078-79. 
__ to A~eut General ,.e propaganda 

about Indu" carried on in America.. 681-
82. 

for control of animal ta Provinces 
slaughter. 455. 

~.~ to provinces. re na.tioIUlI sa.vings 
drive. 1107. 

__ to Provincial Governments re conser
vation of live stock, etc. 343-46. 

__ to railways 1"e reservati Oil of accom· 
modaHon for members ot Central Legis
loLur.. 2372-73. 

__ to superior officers 1'e receiving vuu
t.ors. 2076. 

INSTRUCTIONAL FIL1!(Sj
Set- "Film.{s)"_ 

lNSURAX(1E--
Qn(!~t-ion Te-

War risk. - of goods. 588-lJ<!. 
War ri.ks money. 2ffl7.-

INSURANCE COMPANY(IES)-
Questionre-

Advertisement re "Bank and -
to chauge Hands". 1878-79. 

Certain tendencies 'Te banks 
changing hands. 2684. 

and 

INSURANCE RULES-
See ~'Rule(8)". 

ready 

INSURANCE (SECOND AMENDMENT) 
BILL-

See "Bill(s)". 
INTEREST CHARGES

Demand for excess grant 
Demand for grant. 785. 

2IB. 

INTEREST·FREE ADVANCES
Demand fol' excess gmut. of -
Demand for grant. 1476. 
Demand for supplementary 

222-24. 

grant --. 
2262·63. 

INTEREST ON DEBT AND OTHER 
OBLIGATIONS AND REDUOTION OR 
AVOIDENCE OF DEBT-

Demand for grant. 1467. 
INTERNATIONAL Am CONFERENCE-

Se.e "Conference(s)". 
INTERNATIONAL BANK-

Question re Indin'g pa.rticipation in inter· 
national monetary stabilisa.tion fund and 

907. 
INTERNATIONAL CIVIL 

CONFERENCE--
See ·'Coruerence(s)". 

AVIATION 

INTERNATIONAL INDUSTRIAL COM
MITTEES-

See "Committee(s)". 
INTERNATIONAL LABOUR 

ENCE-
CONFER-

Question re next sesmon of the 
1822. 

See also "Oonference(s}". 

-. 

INTERNATIONAL MONETARY STABI
LIZATION FUND-

See "Stabilization Fund". 
INTERNEE(S)-

Question 7(\ cancellation 
broadcasting message!; 
in t.erritories occupied 
1494. 

INTERNMENT-

of facilities for 
to Civilian -
by the J apa-nese. 

Question Te and prosecution of Mias 
Heilman. 1253. 

INTERPRETATION-
Question Te of "Gram'" m the. 

ac:hedule of Foodgrains (Future and 
Option's Prohibition) Order. 2023. 

INTERVIEW(S)
Question Te-

Language .restriction on Mr. Hari Krishna 
Meht.nb's with his brother. 671. 

Refusal of faciJit.ies by imprisoned 
Congrcs!; lea.ders. 438. 

Refusal to . (heir relatives by detain-
ed Congress WorkinA" Committee Mem
ben 303, 417·ra. 

Restrictions on of La1a Shankar Lal. 
1119-20. 

IXTERVIEW F ACILITIRS-
Question ,..c. refnMl of bv detained 

congress working committee- Members. 
670. 672. 

1 
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:INVESTIGATION(S)-
Question Te special police estnblisbment 

into offences on East Indian and 
North Western Railways. 683. 

:rNVEgTMENT(S)-
Question Te-

Foreign in India. 430·31. 
f01' setting up D. fruit canning plant. 

1429. 
iIN V ESTOR(S)-

Quest.ion re steps for safeguarding pri
vaf,c and shareholders of Indian 
companies against collusion of managing 
agents. 2441, 

TIlON-
Question 'Te

Complaints against 
trol. 254·55. 

Import of steal and --

and Steel Con· 

2348·49. 

IRON, PIG-
Question Te production of steel and 

2368-69. 
1RRIGATION-

in Ba.lnchis-Question re area under -
ton. 2839-40. 

"IRRIGATION, NAVIGATION, EMBARJ!:
MENT AND DRAINAGE WORK-

Demand for gro.nt . 1467. 
Demand for supplemental'Y grant. 2117. 

ISMAIEL ALIKHAN, KUNWER HAJEE
Resolution Te National War Front. 130. 

1SMAlL KHAN, HAJEE CHOWDHURY 
MUHAMMAD-

.Election of to the standing commit. 
tee for Food Department. 2245. 

"Election of to the standing commit-
tee for Roads. 2644. 

Indian ..Finance Bill-
Motion to -cUDsider. 1691·96. 

·Question Te-
Communal composition of certain work· 

shops sta-fi, East Indian B.a.i1way. 1084. 
.Examination for recruitment of second 

division clerks in Central Telegraph 
Office, New Delhi, 23,56·57. 

Fishing at Okhla. 2626-27. 
Functions of Railwav "Board, 2160-61. 
Ignoring claim~ of l\fuslims by traffic se-

lection committee. head office, Bengal 
and Assam Ra.ilway, 1347-48. 

19nol'ing claims of recommended Mnslims 
of Katihar by traffic selection com:m:.it
tee, head office. Bengal and Assam Rail
way, 1347. 

19noring Muslim claims for clerical grade 
promotions _ in Medical Depanment. 
Ben.'!'al and Assam Railway. 1749. 

lrregular appointments in Central Tele
graph Office~ New Delhi. 2356. 

Licences for fishin~ at Okhla. 2627-28. 
Measnres for eradication of black market 

in Delhi. 2019. 
Muslim 8up'ervisin~ asslstnnt station maa

t;.en; on 'Bengal a.nd Assam Railwa.y. 
1346. 

Non-appointment of Muslims as assist.ant
malariologins on Bengal and .Assam 
Railway. 1749. 2810. 

Non·recommenda.tion of Muslim s.t.a.H fo!' 
posts of Jnnior personnel inspector 
Eat Indian RaihvBy. 1084. 

Non·recrwtment of Muslims in establish· 
ment offices of certai.n workshops East 
In~ian Railway. 1084-85. ' 

PaUCity of ~fuslim8 in Medical Depart
ment, Bengal and Assam Railwav 1748 
1749. "'. , 

Pennitting only Imperial Chemical Indus-
tries to mQve Sodo. Ashes and Foller's 
Earth by Ra.ilway. 2160. 

Renting out to Americans Post and Tele-
graphs quarter a.t Atul Grove, New 
Delhi. 2357. 

Reversion of ~rtain Muslim supervising 
assistant station masters on Bengal and 
Assam Railway. 1346-47. 

Reversion of Muslim district train con
trollers (Calcutta), Bengal and Assam 
Rn ilway. 1345-46. 

Seniority of certain non-Gazetted staff oD 
Railways. 2160. 

Staff for the working of Ordina.nce No. 
xxxv of 1943. 2019·20. 

Staff of the office of Director, Civil Snp· 
plies, Delhi. 2020. 

Travelling aIlowance paid to certain ticket 
inspecting staff of East Indian Railway. 
2160. 

ISTIMRARDARS--
Qsestion T6 conditions of peasants UDder 

of Ajmer-Merwara. 1823-24. 
ITALIAN FRONT-

Question 're Indian officers and soldiers 
in artillery service on 2696. 

ITALY-
Motion for Adjournment Te harsh condi

tions of- service of India.n troops in 
Middle East and 2643-'14, 2666·81. 

JAGADHRI-
Question rPo stopping of booking- of cmes 

IX timber at . 1358 
JAl PRAKASH NAB.AIN, SRI-

Question re-
lJetention of --. 667·68. 
Detention of and Dr. 
Facilities. to . 1677. 
Ill·tl'eatment meted out to 
. 182·83. 

JAIL(S)
Question Te-

Lobi.. 902-03. 

m Jail. 

Delhi detenus and political pnsonera m 
Ferozepnr . . 1234. 

Desirability of transferring Maulana. 
Noor-Ud-din B-ehari to a Bihar . 
2507-08. 

IU·treatment meted out to Sri Jai Prakash 
Namin in . 182·83. 

-- in Delhi 2687-88. 
Lac:k ~f arrangements for physical exer-

CIse In Dharamsala. • 1493-94. 
Supply of Legisla.t.ive Assembly Deba.t-es 

to Legislative Assembly Members m 
1252-53. 

JAILS AND CONVICT SETTLEMENTS--
Demand for e.x~ grant . 21.0. 
Demand fOT grant. . 1470. D2i48'd for eupplement.ary gr.mt --._ 



96 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES 

JAIRAMDAS DOWLATRAM, ~lR.-
Question re detention of 269l. 

J..u.r,u,PORE (PUR)
Question re-

Difficieney of Muslims in appointments of 
Apprentice Mechanics at . 1082·83, 
2808. 

Preponderance of Non<Muslims in Selec
tion Board for Reeruitment of Appren-
tice Mechanics at . 1083, 2808. 

Vacation to train exalLmers trai.ning 
scbool at . 32. 

JAMALUDDIN, MR.-
Question re Raj -passage for one 

223l. 
JAMllIS, 8m F. E.-

Demand for supplementa.ry grant ill res
pect. of-

Post·war Planning and Development. 
2252, 2255. 

Working Expenses Miscellaneous 
Expenses. 2399-2401. 

Election of to the Defence Consulta-
tive Commit.tee. 1837. 

Eleetion of to t.he standing committee 
for Extet'J1al Affairs Department. 1965. 

Election of to the standing committee 
for Legislative Department-. 1765. 

Election of to the Standing Finance 
Commlttee for Railways. 1560. 

Election of - to the litandin~ commit.tee 
for the Department of Education, Health 
and Lands. 2246. 

INDIAN DIVORCE BILL-
Motion for leave to int.roduce. 2842. 

INDIAN FINANCE BILL-
Motion to Consider. 1620-2-6, 1840, 1856) 

2060. 
Motion for Adjournrr.ent re harsh condi

tiolls of service of Indian troops m 
Middle East and Italy. 2674·76. 

Motion -re-
Election of members to 1he Central 

Advisory Council for Railways. 1204. 
Election of members to the Defence 

ConsultathTc Committee. 1505·06. 
Election of members to the standing 

committee for Civil Defence Branch of 
Defence Department. 1200. 

Election of members to tho standing 
committee for Defence Department. 
2183. 

Election of fLembers to the .tanding 
committee on Emigration. 1197-98, 1524. 

Motion to reduce demnnd for
"Finlmce Department" re-

. '. 
Need for C'conomN and for more Btrbgent 
control of expenditure. 1438, 1439, 
1452. 

"Working Expencu--Mi.llcollnneous Expcn. 
ces" rf'-
Refusal to grant. funds to run motor 

lorries. 554-56. 
Question re-

Piloting of Mr. Reverley Nichols by Dr. 
2178·79. 

and ronds on Lodi Road Est.'\t.9. 
20. 

Stops for inclusion in Central and Provin
cial electoral rolls of names of persona. 
in Ris Majesty's forccs 00 active aervice. 
120. 

Question supplementary .,e-
Denial of use of retiring rooms at Oota

camund railway sta.tion to the public. 
525. 

Exemptions from custorr.s duty nnd" 
Income-tax in respect of British Army, 
American Army) etc., in India. 286-
ffI. 

Position re extra three pies income-tax in 
Fina.nce Bill consequent on withdrawal 
of the Income-tax and Exces~ Profits 
Tax (amendment) Bill. 2460, 2461. 

Setting up of independent pension appeal 
tribunals. 2101. 

INAMS,,-
of death and disablement pen

etc. 2302. 
Stopping of "--'''. 2299. 

APANESEl
Qnestion re-

Cancella.tion of fn.cilit.ies for broadcasting 
messages to Civilian internees in terri-
tories occupied by the . 1494. 

Indian officers and troops in hands. 
437·38. 

Indian prisoners of war in German anef 
-- hand.. 1875·76. 

Trentmcnt to Inelian prisoners of war lIt 

nnd q.errnan hands. 2683. 

AYA PRAKASH NARAYAN, MR.-
Question Te whereabouts of and Mr 

M{lnohl.ll" Labia. 202·03. 

NGm sm COWAs.JE]C--
Banking Companies Bill

Motion to l'cfer to Select 
2586, 2590, 2649, 2651-52, 
'l!T67, 'l!T84. 

Committee. 
2725, 2728'" 

Consideration of Report of the PubliC' 
Accounts CommiLtee. 61. 

Demand for 8uppiomenLary grant in respect. 
1')[ Audit. 826. 

PosL·War Planni.ng aud Development --.• 
2255, 2259. 

Working Expenses Maintenance of 
Structural Works. 833, 834. 

Working Expenses-Miscellaneous cxpen
ses. 2403-04, 2815. 2824. 

Election of to the Standing Finp,uce 
Committee. 2184. 

'An'r( (SECOND AMENDMENT) 
BILL-

GonaidemLion of clauses. W7, 2284, 2314-
15 . 

General di~cus8ion of tho General Dudget. 
1051, 1148·60, 1155, 1157, 1158. 

General discussion of the RailWay Budget. 
492, 493. 

EXCESS PROFITS 
BiII-

to refflf to select. committee--
1207, 1216, 1222C24. 

arrangement 1"e trade ma.rk Am FORCE (AMENDMENT) 
British India- and BILL-,-
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INDIAN FINANCE BILL-
Motion to coneider 1770, 1771, 1786, 

1856, 1856, 1909, 1917, 1997. 
Motion for adjournment re~ 

Fa.i1ure to enforce economic sanctions 
against South Africa. and to rec&ll the 
High Commissioner. 152, 154-55, 162-
64, 165, 166. 

Ha.l'sh conditions of service of Indian 
troops in lfiddle East and Italy. 2672-
74, 2679. 

Requisitioning of "Chateau Wmdsor" 
building in Bombay. 1760, 1761, 1762. 

Use of unfair mea.ns on the public of 
Bihar for purchase or National Savings 
cortificates. 229, 236-37, 2.38. 

War Allowance for senior members of 
Indian Civil Service. 503-06. 

Motion to reduce demand fo1'
"Department of Labour" re-

Labour policy of Government of Ind ia. 
1459. 

"Food Dcpal'tmeut" ,'('.-
Sup(>nrision and control of work In 

pro\'inces. 1332. 
"Finance Department" rc-

Need for economy and for more stringent 
(:onlrol of exu("[]ditnf"e. 1453. 

"Railway Boord'" re-
Financial position of the railways. 691, 

692·95, 698, 700. 701, 703. 
InconYcnit'llces to third class passengers. 

639. 
Inadequancy of Lba scale of dearness allow

ance to Railwaymen. 706, 716-J 717. 
Paucity of lIuslims in railway services. 

577_ 

"Past-war Planniug and Development" r€
Refusal of supplies for the Department. 

13(3) 1307, 1308. 
Question 1'C-

Position "e extra. three pie~ income-ta.x in 
Fimmce Bill consequent on withdrawal 
of the Income-tax and Excess Profits 
Tax (runendment) Bill. 2460-61. 

Requisition of fln.ts by War Departrr.ent in 
Bombay. 1496·98. 

Question (supplementary) re-
ATmy Reorganisation Committee enqUIry. 

428. 
CaJcutt.a. Marwari Cha.mber of Commer

ce's slatement rc cotton textiles .supplied 
to Bengal. 2242, 2243. 

Detenus, etc., ·in provinces and the 
Centrally administered areM. 174. 

Discrimination as regards basic pay of 
foremen, etc., in ordnance fnct-ories. 
962. 

Negotintions with 'Measrs. Tatas re Manu. 
facture of Locomotives. 5. 

Passengers' -search by customs staff at 
Quettn. and other ra.ilway st.ations. 421. 

Policy Te encouraging monopolists in 
coron.odity rna:rkets. 598. 

Policy 1'C steel importa.tions. 1070. 
Prevailing rates for foodstuffs in Bijapur 

district. 2629, 2630. 
Requisitioning of buildings for military 

purposes in Bombay. 1675, 1676. 
Savings in food grains of smplu!! areas due 

to rationing system. 1024. 

War risks inaurance of -goods. 689. 
Women in censor offices. 1657. 

Resolution re-
National War Front. 129, 136·38, 139# 

141, 142, 148, 149, 994-95. 
Removal of sections 111 to 121 of the 

Government of India. Act, 1935. 1006,. 
1007-08, 2461-63,. 2487, 2489. 

~A, DR. AM'RNATH~ 
Question rc visit of to America . 2514. 

JOGENDRA SINGH, SIRDAR~ 
Oa.th of office. 1163. 
Ques~ion re-

Increase of crime in Delhi. 189l. 
Ineligibility for war a.llowance of Govern

ment servanta on long leave. lass. 
Rush at booking windows a.t. Delhi Cinema 

Houses. 1890·9l, 
JOINT STOOK BANX(S)~ 

See "Bank(s)". 
JOINT STOOK OOMPANIES-

Demand for grant . 1474. 
JOSHI, MR. N. 11.~ 

A-\ppointment.. of to the Committee on 
Petitions. 127. 

Derr.and for f;upplementary grant in res
pect of-Department. o-f Labour. 2140, 
2141. 

Post-wa.r P1anning 
2252. 2259. 

and Development. 

Working Expenses-Maintenance of Car
ria.ge and Wagon Stock. 846-847. 

Working Expenses-Miscellaneous Expen
ses. 2828. 

Election of -- to the Standing com
mitlee for Labour Depart-ment. 1"7,ft6. 

Factories (Second Amendment) .Bill
~fotion to comider. 2272·73. 
Consideration of Clauses. 2276-77. 2278'~ 

2281-82, 2312, 2316, 2317. 
General. discusflion of the General Budget. 

1050-53. 1147. 
Genern.l flisf,lll'lsion of the Ra.ilway Budget. 

483. 484, 485-88, 492. 
Hindu Marriage Di{ta.bilit.iss Removal Bill

Motion 1-0 refer to Select Committee. 358, 
363, 37778, 921. 

Income-tax and Excess Profits Tax (Amend
ment) BilI~ 

. Motion to refer to select corr..mittee. 1221, 
1222. 

India.n Finance. Bill-
Motion to consider, 1644·49, 1914, 1916~ 
1991. 

:Mines Maternity Benefit (Amendment) Bill
Motion to refer to Select Committee. 

226869. 
Motion to consider. 2792·93. 
Motion to pas!. 2794·95. 

Motion for a,djollrnm~nt rc- ~ 
Granting War allowance for senIor 

membel's of Indian Civil Service. 346. 
Harsh conditions of service o.f Indian 

tro:>ps in Middle Eas~ an~ Italy. 2669. 
Motion re-

Election of members to the Ceutrnl 
Advisory Council for railwa.ys. 1201·02 
1205. 

Election of a member to the Central 
Committee of t.he Tuberculosis Associa.
tlo-o. of India.. 1963, 1964. 

Election of membel"S 00 the Defence Gon
sultntiye.Committee. 1510." 



98 l::\DEX TO TIIE LEGISLATIVE ASSE~mLY D~nATE"'S'" --~-------~ 
Election of ll.embers to the 

commit.tee for War Tra.nsport 
ment. 1962. 

Motion t.e reduce demand for-' 

standing 
Depart.. 

UDepartment of Induslries and Civil 
Suppliesu re-
Cloth and yarn posit.ion. 13661 1378. 

"Department of Labour" rc-
Labour policy of Government of India. 

139598, 1457, 1458, 1460, 1462. 
~'Executive Council" re-

No confidence in t.he Government. 1264. 
"Finance Depal'tment." Te-

Need for economy and for more 
control of expenditure. 1437, 
1455. 

stringent 
1449-60, 

"Food Depa:rtmenL" 1'£-

Supervision and control of work in 
provinces. 1386. 

"Home Depart.ment" rc:-
Paucity of scheduled castes in Government 

of India. sQrvices. 1391·92. 
·'&.ilWtLy Boarel" Te-

Hours of work for railway staff. 747-49, 
764. 

Inadequacy oi the scale of dearness 
aIIow-ance to Railwayn.en. 709-10, 717. 

Inconveniences to th.ird class passengers. 
633, -634.361 659, 656. 

Motion to reduce Bupplementary Demand 
for-
"Emigration.External" re failure to 

dehar certain holder 01 office of profit 
und~r crown from continuing as member 

... of Legislat.ure. 2207~08. 

Question re-
Abolit.ion of photogJ·aphing S8cti,on of 

publicit.y Branch, Nort.h Western Ra.il· 
way. 2175. 

Application of EssentiAl Services Ordw:wce 
to Govel'nmenl employees. 2104. 2245. 

Commodities supplied to employees on 
NorLh Western Railway at. concessi-onal 
rales. 2175·76. 

Election of members to the standing com· 
mittee on Emigrat.ion. 1196·97. 

Guards clarn.ing rest suspended in Lahore 
division. North Western Railwa.y. 2746· 
47. 

Instructions authorising 1'a.ilW3Y adminis· 
trations to reduce an employee to lower 
post. 2166·67. 

Leave rules for entrants to Postal Depart
ment. 1543. 

Local AJIowance of Railway inferior staff 
s.t Delhi. 2167. 

Nort.h Western Ra.ilway candidates for 
appendix II Accounts Examinatlon. 
2174-75. 

Resig-na.tioua by !eniar trains clerka' on 
North WCAt(\rn Railway. 2746. 

Scnles of pay of guards on certain 
Rnilwnys. 2165·66. 

Shnrtl'lg~ of tra;n~ clarks on Nortb Western 
Railwny. 2745·46. 

Supply of meals to Rai1way staff at 
refreshmpnt rooms nt discount on North 
WCl"tern Rn.ilwny. 2H;7. 

"Train clcrks au North Western Railway 
promoted as gtlBrds. 2745. 

Trains clerks recruited through Xorth 
,,'estern . Railway seryica commission. 
2745. 

Trtl-nsfer of train derks. ticket coUecto1'S) 
etc., to grade II guards' posts on North 
"\Ycswrn Railway. 2176. 

Upgrading of grade II posh on North 
\Veslern Railway. 2176: . 

Want of wagons fol' carrylU~ raw matenals 
for Shellac industry of M . .lfzapur. 2355. 

Question (supplementat·y) re-. f 
Arrangemenls for care of children 0 

women miners. 610. 
Average wa.ge of women in Delhi factories. 

1424. 
British.Arr.erican };liM mission. 2799. 
ChiCllgo International Air. ~nference. 246. 
Committeo for esta.hh8htn~ Central 

Technological Institute. 787. 
Company.owncd l'oilway lines. 1338. 
Communal composition of External 

Affairs Department. staff. 261. 
Conces.<;ional grains supply scheme for staff 

bv Posts and Air Department. 2754. 
Contract system for enWlgement of labour 

in Delhi factorie~. 1423. 
Control of count.ry emft traffic. 250. 
Discontinuing en:.ployment oi women for 

underground work~ in railway mines. 
1546. 

Discrill.ination in fixing provincial textile 
quot.as. 1182. 

Disparities in price!! of Rioo in Madras 
presidency. 789. 

Oispal'ity in prices of . foodstu~s at g:nin 
shops of different ral1w3)'f' m a. City . 
1357. 

Encou.rageman~ (-0 country crafts in coastal 
areas. 1061. 

Estn.h1ishmenL of Reroplane industry. 967. 
Ex:ternal publicity wor~. 883. . 
Ext.el'nment froOl Dann of Pandlt Sh~ 

Lal Sharma. 1235. 
Factory inspectors and labour welfare 

officers in Dt'lhi province. 1422. 
Food Advisory Councils. l03l. 
Heavy duty ~n import of cotton borne- by 

Indian manufacturers. 80l. 
Inadequate cloth quot.'\ for Bengal. 
Indian delee:at.ion to Sa.n Francisco 

ference. 1955. 1956. 2557. 

1021. 
Con-

Indian Non·combatants in oumde t-bea.tres 
of war. 294. 

MaLPmity henefits and facilities for women 
miners. 1606. 

Mica, commif'sion. ]023. 
Mica- enquiry committee. 1608. 
Necessary number of engineR. 1339. 
NecesMty nllmh(>r of wagons. 1340. 
Notice of st.riko by Borr,hay postal 

e-mploye(>s. 2754. 
Pn.tienl~' Wo.rc1R In J .. n.dy Ha.rdinge 

Ho,pital. 794. 
Pf\llcitv of Sikhs 10 lligher posta of 

r.n.ilwn.ys. 622 
Pay for rurnl PORt Mll.ster. 380. 
PoSition re ont,-put (If conl. 519. 
Price index of conl. f\tc. 258·259. 
Production of no.ncillin nnd quinine. 594. 
Pro£. Tbom8-llt report. on progre:;~ of 

indust.ry doring and after War. 3&9. 
Provision of ql1R.rters for mmen;. 1605. 



Punjab (JoY('rnDlenLS request re biscuit 
factory. 590, 

Recruitment to I.e.s .. l.P.S. and I.)f.S. 
10 immediate futures. 2639. 

"Reducing "'orkillg hours of clerks. 1884 . 
Reduction in price of motor spirit and 

kerosene. 1010. 
R ''l~S operated for po-saenger traffic 

Tn11waYR. 949. 
by 

San Francisco Conference. 1075, 1076. 
Scheme re country craft cargo on the West 

Coast. 249. 
Shamge of yarns for handlooms. 1166. 
Steps rc post'Wflr road development. 

267. 
Suhsidies to newspnpers for Na.tional War 

li'ront work. 667. 
"rt>ntati'\'e conclusions 

planning. 281, 282. 
nbout post.war 

Treatment to civil di80bedience pnsoners. 
1003. 

Tr 11y of nnvigntion nnd commerce with 
I nited !=:tlltes of .\rnerica. 593. 

Textilfl :\[i11s closed down due to shomge 
of coal 518. 

,,~.. nl10wance to officers under control of 
the Secretary of Statel. 403. 

.R.>lIolnlion Tt-

Removal of s.ect ions 111 to 121 of the 
Oovcrnn.ent of India. Act, 1935. 2474-
76. 

Nationnl \Va:r Front. 995 

JOSHI, MR. S. 0.-
QnLh of Office. 2225. 

JOURNAL(S)-
Question re new 

Indinn Rallway. 
started 

275556. 
by Ea.t 

JOURNEY(S)-
Question re rule for break of -- on rail~ 

ways. 1096·97. 
JOURNEY Fh,{PE...'lSE(S)

See "Expeuse(s)". 
JUDGMENT(S)

Question re-
by Additional District 

AmriumrJ in a certain Railway 
236().61. 

Judge, 
appeal 

-- by special tribunals. 2625-26. 
Privy Council rc bequest to unborn 

porsona. 450. 
JUMA PRAYERS-

Question rc difficulty re by 'Muslim 
employees of Oudh nnd Tirhut Railway 
Loco work!lhops. 2158·59. .. 

JUMNA-
Qucst.ion re rCl'Ier"-lltion of portions of -

at Okhln. Jor fishing hy Europl'ana. 
2420·21. 

JUMNA BRIDGE-
Question TI' protection of travelling public 

from hnrassment. by police at , 
D.lhi. 2518. 

JUYGSHAHI-
Motion for adjournmeut, tP ColIiRion of 

trnins at l'R.ihvay station. 1960·61. 
Quest,ionTe railway accident. 2305-06. 
Railway accident at . 2554. 

JUNIOR ORARGEMAN(EN)-
QuesLion t'e Muslim (electrical branch) 

North Western Ra.ilwny. 174()'41. 
See also "cMrgl'man(en)". 

JliR1SDlOTIO. -(8)-
Question re scope and of the 

mODwcaLLh Relntions De.pnrlml'nt. 
03. 

. JUROR(S)-

00111-
1402-

Question 7& Bombay sheriff's notice Te 
women --.. 885·86. 

JUTE-
Question re-

Agreement about -
Go,~ernment. 2008. 

prices with Bengal 

Conference for fixation of 
Bengal. 462. 

.JUVElHLE DELINQUENT(B)
See "Delinqoent.(s)". 

.TO V EYILE DESTITUTE(S)
See "Destitute(s)" 

K 

IUIL,\SH IlTH.~RI I".\LL, ~lR.-

acreage In 

Election of to the standing cOILmitt.ee 
for Comm~l'cc Department. 2519. 

Election of to the standing committee 
for External \.ffa.irs DepMtment. 1965_ 

Election of to tbe Standing Committee 
for Food Department. 2245. 

)Iotioll for adjournment. re tooring of 
notiC(: of resolution u Chimul' and .Ashti 
convicts by :\11'. Lebai11ey. at Delhi 
municipal committee meetmg. f!l57, 
2758. 

)Jotion to reduce deJhol1d for "Railway 
Board" re-
Non·emplo~·mlmt of Oriyas on Bengal 

Nagpur Railway. 756·57, 758. 
Paucity of Muslims in railway services. 

577-80, 582. 
Paucity ot Sikhs in railwav Bervicea. 764-

65. . • 
Question re-

Allotment of [unds to PrOvinces for land 
improY~ment and ngricultural loans. 
126. 

Appointment of njlent for purohflSing 
cotton cloth iTom Bomhay and Ahmeda
bad for Delhi, 1615. 

Und snnilaLion of Delhi·Sbahdarn municipa
lity. 40. 

Bulk pennits iRsued to Dellii Hindulltani 
Mercantile Association. 1614~15. 

Clot\; hales imported into Delhi Province. 
2443. 

Clolh quota for Delhi province. 2442·43. 
Conditions for sanctioning a fair price 

.toro. 2446. 
Conditions for submission of applications 

for nccomlr.odation by new entrants in 
Government service. 2704-05. 

CongrcfltI buildings seiz('d hy Government. 
198. 1958. 

Co-operative stores in Delhi distributing 
food l'ations. 2445. 

Enforcement of Roman flcripl 10 

schqoht of certnin districts 10 
ProvinC'cs. 2429. 

prImary 
UniterJ 

Havoc by cholera and me.lnria in Nortb 
Bihnr. 41, 

Health of Mr. Premjns Rai of Delhi. 1110. 
Information re conditions of employees in 

printing presses. 1816. 
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Inll'Odl1chon of English medium in Higher 
a Secoudary OJasses in Delhi. 815. 

Issuing of permits to different Groups of 
dealers to import cloth. into Delhi. 
2443. 

Licence for distribut.ion of cloth, etc., to 
Delhi province co-operative stores union. 
24<15-46. 

Licences under Delhi colton cloth dealers' 
licencing order. 1616. 

Lit~rnry attainment,s of officers on tbo 
lIindu1ltani programme side of aU India 
Hildio. 2450. 

Minirr.um qualifications of teachers for 
elm,!,; XI in DclIli. 815-16. 

Mr, Yidya Batnn's application for sanc
tion to prosecute suh-in.'l,pector Udham 
Singh. 2296. 

Notices roJ' lwnollllLion on residents of 
• Delhi, ward No. 14. 617, 2450·51. 

Pnymollis to COlltl'notOl'S for silt clCnrBllCp. 
at C'hnnrll'nwnl (lud "\Vn.zira.bad, Delhi· 
2429·30. ' 

Prescribing sel. f01111 of receipt for rent 
Und;)l' Delhi RenL Coptl'ol OrdinanCe!. 
1815-16. 

Reduced remuneration of doth commission 
uJtcntB of Dilhi. 2443-44. ' 

R(1vil!lioll of procedul'c rc speeches 011 
}I'innllco hill. 2441. 

Seizing of account hookB of mCl'Chant.6 by 
the cuiorcqpont officers, DdbL 1615:

~lIgal' ,nd gur imports and exports of 
D~lhi Shahdnra.. 40. 

Syllabus for S condnry Classes m Delhi. 
815. 

Tr.lvellin~ Courts on railwa.ys. 35. 
Question (supplementary) Tt. -

Condition for grant of wholesale dea.1er's 
licence foJ' Sugar in Bihar. 2422. 

Installa.tion or radio sets for community 
listening in certain Madras disltricLs. 
2692. 

ReFoiniion TI'. Kntionnl War Franlt. 134-36. 

KAKATPUR TRANA-
Ql1p~ion TC privilege of making Salt enjoyed 

by coastnl \-illngers of . 1114. 
KALA MIAN, MR. lI[Q]L\M1.{AD-

Question re Raj passage £01' of village 
).fayaui. 2230·31. 

KALACRA"D 1I.AMCR.\c.'m.u;r, MR.-
Quest.ion re welfare of Sind work 

merchant at 1\lnnilo.. 2800·01. 
KAL,\ r SL\TE-

QueHtion rc. I'lloont nomination of a persou 
of to Council of State. 2351-53. 

!LULU,UDDI" AR)!AD, SHA~[S-Ulr 
CLEM A-

Eh d ion ,..! to the standing comrr.ittec 
for Agriculture nud Foresta. 2245·46. 

Elect.ion of to Ute Hta.nding committee 
for Food Dopa:rtmcnt.. 2245. 

Election of to tha standing committee 
on' Emigration. 1524. 

KANAR1\. DISTRICT, NORTH-. 
QueSition re need of public bonded ware-

house in 1883. 

KANARA DJSTRIOT, SOUTH-
Motion for adjournment re indiscriminate 

requisitioning of foodgrains resulting m 
food scarcity in . 2307-08. 

• 

KARACH1-
Motion {or adjournment. TC banning of 

certaiu public meetings, a~c'J in and 
other towns in Sind. 205. 

Questiou re .A. pucca. building built in -
Raj camp, 2416. 

Arrangement.s for sale of tiOvereigns, etc., 
to Hajis in pilgrims camp. 1803·04. 

Disregard of conm.unal ra.tio orders Ul. 

clericllI cadre in General Post Office.--. 
392. 

Failure in embarkn.tiou of Bengal Raj 
pilgrims at 1609·10· 

Failure in emuarkaLioll of certain Haj 
pilgrims at . 1609. 

Haj expenses collected in -- 1166-67. 
Raj l")i1grin:.s not pl'o\'idcd llhip 3CCOnnno-

da.t.ioll at . ll3-15. 
IIumssmenL or IInj pligrims at 1166. 
Introduotion in of "town d~livel'Y 

SySll1l11 oE posts". 1943·44. 
Muslim olerks in I1Lnff and establishment 

auction o[ th€! offico of tho Divisional 
Engineor l'elcgl'f\"(lhs, 39Z 

Plight of Raj pllgl'lms a.\.. • 2416. 
Rocent. Il'Ilin accident near . 2367. 
Un~n.tisfactory arrungempnts at pil. 

grims camp. 1802·03. 1804·05. 

KARACHI DIVIS!ON
Question Tt-

DiscourageD.eoL t.o 7'lfuslims for appoint. 
ment as usist.ant permanent way llSpec
Lora in :\'orth ·Western H ilway 
1742. 

Paucity of MWilima in -- ... -ortb Western 
Hailwav. 1741 

Seniority' of Muslims reernttod TO 

North \VesWrn R.~ilway. 1742. 

KARL M.ARX-
Question 1'e ban on entry nod pUblication 

of book!! by J etc. 12A6·47 
KAROL BAGR-

Motion for adjournment re er9ction of wa.ll 
ronnd n. Mosque in De1hi. 1836·37, 

QU81Ot.ion 1'C-
Electric connection a.pplicntions 

WCIOtl'rn extension area, 
1827·28. 

from 
Delhi. 

Erection of wall round a Mosque in -
!lath;. 23()4·05 

Lack or street ligbting in 'Vestern axten-
sion urea. Delhi. 1828·1829. 

Sec. also "Qnrol Bngh". 
!L\RT.\R SINGH, MR.-

Qucstion re non-nppointment Af-~ 
(filChedulcd caste) t-o Indian Civil Service 
895·96. 

KASARAGODA-
Quc.!ltion rc inndeqlln.te rice Rn.tions to land· 

less lahonrers in To.luka South 
Ka.nam. DiRtrict. 42. 

KASAULI
Question f'~-
AsflOcialiion of 'eln.ff of Central R&etl,rcb 

Instit.nteJ • 807. 
Clerical Stn.ff of Centra.l Reaeanh Institute, 
-806. 

House·rent and winter allowances for etn.fi 
of Centra.l Resea.roh Institute. . 807. 

Income a.nd expenditure of Ceni;rnl Research 
lnatitote. ., 807·08 . 
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MoLion to reduce demand for "Executive 
Council" ore no confidence in the Govern
ment. 1272-75. 

Motion to reduce supplementary De.n..and 
for "Emigl'ation-Eix.ternal" 'Te failure t.o 
deb!\l' certain holder of office of profit" 
under Crown from continuing as. member 
of JGegislature. 2206-07, 2210, 2211: 2212 
2216. 

KHAREGAT, SIR PHEROZE
Oath of Office. 2743. 

KHAS KHrlS TATTY(IESj-
Question Te applications tor from 

occupants of Government quarters m 
Delhi and New DeIhL 2449. 

KHEDAt'f LAL, MR.-
Expressions of regret all the deatlls of Mr. 

Umar AJy Sllab and 47·48. 

KHEDALA FORT-
o Quest.ion 'I'e preservation of ancient 

monuments. 99·100., 1958. 
KHEDEDIA FORT-

Question re money required for repall's of 
~- monuments. 1178, 2459. 

KUl ZJ.lfA q'-
Question?'c npplic .... tiolls for increase in news 

print quotas hy lj'arjuInQll-i-surhad and 
- . 1009. 

KIDDERl'OREl-
Question Te Ciovel'nmcnL requisitioning a 

certn.in piece of land let to MesS1's. Ford 
Motor Co. of India in . 730-3i. 

KIDNAPPIN G-
Question rc -- of Sahib Singh and blS 

brothel'. 6·7. 
R ecent Bnnnu and Dera. Ismail Khan --

246-47. 

K INQ(S)-
Question I'a llo11-obsBI'\'llnCe of c.ertam pl·O· 

visions of's l·eguln.tions in the case 
of Indian fOl'ces. 1249·50. 

, 

KING'S COMMISSION(S)
See «CotT.m.i~sion(8)n 

KING'S PREROGJITJVE-
Question 're to stop war compensationa, 

etc' J in respect of cCI'fain Indian person
nel of Indian fOl'ces. 2102 

KITCHEN(S)-
Qnestion 1'1' ban on Bombay Sikha. for run-

ning free on Guru Gohind Singh's 
birthday anniversary. 103. 

KITCHE!'I CAR SERVICE-
Question T( on Grand Tl'unk Express, 

1733-34. 
KODARMA-

" 

Question ri' Indinn i\Iining Engineel's 
(Geological SU1'vey) at 808·09. 

KRISHN"IMACTlJIRI. MR. T. T.
Bankillg Companic9 Bi!1-

MoHon to ref,,!, to Seil'!ot Commilit.-ee. 2593. 
2601. 

Demand fol' excess GrAnt in respect of ~-
Currency, 213. -

Grallt..,,·in·nid to Proviuc.iaJ Governments. 
2250·5l. 

I nterest-free advances. 2262·63. 
1Yol'king expenses -Maintenance. and 

Supply of Locomotive Power. 844, 

Dcmu.ud for Suppleme.ntary Grtl'nt 
for 1945·46 in l'Gapect of "vVorking 
Expenses-Miscellnneous Expenses". 2392-
97 j 2827. 

Election oE -- La the sta.nding committee 
for Planning and Day-e1opment Depart
ment. 1965. 

Election of to the standing Finance-
Comn~itte. 2184. 

Genera.l discussion of ,l.he General Budg~t. 
1047-50, 1141, 115B, 1159, 1160. 

General discuss:'on of the Railway Budget. 
472-74, 493. 

Incometnx aud Excess Profits Tax 
(AmenrlmenL) Bill- . 

Motion to l·C£e1.· to select committee--
120B, 1211-16, 1229 1230. 

IndiiUl Centra.l bilseeda Committee Bill
Motiolls to refer to Select. Committee and to 

cil'cula.te. 2329·31. 
Indian 'Finance Bilt-

Motion to consider . 1626·44 j 1974', 
2063. 

Motion for adjol1rnment l'e- . 
Composition of t.he Indin,n delegatIOn to

San ~~l'linc;sco conference. 1360·61. 
Failure to enfOl'cc economic sanctions 

against South Africa and to recall the 
High ("omn~is:;ionl'l', 150. 

Granting Wur allowance for seuior Merr.bers. 
of Indi:m Civil service. 347. 

HaJ'Sh conditions of servico of Indian troops 
in ~lidrlle Enst and Ilaly, 2644, 2666-69. 
2680-81. 

Use of unfair menns 011 tlle public of 
Rihar £01' pUl'chasf' of National Savings 
Cel'Lificates. 240. 

'\Yal' nUownm.'e fo!' seniOl' IT_erobl~l'S of 
Indian Civil SCI'ViCf'. 468, 4!;J5·49S, 507. 
509·10, 513. 

MoL:oll to I'educe dpomanrl £01'

"Executive Council" )'e-
No confidence in t.he Government. 1267, 

126B, 1274. 
"]j'inancn Depnl,t,ment" re

Need for economy and for 
COlltrol of expenditure. 
1453. 

more J)t-ringanb 
1438-41, 1445, 

''"Posl-'Wal' Planning and DcveioprueuL" 1'e-
R"'£u!;A.l of sopplies for the Depal'bnent. 

1299-1303, 1306. 
"Railway BOilrd'" re- ~ 

Post·war policy reo o\\'Del'sbip and manage
ment of !=\!-eam vesscls ply:ng in Indian 
wa tel's, 771·73. 

" \1;' ol'king Til.xp ' llseo-)'Ii~ccl1aneous Ex pen
f;f!S" I'e 
R.efusal l-o grant. fllndll to run Motol' lonies. 

561·63. 
QUl'stion l'C-

Abatilion of di:>.t:nrtion hetv.'ewl orthodox 
;mc1 Iln'Ol'thodm( qllnl'tel'~ . 1023·24. 

Accotlnting Ill'l'!lugemellts for leal"e·leud 
81 ores. 1110, 

Adviser on plflst;CS. 616. 
BUll of entry into India of Tlllliun np' ',ian 

of DU1'han: 42. " 

('onned ,011 of Information nnel BI'OHdcagt.. 
ing Department wit.h magazine entitled 
Dltlli!lfl. 198-99. 

Delf!galion for (1: '("ussing liquidation of 
India's sterEng l!alances. 907·08. 

• 
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Detention of Ca.pLain B. Patnaik. 439-40. 
Directors, etc., of Supply Departrr.ent 

a.ccociated with priva.te undertakings. 
1100·0L 

Discovery of peliroleum near Rawalpindi. 
456. 

Factory for produdion of stabilised bleach
ing powder. 527-28. 

Government contracts placed with the 
Imperia.l Chemical Industries. 36-795. 

Import licenses La India.n Importers of 
chemicals. 456. 

Imposit.ion of producLion cess on uniform 
scale on coals and soft coke. 2750-51-

India's participation in international 
monetary stabilisat.ion fund and inter
na,Lional Bank. 007. 

India'!; represent.ation in Middle East 
Supply Council. 457. 

India. Supply Mission. in United States of 
America. 967-68. 

IncFnn Government Magazines started jn 
R,ussill.- and China. 302. 

Indian Government. Propa.ganda. carried 
on in Ara.bia, Persia, etc. 302-3. 

Liability for cost, of doubling Benga.l and 
Assam Railway Metre-ga.uge lineB. 
1111. 

Manufacture 
905·06. 

of power aloha}, 612-13, 

Mr. Bozman's tour in America. 302. 
Negotiations for confern.ent of United 

Sta.t.es Citizenship on Indians. 401·02. 
Orga.nization for controlling trade with 

libernt.ed Burma. 456-57. 
P osi tion -re sU'pply of soft coke for 

domestic consumption. 2750. 
Possibilities of Indian interests securing ~ 

dollnr credit. 907. 
Propagandn. about India canied on jn 

.4\.mcl'ic:t by B-ritiah and Indian Govern
ments. 199. 

Raw mfl,terials provided to Amel·ica. on 
mutual n.id. 1110-1-1. 

Sale of Gold in India, hy foreign admini s-
trntions. U12. 

San Frnnc;sco Conference. 107&-76. 
Sir Akbar Hydri Missioll. 455-56. 
Temporary officials serving .in Government 

of India. 1111-12. 
Treaty of navigntion and Commerce with 

Un:ted States of America.. 593. 
Wa.r allowance to officel's under con.trol of 

tlHl Secretary of State. 403-04.' 
Queslion (sllpplementnry) re-

Arrest of Mr. Pntann.ik a. pilot of the 
Natioual Airways. 2296. 

• 
Assistance 11Y Reserve Bank of India to 

scheduled Itnd other Banks. 2104. 
"Blue PrinL" lor the future of Bnrma. 

8Q;). 
Bl'ondcag[, of dl'amaLized val'-sion of "Ver-

dict, on. Indio.". 2511. 
Dej'lll l aITOll on behalf of 

ration of Commerce 
1796. 

Indian Fade
and Industry. 

DisapTI1'oval of coLtOll textiles export 
policy. 1180. 

Discontinuing of propaganda films. 269l. 
Emergency cadre of Indian Audit and 

Accoun t~ Services. 2303. 

• 

Exemptions from customs duLy and income
tn.x in respect of Bl'itish Army, 
American Army, etc., III India. 285· 
288. 

E.xpenditure in collection of excise duty 
on betel-nut. 2304. 

Expansion of Government Telegra.ph 
workshops. 727. 

Ext.e.l'nD.l publicity work. 883. 
I.C.S. and other superior officers accept,;. 

ing a.ppointments with private under'
t.akings. 436. 

Indian tlining Engineers (Geologica! 
Survey) at Kodarma. 809. 

Indians liber:Lt.ed on a.dv~mce of Allied 
arJ;tlies into BUl'ma. 142l. 

Inst.ructions to Agent. General re prop~
ganda about India. carried on ur 
America. 682. 

Joint-stock banks applying for Financial 
assistance of Reserve Bank of India. 
2.503, 2.504. 

Legislative Assembly's decision .,.e demand 
for gra.nt of Planning and Develop
ment Depm·tment. 2685, 2686. 

Licences issued for .films. 2609. 
Literature about anti· Indian propaganda 

in America. 1486, 1487. 
Pacific charter. 521. 
Policy re provision of dollar credits to. 

Indians. 894. 
Policy re st.eel importations. 1070. 
Post-War development of cottage indust

ries. 434·35. 
Prof. Thon.as' report on progress of 

industry during and after War. 389. 
Propaga.ndn. a.hout India carried on in 

America. by Indian Government. 425. 
Proposed transfer of control of India 

Supply Mission in United States of 
America.. 969. 

Proposed. visit 01 Indian industrialiats to 
Britain. 1607. 

Public. Relations Department. 890. 
Recalling of }''h-. K. C. Mahindra. 804. 
Recruitmcut to I.e.S., I.P.S. and LM.S. 

in immediate futures. 2638. 
. Relation of "United Publicat.ions" with 

In!orma.tion and Broadcast-ing Depa.rt
ment. 426. 

Sa.feguarding or: Manufacturing Industries 
established in India.. 2608. 

Salary, functions, etc., of Mr. T. A. 
Raman in India Agency General. '1.487. 

SteP!; for manufacture of Ammonia. 
Sulphate 384 . 

Stopping I'Gcruitmont. of non-Indians to 
Indian Civil and Indian Pollee Services. 
178. 

War l·is-ks inS1.11'11OCe on goods. 589. 
RE'solution re-

Romo,Tal of secLions 111 lo 121 or the 
Govel'nrr,ent. of India Act, 1935. 2478-
8L 

National 'Val' Front. 139, 987-89. 
KU~1BH ~!E.T.A-

Motion fOl' Adjournment Te restrictions 
on issue of ra.ilway tickets for 2Udha 

a.t Harclwal'. 2709-1J,., 273&-42 . 
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KUMBLA~ 

Motion for adjournment re prevention of 
worship in Hindu temples consequent on 
requisit.ioning of property for milita.ry 

. purposes at . 2306-07. 
Question re~ 

.Access t.o water resources withi;n requlSl
lioned lands at. 1886. 

Grievances re· compensation. etc.) of 
occupIers of requisitioned lands at--. 
1886. 

Lands requisit.ioned from l'yots flot 
South Ko.nara district. 1673-74. 

KUSHAL P AI. SINGH, RAJA BAHADlJR...... 
Election of to the standing cornm.ittee 

for Agrioulture and Forests. 2245-46. 
,Question re sending Ol!:el'seaa graduates in 

agriculture {m.' poat grndua-te training. 
1834-36. 

L 
LABORATORY(IES)~ 

Question re national 
LABOU~ 

-. 2499. 

Question re-
Contl'act BY3t-em fOl' engagement of 

in Delhi factories. 1422-23. 

, 

Fixation of minimum living wages of --.. 
1407-08. 

m war Hours of work, wages, etc., of 
supplies fact.orias. 1407. 

Meelingtl. of sLanding committees for -
and for geological survey. 2448-49. 

Post-war plaus f01' ill. proving . 159B-
99. 

Representation from Empire Indian 
formerly employed ill Burma. 2437-38. 

Schema fol' recru itment of GOl'ukhpur -
for employment in coal mines. 629-30. 

Women ill mines. 1408-09, 
Resolution re enactment of lawl3 conducive 

to welfare of peasants and . 2492-
95. . 

LABOUR GONFERENCE(S)~ 
. See "ConIerence(s)". 

LABOUR DEPARTMEl\T~ 
Etect.ion of members to the standing com-

rr,itLce fol' . 1618·19, 1766. 
7>.folion (or adjournment Te recent racial 

and religious distinction set up by 
about aUotment of quart.e:rs. 206-07. 

Question rl!-
Commtwal Compo!;ition of cert.'Lin staff 

under . 1039, 
Te('hnica1 centres ' opened by . 2611-

14. 
LABOUR EXCHA~GE BUREAU~ 

Question rt . 584·85. 
LABGUR FEDERATIO~~ 

See dlndinn Lahour FedcrationU and also 
"Fedoration" . 

LABOUR LEADER(S)~ 
Bee "Leader(s)", 

LABOUR OFFICER(S) 
QuasHoD Te-

Candidates from IIindll bnckwa,rd classes 
appointed ns , atc. 2799. 

--8 lra,jning in Britain. 1167. 

LABOUR P_OLICY~ 
Mot.ion to reduce demand for "Dep&~ 

ment. of Labour" re -- of Govem
men~ of India.. 1395-98, 1456-62. 

LABOUR SERVICE(S)~ 
See "Service(s)" . 

LABOUR WELFABE
Question re-

Sending Railway officers to America. for 
tra.ining ill . 2164-65. 

Tra.ining Indians Ul m United 
Kingdom. 1409-10. 

LABOUR WELFARE OFFICER(S)~ 
Question re. factory impactors &nd 

In Delhi provmce. 1422. -
-. 1809. 

LABOURER(S)~ 
Question ?'e~ 

B;'Lcl health of returned from A.sl!aJJl 

project. 2009·10. 
Dlue print for conditions for Indi..n 
-- to be allowed to go to Burm~, oic. 
2438·39. 

Gl'iev:mces c.f skilled on North 
\Vestern Railway. 2347-48. 

Hill allowance for Tempornl'Y clerks a.nd 
a Ara-Yllnkadu Ordnance Factory. 

2561-62. 
Inadequate rice rntions to lllndless m 

Kasarngoda Talukn Sout h Kanara. 
District. 42. 

R'l.tion per adult. 
2018-19. 

In certain areas. 

_Ten rrarden 
2008-09. 

-- sent on Assam project •. 

LAC-
Question r€ inadequate wagon supply for 

tqnsport of to 1¥!irzapur. 1953. 
J>ADY(IES)~ 

QucAtion Tl'-

Appoint}i.Gnts of Emopean III Balu· 
ehistlLn food suppJy office, etc, 2353·54. 

Ehropean '" high· handedness at Amhala. 
cantonment Railway station. 2748. 

Outrage commii.tcGd on in Indian by 
a aoIdie}' m Dehra eXprefl!'i. 1904 . 

LADY TICK~1T OOLLECTOR(S)~ 
See "Ticket Collector(s)", 

Eady Harding-e Hospital. 
See "Ho!l-pltnl(s)". 

LADY HARDI'~GE MEDICAL COLLEGlil
Question 'te-

:m.xamination held lD Lahore for 
student.s. 1810·11. 

Grie ... allcml of students of I New Delhi. 
2426-28. 

See also "College(s)". 
LAHIRICHAUDHURY. MT. D. K.~ . ' Demands £01· excess grant lU respect of 

"Capital outlay on Indian Posts and 
'l'elegraphs DepnrLrr.enl (Not chaTgad to 
Revenue). I> 220. 

Election 9f to the Sl.andillg Finance 
Commil tee for Rnilways, 1560, 

Hindu Marriage DiRabilities Removal Bill
"Motion to reler to Select Committee. 929· 

31. 
Motion for adjournment 'te WaY' aUowan.:e 

for senior Members of Indian Cid 
Service, 505. 

• 
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Malian to reduce demand ior-

"Depnl'tmeut of Industries and Civil 
Supplies" re---; 
Cloth and yarn poaition.-1361-62. 

"Executive Council" re-
No confidence in the Government. 1274. 

"Post-war Planning and Development" re
Refuaa'! of supplies for the Depa.rtment. 

1308. 
"Railway -Board" re-

Posit-war policy Ttl ownership and manage
ment of steam vOflsels plying in Indian 
waters. 767·68. 

Motion to reduce Demand for 
t~ty grant for "Department 
rl.es ~nd Civil Sl1pplies" re. 
ntzatlOn Soheme. 2126. 

tQue&tion re-

supplemen
of Indust
new Orgo.-

Block on promotion of certain commercial 
derks, North Western Ra.ilway. 1076-
77. 

DetaiJled irn.de unionists And J.a.bonr 
leaders. 1893-94. 

Electric connection 
'Vest.ern extension 
D.lhi. 1827·28. 

applications 
area, Karol 

from 
Bagh, 

La~J, of street lighting in 'Vestern exten
T $10n are~, Karol Ba.g~, Delhi. 182.8-29. 

1\ ew Deihl GOYel'nment. of India Press 
practice TC allot.ment of quart-ers to 
employees. 1827. 

No~-pro'~i8ion of free quarters t-o COlLIner
clal olerks. 1077. 

Rationing of electricity supply m Delhi 
and New Delhi. 1828. 

Renl, n 1 of eleckio connections 1n D!hi 
1828. • . 

Superintendents and Assistants-in-eha,rge 
in offices 01 Director General of Supply 
awl Chief rlOnLrollcr of Purchase 
(Supply). 2173·74. 

Trootm(,llt to civil disobediOnce prlBonerB. 
1892·93. 

·-Question (supplementary) rC-
Participation by railwa.ys in road trans
. port services. 547. 
Po~t-wltr planning committee recommended 

by Legislative Assembly. 174 
Report of Woodhead Comniission ~n Bengal 

famine. Ill. 
Un-audited funds in Government of India' 

Departmont.. 173 
Resolution rc ennclrr.ent of laws conducive 

to welfnre of p n~lInta and labon't. 2493. 
LAHOllF~ 

Questinn Tf'

Examination 
Hnnlinge 
1810·11. 

held in 
Medical 

-for Lady 
College students. 

Fil'~t and !lecond cIalls berths resel'ved for 
df'fence services find ot,her puhlic from 
Dl'lhi nnd Rnilwllv Stations. 737, 
1959. • 

Guarrl~ elniming rest suspended in 
dh i~ion )tort}) Western Railway. 2746-
47. 

P re-l)oiHhwnn('{' of -:\ r lIf1lims in 
Rrnn('h of ~- Telephone 
734·35. 

M f'chan ieal 
Exchnnge. 

PromdtiOl1 
ml!'<.lries 
Engineer. 

.f 
hy 

('Pl'tain non-Mu!;lims as 
Divisional Electrical 

• etc. 2157. , 

LAKHICHAND, 1m. RAJMAL-· 
rndian Finance Dill-

Motion to consider. 1770, 1771, 2005-06_ 

LALA MUSA-
Question re hardship experienced by fir.t 

and second class passengers at ~-. 
951-52, 2364. 

LALA·MUSA·1!AI,AKWAL LINE-
Question T£ second class compartments 

trains on 2364 
on 

LALCHAJ"D N A V-ALRAl, MR.-
Code of Civil Procedure (amendment) Bill 

(amendment of sections 54, etc.)-
Motion for leave to introduce. 2843. 
Oonsidera.Lion of Report of the Public 

Accounls Comrr.tttee. 76-77, 78-79. 
Demn.nd for supplerr_entary grant in res-pect 

of-
Broadcasting. 2203. 
Commerce Department. 2138. 
Taxes on Income including Corporation 

box. 2115·16. 

Working Expenses-Miscellaneous Expen
ses. 2817·18. 

Ele('tion of ~- to the Central Adviso.ry 
Council for R!\.ilways. 1620. . 

Election of' to the standing committee 
fOT Civil Defence Branch of Defence 
Depnrt.ment. 1430. . 

Elect.ion of to the standing committee 
:for External Affairs Department. 1965. 

Election of-to the standing committee for 
Informa.tion and Broadcasting Depa.rt
ment. 1430. 

Election of 
mittae for 
1765. 

to the standing corr.-
Legisla.tive Department. 

Factories (Second Amendment) Bill
~fntion to consider. 2273-74. 
Consideration of clauses. 2314_ 
C-n'll1(>ral discussion .of t.he Railwny Budget. 

484. 485, 489. 
Hindu MarriaFre DisnhiliLies Removal Bill

!\Iot.ion 1.0 refer to Select Committee., 373-
77. • 

Innian Finance nill
~fotion to comrider.-1843. 

tndian Pcnal Codt' (Amendmf'llt) Bill
Molion<; to refer to Select. Committee and 

to circulate. 2526-28. 

Knzi's Bill- . 
:!!rlotinn to refer to Select Committee. 

2538. 2543. 

Mines Matemit,v Benefit 
Motion to refer to 

2269. 

(Amendment) Bill
Select. Couuuitt&a. 

.h-1otion for adjournment. re-
\ccidrnt tc! Pllnja.b Mail near Al'rah. 203. 
Collision of hnins at, Jnngshabi Railwa.y 

Rtlltion. 1.960. 
Failure to enforce economic sanctions 

tutllinst ~(Hlt,h Africa ancl to rE',cali the 
J{il!'O Comrr.issioner. 127. 150·52. 164. 

Ouf.rag-e within premises of Hamaynn 
raHway station. 203. 

'Motion Tr-

• 

Elpction of lllemhm-s to the 
i\d·\"isory Council for railways. 
1205. 

Central 
1203·04, 
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Motion re-
Election of n member to Lhe Central 

Committee of the Tuberculosis Associa.
tion of India. 1964. 

Motion to reduce demand for "Executive 
Council" re No confidence tn the 
Government. 1262·64, 1272. 

Motion to reduce supplementary Demand 
for 'Emigration-ExLel'Oal' re faiiru:e to 
debar certain holder of office of profit 
under Crown from continuing as merr.ber 
of legislature. 2206, 2213-14. 

Question rc-
Annual reports of supcn'isor of railway 

labour, Calcutta. 797. 
Arrest of Mr, J. T. Shahani, ek, at 

Pocna. 2691-92. 
Association of Non-gazetted superior staff 

(Income-Tax), Sind. 676-77. 
Book entitled "Abolish Marl':ageM

, 

34. 
433· 

Broadcasting receiving licences current at 
certain to\\,1I5. 908. 

Complaint of shol,t weighments at railway 
grain shop, Malakwal. 2560. 

Composition of .employees· dei(>gation to 
the Tripartite (Labour) Conference's. 
79B. 

Concluaoions ()f the Postal Salary Enquiry 
Conunittee. 1. 

Control of Appellate .Assistant Commis
sioners of Income·lax. 1241-42. 

Desirability of sending de.putations of 
Indian sc:enti$ts. et~., to Russia. 1114-
15. 

Detention of 1fr. Jail'amd~s Dowlatram. 
269l. 

Differentiation'ilS regards 
daftaries of certnin offices. 

Girls working in vV.A. C. (I). 
313·14. 

penSIon of 
1242. 
Departrr.ent. 

Government. contribution to Indian Labour 
Federation. 87-88. 

Grievances of stude-nts of Lady Hardinge 
College, New Delhi. 2426.28". 

Home Department memorandum ore 
promotions 011 seniority or merit. 9OB. 

Inconvenience to Go .... ernment staff owmg 
to non-confirmation. 1241. 

India's sterling balances. 170-71. 
Judgment:; by special tribunals. 2625-26. 
North Western Railway Sections not 

provided, with higher claF-$ accommoda
tiou. 1074-75. 

Ordinances brought hafore Central Legisla. 
ture for approval or legislat.ion. 102. 

Per head cloth quola for Sind. 1184-85. 
Procurement and aislribution of food m 

Sind. 88·9B. 
Propaganda ahout Indio. carried au m 

America hv British 4"md Indian Govern-
ments. 399, • 

Prosecutions under Essential Service 
(Maintenance) 01'dinanco on North 
Western Railway. 1100. 

Recent Privy Council ruling re gra.nt of 
bail to tho aocused by High Courts. 
797. 

Reservation of flecond class bel'ths for 
sitting only on a section of "Borr.bay, 
Baroda and Central India. Railway. 
947"4B. --

Revision of salaries of clerical sta.:fI of 
Income-tax Department, Bombay Presi. 
dency. 124,0-41. 

Revis,oll of the Contempt of Court La.w. 
98·99. 

Selections Io1' promotion as 
Controllers all North \Vsstern 
947. 

Assistant 
Ra.ilwa.y. 

Significance of removal of .Employee's 
Kame from RecommendaLlOn Rolls 
(~orth Western Railway). 1099-1100. 

Stuff of mechanical and drawing offices of 
North Western Railwa.y HeadquarLers. 
109B·99. 

Sind-work merchants in Manila, 2355-56. 
Supply of radio sets to provinces. 1886-87. 
'roll tax and prohibition on vehiculo.r 

traffic at Lansdowne railway bridge 
Sukkm. 725, 

War situation. 314-15. 
Welfare of MI'. Kalnchand Ramchalldani, 

Si.nd work merchant aL Manila. 2800-01. 
WiLhdrawal of recognition of N<?rth 

\Yes.tern Railway Accounts Umon. 
134;;.44. 

Question (supplementary) re-
.AhoFshing railway lower gazetted servIce. 

1735. 
.\ccident. to Punjah Mail near Arrah. R 
AppointlT.ent of European ladies Ln 

Baluchistan food supply office.. ete. 
2354. 

;\ssistant and junior chargemen on 
Railways. 1945. 

Block on Promotion of certain commercial 
clerks, North Western Railway. 1076 

Chinese rights in India, 385. 
Committee . .£p.. seJooting etudents for 

study abroad. 2606. 
Conditions for submission of a.pplications-

for accommodation by new entrants in 
Government sorvice. 2705. 

Discl1imin:l.tol'Y treatment as regards 
reset'vn.tion or berths for .:Members of' 
Oentral Legislature at Delbi railwa.y 
station. 21, 22. 

Dispensing with product.ion of ticket at 
reservation of accomrr.odation by mem
bers of Ceniral Legislature. 1078. 

Exnmiuation hold in Lahoro for Lady 
Hardinge M erlical College students. 
1B10. 

General Elections to Central and Provin
cial Legislatnres. 103. 

Government contribution to Indian Labour 
Federation. 2798. 

Health of Mo.ulana .Abul Kalam Azad 
and other deta.ined Congress Committee 
1\[em bel'S. 418. 

Heallh of Sll.l'dal' Sardul Singh Ca,ve£>sha,r, 
1493. 

Hygiene inspection of Condiment Pow~ 
del'S Fnctories. 2424. 

Imposition of Economic Sanctions ag.-.. ins"t: 
SOllth Africa.. 108, 

Indian and EUl'oponn running Tooms ,a.t 
~eJ't:;Jin stations on Qudh and Tirlmt 
Railwnv. 1951. 

InrliRn dele~!1tjon to San Francisco Con
ference. 2557. 

Industrial plants imported. 1800. 
Installation of bron.dca$ting station Bt 

Pat no.. 1491. 



• 

Jungsbahi railway accident. 2306. 
Kitchen car seryice on grand lrwlk 

express. 1734. 
I ... abour officer's training ill Br:ta.in. 1167. 
Lack 01 provision for leuching of certain 

subjects in Higher Secondary Sc.hools 
ill Delhi. 2419. 

Licc.nccs of kerosene r CE'oce.es of Nowada. 
suh·division convicted under Defence 
9£ India Rules. 1418. 

Lowering. educational qualificat.ion for 
certain communities for clerical service 
ill Postal Department. 1740. 

-Maintenance of Muslim quota in the 
Directorate General, Munitions produc
tion Calcutta. 1088. 

.Mun~ter Report. 429 
N egoliations wi lh l\T essl's. 

mnnufacture of T ... ocomotives. 
Tatas 
5. 

New scales of pay for gURl'ds,ete., on 
East Indian Railway. 398. 

Non·Provi;::ion of free quarters to Com
mercial Clel'ks. 1077. 

Passengers' search uy customs staff at 
Quett-a and olhel' railway stat:.ons. 421. 

Paucitv of Muslims in establishment. 
imlllch st-aff sect.ions, on East Indian 
RlI ilway. l08l. 

Permission to eNtain -Bombay company 
for registering n company fot' manufac
hue of radio set.<;. 2437' 

Policy of RoOad·rail co-ordination. 2348. 
ProceduTe Tf' mercy petit.:oos. 1183. 
Ra~lway acc'deot at Jungsh!'lhi. 2554. 
RUllway accident ne(lt' Behen. Railway 

Stat.ion. 2, 3. 
Ra.ilway Exbibit:on in Delhi. 2556. 
Recent nomination of n. person of Kalat 

State to Council of Stat('. 2352. 
Refusal of public help (It the recent 

Punjnb :Mnil accident. 345. 
H.~mo\·al. of disabilities. affecting Indian 

-m Umted States of America. 4. 
on 

100. 
Report of the Boyal COTf.miss·:on 

l\~aUl'i~ius p~lice .Firing li.luqll-:l'y. 
Reslgnat!Ons by semol' tm'ns derks on 

NOl'th \Vestern Railway. 2746. 
Revision 01 "u\.rveJ1tion ~ to Xorlh-"\Ye!\. 

Frollt.ier Province. 180. 
Secret Session of Leg:slative Assemblv for 

considering "\,"1\1' situation. 169. -
Sentences 01 al'llth, til'uuspodation etc., 

nnder Defence of Act and Rules. 275. 
S, ep,., against.- corruption Ifl I'ailway 

employees. 1725. 
Steps fol' re-£ol'cst.at-ion. 1593. " 
Sub U8sist.ant. sll"l'geOIlS selected for train

ulg as radiologi~t on Bengal and ..Assam 
railwny. 1547. 

Tenta,tive C'ottciu."ions 
plnnUing. 282. 

about post-war 

Toll tax collection at Lansdowne l'ailway 
bl'irlge in Sind. 2749. 

Train decltS recruitad tbl'ough North 
Vlcster_n Railway Service Commission. 
2745. 

Training of st.ndents abroad. 1595. 
Vending contracts to non-professional 

contractor-a in Allahabad Division East 
Indian Railway. 1745. . J 

W. R.N.'::; a.n(l "\V. A, A. F.'s a.nd A..T.S, 
433. 

Resolntion "fe National 'War Front. 128. 

LALLJJ!:lJ, MR. HOOSElliBHOY .<1..
Banking Companies BiU-

:'Totion to refer to SeleeL CQmmittee. 
2779·81, 27ff1. . 

Demand for supplementary grant m 
respect of 'v\-ol'kmg Expenses-Miscella
neous Expenses." 2821-24, 

ElccLion of to the Defe-nce Consulla-
ti¥e Oommittee. 1837 

Election of to Lha standing- com-
mittee for Planning and Development 
Department.. 1965. 

Election of to the Standing Corr.-
miftee for Supply Department. 1900. 

Factories (Second Amendment) Bill
Motion to consider. 2274·75 . 
General discussion of the Genera.l Budget. 

1053-55. 
Income-Tax and Excess Ptofits 'l'ax (.Amend

ment) Bill-
Motion to refer to select committee --

1218·20. 
Indiun Central Oilseeds Committee Bill

MoliollS to refer \;0 Select Committee and 
to (';rculnte", 2337-38. 

Indian Finance Bill-
Motion to consider. 1922, 1930·38, 1966-67. 

.MoLon fol' adjournment T('-

Failure to enforce economic sa.nctions 
agn jnst- South . .:\ tr' cn and to recn 11 the 
High Conur,issioner. 165. 

Restl"ction on sale of ma.tches in Ahmeda· 
bad municipa.l and cantonment limits. 
548. 

Motion rf.'-
Elecfion of 111embers to lhe Central 

1204. .A.dvisol'~ Cound -for railways. 
Eloctioll of members ~o the Defence 

consultative Committee. 1503. 
Election ot members to the 
~ommiLtee Horr,e Depnl'bmcnt. 

standing 
1618. 

Motion to reduce demand for-
"Home Depnrt"lnenl" re Paucifv of 

schecluled caste!> in Government crf India.
services. 1392. 

"Ra:]wa ... ~ Boal'el" Tf'-

Incon-\'enipncl"s to (hi1·<1 elMS p~':;R· ngers. 
Ii!;". 657_ 

Paucity of Sikbs in railway services. 
• <\Ym-k" 1l:J; Ex"'ellfer-\Esct.llaneolls .. 

761. 
Ex.-

. pen~es rc-
Refu"'al to grant funds to run Motor 

lorries. 563-65. 
QuestiOn Te- . 

Born hay sherjJ1"s notice re womr-n jurors. 
885·86. 

Djfficnlt;~s of O\"E'l'>:cns Indinn s~udents 
!H'>I,kng admission to colleges in Jlldia. 
1014·15. 

Dil<a~dity of. Indian police to 3.rrest 
.\mel'icans £Ot' offencE'S. 886-8'7. 

Indinw, to Tl\'l !'U>nl 10 foreign countrie,:; fOI: 

training. 1489-90. . 
lll(lllstl'ial Ad"Vifiers in Planning and 

"Qevclopme.nt Depnrtment. 1488·89. 
Tcc11Oicu1 Officers in Scientific and Tndnst,.. 

rin1 Re!>carch Department. 1489. 
QUf'!'Ition (snpplemen"tal'v) 7C

TIjl'ecior of papal'. 5'27. 
Economic sanctions against ~8ont.h ...::Urica. 

2233. 
Ex-pol't nnd pl'oduction of Sugar. 
T odilln tl'OOpS taken to Greece to 

against E.L . .A.S. 888. 

1597. 
fight 



INDEX TO THE LEGISLATlvE ASSBMBLY D~BATES 

P~rmitting repatriated Indian traders to 
resru:r.E1 trade in Aden, etc. 1940. 

Propaganda. material given to Hydari 
mission and to businessmen milsion to 
Australia. 1175. 

Prosecutions, etc., of Americans in India.. 
296. 

Provincial favouritism lU the placing of 
\Var orders. 1067. 

Requisition of finLs by War Depa.rtment 
in Bombay, 1497. 

Restriction of Sugar production in Bihtl.r. 
1596. 

Scarcity of Salt. in Bengal and other 
places. 1598. 

Treaty of Navigation and Commerce with 
United States of Ameri-ca. 112. 

Unit of foodgrains raLioning in ·"illagel!. 
1020. 

Resolution re National War FI'ont. 143-
45. 

LAND(S)
Question re-

Access to waLeI' H'Isources within requIsI-
tioned a.t Kum blA.. 1886. 

Allotment of a.~riculturnl - in D.lhi 
Cantonment.. 42. . • 

Government l'l'quisilioning n ccrtain piece 
of let to 1\.[Cl:18r8. Ford Motor Co. 
of India. in Kidderpore. 730-31. 

Gr;eyances re compensation, etc.. of 
Occuplors of requisitioned at 
Kumhin. 1886. 

ncqllireu Un" [lprQdromc nenr~ Gaya. 
1495. 

ncqllil cd in Renares district, for 
a~rodromes ~d oLh~r military purposes. 
2075·76. 

requi!'litioned from ryots at Kumblll, 
South Kanam. district. 1673-74. 

Payment of WageR Act a.uthorities faT 
railwav within Indian States 
terrilo~·:cs. 631, 2808. 

Utiliza.lion or non-nrable WA.sle 
1175·77. 

LAND ACQUISITION (AMlllNDMEN'l') 
BILL---

See "BilHs)". 
LAND IMPROVEMENT~ 

Question Tit allotment of Funds to Provin-
C:e>~ for and agr·culluraI lOll os. 
125. 

LANGU.IGE(S)
Question Tr-

KnowlJ>d~E' of Indian nncient . etc., 
of the> Director Genern! of .\rchneology. 
1034. 

-~. controversy of .An-lowll. Radio. 3~1. 
Settling of policy of All~IndiR 

Ra.dio. 297. 
LANGUAGE RES'l'RIO'l'HlN-

Question rt on Mr. Hari Krishna 
Meht· h'~ int-ervicw wit.b his. hrother. 
671. 

LANGU,IGE ~Er"l'HlN(Sl-
• QlH~stirm rl1 in "'P1l hlir:it:v and informa.. 

t:on Drml,'rtment. 1664·65 
LANSnOWl\<E-

Quest ion Tf'-

Toll I:"IX' nnrI prohihiHon on 
traffic al rnilwa:v bridge 
725. 

• 

vehicular 
Sulekur. 

Toll tax collection :i.t 
in Sind. 2748·50. 

ra.ilway bridge 

LANTElRN (8)-
Question f"t for Jetter box peODs 

working enrly morlllng. 1550. 

LA\y(S)-
QueatlOll f'e

Non-coDlpliance of 
statutory privile>ges to 
680-81. 

affordin/l certain 
Indian forces. 

Revision of the Contempt c:tf Court 
98·99. 

Trialf! of Americans 
898. 

under Indian 

Resolution rr. Ellactmt'nt of -- conducive 
t-o wcHore of pea.anla and labour. 
2492·95. 

LAW MEMBER. HOl\OURADLE THE
Question r/1 inAdeqllnte rc-p"l'QlIentation of 

Sikhs in the DOpflrtment. undar the 
33Q.31. 

LAWSON, MR. C. P.-
Election of to the standing coILmittee 

for ag-riCl1ltllre !\nu Forest!!. 2245-46. 
Ehctiol1 of lo the :-;t.anding committee 

for Civd lJeienc,-, Bra.nch of Defence 
Department. 1430. 

Ejection of to the Standing Com-
mittee £01' Defence Department. 2309. 

Election of to tho stand~ng committee 
for tnforffint ion and Broadcasting 
D{partment. 1430. 

Indian Finance lIi11-
Motion 10 cOlll'rider. 1570-74. 

Motion n'-
El l'Von of mcmbt'rs to the (;t.aoding 

commili(>(' for Civil Defence BrllJ«!h of 
Defence D'pal'tment 1199, 

Mot.jOll fo rl'rluce denH ud fol' "Post·war 
Plann:ng nnd De\'Gloprr~ent" re. 

Refmml of flIlPpli{'s fol' the Department. 
1293·96. 

Question (~upplE'mp.ntRr~·) re i>chemcS" of 
Food Department I'efel'red to Tnta. 
ne~enrch Institute. 587. 

R('~olution rf' removal of fledions ill to 
• 121 of the GO\'(>l'l1mrmt of Innia Act, 

1935. 2476·78. 
LlilADER(S)

Qnest ien {I-

De a-ine!l t!'ade un:onist· and labour --
1893·94. 

Refu .. nl of inter .... iew facilities by impri~ 
:~ned Congrcss 438. 

LE,IDER OF THE BOUSF~ 
Queftion,-" communal composition of 

certa.in stnff in Depnrtmentg under tho 
1039. 

LEAGUE OF NATIONS--
Qu(·~tion re India.'s con/ribution to 

1603·04. 
LEASE.LEND

Question rr-
AccountiTig nl"ra.ngements Tor 

1110. 
s.tOl'es. 

COl"llp111 'on on tl':dile mills to purchase 
"()I)el·; 2238 39. 

amonnts 1106. 
LElJ.Vl~ 

Quest.ion rC-
Cn~ua.l ,eic.. to sweepel's In cordite 

factory. A ravnnkndll. 723-24. 
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B!Ll'sh Ll'eat.mcnt; as l1egards rr~eted 
out to s!o.ff in Amendment Section of 
Defence Dopartment. 2104-06. 

IneligibiHLy for war nllowance of Govem· 
ment servants on long !Baa. 

fol' workers 01 Fenchuganj work
shops, 1251-52. 

Refusal of casual to workers in 
cordite factory, Aravankadu. 724-25. 

Sick to workers in cordiLe fnclol'YJ 
Ara.vankadu. 724. 

LEAVE BENBFIT-
Quest.ion Te to piece wl)rkers of 

Government, of India Press. Calcutta. 
2011. 

LEAVE RESERVE-
Que!:'! ion ra for tempornry staff In 

.\m\' and ~\cco\1nis Offkes. 299. 
LEAVE RESERVllJ OLRRK(S)

SrI' "<.:let·k(s)". 
LEAVE RVLE(S)-

See "Hules". 
LE BATLLR1, 1ItR.-

MoHon for adjollrnm6llt re t.earing of 
noLice of resolution re Chimu1' ~n? 
~\shti convicts by at Delhi MUUlC14 

pal Committee meeting. 2757-59. 
LEGISL.~TIO"-

Questian re for regulnting 8tock and 
Sh.tl'e markets. 439. 

LEGISLATIVE ASSE,lBLY(IES)- . 
AnnQllllcen1ent. re anS'ovcnng in the -- of 

questions of absentee men:..bers. 2108-

D~~l'ntion directing certn.i~ Bu.t heads 
01' expenditure open to dtSCUSslOn ?y t.he 
-. 347. 

Question r6-
.Ascertaining t.he view of the -- on roa.d· 

rail co·ordination. 2554~55. 
Associating Lhe 'witb Post-war econo-

mic Planning. 1477. .. . 
Consultn,Lion of on Hydarl mISSion 

recornmenda.tions. 2438. 
Mem bera accepting offices of p'rofit 

under the Crown. 2797. 
--::-:'s decision re demand for gra.nt of 

Planning :md Development Department. 
2685·86. 

--'s l"efusal of supplies to the Execu
tive Council. 2706. 

--;-'s rejection of dem~nd for Infonna· 
tion and Broadcasttng Department. 
2684. • 

Post-,\\'11r pJanning committee recQIU-
mended by 169, 174-76. 

Relaxing of rule re Production of Tickets 
at Reservation in the ca-se of Central 

members. 958_ 
Reserva Lion of 110rl,h8 at; Delhi railway 

stntion by Central Members. 957· 
58. 

Secret Session of -- £01' considering War 
situation. 169. 

Supply of D6bates to -- Members 
in jail. 1252·53. . 

LEGISLATIVE ASSEMBLY AND LEGIS
LATIVE ASSEMBLY DEPARTMENT-

-
Demand 
Demand 

2120. 

for grant. . 1467. 
for supplement.a.ry grant. 

LEGISLATIVE ASSEMBLY DEBATE&
See "Debate{,,)". 

LEGISLATIYE ASSE~!llLY MEMBER(S)
Question re daily allowance for-

arriving by tl',tiu running la.te. 101. 
Se .. also "AJembel'(s)". 

LElGISLATIYE DEPARTMENT
Demand for exceRs grant :-:-:
Demand for grant 1468. 

209. 

Election of members to the standing. 
committee for . 1500, 1765. 

QUGatlon rc-
Communal composition of certain staff 

under . 1038. 
~ POI.ucity of Sikhs in higher posts of __ 

590. 

LEGISLATURE(S)_ 
.MoLion to reduce supplementary Demand

for "Emigl'a.Lion-Exteroa-l" .c fa.ilure 
to d6ba.1' cerLaln holder of office of profit. 
under crown f.rom cont.inuing as member 
01 2204·17. 

Question re-
Discriminatory treatment as regards 

reservation of bedhs ror Members of 
Central at ..Delhi railway station. 
21·22. 

Dispensing witb production of ticket a.t. 
l'eserva.t.ion of accolDnloda.tion by 
members • of Central 1077478, 
1097. 

Genel'nl Elections t-o Centt'al and P.rovin4 
cial 102-03. 

Instructions rc reservation of berths for-
members of Centra.l . 1078.79. 

Instructions 1'e reservation of accommoda4 
tion for Merr.bars of Central_-
1096. 

Non-conferment; of Indian of powers--
t.o a.bolish appeal to Privy Council from 
High Couds. 2617-18. 

01'di.nances brought before Central 
for a.p}U'ovn.l or Legislation. 102. 

LEGISLATURE, CENTRAL
See "Central Legislature". 

LEND· LEASE-
-Question re-

Consumers' goods imported under--
615·16. 

Industrial plants received on 
2l. 

-. 51g. 

agreement with Canada.. 744-46. 
-- cycles and typewriterJi imported into

India.. 254. 
-:-::- trucks imported into India. 253.54. 
Machineries imported under from 

America. 28.29. 
Radio licences tmd radios imported unaer 
-. 7q3. 

LETTER(S)
Question re---; 

Certain wriUen by superintendent ot 
poJice j Gora.khpur. 1112. 

Question re-
by Mr. Budhan Rail Verma, a /Secu

rity prisoner. 680, 1959. 
Pu blisbed of certain Anglo-Indian 

girl. 1097-98, 2351. 
LETTER BOX(ES)-

QQestion re la.nterns for -- peoIlB workin~ 
morning. 1550. 

• 
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LE'rTlill~ PAPER-
Question re restriction on 

pri vate correspondence. 
size of -- for 
820. 

LIABILITY(LESj-
Question Te of 

WesLern Railwa.y 
Benga.l and North 

company. 1086·87. 

LIAQUAT ALI 
hlUJIAMMAD~ 

KHA~, N A W ARZAD.A 

Aligarh ),Iuslim University (Amendment) 
Bill (Amendment. of sections 16, 20 etc.) 
MoLion to consider. 2840-41. 
Mot.ion to p38S. 2842. 
Demand for supplementary grant in res

ped of ''"Working Expenses-Miscella
neous Expenses." 2400, 2824-28. 

Exprc!'.sionl\ of regret on the death of 
Mr. K. S. Gap!.. 1058. 

Expl'e...sioDS of regret. on the deaths of 
'}.fl'. Umal' Aly Shah and Mr. Kbedan 
L.1. 47-48. 

Indian Finance BiU-
Motion to consider. 1853, 1917, 1919 

2057, 2042-49. 
Indial.l l\-lel'chnlHlise Marks 
Supplementary Bill
Motions to consider and 

(AT<endmjillt) 

to refer t<> 

Select Committee. 27l. 

in Karo1 
Motion for adjournm~nt 1'e

'Erection of wall ronnd n. Mosque 
Bagh, Delhi. 1837. 

li'ailure to en-force economic sanctioDS 
against. South Africa. and to recall the 
High Corr.mi~sioneT. 166. 

Harsh conditions of service of Indian 
troops in Middle East and Italy. ,2673, 
2679. 

Supply of wrong Inionnation by the 
Honourable the Food Member in reply 
to a. qnest.ion a.nd refusal to vB.'rify 
incorrectness. 2569. 

Use of unfair menns on the publie of 
Bllml" fOl' purchase of National Savings 
Certificate". 007, 225, 234·36, 242. 

Wa.r allowances for senior members of 
Indian Civil Service. 501-03, 504, 505, 
506, 511-12. 

'Motion rc election of membeI'8 to the 
Defence Consultative Committee. 1518. 

MQtion to reduce demand for
"Department of Industries- and Civil 

Supplies" TC-

Cloth and yftrn position. 1378. 
Failure of control permit system and 

supply of consumer goods. 1318, 1319, 
1320, 1321, 1326. 

"E:x(>cnl-ive Council" 1'e-
No confidence in the Government. 1275-

77. 
"Finance Dopnrtn.enV ' TC-

Need for economy and for more sh'ingent 
control of expenditure. 1455. 

"Post-war Plnnning and Deve10pment" 
re-
Refnlla.l of supplies 

1308·10. 
",Railway Board" 1'6-

Indianiso.tion of the 

,for the 

higher grades. 662. 

"\YOI'k,illg Expenses-Miscellaneous 
Ides" -re-
Retusal to gmnt. funds tQ run 

Lonies. 566·67, 570, 571, 573. 

E."ipen-

Molor 

(~uesLion (supplcmentnrYl re Raj Pilgrims 
not provided ship accommodation at 
Karachi. US. 

Resolution T~ _'n.t.ional W3-r l,<-ront. 128, 
129, 138, 141, 990·93. 

LIBERATED BOK\L\-
Sec "Burma". 

LIBRARY, IMPERIAL
See "Imperial Library". 

UCENCE(S)-

current at Question re
Broadcasting l'ec{!lVlug 

cerlain towns. 908. 
Gllnceliation of of cerwin clot.h 

dealers ot Delhi. 2446. 
Condit,ion [or grant o[ wholesale dealer's 

-for Sugar in Dihar. 2421-23. 
Conditions [or gtnllt of -for supplying 

mineral wjl.ter on North West-ern 
Railway. 2354·55. 

Import for fine cloth. 1404-05. 
Import lor ~[ill Slores. 328-29. 
Irr.poTt to Indian Importers of 

chem iea 15. 456. 
for dishibulion of cloth, etc., to 

Delhi Pro\o;nce Co-operati"6 Stores Union. 
2445-45. -== -for fishing at Okhla. 262;7-28. 

_ for import!; from Britain and other 
1793-94. 

of fine clo! h. 615. 
of piece-goods to evMuees 

ITom Bunna, ete. 612. 
__ issued fot' films. 2608·09. 

of kerosene 1icencees of Nowndn. sub
division convicted under Defence of 
India. Rules. 1418. 

__ to sell artificial silk in Madras presi
dency giv{'n only to two merchants in 
Mndrn~. 2801-02. 

__ to Tajlllnhnl pictu1'es of Bombay. 
816·17. 

__ under Delhi cotton clot.h dealers' 
licencing order. 1616. 

for 
-Madras. 

Limited number of purchalle 
groundnuta. etc., issued in 
1610. 

Radio -- nnel radios imported under 
lend-Iense, 743. 

Suspension of -
dealers in Bomhay. 

of certain 
341·42. 

cloth 

LICENCEE(Sj-
Quest.ion re-

Convictions of kerosene oil 
Waris _,\.Iiganj. 2622. 

l.icenccs of keroseno -- of 
8ub-(livision convicted under 
or Indin Rnles. 1418. 

r..ic~oflecl Anlt denIers --
Rec "Df'sler(s}." 

LICENCING ORDERS
See "Order(s)". 

UOH1-

of 

Nowada. 
Defence 

Question ..,.e restriction on hooking of -
and mango iruits froro M::uzaffarpnr 
railway station. 1095. 



".~ •• ~ ~ ... , ........... , .... ,n v.....--

ntDEX TOTIrE L.mGlSLA1'IvE 

LIEN(S)-
Question re-

o~ Gcwel'l1me;ut. qUArter tenants 
changmg frorr. orthodox to Wl"orthodox 
sty Ie find vicevcrsa. 1822.23. . 

-- of New Delhi quart.ers of Govern. 
ment servant.s transferred to Calcutta 
and Bomba.y. 817.18. 

LIFE(VES)_ 
Queslion re

Cast nnd -
Cost and 

72. 
Cost Ilnd --

1956. 

of Rai!way Engine. 2172. 
of R::ulway wagon. 2171. 

of third class compartment. 

LIGHTHOUSES AIID LIGHTSHIPS--
Demand for excess Grant, 210. 
Demand for g.I'flnt. 1470. 
Demand for supplementary grant. 

LIGHTING
Question re-

2186. 

Bad street III western Karol Bagh
J Delhi. 2620. 

Inadequate ,et.c" on Bengal and 
.Assam l'ai]way. 954. 

LIGHTING ARRANGEl~{ENT(S)_ 
Question re uusa,tisfa.ctory -- ana 

o\,~l'crowdjng in trainS-On Oudh Tirhut 
railway, 27-28. 

LILLOOAH-
Question rc-

M.uslinL chargemen 1n 

1094. 
workshop. 

Qualifications, etc., of cert.'l.in non-Muslim 
(works) staff at and Luck:now.' 
1093·94. 

LIQUOR SHOP
S66 "Shop(s}". 

LIST(S)-
Question re of accredited press 

correspondents. 912. 
LISTED POST(S)

See "Post(s)". 
LITERJl.CY-

-

Ques.tion re a.dult --, 1169·70. 
LITEjUTDRE(S)-

Question re -- about anti-Indian 
propaga.nda. in America. 1486·87. 

. LOCO WORKSHOPS-
See "vVorkSbop(e)". 

LOOOMOTlVE(S)
Question re-

Imported . 396.97. 
Negotiations with :Messrs. Tatas n 

Manufacture 01 ,4·5 
Orders placed re and wagons. 16·19. 
Steps for manu1acture of . 8·9. . 

LODI ROAD ESTATE-
Question re drains and roads ou-~ 

119·20. 
LORIA, DR.-

Questiori. re-
netelltion of MI'. Jayapl'akash Narayan 

and ,902-03. 
Permission ;01' interviewing 

fathel'. 903·04. 
LONDON-

to his 

Motion fOl' adjournment re deputation of 
the Home Member and the Home 
Department Secretary lo for con
sultation re recruitment to All·hilia. 
Services. 2308·09 . 

LORRY(IES)
Question re 

Persons run o .... er by military --
75. 

2074-
• 

Restriction on news about street accidents 
by military in Calcutta. 2451. 

Waste oj petrol by military J etc. 
1481·82. 

LOWEll, DIVISION CLERK(S)
See "Clerk(s)". 

LOWER GAZETTED RANK
See "Ga.zetted Rank(s)". 

LOWER GAZETTED SERVICE
See "Gazetted Service". 

LOWER SELECTION GRADEl CLERKS
Sec "Clerk(s)". 

LUCKNOW
Question re-

Change of .me of National Hera.ld post 
office, . 2157·58. 

Raj passage for Maulvi Haqdad Kha.n 01 
...c...:.,. 2413-14. 

,Qualifications, etc., of certain non-M"usJim 
(works) staff at LilIooah and 
1093-94. LITIGATION INSPIDCTORS-

Question re duties. etc., of 
Western Railway. 1750. 

--, North LUGGACE-

LIVE STOCK
Question re-

• 

Instructions to Provincial Governments 
Te Conservation of • etc, 34346. 

-- census. 1020. 
LOAN(S)-

Question re allotment of Funds to Provin· 
ces for land improvemenb a.nd a.gricul-
tural ,125. 

LOANE AND ADV AN C'EJS BEARING 
INTEREST-

Question re examination of passengers ~
nL Vimmagam due to e-xport control . 
32. 

LUGGAGE GUARD(S)-
QIle.sLion re on North West«n 

Railway, 972-73. 

LUNCH TIME-
Question .,.. ._- English recorded .mnsie 

from Delhi Radio station. 1663-64. 

M 
Demand for Grant. 1476. 
Demand for supplementary 

65. 
grant. 2263- ' M.A.~-

Question re a.ppointment of certn.ill non-
tnrined in Delhi Higher Seconija-ry 
Schools. 1830·31. 

-LOOAL ALLOWANCE-
See "Allowance{s)". 

, 



rrr~· ASSEPIlBLY DEBATES 

M. o.'(S)-
Quelition re increase in allowances 

war V. ("s., etc. 195·96. 
of pre-

M. E. S.-
Question rc facilit.ies for high~r studies 

abroad to perlionnel of electrical and 
mec.hanil.:al branch of -- 1884. 

M.E.S. DEP_1RT\!E:\T
Qnestiou re. promotion of 

officers in the . 678. 
Indian sub-

MACHINER1(IES)
QU65tiol1 rc-

Facilities Tf import of ,etc. 2294. 
Imported plant aud for open-eut 

working In coa.l Mines. 394-95. 
__ mlpOJ ted under lend-lealOe from 

America. 28-29. 
Now - required. 
Opou-cut qua.ry 

GovllrnTllCn~ for 

447.48. 
ordered by Central 

u~c il1 Indian Ooal 
Field. 26·27. 

)uCKEDWN, MR. J. A,-
Oath of office. 2347. 

MAD_\'1J.\J-iCAH -
QuesllOn rc u('pol'tntiun ot Indians from 
-. 6. 

MADRAS-
Que.' 1ioH ,, 

Accident Ly 
98. 

military lorry. in 8~7· 

Allowances paid to clerks but not t.o 
Postmen and lower grade staff In.-

PoslOil cil·cie. 400·0l. 
Cloth ll11ota~ for 1799. 
Deficit districts in presidency. 1796. 
Discouragement as regards use of fine 

yarn to hnndloom weavers. 1183-
84. 

Electric supply corporations using cotU in 
province. 2635. 

Gilee supplied by GoverllmenL purchasing 
agents in . 1191·92. 

Grievnnces of Bers.l' coLton-gl'owers. 
325-26. 

Insta.Uation of radio seLs for community 
listening in certain • districts. 2692. 

Licences to !eU artificial silk in 
Presidency given only to two mer-
cha.nts in 2B01-CYJ. 

Limited number of purchase licences for-
ground-nuts, etc., issued in '. 1610. 

-- province apf.ea.ls to Income-tax Ap
pellate Tribuna. 1602-03. 

Disparities in prlces of RiCe ill 

788·89. 
• 

Fall in area aud yisld of pa.ddy III --. 

460·6l. 
Holding basis tal' delivery of grain by 

peallBllti in . 461. 
Informal ra.tioning m districts of --. 

1018-19. 
Keeping lowel' priCeS of Pa.ddy and Rioe 

in cortaio Di8lricl~ of . 341. 
Lower prices of pa.ddy and rh:e in --. 

700. 
N oo-adu!b age limits for ra.tioning par-

poses 10 . 2016·17. 
Proposal to I'un rond transport by ra.il· 

wavs in . 950·51. 
Saving due to reduction in petrol ra.tiOD~ 

etc.~ ill . 1355·56, 2460. 
Suhsidized Allies of Wheat in --. 341. 

MADRAS PHUVINCE-
Quosbion re electric supply corporationl in 

using coal. 2357. 
MADURA- ' 

Question rc oxtra third class carriage for 
parcels ptlssel1gcr anti other trains. 

1746-47. 
MAGAZIX E(S)-

Question rc Indinn GO\'ernmcnt -
cd in RU!;Ria. and China. 302. 

MAGl>ESIUM-

start-

Question rc extl'action of 
~eas around In,dia. 310. 

from the 

MAHESH. MH.-
Question re assault on hy Army M"an 

at H.ajn-ki.~fant1i railway station. 42&-
27. 

MAHlXJlR.\, JlIR K. C.-
QllestiOI1 n' recalling of --. 803 04. 

~!AIL(S)-
Question re-

.o\rl'anging for c1l1'l'iagc of civilian air -
on aeroplane service r011tes in India. 
2362·63. 

Cause of recent derailment of Punjl!loD 
. 934. 

Stopping of -- and express t.rains a\ 
wayside ro.ilway stnL-ions. 1096. 

MAINANDA-
Question 1'6 deat.h of ,Jagaba.ndu Sen of 

yillage due to Gun shot wound by 
American soldier. 2290-9l. 

MAINTENANCE. RESEARCH AND INI:r
TALLATlON DEP.\RTMENT-

Ommission to invite representative 
"Indian. Railll!ay Ma(JQztne" of -
a railway press conference. 525-26. 

Question TC officers in the of the All-
of India Radio. 2089·90. 
to 

Purchase of paddy at penalty price by 
Grain Purchasing Officers presiden-
cy. 38. 

MADRAS DISTRICT(S)
Question 'ro-

Excise uuLy on l)otel-nut~ fta certain --
1665, 1666·67. 

Restl'idions on betel-nut. oultivation n.nd 
curing in certl\in . 1667. 

MADRAS GOVERNlI1ENT-
QU':5tion re grow more food contn'bntioD 

gIven to . 2609·10. 
M4DRAS PRESIDENCY

QDe6tion Te-
Cooing prices of paddy and Rice 1D --

789-00. 

~fAITRA, PANDITI LAKSHMI KANTA
Banking Companies llilJ---

1.£o1;.10n t.o refer to Select Committee. 
2786·87. 

Demand for suppleml'ntnry grant in res
pect of -- Broadcasting. 2200-01. 

Demand for supplemenlary grant in res-
pect of Department of Labour. 
2139. 

Election of to t he standing commit-
tee for Ronda. 2644. 

EIC'ction of to the !rt.a.nding committee 
for the Dcpartm~nt of Education Health 
and T...nnda. 2246. 

Election of to the Standing Finance 
Committee for Railways. 1560. 

Genera.l disoussion of the General Budget. 
1158. 

I , 
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Indian Finance Bill-
I\Iolion to consider. 2068. 2070. 
"MOtiOll fol' adjournment re l'est.l'ictioDs on 

ll::;ue of railway tickets for Ardha 
Kumbh Mela at Hardwar. 2738) 2740. 

Motion to reduce demand £01'

"Railway Board" re-
Desirability or judici~l enquiries into rail

way accidents involving 10s8 of human 
life. 777-79, 780, 781J 782, 783. 

Inconveniences to third olass passengers. 
637, 651-53, 658. 

Motion to reduce demand for Supplemen
tary grant for "Department of In~us~ 
and Civil Supplies" Te New QrgaruzatlOD 
Scheme. 2125. 

Question re-
CO!i.t accountancy training to "{ndian stu

dents. 1670-71. 
EXJlenditur8 on Wa.r nnd other Govern

ment Publicity. 2805·0'7. 
Question (Supplemenf;a.ry) re-

All-Indin. ha.ndloom wea.vers Boaxd. 107. 
Ca .. <lUnlties in Coal Mines. 110. 
Cloth famine in Benga.l. 2107. 
Commi~tee for selecting atudents for study 

;abrond. 2007. 
Deciding a.uthority for inclusion or: exclu

sion of scheduled ba.nks. 2505. 
Detention of Mr. Samt- Chandra Bose and 

Lol. Sb""kar La!. 2702. 
Inadequate cloth quota. for Bengal. 102l. 
Iucrea.sing of aJJowanoo io lamily of Mr. 

Sa-ra.t Cbandra Bose. 2703. 
Post-war development of Cottage Indus· 

tries. 434, 435. 
Proposed transfer of control of India. 

Sllpply l!.flssion ill United Sta.tes of 
America. 969. 

Reduction. in pric-e of motor spirit a.nd 
kl'I'osene. 1010. 

ReJ)Ol't of Woodhead Commission on Ben
ga I famine. 1U. 

Steel Oommissioner. 1069. 
Tenta.tive conclusions about post-war 

planning. 282. 
Resolution 1"8-

NaUonal Wa.r Front. rtrT. 
Removal of sections 111 to 121 of the 

Government of India. Act, 1935. 2477. 

MALABAR
Quest,ion re-

Food aitua.tion III Bengal, ,etc. 108-
09. 

Grow more food campaign m Bond 
Sonlh Kn.uara. Districts. 41. • 

Non-increase in_ size of ration JO--

2237. 
MALAKWAL-

Quef;tion re compla.int of short weigh· 
ments at rail-way g-rain shop, . 2560. 

M.H,AKWAL BHERA BRANCH LINE
Question re,-

T
Chilllge in timings of trains on . 39. 

rain tim'jugs on branch. 952. 
MALARLI

Quc:;lion re-
Ha,=oc by cholera and m North 

Bihnr. 41. 
-- epidemic in llaniyachnng. 1593-95. 

rava.ges. 2227-28. 
MALARJA INSPECTOR(S)

See "Inspector(s)". 

• 

MALAR~OLOGIST(S)- . 
Question re non-appointment of J\'Iuslims 

CIS assistant on Bengal and .Assam 
Railway. 1749. 2810. 

~lALAYA-

Quest.ion 're-
- Appointment of India's representative for 

:":"-. H20·21. 
Indian evacuees from Burmn. a.na 

1420. 
-. 

lIlAJ,HOTRA, MR. UTTAM OHAND
Question re-

Detention of of Peshawar. 176·77. 
He.lth Q/ • 22e7. 

MALPRACTICE(S)
Q.ue.."tion re--

Certain referred La in Public Ac-
counts Committee report. 1002. 

__ at alections to Shahda.ra. (Delhi) 
mnnicipal COD'lmittee. 623. 

__ by candidates at election to Shahdara. 
municipal comp.uttee. 2447. 

MAN AGER(S)-
for Question re preferences 01 work -

different ·brands of paints. 1086. 
.iANAGlNG AGENT(S)-

Question re steps for safeguarding private 
investors and shareholders of Indian 
coropames aga.inst collusion of 
244L 

MANOAL SINGH, SARDAR
Ba.nking Companies Bill-

Motion to refer to Select Committee. 
2581·88. 

Delhi Sikh Gurdwa-ra-s and Religious Endow· 
ments Bill-
Motion for leave to introduce. 2843. 
Election of to the Defence Consulta-

tive Committee. 1837. 
Election of to the sta.nding commit-

tee for Agriculture and Forests. 2245· 
46. 

Election of to the standing commit-
tee for Civil Defence Branch of Defence 
Depa.rt.ment. 1430. 

Election of to the Sta.nding Commit-
tee for Home Department. 1900. 

Election of to the sta.nding commit-
tee for Labour Depa-rtment. 1766. 

General discnssion of the General Budget. 
1136-38, 1141. 

Indian Air Force (Amendment) Bill
Motion to consider. 2383-84. 
l\Iottion to pass. 2388. 

Indiall A-rmy ( ..... \.mendment) Bill
Molion to consider. 2342-43. 
Consideration of clauses. 2379, 2380. 

Indian Fina.nce Bill-
'Motion to consider. 1849, ·2061. 

Indian Penal Code (Amendment) Rill-
11,:{otion to refer to select committee and to 

c1l'cula.te. 2530. 
Motion for adjournment re-

Appointment of a.n fl.1'mV rC01'gaw-sAtion 
committee. 204. • 

Failn)'!? ,t.o. graut special wal' pay to Indinn 
commlf;sloned officers of Indian Army 
Medical Corps. 2643. 

Harflh condi50ns of "ervicl?: of Indian 
troo~s in Middle East and Halv. 
2669, 2677-79. . 

Motion re election of members to the De
fence consultative Committee. 1507-08, 
1523 . 



Motion to reduce demand £01'

"Railway Board" re.-
Inconveuiences to third class passengers. 

640-4l. 
Indianisation of the higher. grades. 663. 
Paucity of Muslims in railway services. 
·579. • / 

Paucity of Sikhs in railway services. 759-
60, 763, 765. 

Question re-
Action on speeches of Assembly members 

011 Finance Bill. 2628. 
Adminishatiou of liberated Burma. 124. 
Allowances, etc., of non-Du'cctora.te postal 

and R.M.S. employees. 2161. 
Applications for Dolla.r credits. 1107. 
Appointments in the imperia.l agricultural 

research insti tute. 1826. 
Appointments of guards on North Western 

Railway. 252-53. 
At'my l'eCl'oibneat. 1121-22. 
ArlllY Reorganisation Committee enquiry. 

427-28. . 
Ban on Bombay Sikhs for running free 

kitchen on Guru Gobind Singh's birth
day anniversllry. 103. 

Booklet "A trooty between India and 
- the United Kingdom". 453. 
Calling for returns of purchase and ,sale 

from piece-goods dea.lers in the Punjab. 
795. 

.caretakers in Delhi and Simla. 2637. 
Certain order of the Hationing Controller, 

Delhi. 805-06. 
Communal composition of certain staff 

• under Commonwealth Relations Depart
ment. 1038. 

Conununal composition of certain std 
under Education, Health and Lands De
partment. 1038. 

Communal composition of certain staff 
under Food Department. 1038. 

CommunaJ oomposition of certain staff 
under Informa.tion and Broadcasting 
Department. 1122. 

Communa.l composition of certain staff 
under r .. egislative Department. 1038. 

Communal composition of certain ..staff 
under Development De· 
partment. 

Communal COlIlposition of certain sta.ff 
nndor Posts and Air Department. 970 

Communal composition of certain staff 
under Supply Department. 970. 

Communal Composition of certain Staff' 
nnder War Department. 1123-24. 

Communa.l percentages for recruitment in 
the office of Accountant General, Pun
jab. 1884_ 

Damaged foodgrains. 1025. 
Death Duties Bill. 169. 
:Desirability of monthly ra.tioning syatem 

in Delhi. 1830. 
Disabilities of Indians in Canada. 2619. 
Economic sanctions aga.inst South A1rica~ 

2233. 
European In.dy's hign-handedness at Am

ba.Ia cantonmen~ Railway atation. 2748. 
FacUities fot; bigber .studies abroa.d to per

BOnnel of electrIcal and mechanical 
branch of M.E-S. 1284. 

Family allowance for 8. Sardul Singh 
Oaveeshar. 273-74. 

FutUl'S classes 01 passenger accommodation 
on Railwa.ys. 387. 

General Elections to Central and Provin: 
cial Legisll1tw·es. 102-03. 

Health of Mr. BaJkrishna. Ka.ula, a. secu
rit.y prisoner. 429. 

Health of S. Naranjan Singh Talib. 2088. 
Ignoring cla.ims of night vision fa.iled 

guards. 253. 
Inadequacy of fuel shops in Timarpur. 

Delhi 1829-30. 
Ina.dequate representation of Sikhs in the 

Department under the Honourable Mem
ber for Oommel'ce and Industries a.nd 
Civil Supplies. 330. 

Inadequate Representation of Sikbs in the 
Depal'tment under the Honourable Mem
ber for IuformutioJl a.nd Broadcasting. 
319. 

Inadequate representation oJ Sikhs in the 
Department. under the Honourable tbe 
Law Member. ' 330·31. 

Increa.se in allowances of pre-wa.t; V.C's, 
M.O. 's, atc. 195·96. 

Increasing the family allowance to wife of 
S. Nil'nnjan Singh Talib. 2088. 

Indian delegatioll to San Francisco Confer
ence. 1955-56. 

Indian representn tion at San Fra.ncisco 
Conference. 1608 . 

Indians working as Chief Engineers, etc. 
1844-85. 

Indnstrial delegation to .Australia.. 795. 
Instructions to provinces re national 

sa.vings drive. 1107. 
Language conkoversy of .AI1-India. Radio. 

89l. 
Meat dehydration factories. 1017. 
Meru bers of the l;election committee a.PM 

pointed by the Chief _ Engineer GentraJ 
Public Works Depa.:rtment. 2637. 

Mr. Churchlll's per:!Wual representative for 
welfare of British troops in India.. 429-
30. 

N egot.iationR with Messrs. Tatas re manu
fncture of Locomotives. 4-5. 

Next competitive examina.tion for RoyaJ. 
Indian Navy. 427. 

Non-gra.nt of compensa.tory hODse rent 
allOWAnce to postal and R.M.S. em
ployees a.t Simla. 2161·62. 

Non.~a.nt of eqnipment allowance to poa
tal and R.M.S. employees at· Simla.. 
216l. 

Officer clasa civilian posts in War De
partment. 910. 

Pa.cific Cbarter. 521. 
Paucity of Sikhs in hi2her posts of CamM 

merce Depnrtment. 590. 
Paucit.y of Sikhs in h-i.aher posts of Com-

P 
monwe"lth Relations Department. 591. 
ancit:v of Sikhs in hirrhe.r posh or EdUM t 
r:ation. Health find Lands Department 
591-92. -

PancHy of Rikhs in higher posts of Extel'M 
nal. Afffli'(l~ neplll'tment. 523, 

Pnncltv of Sikh~ in higher posts of Food 
n epa rtrn ('nt,.590.91. . 

PaT~('if,y. of Sikh!'l- in hig-her posta of La
[!1f'lattve Dpnnrtment -590 

P<luC'it·v of qikhs in hirrher posts of Posta 
and Telell'raphs Department. 523 . 

• 
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Paucity of Sikhs in higher posts of Rail
ways. 622. 

Paucity of Sikhs in higher posts of Supply 
Department. 522·~3. . 

Position of Indio.ns m South Afnca, 103-
04. . Bill 

Postponement of Indian Immigration 
in the American Congress. 2553. 

Posts of assistants, etc., in Planning and 
Development D~pa.l'.tment. ~.09. 

Posts of hea.d aSsIstants, etc.. In Income
tax: Depru:tment. 908. 

poSL-war planning committee recommend
ed b" Legisla.tive Assembly. 169. 

Price ~f imported Wbeat a.t Calcutta, 
Bombay, etc. 1024-25. . 

Prosecutions, etc., of Amencans in India. 

p;~~ Relations Directorate. 2706-07. 
Reducing wOl'king hours 01 clerks. 1884. 
Refonns secretariat. 527.... . 
Refusal of interview fD.C1litles. by data-m-

ad Congress Working COIDlnlttee Mem
bers. 672. 

Removal of diful-bilities affC?t.ing India;ns 
in United SLates of AmerIca. 3-4. 

Report of British mission of coal 6XEerts. 
521-22. 

Restrictions on int.erviews of Lala Shankar 
La!. 1119-20. 

Review of the case of - S. ':3ardul Singh 
Caveeshar. 273. 

Rice and paddy destroyed by Govern
ment in North Biba.r. 803. 

Savings in food grains 01 surplus areas due 
to rationing system. 1024. 

Scales of pa.y for Viceroy's commissioned 
officers. 910-11. 

Secret Session of Legis.lative Assemoly for 
considering War situation. 169. 

Solitary confine!Jlent of S. Sardnl Siogh 
Caveeshllr. 274-75. 

Steps for manufacture of Ammonia sul
phate. 384. 

Steps 1'e Post-Wo.r roa.d dov~lopment. 256-
67_ 

St.ops to couute.rnct overcrowding in trains. 
386-87. 

Stopping of bookin~ of class IX timber 
a.t .Jagadhri. 1358. 

Superintendents in Directorate General of 
Supply etc. 2155-56. 

Tra.de mission handed by Sir Akbar 
Hyda.ri. 331. 

Treatment of Indian prisoners in Greece. 
891-

Treaty of naviga.tion and com..merq~ with 
Un,iled Slat·es of America. 460. 

U. N.R.R.A. help in reconquered Indian 
nnd nurma. territories. 327. 

Wheat. and sugar purchAsed by the Regio-
nal Food controller, Meerut. 36. . 

Question (Supplementary) re-
..Abolition of GarDa. Sa.1rib railwa.y station. 

20. 
Army re-organisa.t.ion committee. 181. 
Government. attitude 1"e independence da.y 

celebrations. 1655. . 
Importing ..Austin Clll'S. 1941. 
Indian officers recruited to Indian Defence 

Forces. 1883. 
Legislative Assembly Members accepting 

offices of profit nnder the crown. 27ff1. 
Malaria -ravages. 2228. 

1\\1 '\J~ SI'I'Il.-\'I'IIUI.. 

Non-Indian c.ompanies being set up in 
India. 2229. 

Posts to which Indians a.re not perma
nently appointed: 1659. 

ResLrict.ions on drIlls, etc.) at Sevagram. 
678. 

San Francisco Conference. 1076. 
Security prisoners under Central Govern

ment. 2704. 
Stopping recruitment of Don-~ndians. to 

Inaian Civil and Indian PolIce ServiceS. 
178. 

Tentative (.'Onclusions about post· war pl&n-
lling. ~B2. 

Transfer of Congress Working Committee 
roem bel'S to their provinces. 1676.. 

Visit" of Dr. Amarnnth Jha to Amel'lca.. 
2514. 

Resolution 1'e national War Front. 130. 131. 

MA.;."GALORE-
Questionre-. . 

Prohibition on rOQeLiag and powdel'mg ?f 
Lobacco within bonded w&l'e-house 1n 
_. 1893-84. 

Wetting of lobacco by bonded ware-house 
keepers in 1883. 

blANGO(ES)- .' . .' 
Question re rest.nctIOn on booklDg of. llehl 

a.nd fruits from Muzaffarpul' rallwa.y 
staLion. 1095. 

MANILA
Question t'e-

Sind work mercha.nts in --. 2155-56. 
Welfare of MI'. Kalachand Ramcbanda.n.i1 

Siud work merchant at 2800-01. 
MANIKGANJ-

Question re -rice rotting 
godowns in 2243. 

ill Government 

MI'. Ja.ya 
202-03. 

MANOHAR WHIA~ MR.
Quest,ioll re whereabouts of 

Paraknsh Nnmya.n and -
MARKET (S)-

Question re rates of grey woollen flannels 
in Amritsar. 631. 

MANU SUBEDAR, MR
Bhnking Companies BiIl

Motion to re[er to Select 
2590, 2601, 2652-66. 

Commi ttee. 

Demand for supplementary grant. in res-
pect of "Post-war pJa.nning and Deve
lopment". 2259. 

Demand for supplementary grant for 1945-
46 in respect of "Working Expenses
Miscellaneous Expenses". 2395. 

Election of to the standing commit-
tee. for Commerce Dep&rtment. 2519. 

ElectIon of to the Standing Finance 
Committ,ee. 2184. 

General di.scllssion of the General Bndget. 
1041-45, 1050, 1138, 1149 1153. 

G~82.nl discussion of the R.ailway Budget . 

Indinn Finance Bill-
Motion to consider. 1636, 1,Q58. 1922·30. 

Moti?I1 for a.djournment re-
Failure to enforce economic 'sanctions 

ag~inst South Africa. and to recall the 
Htgh Commissioner. 158 159 166 

Harsh condit.ions of service ~f Indian 
tToops in Middle East and Italy. 2673. 
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l'tcqUlsILioning of "Ohateau Windsor" 
buiJd~ng in BomLay. 1761, 1762. 

Use of unfnh' mea.ns on Lhe public of 
Bihnl' for purchase of National Savings 
certificates. 232. 

Motion re-
Election of members Lo the Defenae con~ 

snltative Committ.ee. 1506. 
Election of members to the standing com

mittee for Defence Department. 2182-
83. 

Election of membel's to the st·anding com
mittee for Pla.nning and Development 
Department. 1678. 

Election of members to the Standing Fin
ance Committee, 1681-82. 

'Mot,ion to "I.'educe demand for
"Depnl'bnent of Industries and Civil Sup
plies" 1'~-
Cloth and yarll position. 13'76. 

"Executiv.e Ct>Ullciln re-
);"0 confidence in Government. 1280, 

"post-war Plu'nning and Development." re
Refusal of supplies for the Department. 

1305. 
"Railwav Board" re-

Financial posiMon of the railways. 
695. 

694, 
• 

Question "re-
Absorption of Stores Department in Sup

plv 'Department. 1727-29. 
Acquisition of Raw Wool by Government. 

1065.66. 
AdnJL lit.eracy. 1169·70. 
Agreement about Jute prices with Bengal 

Governmellt. 2008. 
American Government's ban on export of 

Scientific puhlicfltions to India. 101-02. 
Applications for dollar credits. 1106. 
Appo~lltments made iu Oommonwealth Re· 

lations Depn..l'L"ment. 1399, 1402. 
Augmelltfltion of sterljng balances due to 

1ndiull exports to Austra.lia, etc. 1657~ 
59. 

Basis of tuture planning. 1240. 
Bhol'e Committee Report. 448-49. 
British major industries in oommunicn.-

tion with capitalists in India. 1480·81. 
Burma evacuees and .refugees. 1167·69. 
Oeutral and 1)l'o\'inciaJ indebtedness. 202. 
Claims. re Bomba" explosion. 14-15. 
Collecbon of Incoma-T.ax from evacuees 

a.nd refugees. 190-91. 
Collection of income-f..nx from U.K.C.C. 

2073. 

Companies registered for mannfactnre of 
}.Iotor ca.rs. 1036·37. 

Compla.ints against Il'on nnd Steel Con
trol. 254·55. 

Compulsion on te:diIe. miUs to purcnase 
lease· lend goods. 2238-39. 

Consnmer goods jmpol'tcd under lend-lease 
615·16. . 

Consl1lner goods to he imported. '2639. 

Commmpt.ion of Coal by Tndian State Rail
wnys. .. 387-88. 

Control of Countrycra.ft. 390·91. 
Conti'ol ovel' commercial activity irl India 

of British Air companies. i726-27. 

Dearness allowance of low-pa.id Posts and 
ii~Iegra.phs Department employees. 30· 

Defence Department;. personnel on recruit
ing activity. 1874-75. 

Deputa.tion 
Britain. 

of India.n 
2244-45. 

businessmen to 

Deputat.ion on bellaH of Indian Federa
tion of commerce and industry. 1795· 
96. 

Difficulties in retul'l1 
Indians from East 
1170-71. 

passage of o:'lersea.s 
Africa, Kenya., etc. 

Director of papel·. 526-2'7. 
DislOontillUing of propagnnda films. 2690-91 
Edurati0l1ni facilities for soldiers a.nd 

no,l-comlmt,ants. 331. 442-45. 
Electrical Commissioner's Report. 805. 
Employees in certain control organiza.tions. 

255. 
Encouragement to raw films industry. 

22B7·88. 
Establiflhmont of aeropla.ne industry. S66~ 

67. 
Elll'opean prisoners of Wnl' in India. 1239-

40. 
Examina.tion of passengers lugga.ge a.t ,,-ira· 

magam due to export control. 32". 
Excise duty on Sugar. 1656 . 
Exemptions from customs duty and in

come·tax in respect 01 British Army~ 
A.mel'ican Army, etc .. in India. 285-88. 

Expa.nsion of Government Telegraph work
shops. 726-27. 

Expenditure on A.R.P., National War 
Front. etc. 288-90. 

Expenditure on Indian propaganda. 
abroad. 424·25. 

EX1)ort and production of Sugar. 1596·97. 
Export of finer cloth. 451. 

Extending of powers of Film Advisory 
Committee. 2608. 

]!' aowl'ies erected a.t Government cost, 
etc. 1064·65. 

Famine in Kathiawar. 1403-04. 
Foreign investments ill India. 430-31. 
Formers silver rupees withdrawn from cir-

culation. 1238·39. 
'Fuel shortage in cities. 1405-06, 
Gold aud Silver policy of Government. 

1B5·87. 
Gold and Silver smuggling, 1478-79. 
Government orden plnced direct with 

nmnufncturcrs and w-ith middlemen. etc. 
1067·68. 

Hardsllip due to advance payment. of 
Income-tax. 1237-38. 

Heavy duty on import of cottOll borne by 
Indian manur'~cturers. 799-801, 

Heavy prices charged to hhe public by 
monopolistic concerns, etc. 463·64. 

Hide:! and skins pl·oduced. 1535-3'6. 
Hycla,1'i mission. 673-74, 1113·14. 
Hydro'electrlc schemes. 804-05. 
IIl-tl'enlment Lo 'South African Government 

Indian Official in connec:~ion with Cus
toms at BomLn.y. 677-78. 

1404-05. 
328·29. 

and ba.nd-

Tmport licences for fine cloth. 
Import, lieencos for Mill stores. 
Impol't of cotton ropes, ~nres 

ings. 327-28. 
Imported films. 795-9'7. 
Impol'ted motor ca.rs and trucKS. 1037. 
Indian materinl su'ppHed to China.. 1940. 
India" N e1llR przrade n.nd Information 

film.. 2Jl3.B5 . 

• 
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Indian non·combatants in outside theatres 
of War. 294-95. 

Innian officars recruited to Roya-l Indian 
Nav)". 423·24. 

Indian oAlccra (Ward I'oom rnnk) attached 
to Royal Indian Navy. 422-23. 

Industrialiats mission to Britain. 2223·34. 
In.ten$ive military construction. of build

mgs. 1479·80. 
LeMa·lend amounts. 1106. 
Lend·lease cycles and typewriters import· 

ed into India. 254. 
Lend·tease trucks imported into India. 

253·54. 
J .. icences for impol't of fiue cloth. 61S. 
Licenc,ea for imparts from Britain and 

other countries. 1793·94. 
Licences issued for films. 2608·09. 
Manufacture of Radio sets. 1016. 
Mir,1l commi&aion. 1022-23. 
Movement of funds between United king· 

dom find India. 1236·37. 
Nutul'lIiisntion rights t.o· Indians in United 

StateR of America. 381·82. 
N_cw machinery l'equired. 447·48. 
:New Slandu"d Time. 431·32. 
1\"ewspapers for troops III India a.nd 

abtond. 163·8S. 
Non·Indian evacuees and refugees em· 

played b}' Government. 674-76. 
::Kotes and Coins in circulation. 187·88. 
Orders placed re Locomotives and wagons. 

16·19. 
Outside missions to India. 34·35. 
Overcrowding in Bombay -suburb.an trains. 

2151·52. 
Permission to certain Bombav company 

for registering !l. company for manufac
ture of radio sets. 24,36·37. 

Permitting repatriated Indian traders to 
resume trade in Aden, etc. 1939-40. 

Petrol imp01'ted intO India. 255-56. 
Po~t-war Policy re British enterprises m 

India. 171·72. • 
Preference given by Supply Deparhru.ent 

to foreign products. 1730·32. 
Privy Council judgment r8 bequest to 

unbo1'l\ persons. 450. 
Product.ioll nnd prices of brass and alumi

nium utensils. 1794-95. 
Production of matches. 1535 1831-32. 
Production of penicillin and 'quinine. 594-

95. 
Production of power alcohol. 1536-37. 
Production of tobacco. 2232-33. 
Prof. Thomas' report on progress of in

dUf::tl'Y during and after War. ·388-89. 
Progress in manufacture of flexible w'1re. 

insulated ca.ble, etc. 727-28. 
Progress in Metallurgical industries. 1341· 

43. 
Pr~pagnndn materia.l given to Hydari mis

S10n and to bm;inessmen mission to Aus
tralia. 1174-7S. 

Proposal for Indian counterpart of the 
U.K.C.C. 118. 

Protection t-o BJch"omate industry. 1723-
24. 

Pl'OVillcinl favouritism ill the placing of 
. War ol'dC'Ni. 1066·67. 
Pl1bl~c ~ela.tiolls De'pa.rtmen-t. 889·90. 
Publ1catJon of Indian Editi.on of "Verdict 

on India". 330. 
Purchasing at controlled prices articles 

supplied to Britain, etc. 1538·40. 

Race horses imported. 2007. 
Radio licences and ra.dios imported under 

lend·lease. 743. 
Railways taken over by Government. 

2162·63. 
Recalling of Mr. K. C. Mahindl'a. 8Q3.. 

04. 
Recent Inliernational Air Conference. 10~ 

14. 
Refugees and evacuees arrived in India. 

290·9l. 
.Registered Trnde Unions. 1171-74. 
Regulation size boot for Indian soldiers. 

1873·74. 
Repl'esentat;ion re. administration of De

fence of India Act and Rules. 1873. 
Requisitioning by Gove1'nment of premises 

of People's Free lte:nding Room and 
Library at dh.obi talao, Bombay. 613-14. 

Requisitioning of buildings fa!' milital'Y 
purposes in "Bombay. 167~76.· 

Restrictioll of sugar pl'oducbion in Bihar. 
1595·96. 

Resl.ricLions on use of building ma.terials 
by civilian population. 735·36. 

Revenue of Telegraph Department coming 
from Defence Department. 1064. 

Reverting railway workshops to essential 
railwa.y activity. lS·16. 

Safeguarding of Industries Act. 2225. 
SJlfe~unrrling of manufacturing industries 

eslabli!ihed in Indin.. 2607-08. 
Safeguards agBiust ca.rtels. 1108. 
Sca.rcity of Salt in Bengal and other 

pla.ces. 1597~98. 
Scope and jurisdiction of the Common

wealth Relations Department.. 1402-03. 
Sections in lhe Director General Munition 

Production's Office in Calcutta. 215l. 
Settinp; up of hea-v,y industry factories in 

IndIn. 1537·38. 
Sh~]'tage of motor tyl'es for civil popula-

tlOll. 2358·S9. 
Steps for easing milk shortage. 1591-92. 
Steps for l'e-fol'cstation. 1592-93. 
Steps for safeguarding Indian intel'ests in 

Burma. trade. 809-10. 
Suffering.!; of passengers at Viramgam rail

way station. J2O, 884·85. 
Timber control. 134a·41. 
Trade agreement between England a.nd 

India. 2007-08. 
Trade treaty or agreement with Ceylom. 

2226·27. . 
Trade treaty with Sont,h AiriC<l. 115-16: 
Treat)' of Navigation and commerce witr. 

United States of America. 9~ 343. 
Wa.r risks insurance on goo us. S88-89. 
Wnsle of petrol by military lorries. etc-. 

1481·82. 

Wonrm in cell SOl' offices. 1656-57. 
Work done by Hydari mission. 2641-42. 

Question (SlIpplementary) re-
Accident by mititn.ry lorry in Ma.dras. 
897, 89B. 
Actiou on speeches of Assemhl v members 

Oil Finance Bill. 2628. . 
Advertisement rl! "Bank and Insurance

Companif!s ready to changa Hands". 
1878. 

Army re·org:milmtion committee. 182. 
An'angements [01' Clll'e of children of 

women miners. 610. 



.--~~~-~~~~~-.-.-" 

us II\'UEX TO TIIE T ... EmSLATIVE ASSEMBLY DEUATES 

Arranging for carriage ?f civilian ail' 
mails on nero plane aerVlce. routes in 
India. 2363. 

An'est of 1I-Ir. Patannik a pilot of the 
X ationnl Airways. 2296. 

Associating the Le~isln.tiv6 Assembly with 
Post.war economlC planning. 1477. 

Citizen1:lhip l'ights for Indians in United 
Silntes of America. 5. 

Conclusions about Bretton Woods Confer
enee Resolution. 277. 

Conb'o! of country craft traffic. 250. 
Cow!';, elic., killed for military purposes. 

2294, 
Difficulty in securing railway accommoda

tion at Dellri by Legislative A!':semhly 
mem bel's. 1085. 

Disctiminntory treatment as regards re-
servMion of bel·ths for Members of 
Central Legislature at Delhi ra.ilway 
station. 22. 

Disposal of surplus vehicles. 1356. 
Establishment of heavy industries. 2368. 
Esta blishment of permanent tariff board 

1010, 
Expenditure on printing of IfJndian raIl

way War times". 1752-. 
Export of GliT to Middle East. 1611. 
Final authority according consent to issue 

of shares in the case of banks. 2502. 
Financial bUl'den on India due to in

creased flay of British soldiers. 176. 
General Elections to Central and Provin

cial Legislatures. 103. 
Government of India dele~ation a.t San 

Franci!'.co Conference. 1759. 
Handicaps for Indian cycles manufactur

ing industry. 2564. 
Higher rank I.1\1.S. and R..A.M.C. officers 

in General Headquarters, Delhi. 2506. 
Rousing arrangement for Government bc

torv workers. 1808. 
'Hvila'ri mission. 1815. 
If'vlriene impection of Coffee Factories. 

242-3, 
lll-treatmcnt to Mr. Kamalnayan Bajaj 

by soldiers at Wardha Railway Station. 
1488, 

Tmported rollin::!; stock. 722. 
Imposition of Economic Sanctions against 

South Africa. 108. 
Indian c,\lmalties in theatres of War. 420. 
India's Rterling balances. 170, 171. 
Industrial plants recovered on lend-lease. 

521. -
.Joint-stock applying for Financial assist

ance of Reserve Bank of India. 2503. 
Licence to Tajmahal Pictures of Bombay. 

817, 
Muslim officers in offices of Regiona.l Food 

Commissioner, etc. 1186. 
~egotiations with Messrs. Tatas 

5, manufacture 'of Locomotives. 
Ne>.-t Session of U.N.RRA. con.ference. 

1813, -

X on-prosecution of a Bombay European 
!:inn for violation of non-ferrous metal 
control order. 2567. 

Pay, al1owam:e 
dian soldiers. 

Performance by 
of funct.ions- of 

etc., of British and In-
1249, 
Re!'lerve Bank of 
a CentJ:a.1-- Bank. 

Piloting of Mr. Bevel'ley Nichols by Dr. 
Spears, 2179. 

Policy 6£ Road·ra.il co-ordination. 2348. 
Policy reo provision of dollar credits to 

Indians. 893. 
Policy re steel importations. 1070. 
Propaganda about India carried on in 

America by British and Indian Gov
ernments. 733. 

Proposed visit of Indian industrialists to 
Brilain. 1607. 

Provision of Dollar credits for Indian 
import!:'. 895. 

Recruits from Biha.r. 1249. 
Reduction in pl'ice of motor spirit and 

kerosene. 10lD. 
Requisition of fia,Ls by War Department 

in Bombay. 149'7. 
Requisitioned houses and flah for mili

tary purposes in Bombay. 2092. 
Requisite qualification of 0. scheduled bank 

under section 42 of the reserve bank of 
India Act. 2297. 

Revision of scales of pa.y of sub-a.ssistant 
surgeons Ra.ilways. 13fi2. 

Sa£:eguRl'ding of Indian intere!lts in Mica 
mines. 2621. 

Salaries of Sir Girja Shankar Bajpai and 
Mr. Hennessy. 734. 

Sale in black' market , by factory represen· 
tat,ive of Indian Oable Company TJimit· 
ed. Bombav. 2567. 

SaYing due to reduction in petrol ration, 
etc., in Madras presidencv. 1356. 

Scheme 101' amalgnmalion of rfiilwa-ys. 721. 
!Scheme rc Country craft cargo on the 

West Coast. 248-49. 
Setting up Permanent. Tariff Boa.rel. 2417. 
Ships huilt in India. 1359. 
Steps for manufncture of .A_mmonia. sul

gb.t., 384, 
Steps to counteract overcrowding in trains. 

387, 
Treaty of Navigation and Commerce with 

United States of America. 112·13. 
Unsatisfactory ligJ'ting arrangements and 

overcrowding in trains on Oudh and 
Tirhut Railway. 27. 28. 

W._A.C. (1.) Officers in training at staff 
college, Quetta. 1491. 

White soldiers in T ndia. 2091. 
WClrking of the Reserve Bank of India. 

2103, 
Resolution re-

National War Front. 140. 993. 
Removal of sections 111 to 121 of the 

GOVArnment of Tndia Act, 1935. 997· 
1003, 2463, 2489·92, 

MANUF ACTURE(S)-
Question Te-

Companies registered for of Motor 
cars. 1036-37. 

Conference re ~- of FertililleJ's. 8. 
DElf'ision on report of the technico,l Mia· 

flion on of artificial Fertilize1's. 29-
m, 

Exports nnd of Gunnies and Hessi-
an. ]957. 

-- of D,D,T, 1604, 
of power alcohol. 612·13. 905·06. 

- of Radio sets. 1016. 
Res;parchea re ma-nufactDl'ing radio sets. 

2."\03, 
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SLep!I fOt, of Ammonia sulphate. 384. 
Steps for -- of Locomol~ves. 8·9. 
Technical mission recommendations re 

of artificial Fertilizers. 23. 

A!A.Nt'FACTURER(S)-
Que~tioD Te-

GO\'ernmellt orders placed direct with 
and with middlemen, etc. 1067·68. 

Heavy duty on import of cotton borne by 
Indian 799·801. 

MA.l'lUSCRIPT(S)-
QUI.>StiOll re l'{'maval of bonks and-

from Imperia.l J .... ibrary. Calcutta. 810-
II. 

MARINE DEPAR rMENT-
QIle..<;t.ion re certaIn POSLS of treated 

as subordinates on Bengal and Assam 
Railway. 1743. 

MARKET(S)
Que"tion re-

Legislation for regulating Stock and ShaTe 
439. 

Policy TPo encouraging monopolists in 

commodity 597·9B. 
\fARRT AflE(S)-

Quest.ion re book entitled "Abolish --" 
433·34. 

\1ARWARI(S)-
Q n(>f'tion TP. Calcutta -- Chamber of 

Commerce's statement Te cotton tex
tiles supplied to Bengal. 2241·43. 

MASTER GENERAL OF ORDNANCE
Que!l:tion re pa.y of Posts held by civilians 

in Ordnance Factories and Dlrect.o:rate 
under 440·4L 

NIATCH(ES,-
:Motion for ndjonrnmf!nt Te restriction on 

!"nle of in Ahmedabad municipal 
and cantonment limits. S48. 

QUf'stion re production of 1535, 
1831·32. 

lIIATERT A L(S)-
Question re Indian --

1940. 
supplied to China. 

MATERNITY BENEFITS
Qnel'tion re-

Affording certain to women mme 
'workers. 2028. 

-- and facilities for wemen mnes. 1605-
06. 

MATERl>ITY BENEFIT (AMENn~mNT) 
BILL--

See "1\Iinp..s --" -tinder "Bill(s)". 

MAURITIUS
Question re-

Cyclone ill --. 822. 
Report of the Royal Commission on -

police Fil'ing Enquiry. 100. 

MAY.'NI-
Que!;tioll Te-

Raj pasllflge for Mr. 
Mian of village . 

Hnj pnssage for Mr. 
village 2231. 

MEAJ.IS)-

1o."lohammad Kala 
223O.3l. 
Ra.hman .Ali of 

Question re supply of to Ra.ilway staff 
at refreshment room nt discOunt ()n 
NOl'th' Western Ra.ilway. 2167. 

MEASURE(S)
Que:;tionre-

fat' I'educing eIectl'ic cha.rges 10 Shah
dars. (Delhi) 'l'own. 42. 

-- for supply of pure milk, etc., to 
travelling public at Delhi Railway 
station. 2748. 

-- for suppresslon of immoral traffic in 
Delhi. 1l27. 

MEAT(S)
Question re- • 

Coat of dehydrated . etc.. at certain 
GoVel'Dmen"t factories. 2631-32. 

High cost of dehydrated a.t Govern-
ment factory. DeIhL 2632. ::= dehydration factories. 1017. 

dehydration £act01'Y at Nowshera. 
446-47. 

Operat.ion of certa.in Government 
dehyru'l\ting faetol'ies by contractors. 
2632. 

Tender pl'ocedure for supply of dressed 
carcass of goat. for 'certain Govern-
ment factories. 2632. 

~mAT, DEHYDRATFlD- . 
Question rp. giving vegetable product and 

to India.n soldiers. 2081-82. 

1mCHANIC(S)-
Question re-

Deliciency of Muslims in appoinl ments of. 
Apprentice at Jamalpore. 1082-B3, 
2808. 

Muslims appointed as radio cum wireless 
on Bengal aDd Assam Raihvay. 

1345. 
Preponderance of non-Muslims in selec

tion baa I'd for recruitment of appren-
tice at J amalpul'. 1083. 2808. 

!crECR,INTCAL BRANCH-
Question re-

Facilities fOl' higher studies abroad to 
persolluel of electrical and of 
M.E. S. 1884. 

Pl'eponder@-nce of Muslims 
Lahore Telephone Exchange. 

lD --

734·35. 
of 

MECHANICAL DEPART1illNT
Question Te Muslim plight 10 -- 1948. 

1mCHANICAL TOOL(S)-
;See "Tool{s)". 

~mCHA:\,ICAL WORKSHOP(S)
See "Worksbop(s)". 

MEDICAL AID
Questioll Te-

at coul mine workers camps. 819. 
fa~ilities to fumBies of Railwaymen. 

1350-51. 

MEDICAL BOARD(S)-
QuesLion re findings of on Indian 

pel'sonnel ill respect of _disa.bilities con-
trnoted on fictive service. 1121. . 

:MEDICAL COLLEGE, LADY HARDINGE
See "Lady. Harclinge Medical College", 

MEDICAL DEPARTMENT-
Question re-

Cel'tain postl3 sanclioned in of Bengal 
and Al'lSaUl Ra.il-wav, . 1547~48. 

Ignoring . MUl:I~iDl c1arma for cler~l grade 
promotions to ,Bengal and Assam 
RaU"cay.· 1749. 

• 
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Paucity of Muslims in . Bengal a.nd 
Assam Railway. 1548. 1749. 

Paucit.y of Muslims in 
hoards, Bengal a.l1d Assam 

selection 
Railway. 

1748. 

MEDICAL EDUCATION
Question "e co-ordination of 1811. 

MEDICAL MEN-
Question re increasi~g need for technical 

engineers and medIcal 337·38. 

MEDICAL OFFICER(S)-
Question re _.- etc., oil Oudh and Tirhut 

Railway. 1754, 2810. 

MEDICAL SERVICES
Demand for grant. 1471. 
Demand for .supplementary gl'ant 

2187·89. 
MEDICAL TREATMENT-

Quest.!011 Te of workers of Fenchnganj 
workshops. 1251. 

MEDIU~I-
Question re 

in Higher 
815. 

introduction of Englisll 
Secondary Classes in Delhi. 

MEERUT
Question re-

Visits. of" regional officers . to certa.in 
st..'Ltions on Shahdara. (DelhI) Sharanpur 
Light Railway. 37·38. 

Wheat and sugar purchased by the Re· 
gional Food Controller 36. 

MEETING(S)- . . 
Motion .for adjournment re Banmng of eel" 

tain public etc., in Karachi and 
other towns in Sind. 205. 

Question re-
of Coconnt Cess Commit.tee and Iiu

perial Council of Agricultul'al Research. 
2448 

of the etanding commjt.tee for- posts 
and Air Department. 2357·58. 

Proceedings of of press cor.respoI!-
dents' Advisory Committee. 1127. 

MEHTA, 1lR. JAMNADAS 111.:'-
General discut:lsion of the General Budget-. 

1132. 1138·40. 
Hindu Marriag-e Disabilities Removal Bill

}\fot-ion t.o refer to Select Committee, 353, 
924·29. 

Income.Tax and Excess Profits Tax (Amend-
ment) BilI- . 

Motion to refer to select commIttee. 1215. 
Indian Finance BiIl-

Motion to consider. 1B48~ 2CXXl-2005. 
Motion fol' adjournment Tt?-

Failure to enforce economic sanctions 
Against South Africa. and to recall the 
High Oommissioner. 162. 

Use of tlnfair means on the public o-f 
Bihnr for purchn.!le of National Savings 
certificates, 232·33, 238. 

:Motion to reduce demand for-
"Executiye Council" re-
No confidence in the Oovel'runent. 1268. 

Railway Bonrd 7e-
FUlancial· position of the railways. 695, 

699·701. 
Inndelluacy of the scale of dearness a.llow

aD<:e to Railwaymen. 704-07, 713, 715. 

Inconveniences to third class passengers. 
641-43. 

Pauci~y of Sikhs in railway J;ervices. 761. 
Motion to reduce sl1pplementary Demand 

for "Emigration-External" '1'C failure 
to debar certa.in holder of office of profit 
nnder Crown from continuing as memher 
of Legislature. 2210, 2211. 

Question re-
Interpreta.tion of "old ent.rant." as applied 

to QQvernment servants. 2106-07. 
Investment for setting up a fruit cannjng 

plant. 1429. 
Protection to fruit praser-vat.ion indusfiry. 

1429. 
Question (Supplementary) re Government 

Contribution to Indian Labour Feden:.
Lion. 8a. 

Resolution 'fe Na.tional Wal' Fl'Qnt. 138-
40, 991. 

MEMBER(S)-
Announcement 76 a,l1swe611g in the Legis· 

la-tive Assembly of quest.ions -af absen
Le. --. 2108,09. 

Election of to tho Central Advisory 
Council for ra.ilwn:ys. 1201-05, 1620. 

Elect.ion of to the Central Committee 
of the Tuberculosis association of India, 
1962·65, 2519. 

Election of to t.he Defence CODsulta-
tive Commit.tee. 1500-23, 1837. 

Election of to the Public Accounts 
Committee. 2374-75, 2519. 

Election of to the iltanrling commit-
t.ee for Agricult.ure and Forests, 1897-99 
2245-46. ' 

Election of to the standing commit-
tee for Civil Defence Branch of De
feuce Depal'tment. 1198-1201, 1430, 

Election. of to tbe stand i ng commit-
tee £01' Commerce Depnl'tment, 2182~ 
2519. 

Election o-f to .the Btanding commit-
tee for Defence Department, 2182..84, 
2308. 

Election of to the Standing Commit-
tee for Education. 1899. 2245. 

Election of to the sta.nding commit-
f;ee for Department of Education, 
Health and Lands. 1899-1900. 2246. 

Election of to the standing commit-
tee for Externa.l Affairs· Department. 
1679·80. 1965. 

Election of to the standing COID.Q1it-
tee for Food Depa.r~men~. 1763-65) 2245. 

Election of to the standing commit-
Lee for Home Depa.l'tment. 1617-18, 
1900. 

Election of to the standing commit-
tee for Industries and Civil Supplies 
Department. 1765) 2184. 

Election of to the standing commit· 
tee fo'!: Information and Broadcasting 
DeparLment. 1195·96, 1430. . 

Election of to tho standing conunit-
tee Labour Department. 1618-19, 1766. 

Elect.ion of to the standing commit-
tee for Legislative Department. 1500,. 
1765. 
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Election of to the standing commit,.. 
tee £Or Planning and Development De
pnl·tmenL 1677-79, 1965, 

Election of to the standing commit,.. 
tee for Posts and Air Department. 1557, 
1766. 

Election of to the standing commit-
tee for Roads. 1557-60, 2310, 2644. 

Election of to the standing commit-
tee for Supply Department. 1616-17, 
1900. 

Election of -
t.ee for War 
1961-62. 2109. 

to the standing commit
Transport Deparlinent. 

Election of to the standing commit-
tee on Emigration. 1196-98, 1524. 

Election oE to the Standing Finance 
Committee, 1680-83, 2184. 

)fE]I.1BER(S)-
Election of -- to the Standing, Finance 

commit,t.ee fot' Railwa.ys. 1201, 1560, 
Motion for ndjol1rnment rf!. \Val.' a.llowance 

fOt., seniol' of Indian Civil Seryice, 
467·69, 495·513. 

Motion to reduce sl1pplementary Demand 
"for "Emigration-External'" re failure to 
dehar certain holder of office of profit 
under Crown from oontinuing as 
of IJegislo.ture. 2204-17 . 

.. Question re-
Act-ion on speeches of Assembly 

Fina.nce BilL 2628_ 
on 

Appointing scheduled c9ste on Fede-
ral Public Service Commission, 2029. 

Arrnngements for reserva.tion of accommo· 
dation nt Delhi Ra.ilwa.y station for -
of Central Legislature a.t tennina.tion 
of s8<:;sioo. 2752. 

D&teriol'D.ted healLh of detained' OODness 
Working Committee . 197-98. Q ~ 

Difficulty in secllrillg railwu.y a.ccommoda
tioll at. Delhi by Legisla.t.ive Assembly 
-. 1085. 

DisCl'iminatory 
sarvation of 
Legislature 
21-22. 

treatment us regards re. 
berths for of Central 
at Delhi railwa.y station. 

Dispensing with product.ion of tickat at 
reservat.ion of accommodation by 
of Central Legislatul'e. 1077-78, 1097. 

Health of Congress Working Committee 
in detention_ 291-93. 

Health of Dr. Rajendra. Prasad and other 
detained Congress working cOIllIDittee 

191·92. 
Health of Maulana Abul Ka.lam ..Aza.d 

nnd other deta.ined Congress Commit-
to. 418-19. 

Health of of the Congress Working 
Committee. 2498-99. . 

Ignoring claims of Oentral Assembly __ 
for accommodation in Western COlll't 
roomfi. 323.24. 

1 nl:ltr~ction8 ra . Re~ervation of accommo-
datIon for of Central Legisla.ture. 
1096. 

InstrncMolls r13 reservation of berths for 
of Central Legislature, 1078-79. 

Introductions to railways re reservation 
for of Central Legislature. 2372-
73. 

LegislaLive Assembly accepting offi-
ces of profit under the Crown. 2797. 

-- of the selections comnrittee appoint
ed by the Chief Engineer Central Pub
lic Works Department. 2637. 

-- m New Delhi municipal committee. 
2440. 

-- of Forward Block under detention. 
311. 

Non-avaijability of motor vans for 
of Centrlll Legislature, 973. 

Ra.ilway Board's recent circular to -
of Central Legislature. 2351. 

Refusal to interview their relatives by 
detn.ined Congl'eBs 'Vorking Committee 
--. 303, 417·18, 670, <;72. 

Rela.xing of rule re pl'oduction of tickets 
at reserva.tion in the case of Central 
T ... elrislative Assembly . 958. 

Rele:ee of n.iling Congress Working Com-
mittee ,888-89. 

R.esen~ntion of accommodation for of 
Central Legisla.ture without pl'oducti.on 
of Railway tickets, 2361-62. 

Reserva.tion of herths at Delhi l.·aih9'ay 
station by Central LegislatiY8 Assembly 
-. 957·58. 

Supply of LegisJLLtive A.<;sembly 'Peb?,~ 
to Legislative Assembly ID Jail. 
1252·53. 

Transfer of detained Congress Working 
Committee to their provinces, 1895. 

MEMBER(S), LEGISLATIVE ASSEMBLY·· 
Question rc da.ily allowance for arrlV-

ing by train running 1ate. 101. 

MEMORANDUM(DA)
Question TC-

Certain a.ddIessed to Director Gene-
ral, Posts and Telegraphs. 400, 

Home Depa.rtment re promotions on 
seniority aI' merib. 908. 

-- from t'epresentatives of mining in-
terests of BengnJ and Bihar a.t Dhanbad 
Oonference. 539-46. 

MENON, MR. P. ]1.1.
Oath of office. f399, 

MENTAL HOSPITAL(S)-
. Question Te at Ranchi. 2076-78'. 

MERCANTILE MARINE--
Question re. sailors in Royal Indian Navy 

. and India.n mercantile . 2082-83. 
MERCHANDISE MARKS (,ufENDMENT} 

SUPPLEMENTARY BILL--
See "Indian " under "BiU(s)". 

MEROHANT(S)
Qnestion re-

LIcences to sell artificial $ilk in Madras 
presidency given only to two in 
Madras. 2801-02, 

Seizing of nl;count books of by the 
enforoen.ent officers, Delhi. 1615_ 

Sind-work in Manua. 2355-56. 
Welfa.re of MI', Ko.lacba.nd Ramchandani .. 

Sind work at Manila. 2800-01. 
MERCY PETITION(S)-

Question re procedure re 1163. 
~fESS(ES)-

Question TI' rule!; for disposal of surplus 
rations or cooked food in military . 
438. 
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lIIES~AGE{S)-
Question TC cancellation of facilities for 

hl'oadcasting to Ciyman internees 
ill territories occupied by the Ja.pa.nese. 
1494. 

lI1ETALJ" URGICAL INDUS'fRIE8-
See "Indust.ry{ies)". 

:METALS DIRECTORATE- . 
Qllestion re Muslims in certain posts 1~ 

of the Directorate General, MUfil* 
tions Production, Calcutta.. 1089-00. 

:METEOROLOGY-
Demand for excess grant . 211. 
Demnnd for grant . 147l. 

METRE GAUGE-
Question rc booking and . transhipment 

Iacilities for grollndnut all from 
to broad gil-uge and ,vice 'Ue.7SQ . 1551, 
2809. 

"METRE· GAUGE LINE(S)-
Question u. lia.bility for cost of doubling 

Bengal and Assam Railway 111l. 

1>!ETRE GAUGE SECTION- .. . 
Question re preponder:wce of :r.,'Iushm DIS

trict Traffic Supenntendents, etc., ~n 
__ , Bombay Baroda and Central Indla 
Rail"~y. 2747-48. 

MICA-
Queslion re-

Appl'yfng Factories. Act, 
splitting factories in 
2015. 

commission. 1022-23. 

etc., 
Gadul' 

to .>-. -

Division. 

Safeguarding of Indian interests ill 

mines. 2620~21. 

:MICA ENQUIRY COMMITTEE-
QuestIon 're authority for appointment of 
-. 2798·W. 

Sec also "Committee(s)", 

MICA MINE8-
See "Mines". 

lIIICA MISSION
See ·'Mission(s)". 

MIDDLE EAST-
Motion for a.djournment re harsh condi· 

tiona of service of India.n troops in 
and Italy. 2643-44, 2666-81. 

Question re-
Amenities and -facilities to Indian troops 

in 2696=97. 
Ex port of Gur. to- -- 1610·11. 
Woods and sufferings of Indian troops in 

2697-98. 
Scales of pay a.nd allowance of postal 

employees army. 2695-96. 

MIDDLE EAST SUPPLY COUNCIL
Quesl.ion re India's rcpresent.a£ion m --

457. 

MmDLE SCHOOLS
See "School(s)". 

MIDDLEMAN (ENI-
Question Te Government orders placed 

direct \\~itb manufacturers and with 
, . etc. 1067-68. 

MILITARY CON~TRUCTION(S)-
Question rl! intensive of buildings. 

H79-W. 

MII,rr A RY DETE,NTION CAMPS
See "Detention Camp(s)". 

MILITARY ENGINEERING SERVlCE(S)
Question re absence of ~Iuslim personnel 

in in Baluchistan. 2558-59, 2705-06. 
MILITARY LORRY(lES)

Question re-
Atl'oirient by in Macll'l1.S. 
Res1.1,ictiWl on nMJl:e about 

dents by in Oalcutta. 
See also "Lorry(ies)". , 

MILJ1'ARY MEN-

897-98. 
street a.cci· 
893. 

Question TC-. . 
Cases of unauthorIsed entry IDto houses 

by foreign and Indian 2291. 
Occupation of servants compartments by 

persons in militury uniform. 962~ 
63. 

MILITAR"Y MESS(ES)
See "Mess(es)". 

MILITARY OFFICERS
See "Officer(s)". 

MILITARY PENSIONS RULE'3-
Question re constitutional defect re 

68l. 
See also "Rule{s)". 

MILITARY PEOPLE-
Question TC huge quantity of petrol used 

by for non~mi1itary purposes. 2497-
98. 

MIUTARY PUNISHMENT
See "Pnnishment{s)". 

MILITARY PURPOSE(S)-
Motion for adjournment re prevention of 

wOI'ship in Hindu temples cODsequent 
on requisitioning of property for at; 
Kumhla, 2306-07. 

MILITARY PUIlPOSES
Question 'Te-

Co\Vs. etc., lrilled for .' 2811. 
J~nnr1 ncquired in Benares district. for 

aerodromes and other ,2075.76, 
Requisitioned houses and fla.ts for in 

Bomba.y. 2091-92. 
Requisitioning of buildings for 10 

Bombay. 1674-75. 

MILITARY REQUIREMENT-
Question re possibility of Al'my in Ben· 

ga.l supplying vegetables 10"1' and 
civilian requirements. 454. 

MILITARY STAFF
S .. "Stalf{s)". 

MILITARY TRAIN(~)-
Question Te run. 1948-49. 

MILITARY TRUOK(S)
Sec "Tr.llCk(s)'l. 

MILITARY WORK8-
Question rc supply of gOOdS.tllffs to labour-

ers on at Chittagong. 38. 
MIJ"K

Question re-
DenIal of -~ 'Ghee rations to Indian 

soldiers. 1494-95. I 

Measures for supp-Iy of pure --. etc., 
to travelling public nt Delhi Railwa.y 
sta.tion. 2748. 
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Scarcity of --
16. 

and pl'Oducts. 1415· 

Steps ror easing shortage. 
SUllsidies for product-ion of -

products. 1194·95. 

1591-92. 
and --

Throwing away of-
Bombay. 1l92~93. 

MILK PRODDCTS-

by milkmen in 

Question re scarcity of milk and 
1415.16. 

MILKj\1E~-
Qllestion T(' throwing awa.y of Milk by 

In Bombay. 1192-93. 
MILL(~)

Question re-
nan nn entry of Messrs M. O. Pnnt and 

Shanti Swal'up inLa Delhi Cloth 
area. 2690. 

Closing of Bengal <:otton due to 
con I shortage. 1178-79. 

Closure of text.ile due 1;0 coal short-
age. 1551-52. 

Compulsion on Textile to purchase 
Lease-Lend Goods. 2238-39. 

Cotton textile taken <J\'C1' by the 
GovernmenL 35-36. 

T f xtile closed down for shortage of 
conI. 515-1S. 

Women workers in - and factories of 
Del11i province. 463, 1958. 

MILL~ STORE(Sj
See "Store(s)". 

MINE(Sj-
Demand for Grant. 1471_ 
Motion to reduce demand for "D.epart

m.ent of Labour" re need for imme. 
dULte re-impoaition of ban on employ
ment of womell undcl'gt'ound in 
1462·66. 

Question re-
Admissions to Dhnnbad school of 

1600·01. 
.Arrangements for care of children_ 

1606-07. 
Coal and chromillm m Baluchistan. 

2559. 
Deaths of women wovkers in __ 

21. 620· 

Discontinuing employment of women for 
~~.dergrOund work in railway . 1545-

Employment of underage child,en ill 
conI . 1806-07. 

Imported ~Jnnt. and machinery for open. 
cut w?rkmg m coal . 394-95. 

PI'~dllCtJ<?n. cess on coai . 818-19. 
Re-Imposltlon of Ban on women working 

ulldel'~round in . 104-05 
Restol'ation of Ban of \Vom~n k' 

111ldel'ground in . 1605. war mg 
Snfeguarding of Indian interests in Mica. 
-. 2620-21. 

Women Employed in railway 1544. 
45, 2809. 

Women labour in . 1408-09_ 
Women workers working- underground in 
-. 621. 

Workers in Mica of Gadur -divisioD. 
2014-15. 

MINES S MATERNITY BENEFITS ACT
e. "Act(sj". 

, 
MINES MATERNITY BENEFIT (,MEND· 

MENT) BILL-
See "Billl.j"· 

MINE(Sj, SCHOOL OF-
See "School of Mines". 

MINE WORKER(S)
See "Worker(s}". 

MDIER(S)
Q.uestion re-

Arrangements for care of children of 
women . 609-10. 

Maternity benefits and facilities fol' 
women . 1605-06. 

Provision of qunrters for 1604-05. 

MINERA L DEPOSITISj-
Que::tion re in South India. 116-17. 

MINERAL RESOURCE(S)-
Motion to rednce demand for "Geological 

SU1"VI'!V" Te Government policy re 
of Iridin. 1382·86, 

MINERAL WATER(~)
QueaLiofl Te conditions for 

licence ror !lupplyinp; 
Western Rnilway. 2354·55. 

MINING AREAS
Que~tion re-

grant of 
on North 

Fixing 'Prices of conl in different 
731·33, 

SteT)!= for enforcing Mines Mat.emity 
Benefits _o\ct in 610-11. 

MTNTNG ENGJ~"E"ER{S)
,c;Pf'. "ED~ineel'(s)" . 

~nNISTERIAL STAFF-
8f'P 1"l8tnff". 

W"10RITY(TESj
QUE'stion Til grades 

!1 n rlE'r- l'el"r11 i trm ent 
2094·2100. 

1a adjustment of 
of etc. 

\rT"TIRI-
Demand for grant. 1474. 
Demand for supplementary grant. 2219 . 

MIRZAPUR
Que~tioD re-

Inadequate wagon supply for transport of 
lac to . 1953. 

Want of wagons for carrying raw mat&-
rinJs .for Shellac industry of . 2355. 

• 
MISCELLANEOUS-

Demand Jar Grant. 1474. 
Demand for supplementary grant. 

2222-23, 2245-50_ 

MISCELLANEOUS ADJUSTMENTS BET
WEEN THE CENTRAL AND PROVIN
OIAL GOVERNMENT&-,-

Demand for grant. 1475. 
Demand for Sllpplementapy Grant. 2251 

MiSCELLANEOUS 'DEPARTMENTS
Demand for gra.nL. 1474. 
Demand fOl' supplementary grant. 2219. 

MISCELLANEOUS EX'PENDITURE
Demand for "excess granL. 217. 
Demand for gra.nt. 784. 
Demand. for Supplementary grant. 826·27 

MISCREA"1T(S)-
Question re prosecutions against army 

2075. 
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MISIl.A, PANDIT SHAMBlfUDAYAL-
Election of to the Standing Commit-

ti!6 for Educat.ion. 2246. 
Election of to tbe standing commit-

tee on Emigrat.ion. 1524. 

Question re-
Health of Seth Govind Das. 1119. 
~eplacements of lower selection grade 

clerks by Telegra.ph roasters. 2173. 
Special pa.y of clerks cntru,dad \',-1th duties 

of non-technical telegraphists. 2173. 

MISSION (S)
Question re-

British-American Mica 2799, 
ConsnlLaLion of Legislative Assembly on 

Hydari recommendations. 2438. 
Decision on report of t.he technical -

on mauufn.eture of artificial Fertilizers. 
29·30. 

Hyda.ri . 673·74, 1113-14, 1194J 1601, 
1814·15, 2027. 

India Supply -- in United States of 
.'Unl!rica. 967-68. 

IndustdaJists to Britain. 2233-34. 
Outside to' India.. 34-35. 
Propaganda. maLerial given to Hydari --

and to businessmen to Australis. 
1174·75. 

Proposed trrausfer of control of India 
Supply in United States_of America 
968·69. 

Report of BriLish of coal exports. 
521·22. 

Sir Akbar Hydari mission. 452-53, 455-
56. 

Technical recommendations 1"e manu-
Facture of arWicial Fertilize-rs. 23. 

'York done by Hyda.ri 2641-42. 

MISTRY(IES)-
Question rtl promotion of certain non-

.Muslims as by Divisional Electri-
cal Engineer, LllhoreJ etc. 2157. 

MITCHELL, SIR KENNETH
Motion to reduce demand for-

"Working Expenees-Miscellaneous Ex· 
penees" re refusal to grant funds to 
run Motor lorries. 552-54. 

Oath of office 515. 
MODERX INDUSTRIES MESSRS-• 

Question re compensation given to 
1191. 

MOHINI MILL(S)-
Question Te coal supp1y to by _Messrs. 

.:Andrew Yule & 00. 1957. 

MOXEY(S)
Quest.ion re-

Compensation to inhabiLants of 
villages of Akholin and Ohunaru Ghat. 
2699, 

Forcible roo1i:r.alion of for defence 
dri"e from certain persons in Nani Tal. 
1243. 2809. 

~n'ai]able for ~oBt·Wnr reconstrnction 
projects from cen'tra! revenues. 311. 

-- from Bengal and North Western and 
Rohilkund Kumaon railways required 
under ordinance No. 57 of 1942. 5"57. 

required for ]'epairs of Xhededia 
Fort monuments: 1178, 2459. 

Realization of under ordina.nce 57 of 
1942 from Bengal a.nd North Western 
and Rohilkund nnd Ruma.on Railway 
companies. 2565·66. 

MONOPOLIST(S)-
Question re policy re encouraging -

commodity marltet-s. 597-98. 
MONOPOLISTIC CONCERNS-

Question re heavv prices charged to the-
public by : etc. 463-64. 

MONUMENT(S)
Question rc-

Money required lOT: repairs of Kheaedia 
Fort . 1178. 

Pl'esenrat.ion of Khcdala Fort Ancient 
-. 99·100, 1958. 

1413. Upkeep of Delhi 
MOSQUEIS)-

Motion for ndoul'nmeot 'TC erection of "wall 
round I~ in Karol Bagh, Delhi 
1836·37. 

Question 1"6 erection of wall Tound a -
in Karo1 Ba.g-h, Delhi. 2304-05 . 

MOTION(S) FOR ADJOURNMENT
See "Adjollrnment(s)". 

MOTOR CAR(S)
Question re-

Companies registered for manufacture of 
1036·37. 

Impendillg import of 1557. 
Import of 1192. 
Imported and trucks. 1037. 

MOTOR LORRIES-
Mot.ion to reduce demand for "Working 

Expenees Miacellaneous Expenees" re 
l'efusal to grant funds to run . 549-
75. 

MOTOR SPIRIT-
Question re l'eduction in price of and 

kerosene. 1010. 
MOTOR TYRE(S)-

Question re shortage of -
pulation. 2358·59. 

fol' civil po-

MOTOR VAN (B)-
Question re non-availability of 

Members of Centra.l Legislature. 
~fOTOR VEHICLE(S)-

for 
973. 

Question re surplus -- saId. 1353-54. 
MOTOR YEHICLE9 RULES

See "Rule(s),'. 

MOVEMENT(S)-
Question rc authority controlling -- of 

foodgrains and Our in certain diBtrict~ 
of Bihar. 2025·26. 

MUAZZAM SAHIB 
lIIUHAMMAD-

BAHADUR, MR. 

Election of to the Sta.nding Commit-
tee for Defence De.partment. 2309. 

Election of to the Standing Commit,.. 
tee for Supply Department. 1900. 

MUDALJAR. THE HONOURABLE DE· 
WAN 13AHADUR SIR A. RAMASWAMI
Motion re-

Election of members to the standing com-
mittee for Supply Depa.rtment. 1616. 

Motion to reduce demand for--
• 'Executive Council" re-
No confidence in the Government. 1277-

81. 
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"Post-war Planning and Development" Te

Refusal of Supplies for tho Department. 
1305, 1306, 1308. 

Resolution re-
• 'alicmnl 'Var FronL. 988. 
Hemoval of actions 111 to 121 of t.he 

Government of India .:\ct, 1935. 1001. 
JlIUlJIE, THE HONOURABLE SIR FRAN· 

CIS-
DO('inl'ation{s) of exemption uncleI' the 

Registration of Foreigners. Act (la.id on 
the table). 49·60, 1498·99. 

,Motion to rerluce demand for Supplemen
tllf)' Grant in l'e!pect of-
Home Department.. 2121. 
Police. 2184, 2185. 

Indi,m Finance TIill
.Motion to consider. 

1903-07, 
1785, 1850, 1851, 

Motion £01' adjournment rc-
Failllre to appri£l,e the Governor Genern.1 

. lbont situation rc l'ecrnilment of In
dian Civil Servit;e nnd Indian Police 
.c:E'nicc. 262 63. 

GI"l1lting War allowance for Sediol' Mem
bel'S of Indian Civil Service. 346-47. 

U!'c of unfair menns on Lhe public of 
Bihar for purchase of National Sa.vings 
cE'rtificnLes, 227. 229., 233·34. 

W n.r allowllllce for semor mem bers of 
Indian Civil Service. 467, 468, 498-99, 
500, SOB. 

Motion re election of members 
~tanding commit.tee for Home 
ment. 1617/ 1618. 

Motion t.o reduce domand for
"Executive C:nmcil" Te-

No confidence in bhe Government. 
68, 1269. 

"Home Department" re-

to the 
Depart-

1266· 

Paucity. of scheduled castes Government 
of India services. 1393-95. 

Motion. to reduce supplementary Dema.nd for 
"Emig-ration External" rc-

Fnill1re to debar certain holtler of office 
of profit under crown from continuing 
as member of Legislature. 2205. 

MUHA~n[AD .AI"I, MAULANA-
Question re ban on lal-e 's art.ic1e 

entitled "The Choice of the Turks". 
149l. 

MUKERJEE, l\1R, A. K.
Question re controversy 

S. A. Do.nge and , 
between 
1613. • 

Messrs. 

MUKTESWAR-
Question re constructlOll of a road t.o im-

perial research institute at 337. 
MUNICIPAL COMlI1ITTEE(S)-

:\{oilon [or adjournment re tearing of 
nut ice of l'esolnLion Fe Chimul' and 

shU com-jets bv )Ir Lebni1ley at Delhi 
meeting. 2757-59. 

Question ff'.-
E pil'Y of term of Ajl1ler 
:\hlpraclir·ca at elaetions to 

2804, 
Shahdarn. 

(Delli;) 623, 
MIlIpract,l(,P!'I by candidates aL election to 

Shahclal'a . 2447. 
MemberR in New Delhi -

MUNICIPAL ELEOTION(S)-
Se.e "Election(s)". 

2440, 

MUNICIPALITY(IES)-
Question re-

Bad sanitation of 
40, 

Delhi-Shahda.ra. • 

Deuit of Iucome·t.n.x au bouse and water 
ttUes paid to in United Provinces. 
1245. 

Elections to Qlletta 2154. 
Government contribution to Ajrner 

for payment of dearness allowance to 
stnf!, 2021. 

-- in Centrally Administered Area.s pa.y
lng deo.l'ness a.lIowance La staff. 2020-21. 

MUNITIONS FAC'fORY(IES)
See ·'Factory(ies)". 

~lUNSTER REPORT-
Question re re comforts and saln.ry 

of British Soldiers. 192. 
-- recornmclldation(s). 676. 
Sa abo "Repod(s)" . 

MURTUZA SAHIB BAH,LOUR, MAULVI 
SYED-

Election of to the s~nding commit,.. 
tee for Food Department. 2245. 

Motion to reduco demand for "Railway 
Board" re inadequacy of the scale of 
dearness allowance to RailwaymeD. 712· 
13. 

lIIUSHARRA FALl, 1rR--
Question re. Raj passage for -- of Sylhet 

2414·15, 

~IUSIC, ENGLISH RECORDED-
Question re lunch time from Delhi 

Radio station. 1663-64. 

MUSIC RECORD(S)-
Question re rates of royalty for Indi&n 

and European broadcasts_ 1664. 
MUSLIM(S)-

Motion to reduce demand for "Railwav 
Board" re paucity of -- in railway 
services. 575·82. 

Quest.ion re-
Abseuce of -- personnel in Military En

gineel'ing Service in Baluchistan. 2705-
06, 

Appointing of a. as secreta.ry, Central 
Board of Rovenue, etc. 2692-93. 

Appoinlments and promotions of -
[.~ood Department. 1190. 

in 

Deficiency of in AppointnulDts. of 
Apprentice Mechanics at Jamalpore. 
1QBZ.8.3. 2808. 

Desirabilit.y of -- Income-lax Commis
"lone.r Ior t.he PunJnb circle. 2083. 

Difficwiy re .lorna Prayers hy em-
ployees of Qudh and 'l'idlOt Ra.i1wo.y 
Loco workshops. 2158-59. 

Discouragement to for a.ppointment 
IlS AssisLa;nt Pel'manent Way Inspectors 
in Karachi division, North Western 
Railway, 1742. 

Ignoring e:1aims of hy trllffic selection 
commiLLM, hen.d office, Bengal and 
Assam Railwav. 1347-48. 

Ignoring cla.ims - of subordinates for 
promotion in certain workshops of East 
Indian Railway. 1093. 



Ignoring claims of recomm?oded . of 
Katihar by traffic selection commIttee, 
bead office, Bengal and ASSMO Railway_ 
1347. 

Ignoring cla.ims for clericaJ. gra.de 
'promotions in Medical Department, Ben
gal and .Assam Railway. 1749. 

Maintenance of quota in the Direc-
torate Genel'al, munitions production, 
Colentta. 1087·88. 

absorbed as wireless opera.tors on 
Bengal and Assam Ro.ilway. 1"344. 

__ administration officers in Food De
partment. 1189·90. 

__ a.ppointed as cipher operators on 
Bengal and Ass!l.lD Railway. 1345. 

__ appointed as radio cum wireless 
mechanics on Banga.! and Assam Rail
wo.y_ 1345. 

__ appoioted as tele-pl'inters on Bengal 
and Assa.m Rail way. 1345. 

__ appointed as wireless supervisora on 
Bengal and Assam Rn.itway. 1344. 

__ cbal'gemen in Lillooah workshop. 
1094. 

in certain posts in Metals Directorp.te 
of t.he Directorate General, Munitions 
Production, Calcutta. 1089-90. . 

in certaiu posts in the Directorate 
General, munitions production, Cal~utta. 
f<JB8.00. 

.in office of the Director, Civil Sup· 
plies Department, Delhi. 2621-22 .. 

__ in subordinate accounts aerv.1ces of 
postal audit Department. 1244_ 

~_ junior cbarg61119U (electrical branch) 
North Western Railway_ 1740-41. 

peraonnel officers on N Ol'th W 68tern 
Railway. 2558. 

__ 'quota. of apprentioe train examiners 
aD Beqgal and Assam railway. 36. -== Sult denJers iu Bihar. 2622. 

_ selected as assistant surgeons on ..East 
Indian Rs.ilway. 1548. 

__ supervising assistant stntion :m.astera 
on Bengal and Assam Ra.ilway. 1346. 

__ telegraph masters and te1egrapru.ts. 
1953·54. 

__ wireless operators in Howrah division 
East Indian Railway. 1755-56_ 

Non-appointment of as assistant 
mala.riologista on Bengal and ARaam 
Railway. 1749, 2810. 

NOD-recruitment of in establishment 
offices of certain wOr}cShOPB. East In

. dian Railway. 108485,-
Non-selection of in Stores Depart-

ment of Bengal and Assam Railway for 
lower gazetted service. 37. 

Pa.ucity of in esta.blishment branch 
()f .hoodquarters office, North Western 
Rnl1way. 1742-43. 

Paucity of. in establishment bra.nch 
stnlf sectIons, on East Indian Railway 
108Q.8l. . 

Paucity. of is establishment sections 
at Ollltt.agong, Bangal and Assam Rail~ 
way. 1754. 

Pauc!ty of in Food Department. 104. 
PaUCity of in Karachi division, North 

Western Rnilway_ 1741. 

L1l ...... , ...... " ...... ~ .... ------

Pa.ucity of ill medical Depn.rtment, 
Bengal aud AssBm RBil~ay. 1548, 1749. 

Pa.ucity of in madlca,l Depa.rtment 
selection boards, Bengal and A.8Iam 
Rail",a.y. 1748. 

Prepondera.nce of District Traffic 
Superintendents, etc., on metra gange 
section, Bombay Baroda. and Central 
India. Ra.ilwa.y. 2747·48. 

Preponderance of in Mechanical 
Branch of La.hore Telepbone Exchange. 
734·35. 

Prohibition of burials in cert&in 
graveyards of Delhi. 40-41. 

Promotion of cerfuin 110n- as junior 
chargcmen (electrical branch) on North 
'Vestern Railway_ 2156-57. 

Promotion of certB-in Don- -- sa mist.ries 
by Divisional Electrical Engineer. 
T ... ahore, etc. 2157. 

putting qua.lified on relieving list of 
T raffic D~p:u:tment. Bengal and A.laam. 
Railway. 1753·54. 

Resigned guards not, replaced by 
in Howrah division, East Indian Rail
WBy. 1755. 

Reversion of certain 13upervising assist 
ant sLation masters on BengaJ. and
Assam Ra.ilWBY_ 1346-47. 

Reversion of district train controllers 
(Calcutta), Bengal a.nd Asaam R&llway. 
1345-46 . 

Seniority of recrnited in Karachi 
division, North Weawro Railway. 1742. 

Supersession of at promotion to posts. 
of junior train exa.miner in Bada.rpur 
District. 1095. 

~mSLIM CANDIDATE(S)-
See "Candidllte(S)". 

MUSJ,IM CLERK(S)
See "Clerk(.)". 

l\mSLIM: CONTRAC'l'OR(S)
See "Oontractor(s)". 

MUSLIM EM:PLOYEE(S)
See "Employee(s)". 

MUSLIM GUARD(S)
Sel!. "Guard{s)". 

MUSLIM HEAD TRAIN EXAMINER(S)-
Sec "Train Examiner(s)"_ 

MUSLIM OFFICER(S)-
, $ee otOfficer(s)". 
MUSLIM PERSONNEL-

Question re absence of 
roo ~ngineering service 
·0' 2558-59_ 

ill 

in military 
Baluchistan. 

MUSLIM PLIGHT
Quostion re m Geological Depart-

ment. 1948. 
~mSLI1\[ RATIO-

Question re-
Inl'ltructions re to officers under Edu-

cation, Henlth and Lands Departments. 
1831. 

__ of junior cbn.rgemon on Nortb WG8t-
ern Railway. 1948. 

Observing in new appointments or 
Customs Depnrtment. 1891-92. 

Observing in new appointmsnts of 
Finance Depa rtment. 1892. 

Observing in new appointments of 
Salt a.nd Excise Department. 1892. 

. 

, 
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MUSLIM RUNNING ROOM(S)
See "Running Room(s)". 

MUSLIM STAIPF
Se. "Sl.aff(s)". 

MUSLIM SUBORDINATE(S)
See "Subordinat.e(s)". 

MUSLIM TRAINEE(S)
See "Traiaee(II}". 

MUSLIN-
Question Te cloth quota. for Govern· 

ment servants at Government. Stores, 
Now Delhi. 1836. 

llUTTRA JUNCTION-
Question Te inadequacy of platform sheds at Rnilway Station. 385-S6. 

MUTUAl, AID-
Question TO raw materials provided to 

Amorica on . 1110·1l. 

~lUZAFFARPUR,-
Question 're- . 

Representations on behalf of Barkat Mlan 
wholesale Sugllr denIer in . 1417 .. 

RestrictioOR on booking of green {rults 
Irom Railway Station. 1749·50. 

Rest.deliou on booking of lichi, and mango 
fruils from railway station. 1095. 

MYMENSINGH
Question re-
- Lack of yarn supply to weavers. 

1425·26. 
Scarcity of yarn for WBavera. IS()()'OI 

MYSORE GOVERNMENT-
Question 're nptification Te animal 

slaughter. 455. 

N 
• 

NAGPUR,-
Question re-

Aeroplane crash in . 169·70. 
Cerw.in sh\tements in speech of 

Honourable Memher for Planning and 
Development. 200·01. 

Closing down of the Bailly Munitions 
factory, . 1357·58. 

Muslim candidates irom posta.l audit office, 
• etc., for 'A' grade examinlltioD. 

1244·45. 
NAIDU, MR. G. RANGIAH-

Demand for supplementary grant in res· 
pect of
Agriculture. 2189·90. • 
Food Departrr.ent. 2143-44. 
Election of to the Standing Committee 

for Ext.ornal Affairs Department. 1965. 
Election of to the Standing Committee 

for Fooel Department. 2245. 
Gellernl discussion of the Railwa.y Budget. 

488-89. 
Hindu Marrin.ge Djsabilities Rerooyal Bill

Motion to refer to Select Committee. 380. 
Molion rt Election of members to the 

Defence COnBultative Committee. 1520· 
22. 

Question Te
Allowances pai d 

Postmen and 
Mad"", Posta! 

to clerks but not 
lower grn.de staff 
circle. 400·01. 

t~ 
in 

Butler report. on Foodgr.o.ins procurement. 
458-60. 

Certain Memorandum addressed to Direc
tor General, Posts and Telegra.phs. 
400. 

Checking and auditing of accounts of 
Shahdara. (Delhi) Sabara.npur light rail
way. 747. 

Conditions of service, etc., of ciyilian. 
gazetted officers, Indian Army Ordnance 
Corps. 43·44. 

Eradication of corrDj1l.ion amongst railway 
servnnt-a. 2372. 

Exclusive permission to Imperial Chemi
cal Industries to move by rail Soda. 
Ashes. 2367. 

Fixation of basic pay demanded by All
India. posLman and lowel' gmde staff. 
40l. 

Inadequate strength of Postmen a.nd lowett 
gmde stuff. 400. 

Instructions to railways re reservation of 
acoommodation for members of Central 
Legislature. 2372·73. 

Leave reserve clerks in Postal D,epal't
mcnt. 401. 

Maltreatment of inferior railway senants 
by Delhi railway police. 42·43. 

Non·prosecution of 0. Bombay European 
firm for violation of Non-Ferrous Metat 
Control Order. 2567. 

Production of foodgrains and pulses. 
458-60 

Recent proposals re catering contracts on 
East Indian Railway. 2372. 

Reducing the capacit.y of " tea. cup on 
East. Indian Railway by :hlesBrB. 
BaUahhdas Eshwardas. 38. 

Removals of civilian gazetted officers,. 
Indian Anny Ordnance Corps. 44. 

Revision of dearness allowance of Postme~ 
and lower grade ~taff. 399400 . 

Sa.le in hlack market. by factOry repre&en
lative of Indian Cable Company Limited, 
Born hay. 2567 ·tiS. 

Tren.tment meted out t-o civilian gazetted 
officers Indian Army Ordnance Corps. 
44. 

Visits of regional officers Meerut t-o certain. 
stations of Shah darn (Delhi) Saha.ran
pur light railway. 37·38 . 

Question (supplementary) Te-

Black market for cloth in Assam. 2227. 
Cpnclusions of the Postal Salary Enquiry 

Comrr..ittee. 1. 
Lack of fruit and vegeLable s.hops in New 

Delhi. 1427. 
Liqu.o1' shop~ in vicinity of railway coal 

. 2240 ' minE's. . 
Non·incrca!le in size of ration ill Ma.laba.r. 

2237. 
Report .oU working of food administration 

in .Ajmor-1\fel·waTlI., 2235. 
Rice rotting in GovertlJIient. Godowns in 

-Ma,llikgnnj, 2243. 

Trade trcl\ty or agreement with Ceylon. 
2227. 

~AINITAL--

Question re forci ble realit.ation of money 
for defence drive from certain persons,. 
in . 1443, 2809. 
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NAIR"~NG, SYhlD GHULAM BHIK-
Alignrh Muslim Univ:ersity (Amendment) 

Bill (Amendment of sections 16,20 etc.).
Motion to consider. 2837-38. 
~Iot.ion to pass. 2842. 
..:\ppointment of to the Committee on 

petitions. 127. 
Election Ot tp the Standing Committee 

for Eklueation, 2246. 
Election of to the Standing CommiUee 

for Exlernal Affa.irs bepartment. 1965. 
Election of to the Standing Com-

mittee for I .. egislativ6 Depa.rtment. 
1765. 

Election of to the Sta.nding Committee 
for War Transport Department. 2109. 

Indian Finance Blll......,. 
~rot.ion Lo consider. 1975-78. 

Kazi's BiU-
Motion to 1'e£e\' to Select Cororr.ittee, 

2549. 
Motion for Ac1joul'nmcnt l'e restrictions 

on issue of railway tickets for Ardha. 
Kumbh Mala. at HardwaT. 27'36-37. 

'fotion to reduce demand for ''Railway 
Board" re ipcon"~Diences to third c1ass 
pal-1se:ngers. 636. : 

Nomination of on the Panel of Cha.ir-
men. 127. 

.;,lues~ion re-
Ban on la.te Maulana. },luhammad. Ali's 

article entitled "The Choice of the 
Turks". 1491-

Decla-ration 'fC selection 'posts in Govern
ment, of India Secretariat. 2093_ 

Interdivisionnlly worked passenger trains 
on Nortll Western Railway. 2163. 

lrregula,r I\;ppointmenls in cert.ain bra.nches 
of C.P.W.D. 2025. 

Liens of New Delhi quarters of Govern
ment servants transferl'ed to Calcutt-a 
and Bombn.y. 817-18. 

Officiating Persona-l Assista.nt 
:Medical 0'fficer ~ North 

to Chief 
Western 

Rail way. 2560-61-
Orders 1'C adjustment ,of under-recruit

ment of minorities, etc. 2094-2100. 
Fancity of higher gJ:ade recep_tionists ]n 

Home DeparLment. 2092-93. 
PI'omotion of lower dh·ision clerks to 

upper division (English line) in Ajmer
Merwara. 1885·86. 

question (suppl6lllent.a.-ry) -J:C- .• 
Sending out students abroad for tramlng. 

1411. 
Vending contracts to non-professional con· 

tractors in Alla.habad Division, East 
Indian Railway. 1745. 

NAME(S)
QueE;tion 1'C-

Chnuge of -- of National Herald post 
offic!!! Lucknow. 2157·58. 

Significance of removal oi employee's 
from l'ccommemlaliion rolls (Nonth 
Western Railwa.y). 1099-1100. 

NASARPUR
Question rc 

1826·27. 
NATAL--

__ fruit pi'cserving factory. 

Question re certain grlCva.nces- of India.ns 
in . 324·25. 

• 

NATIONAL AIRWAYS-
Question -re nm~st of Mr. PaJanaik fl pilot 

of t,he . 2295-96. 
NATIONAL FLAG(S)

Question re-
Arrests for hoisting m Connaught 

PI.ce. 1659·60. 
Hoisting of . 1655-56. 

"NA1'IONAL HERALD"
Question re-

Change of name of post office. 
Lucknow. 2157-58. 

Removal of the sign board of the. --
814·15. 

Re.pubJication of the 813-14. 
NATIONAL LABORATORIES

See ''Laboratory(ies}''. 
NATIONAL LABOUR SERVICE TRIBU· 
NAL--

Queslion re Hindu backward classes 
l'epl'esellt.a.tiyc on Pl'ovinciaI 2800. 

NATIONAJ, SAVINGS CERTIFICATES
Motion fol' adjournment re use ot unfa.ir 

means on the public of Bihar f6r pur· 
ch_ 01 . 207·08, 224-43. 

QuestIOn -re instructions against compul-
sion in selling . 1876-77. 

NATIONAL SAVINGS DRIVE-
Question 'fC inst.ruct.ions to pI'OVlnCeS ie 
-. 1107. 

NATIONAL SAVINGS FORTNIGHT-
Question re held m Delhi. 2811, 

2516·17. 
NATIONAL SERVICms TECHNICAL 

(PERSONNEL) ORDINANCE-
Question rc proRecutions on North .Westem 

R.'dlway undel' ". 1944, 2810. 
NATIONAL SERVICE TRIBUNAL-

See "'l'ribllnaJ.(s)". 
NATIONAL WAH FRONT~ 

Question re-
Expenditure on A.R.P., ,etc. 288-90. 
Expenditure on ~md activitiQs of 

315·16. 
Resolution re . 127·50, 973-96. 

NATIONAJ, WAR FRONT WORK
Quest.ion re su bsidies to newspa.pers for 

- .. 667. 
NATIONALISATION-

Question rc of beavy industries. 
2811. 

NATURALISATION RIGHTS
See ''Right(.)''. 

NAUM.AN, 1lR. MUHAlIfMAD
Consideration of Report 01 the Public 

Accounts Con·.mit~e. 67-69. 
Demnnd for supplement.ary gra.nt lD 

respect. of-
Indian Posts and Telogra.pha Department. 

2118. 
Election of to t.he Standin~ Commit.tee 

for Labour Department. 1766. 
Election of t-a the Standing: Finance 

Commitlee fOT RaiJwa.ya. 1560. 
Genern.l dilKlussion of the Railway Budget. 

480·83" 484. 
Indian Fina.nce Bill

Motion to conBider. 1847 . 
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Kazi's Bill-
Mot.ion to refer to Select Committee. 

2550. 
Mot:on re 

Defence 
20. 

election of 
Consultative 

members to the 
Committee. 1518-

Mot.ion to reduce derr.n.nd 101'-
"Department. of Industries and Civil 

SuppJies" Te-
Cloth a.nd yarn position. 1777-78. 

Failure of cont.rol permit system and 
supply of consumer goods. 1324-26. 

"Railway Board" 1'e-
Desirabilit.y of judicia.l enquIrIes into 

railway a.ccidents involving loss of 
humn.n life. 780-81. 

Honrs of work for milwa.y staff. 7501 

754. 
Paucit.y of Muslims in l'nilwny services. 

578. 
Post-wa.r policy re ownersbip a.nd manage· 

ment of steam vel';sols plying in Indian 
wa.tors. 768-69. 

Question re-
A elMS gua.rds on East. .Indian Railway. 

1754·55. 
Ant.i-Muslim at.tit.ude of employment offi

cers (workshopsL En,sl, Indian Railwa.y. 
1094. 

Appoint.menta to lower ga.zetted rank. 
1755. 

Cases of irregular apoointments on East 
Indian Rn.i1way. lCHO. 

Oertain 'POsts a<1.nctioned 
Deparlrr:ent, of "Bengal 
railw(l.Y. 1547 ·48. 

m 
and 

Medica.l 
Assam 

Confr01 nrices of India.n silk suiting. 
2444-45. 

'D' Grade posts 
t.ive IDngineer, 
A.t:lsn.m Railway. 

of officI.' of E.uan
Paksey, Bengal add 
36. 

DisloC'nt,ion of telewaphic communications 
of Simla.. 1073·74. 

Ignorin.'r claims of Muslim subordinates for 
promation in cert.'lin workshops of East 
Ind~an Railwa.y. 1093, 2459. 

Mall\fia. impecto:r!:! on Bengsl and AS83m 
Tailway. 1546-47. 

Mer1icnI officers, ete., on Oudh a.nd 
'l'i,.hut R.'l.i1way. 1764, 2810. 

Mnl'lim cbo.rgemen in Lillooa.h Wor.shop. 
1094. 

Mmlli.m8 selected as 3r1sifltant anrgeoD..IJ on 
FMt Indiln. Railway. 1548. 

OffiearA and flUbordinatCft in Food Control 
DE'nanment, Oudh a.nd Tirhot Tailwny. 
1755. 

PlLoeity of Muslims in e~ta.blishment 
branch sta.ff sectioM, on Eaat Indian 
Rn.ilwa.!. 1080-S1. 

Paucity of Muslims in Medical 
ment of Bengal and Assam 
1548. 

Depnrt
railway. 

Prir63 of India.n mill srHfioi&l _ilks and 
getlTrrettes. 2444. 

PrnrJnction a.nd export of cotton cloth. 
2445. 

Promotions to lowel' 
FJ8.!'lt Indirm and 
Railways. 1754. 

ga.zet.ted service, 
Bengal and, Assam 

Qualifications, etc. I of certain non-Muslim 
(works) staff a.t Lillooah and Lucknow. 
1093·94. 

Qualifications or certain non-Muslim chief 
"'elerka of Chief Mechanical Eng;neers'. 
office, Ea.st.. India.n Railway. 1094-95, 
2459. 

Sub'n.6aistant.. sur~oon8 sel(lcLed for tra.in· 
ing as radiologist on &nga.l anri AsP.3IIl 
railwa.y. 1547. 

Va.cancies in grades specified for direct 
recruitment of East Indian Railway. 
1080. 

Question (supplementary) re-
Admu:sions in Dhanbad school of romes. 

2435. 
Advisory commit.tees of Commerce and 

Industries and Civil Supplies Depa'l'fi· 
ml!niB. 609. 

Cert-ain A clas! Muslin', guards reverted 
t.o B cla.ss in Howrnh division, East 
Indian Raihvay. 1732 .. 

Certain posts of Ma.rine Depa.rtment 
tre.'\ted as subordinates on Bengal and 
Assam Rn.ilway. 1743. 

Con! rol of CountrycraH. 391. 
DifficuIt.ies of overseaR Indian stodents 

seeking a.dmission to colleges in India.. 
1015. 

Female subordinates in Food Depar!ment.. 
2435. 

Hides and skins prodnced. 1536. 
Igno'ring cla.ims of Muslims by traffic 

selection committee, he."ld office. Bengal 
and ~~S$am Railway. l;}1S. 

T ndu!ltrla,l panela of Planning- .-and 
Development Department 2087. 

Kitchen Car Rervice on Orand Tnmk 
Express. 1734. 

Loweri,;g educa.1 ional qun Hirnt-ion for 
?crta.m commllnit,iros for "l .. ricnl service 
In POl'ltal DellartmE'nt. 1740 

MT. Churrhi11's PArl'rm~d R.enr(>~nt.nfive 
~or Welfa.re of Briti:-:h trooDS in India.. 
430. 

MllSlim .l'Iuperv:smg 1I-""ic:t:lnt. !'lfntion 
rr.a~t£'t'.8 on Bengal nnn A"sam R:dway. 
1346. 

New scales of pay for gl1ards, etc.. on 
East. India.n Railwn.v. 398. 

Oocupation of 6ervant's compnrfmp.nh by 
persons in milita.ry uniform. 962. 

Overcrowding ll;J. tra.ins. 538. 
Pert<OIl!I run over by military lorries. 2074. 
POlicy re encouraging monopolists in 

commodity markets. 598_ 
Protection to :n;chromate indu!>trv. 1723-
Provincia.l fa.vourit:sm in the placing of 

War orders. 1~-67 
Purchasing at control1~d prices a.rticles 

flOpplied to Br:ta:in, ete:. 1539. 
Reversion of certain Muslim superv:!ling 

allRiat.a.nt !Iota'lon ma"ters on Bengal and 
A&SlI.m Railway. 1347. 

Srnles of pav of emnloyees of Oudh and 
Tirhut ra.ilwa.y. 538. 

overcrowd :ng UI St.eDs to counteract 
Trains. 386·387 

Vend:n~ contrnc-fl\ t.o non-nrofessional 
contractors in. Allahabad Division, East 
Indian Railway. 1745. 

War a1lowance to officers under cr
of the Secretary of Slate 403. 
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NAVAL HEADQUARTER&-

• 

Quostion -re com.rr.on 
dents of General 
Headqua.rters, a.nd 

roster of superinten~ 
Headquarters, Air 

2699. 

NAVIGATION-
Question re treaty of and Commerce 

with United States of America. 9-11, 
111-13, 337, 343, 460, 593. 

NAVY
Question re-

Communal composition m Indian .~
and a.rmy. 297·99. 

Highest post reached by Indians In 
Indian and Air Force. 1894. 

NAVY MAN(EN)
Question r8 crimina.l 

-- on inma.tes of 
892·93. 

assault 
Hom~e 

by British 
In Howrah. 

NEED (S)-
Question re and sufferings of Indian 

t.roops In Middle East. 2697-98. 
NEGOTIATION(Sj

Question re-
for conlerment of United States 

Citizenship on Indians. 401-02. 
-- re Utilization of Indian sterling 

&lIaets in England. '2:75-77. 
with British Government and 

British Ship-building industry. 117. 
with Messrs. Tata.s re Manufacture 

of Locomot.ives. 4-5. 
HEHRU, PANDIT JAWAHAR LAL

Question rt-
Health at and Pandit Govind 

Ballabh Pant.. 1113. 
-Transfer of and Pandit 

Ballabh Pnnt to Bareilly jail 

NEOGY, ~m. K. C.-

Govind 
1I15. 

Consideration of Report. of the Public 
AccounfA!! Committee. 60-62. 

Demand for supplementary gran~ in re.· 
pect of "Working Expenses 
Miscellaneau. "Expenses". 2404·06, 
2813. 

Election of to the Standing Com-
mittee for Home Department. 1900. 

Geneml discusaion of the General 
Budget. 1138, 1142·45. 

General diAcUBBion of the Railway Budget.. 
492. 

Indian Finance Bill-
Motion to consider-I907-17, 1991, 2062, 

2063, 2t)55. 

Motion for adjournment re-
Deputation of the Home Member a.nd 

Home Department Secretary to London 
for cODBultation re recruitment to All
India. services. 2308, _2309. 

Faih.1re to a.pprise the Qavernor Genera.l 
about aitua.tion rc recruitment of 
Indian Ci~il Service and Indian Police 
Service. 262. 

Refulal to indicate Government views re 
recruitment to Indian Civil Service .. nd 
Indian Police. 2708-09. 

R.e.trictiona on issue of r&ilwa.y tickets 
foT' Ardh& Knmbh Mela at Ha.rdwar. 
\!lOG, \!l10, 2711, 2732-33, 2741·42. 

Use of uuiair means on the pUblic of 
Biha.r for purcllAse of .Na.tional Savings 
cert.ificates. 226·29. 

'Var allowance for senior rr.embers of 
Indjan Ci~il Service. 506·09. 

Motion re-
Eleciion of members to the Central 

Advisory Council for ra.ilwa.ys. 1202-
03. 

Election ·of members to the Defence Con
sultative Committee. 1506·07. 

Motion to reduce demand for-
"DeparLrr.ent of Industries a.nd Civil 

Supplies" re cloth. and yarn position. 
1379·81. 

"Geological Survey" re Government policy 
re n.inel'al resources of India.. 1383. 

"Railway Board" re-
Financial position of the railways. 697· 

99. 
Inconveniences to third class pnssenger •. 

643-46: 
Post·war policy re ownership a.nd manago· 

ment of stea.m vessels plying in IndiA.tl 
waters. 765-67, 774. 

Nomination of on the Panel of Cbair-
men. 127. 

Question re-
Allotment of raw filrr. to producers not in 

productions before July 17, 1943. 621, 
624·25. 

Angling at Okhla. 2029-30. 
Appellate Assi.stant Commissioners of 

Income·t.ax and Income-tax officers. 
682. 

Applica.tions for !,:Tun khaa tatties lrom 
occupants of Government quarters in 
Delhi and New Delhi. 2449. 

Appointment of India's representative for 
M.l.ye. 1420·2l. 

Arrangements for supply of Rice te 
colliery labour in Biha.r. 1957. 

Arrests for offences committed by 
members of American forces in India. 
1108·09. 

Calcutta Marwari Chamber of Commerce'. 
statement re cotton textiles supplied to 
Bengal. 2241-43. 

Central Government's decision to discon· 
tinue supply of Rice to Calcutta.. 123. 

Certain statements in Nagpur speech of 
Honourable Member for Pla.nning a.nd 
Development. 200·01. 

Closing of Bengal cotton mills due to coal 
sborlag'e. 1178-79. 

Cloth famine in Bengal. 2107. 
Companies formed in Britain for post-war 

financing of Industries. 201-
Complaints re fixo.tion of ina.dequate 

qU(lt,'l<> of coal wagons for certain 
industries. 535·36. 

Concerns in India. ma-uufacturing cycles. 
2563. 

COhference for fixation of jute acreage 
in Benga.l. 452. 

Confidential reports by India. Agency 
General 1756. 

~ Construction or reconditioning of boats 
removed from coast."\J a.reas of Bengal 
under 'denial policy'. 445, 454. 

Controlled ra-tes of price of Riee i. 
Dh&nbad sub·division. 223&."36. 
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Sala.ry, functio:!s, etc., of Mr. T. A. 
Raman in India Agency Geneml. 1487. 

Scheme for recruitment of Gornkhpur 
labour for em pioyment in coa:l mines. 
629·30. 

Sir Akbar Hydari Mission. 452-53. 
Soft coke requirements and quotas. 24-25 
Statement by Secretary of State for India 

aD,. Food situa.t.ion in India. 31-32. 
Steel Commissioner. 1068-69. 
Steel imports. 1071. 
Steps for publicity for benefit of Indians 

i:l liberaled Burma. 895. 
Su.bversive-activities of the Watcb Tower 

Bible and Tract Society. 1250·51. 
Supply o.f foodstuffs, etc., to liberat-ed 

part of Burma.. 319-20. 
Supply of foods' ufis to liberated Burma. 

453·54. 
Tonn-l:log"G on whioh 80ft coke cess has been 

realised. 2030. 
'freaty of Navigation and Commerce with 

United States of Arr..el'ioa. 337. 

Undue allotment of raw film to certain pro
ducers. 626. 

Undue aJlotment of ra.w fihn to eligible 
producers. 626. 

Unsatisiact.ory distribution of coa.L 1756-
57. 

UtHization for industrial purposes of Salt 
manu£a.ctured in Bengal coasta,l areas by 
certain Calcutta. finns. 747. 

Wagons available for coal loading in 
Bengal coalfields. 2756. 

Question (supplementary) re-
Army re-organisation committee. 182. 
Damaged food grains. 1.025. 
Delhi Electric Supply and Traction Com

pany. 583. 
Deportation of Indians f110m Madagasgar. 

6. 
Discrimination as regards basic pa.y of 

formen, etc., in ordnance factories. 961, 
962. 

Hydari mission. 673, 674. 
Imposition of &onomic Sanctions against 

South Africa.. 108. 
Ina.dequate cloth quotas for BengaL 1021J 

1022. 
Inadequate lighting, etc. on Bengal and 

Assam Railway. 954. 
India. Supply Mission in United States of 

America.. 968. 
Indian pilots trll.ioed and under trai:ling. 

1495. 
Lack of yarn supply to Mymensingh 

weavers. 1426. 
Licence to Tajmaba.l Pictures of Bomba.y. 

817. 
Newspapers for troops In India. and 

",broad. Iss. 
Non~India.n companies being set up 1D 

Inwn-. 2229. 
Pay, etc., of prosecuting inspectors of 

police (railways). 1'751, 1752. 
Pa.y fol' rura.l Post Mastel'8. 383. 
:rer.rons run over by military lorries. 
. 2074. 

Petrol imported into India. 255-56. 
rost.-war policy re British enterprises in 

India. 172. 

Price index or conI, etc. 258. 
Propaga.nda about India. e..'l.rried on In 

America. by British and Indian Govern
ments. 252. 

Prosecutions, etc., of Americans in 

296. 
Purchasing at controlled 

supplied to Britain, etc. 
Quotas of cloLh to N ol'th 

Province, etc. 585. 

• pnces 
1540. 

Vlest 

articles 

FJ'ontier 

Removal of disabilities affecting India.ns 
in United States of America. 4. 

Reservi.ng 'comparlments specifica.lly for 
civilians. 1955. 

Stopping recl'wtrr.ent of non-Indians to 
Indian Civil a.nd Indian Police Services. 
178. 

Textile mills closed down for shortage of 
coal. 517. 

Treaty of Nnvigu,tion and Commerce with 
United States of America. 113, 593. 

Resolution 1'C removal of seC'tionl;i 111 to 
121 of the Government of India act, 
1935. 1006, 2471-74, 2488. 

NEPAL-
Questions TC Externment of 

Prasad Upadhya.. of --. 

NEW CO..NSTRUCTION
Demall{l for grant. 786. 

NEW DELHI-
Question 1'er-

Pundit 
29. 

Suraj 

Applications for kh.a3 khas tattias from 
occupants of Govel'nment quartel's m 
Delhi and. . 2449. 

Clerks sent on deputation to other offices 
fl'om the Supp1y Accounts Brnncb, 
2355, 2705. 

Conveyance allowance to POSbs and Te.le-
eranhs Staff of De1hi nnd . 1758. 

Difficult .v re accommodation of Simla staff 
permanently located at . 2631. 

Eh:;am.iTlat;on for recruitment of f'eCond 
d~v1s;on clerks in Oentral Telegraph 
Office. . 2356-57. 

Expendlt.ul'e on rn.ilwa.y exhibition a.t 
- .. 2752. 

Gazetted posts in offices of Supply 
A('counlis at --, Bombay and· Calcutta.. 
2088-89. 

Grievances of stude.nts of L<l.dy Hardinge 
Colle~e, . 2426-28. 

Irregula.r a.ppointmcnts in Central Tele-
graph Office, . 2356. 

Lack of fruit and vegeta.ble shops in --
1426-27. 

Liens of quarters of Government 
servants trRnsferr.e:d to Calcutt..1. and 
Bomb.y. 817-J8. 

M pn, hers in Municipa.l Committee. 
2440. 

MtlF1lin 
SArvantM 
1836. 

cloth 
.t 

quot..... for 
Government 

Government 
stores,,--

Government of India. Press pl'o.ctiee 
rp. aUotment of qUc'U'te:rs to employees. 
1827. 

PIig-ht of Central Government aervants 
dellrived of quarters on transfer to 
another office in . 2439-40. 

Rationing of ell'lctricity supply in belhi 
and . 1888. 

-
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Renting QuL to Americans Post anli 
Telegraphs qunrLer at Atul Grovel 
2357. 

Rcpail's to 
Rise in price 

1192. 

roads. 1825. 
of BaJJmati Rice m 

Scheduled ensle candidates recruited for 
snperior posts in G<lvernment of IndiSl 
prt'sflt"s at Calcutta and . 2634. 

Toll C'ollected hy police frorr~ tf)n~awl\l1u 
nL Connnught, Place, . 1124·25. 

Weekly rationing in . 2013. 
NEW INDTA PT,AN''\''''G G~Oln'-

Question re 1102. 

NEW ST.IND,IRD TIME
Sre "Time". 

NEWS
Quo!{tion ril-

Rogistration of by agencies eo&. 
hullotin. 683, 822. 

Restrictioll on ahout s.tre.et ecciden~ 
bv military lol'l'ies In Calcutt.a. 893, 
2451. 

NEWS AGE'\TCY(JT< ')-
Qnel'ltion rf'. rp{!isjration of news by 

as n(Ow:; bulletin. 683. 
:t-.'EWS I1ULLETTN-

Question 1'f'. r~f.:il'trat.ion of newEl OJ' newa 
n.gcncieos ali . 683. 

NEWSPAPEJR(S)
Question 1'f-

Applicnt:ons for permits. 39. 
Con'. rol Dreler anel allowed to 

start or l't"-appear. 814. 
-- for troops in India. and a.broad. 183-

95. 
P~rmits for UllClor Paper Control 

Order. 445. 
Restricting Government advertisementfl 

to nce1'('diln:t:on (1.\) . 912. 
Subsidies t.o for National War Front 

work. 667. 
Supply of ("('otrnl Governmf'ut advertise· 

mt'nt·g to in North West Front.illr 
ProvinclO'. 1103. 

Supply of T-lO~j,!l;lat[lT(, dehates to accTedi. 
teft prl'ss corrC!flpondE'nts and . 896. 

!\'EWRP A PF:~ ro "T'ROL O~DEBr-
Qlle~tion rc nnd newspapers allowed 

to Rtnrt. or re·:\ppenr. 814. 

NEWSPRTNT-
Qu('stioo Tf' anol;cntions for increase in 

qUO~BS 11" Tnrjflmon-i-sarllOd nnd 
Klljrlmat. 1009. 

NE..l{'T' OF KI~-
Question re facilities for correspondence 

hy with Indinn prisoners at War. 
436·37. 

NIGlI T \TISION-
Q.U('stiOll 7(' i,ltlloring claims of failed 

guards.. 253. 
NIR,\ N.HN SINGH TALm, S.

Question re-
aenlt h of -"---. 2088. 
Increasing t·he family allowance to wife 

01 . 2088. 
NO CONFIDENCE--

]\fotion to reduce demand for "Executive 
r011neil" 1'e in the Governrr..ent. 
1254·00. 

NOMINATlON(S)-
~7. oJ. the Panel of Chairmen. 127. 

Qpc~t,ion 1'e recent of il person oj 
Kal.t SLate to Council of State. 2351· 
53. 

NON·COMBaTANT(S)
Question TC-

Educational facilities for soldiers ana 
-. 331, 442·45· 

Indian in outside theiltres of WaJ'. 

294·95. 
NON·CO,nfISSIONED OFFICERS

See "Commissioned Officer(s)u. 
NON· FERROUS METAL CONTROL 
ORDER-

QUf'RLion 1't non-prosecution of a Bombay 
European tinn Ior violation of--
2567. 

NON·GAZETTED STAFF
See "Staff". 

NON·INDJ AN(S)
See "Indian(s)". 

NON·INDIAN INTERESTS-
Question re pub1ic ut.ility CODcel'llS held b,.y 

2428·29. 
NON.1!USLIM(S)

Question rc-
Appo-intmrnt of -- as commercial inspee. 

torR on Bengal and Assam Railway. 
1081·82. 

Preponderance of in selection bOa-Ttl 
for recruitment of apprentice mecha· 
nics at .Tamalpur. 1083, 2808. 

Transferring to personnel branch of 
General "fa-nnger's office of Bengal ana 
A!<Rnrr. Rnilwny. 10821 2458-59. 

8r.t :llso "Muslim(s)". 
NON·1!USLIM GUARDS

Sc(!' "Gunrd{a)'l. 

NON·1!URLIM (WORKS) STAFF
See "Stttff(s)". 

NON·OFFTCIA L REPRESENTATION
Sf!e ·'Reprcsentation(s)". 

"fON·PROFESSION aL CONTRACTORS-
8ft "Contractor(s)u. 

NON.VEGETARIAN(S)-
'~f'.e "Vegetnl'ia.l (8)u. 

"fOO!l', THE HONOURABLE SIR 
FEROZE KHAN-

~foti~n fo'r adjournment TC-Misrepresen. 
tntion of India's constitutional positiOlt 
by at the Empire coruerence. 
2542. 

NOO~UDDTN REH.\RI. MAULANA
QuesLion Tt; dt'!'iirnhility 'of tran~£elTiDg 
-- to a Bihar .Jail. 2507-08. 

!l'OORUDDTN, MAULANA
Q.uesL-ion Tr health of 

NORTH KANARA-
2698. 

Question re compulsory acqui&ition of kero-
Rene oil tins uy Collector of . 1421-
22. 

NORTH WESTERN RAILW.ay
See "Railway(s)". 

NORTH WEST FRONTIER PROVINCE-
Question 7e-

Inndequncy of Food grains in --'-.. 110. 
Press advisory hoard in . 1104. _ 
Publication of :lew Central Assembly 
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Electol'a,l Rolls in 323. 
• Quotas of cloth to , etc. 58&-86 . 

Raw Cinema films supply to 323. 
Revision of subvention to 179-80. 
Supply of Central Government Advertise-

ments to newspapers in . 1103. 

)<OTE(S)-
I Question n -- and Coins in circu1ation. 

187·88. 
NOTICE(S)

Quest.ion r~-

, 

for evacuation on residents of Delhi, 
w",d No. 14. 617, 2450·5L 

-_ fol' vacation of houses on l'esidents of 
ward No. No. 14 DeJhi. 2440-41. 

-- served on a certain colliery proprietor 
under Defence of India Rules. 729-30. 

-- served on collieries io deliver coal 
1.0 specia.lIy favoured industries. 531-32. 

Persons exempted. from l'eceiying certain 
income"ta.x 1246. 

NOTIFICA'l'ION(S)-
under the Cenl.ral Excises and Salt 

Act. (Laid on the Table). 348-49. 
Question re Mysore Governrr.ent re 

animal slaugbt.er. 455. 
NOWADA-

Question rt licences of kerosene licencees 
of sub-division convicted under 
Defence of India. Rules. 1418. 

NOWGONG-
Question re scarcit.y of water _ ll~ --

1108. 
NOWSHER.A-
, Quest.ion re meat dehydration factory a.t 

44647. 
NUR.SE(S)-

Question ro!: improving 0-£ serVIce condj-
t-ions of . 2442. 

NURSING STAFF-
Question re inadequacy of 2513-14. 

NUTRI'l'ION-
Que.'ltion re enquiry into hea.lth and -

in India.. 1161. 
NUTRITION R.ESEARCH

See ~'Researcb(es}". 

NUTRJTION RESEARCH LABORA· 
TORIES--

Q.uestion re resea.rch work a.t Coonoor. 
11TI-7B. 

I<UTRITION WORKER(S)
See "Worker(sJ". 

o 
OATH OF OFFICE-

ALdul"Basith Choudhury, Dewa.n. 63. 
Ambegaonkar, Mr. K. G. 2683. 

. Bewool', Sir GUl'llna.th. 1 . 16q5, 2743. 
B01.man, Mr. G.S. Bel. 
Caroe, Bir Olaf. 1873, 2347. 
Hutohings, Mr. R. H. 1009. 
Jogendra. Singh, Sirdar. 1163. 
Joshi. Mr. S. C. 2225. 
Kharegat, Sir Phsroze. 2743. 
Mackeown, Mr. J. A. 2347. 
Menon, Mr. P. M. 1399. 

'. Mitchell, Sir Kenneth" 515. 

Prior, Mr. H. O. 1793. 
Ram Chandra, Mr. 1655. 
Ram Nath Mr. 1163, 2553. 
.Rowlands, 'The Honourable Sir ArchibaJd. 

2743. 
Sheehy, Ijir John. 1163. 
SQooberL. Mr. W. H. 1535. 
Sltkthankar, Mr. , Y. N. 245, 2225. 
Sundaresan I Mr. N. 787. 
Tobtenham, Sir Richard. 2287. 
Trivedi, Mr. C. M. 583, 2287, 2605. 
Tyson, Mr. G. 'V. l. 
Vaidyanathan, MI'. r.... S. 2497. 
Vellodi, M,. M. K. 1337. 
Wag!ltaff, Colonel H. W. 417. 
Zabid Husain, Mr. 2743. 

OOCUPANT(S)-
Question re. a.pplications for kh~ khaa 

Tatties from of Goverrunent qua.r-
_ n";;ers in Delhi and New Delhi. 2449. 

OQCOP.ATION-
Queatio::a re of senrnnts com pal'tmeri.ts 

by persons m military uniform. 962.63. 
OFFENCE(S)-

Question re-
Arrests for commit.ted by members 

of America.n forces in India. 1108.09. 
Disa.bility of Indian police to arrest 

Ame.ricans for 886-87. 
Di..scriminntory treatment meted out to a 

Europea.n firm for nlleged under 
doth and yarn control order and cloth 
dea~era' V.censing. order. 342-.43. 

ProeecutioD8 for against ·property of 
CrowD in Delhi Central Ol'dnance Depot. 
2693·94. 

Special police estn,blishment investigatrions 
into on East Indian and North 
Western railways. 683. 

Trials by special tribunals of com-
mitted by railway emp1oyees. 1662"63. 

OFFICE(S)
Question re-

Clerks sentr on deputation to other 
from t.he Supply Accounts Branch. New 
Delhi. 2355, 2705. 

Commuual composition of staff of the Con-
trollers of Supply Account 318. 

Differentiation as regards pension of daf-
taries of certain 1242. 

Financial relief to overworked permanent 
fitatf in Audit and Accoonts . 193-
94. 

Housing of the of Deputy Account-
ant General, Posts and Telegraph.!!) 
DeUli. 194. 

Legislative Assembly Members accepting 
of profit under the Crown. 'Z797. 

Mu~lim.'l in of the Directol', Civil 
Supplies Depjrtment, Delhi. 2621-22. 

Non-recruitment 0-£ Muslims in esta.hlish-
ment. of certain workshops, East 
India.n Railway. 1084"85 . 

Provincia1 officialR transferred 
ing and civil supplies 
province. 2449. 

Lo ration
In Delhi 

Scheduled castes clerks of !'ll1bordinate -
appointed in Railway Roarrl. 536"37~ 

Sections in the Direr-tor General Munition 
Productions' in Calcutta" 2151. 

Staff of mechn.nicn.l and drawing of 
Nnrth Western Railway headquarters. 
1098-99. 
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Superintendents and Assistants-in-charge in 
-- of Director General of Supply and 
Chief Oontrolier of Purchase (Supply). 
2173-74. 

Uniair treatment to Scheduled caste clerks 
in the of Director General, Indian 
Medica.l Service. 340. 

Unsuit.a.ble situation of the of the 
Speoial Officer, War l'iska Insura.nce, 
llenga!. 337. 

Women in censor 1656-57. 
OF]'IOE(S) OF PROl'IT-

Motion to reduce supplementary Demand 
for "Emigration-External" re Fa.ilure to 
debar certain Holder of under 
Grown from continuinC't as member of 
Legisla.ture. 2204-17." 

OFFICE STAFF
S •• "Stnff(s)". 

OFFICER(S)
Quest.ion re-

Anti-Muslim attitude of employment-
(workshops-}, Eas" Indian Railwa.y. 1094. 

Bllnglow peons to North Western Rail-
way 1757-58. 

Care and welfare of families of Indian 
-- and t.roops m -India during war 
305-09. 

Civiliau Gazetted .' 1665. 
Civilians, MilitaTY ,eLc., Bent. to 

United States of America. 319. 
Communal composition of Inrlian Civil 

service . 317·18. 
Coudit.ions of service, etc., of civilia.n 

gazetted ,Indian Army Ordnance 
Corps. 43-44. 

European and Indian I.M. S. holding 
administrative posts. 2434. 

Hardsltip as l'eRards retirement of certain 
I.M,D. (British cadre) -'. 900·01. 

Higher grade employea in the Coal 
Commissioner's office. 969·70. 

Higher Grade emploved in Cnal Com-
missioner's Organizntio~. 738:42. 

Higher rank I.M.S. and RA.M.C. 
in General Headqunrters. Delhi. 2505-
Ofi. 

I.C.S. and other superior 
appointments with private 
436. 

accepting 
undertakings. 

Indian -~. and soldiers in nrt:illery ser-
VICe on ItaHan front. 2696. • 

Indian and Troops in Japanese bands. 
437-38. 

Indian -- recruited 
Forces. 1882-83. 

to Indian Defence 

Indiau recruited to Royal Indian 
Navy. 423-24. 

Indian (Wa.rd room rank) attached to 
Royal Indian Navy. 422-23 

Indian seamen's wel'fare 1798·99, 
Instructions re. Muslim l'atio to under 

Educat.ion. Healt.h and Lands Depart
ment. 1831-

Instructions to superior 
visitors 2076. 

T~ recelVJ.ng 

Labour '$ training in Britain. 1167. 
Labour welfare . 1809. 
Literary at,tainments of on the Hin-

dustani pro.gramme side of All India. 
Rn.dio. 2450. 

Lower rank I.M.S. and R.A.M.C Euro
pean holding higher rank under 
Indhi. command and Soutb Eas!. Asia 
command. 2506-07. 

Muslim administration in Fooa De-
par:tment. 1189·90. 

Muslim in offices of Regiona.l Food 
Oommissioner, etc. 1186. 

Muslim of certain gl'ades in Food 
Department. 1188-89. 

-- and subordinates in "Food Control 
Department, Oudh and Tid'ut railway. 
1755. 

class civilian posts in War Depart;.. 
ment. 910. 

-- in the Maintenance, Research a.nd 
Installat.ion Department of the All-India. 
Radio. 2089-90. 

in tra.iuing at sta.ff college Quetta 
1490. _ ,. 

recruited for Defence -forces. 2078-
79. 

Payment of journey expenses of depen-
dants of British Military ·and 
troops in India. 304-05. 

Rem.edy to railway servauts agaim!, m
frmgment of Rnles by subordinate rail-
way 539. 

Remova.l!;! of civilian ga.zetted --" Indian 
Army Ordnance Corps. 44. 

Rules re sending advance copy of petitions 
to .the addressed. 2174. 

Selection of certnin non-Indian on 
Oudh and Tirhut· Rllilway for Ll'aining all! 
cipher officials. 2158. 

Selection of military 
re-illforcement of Civil 

for temporaTY 
administ.ration. 

201-02. 
Side-tracking of Indian 

Front Line. 257. 
posted to 

Specinl - for <}menities of Seamen. 
2447·48. 

• 
Tecbnical m Scientific and Indus-firial 

Research Department. 1489. 
Trea.tment meted out to civilian Gazetted 
-- Indian Army Ordnance Corps. 44. 

Under sec.rewies and higher in Edu-
cation~ Health and Lands Department. 
1034 

Unsuita.ble situation of the office ot the 
Special j Wa.r risks Immrance, Ben-
gal. 337. 

W.A.C. (I) -- in training at staR: col
lege Quetta. 1490·91. 

War Alla-wance t.o under Oontrol of 
the C:;ecretary of Sta.te. 403·04. 

OFFICER(S) ON SPECIAL DUTY-
Question TC a.ppointment of (adminil-

tratioll) in Food Department. 1187·88. 
OFFICIAL(S)

Question Te-
Dearncss a.llowance to -- of the Gove-rn

mallt of Indin.. 402-03. 
Provincia.l transferred to ranion-

109 and civil !!!upplies officu in ,Delhi 
provlDce. 2449. 

Temp0Tnry servmg 
of India. 1111-12. 

in Govern·ment 

Terms. pay, etc., of 'certllin of Vice-
n:gal estates tTatlsferred to Centr&l Pub· 
tic Works DepaTtment. 2635·36. 



OIL(S)-
Question 1'C scarcit.y of edible and 

veget.llble Ghee. 1832·33. 
OILSEEDS COMMITTEE BILL-

See "Indian Central " under "Bill(s)" 

OKHLA
Question re-

Angling at . 2029-30. 
Ban on fishing at. by professionals of 

village 2620. 
Discrimination between Europeans a.nd 

Indianll as regards fishing at _ 2636-
37. 

Fishinl!; at . 2626-27. 
Licences for fishing a.t -- 2627-28. 
R.('sen'ation of portions of Jurnna at --

for fishing by Europeans. 2420-2l. 
Resel'ving fishing at certain ~roynes at 

_ for European public. 2023, 2460. 

"OLD E~trRANT!I-
Quest.ion Te intel'preLat.ion of" .. as 

applied to Gov~I'nment servants. 2106-
(fl. 

OOT ACAM U ND- .. 
Question rr. denial of u~e of retlrmg rooli,?, 

at ro.ilwny S~l!.tlOr.. ttO tbe pub c. 

525. 
OPEN LINES WORKS

Demand for grant. 786. 
Demand for supplementary grant. 857-59. 

OPEN.CUT QUARY MACHINERIES
Sf'S "Machincry(ie .. )". 

OPIUM-
Demand for grant. 1466. 

ORDER(S)
Question n~-

Certain -- of Rationing Controlier, 
Delhi. 1613, 2802 03. 

Di~criminat.ory treatment ... neted out to n 
Elll'UpcmU fil'In [01' ulleged offence under 
cloth a.na yarn control order and cloth 
dealers' liccnsiu(.t . 342-43. 

GoVel'lI111lint placed dire£~ with manu· 
fa.durers nnd with middlemen, etc. 1067· 
68. . 

Licc.nc'?'s under Delhi cotton cloth dealers' 
licensing 1616. 

__ confining 'lUpply of Government con· 
hailed cloth to certa-in Goyernment ser· 
vantA in ..Ajmcr. 1182·83. 

nlaced re locomotives and wagons. 
16-19. 

Til adjustment of llnder·l'~cruitment 
of minoritieA, etc. 2Q94.2100. 

requil"ing- permits for entry into 
Quetta. 2353. 

Provincial lavoudtism in the placing of 
War . 1066 67. 

Puhlirity among privnte eitb:ena Ot regu· 
lations nnd nnder Uefp.nre of Indin 
Act nnd Rules. 2078. 

ORDTNANCE(SJ
Question 1'C-

Apoli(,Alion of EII"cnLial Servicf'R to 
Oo,'Moronnt employee!l. 2104. 2345. 

OrrlinnnceJ; hrollttht before Central Le,l!is· 
Int.urA for I\.oproval or LCj!iRiation. 102. 

Prcscrihinlt ,:et form of receipt for rent, 
Ilurler r dhi· Rent Control 1815· 
16. 

Prosecutions on NorLh Western Ra.ilwa.y 
under National Services Technical (Per-
sonnel) . 1944. • 

Prosecutions under Essent.ial Service 
(Maintenance) on Nort.h WcsterJI 
Rnilwav. 1100. 

Security . pri~oneri'l detained nnder F.nemy 
A~enLs . 311·12. 

ORDIN,\ 'iCE NO. XXXV OF 1943-
Question Tr,-

Proserutions in Delhi provlD('e under 
2303, 2804. 

Staff for f.he workin~ of 2019-20. 

ORDrNANCE 57 01' 194~ 
Question 1'6-

Money from Bengal a.nd North WBRf,ern 
and Rohilkund Kumnon railwa.YB l'eqnir-
cd under 537. 

Renlizat.ion of money under from 
BonKal and Nort.h Weslern nnd Rohil
kUDd and Kumaan Railway oompanieiS. 
2565·66. 

ORDNANCE DEPOT(8)-
QuesLioll re prosecnLious for offences 

~Ilinst properly of Grown In Delhi Cen
tral --. 2693·94. 

ORDNANCE ~'ACTORY(IES)
Question Te-

Hill allownnce {or temporary clerKS and 
T.Jabourer8 at .:\rn\'ankadu 2561-62. 

In-patient hospitnl at Aravankadn 
2562·63. 

Supply of cheap grains to workshop at. 
Aravnnkndu . 2562. 

See nll"o "Faetory(ies)". 
ORGA NIZATJON(S)

QU(l1:;tion 7e-
Employees in certain control . 255. 

for controlling trade wit,b liberated 
Burma.. 456-57. 

Promotion of stoff to posts of circle r&tioll
jug OffiC0I:8. etc., in Delhi rationing and 
Civil Supplies 2450. 

ORGANISATION SCHEME-
Motion t.o rednea demand for snpplemea.

ta:ry ltl'ant for "Department of Indua
trie.'J a.nd Civil Supplies" re new 
2123·29. 

ORI8SA-
QueRtion re food Rcarcit.y in . 2243·44. 

ORTYA(SI-
'Motion to reduce demand for "Railwa.y 

Ranrd" 'rr non-employment of on 
RenJ!'al N agpur Railway. 755-58. 

ORTHODOX QUAR'I'ER(S)
See "Qnarter(s)". 

ORTHODOX STYLF~ 
QUeRt ion re lines of 

tennnt.~ changin~ 
orthodox style nnd 

Government qUIl.Tter 
from· tn on-
1.I'Ice veT80. 1822-23. 

Q1'l1ER SCIENTtFTO lJi<Jl' ARTMENT&-
Demand for gra.nt. 1471. 

QUDIT ., ND 1'IRITU'I' RATT,WAY
SI'C "Railwnvls)". 

OUT1H 0]<)(81-
Motion -for n.dionrnmcnt 

nremises of Rllmayun 
203,04. 

" railway 
withm 

station. 
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'Indian delegation to San 
ference. 2556. 

Francisco Con-

India's contribution to League of Nations. 
1604, 

Lack of fruit and vegetable shops in New 
Delhi. 1427, 

Legislative Assembly Members accepting 
offices of profit under the . crown. 'Z7ff7. 

Mellsures for sufety of passers by throngh 
Queens Garden, Delhi. 2303. 

Nationalising road ~ransport. 1541. 
Now Standard Time. 432. 
Non-posting substantively of an Indian as 

Assistant St.l~tion MasLer a.t certain Rail· 
wt\Y Stations. 1950. 

Post-wa!' planning committee 
e.d. by J.Jcgislative Assembly. 

-QUlnmB l'equiloemcnLs. 2226. 

recommend-
175, 

Railway acciden~ neal' Behea) Ra.ilway 
Station. 2. 

Realiza.tion of money under ordina-rrce 57 
in 1942 from Bengal and North Western 
and Rohilkund and Kumaon Railw-ay 
companies. 256P. 

Release of ailing Oongress Working Com
mittee members. 888. 

~estrict·ions on booking of green frQ-its 
from Muzaffarpur Railway Station. 1750. 

Review of the case of S. Sardul Singh. 
Caveeshar. 273. 

"Rel'ised scales of pay on 
Railway. 2164. 

Oudh and Tirhut 

Safeguarding of Indian interest in libera.t
ed Burma.. 1027. 

SavingI' in food grains of supplies areas 
due to rationing system. 1024. 

-Scales of pay of employeea of Oudh and 
Tirhut Railway. 537. 

Steps for manufacture of Locomotives. 9. 
·'I'I·ansfer of Oongress Working Oommittee 

member to their pTovinces. 1671. 
Resolut.ion re National War Front. 132·34, 

PANEL(S)-
Question re-

of apprentice train examiners on 
Bengal a.nd Aasam railway. 36. 

PoslrwaT industrial 196-97. 
Selech·d candidates on waiting-

Bengal NagpuT Railway. 528-29. 
PANEL OF CHAI'RI\IEN

See "Chairman(men}". 

of 

PANT, MR M, C.-
Question Tf. ban on entry of and 

Shant! Swarup into Delhi Cloth prills 
area. 2690. 

PANT, PANDIT GOVIND BALLAllH
Question rt.-

Health of Pandit Jawahar Lal Nehru and 
-. 1113, 

Transfer of Pandit Jawll.har La} Nehru and 
. - t.o TIn-reilly jail. 1115. 

PANTH PIPLOIJA-
Demand for excesa grant. 214. 
Demand for grant. 1475. 
Demand for supplementa.ry grant 

2260, 

PAPER-
Mot.ion fa!' a.djournment re reducing sup· 

ply of foJ' printing of Hindu calen-
dal' in Bengali. 206, 

Question re-

Director of . 526·27. 
Inadequate distribution of -- in Dhllfwar 

and Bolgaum Districts. 2017·1S. 
Leakage of certain at. appendix II 

examination of Railway Accounts office. 
2178. 

quota. . for printing pancluJ:ltgs. 2013. 
Representation from GiLa. Prass for in-

crease in quota. 1032-35. 

PAPER CONTROL ORDER--
Quest.ion re-

Misuse of -- provIsions. 618-20. 
Permits for newspapers under 

PAPER TONNAGE-
445. 

Question re involved in printing 
copies of Indian in/orma.tion. 42, 

PARCEL(S)-
Question re. missing' of a.nd goods on 

Bengal and _>\ssam ra.ilwa.y. 954-55. 
PARCELS PASSENGER T'RAIN

Set j'Passellger 'rrain(s)". 
PARMA NAND, BHAI-

Election of to the standing commit-
tee. for Commerce Departmeut. 2519. 

ElectIOn of to the Rtanding commjt-
tee for Posts and Air Department. 1766. 

Question 7e
_.t\.Jlotment I of agricultural 

Cantonment. 42. 
land in Delhi 

Income-t.ax refunds to certain asRessees in 
the Punjab, 31. 

Liens of Government qual"ter tenants 
changing from orthodox to un-orthodox 
style and vice versa. 1822-23. -

trravellin~ allowance paid to certain ticket 
~2~pccting staff au East India.n Railway. 

Vacat.ion to tra.in examinera training school 
at Jamalpur. 32.' 

PASS(ES)-
Question Te requiring Indian Soldiers In 

Britain to call at police stations for 
get.ting police signed. 189. 

PASSAGE(S)
Question Tt difficulties in return -

overseas InrFnns from East Africa, 
Kenya etc. 1170-71. 

of 

PASSENGER(S)-
Motion to reduce demand for "Railway 

Board" 1"e inconveniences to third class 
-. 632-60, 

Question re-
Examination of luggage at vitama-gam 

due to export control. 32. 
FutUl'e- clnsses of accommodation on 

Railways. 387. 
Hardship experienced by first and second 

class at Lala Musa. 951-52 2364 
Non-recognition of Andhra Railway ~s 

Associa.tion. 1551. 
--' sea.rch by Oustoms sta.ft at Quetta 

anrl other railwny stat.ions. 420·22. 
Rond operated for traffic by railways. 

949-50, 
-Sufferings of n.t Viramgam railway 

sta.tion. 120, 884·85. 
Withdra.wing a.uthority of guards j etc., for 

grant.ing certifica.tes to without 
tickets on East Indian Railway. 2159. 

Damage by white nnts to Dr. Rajendra 
Prasad's 891-92. 

PASSEN~ER TRAINS---
8-ee "Train(s)". 
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PATANAIK, MR.-
Question Te nrrest of a pilot of the 

National Airwa.rs. 2295-96. 
PATENTS AND DESIGNS (AMENDMENT) 

BILt-
See "Indian " under "Bill(s)". 

PATENTS AND DESIGNS (TEMPORARY 
AMENmfENT) BILL-

Rile "Inrlia.n OJ under "Bill(s)". 
PATHAN VILLAGES

Sec "Village(s}". 
PATIENTS' WARDS

See "Wa-rd(s)". 
PATNA-

Question TI! imto.llation of broadcasting 
sta.tion at 1491-

PATNAlK, CAPTAIN B.-
Question fA dchoLion of --. 439.40. 

PATNAlK, MR. B.-
Question T/! delenLion of 2688. 

PATT AllHr SIrA RAMAYY.t, DR.
Queslion rr. non-delivery of copy of "India 

UIHClconciled" to . 198 
PA{1crTY~ . 

Motion to reduce demand for "Rome De
partment" Te of scheduled C:l"te<; 
:;;. Government of India. services. 1387-

Question Te-
nf Indians in ranks of A.G.E.} 

S.G.E. ek 679. 
-- of indnst.rial centres or t.echnological 

institutes in provin('e~. 2499--2500. 
-- of Muslims in establishment branch 

staff Ilections, on En.st Indian Railway. 
1080·Bl, 

of Muslims in ('~f.I,lbliRhment sections 
at Chiitnf{ong, Bengal and Assam Rail
way. 1754. 

. - of Ml181ims in Kal'llchi division North 
Welltern Rrtilway, 174l. 

-- of MUBlima in Medirnl Depart.ment 
of nenga] and A..o::.sam Railway. 1548 
1749. ' 

-- o~ Muslims in medical Department 
selectIOn hoards, Bengal aDd Assam Rail
way. ]748. 

-- of Sikh Qffif'ers in Federal Public 
Services Commission. 1030. 

-- of subordinntf> Accounts ~rvice passed 
clerks in the office. of Deputv Acronntant 
Gt'neral. Posts and Telegraphs. Delhi 
299·300. . 

P.~Y(S)-

Motion for Adjournment Te. failure. to 
gr~n~ "pecial wor to Indian com
mu,slOned OAiCt'Tl'J of Indinn Armv Medi. 
cal corps. 2642-43. • 

Qu('sLion T/?_ 

Disrrimination t}l'J re/ll1rds Basic '1f 
{or{"men, etc., in ordOllnco factories. 960-
62, 

Financial burden on Indin due to in-
creased of British roldiers. 176. 

Financial effect of increa!le of of 
British floldiers in India. 1105·06. 

Fixation of basic demanded by AD· 
India postmen and lower grade staff. 
401. 

Higher initial of femaJe telephone 
operators. 1354. 

Increase of to work charges eatablish-
ment of Cent.ral Public Works Depart.
ment.. 2636. 

Low to trained graduates in higher 
secondary schools in Delhi. 1830. 

Maximum of circle service telegra-
phists. 2350. 

~ew sca.les of . for guards, etc., on 
East Indian Rallwa.y. 397-98. 

Over-time for staff of Central Re-
search InsLitute ... Kasauli. 806-07. 

--. allowance. etc., of British and In· 
dian soldiers. 1247-49. 

--, etc., of prosecuting inspectors of 
police (ra.i1ways). 1750·52. 

--, etc., of telegraph messengers.. 1745-
46. 

--, Ate., of workers to Fcnchuganj 
workshops. 1251. 

-- for rural Post Ma!'.tcrR. 383·84. 
of post.s held by civilia.ns in Ordn

nnce Fnrtorie." nnd Dircdorflte under 
Master General of Ordnance. 440-4l. 

-- on confirmation of apprentices of 
the Dinapore ~hed8. 964-65. 

Provi8ion~ re forfeitures of -- and 
a.Jlow~nce of n.rmy perwnnel on active 
!lervlce. 2299. 

Raisin~ the of engineering supervi-
:sor>!, wil'eles!l. 1354. 

Revision of scalos of -
on rail'wayl'<. 1553,54. 

of controUen 

R(wision of scale of of employees of 
Gonrnment of India. Press, Calcutta. 
2010~1l. 

Scales of -- for inferior servants, ete., 
in Posts <lnd Telegraph Depa.rtment. 
1542. 

Scales oj of Assistant Wa.y Inspec-
torR, etc., on North Western Railway. 
1556·57 . 

Scales of of employees of Oodh a.nd 
Tirhnt Ra.ilwa.y. 537-38. 

Scales of of gOOQs supervisors. etc., 
on North Western Rai1wa~" 1063. 

Specinl of cl(lrks entrm,ted "With 
duties of llO'l1-technical telcgraphiN. 
2173. 

Spet'i:11 -- of (personal assistant) steno
!trl\pheNl. 208M. 

T('rm"', etc.. of certain officials of 
VicerEillal esta.tes transferred Lo Central 
Public Works Depa.rtment. 2635-36. 

~""P.t! al!lo "'3r-.. nlo(s} of Pay". 
pXnlEl'iT(S)-

Question 1"/::-
Hardship doe to advance of Income-

tax. 1237·38. 
Increase in claims on Oodh and 

Tirhut Railway. 2169. 
Irregularities 111 of allowanceB to 

Indian seamen'" dependents. 1797-98. 
-- of jOl11'ney expenses of dependa.nts 

of RriLhli\ Military officers and troops 
in Tndia. 304·05. 

- to contrnctors for silt clearance a.t 
Chandrawal and WBzirabad, Delhi. 
2429~30, 

Racial discrimina.tion 118 regards on 
railwav5. 2744. 

PAYMENT' OF WAGES ACT
SCI!. "Act{s)", 
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PAYME:TS 1'0 INDIAN STATES AND 
COMPANIES· 

Demanu for excess grant. 217. 
Demaud for graut. 284. 
Demand for supplementa.ry grant. 827. 

PAYM~NTS TO OTHER GOVERNMENTS 
DEI'ARTME. 'TS ETC., ON ACCOUNT 
OF THE ADMINISTRATION OF AGEN· 
CY SUBJECTS AND MANAGEMENT 
OF l'REASORIES-

Demund for granL. 1469. 
Dumaud for supplementary grant.. 2147. 

PEASAN'l'(S)
ttUC!ltiOll re-

Conditions of under IsLimrardar8 of 
Ajmer':Merwara. 1823·24. 

Ha»dship 011 due. to present tobacco 
exciHo Duty. 303·04. 

Holdings basis for delivGry of grain by 
in 1\Iadr<ts pl·eHidency. 461. 

Minimum lc\'el of price.~ for agricultural 
pmulIc'e and protection to a.gainst 
internationn.1 competition. 595-96_ 

Policy re discouragement to to grow 
commercial and non· food crops. 596-97. 

Resolution Te enactment of taws conducive 
to welfare of and labour. 2492-
95. 

PENAL CODE (AMENDMENT) BILL(S)-
Su "IJldinn .. under I'Bill(s)". 

PENALTY(IES)_ 
Question Te-

of relegation to junior service for 
~ua .. rds on North Western Railway. 
2164. 

on Mr. 
Martial at 

PENTCILLIN_ 
QU(,!ltion re-

Rahman 
Chelsea. 

Ali aL 
189. 

the Oourt 

Production of 
SnnriouR varieties 
Trial Ilnd supply 

and 
of 

guinine. 594-95. 

40. 

PENSTON(S)_ 
Question re-

of 
- 2618·19. 
-- in India. 339-

Conditions for eligibility, etc., of 
21Ol. 

Oonstitutional deFect f'e military 
rules. 681. 

Differentiation as regards -- of daltaries 
of certain offices. 12~ 

Disability at comru.i88ioned and non-
commissioned officers before completion 
of minimum service. 2694-95. 

Di~criminntiou as regards special rate of 
to Viceroy'. commissioned officers. 

.tc. 230l. 
Family of commissioned and non-

commif!"sionod officers. 2695. 
Grant of ~o certo.in workera of 

cordite fa.ctory, Arava-nka.du. 532. 
Power of Government of India. to with-

hold in individual Cl)ljes ,etc., of 
Indinn ranks. 1120, 1889. 

Proc.edure 1'e adjudication of war 
c1a.ims by Indian personnel. 2101. 

Rates of diubility for Iodi.an per-
sonnel of Indiu.o forces on active ser· 
nee. 1880-81. 

bet-uug up of Independent 
tribunahi 1889. 

appeal 

St.oppagt! of war -- of Indian personnel 
01 t.he great. war. 2101·O'J. 

Slopping of death and disa.blement --. 
J all!/I ina:nl4. etc. 2302. 

Suspension of certain principles Te eligi-
bilit.y fol' war in the case of 
Indian personnel. 2298 99. 

PENSIO" APPEAL 1'lUBONAL(S)
See "Appeal Tribunu.l(s)". 

PENSION UASE(S)-
QuestIon re ,·e.vision of of certain 

Indian personnel of His Majes.ty's In
ulan forC<ls. 1890. 

PENSIONER(S)-
QuesLion T/!.-

lJearDl.laS allowance to Government 
901·02. 

DOllrue39 allowance to . 2618. 
Dearuesli allowances to Postal Department 
--. 1550·51. 

PEON(S)
Question Tl!-

Bungalow -- to North Western Rail
way officers. 1757-58. 

Lanterns for Jetter box 
early morning. 1550. 

working 

PEOPl-ES' FREE READING ROOM AND 
LIBRARY-

Question re requisitioning by Government 
of premises oi at Dhabi Talao, 
Bomb.y. 613·14. 

PERMI~SION(S)-
Mot.ioll for adjournment 

General~s refusal of -
lution re delegation to 
conIerence. 2179-80. 

Question 1'e-

Tt Governor 
to discuss reso
San Francisco 

Exclusive -- to Imperial Chemical In
dustries to move by Rail Soda. .Ashes. 
2367. 

for interviewing Dr. Lohia fa his 
father. 903-04. 

lor Maulana 
correspondence 

Abu! Kalam Azad's 

1104. 
with his publishers... 

to certain Bombll.Y company for r&
gistering a company for ma.nuIacture of 
radio sets. 2436·37. 

-- to move soda ash on railways only 
to Imperial Chemical Industries. 2751-
52. 

PERMIT(8)
Que.sLion 1't-

Applications for Newipaper . 39. 
Bulk issued to Delhi Hindustani 

Mercantile Association. 1614-15. 
Dispensing with for purchas.e of 

cloth, watches etc .• i~ Delhi. 2446-47. 
Issuing of to different groups of 

dea.lera to import cloth into Delhi 2443. 
Orders requh·ing for entry into 

QueLta. 2353. 
-- for import of British mBde c&rs. 

1425. 
for newspapers under Paper Con

trol Order. 445. 
issued in Delhi to consumers of cloth. 

etc. 1829. 
SLopping the issue of keroBene tin -

Lo distinguiBbed persona in Bihar. 141R 



INDBX TO THE 

PERSIA-
Quest.ion re indian 

ganda. carried on 
302-03. 

Government. Propa
in Ara.bia, .--, etc. 

PERSON(S)-
Question r6 run over by military 

lorries. 2074·75. 
PERSON (S), EXEMPTED-

Question re from receiving certain 
income-tax notices. 1246. 

PERSONAL ASSlSTANT(S)
Question re-

Officiating -- lo Cbief Medical Officer, 
North Western H.ailway. 2560·61. 

Special pay of ( 'l stenographers. 
2088. 

PERSONNEL(S)
Question -re-

Absence of Muslim in Milita.ry En· 
gineertng Service 10 Baluchistan. 2705· 
06. 

Facilities for higher 8tudi~ abroad to -
of electrica.l and mechBnicnl bra-ncb of 
M.E-S. 1894. 

Qualifications, etc., of cert."in lD 
lhe Directora.te General 'Munitions Pro-' 
dudion Calcntt...... 1090-92. 

Revision 'of pension C32CS of certain In· 
dian of His Majesty's Indian 
forces. 1890. 

PERSO~NEL BRANCH-
Que!'ition rc t.ransferrin~ non-Muslims to 

of General Manager'll office of 
Bengal and Assam Railwa.y. 1082, 2458-
59. 

PERSO", . 'EL OFFICER(S)-
Question r6 Muslim on North Wes-

lern Railway. 2558. 
PESIIAWAR-

Question re-
Dotention of Ultam Chand Malhotra of 
_. 176-77. 

Disappe:ml!lce of a post.a.l cash ba.g 10 

-'-.. 402. 
Impure wheat rationed in 787-88. 
Subjecting press lelegrams to scrutiny of 

pr .... "R. a.dviser in 1103. 
PETTTIOX(S)-

Appointment. of Committee on 127. 
Question ro-

Procedure TI. mercv 1183. 
RuleR. rf !lending advance copy of to 

th .... ..officer addressed. 2174. 
PETROL

Question Tt.-
Large quantity of ased by milit.&ry 

people for nOD-military purposes. 2497-
98. 

import-ed into India.. 255--56. 
Wn~l~ or by military lorries, etc. 

1481·82. 
PETROf, RATIO'N-

Question rc saving chie to reduction in 
. . etc.. in Madro.a presidency. 1355· 

56. 2460. 
PETROLEUM-

QueRt.ion Te discovery of near Ra.wal· 
pindi. 456. 

PH0TOGRAPHING SECTION-
Question re o.bolition of of publicity 

Branch. North Western Railway. 2175. 

> 
ASSEMBLY DEBATES 

PHYSICAL EXERCISE(S)-
Q~eBtlon re lo.ck of arrangement.s for -

In Dharamsala jaiL 1493·94. 

PHYSICAL PUNISHMENT
See "Punishment(s),', 

PlARE LALL KUREEL, MR.-
Election of to the sLanding Financlt 

Committee. 2184. 
Election of to the standing commit-

tee for _ Civil Defence Branch of De
fence Department, 1430. 

Election of t.o the Standing Commit-
tee. for Home Department. 1900. 

EloctIon of to lhe standing commit.--
lee. for Labour DopartmeuL. 1766. 

ElectlOn of to tho standing commit-
tee for tho Departmont. of Education 
HealLh and Landa. 2246. ' 

Motion to reduce demand for "Home Da
partme~t." 1't paucity of scheduled 
castos In Government of India sOfvic&B 
1387·91. 1395. . 

Motion .~.() roduce. deman~ for ''Railwa.y 
Boa~d 1'C paucity of Sikhs in railway 
services. 759. 

Question rt.-
Appointing Scheduled Caste :Memb~r OD 

Fedor",l Public Service Commission. 
1674. 2009. 

Candidates recruit.cd from certain techni
elll recruiting centres. 1822. 

Civilian gazetted officors. 1665. 
Commissioned Officers in Civil PioD!.er 

Force. 182().21. 
Communal. composi~ion of Director Gene· 

ral, Indian Medical Ser .... ice. staff. 340. 
Communal composition of Director Geno

rOll of Poats and Telegraphs Office 
stAff. 259·60. 

Communn.1 composition of External Affairs. 
Department staff. 261. 

Comm~nnl composition of Indian Civil 
service officers. 317·18. 

Communal composition of Planning and 
Development Department.stolf. 441-42. 

Communal com'i,0sition of Rnilway Board 
slaff. 259. 

Communal compo.silion of staff of the 
Controllers of Supply Accounts Officea. 
318. 

lDclusion of 'Ad dbo.rmis' nnder Schedul
ed Castes. 441. 

Non-appointment at Mr. Karlar Singh: 
(sl"hednled c.'\8te) to Indian Civil Ser
vice. 895-96. 

Scheduled caste candidates recruited for 
Ruperior posta in Go .... ernment of India 
presses nt Calcutta. and New Delhi. 
2534. 

Sc~eduled. cnste. ~'\ndida~ under trainins 
In IndH\.n Ctvll Servtce probaLioneri 
training camp. 316-17. 

~chcduled ca.~tes clerks of subordinate 
officer; appointed . in Rnilway Boa.rd. 
536-37. -

Scheduled castes clerka transferred from 
n. .... pway Clea.ring Accounts Office toO 
R~'Ulwa.y Bonrd. 956. 

Scheduled c,tsLcs employee<; bf Central 
Public Works Depo.rtment. 812-13 

Separate 31lT(llrif'.a for scheduled ~a.ete 
clarItR in Cent.ral Public Works De
partment. 1821-22. 
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Unfair tl'eatment to scheduled caste clerka 
in the office 0'£ the Director General. 
Indian Medical service. 340. 

Resolution re National War Front. 189· 
90. 

PIECE·GOODS-
Question 7C licences for saJe of to 

evacuees from Burma, etc. 612. 

PIECE·GOODS DEALER(S)-_ 
Question re ca.1ling for returns of pur-

chase and sale from in the Punjab. 
795. 

PIECE.WORKER(S)-
Questionre leave benefit to of Gov-

ernment of India Press, Ca.lcutta.. 2011. 

P ILJilEl?.J Gl!l
Question TC 

st.eamers. 

PILGRI1I(S)
Question re-

of goods carried 
2090. 

by 

Haj not provided ship accommoda.-
Hon at, Karachi. 113·15. 

Harassment of Raj a.t Karachi 1166. 
Plight of Raj at Rancm. 2416. 
Recoyery of Saudi dues from Haj 

1027-26. 
PILGRIMS CAMP

Question re-
Arrangements for sale of sovereigns, etc., 

to Hajis in Ka.ra.chi -- 1803. 
Unsatisfa.ctory arrangements at Karachi 

1602-03, 1604-05. 

PILGRIM DECK(S)-
Question re carrying of cargo on 

"8. S. Rizwani". 2415. 

PILGRIM.AGE
Question re-

Bnn on tn.L vel for 1006. 

of 

C~mlmunique n Sa.udi Government's lack 
01' arrangements for to Hedjaz. 
1028·30. 

Raj CUlemn. filma. 326-27. 

PILOT(S)
Question re-

Arrest of Mr. Patanaik a of the 
,National Airways. 2295-96 

Indian trained and under training. 
1495. 

PIRPAl_ 
Question TC detention of Ihad Kh£n of 

village 883-84_ 

PLAN(S)-
Qnestioh TC-

for equalization of disparities of 
remuoel"a.tioll for agricultural and indus
ll'ill>l clAsses. 2300. 

PORt war for improving labour 
1596·99. 

Post,-war -- for uplift of scheduled 
classes. 1881. 

PLANNING-
Question re-

Associating the Legi~a.tive 
wit.h Post-war econom.Jc 

Basis ·of future . 1240. 

Assembly 
1477. 

Tent.atiY6 conclusions about post-war --
277-62. 

PLANNING AND DEVELOPMENT DB
PARTMENT-

to the sta.nding 
1677-79, 1965. 

Election of members 
committee for 

Question rc-
Communal composition of certain sta.il 

Ilnder . 1122-23. 
Communo.l composition of stafL 

441-42. 
Industrial Advisers in 1488-89. 
Industria.l panels of . 2084-87. 
Legislative Assembly's decision rt de-

mand for grant of . 2685-86. 
Posta of assisLantsJ etc., In 9Q8.OQ_ 

PLANNING AND DEVELOPMENT, HON· 
OURABLE MEMBER FOR-

Question re certain statements in Nagpul'" 
speech of . 200·01. 

PLANNING OOMMITTEE
See. "Committee(s)". 

PLANNING DEPARTJIoIENT, ECONOMIC 
ADVISER TO-

Question re appointment of Prof. C. N_ 
Va.kil as 438. 

PLANNING GROUP
Question r€ new India. -

PLANT(S)-
Question rc-

1102. 

Industrial -- im,,(lorted. 1800. 
Investment for settmg up a. fruit caunjng 
-. 1429. 

PLASTIC(S)-
Question rc ad viser on -

PLATFORM(S)-
Question rc low level 

l'ailway station. 1358-59. 

676. 

at Ps.Iakol 

PLATFORM SHED(S)-
Question Te inadequacy of -- at Muttra 

J unction Railway Station. 385-86. 
POLICE-

Demand for grant. 1470. 
Demand fo.r sopplementa.ry grant. 21481' 

2184·65. 
Question re--

Disability of Indian to arrest; Arne. 
ricans for offences. 886-87. 

Maltr(>;a.tment of inferior railwa.y servants 
by D,:!lhi railway . 42-43. • 

Protecbon of travelling public from 
harassment by a.t J nmna bridge 

. Delhi. 2516. ' 
S~eciaI establishment investigations 

toto offences on East Indian and North 
Western R.'tilways. 683. 

Toll collected by from tongawallaa 
~~. Connaught Place, New Delhi. 1124-

POLICE FIRING ENQUIRY_ 
Sec "Enquirv(ies)" 

POLICE PASSES- . 
See "Pass(es)". 

POLICE PATROL(S)_ 
Question re slMkness m 

1126. 
POLICE Sl'A'tlON(S)

Quest.ion rfl-

In Delhi, 

On,ses of c.he~ing. theft. etc.) registered 
l? !n DeIhl prQvince. 1125-26. 

Crlm~8. reglste~ed in Delhi City. 913. 
Reqmrmg India.n soldiers in Britain to 

r:~ll at for getting police passes 
Signed. 189. 

POLICE, SUPERINTENDENT(S) OF
See "Snperintendent(s) of Poliee". 
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POLICY(IES)
Question re . 

of import Conlereuce for discllssing -
of consumer goods. 462-63. 

Constrnction or reconditioning of boa.ts 
removed from coastab a.reas of Bengal 
under 'denial '. 445-54. 

Disapproval of cotton textiles export --
1179-80. 

Dissatisfaction about shipping of 

Government. 324. 
Gold and Silver -- of Govel'UDlent. 

185-87. 

:== of Road-rail co-ordination. 2348. 
r8 catering contracts on railwa.ys. 

958-59. 
__ re Development o[ mecha.nical toole 

production. 396. 
1e provision of dollar credits to 

Indians. 893·894. 
__ 'Te steel importations. 1069·71. 
Post-1.Yar Te British enterprises in 

India. 171·72. 
All-ProLest.s against anti-Hindi 

India Radio. 313. 
Sett.ling of language 

Radio. 2W. 
of All-India. 

Steps for removal of griev&Ilces 
Anti-Hindi of AU-India. 
312-13. 

a.gain!!t 
Radio. 

l'OLITTOAT, DEAD-LOCK
Question re solution of -- 2508, 2635. 

POLITICAL INPA8S1i1-
Question re solution of --

POLITICAL PRI~ONER(S)-
See "Prisoner(sJ", 

l'OLITECHNIQ.UE(S)-

593. 

Quest.ion re-
Developing of U. P. technical tra.ining 

centres inw ,2615-16. 
Expendit.ure~ etc., on Delhi --

09. 
1608-

POONA-
Quest.ion rt arrest of Mr. J. T. Sbahani, 

etc., a.t 2691-92. 
PORT(S)-
. Question -rt not keeping Caloutt&--

open for Haj fln.i1inga. 1802. 

PORTS AND PILOTAGE-
Demand for Grant. 1470. 
Demand for 8upplementary gnnt. 2148-

49. 
POST(S)-

on Oudh and Tirhut 
Question rt

Administrative -
Ra.ilway. 2566. 

Amalgamation of select.ionll made for -
of clect,rician (grade I) on North Wes
tern Railway. 735. 

Certa.in of Ma.rine Department treat-
ed aa subordinates on Bengal and 
ABsam RaHway. 1743. 

Certain sanctioned in Medical De-
partment. of Bengal and Assa.m rb.ilway. 
1547-48. 

Communal composition in higher of 
cert.a.in offices under the Finance Depart
ment. 33. 

'n' Grade -- 01 
Encrineer, Paksey 
Railwa.y. 36. 

office of Executive 
Bengal and A !!!lam 

EUl'open.u and Indinn I.M. S. officers hold-
ing administrat.ive 2434. 

Filling of high-salaried iu Balu· 
chistan through li"edcl:al Public Ser
vice Commission. 2559. 

Gilzetted ill offices of Sopply 
counts at New Delhi, Bombay 
Calcutta. 2088-89. 

Gazettcd open to Posts and Tele-
graphs Accountants. 2177. 

G3.7.ctted to which recruitment is 
made from PosLs and Talegrnphs Ac
countants. 216970. 

Highest reached by Indians in In-
dian Army. 1895. 

Highest.. reached by Indians in In-
dian Navy Ilnd Air Force. 1894_ 

Introduction in Ka.rllchi aT "wwn delivery 
system of ". 1943·44. 

Muslim employees a.nd promotions to 
higher on Bengnl and Assam Rail-
way. 1082. 

Muslims in certain in Metals Direc-
t~u'ate of Ute Dil'octol'ate General. Muni-
hons product.ion, Calculla 1089-90 

Muslims in certain in tilo Directo~a.te 
General, mnnitions prO'duction Cal-
cutla_ 1088-89. . 

Officer clause civilian tD War De-
partment. 910. 

Paucity of Sikhs in higher- -
merce Department. 590. 

Paucity of Sikhs in higher of Com-
monwealth Relations Department. 59l. 

Paucity of Sikhs in higher of Edu-
cation, Health and LandI> DClJartrnent. 
591-92. 

Paucity of Sikhs in higher of Ex-
ternal Affairs Department. 523. 

Pa.ucity of Sikhs in higher of Food 
Dcpartment. 590 91. 

Pa.ucity of Sikhs in highol' of Legis-
lative Department. 590. 

Paucity of Sikhs in higher of 
Posts a.nd Telegraph!:! Department. 523. 

Paucity of Sikhs in higher 01 Rail-
ways. 522. 

Pa.ucity of Sikhs in higher of Sup-
ply Department. 522·23. 

Pa.y of beld by civilians in Ordnance. 
Factories a.nd Directorate nnder master 
General of Ordnance. 440-41. 

of assistants etc., in Planning a.nd 
Development Department. 908-09. 

__ of head assistants, etc.. in Income
tax Department. 908. 

to ..... hich Indians (ue not perma.
nently appointed. 1558-69. 

Provincial qaota. for filling up in 
Information Department.. 2698-99. 

Railway _ w which Indians are not 
permanently a.ppointed. 1730. 

Scheduled caste ,candida.tes recruit.ed for 
lIupenor in Government of lDdia 
presses at Calcutta and New Delhi. 
263<1. 

Seniority of ~erson6 appointed to listed 
1!~-a-VI" members of I.C.S. and 

I.P. 1115·16. 
Sikh representa.tion in 

Supply Department. 
hi'ther --
743. 

of tho 

• 
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8upt'fseRSioll of Muslims at promotion to 
-- of junior t.rain Examiner in Badar-
lJU1' District. 1095. • 

l' p,!!;fllding of grade II 
Wt'stern Railway. 2176. 

POST MASTER(S)-

on North 

383·84, QuC'ation re pay for rural 
POST OFFICE(Sj-

Chllnge of name of National Rearld --, 
Luck now. 2157·58. 

Clf>rks and sorting postmen in Calcutta 
-- 175B. 

IJifil'cgnrd 'of eommunnl ratio orders m 
clerical cadre in General , Karachi. 
392. 

I !lspedors of sclected for Sind and 
Baluchistan POlltal Circle. 391. 

List of approved candidates for tempo· 
rary clerks in in Delhi. 2564·65. 

I'OS'f,\L AUDIT DEPARTMENT
QllE!!ltion rc MUfllims m subordinate ac-

coonts services of . 1244. 
P08ToII, AUDIT OFFICE(S)-

Question rc Muslim candidates from -
Nagpul·. dc_. for 'A' grade examlDa
Lion. 1244.45. 

Clerks and sorting 
offices. 1758. 

lD Calcutta pol' 

Fixation of ba~ic pay demanded by All 
India and lower grade staff. 401. 

Inadequate 8tr~llgth of and lower 
grade staff. 400. 

Revision of doarnc"fI allowance of 
nnd lower grade staff. 399-400_ 

POSTS AND AIR DEPAnTMENT
Election of memben to the l1tanding com· 

mittee for . 1557, 1766. 
Question re-

Communal composition of certain 
under . 970. 

Conce::lsional grams supply scheme 
.taff by . 2754·55. 

Meeting of the standing committee 
-,. 2357·5B. 

Non-recognition of War J!ervice lD 
398. 

POSTS AND TELEGRAPHS
Question re-

staff 

for 

for 

.-\.dminislrnlivc control over 
ants. 2371. 

account· 

Certain Memorandum addlessed to Direc-
tor General, . 400. 

POST AI, CASH llAG-
Quelltioll re di!l&ppearsnco of a. 

staff of Conve\'ance nllowance to 
D,uii and New Delhi. 1758. in 

POSTS AND TELEGRAPHS ACCOUNT-PeHhnwtu. 402. 
POSTAL ClRCLE(S)

Question re-
Allowances paId to clerks but not to 

pO!!Unen and lower gt'ude staff in Madru 
-. 400-0l. 

Certain appointments 111 lowest selection 
grade, Sind and Baluchistan . 393_ 

Head of the Sind and Baluchiatan 
and his Aaaistant Director (Staff' 
Branch). 392·93. 

Inspectors of Post. Offices selected 
Sind and BalucbisLa.n --. 391. 

\Vil'eless licence inspecoors In Sind 
Baluchistan -. 392. 

POSTAL CONFERENCE(S)
See "Conf~rence(s)". 

POSTAL DEPAR'fMENT
Question Te-

for 

and 

Dearness allowances to 
155O·5l. 

pen81oners. 

Leave reserve clerks in . 401. 
Leave rnles for entrant. to _ 1542.43. 
Lowering educational qualification f<&r cer. 

tain communities for clerica.l service in 
-. 1739·40. 

Suspen8ion of recruitment and confinnation 
of clerks in . 2557.58. 

POSTAL EMPLOYEES
See "Employee{s)". 

P~1~ SA~ARY ENQUIRY COMMIT-

See '·Committee(s)". 
POSTAL SUBORDINATE STAFF

See "Staff". 
POSTAL UNION(S)

Sec "UnioD(s)". 
POS'f-GRADUATE TRAINING

SCf. "Training(s)". 
POSTMAN(EN)

Qnest.ioD re-
Allownnces paid to clerks but not to -

and lower R"rade staff in Madras postal 
elrcle. 400·01. 

ANTS- ' 
See. ".Account.ant(s)". 

POSTS AND TELEGRAPHS DEP ART
MENT-
Question TO ......... 

Conveya.nce allowance to inferior servants 
of in Calcutta, etc. 1543. 

elD-Dearnesa allowance of low-paid -
ployees. 30-31. 

Pa.ucity of Sikhs in higher pOits of --,. 
52.3. 

Profit. of . 523-24. 
Scales of pay for inferior servant.s. etc., 

in . 1542. 
POSTS AND TELEGRAPHS QUARTER(B) 

See "Quarter(s)". 
POST·WAR EDUCATION SCHEME

See "Education Scheme", 
POST·WAR PLANS-

Question re prepared 
S. N . Ag:arwal. 310·11. 

See also "Plou(s)". 

POST·WAR PLANNING
See "Planning(s)". 

POST·WAR PLANNING AND 
MENT-

by principal 

• 
DEVELOP-

Demand for grant. 1291-1311, 1475. 
Demand for supplementary grant. 2251. 

59. 
Motion to reduce demand for" ",.4 

refusal of supplies for the Department. 
1291-1311. 

POST·WAR PLANNING COMMITTEE
,~ee ··Committee(s)". 

POST·WAR POLICY-
Motion to reduce demand for "Railway 

Board" re re ownership aud 
n1n~agement of steam vessels plying- UI 
IndJan waters_ 765-77. 

See a lao "Policy(iell" 
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POST.WAR RECONSTRUCTION-
Quest.ion re money available for -'-- pro

jects fl'om central revenues. 311. 
See also "Reconstruction". 

POST·WAR SCHEME(S)
See ~'Schcme(s)". 

POTATO(ES)-
Question TO product.ion 

Fal'l'ukhabad. 2244. 

POWDER CONDIMENT
See "Condiment", 

of in 

POWER(S)
Quest.ion TC-

Change in -- of snpel'intendence l etc .• 
by Secreta.ry oi State for India. 462. 

Extending of of Film advisory Com-
m i ttee. 2608. 

Non-conferment of Indinn Legisla.ture of 
to abolish a.ppeal to 'Privy Coun

cil from High Courts. 2617-18. 

POWER ALCOHOL-
Question re

Manufacture of 
-Production of . 
See also "A.lcohol", 

612-13,- 905·06. 
1536·37. 

PREDOMIN ATION-
Question re of the Press Associa.-

tion in the Press Correspondents Advi
sory Commit.tee. 912·13. 

PRE-EXCISE CERTIFICATE(S)
Sf'~ "Certificate(s)". 

PREFERENCE(S)
Question rc-

!riven by supply Depal'tment to 
foreign products. P30·32. 

of wOl'k maullgel'q for different 
hrands of Pnints. 1086. 

PRE~!ISES-
Question re institutions and 

o.nd sei7.ed at Harmal'3,- (Aimer). 
89. 

PRE~IJ AS HAL MR.-

raitled 
2288-

Question r8 health of ~~ 'of DeIhL 1119, 

PREPONDERANCE-
Question re-

oi Muslims in Mechanical Branch 
of Lahore Telephone Exchange. rb4-
35. 

of Non·Muslims in selection board 
for recruitment of apprentice mechanics 
at Jamlllpur. 1083. 

PRESERV ATION-
Question re ~- of Khedala Fort -Ancient 

Monument.. 99.100, 1958. 

PRESIDENT, MR. (THE HONOURAllLE 
SIR AllDUR RAHIMj-

Honournble Members urged by to 
exeroise restraint on the number of 
Bupplementat·y questions asked by them. 
381. 

Observation by that in the case of 
long answers (to questions) the stale
i732~ ought to he laid on the table. 

Observations by as regards speecbes 
by Honourable Members in Hindustani 
and other vernacu1a-rs, 1770, 1771. 

PRESS(ES)
Question re-

Audit of accounts of Government of In-
dia 2431·32. 

Desirability of giving certain benefits to 
Inferior servants of Government of In-
dia . Calcutto. 2011-12. 

Grievances of: employees of Government 
of India Calcutta. 2010. 

Hours of work for employees of Govern-
ment of India . Calcutta. 2010. 

Increasing of denl'11ess allowance and 
scales of pay of Gm'crnment of India 

employees. 2619-20. 
Information re conditions of employees 

in printing 1816. 
Leave henefit to piece workers of Govern-

Illeut of India ) Calcutta. 2011. 
New Delhi Government o[ India 

practice .,-e allotment of qnal'ters to
employees. 1827. 

Revision of scale of -pay of employees of 
Goverrunent of India , Calcutta. 
2010·11. 

Rule re appointment of qunli£ed cop~'
holders and revisers as junior readers 1.0 

Government of India . 2015·16. 
Scheduled caste ca.ndidates recruited f?l' 

snperior posts il\ Government of Indla 
at Calcutta and New Delhi. 2634. 

PRESS ADVISER(Sj-
Question Te subjecting press telegrams to 

scrutiuy of in Peshawar. U03. 
PRESS ADVISORY llOARD(S)-

Question re in NorLh West Frontier 
Province. 1104. 

PRESS ASSOClATION
See ".Alisociation(s)". 

PRESS CONFERENCE(9)
See. "Conference(!!) U 

PRESS CORRESPONDENT(S)-
Question Ti'-

Accredited --. 1126-27. 
aIassification of accredited 2518'. 
Li~t of accredited . 912. 
MiunLes of the accl'edited -- confer

ences. 896-97. 
Predomination of the Prt'!ss Associa.t.ion 

jn the Advisory Committee. 912-
13. 

Proceedings of meetings of Advisory 
Committee. 1127. 

Revision in the division of accrediled --. 
912. 

Supply of Legislature deba.te'! t-o accredit-
ed and newspapers. 896. 

PRESS REaRESENTA'I'lVE(S)-
Question rc selection of for tour on 

railways. 957. 
PRESS TELEGRAM(S)

See '''l'elegl'a.m(s)''. 
PRICE(S)

Question re-
Agreement about Jute with Bengal 

Government. 2008: 
Ceiling of paddy nnd rice in Madras 

Presidency. 789·90 
Ceiling of Rice and certain index 

numbers of 464-67. 
Control of Indian silk suiting. 2444-

45. 

• 

• 

, 

• • 

-
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Controlled rates of of Rice in Dhan-
bad sub-division. 2235-36. 

Disparity in or foodstuffs at grain 
shops of diffel'ent railways in a city. 
1357. 

Disparities in -of ground-nuts, 
ground-nut Kerna1, etc. 1184. 

Disparities in of Rice in Madras 
pl'esidency. 788-89. 

Fixing of coal in 
areas. 731-32. 

Fuel -- in Delhi and 
621·22. 

different nUning 

Delhi Shahdara.. 

Heavy -- charged to the public by 
~onopo1istic concerns, etc. 463-64. 

HIgh of fruits, etc.) Bold at Delhi 
railwa.y station, 737. 

Highet charged £01' Rice in Bihar 
Coalfield,. 121, 1958. 

K~eping J?wel' . . of Paddy and Rice 
m cel'tam Dlstrlcts of Madras Presi
dency. 341. 

Lower, or paddy and Rice in Madras 
presJdency. 790. 

Minimum level of for agricultural 
pro~uce . and protection to peasants 
~~~lDst lllternatlOn~l competition. 595-

of chea:p goggles. 632. 
of Indian mill artificial silks a.nd 

geol'gettes. 2444. 
, o~ Rice, Wheat and Bajra. in certain 

clJst,l'lctS. 1421. 
PI~inciples laid down py Rau Committee 

1ll regard adjusting wages to --. 2512-
13. 

Production aud of brass n.nd alnmi-
nium utensils. 1794-95. 

Purch~SI! of pa~dy at penalty by 
GralD Purchaamg .officers of Madras 
Presidency. 38. 

PUl'chasing at controlled 
sopplied to Britain etc. 

Representations about 
1796·97. 

arGicles 
1538-40. 
of £oodgrai~. 

Rise in -- of Ba8m-ali Rice In New 
Delhi. 1192. 

PRICE INDEX
Question re --

PRICE RATE(S)-
of coal, etc. 258·59. 

Q'llesLion 1'6 of Rice in Bengal Dis-
tricts. 122--23. 

PRIMARY SCHOOL--
See "School(s)". 

• 

PRINOIP .AL(S)-
Question re requisite qualifications of 

and Higher Secondary Department 
teacher in a. School in Delhi. 2016. 

PRINCIPLE(S)
Quest.ion 1'e-

laid down by Rau Committee in 
regard adjust.ing wages to Rrjces. 2512-
13. 

Suspension of certain Te eligibility 
for war pensions in the case of Indian 
personnel. 2298·99. 

PRIOR, liR. H. C.-
Motion for adjournment rc erection of 

waU round a. Mosque 1D Karol Bagb, 
Delhi. 1836, 1837. 

Oath of office. 1793. 

PRIORITY(IES)
Question re railway 

PRISONER(S)-
Question re-

for Salt, 1544. 

Delhi detenus and politicnl -- in Feroze
pur JaiL 1234. 

Health of Mr. Ba.lktishna. Kaula, a security 
429. 

Healt.h. of Pandit Bal Krishna. Kaul, a. 
"security . 1113. 

Indi&n of war in German and Japa-
Ilese hands 1875· 76~ 

Letter by Ml:. "Budl,an Rai Verma, a 
security 680, 1959, 

Restrictions on security released tram 
Delhi or Ajmer. 904. 

Secu.t;ity and civil disobedience. 747. 
Security detained under enemy 

agents ordinance. 311·12. 
Security under Centra1 Government, 

2703-04. 
Tf'eating Prof. Gokul Lal Asawa and Mr. 

Mool Chand Asawa as '0' class . 
904, 1959. 

Trea.tment of Indian -- in Greece, 891. 
Treatment to civil disobedience • 

f892-93. 
Unifol'lll minimum cOIlveniences for poli-

tical . 2689. 
Vazir) a security -- at Vellore. 312. 

PRISONER(S) OF WAR-
Question 1'e-

Enemy in India. 881-82. 
European in India. 1239-40. 
Facilities for correspondence by next of 

kin with Indian 436-37. 
Ill·tl'eatment to India.n in Greece. 

1234. 
Indian -- 882. 
Treatment to Indian 1ll 

and Gennan ba:nds. 2683. 
Japanese 

PRIVATE CONCERN(S)-
Question re. IDE'mbers of Tariff Boards ac 

cepting appoinLments with 600. 

'PRIVATE UNDERTAKING(S)-
Question re-

Dil'ectors.r etc., or Supply Department 
'associated 'wi.th 1100-01. 

I.O.S. and other superior officers accept-
ing appointments with 436. 

PRIVILEGE(S)-. 
Quest.ion re-

Denia.l of applica.bility of Army Act and 
Royal warrant to Indian forces. 
1957·58. 

Non-compliance of law affording certa.in 
statutory to Indian forces. 68Q.. 
81. 

of making Salt enjoyed by coastal 
villagers of Ka.katput: Tha.n,a.. 1114. 

PRIVY COUNCIL--
Question 're-

Non-conferment of Indian Le~ia1atnre ~f 
powers to abolish a.ppenl to from 

. High COUTt.. 2617·18. 
judgment re bequest to unborn per

sons. 450 
Recent ruling '7e grant of bail to tbe 

accused by High Conrts. 700. 
PR9BATIONER\S) TRAINING CAliP

See "Camp(s". 

• 

• 
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PROBATIONERY ASSISTANT STATION 
MASTERS-

See "Assistant S~tion Master(s)". 

PROCEDURE(S)
Question re-

for promotion of senior accountants 
to gazetted ranks in Railway Accounts 
Department. 2755. 

'Tie adjUdication of war pension cla\e'lB 
by Indian personnel. 2101. 

Te winding up of account in general 
or railway provident. fund. 1496. 

Revision of rl! speeches on Finance 
Bill. 2441-

PROCEEDING(S)-
• Question Te of meetings of press 

correspondents' Advisory Committee. 
1127. 

PROOUREMENT-
Question Te and distribution of food 

in Sind. 88-98. 
PRODUOER(S)

Question re-
Allotment of raw film to 

productions before July 17. 
25. 

not in 
1943. 624-

Undue al10tment of raw film to eligib1e 
626. 

"RODUOT(S)-
QneRtion re preference given by Snnply 

Department to foreign 1730-32. 
PRODUCTION(S)

Quest.ion 'Te-

Ban on -- of cot.t.on (Mungari, red 
coconadas) in Andhra. districts. 1427· 
28. 

Dispensing with of ticket at reser-
vation of accommodation by members 
of Centra.l Legislature. 1077·78. 1097. 

Export and of Sogar. 1596·97 .. 
Insisting on of ticket at l'cservatlon 

of accommoda.tion. 1079. 
_. and eXI=0rli of chillies. 2433-34. 

and export of cotton cloth. ~4~5. 
and pricBl'I of brass and ahunlmnm 

utensils. 1794·95. -== of coa.l in 1943 and 1944. 
- of foodgra.ina a.nd pulses. 

of matches. 1535, 1831-32. 

23. 
458-60. 

of potatoes in Farrnkhahad. 2244. 
of power alcohol. 1536-37. 
of Su~a.r. 2236-37. 
of tobacco. ~32-33. 

Subsidies for of M.ilk and Afilk pro-
ducts. 1194-95. 

Yardage of ha.ndlooms. 2021. 

PRODUOTION OESS-
See "Cess(es)". 

PRODUOTfON DEPARTMENT-
Question re preponderance of Hindus in 

of mechanical workshops. 2156. 

PROFESSION AL(S)-
Question re ban on fi8hiog nt Okbia by 

of village OkbJa. 2620. 

PROFICIENOY ALLOWANOE--
See "AUowance{s)". 

PROFlT(S)-
Quest.ion "e -- of Posts 

Depart.ment. 523-24. 
and Telegraphs 

, 
PROFITEElRING

Question re-
Cases of -- and hoarding against Euro

pean lra.ding concerns. 1429. 
in house propert.y tl'n.nsactions in 

Delhi. 1039. 

PROGRAMME(S)-
Question Te new -- of conl'ltructive work 

by Mahatma. Gandhi. 1482-83. 
PROHIBITION(S)

Question re-
of burittls in cel'l.nin Muslim grave

yards of Delhi. 40·4l. 
~- on ronsting and powdering of To

bacoo witbin bonded Warehouse ID 

Mangalore. 1883·84. , 
PROJEOT(,~)

Question Te-
Bad health of labourers returned from 

Assam . 2009·10. 
Money available for Post-War reconstruc-

tion {I'om central revenues. 311. 
Saraswati valley at Ajmer. 2234. 
Tea Garden labourers sent on Assam --

2008-09. 
PROMOTION(S)

Question re-
Appointments and of Muslims iII 

Food Department. 1190. 
Block on of ('ertain Commercial 

clerkR, North Western Railway. 1076-
77. 

Block on .of Non-subordinate Ac-
counta service clerks. 193. 

Communal representation vi&-a-vi& 
894. 

Home DeparLment memorandum 'Te 
on seniority or merit. 906. 

Ignoring clilims of Muslim Subordinllte8 
for in certain Workshops of East 
Indian Railway. 1093. 2459. 

Ignoring MURlim claims for clericnl ,grade 
in Medical Department, Bengal 

and Assam Rnilway. 1749. 
Muslim employees and to higher posts 

on Bengal and ASflnm Ra.i1way. lOB? 
Officiating to lower ga.zetted serVlce 

on North Western Railway. 1735.38. 
Procedure for of senior accountants 

to gnzetted ranks in R.ailway Accounts 
Department. 2755. 

__ as section controllers on North Wes
tern Railway. 2168. 

__ in Head -Offices of Stores Depa.rt~ 
ment. of Bengal and Assam Railway:. ~7. 

__ of . certairi non-Muslims as Jumor 
chargemen (electrical hrancb) on North 
Western Railway. 2156·57. 

of certain non-Muslims as miatl'iea 
by Divisional Elect.rieal Engineer, 
Lahore, etc. 2157. 

of Indian sub-officers in the M.E.S. 
Depa rtmant. 678. 

-- of inspectors of works on North 
Western Railway. 526. 

of lower division 
division (English line) 
wa.rn. 1885·86. 

clerks to upper 
in Ajmer-Mer-

of staff to 
officers. etc .• 
Civil Supplies 

postfl of circle rationing 
in Delhi rationing and 
organisations. 2450. 

• 



to lower 
dian and Bangal and Aaaam 
1754. 

Selection~ for as Assistant Control-
lers on North Western Railway. 947. 

Sclecl.ion for of inspectors of worka 
011 :':orth Western Ba.ihy-ay. 1740. 

Selection for t.o Rssistant accounts 
officers in railway Accounts Depo.rtr 
ment. 2369-70. 

Supprscssion of Muslims at to postAl 
of junior lrain examiner in Bndarpur 
District. 1095. 

PROP.\GA. 'DA
.Motion for adjournment Te 

counteract anti-Indian 
and America 914. 

Counler Directorn~. 669. 

failure to 
in Britain 

Discontmuing of films. 2690·91. 
Expenditure on Indian abroad. 424-

25. 
Indian Governml'Ot. carried on in 

Ambia. Persia. et.c. 302-03. 
In tructions to Agent General re 
8J~ut India carried on in America. 681-

, 
for oflencea agaiuat. property of 

Crown in Delhi Central Ordnance Depot 
2693-94. 

in Delhi proviDco under Ordinance 
No. XX}""V of 1943. 2-'03, 2804. 

-- t)1J. North Western Railway under 
1tJatlOnal Services Tecbnical (Peraonne1) 
Ordinllnce. 1944, 2810. 

-- under EBBential Service (Mainte
nance) Ordinance on North Western 
Railway. 1100. 

Reimbur~lOg on acquittal of expenses in-
I:utrcd in defending his for bribery 
by Railway servant. 2362. 

Rulea r('; suspension of Railway employees 
nudergoing . 2154-55. 

PROTECTlON-
\,Iuestloll re-

- flf travelling public from harassment 
by police at Jumna bridge, Delhi. 2518. 

-- to fruit presen·ation industry. 1429. 
Stepa for of cotton growera. 202'7. 

l'ROTEST(S)-
Question re against anti-Hindi p0-

licy of AII·India Radio. 313. 
Literature about anti·Indinn 

Amertca. 1486·87. in PROVIDE:-IT FU ~D(S)-

Participation by Indin's Agent General in 
about India in America. 913-14. 

about India carried on in America 
Lv BritiRh aud Tndian 110vernmenu. 
199. 251·52. 399, '133·34, 906. 

-- nhout rodill canied on in Americ. 
b,· Indian Government. 425-26, 671-
72. 

-- null in!ltr~tional films. '%1m. 
.- - rnalerinl cri ven t.n Rvdan miuion 

and to hUllinessmen mission to Austra
li.. 1174·75. 

Suhsidies to Misa Pamela Hanksom for 
Indian in America. 257. 

Transmitting centres for rural --. 1663. 
I'RIlPERTY(IES)-

"Motion ror adjournment 1"e prevention of 
worshilJ in Hindu t.emple3 con~uent 
on requisitioning III for mihtary 
pUl'pOHC3 at Kumbla. 2306·07. 

Que"tion TC prosecutiona for offences 
ugain!lt. of Crown in Delhi Central 
Ordnance Depot. 2693-94. 

I'ROPOSAqS)
Question 1"e-

for changing Ilame of Dehri·on·Sone 
railway stlltion. 1062. 

-- to change name of Dehri·on·Sone 
railway alation. 956-51. 

Recent f't: catering contracts on :.Eut 
Indian Railway. 2372. 

PROPRIE1'OR(S)-
Question re notice served on a certain 

colliery under Defence of India 
Rules. 729-30. 

PROSECUTING INSPECTORS OF POLICE 
Question Tt: pay, etc. of (railways). 

1750-52. 
PROSECUTION (S)

QUMition 1"1.-

Inatructiona t'e prior nnction for -- of 
f10vernment servants. 1662. 

Internment and of Mi.. Heilman. 
1253. 

against army miacreanta. 2075. 

Question Tt-

Clnvernment contribution to of work-
ers in cordite factory. Aravankadu. 724. 

Ilratoity or special contribution towards 
for running atafl. 2164. 

Procedure Tf! winding up of account in 
Government. or railway . 1125, 14~h 

PROVINCE(S)-
Motion to reduce demand for "Food D~

Il8rtment." rt ~upervision and cont.rol 01 
work in t328-35. 1386-87. 

Qneshon Tt-
-\l1otment of Funda to for land im-

provement and agricultural Joans. 125. 
Conference of Cblef Seeretariu of -. 

11lS. 
Delenus, ete., in and the Centrally 

awmnlstered areas. 173-74. 
Instructions to for control of animal 

slaughter. 455. 
l:Ulruct,10nS to -

Ul'lve. 1107. 
Tt national savings 

PauClty of industrial centres or t.echno--
tOlUcal IIlst,ltutes III • 2499-2500. 

Supply of radio 8ets to . 1886-87. 
Transfer of Congress Workmg Committee 

.... embers to their . 1676·Tl. 
Transfer of detained Congress Working 

Committee members to their . 1895. 
PROVINCIAL CONGRESS COMMIT. 

TEE(S)-
Ste "Congress CommiUee(a}". 

PROVINCIAL ELECTORAL ROLL(S}
Set "Electoral HoU(a)". 

PROVINCIAL EXCISE
Demand for grant. 1466. 

PROVINCIAL FAVOURITISM-
8ee "Favouritism". 

PROVINCIAL GOVERNAlENT(S)-
D8Illand for supplementary grant in riMplCl 
nf-

Oranta-in·aid to . 22f451. 
Miscellaneous adjustment. between the 

Central and . 2251. 
Bu alao "Goverument{a)". 



PROVINCIAL INDEBTEDNESS-
See "Indebtedness", 

PROVINCIAL LEGISLATURE(S)
See "Legislature(s)". 

PROVINCIAL OFFICIAL(S)
See «Official(s)", 

PROVINCIAL QUOTA-
See "Quota(s)". 

PROVISION(S)
~uest.lou rc.-

Lack of for leAching of certain sub-
ject.s in Higher Secondary Schools m 
Delhi. 2418-19_ 

Non-observance of certain of King's 
l'ogu1111;on8 in t.he cnse of Indian forces. 
1249-50. 

Te forfeitures of 
of ai'my personnel 
2299. 

pay aud al10wance 
on act.ive service. 

PUBLlC
Question 'tc-. Dell~v8 by rn.ilways m settlement of 

claims of trading . 538. 
Denial of use of ret.iring rooms at Ootaea-

mund railway station to the . 525. 
First. and second clasij berths reserved for 

defence services and ot.hel' from 
Delhi and Lahore Railwa.y Stations. 
37, 1959. 

Heavy prices charged to the 
monopolistic concerns, etc. 463-64. 

by 

Reserving fishing at certain gtoynes a.t 
Okhla for European 2460. 

PUBLlC ACCOUNTS OOMMITTEE
Consideration of the Report of the --

54-77, 78-85. 
Election of n member to the --

75, 8519. 

2374-

Question re-
referred to in Certain malpractico 

report. 1062. 
Falsification of accounts referred to l.O 

report. 1233. 

PUBLIC DEBT (CENTRAL 
MENT) BILL-

See "BiII(s)". 

PUBUC HELP-
Question Te refusal of 
~Punjab Mail accident. 

PUBLIC HEALTH-

at 
245. 

211. 

GOVERN-

the recent 

Demand for excess grant. 
Demand for grant. 1471. 
Demand for supplementary grant. 2188. 

PUBLIC MEETING(S)
See ":MeeUng(s)" . 

Question re-
Public Relations Depa;rtment --. 889-90. 

PUBLIC RET_ATIONS DIRlnCTORATE-
Question re 2706-07. 

PUBLIC WORKS DEPARTMENT
Question re-

slaff In Simla. Allowances La Central --
2636. 

Increase of pay t-a work charge establish-
ment of Central . 2636. 

Irregular a.ppointm~nts in certnm branches 
of C. . 2025. 

Member of the selections commitLee ap· 
pointed by the Chief Engineer Centra] 
~_ 2637. 

Scheduled Co.'\stes employees of Central 
. 812-13. 

Terms, pay, eLc. of certain officials of 
Viceregal estate transferred to Central 
-_ 2635-36. 

Wiremen and fitters (wo)'k-cha;re:e estab-
lishment) of Central . 2636 

PUBLICATION (S)-
Question Te-

Ban on entry nnd -- of books by Karl 
Marx, etc. l.246·47. 

Ban on of daily 8fli1tih'. 9Ol. 
La.te of Legislalive Assembly anil 

Council of State debates (1944 AutuDlD 
Session.) 630-31. 

-- "Indill, aga.inst the slorm". 734, 
907. 

of Indian 
India". 330. 

edition of "Verdict Oll 

-- of new Central Assembly electoral 
rolls in North 'Vest Frontier Province. 
323. 

PUBLICITY
Question 7e-

Expenditure on war and other Govern-
ment 2805·07. 

Sleps for for benefit of Indians 1.D 
liberated Burma. 895. 

PUBL1CITY AND INFORMATION DE
PARTMENT-

Question re language sections m 
1664-65. 

PUBLICITY BRANCH-
Question rc abolition of photographing 

scdion oi ,North Western &ail· 
way. 2175. 

882-83_ 
PUEI_raTTY WORK

Question 1'e external 
PUBLISHER(S)-

Quest.ioll re permission for MB.ulana. Ahnl 
Kalnm Azau's correspondence with his 

1104. 
PUCKLE-JOYCE REPORT

See "nepol't(s);'. 

PULSE(S)- ' 
Question re production of foodgraiua and 

458·50. 
PUNISHMENT(S)

Questiou re-
Corporal a.t coal mUle workers camps. 

820. 
Military puniHhmeut. of l·educing to lower 

rank for cerLain corps. 2300-01. 
Physical in Delhi ra.Lioning orgallisa-

tion. 1817. PUBLIC SERVICE COMlv!TSSION(S)
Question re-

Appointing Scheduled Caste Member on PUNJATl-
Question re-Fede,,] 1674, 2029. 

Paucity of Sikh officers in --

PUBLIC UTILITY CONCERNS
See "Concern(s)". 

1030. Animals sent ont from railway stations in 
lhe 394. 

Assistant Commissioners of Income-tax 
eLe.. in the circle. 2084, • 

• 

, 



born piece-goods dea ers in the 
795. 

Communal percentages for recruitment In 
the olliee of Accountant General)~ --. 
1884. 

Destrnhility of Muslim Income-tax Com-
mUISIOUOl' for the circle. 2083. 

Income-tax refunds to certain assessees in 
the . 3l. 

Post ·war new railway lines m the --
1072·73. 

Rail ·road co-ordination schemes In the 
1072. 

Rl>commenr1ations re cL'l.sS I 
Offi.cer~ from t.he circle. 

Income-tax 
2084. 

Soldiers supplied bv the 
Tolmcco e:xcise dut): from the 

68. 

195. 
1667-

Tr(>Rtnll'n~ of Mr. Asa{ Ali aL Delhi Ra.il-
way station on way to 2707-08. 

PUNJ.\Jl COMMISSIOl-lERSIJIP-
Question re inHpeCWl'S and head assistants 

iu I ncoule-Lax Department. under 
2693. 

PU "1.1 All r.OVERNMEl-IT-
QUl'stion rf' 's request re biscuit fac· 

tory. 589·90. 

PUX,TAB l\llUL-
)Jotion for adjournment re accident to 

nen l' Arra-h_ 203. 
QlH'stion rt-

Accident to near Arrah. 7-8. 
Canse of recent derailment of 964. 

PU:-;,JAll MAIL ACCIDENT
See "A.cc.ident{s)" . 

PURCHASE(S)-
Questioll re-

• 

Compulsion on textile mills to lease-
lend goods. 2238·39. 

of commoditit's for Ra.ilway Clear
iug .. \cconnts grain shop. 2370-71. 

of vegctnhle Ghee. 1832. 
PURCHASE UCENCE(S)

ticc "Licence(s)", 
PURCHASING AGENT(S)

Sec "Agenl(.)". 
PURCH,ISING POWER-

Question 76 of tupee. 669·70. 

QAROL BAGH
Quest.ion rc-

Q 
• 

Bnd slrt'et. light.ing m westexlt 
Delhi. 2620. 

--, 
NOII.RUpply of electricity to telegraphists' 

qUllrters in . 2350-51. 
Sec nlso "Knl'ol Dagh". 

QUALIFICATION(S)
QU(lstion rc-

Minimum -- of ienc.hel's fOl· class XI 
in Delhi. 815-16. 

and examinations prescribed for 
t'fllablishment. clerks (railways), 539. 

--, etc., of certaill non-Muslim (works) 
staff at Lillooah and Lucknow. 1093-94. 

, 
Directorate 
tion) Calcutta, 1Q90.92. 
~- of certain non·Muslim chief clerks of 

Chief Mechanical Engineer's office, 
Thst. Indian Railway, 1094·95. 2459. 

Requisioo of pri'1cipal and Higber 
Secondary Department. teacher in a 
School in Delhi. 2016. 

Technical lIt>sistants lacking technical 
in .. the Dh'ect-omte General, munitions 
production, Calcutta. 1089. 

Technical for chief aDd assistant. 
draftsmen in the office of the Chief 
.Mechanical engineer, North Western 
Rnilway. 1943. 

QUARRY 1LICHINERIE~ 
Sf'C "MachinCl-y(ies)". 

QUARl'ER(S)-

Mo~jon for adjourlUriellt re recent ncia! 
and religious distinction set. up by 
Labour Department about a]Jolment of 
-. 206·07. 

Question TC-

Abolition of dislict.ion between orthodox 
and ull-Ol-thodox . 618~ 1023-24. 

Applications £01' l-/W8 l.-lul$ Tatties from 
occupants of Gov;ermnent in Delhi 
Ilnd New Delhi. 2449. 

Bad condition of Timarpur , Delhi. 
2630·31. 

Centrol Government servants not provided 
wit.h . 2439. 

Fret> for inferior and labour sen-lees 
North Western Railway. 2152-53. 

Inadequacy of for workers in cordite 
factory. Aruvankac1u. 533 . 

Liens of Government -- tenants 
changing from orthodox to un·ortbodo~ 
style nnd 1..ice Vt!J\,Q. 1822·23. 

Liens of new Delhi of Government 
servants f.ransferred to Calcutta and 
Bombay. 817-18. 

New Delhi Government of 
practice rl' a.llotment. 
employees. 1827. 

India. Press 
of -- to 

Non-provision of free for eligible 
railway servants in Delhi. 971. 

Non-provision of hec to commercial 
clerks. 1077. 

Non·provision of 
employees at Chittagong, 
Assam Railwa.y. 1753. 

to 1\f(tslirr. 
Bengal and 

Non·supply of electricit.y to telegl'aphists' 
in Qarol Bagll. 2350-51 . 

Plight of central Government senants 
dcprh'ed of on tran!'lfer t-o another 
office ill New Delhi. 2439-40. 

Provision of fol' miners. 1604-05. 
Provision of fOl' staff of Deputy 

Accountant General. PORts and Tele· 
graph!!, Delhi. 194·95. 

-- fol' workers of Fcnchuganj work
aho~s. 125l. 

Renting ont. to 
Telegrnphs 
Delhi. 2357. 

QUEEl-IS GARDEN-

Americans Post 
nt· Atul Grove, 

and 
New 

Qnest.iQ,.u re mensures for safety of 
passersby through , Delhi. 2303. 



Announcement rc. answering 
Legislative Assembly of 
members. 2108·09. 

in the 
absentee 

Motion for Adjournment re supply of 
wrong information hy the Honourable 
Lhe Food Meml;let' in reply to n. and 
refusal to verify incorrectness. 2568·70. 

QUETTA
Question re-

Elections to municipality. 2154. 
Officers in traiuing at staff college l,--

1490. 
Orders requiring permits fol' entry into 
-. 2353. 

Passengers' search by Customs stnff at 
and other railwa.y stations. 420· 

22. • 
W . .A.C.(I.) Officers in training at staff 

collegel -- 1490·91. 
Withdrawal of building grant to private 

schools in . 2605·06. 
QUININE--

Question re-
Production of penicillin and --.. 594-95. 
Scarcitv of in Faridpur district. 

2440: 
QUININE REQUIREMENT(S)-

Quest.ionre . 2225-26. 
QUOTA(S)

Quest.ion rc-
Abolishing: i'.rr.pol't system about 

, 

cloth from Britain. 1801-02. 
Applica.tions for increase in news 

bv Trtrj1lfnan-;'!larllat! and 
11I(1t. 10009. 

Cloth lor Delhi province. 2442-43. 
Cloth lor Madras. 1799. 
Complaints n fixation of inadequate -

of coal wagons for certain industries. 
535-36. 

Discrimination in fixing provincial tex· 
Lila _ 1181·82. _ 

Export of cotton textiles foI' foreign 
Counl ries. 335-36, 

Fixing Sugar in Delhi_ 1613·14. 
Inadequate cloth fat Bengal. 1020· 

22. 
).{aintenance of :Muslim in the Direct-

ora.te Geneml, munitions production l 

Calcutta. 1087-88. 
Muslim cloth for Government· ser-

vants at Government stores, New Delhi. 
1836. 

Muslim of apprentice train examiners 
on Bengal and Assam ra.ilway. 36. 

Paper for printing pa71cl,ang8. 2013. 
Pel' head cloth for Sind. 1184-85. 
Per head basis .for supply of cloth 

to Districts. 342. 
Per head Sugar--

2l53-54. 
in Ba.luehistan_ 

Prevention of fictitious companies obtain-
ing raw film . 626·29. 

Provincial for filling \lp posts in 
Information Department. 2698-99. 

-- 'of coal wagons for certain industries 
25. . 

-- of yarn for sllpply to weavers. 338· 
39. 

per day per adult of foodstuffs in 
certain cit.iea. 1419-20. 

Representation from Gita. preslt for 
increa!le in paper . 1032-33. 

co e requirements and 
Yam to Delhi threndbaU 

. 24-25. 
factories. 

142.3-24. 

R 
R. A. M. C. OF~'ICER(S)

See "Ofiicer(s);'. 
R M.B--

Question Te withdrawal of a set of 
(Howl'ah.Jhal'saguda) -- section. 524-
25. 

ft. M. S. Erup]oyee(,)-
1ier "EmpJoy('e(s)". 

RACE HORSE(S)
Sec "Horse(s)" . 

RAC'I.\L DrSCRI~nNATION
Question re-

af'l l'eg:lI'ds pnyments 
2744. 

on railways. 

as regards ra.ilawy running rooms. 
2743-44. 

RMJIO(S)
Ql1estion re-

licences and imporLed under 
lend-lease. 743. 

Reports of certain -- debates on India in 
America. 1485-86. 

RADIO GUM WIRELESS MACHlNES
See "1t.1achino(s)"_ 

RADIO SET(S)-
Question re-

Installation of for community li8ten-
ing in certain Mnpras districts. 2692 

Manufacture of _ 1016. 
Perm}ssio!l to certain Bomba.y compa.ny for 

reglstenng a. comp!l1ly for manufacture 
of . 2436-37. 

-- removj'c1 from private residences. 
1952-53. 

ResPEll'chcs rc manufacturing- --. 2303. 
Supply of to provinces. 1886-87. 

RA DTOT.OGIST(S)-
Question Te sub-assistant surg(>ons selected 

for trnining as on Bengal and A,ssam 
railway. 1547_ 

RAGRUNANDAN SARAN, MR.-
Ques~ion re handcuffing of Dt'. Sukhdeo 

and on arrest. 2509-10_ 
RAHMAN ALI, MR.-

Question re-
Raj passage for 

223l. 
of yiUage Mayani. 

Penalty on 
Chelsea. 189. 

at the Cour~ Martial at 

RAI, PREM JA~ 
Question Te health 

1425. 
of -. 

RAILROAD CO-ORDINATTON
Question re Post-war . 948·49. 
Sec also "Road-Rail Co-ordination". 
See "Scheme(s)". 

RAILWAY(S)
Bcn~al and Assam

Qup.stion 1't.-

detenn. 

Ahllorption of A. R. P. staff on --. 
1744. 2810. 



Accommodation to Hindu staff in requisi
tioned houses at Chittagong by 
1753. 

Allowing Iluqualified Candidates to appeal' 
ior Selection for Posts of 'l'racer.s, etc., 
on 1082. 

Appointment of Non-Muslims ns commer-
cial inspectors on 1081-82. 

Block signalmen of . 1743-44. 
Certain posts of Marine Department treated 

as subordinates on . 1743. 
Certain pOJ;ts sauctioned in Mediclil De-

pal·trncllt of . 1547-48. 
'D' Grade posts of omee of Executive 

Enginoer. Pa.ksey, . 36. 
Defence of India CorpI' on . 257-58 
Discontinoancc of direct l'ecrnitment ~f 

special inspcctel's and special clerks on 
-. 37. 

Ignorh~g claims of Muslims by traffic selec-
tion commitee, bend of'fice, . 1347· 
48. 

Ignol'in,er claims of rccommended Musllms 
of Kathihar by selection committee, head 
office) . i347. 

Ignoring Muslim claims for c1et'lea.1 grade 
promotions ill Medical Department, . 
1749. 

Innuequate lighting. etc., bn -- 954. 
Liabilit.y fol' cost of doubling -- Metre

,l!augc linel>. 1111. 
Malaria Inspectors on _-. 1546-47. 
Missing of parcels and goods on --. 

954·55. 
Muslim employees and promotion~ to higher 

posts on 1082. 
:Muslim Quota of apprentice . train 

exam1l11'rs on --
Muslim 8upcJ'\·jsing assistant station 

mush'l'!] on 1346. 
MI1!,1ims absorbed ns wil'eless operators on 

1344. ' 
Muslims nnnointed as cipher operators on 

1345. 
'Muslims appointed o.s radio cum 

mechanics on -- 1345. 
Muslims appointed as t.ele-printers 

1345. -

wireless 

on. --

Muslims appointed as wireless .supervisors 
on . 1344. 

Non-advertising of reorganisat.ion tuspec-
tors' posts of 36·37. 

Non-appointment Of Muslims as' assistant 
malariologi8ts on 1749, 2810. 

Non·provisiou of quarte.rs to Mualim 
employees at ChiLtagong, . 1753.· 

Non-selection of Mnslims in Stores Depart-
ment, of for lower gazetted service. 
37.. 

Pancl of apprentice train exammers on 
36. 

Panels of conl:.raotors, ChitLagong distl'ict, 
1744. 

Paucity of Mllslims in establishment 
scctions nl. Chittagong, 1754. 

Paucity of Muslims in Medica.l Depart-
nlent of 1548, 1749. 

Paucity of Muslims in Medical Depart· 
ment. selection boards, 1748. 

...... ~ ". 

PI'omotion to lower gaze~ted service. East 
Indian and . 1754. 

Promotions in Hcnd Omces of Store.g De-
ynrtmcnt of . 37. 

Putting qualified Muslims on .relieving list 
of Traffic Department, --. 1753-54. 

R.ecruitment of a.pprentice train examiners 
on 36. 

Reversion of certain Mus1im supervising' 
assistant station masters on 1346-47. 

Reversion of Muslim District Train· 
Controllers (Calcutta). . 1345-46. 

Sllb·assiflbmt surgeons selected fon training-
as radiologist on . 1547. 

Transferring non-Muslims to personnel1 

hl'anch of G'encmd Manager's office of-
-. 1082. 2458·59. . 

Vacancies of sj)ecial inspectors etc., ODI 
37. 

Bengal and NOl'th Western
Question re-

Liabilities of company. 1086-87. 
Money from -_ and Bohilkllnd Kuru-aon· 

Railways l'equil'ed under ordinance No. 
57 of 1942. 537. 

Rl'alizntion of mon('y under ordinance 57 of 
1942 from and Rohilkund and' 
Kumaon Railway Companies. 256!) 61:: 

Bengal N n~ur-
Motion to reduce demand for ('Rail way 

Board" re non-employment of Oriyas on 
-. 755·58. 

Quest.ion re selected candidates on waiting 
panels of 528·29. 

Bombay Bal'oda and Central India_ 
Questioure-

Preponderance of Muslim Disl;ri.ct Traffic 
Superilltendents, etc., on metre gauge 
section, . 2747·48. 

Reservation of second class berths for 
sitting only on a section Of -- 947·48. 

East Indiun-
Question re-

A class guards on -
A clnss non-muslim 

refl'esher course 10 
1733. 

1754·55. 
gnul'ds senl; for' 
Howrah Division) 

Anti·}"Iuslim attitude of employment officers 
(~vol'kshopsL 1094. 

Appointments mnde in grain shops in 
Allahabad Division. . 2358. 

A1'I'ear deficiency of ProbatIonary Assist
ant Station Mastel'S, etc., in Howrah 
division, 1733. 

As":,,tant masters in -- school, Tundla. 
1740. 

Cases of irregular appoi,J1tments on -
lOBO. 

Cedain .A. class Muslim guards reverted to, 
B class in Howrah diYisiou, 1732, 
1733. 

Communal composition of cel'taiu work· 
shops stBfi', . 1084. 

Consol.ida~d aUC'wance to special ticket. 
examiners on North Western R.ailway 
and to travelling ticket examiners on 

971.72. 
Division of contracts for vending of same' 

article on rzT57. 
Ignoring claims of Muslim Subordinates. 

for Promotion in certain Workshops of' 
1093, 2459. 



• 

L 

m Lady lickt!t collectors appointed 
Ahahnllttd Division, --. 2358. 

Muslim wil'l,lcss opemtors in Howrah divi-
l'I1on. . 1755-..56. 

l\fll~lims l'Il·ll:'ctcd as nssiRtnnt s.urgeons on 
15'18. 

New jotll'nRl s:inrtcd by 2755-56. 
New sen!!.'/! of pay for guards. etc., on --

397·98. 
Non-recommendation of Muslim staff for 

posts of juniol' pCl'Sonnel inspectors, --
1084. 

Xon'lfccl'uilment of Muslims in (Ostablish
ment olfll'cs of certain workshops, 
1084 B5. 

Paucity of Muslims in establishment hranch 
staff sections. on . 1080-8!. 

Promotions to lowel' gazetted service, __ 
and Beng:nl and Assam . 1754. 

Qun'iiicatiolls of cerlain non-Muslim chief 
clerks of Chief Mechanical Engineer's 
office, . 1094·95. 2459. 

Recent proposals re catering contracts on 
-. 2372. 

Rcdudnq- the cllpncit.v of tt'<l cup on -
by MesNt's, Ballabhdtl~ Eshwardas. 38. 

Repu'sentations by Muslim employees of 
Al1nhahad division, . 2358. 

n..,:;i~ncfl Mm:lim quards n~ replaced by 
i\f·I~lilll;.: in Rowrah division. 
17~'. 

Spct'inl police t::!stnblishmcnt investi9;ntions 
into ofl'enceR on and North W~stern 
rnilwavs. 683. 

TrnvsHin£ allowancl' paid to certain t.icket 
inRpcctine stnff on . 32. 2160. 

Vacancip.s in grades specined for direct. 
recruitment of 1080. 

Vendin!?; contract~ to non·professional 
contractors in ~\l1nll1lhnd Di\'isioll. 
1'701.:1·4,1), 

Withdrnwill~ nuthorily of 
for granting certificates 
without. tickets on 

Eloction of members to 
for Advisory Couucil 

1620. 

g uards, etc., 
to passengers 
2159. 
the Centra.l 

1201·05, 
. 

Ejection of members to the Standing 
Finance commit.tee for -- 1201, 1560. 

Indian State-
.Quest.ion re consumption of Coni by --

387.sB. 
Motion to reduce demand fo1' "Railway 

Board" Te financial posit.ion of the 
684·704. 

North 'Vcstorll
Question re-

Abolition of phologl'aphing secLion of 
publicity Branch, 2175. 

Amalgamation of selectiolH' maJe for post 
of Electrician (GratIe I) on 735 . 

Appointments of guards on 252·53. 
Block on promotion of certain commercial 

clerks, . 1076·77. 

'Bungalow peon! to officers. 1757·58 

Commodities supplied to emplovees on -
at concessional rates. 2175·76. 

Conditions for grant of licence for supply· 
ing mineral water. on . 2354-~. _ 

COllscdiduLed allowance to H-peeial ticket 
examiners on nnd to travelling 
ticket examiners on Eal'it Indian Rail
way. 971·72. 

Discoura~em(\nt to Muslims for appoint· 
ment. as Assistant permanent way 
Inspectors m Karachi division, • 
174~. 

Dismissa.ls by Divisional Mecha.nical 
Officer n of Delhi Divisions. 25L 

Duties, etc., of litigation inspectors, --
1750. 

Free qU<ll't('rs fol' infl·riol' and labour 
ser\' lCeS on --. 2152·53. 

Grievances Of skilled iahotlrers on __ . 
2347·48. 

Guards ciniming resL sUl\pcnded in Lahore 
division, 2746-47. 

Hours of duLy of l'unniug staff on 
1738·39. 

Indian and European t'lutnlll~ rooms on 
1941·42. 

Insnnitary condilions on 
2159·50. 

trains. 

Intrl'tlivisionnlly wOl'ked passenger trains 
on . 2163, 

Lugl!ngc guards on 
l\fr>ximnm distance on 

srrt ion, 1942.43. 

• 972·73. 
train controller 

M 1l!1lim jllniol' chnr2;cmen (electrical 
hranch) . 174041. 

M\1~1im prl"sonnel officer!> on - 2558. 
,!\fnqlim ratio of junior charQ'emen on --. 

1!l48. 
~on·('onfirmntion of rennln !llnf'f in DeJbi 

dh·i~ion. . 2.'). 
-- candidntes for nnnendix n Accounts 

Examinat.ion 2174-75. 
-- Sections not provided with lJigher 

cJass accommodation. 1074-75. 
sub.assislant, SUl'geons permitted to 

join Tndian Army Medical Corps. 
1352·53. 

Occupation of UppCI' class waiting l'ooms 
before pUl'ChaS6 of tickets .on 
2153. 

Officiating Personal Assistant LQ Chief 
Medical Officer, 2560·61. 

Officiu~,ing promotions to lower gazetted 
RerVlce on 1735·38. 

Paucity of Muslims in 
branch of headquarters 

e!'t.'lblisbrnent 
offiCi'. • 

1742.43. 
Paucit.y of Muslims in Karachi division, 
-. 174l. 

Pennlty of relegation to junior sel'\'ice for 
guards on . 21 ~. . 

Promotion of certam non·l\fnsltms as 
junior choraemen (electrical branch) on 
-. 2150.57. 

Promotion of inspecloT& of works on --
526. 

Promofionll as sedion controllers on --
216B. 

ProsecutionR on 
SOl'vices Technicnl 
ance. 1944, 2810. 

under National 
(Prl'!!onnel) Ordin-

Pl'ollecutions undet' Essentinl Service 
(Maintennnce) Ordinance on -- 1100. 

Rpf'I'uilmcnt Of train clerks on --. 1555-
56. 

. 



Resignation by 8eni01' h'aills clerks au 
2746. 

• 

Salaries, etc.) of certain serVIces on --. 
2364-66. 

Scales of pay of Assistant Way Inspectors) 
etc., on . 1556·57. 

Scales of pay of goods Slll)Cl'VISOl'SI etc., 
on -, 1063. 

Selection for promotion of inspectors of 
works on . 1740. 

Selection posts on . 1945-48. 
Selections for control training on 

1552·53. 
Selections fol' promotion as a.ssistant 

controllers on . 947. 
Seniority of candidates for training lD 

course P -10. ,2752. 
'Seniority of Muslims recruitcd in Kara.chi 

Di vision, . 1742. 
ShiH arrHngemeut at twenty-faw··hours 

open booking offices on . 1063. 
Shol'lage of Ll'rlins clerks on . 2745·1l6. 
Significance of removal of employ~e's name 

Jl'om recommendation rolls . 1099-
liDO. 

t.:ipccial police establishment. im>estigatioll1! 
i1lto offences on East Indian and . 
680. f 

Sta.ff or mechanica.l and dl'llIwi,ng offices 0 
headquarLers. 1098·99. 

Supply of meals to Railwa.y staff at 
J'cfreshment rooms at discount. on --. 
2167. 

Technical qualifications for chief wcl 
aSSIi:.tltnt dmftsmen ill the office of the 
Chief Technical Engineer, . 1943, 

Tl'u.ining fol' section controlle.l's' jobs on 
--,. 21~7·68. 

rrl'ains clerks on -_ 
2745. 

promoted as guards. 

l't'ains clerks recruited thl'ough -- service 
commission, 2745, 

Tl'ansfer of ll'a.iu clerks, !.Iicke! collectors, 
etc., to gl'ude IT guards' posts on . 
2176. 

U pe:rading of grade II posts on 
2176. 

-. 

Withdrawal of recognition of ~
Union. 1343-44. 

Accounts 

'Ondh and Til'hllt--
Question 're-

Administrntive posts all --. 2566. 
Difficulty ore Juma Prayers bv Muslim 

emnloveer; of Loco WOl~shaps. 
21 S8-59. 

Improvement m soules of 
2566. 

pay on • 

Iucrease in duims payment on . 2169. 
Indiau and ~ul'opea.n l'unmu.g rOOUlS at 

certain :;taLiolls on . 195O·S1. 
Indian ,'hristians on -. 952--F13, 24S2. 
Low salal'ies and other grievance of staff 

on . 2168.691 2810. 
.Medica! oflicel'sl etc.~ on --. 1754. 2810. 
New experiment re ticket checking on._-. 

2168. 
Officers and subordinates 111 Food fiontl'Ol 

Department, . 1755. 
Hevised scales 0 r pny on --. 2163--64. 
Revision of scales of pay of -- eruplbyet'~. 

28. 

'38. 01 pay of -. 
Selection of certain non~Iudi:l.n oftice.rs on 

to!' trainin~ as cipher officials. 
2150. 

Unsatisfac:tol'j' lighting .fl.l'l'angement.s and 
overcrowding in f,l'ains on . 27·28. 

Question re
Abolishing --

1734'05. 
lower gazetted Sel'Vlce. 

Assistant and JUnIOr chal'gemen aD -. 
lMilA5. 

Colour schemes on 
(JomnlaJuts against 

1746. 

1086. 
hospitall ~rode. 

Delays by LD settlement of claims of 
trading public, 538. 

Discontinuing employment of ·women for 
nnderJ!'l'ound work ill -- Ilunes. 1545· 
46. 

Disparity ill pl'lces of foodstuffs at gram 
"hops of different in a. city. 1357. 

Dllnip.s nf I"!outl'ollers on nertain 
l!i55. 

Expenditure on exhibition a.t New 
Delhi. 2752. 

Food inspectors on . 11)44. 
1l'11el economy on --. 1348·50. 
Futnl'e cinSf;BS of passenger accommodation 

I'm . 387, 
Instrllctions to Ti'. reSAl'Vqtion o~ 

:l.(l~ommoda.tion for memhp.rs of Oentral 
LagislSlhre. 2372·73. 

OVf!.rcl'owdin~ m 
Participation by 

IIPrVIt-p.s. S46.4A. 

f,l'ains. 2566. 
In l'oad transport 

P~,llr'ity of Sikhs In ltigbel' pOl~ts of --. 
.Ji?2 

Pay. etc., of prosecutin,t: inspecwrs of 
"police . 1750-52. 

Payment of Wages Act. authorities fat' __ 
lnnds within Indian States ferritories, 
'\.31. 

Pernlission to move ~oda. ash on -- only 
t.o Imperial Chemical Industries. 2751* 
~2. 

Permitting only Imperia.l Chemical Indus~ 
1.111::,. to move ;;:;ona Asbes .and Fuller's 
Earth by . 2160. 

J'olJcy re catering couLI'acts on 
59. 

- . 958· 

PJ.·oposa.l to l'un road tra.nspol't by ill 

Madras presideucy. 950·51. 
Qualificat.lOns and examlDations prescribed 

lOt eSLa..oil.shmeni clerk!:> • 539. 
Raclal dl::iCl'unillation as l'ewards pa.yments 

on . 2744 . 
-- engmes ImpOl·ted, 1093, 

IJOSts to wluch Indians (u'e not PCl'* 
ma.n-ently appointed. 1730, 

=
= pnority f01' San., 1544. 

taken over by Government. 2162·63. 
115LUI!, safety 'shutters as exhibited. 

2752·53. 
-- wnttlllE rnom bearers at Ambala 

llaTltonment, atc. 1359 
Ruising of AS!iistant SUT-aeons. to 

lowp.r e:azetted rank. 2744. 
Re~rouping Of administrotions. 1730. 
Revision of scales of pay Qf contl'oUers on 
-. 155.3·.<;4 

"Revision of scales of pay of sub·assistnnt 
c:::rn'.l!POIl1'l 1351~52 

• 



Road oneraten for passcng:er traffin by 
949·50. 

• 

Rule for break of journey on --. 1096-
Il'7 

Scales of pay of gunrds on cert.a.in -~_ 
21"5·66. 

Rcbpme for amalgama.tion of . 721~ 
Selection of press representathrea f~ tout 

on 957 
Seniority of r.ertain non-Ga7.etled staff all 
-. 2160 

Strength of each in Railway Board 
amongst Itazetted and non.gaz(·tted staff 
27!i1i 

Travelling Cow·f.s on .;1S 
UncleanJinesR m compartments. 393· 

94. 
\Vomen empJoyed in mmps. 1544..45. 

Rohilkund and Kurnaon
Question T('-

Money from Bengal and North Western 
and s required under ordinance 
No 57 of 1942. M7 

"Realiz.'l.tion of money under OI"din:mce 57 
of 1942 from Bpngai aOfi North \Vestern 
;md C'Almoaniea. 2565·66 

Rhnhdara (Delhi) Rahnranpur LiJ:ht
Question re-

Checking' and auditinj.! of accounts of ~-
747. 

Visits of regional officers Meerut to certain 
sta.tions on . 37-38. 

RAILWAY ACCIDENTISI
Ser. "Accident(s)'·. 

RJ\ILWAY ACr:OMMODATION(SI-
8"f',. "Accommodat.ion(s)" 

RAILWAY ACCOUNTS O]j'FTCF~ 
QU\Rtion 1"e leaknll{, of certain papers at 

appendix II examination of . 2173. 
RAILWAY ACCOUNTR DEPARTMENT

Quest:ion Te procedure for promotion of 
1'Ien.ior Rr!countants to 1!azetterl ranks In 

--. 27.05. 
Heft also "Accounts Depndmt>nL". 

RAILWAY ACTIVITY(IESl-
Question Te revertin~ railway workshops to. 

esscntial . 15-]6. 

RAILWAY ADMINISTRATIONS-
Question te. inst.ruction" nnthol"ising to 

rpducfl an employee to lower post. 2166· 
67 

RAILWAY APPEALISl
See "AppeaJ{a)", 

RAILWAY BOA.RD~ 
Demand for grant. 575-82. 632·66, 683. 
DE'mand for supplemrmf.arv ~rnnt--

8"-2-24. 
Motion to reduce dema.nd f01" re 

Desirability of judicial enquiries into 
railway accidents involving loss of human 
life. 777·83. 

Financial position of thp railways. 684· 
704 

I ~~~~~~~~~ 
I ROUTS of work for railway staff. 747-55. 
I ) Inadequacy of the scnle of dearness allow· 
I - ance to Railwaymen. 704·19. 

Inconveniencell to third claRs pAssengers. 
63UO. 

• 

Indianisation of the higher grades. 660·66. 
Non-employment. of Oriyas on Bengal 
Na~pur Railway. 755·58. 

Pancily of Muslims in railway services. 
575·82. 

Pl1tlcity of Sikh!:! in rnilway servicp.!I. 759. 
65. 

Post-war policy re ownership and mantlge
.ment of stp.~m Yes/leJs plyin~ in Indian 
waters. 765·77 

Qllcstion re-
Flln~tions of . 2160·61. 
--'s Tp.cent. circular to members of the 

Central Leg-islatuTe. 2361 
Schedulcd Ca..<;tfls clerks of suhordinate 

offic/.ls. appointed in . S.~-37. 
Scheduled castes clerkl:! transfel'red. from 

Railway Clearing- Accounts Office to 
-. 956. 

Stren!!th of e'-lcb railway in amongst 
gazelted and non-gazetted st.aff. 275li . 

RAILWAY BOARD STAFF
See "Staff(s)". 

RAILWAY BOOKING CLERKS-
See "Booking Clerk{s)". 

RAILWAY BRIDGEISI-
Qlle!K.ion re toll tax and prohibit.ion OD 

vehicular trat'fic at Lansdowne 
Sukkur. 725. 

~ee also "Bridge(s)". 
RAILWAY BUDG:ET-

ijee "Budgetr-Railways". 

RAILWAYS, CENTRAL ADVISORY 
COUNCIL FOR-

See "Cent.ral .Advisory Council for Rail
ways". 

RAILWAY CLEARING ACCOUN'fS
Question Te purchases of commodities for 

grain shop. 2370-7l. 
RAILWAY CLEARING ACCOUNTS 
OFFICE-
Question Te-

Scheduled castes clerks transferred from 
t.o Railway Board. 956. 

Staff punished in . 2177-76. 
Under weighment of commodities supplied 

from grain shop. 2370. 
RAILWAY COAL MINES-

See "Coal Mine(s)". 
RAILWAY COMPAIlTMENTS-

Se.e "Compartment(s)". 

RAILWAY DEPARTMENT-
Question Te communal com-positirln I"I( 

certain staff under . gro. 

RAlT,WAY EMPLOYEEIS1-
Question 7e t.rials by special tribunal,. of 

offences committed by 1662-63 
See also "Employee(s)". . 

RAILWAY EXHIBITION ISI-
Question Te in Delhi. 2555-56. 

RAILWAY GRAIN SHOP(S)
fl·ee. "Gra.in Shop(s)". 

RAILWAY INFERIOR STAFF
See "Staff(s)". 

RAILWAY LABOUR, SUPERVISOR OF
See "Supervisor of Railway Labour" . 

1 
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RAILWAY LAND(Sj
.sec "Land(s)". 

RAILWAY LINES-
Question re

Compa.ny-owned 
Post·wa.r new 

73. 

. 1338·39. 
in the Punjab. 1072· 

Srigobindpu[' Beas-Kasul" --
19·20. 

construction_ 

Stntement (laid on the table) rc net earn
ings of ['ecently construced --_ 1762-
63. 

RAIJ, W A. Y MINE(Sj
Question rc women 

2809. 
employed In ~,. 

R.HLWAY MEMBER-
Question 1'£ 's visit to Delhi railway 

station. 958. 

RA TT,WAY OFFICER(Sj
QlI(>Il.t,ion 1'e-

Sending to Amel"icn. for training III 

lnhnnr welfare. 2164-65. 
Sending to England for training as 

paint technologist. 2165. 
See also "Ofticer(s)". 

RAILWAY POLICE
tJee ·'Police". 

, 

RAILWAY PRESS CONFERENCE(Sj
.see "Conference(s),'. 

RAILWAY PROJECT(Sj-

, 

Question re Bhera·Shnhpur 2¥3-64. 
RATLWAY PROVIDENT FUND

See "Provident Fund(s)". 

RAILWAY RUNNING ROOM(Sj
liee "Running .&om(s)". 

RAILWAY SERVANT(Sj
Question 1"£-

Dispensin(t with services of • in the 
~ilmal Department. 28. 

ErRdil'ation of corruption among.t --
4)~72. 

Mal treatment of Inferior by Delhi 
'Rnilwav Police. 42-43. 

Non-provision of fl'pe qnarters for elihibJe 
in Delhi. 97l. 

l' .. ;vil<",O'I?!I. to state . 971. 
Reimbursing on acquittal of expenses 

incuned in defending his prosecutioa for 
bribery by . 2362. 

See also "Servant(s)". 

RAIT,WAY SERVICES--
Motion to reduce demand for "RaIlway 

Ronrd" 7e paucity of Sikhs in -
709'65. 

See a180 "Service(s)". 

RAILWAY SERVICE COMMISSICN(Sj
Question '7'e t.rain clerks rec:ruited throuc-h 

N01·th Western • 2745. 
RAILWAY STAFF

See "Staff". 

R.AILWAY STATION(Sl
Mot.ion for adjournment re-

Col1i!lion of trains at Junlitsha.hi 
1!l6O·61. 

Outage within premises of Humayun --
203·04. 

Violat.ion by Government of terms of Delhi 
Hindu refreshment room caterinli: 

contract. 346. 
Question rf!-

Abolition of Garna Sahib . 20-21 
Animals sent out from in the Punjab. 

394. 
Anan{!ement.s for reservation of accocmmn-

dation at Delhi for members nf 
C:cntral Le2i81ature at t,ennina1.ion of 
8ell"ion. 27S2. 

Assault on Mr. 'Mahesh by Army Man a.t 
'RlI.ja.ki-Mandi . 426-27_ 

Denial of use of retiring rooms at Octa.ca.-
mund to the public. 525_ 

Discont,inuallee of train halts $1,1. Sitampet 
and Kavutaram . 1358 

Di!:cl'iminatoUl'v treatment. as regards 
,· ...... '·vSltinn 'rtf herths tor 1\{ambsl's of 
Central Legislature at Delhi . 21.-22. 

Enropean lady's high-handedness at Ambala 
C"lmtonment . 274R 

Fil'Rt and second class berths reserved fnr 
deff'nce services and othpl' Dllhlic from 
nelhi and Lahore . 737. 1959. 

Hieh priC"pq of fruits. ptc.. Rold at Delhi 
-. 7:l7. 

TIl-t.rpfL.tment to Mr. KamalnaYlln 'Raiaj by 
f';nl,liATIl At Wa.rlihl'l 1487-RR 

Tnnrlp.,naC"v of pTllH('<N'l Ahfld!l ~t Ml1ttrB 
T"n"til"ln . ~!j-RIi 

Ir,,.lillT'< and Euroof'nn rDnDln~ rooms at 
certain on Oudh and Tirhut Rail-
" ' I\V lQ~O·5' 

Joint Hindu a.nd Muslim running rooms at 
certnin . 1951-52. 

Low level platform at Pa.lakol . 1358-
59. 

Meallures for supply of pure. milk, etc., to 
trnnllinl.t public Dl':!lhi . 2748. 

Non-posting substantively of an Indian as 
Assistant Station MAster a.t certain --. 
1949.50. 

Non-stopping of 
1747·48. 

trains at wayside --

Passengers' search by Customs staff at 
Quetta and other . 420-22 

Proposal for changing name nf , Dehr1-on-
Ronp . 10fiR 

Proposal to change name of Dehri-on-Sone 
--. 956-57. 

Railway accident near Br.hea. . 1-3. 
Railwav Member's visit to Delhi 958. 

closed for coal economy. 1541-42. 
Heser\'Btion of berths at Delhi by 

Central Legislative Assembly Memberll. 
957·58. 

Restriction on booking of lichi and Mango 
fruits from Muzaffatpur . 1095. 

Restrictions on booking of green huits from 
Muzaffatpur _ 1749·50. 

Stopping of Mail and E~--pre8.S train.!! at way 
side '. 1OOfi. 

Sufferings of passengers nt Viramgam --
120. 884-85. 

Supply of soft coke for preparing hot baths 
at Delhi waitin(! rooms. 1752 

Treatment of Mr. A~nf Ali at Delhi -- on 
wav to Puniab. 2'707-00 

Visits of 1"€lgiona.l officers Meerut to certaiJII 
-- of Shahdara (DeIhl) Sahara.npnr liL!bt 
ro.i1wny. 37-38. 
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RAlLWAY STATION(Sj, JUNCT1.0N(Sj
Question rc timings of connecting trains at 
-. 1957 

RAILWAY TICKET(Sj-
See "Ticket(s)". 

RAILWAY WORKSHOP(S)
See "Workshop(s)", 

RAlLWAYMAN(ENj-
Motion to reduce demand for "Railway 

Bo~l.Td" T"C inadequacy of the scale of 
dearness allowance to . 7Q4..19 

Question n:- ... 
families of Medical aid faclhhes to 

1350-51. 
Summary t'cmova1 from 

1548-49. 
services of --

HONOURABLE SIR RAISMAN, THE 
JEREMY-

Banking Companies Bill- . 1 
Motion to refer to Select Commlt.tee. 257· 

75,2576. 2577, 2578, 2579, 2583, 2586, 2590 
2592, 2596. hi' 

Consideration of rcpot"t, of the Pu If' 

Accounts Committce. 56-57, 61, 70, 80-85. 
Demand for excess grant in respect of

Appropriation to Rcsprve. 219 
Uotnnical Survey. 211. 
Capita.l outlay 'Of Indian PO!lts and Tele

graphs Dl.'pulment (Not charA:ed t.o 
Rpyenue). 219. 

Cen~l1s. 212. 
Ci"il Dcfence Department.. 208-09 
Civil Veterinnry SPl'\ic. s. 211 
Curl·eney. 212. 213. 
lJel1artment of Indinns overt'lens. 209 
Finance Depar tment.. 209-10. 
Indinn PO!ltSl and Telegraphs Depnrtment, 

214. 
Intcrest Charges. 218. • 
Intcrest-fn'e Advances. 222, 22.3. 
• Tails and Convict Sct.tieml'nts. 210. 
Lee-islnti\'e Departml.'nt. 209. 
T .. i.!hthouses nnd Lightships. 210. 
)[etcoroiogy. 211. . 
Miscdlancous Expenditure. 217. 
Panth Piplodn. 214. . 
Payments to [ndian StateR and Compames-

217. 
Public Health. 211. 
Repaymeut to DeprCC13t.l0n Reserve Fund. 

218. h 212 Sch:ntific and Industrial researc . . 
Stores and "\\'ol'kshop expenditure (Not. 

charged to Revenue). 220. 
Taxes on Income including Corporation 

Tax. 208. I 
Working ExpeTl8eli-Expcnses of G'enera. 

Departments. 217. 
Working Expenses-Expenses of Traffic 

Department. 217. 
'Demand for gra.nt in respect of-

Department of Industries nnd Civil 
Supplies. 1312. 

Department of Labour. 1395. 
Executive Connci1. 1254. 
Financl' Department. 1430. 
Food Departmpnt. 1327. 
Geolosncal Survey. 1382. I 
Home Departmf'nt. 1387. • 
Post-war Planning and Development. 1291. 

Demand fol' l:lUpplemclllal'Y gran~ in respec~ 
01-
Administration of Justice. 2147. 
Agricult.ural murkcting. 2192. 
Agriculture. 2188, 2191. 
Ajrner·Mcrwara. 2260. 
Archaeology. 2186. 
Audit. 2147. 
Broadcasting. 2197, 2203. 
Census. 2218. 
Central Boar~1 of &venu£'. 2146. 
Central excise duties. 2113, 2114-15. 
Ch'il Defencc. 2260. 
Ch'iI Veterinary Scrvice~. 2193. 
Commerce Department. 2135. 
Commercial Intelligence and Sta.tistics. 

2218. 
Cu~toms. 2111, 2112·13. 
Dplhi. 2260. 
D"lhi Capital Outlay. 2261·62. 
Dl'pal'tment of Commonwealth RelatioDs. 

2131. 
DepartmenL of Education, Health and 

Lands. 2130·31. 
Department of Industries and Civil 

Supplies. 2121. 
DepnrtmC'nt of Information and Uroadca.'l-

tinA:. 2129. 
Depal'tment of Lahom·. 2138. 
Departm{'nt of Pcsts and Air. 2141. 
Emigration-External. 2204. 
Emi£!;ration-Inlerna1. 2204. 
FinanCe Depal·lm!'llt. 2131. 2133. 2134-35-
Food Departm III 2141. 
Granl!:·in-aid to Provincial Gov6.I'nmentl!. 

2250. 2251. 
Homo Dep.ntment. 2121. 
Imperial Coullcil of Agl'icniturnl Researoh. 

2191. 2192. 
Inclin Office nnd TIi~h Commissioner's 

F:Ain.hli shment OhA1'ges. 2147. 
IndiAn POflt!l nnc] Telcg"nphfl Dr>pnrtment. 

211'( . 
Industrie<l. 2194. 
Intt'rc~t·frce ad\·ancef!. 2262, 2263. 
Irri~alion, Nnviu-ation Embankment and 

DrainnR;e Works. 2117. 
.1"ils nnr! Convict Settll'mt'nh. 2148. 
Lt t!isiali\I' \!'Isf'mhlv :mcl L £islntive 

Assembly Department. 2120. ~ 
Li.,.hthouses nnd Lighllhips. 2185. 
Loans nn(1 Advances bearing interest. 

1'21\3. 2264·65. 
Medical st'rvices. 2187. 
Mint.". 2219. 
Miscclll1llcous. 222.2. 
Misccllaneous adJustment.s 

Central and Provincial 
2251. 

between t.ho 
Governments. 

Miscella.neous Depa.rtments. 2219. 
Panth Piploda. 2260. 
Payments to ot.her Govel'nments, Depart

menta, etc., on account of t.he administra· 
tion of agency Aubjccts and management 
of il'eafluries. 2147. 

Police. 2148. 
Porta and Pilotage. 2148. 
Post.·war Planning and 

2251, 2252. 2253. 
Puhlic Health. 2188. 

Development 

Scientific And Industrial Research. 2195, 
2197. 
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Stamps, 2116, 
Stationery lind 
Superannuation 

2117. RAJA-KI-MANDI RAILWAY STATION-
Printing. 2219, 2221.." See "~ai[way Station(s)". 
Allowances and Pernnallil RAJ.A,H MUNDRY-

2219. 
SOl'vey of Innia, 2185. 
Taxes 011 Income including 

Ta.x. 2115. 

Question 1'e installation of 
station at Bezwada or --. 

Corporation R,AJ'ENDRA PRARill, DR.
Question Te-

broadcasting. 
1663_ 

Ge>nr.>ral c1isrnssion of the General Budget, 
1050, 1132, 1137, 1138, 1140_ 1150 
1153-62. 

Income-Tax and Excess Profits Tax (Amend 
ment.) Bill-
Motion for leave to introduce, 880, 
Motioll to refer to select. committee. 1206-

09. 1211. 1215, 1217, 1219, 1221, 1223, 
1226. 1228-31. 

Presentation of tIle Report of the Select 
Committee. ]696. 

Motion to couRidel' {as reported by the 
Select Committee} not moved.. 2309. 

Indinn Finance 13i11-
Motion fol' leave to introduce. 879. 
Molion to consider. 1524, 1527~ ]580. 1640, 

1641, 1650, 1652, 1704, 1782, 1844, 1851, 
18~. 1854, IB57_ 1863, 1908, 1910, 1911, 
1912. 1913. 1914. 1925, 1927. 1928, 1929. 
J~'Q. JO'8. 1998. 2001, 2004, 2039, 2056-71. 

Motion -for leave lo iptrodoce in the forlD 
rel;'ommended by the G'overnor Genera.L 
2109. • 

MoLion fat' adjournment re-
Use of unfair means on the public of Bihar 

for }1l1l'chnsc of N atioual Savings Certifi· 
cates. 207. 208, 225, 227, 230, 231, 235, 
239-42. 

War allowance fol' seniol' members of IndiaD 
Civil S-~l'vice. 509, 510-13. 

1Iotion 1'e-
Election at members to tbe Defame consul-

tative Committee. 1508. . 
Elect.ion of a member to t.he PublIc 

J\cconnts Committee. 2374, 2375. . 
Eleotion of. members lo the StandUlg 

Finance Conuni.t,tee. 1680, 1682-83. 
MOtiOll to reduce demand fol'-

"Depa.droent of Industries -and Ci~l 
Supplies" ore Failll1'e of control permIt. 
system and supply of consumer goods. 
1316. 

"ExecuLive Council" Te-
No confidence in the Government. 1282. 

"Finance Department" re- . • 
Need -for economy and for more strmgent 

control of E'xpcnditure. 1439, 1449, 1450-
55. _ " 

"post-war Planning and Development Te_ 
refusul of SUpplillS for the Department. 
1298, 1300. 

'IRailway Board" 're-
I!'inant!jal position of the rflilways. 691-

694. 
Inadequaoy of the scale of dearness aUow~ 

Gnee to Railwaym0-n. 706. 
Post-wur policy i'e ownership and manage

meut of steam vessels plying in Indian 
waters. 772. 

Notifications under the Cent-ra,l Excises and 
Salt Act, (Ia;d on the table). 348-49. 

Present-ution of the General Badget for 
1945-46_ 860-79. 

Resolution re National Wa.r Front. 988. 

Damage by while ants to --'s papers. 
891-92. 

Health of and other detained Congress-
Working Committee Members. 191-92. 

RAM CHANJJRA, MR.-
Indian Ail' Force (Amendment) Bill

Motion to consider. 2383. 
Consideration of cln.uses. 2384, 2385, 2387~. 

2388. 
Motion to pass. 2388. • 

Indian ,Army (Amendment) Bill-
Motion to consider. 2341, 2376-79. 
Oonsideration of clnuses. 2380-81, 2383. 
Motion to pass. 2383. 

~fotion for adjourDInent re--
Harsh conditions of service of Indian troops 

in ~fi?dle East nnd Italy. 2644, 2669-70. 
Preventu:m of worsJlip in Hindu temples 

conseq!l~nt on requisitioning of property tr/ mthtat'y purposes at Kumbla_ 2306-

:Hequisitioning by Government. of Bl'a-hma
shram Masur, AmbCl·na~h. 2373, 2519. 

llet),uisilioning of "Chateau WindsoI''' 
building in Bombay. 1761 1762 

MoLion TC- " 

Blec.Lion of members to lhe standing com~ 
mlt~ee for Defence Depal·tment 2182 
2183. ' t 

Oat.h of Office. 1655. 
RA1v[ NARAYAl\' SINGH, MR.-

pemand for supplemelltary gl'nn~ in respect. 
of "Broadcasting". 2201-02. 

Election of to tIle standing committee 
fur Agrit!ulliure and Forests. 2245-46. 

Election of to the standing committee 
on Emigra.tion. 1524. 

General discussion of the General Budget. 
1140-42. 

Indian Army (Amendment) Bill
Motion to consider. 2376. 

Indian Finance 13ill-
Motion to consider. 18'10·72, 1901-03. 
Motion for Adjournment re restrictions on 

i§sue of milway tickets for Ardba. Kumbb
Meln nt Hnrdwar. 2740. 

~rotjon Te election of members to the 
Defence Consultative ComnPttee. 1512-
14. 

Motion to reduce aemand for "Railway
Board" Te inconveniences to third class 
passengers. 632·34. 

Question re-
Anests fol' imperSollation at. Shahdara.· 

(Delhi) municipal elections, 683,. 
Authority controlling movements of food~ 

grai.ns and Gu r in ccrtain districts of 
Bihar_ 2025-26. 

Authority for a.ppointment of :Mica Enquiry 
Committee. 2798-99. 

13An on retail sate of ice by Delhi pan, soda
and sharbat establishments. 2803. 

Britilih-American Mica mission. 2799. 
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Cases of chenting, lhelL, et.c., rcgilllered ill 
police st.at.ions in Delhi provine\!. 1125· 
26. ' 

Principles laid down by Rilu Committee 
m rt'gard to adjusting wages to prices. 
2512·13. 

Certain order of the llatiouiug Controller, 
Delhi. 1613, 2802·03. 

Cloth shortage in Bihar. 1193-94. 
Conditions [or eligibility J etc .• of war pen

sions. 21Ol. 
Constitutionnl defect. re 

rules. 2298. 
military pensions 

Cows, clc., killed 
2294. 2811. 

for military pu.rposes. 

Dl'posits from Delhi bakeries. 2803-04. 
Desimhility of trnnsfefl'inl; Maulana Noor· 

nd-din 1311hari to a Bihar Jail. 2507·08. 
Detention of Pt. Amamath Vidynlankar. 

2092. 
Distlbility pCnSiOllH of commissioned and 

1l0n-COmmiEI!.;ioned offil,:{'HI before comple
tion of minimum service. 2694-95. 

Dismissals by Commander-in-Chief of 
Viceroy's cOlnmissiotll'd officers granted 
King's commissions. 1120-2l. 

Exteruions of servicll to gazetted officers, in 
thc DirectoraLe General, Munitions 
production, Calcutta. 2359_ 

Family pensions of c.:omnUssioned Ilnd non
(!ommissioned officers. 2695. 

Findings of medical boards on Indian 
pcnmnncl 10 rcspl'ct of disa.bilities 
contracted on active service. 1121. 

Fixing Sugar quotas in Delhi. 1613-14. 
Government promise to supply mill-made 

sugar to membt'rs of Sweets and Milk 
union, Delhi, on certain condition. 2802. 

Import of British-made Cllrs. 1756. 
Indinn Minin~ Engineers (Geological 

Survey) at Kodarma. 808-09. 
r ndinn pi10lR trained and under training 

1495. 
Inequities in grant of war 

2511·12. 
allownnce. 

InJ;tllllation of broadcasting 
PAtnn.. 149l. 

station at 

Kin""s preroentive to stan WRt" camnen 
6lltionR_ !"i.e . in rpsnect Of cerlllin Indian 
npr'lonnel of' TnniAn forf'e5 2102. 

T,n,,1, of fl"tla :'Inn vppct.ahlp. Rhopa in Npw 
n"Thi , d?" 71 

Lack of yarn Rupply to Mymeosingh 
weavers. 1425-26. 

Land acquired for aerodrome near Gaya 
1495. 

Mica enquiry committee. 1608. 
Non-compliance of law affording 

lilntutory privileges to Indian 
680·81. 

certa.in 
{orcEk 

Non-observance of certai.n provisions 0 
King's regulations in the case of Indian 
forces. 1249-50. 

Parts of Indio. experiencing cloth shortage. 
1195. 

Pay, allowanco, etc., of British and Indian 
Jloldicrs. 1247-49_ 

Permits for import of British made cars. 
1425. 

Powpr of Government of 
In individual r..ases 
IndiAn ranks_ 1120. 

India. to withhold 
pension, <!t.e., of 

Procedure re adjudication of wat' pension 
claims by Indian perl!ooncl. 2101. 

Procedure re wiDdin~ up of account. in 
Government or railway pro\'ident fund. 
112.,. 

Proposal to change name of Dehri-on-Sone 
Hnilway st'llion. 956-57. 

PrO!'l'cutions for offpncps against property 
of ('rown in Delhi Central Ordnance 
Dellot. 2693·94. 

Provision!'! re forfeiturclI of nOlv and aUow
anrc of army personn<>l on 3,c. tivc serVIce. 
mill 

Rates of disability pensions for 
personnel of Indian forces on 
sen'ice. 1880-81. 

Rpf'ruif'l from Rihlll'. 12d9. 

Tndian 
active 

Registration of news by news ngencll:S as 
news bulletin_ 683, 822. 

Setting up of indl'pt'ndent pension appeal 
tribunals. 2100·01. 

Slackness in police patrols 1"13 Delhi. 1126. 
Special police establishment. inve8tigatioDs 

mto offences on East. lndian and North 
Western railwaYl>. 683. 

Stoppage of war pellsiolls of Indian person· 
uel of the great war, 2101-02. 

Stopping of "Jall!,i IlIum&" , 2299_ 
Su~pl'nsion of certain principles Te eligibi

lit.y for W81' pt·nsioll,! ill the case of 
T ndian per!lontlt'L 2298-99. 

Toll collected by police from tonsawatlas 
nt Connnught Ph1cB, ~ew Delhi. 1124-
25. 

Question (Supplementary) -re-
Detention of Utwm Chand Malhotra. of 

Peshawar. 177_ 
In-egula.r nppointme.nt. in Centra.l Telegra.ph 

Office, New Delhi. 2356_ . 
Representations on behalf of Barkat Mu~n 

wholesale Sugal' de&Ier in :Muzaffa.rpore. 
1417. 

'Vnste of petrol by 
1482. 

military lorries, etc. 

flAM XATH, MR.
nanking Companies Bill-

Motion to refer to Re1ect rommittE:e. 
2657·58, 2714, 2781, 27Il"·86. 2787. 

Oath of office. 1163. 2553 

n \MAN. MR. T. A.-
QUef;tion ,-e ~1l1ury, functions, et<:. , of 

in India. Agt'ocy Gpnf"ral. 1487. 

1AM~YAN PRASAD, MR._ 
Election of lo lhr standing col1!nllUee 

fOI' Tnformotion and "Broadcasting De
po.rtment. 1430. 

Elpction of t-o the standing committee 
fOI- War Trnnsport Denartment. 2109. 

Question re-
Letter by Mr. Budhlln Rai Verma, a 

securit.y prisoner. 680, 1959. 
Sailors in Royal Indian Navy and Indian 

merchantile marine. 2082·83_ 
R.\NCHI-

Qupst.ion Te mental hospital at --._ 2(116-
78. 



INDEX TO THE LEGlSLATlVE ASSl!IMBLY DlCBATEB 161 

RANGA. PROF. N. G.
Banking Companies BiU-

Motion to refer to Select Committee. 
272732, 2760·68, 27l1B. 

Consideration of report of the Public 
Account.s Committee. 69·73, 84, 85. 

Demand for e.'\cess grant in respect of 
"WoI'king Expenses-Expenses of General 
Departments". 218. 

Demand for supplemenlary grant in respect 
of-

Agricultural run.r\cf'ting. 2192-93. 
Agriculture. 2189. 
Audit. 825·26. 
Broadcastillg. 2198. 
Cenhnl excise dntics. 2113·14. 
Civil V(·je>rinnry Rervlces. 2193. 
Commerce Department. 2138. 
r::ommr.rcinl TntelligenqG and Statistics. 

2218. 
D,,'pnrtment of Education, Health and 

LJ1nde:. 2131. 
Department of Labour. 2138-39. 
Finane!! Denartment. 2133·34. 
Food Department. 2144-45. 
Imperial Council of Agriciliure Research. 

2192. .~ 

Meclicnl ~en-jcl's. 2188. 
Miscellaneous. 2223, 224.6-48. 2250. 
Post·war Planning and De\ elopment._ 

2254·58. 
Railway Board. 824. 
Scientific and Industrial Research. 2195. 
Sta.tionery and Printing. 2220-2l. 
Working Expenses-Maintenance and 

Supply of Locomohive Power. 836-38. 
Workinct Expenses-Maintenance of 

Strnctural Works. 828·29. 834~ 835. 
ETer-Jion of to the standing committee 

tor Aa;ricullure and Forests. 2245-46. 
EIN~tion of to the stnnding committee" 

for PlAnning and Development Dep'aTt. 
ment. 1965. 

Factories (Second Amendment) BiU
Motion to consider. 2271-72. 
Considera.t.ion of Cla.uses. 2277-78 2280. 

&281, 2282-84, 2316, 2317. ' 
Motion to pass. 2319. 
General discussion of the General Budget. 

1162. 
General 

491. 
discussion of the Railway Budget. 

• 
Indian Central Oilaeeds Committee Bill

Motions to tefel' to Select Commjttee and 
to circulate. 2331-37. 

Indian Finance Bill-
Motion to ('onsider. 1683-91, 1705, 1649-

53, 1856. 1973, 1981. 1988, 1998, 2002 
2058, 2059, 2062, 2065, 2066, 2069. ' 

rndian Merchandise Marks (Amendment) 
Supplementary Bi11-
Motions to conaicler and refer to Select 

Committf'c. 270·71. 

Consideration of clauses. 2320. 

Mines. lIllternity Benefit (Amendment) Bill
Motton to refer to Select Committee 

2268 . 

Motion to consider. 2'/93.94. 

MoHon for Adjournment re.-
Bezwada grnin purchase officer's warning 

to GlidlaveUel'll Rice miile1'8 re paddy 
pruchnse~ 2759, 2760. 

Harsh conditions of service of Indian 
troops in Middle East and Italy. 2669. 

Indiscriminate requisitioning of food grains 
resulting in food scarcity in South 
Kana:r~ TIif:itrif't. 2307. 

War allowance for senior members of 
Indian Civil Service. 504. 

Motion re-
Election of members to the Defence Con

sulative Committee. 1501~03. 
Election of a member to tbe Public 

Accounts Committee. 2374. 2376. 
Election of Memhers t.o the Standing 

romrnittee for Agriculture and Forest.s. 
1898. . 

E1C'C'tion M Oll!mherl'J. to tbE! Sl1andinf{ 
Committee for Food Depa.rtment. 1764. 

Mt'1tinn to reo;"!cl' (lemon4l for-
"Department of Industries and Civil 

R"llnulil>s" rl!-
Cloth and yarn position. 1371, 1373, 1374, 

1 :178. 
Failur!' of ('ontrol permit svstem and 

c;nunh· of ('on~11mer fTO"Ic'I'I. 1338. ]321. 
"Department of Labour" re.-
Lobour policy of Governme.nt of India. 

1456. 
''Executive Council" Te-
No confidence 1n the G·overnment. 1260, 

1267. 1268. 1269·72. 1288. 
"Finance Department" rC!- . 
Need for economy and for more strmgent 

control of e:xpenditl1re. 1434-37, 1439. 
"Food Department" re-

. d II! work in nro· Supen'islOn a.n can ro Orr 
"inces. 1333, 1334, 1335. 

"Railway "Board" re-
Honl'S of WOl'\c for railway staff. 749-50. 
Ina.dequacy of the scale of deal'ness allow-

Allce to Railwsymen. 718. 
Inconveniences to third class passengers. 

648·51. 657. 
Non-employment of Oriyas on Bengal 

.Nagpur Railway. 7~7. 
"Working Expenses-MIScellaneous Expen

ses" re-
Rerusal to Ifrant runds to run Motor 

10TTies. 553, 554. 555. 

Monon to reduce supplementary Demand for 
"Emi.e:ration-Extemal" Te-
Failure to debar certa,in holder of office of 

profit under crown from continuing, ns 
member of Legislature. 2209-12. 

Question re- " 
Advisabilit.y of restoring sa.lt concessions 

under Gha.ndhi-Irwin pact. 2500-0l. 
Applications -for Newspaper permits. 39. 
Ban 011 entry of Messrs. M. C. Pa-nt and 

Shanti Swa.rup into Delhi Cloth mills 
area. 2690. 

Ban all produ~tion of fotten (Mungari, red 
coconadas) In Andhra. districts. 1427-
28. ' 

Biln on. publication of Dai1V Sain-iAl. 901. 
Blue-prmt for conditions for Indian 

lAbourers to be allowed to £0 to Bntma 
etc. 2438·39. • 
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Booking and transhipment facilities for 
groundnut oil hom metre gauage to 
broad gnuage and ·u,ce versa. 1551, 
2809. 

rJ·~tler Report. 1032. 
Ceilillg prices of paddy and Rice ill 

Madras presidency. 789·90. 
Ceiling prices of Rice and certain index 

numbers of prices. 464--67. 
Ooercion used in village Barara. (Agra 

tebsil) for collecting war loans. 1661-62. 
Compulsory consumption of wheat In 

rationed towns. 1032. 
Concessional gl'ains supply 

staff by Posts and Air 
3754-55. 

scheme for 
Department. 

Conditions of peasants under Iati11l1T(lTdcuI 
of Ajmcl'-Merwara. 1823-24. 

Consultalion of Legislative Assembly on 
H.vdri Mission recommendations. 2438. 

Corporal }Jllnishmehts at con.l mine workers 
camps. 820. 

Cotton surpluses :.tored up by American 
Government. 595. 

Dnmodar C.nal and Polavarnm projects. 
118. 

Deten~ioll of Mr. B. Pathaik. 2688. 
Discouragement as regards use of fine 

yarn to :Madras handloom weavers. 
1183-84. 

Disparities in prices of groond-nuts, 
e:round-nut Kcrnlll, etc. 1184. 

Disparities in prices of Rice in Madras 
presidency. 788·89. 

Educational iq.stitutions fol' women in 
Delhi province. 793. 

Encoura.gement Lo hand spinning and 
wet\ving. 2616-17. 

Fall in, area and yield of paddy in Madns 
presidency. 460-61. 

Food Advisory Councils. 1031. 
Food procurement staff. 1032. 
Freezing- of standing paddy crops in 

Tanjore district. 1428-29. 
Grievances of "Serar-Madras cotton· 

growers. 325.26. 
Ha.ndloom board. 467. 
Ha.1'dship on peasants du.e to present 

tohacco excise duty. 303·04. 
Holdings basis for delivery of grnin by 

'fpeaRa.nts in Madras presidency. 461. 
Inadequate nee rations to la.ndless 

labourers in Kasaragoda. Taluka of South 
Kanara Distriot. 42. 

Indian delegatirlU to San Francisco Cou
ference. 2559-60. 

India's position vis-a·vis Atlantic Charter. 
118-19. 

Insta.lla.tion of broa.dcasting station for 
Andhl'a. country. 2501. 

Jails in Delhi. 2687-88. 
Keeping lower prices of Pa.ddy and Rice 

in certa.in Distriots of Ma.dras Preai· 
dency. 341. 

Licences to sell artificial ailk in Madras 
presidency given only to two merchants 
in Madras. 2801-02. 

Limited number of purchase licences for 
groundnuts, etc.) issued in Madras. 
lHO. 

Lower nrir.es of nadrly and Rice in Madras 
nrE'Ridency. 790. 

Medical a.id a.t coal mine workers camps. 
819. 

Minimum 
produce 
against 
96. 

level of prices for a.gricultural 
nnd protection to peasa.nts 

interna.tional competition. 595-

National laboratories. 2499. 
Non.recognition of Andhrn Railwa.y 

Passengers' ASllociation. 1551. 
Notice of strike by Bon:tbay postal 

employees. 2753-54. 
Over·estimation f)f C1'Op yielrls and under· 

p.stimation of inod nop-ds in Districts. 
461-

Paucity of industrial centres or t.echnolo· 
1'!;1cal institutes in provinces. 2499-2500.

PJan for equalization of dispa.rities of 
rei\lunerntion fol' agrioultul'al and ind'us· 
trial classes. 2..~. 

Plans for supply zoues of agricultUl'al 
produce, ate. 598-99. 

Policy re discouragement to peasants to 
grow Cbmmerciul and non·food crops. 
596-97. 

Policy re encouraging monopolists In 

commodity markets. 597-98. 
Position 1'e rationing, etc., in Vizagapatam 

district. 1823. 
Post· war development of Cottage Indus· 

tries. 434-35. 
Production cess on coal mines. 818-19. 
Purchase' of Paddy at penalty Ptice by 

Grain Purchasing Officers of Madras 
Pl'esident::y. 38. 

Rations at conI mme 
819-20_ 

'worklU's camps. 

Representation from Empire Indian labour 
iOl'mel'ly employed in Burma. 2437-38. 

Rice and Wheat l'o.tions in rationed towns 
and N on·mtioned arells. 461-62. 

Safegual.ding of Indian interests in Mica. 
mines. 2620·21. 

Scarcity of food in Bihar. 
Subsidized sales of wheat 

Presidency. 341. 

1030-3l. 
m Madras 

Treatment to Indian prisoners of war in 
Japanese and G-erman hands. 2683. 

Uniform minimum conveniences for 
political prisoners. 2689. 

Question (Supplementa.ry) re
Adult literacy. 1170. 
Advisability of extending time tor sub· 

mission of applications re adva.nced 
technical studies. 2640. 

Advisory committees of Commerce and 
Industries and Civil Supplies Depart
ments. 609. 

Advisory Committees 
tries. 435. 

relll-ting to indus· 

AJI-India handloom weavers Board. 106. 
Allowances pa.id to clerka ~ut Dot to 

Posbmen and lower grade staff in 
Madl'as Postal circle. 401. 

Applications for mcren-se in news print 
quotas by Ta:rjum.o.n-i-l1arhad and 
Khidmat. 1009. 

A-ppointment of Capta.in J. P. Williams 
as salvlijte official. 965. 966. 

Appointment of EuropeI'm 
RR.luchista.n food supply 
2354. . 

ladies 
oftlce, 

in 
.00_ 
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Appointment of Field Director a.t 'l'exila. 
1~13. 

Appointment of India's Represcntative for 
Malaya. 142l. 

Army l'e-orgauisation committee. 182. 
Army He·organisa.tion Commit.Lee enqutry. 

428. 
Arrangeruents for care of ch.ildJ·en of 

women miners. 610. 
Arrangements for care of miners' children. 

1607. 
..Ascertaining 

Assembly 
2555. 

the view of the Legislative 
on road-rail co-ordination. 

Assistant. lind junior cbargemen on Rail
wayS. 1945. 

Assurance t.o betel-nut growers Of South 
Kanarn re excise duty. 2080. -

Average wage of women in Delhi fac
tories. 1425. 

Bad condit.ion of 'Timarpur quarters, 
n.lh i. 263l. 

Ban on Bomba.y Sikbs fol' running free 
kilch(>n on GUI'lI Gobind Singh's birthday 
anniversary. 103. 

Ban on entry of ce1'tain books. 432. 
Unn on report of the India League Dele-

gation. 2511. ~ 
Ca!;unlties in Coal MineS':" llD. 
Clostlre of texti1e mills due to coal 

Rhorta,e:e. 1552. -
Cloth ouota~ for Madras. 1799. 
r.occa heans imported from Crvlon. 2611. 
Coffee cllltivation in Rriti f; h Tnrlia. 2001 
Committee for cotton t extill' fonds. 2417. 
Commn nnl composition of Railway board 

!;t nff. 259. 
Conclusions about. Brl'tton Woods Confer· 

ence resolution. 277. 
Crmdit.ion for grant or whole-sn1e nl.'aler's 

lioenel' for SU!!Rr in 'Bihnr. 2422. 
Contrart s\'stpm TOr e-nf'J':!,l'Pement of 1ah011T 

in Uplhi fncto'l"ir>,>. 14?.'i 
Cont.rol of anpella.te Al!!;i!'lhmt. Commis· 

!':ir)tlprs of rncome·tnx. H!42. 
Cont.rol of country craft tra.ffic. 251. 
ContrOl over Commercial Activity in India 

of British Air Companies. 1727. 
Co·ordination of medical educations. 

1811. 
Dearness Allowance to Officials of the 

O'overnment of India. 402, 403. 
Deciding authority for inclusion or exclu

Bton of scheduled bnnks. 2504. 
Delegation to England for discUssing 

liquid&tion of sterling resources. 2684. 
Denial of use of retiring room!! &t Ootae&

mnnd railway IItatian to the public. 
525. 

Desirability of transferring Manlana. 
Noor·ud4din -- to a. Biha.r Jail. ?.SOB. 

Discrimina.tion QS regards ba.sic pay of 
foremen, etc., in ordnnnce faotories. 
962. 

Diecrimina.tion between civilian and mili
tary staff in War Department. 680. 

Dtf1triblltion of ccal wagons. 530. 
Ernnomie sanctions aga.inst South Africa. 

2m3. 
Emnloyment of nnderage children in coal 

rumes. 180'7. 

Esta.blishment of permanent Tarn Boa.rd. 
'199, 1010. 

Examination held in Labore 
1i.ardinge Medical College 

for La.dy 
students. 

1810. 
Excessive requisition of foodgl'ains from 

cultiva.tors in certain districts. 2431. 
Excise duty on betel nuts 1ll certain 

Madras distl'icts. 1667. 
Exempt.ions frOI!l customs duty and 

.. lncome-Tax in respect of British Army 
and Arnel'tc.an Army, ek, ill India . 
287, 288. 

Expenuiture on llrinting of "Indian rail
ways iTT War times". 175~ 

External Affairs Depa.rtment contributions 
to Govern~nts, etc. 1729. 

Factory for production of stabilised 
bleaching powder. 528. 

Food situation in Bengal, Ma.la.bar, etc. 
l09. 

GenGral elections to Cent.ral and Provin
cml Legislatw·es. 103. 

Gold and Silvet· policy of Government. 
186, 187. 

Grow more food contribution given to 
Madl·a.g Government. 2610. 

Handcuffing of Dr. Sukhdeo and Mr. 
Ha'thunandan Saran on arrest. 2510. 

Health of Congress Working Committee 
Memhert=l in Detention. 293. 

Health of Prem Jas Rai, a. detenu. 1485. 
Higber size of ration in. Delhi. 2238. 
Hydari mission. 673, 1815. 
Ill-treatment meted out to Sri Jai Prakash 

N araill in jail. 182. 
Immoral traffic. 676. 
Importation of foreigners to Archaeolo· 

gical Department. 809. 
Imprisonment of civilians in military 

detention ca.mps of Eastern Command. 
679. 

Imoure whent ra.tioned in Peshawar. 788. 
Inadequate strength of postmen and lower 

grade staff. 400. 
Indian delegation to San Francisco Con

ference. 1956, 2557. 
Indian prisoners of wa.r in German a.nd 

Japanese hands. 1875. 
Indian seamen's welfQJ'e officers. 
Indian troops taken to G'reece to 

aga.inst E. L. A. S. 888. 

1799. 
fight 

Indians to be sent to foreign countries for 
training. 1490. 

Inclia.'s st.erling balances. 891. 
Inftation of currency. 295. 
Informnl rationine; in districts of Madrns 

presidency. 1019. 
In~ide bolts and catcbes in compa.rtmenta. 

963. 
ImlfaIJation of radio eets for community 

lil'l~ening in cprtain Madra.s districts. 
2«12. 

Instructions 1't reservation of berths for 
members of Central Legislature. 1078. 

Instrnctions to Agent General 1't propa
ga.nda about India. carried on in 
.A merica. 682. 

Lack of yarn Impply to he.ndloom weavers. 
14l2. 

Ladv Hardinge Medico.l college students. 
795 . 



Leave rules for eull'ams to Postal Depart-' 
ment, 1543. 

Legi!3laUve Assembly's deoision re demaud 
for grant. of Planning and DeYeiopment 
Depal'lment. 2685. 

List of approved candidates for tempor
ary clerks. in post offices in Delhi_ 2565_ 

Lower I'alik I.,M.S. and R.A.. W. C. 
European officers holding higher rank 
under Indill. command and South East 
Asia Command. 2507_ 

Malaria ra,·agcs.- 2228. 
Maternity b!'l1f'fits and facilities for women 

miners, 1606. 
Meeting of the standing cOlJlmi\tee for 

Posts and Air Department. 2357. 
lUilltllel:i of the accredited pres~ corres

pond(,IlLs' conferences, ~7. 
National savings fortnight hold in Delhi. 

2517. 
Now pl'ogramme of conatrncth'c work by 

Mabatma Gandhi. 14&3. 
N cwsIJapel' Contl'ol Ordcl' and newspapers 
.,.nllowed to start. or re-appear. 814. 

Nl'wspapcrs for troops in India nnd 
abroad, 185, 

Next session of U.N.R.R.A. conference, 
1812, 1813. 

Non-compliance of law affording cert.1.in 
statutory privileges to Indian forces. 
681. 

Non-IndiRn cvn~ueP.s and refugees 
employed by Government. 674. 

Non-obst'ryance of certain pro,>isions of 
King's Reg-Illations in the ClIse of Indian 
Force!;. 1250. 

Non-pos.ting- subsLantivC'ly of nn Indian as 
AR!l:iJitnnt Sta.tion Master at certain 
Railway Stations. 1950. 

NOt'th Western Ruilway sub- nssistant 
. Burgeons permitted to join Indian Army 
MAdicaJ Gorps. 1352, 1353, 

Notes and Coins lin circulation. 188. 
O"ercrowdi0Ji., in tl'uins. 538, 539. 
Pet hend cloth quota for Bengal. HBI. 
Permitting repatriated I ndinn traders to 

regume trade in .Aden, etc. 1940. 
Policy re steel importations. 1070. 
Post-war plaos for improving labour. 

1599. 
Postponement of India Immigration Bill 

in the American Congress. 2553. 
Prevailing rates for foodstuffs in Bijapur 

'district. 2629, 
Price index of coal, etc. 258, 
Price of imported Wheat at Calcutta. 

Bombay, etc. 1025. 
production of penicillin and qUl"DlDe. 

595. 
Production of power alcohol. 1537. 
Production of steel and pig lron, 2368. 
Production of tobacco, 2233. 
Ptrotlre3B in manufacture of 8exibJe we. 

~ulated cable. eto. 728. 
Prol!ress in Metallurgical indolltriea. 

1342. 
ProTl;\I~Andn Ahout India carried on in 

A.merica hv British and Indian Gon",. 
mAnta. 252. 

, 
Y DEBATER 

Pl'opaglllllJa auouL India. cnrrieu on in 
America. bj' Indian Government. 425. 

Proposal 1;0 C ose down silver jubilee T. B. 
Ho);-pital and municipal 1', B. Clinics, 
Dalhi. 2244. 

Proposed transier of t!ontrol 
supply Mission lD United 
America. 969. 

of India 
Sta.tes of 

Prosecutions for offt!nces against property 
of Crown in Delhi centra.l ordnance 
depot. 2693. . . 

Provision of dollar credIts lor Indlan 
imports. 894. 

Public Relations Department, 889, 890. 
PllI'cbasing nt controlled prices Ilrticles 

sl1pplied to Britnin, etc. 1540, 
Quinine requil'ement~. 2226. . 
Quota. per dny pl't' adult of foodstuffs lU 

certain cities. 1420. 
Radio sets removed from private reBl~ 

dences. 1953. 
Railway Member's visit to Delhi l'Ililway 

staLion, 953 . 
Rcra1Jing of Mr, K. C, Mahindra., 804. 
Refund of enhanced duLy colle.cLed on duty 

paid Lobacco. 1882. 
Rrfu.!=al of po-rmiesion to republication of 

W ukly ,had;. 1195. 
Report of Woodhead Commission. on 

Bengal £amine. 111. . 
Representation~ about prices of foodgrams. 

1797. 
Re~ea1'"Ch work at Nutrition Research 

T ... a.boratories. Coonoor, 1178. 
Restriction I}f Sugar production in Bihar. 

1506. 
Restrictions on use of building materials 

by ch'iliau population. 736. 
Roads operated for p,uiscngOl' traffic by 

railways. 950. 
Salal'ies of Sir Girjll Shanka.r Bajpa.i and 

Mr. Hunnesey. 734, 
Sale in blac~ market by facLory represen~ 

tative of Iudian Cable Company 
Limited l Bombay. 2568. 

Sale of Gol d. 1877. 
San Francisco Conference. l075~ 
Savings in foodgra.ins of surplus arena due 

to rationing system. 1024, 
Scarcity of milk and milk products. 1416. 
Scholarships to scheduled class students 

for trnining in foreign countries. 1411. 
Sending out students abroad for training. 

1410. 
Setting up Permanent Tariff Board. 2418, 
Sind~wol'k merchants in Manila. 2356. 
Spurious varieties of penicillin. 2619. 
Starting of canteens a.nd cafetaria. 1D 

esLablishments. 2516, 
Steps for enforcing Mines Maternity 

Benefits Act in mining a.reas. 610. 
Subversive activities of the Watch Tower 

Bible and Tract Society. 1251. 
Supply of chea.p grains to workshop at 

Aravankadu ordnance iactory. 2562. 
Supply of Legislative Assembly Debates 

to Leei",IAti-.e Assembly Members til 
jail. 1252. 1253. 

Tentative conclu!lions about post-war 
plnnnin.~. 281. 282. 

ThirrJ clASS ('mages built. 3724. 
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Timber control. 1341. 
Toll tax coUection nt Lansdowne r&ilway 

bridge in Sind. 2749. 
'Transfer of Congress Working committee 

members to their provinces. 1676. 
Transport difficulties re salt, sugar, fltG., 

in Allflnm. 955, 956. 
Tl'f'alm(>nt of Mr. Assf Ali at Delhi Rail

way slation on wav to Punjab. 2708. 
Treatment to civil disobedience prisoners. 

1893. 
Visit of 

2:;14. 
Dr. Amarnatb Jha to America.. 

Visit to 
1415. 

India 0.£ Russian Hea.lth E~ert. 

War allowance to officers lUlder control of 
the Secretary of State. 404. 

Whereahouls of Massl's. Jaya "Prakash 
Narayan and Manollar Lohia. 203. 

White soldiers in India. 2091. 
Withdra wal of recognition of 

Western Railway Accounts 
1343. 

North 
UniOD_ 

Workjng of the Reserve Bank of India. 
21(13. 

RANK(S)
Question rt-

Indian balding colonel's and ,higher --. 
2700. 

Military punishment of reducing to lower 
for certain corps. 2300-01. 

Power or C'ovel'ument of India to witb
- hold ill individual cases pension, etc., of 

Indian 1120, 1889. 
RATE(S)-

Discrimination as regards specia.l - of 
pension to Viceroy's Commissioned 
Officers, etc. 2301. 

Prp-vailinq: for foodstuffs in Bijapur 
diRt-rict. 2628.·30. , 

-_ of disability 'Pensions for Indian 
personnel of Tndian foroes on active' 
service. 1880-81. 

-- of grc'V woollen flnnneli' in Aml'its$!.l' 
mn.rk~t. 6..,1. 

RATIUN(S)
Question re-
. Co-operative stores in Delhi distributing 

foot! . 2445. 
Denial of milk Gbee 

soldiers_ 1494-95. 
to Indian 

Equal o[ wbeat and rice to vege-
tarians and non-vegetarians. 2013. 

Highet· :;izc of in Delhi. 2237-33. 
Inadequate rice to 1l1l1d-Iess labourers 

in KaBal'a~oda Taluka. South Ka.nara 
District. 42. 

Non-increase in size of -_ in Malabar. 
2237. 

-- at cOO\oI mine workers ca~ps. _ 819-20'-
-- of gl':Lins pel' head per day. 2014. 

1)111' adult lahourer in certain areas_ 
2018·19. • 

Rice anrl wheat -- in rationed towns and 
non·t'ationed nt'eas. 461·62. 

RATfONING-
Question re-

Informal -- in districts of Madras 
presidency. 1018-19_ 

Non-adults age limits for -- purposes In 

Madras presidency. 2016-17. 
Positiou te etc.. in Vizagapatam 

d isb·iet. . 1823. 
-- of electricity supply 

New DeIhL 1828. 
in Delhi and 

Reaign&tion of Administrative Officer, 
Delhi -- and Civil Supplies. 1817-18. 

Savings in foodgrains Of surplus areas due 
to !'lvatem. 1024. 

Unit of foo·dgraina in villages. '1019-
20. 

Weekly in New DeIhL 2013. 
RATTONING ADVISER

Question r€ aseiatant --. 614. 
RATlUNING AND CIVIL SUPPLIES 
ORGANl~ATIONS-

Questiou re promotion of" .staff to posts of 
Circle rationing officers, etc., in ..DeIhl 
--. 24:;0. 

RATIONING CONl'lWLLER(S)
Question re Cel'taill order of the 

Delhi. 805-06, 1613, 2802-03. 
RATIONING OFFICE(S)-

- .' 

Questionre l'cvel'tmg deputed stafr In 
Delhi ,1817. 

See alBo "Office(s);"'. 

RATIONI,NG OFFICER(S)
Question re-

Candidates from Hindu backward classes 
appointed as Circle . 2800. 

Promotion of staff to posts of circle --, 
etc., in Delhi ra~ioning and Civil 
Supplies organisations. 2450. 

RATIONING ORGANISATION-
Question 1'(1. physical punishment m Delhi 
-. 1817. 

RATIONL'IG SYSTEM-
Q!lestion re -deSirability of monthly 

in Delhi. 1830. 

RAU COM~nTTEE-
Question re principles .laid down by 

'm .'egal'd to adjusting wa.ges t,(l pr ices_ 
2512·13. 

RAW CINEMA FILMS
Set. "Film(s)". 

RAW FILM-
See "Film{s)". 

RAW FILMS INDUSTRY-
Se~ "Industry(ies)". 

RAW l\IATERIAL(S)
Question rc-

provided to America on mutual aid_ 
1110.11. 

Want 01 wa~ons fOr carrying -_ {or 
Sholiac industry of Mil'zapul'~ 2355. 

RAWALPTNDI-
Question r!! discovery of petl'ofeum near 
-. 456. 

Rules for di!'lposal of surplus 
cooked food in military messes. 438. 

or RAY. MRS. RENUKA-

RATTONED AllJ;lA
S,.,. "Area(R'''. 

RA TTONED TOWNS
,qer. "Town(s'''. 

FJl'ction of to the Standing Com-
mitfee for Education. 2246. 

Hindn Marria(te Disnbilitif'S Removal BiU
MoHon to refer t-o Select Commit.>e. 368-

70. 





Failure to apprise the Governor Genera.l 
al)out situation re to Indian Civil 
Service and Indian Police Service. 261~ 
63. 

R.efnsal to indicate Gov:ernment views rt 
__ to Indian Civil Service and India.n 
Police. 2708"09. 

Question rD---

A"my . 1121·22. 
Communal percentages for in the office 

of Accountant 061161'1\1, Punj~b. 1884. 
Dif:conMnuance or direct of speciaJ 

inspectors and special clerks on Bengal 
and .A!sam R~'l.ilwny. '37. . .. 

Examination for of second dIV1SIOn 
clerks in Cent-ral Telegraph Office, New 
Delhi. 2356·57. 

Ga7.ct.ted posts to which -- is made from 
Post~ and Telegraphs Accountants. 

employed Non-Indian evacuees and 
by Government. 674·75. 

-- and eva.cuees arrived 10 Inaja. 290-
9l. 

REFUND(S)
Question re-

Income·tax -- to certa.in nssessees in the 
Punjab. 31. 

-- of enhanced duty collected on duty 
paid tobacco. 1881-82. 

REFUSAL(S)-
Motion for adjournment TC to indica.te 

Government views Te recruitment t6 Indian 
Chrn Service and Indian Police. 2708-09. 

Question re of e.lect.ric connections In 
Delhi. 1828. 

REGIONAL FOOD COMMISSIONER
Question Te,. Muslim officers in offices of 
--,. etc. 1186. 2169·70. 

Orders re adjustment of under~ 
minorities. etc. 2094-2100. . 

Preponderance of 11on-Muelims in seleotion 

01 REGIONAL FOOD CONTROLLER
Question re whea.t a.nd sugar purohased by 

honra for of apnrentice mechanics 
nl ,Tamalpur. 1083, 2808. . 

__ of apprentice train examtneTIj. on 
'Bengal and Ao;sam Railway. 36. 

__ -of criminals for War pUl'poses 1U 

America. and Canadn. 898. 
to Le.S. and l.P.S. and LM.S. 10 

immediate futllre. 2638-39. 
- to T.M.S. 1877-78. 

to Post!> anel Telegraphs Accountants 
cadre. 2170. 

Scheme for -- of Gorakhpur labour fa)' 
employment in coal minell. 62930. 

Stopping of non -Indians to Indian 
Civil and Iudian Police Services. 177-
79. 

Suspension of and confirmation of 
clerks in Postal Department. 2557~58. 

Va.cancies in grades specified for direct 
-- of East Indian Rnilway. 1080. 

RED CROSS SOCIE'ry-
Question "e Govemmcnt contribution LO 

Indian I etc'. 18J8-19. 
REDDIAR, MR. K. SIT ARAMA-

Election of ~o the standing committee 
for Roads. 2644. 

RE·EMPLOnlENT-
Ques~i.on Te of n Government servant 

after conviction. 1428. 
REFORMS SECRETARIAT

See "Secret<'l,rint(s)". 

REFRESHER COURSE-
Question re A class non~muslirn gulW'ds sent 

for in Howrah dh'ision, East Indian 
Railway. 1733. 

REFRESIDfENT ROOM(S)-
Motion for adjournment 1'e "Violation by 

Government of terms of Delhi Railway 
station Hindu catering contract. 
346. 

Question Te &upply of meals to RailWl~Y 
staff at at discount on North 
Western Railwa.y. 2167. 

REFUGEE (S)
Qnestion re-

Burma evacuees and . 
Collection of r ncome-Tax 

and .190-91. 

1167-69. 
from eV&CUe2S 

• 

the 1 Meerut. 36. 
REGION,>\.L OFFICER(S)-

Question 'Te visits of Meerut to cer· 
tain stations on Shahdara (Delhi) ShaTa.n~ 
pUT' Light railway. 37-38. 

REGISTRATION
Question re-

Non· of new firms for supply of 
powder condiment. 1826. 

ReciprocnJ. arrnngementsrc trade roark 
between British India and Indian 

St.Ie.. U9. 
of news hy news agenCIes as news 

bulletin. 683. 
REGISTRATION OF FOREIGNERS ACT

See "Act.{s}". 
REGULATION(S)

Question re-
N on-observ.:ance of certain pl'ovisioDs of 

King's in the case of Indian forces. 
1249·50. 

Publicity among privn.te cit.izens of 
and orde.roS under Defence of India Act 
a.nd Rules. 2078. 

REHMAT ALI, MAULVI-
Question 1'e Ha.j Passage for one --,. 

2415. 
RELATIVE(S)-

Question 'T€ refusal to intel'view their -
by detained Congress Working Com
mittee members. 303. 

RELIEVING CLERK(S)
See "Clerk(s)". 

REMOV.AL(S)-;
Question Te-

of civilian ga.zetted officers. Indinn 
Army Ordnance Corps. 44. 

Significance of of employee's nBme 
from recommenda.tion rolls (North West.
ern Railway). 1099-1100. 

Summary from services of railway.. 
men. 1548-49. 

REMUNERATION
Question re-

Plan for equalization of disparities of -
for agricultural and industrial classes. 
2300. 

Reduced of cloth 
of Delhi. 2443-44. 

commission agents 



'>ENT(S)
Question re-

Denial- of house to circle servtce tele-
graphists. 2350. 

Prescrihing aetfol'm of receipt for 
under Delhi Rent Control Ordinance. 
1815·16. 

RENT CONTROL ORDINANCE-
See "Ordinance(s)". 

. REORGANISATION COMMITTEE-
See "Committee(s)". 

REORGANISATION INSPECTOR{S)
See "Inapector(s)". 

REPAIR(S)
Question re-

Money required for of Khededia Fort 
monuments. 1178, 2429. 

-- to New Dalhl roada.. 1825. 

REPAYMENT TO DEPREOIATION RE· 
SERVE FUNDS--

Demand for excess grant 218--19. -REPEALING AND AMENDING BILL-
See "Bill(s)", 

REPLACEMENT(S)-
Question 'Te of Jower selection grade 

clerks by Telegraph masters. 2173. 

REPORT(S)
Question re-

• 

Action au Sargent . 320. 
Annual of Goyernment of India. ne-

partments. 1102:.03. 
Annual oi supervisor -of railway 

labour, Calcutta. 7ff7. 
Ban on of the India League Delega-

tion. 2510·11, 2518. 
Bbore Committ.ee interim ,etc. 124. 
Bhore Committee . 448-49. 
Butler . 1032. 
Butler on foodgraws procurement. 

44950, 458. 
Cel'taw malpl'3.ctice referred to in Public 

.Accounts Committee . 1062. 
Decision on of the technical Mission 

on ma.nufacture of artificial Fertilizers. 
29·30. 

Electrical Commissioner's . 806. 
Falsification of accounts referred to in 

Public Accounts Committee . 1233. 
M nuster . 429. 
Munster recommendations. 676. 
Prof. Thomas' on progress of industry 

durina- and after War. 388-89. 
Puckle-Joyce on American opinion on 

Indian questioJls. 200. 
-- of British mission of coal experts, 

521·22. . 
of certain radio debates on India in 

America. 1485-86. 
-- of the Royal Commission on Mauritius 

Policy Firing Enquiry. 100. 
-- of Woodhead Commission on Bengal 

famine. 11l. 
-- on working of food administration in 

Ajmel'-"Merwara. 2235. 
-- of the Public Accounts Committe 

(Considered). 54-77, 78-85. 

alll"PRESEN'I' A'I'IO N (S)
Qltest.ioll re-

Inadeq nate -- of Sikhs in Depa.rtment 
under the Honoul'able Member for Com
merce and Industries and Civil Sup· 
plies. 330. 

Inadequa.te -- of Sikhs in the Depart
ment. under the Honourable Member for 
Information and Broadcasting. 319. 

Inadequate of Sikhs in the depart-
ment under the Honourable the Law 
Member. 330-31. 

Indian at San FrancWco Conference. 
1608. 

India's 111 Middle East. Supply 
Council. 457. 

Non-OJfidaJ on committee to consider 
estnbHshment of hig11 grade technologi
cal institute. 1818. -== al)out prices or foodgl'8.ins. 1796-97, 

- hy Mllslim employees of Allahabad 
Division, East Indian Railwn.y. 2358_ 

-- from Empire Indian lahonr formerly 
eml)ioyed in Bm'ma. 2437·38. 

-- from Gita press fol' increase in paper 
quotn. 1032-33. 

-- on behalf of Barkat- Mian whlllesale 
Suga.r dealer in Muzaffarpore. 1417. 

-- re adruinistmtion of Defence of India 
Act and Rules. 1873. 

-- re releasing cloth for turban of Sikhs. 
1824. 

-- t-o Soulbarv Commission. 1812. 
Sikh in h'igher posts 01 the Supply 

Dt'partment. 743. 

REPRESENTATIVE(S)-
Question re

Appointment of India's 
142().21. 

for Mal&ya. 

Appointment o£ Russian--
381. 

in India. 

Hindu backward classes on Provincial 
National Labour Service Trihtmal. 2800. 

Memora.nda from of mining interests 
of Benga.l and Bihar ,a.t Dbanbad Con
ference. 539·46. 

Mr. ChurchilJ's personal fbl' welfare 
of British troops in India. 429-30. 

Commission to invit.e of "Indian 
Rflilwfll/ Jlfagozine" of Madras to a 
railway press conference. 525-26. 

SaJe i.n black market by factory -- of 
IndHin Cable Company Limited Bomb"y 
2567·68. ' - . 

REPUBLICATION_ 
Question re refusal of permission to __ 

of Weekly Azacli. liBS. 

REQUJREMENT(S)-
QUl"~tion re soft coke and quotas. 

24·25. 

REQUISITTON(S)
QuesLion re-

Excellsive -- of foodgrnins frmn cultiva
tor in f'ertain disb;cts, 243O-3l. 

-- of flats by 'Var Depllrlirncnt m 
Bombay. 1496·98. 

REQUISITTOXED HOUSES
Sec "House{s)"_ 
. 

REQUISITIONED LAND(S)
See ''Land(s)''. 

, 

• 

, 
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fND£X- TO 

REQUISITIONING--
Motion for adjournmenh re-

Indiscriminate of foodgraius result-
III~ in food soal'city in South Kanara 
district.. 2307·08. 

-- by Government Bl'ahmashram Masul'J 
Ambernath. 2373. 

-- of "Chateau W'inclsol''' building in 
Bombay. 1760-62. 

Question 7€-

-- by Rovel'nroent of premises of People's 
Free Reading Room and library at 
Dhabi Talac. Bombay, 613-14. 

-- of building;s for military pm'poses in 
Bombay. 1674-76 .. 

RESEARCHIES)-
Motion for adjournment re immediate need 

o£ nutrition in India.. 204. 
QuesLionre re manufacturing radio 

sets. 2303. 
RESEARCH INSTITUTE(S)

Question r€-
Schemes of Food Department. -referred to 

Tnt. . 586-87. 
Scholarships to reseal'ch scholars in Tab 

and bifurcation of administrative 
and academic work. 586. 

RESEARCH INSTITUTE. IMPERIAL 
AGRICULTURAL-

See "Imperial Agricultura.l Research 
Inst.itute". 

RESEARCH SCHOLAR(S)-
Question re scholarships to in Tata 

Research Institute ~d bifurcation of 
administrative and academic work. 686. 

RESEARCH WORK
Question Te-

nt Nutrition Research Laboratories 
Coonoor. 1177-78. • 

Sending out pers.ons abroad for Agricul-
tural studies or . 1040-41. 

RESERVATION(Sj
Question re-

..Anangements for of accommodation 
nt Delhi Railway station for members of 
Central Legislatures at tennination of 
session. 2752. 

Discrimina.tory treatment as rega.rda 
of berths for Members of Central Legis
la.ture a.t Delhi railway station. 21-22. 

Dispensing with production of ticket at 
of accommodation by mam bers of 

Central Legislature. 1077:78. 1097. 
Insisting on production of ticket at ~.

of accommodation. 1079. 
Im:trnctions re of accommodation for 
~fembers of Central Legislature. 1096. 

In!ttructions re of Bert hs for Members 
of Central Legislature. 1078-79_ 

In~fructjon~ to railwavs re. -- of 
accommodation -for merr.bers of Central 
Lf'gisl.iJ.tore. 2372-73. 

Relaxing of rule re Production of 
T;ckets at in the case of Central 
Legi~ln.tive Assemblv members. 958. 

-- of at=commodalion for members of 
Central Legisla.ture without production 
of Railwav ticket-s.. 2361-62. 

-- of berths at Delhi railway station -by 
Central Legislative Assembly Members. 
957·58. 

oi portions of Jurnna. at Okhla for 
fishing by Europeans. 2420-21. 

-- of second class berths for sit.ting only 
on 0. section of Bombay, Baroda. and 
Central India Ra.ilway_ 947-48. 

RESERVATION CARDS-
Question re Raj passage for oerta.in 

holdel's of 2231-32, 

RESERVE BANK OF INDIA-
Question I'e~ 

Af>sistance by -- to scheduled and other 
Banh. 2103-04. 

De~schednled banks o( the == 
Examining of wOl'king of -
Joint-stock ba.nks applying for 

2504. 
2293. 

Financial 
:t.ssistance of 2503-04. 

Performance by of functions 
Central Bank. 2292·93. 

Working of the 2102-03. 

RESERVE BANK OF INDIA ACT
See "Act(a)" 

RESETTLEMENT(S)-

of • 

Question -re scben.e for 
evicted from homes under 
India Rul. 75 (nj (lj. 35. 

of persons 
Defence of 

ltESIDENCE(Sj-
Question T'e Radio sets removed 

Dl·lvate ,1952-53. 

RESIDENT(Sj
Question re-:-

from 

Economic condition oi Indian ill 

liberated Burma. 1107-08. 
Notices for evacua.tion ou -- of Delhi. 

ward No. 14. 617, 2450-5L 
Notices for vacation of houses on of 

ward No. 14 Delhi. 2440-41. 
RESIGNATION(Sj
Quest.ion re-

by European Inspect,resses oi schools 
ill Baluchistan. 2634_ 

-- by senior trains clerks on North 
Western Railway. 2746. 

-- of Administrat.lve Officer, Delhi 
Rationing and Civil Supplies_ 1817-18. 

-- of European inspectress of schooh in 
Ba.luchistan. 2354. 

RESOLUTION (S)-
Mallon for adjournment re-

Hovernor General's refusal or perrnl8510n 
to discuss l'e delegation to San 
Jfrancisco conference. 2179-80. 

Teal·iug of notice. of 'Te Chimur and 
Ashti convicts by Mr. Le Bainey at Delhi. 
munlChml committee meeting. 2757-59. 

Que!;tion re-
{~oncJusioDs about Bretton Woods confe-

rence . m. 
-- of All-India.- Postal R.M.S. Gonfe· 

renee. Bombay. 524. -
Amendments of on road development. 

2309·10. 
Enactment of laws conducive to welfa.re 

of peasants and labour_ 2492-95_ 
National War- Front. 127-50, 973-96. 
Removal of sections ill to 121 of the 

novernment. of India Act. 1935_ 99'1. 
1008, 2461-92. 

REST-
Question Te tra.velling allowance for 

and recreation, 301·02. 



ltESTRl T!ON(Sj-
Motion for Adjournmea.nl rt on Issue 

of railway tickets for Ardba Kumbh 
Mela. at Hardwar. 2709-11, 2732·42. 

Qu&.~tjOl1 re- . 
of Sugar production in Bilmr. 1595· 

96. 
on Aghn. Sayed Za.man Sha.h. an 

Afghan subject. 1103. 
__ on betel nut cultiva.tion and curing in 

certain )tadrns DhlLricts. 1667. 
__ on hooking of green fruits from 

Muzaffnrpur R.ailway Station. 174950. 
on booking of lichi nnd tT.ango fruits 

from )'Iu7,nJ£n.rpur railway station. 1095. 
__ on drills, etc., at Sevagram. 678. 

on interviews of Lala Shankar Lal. 
1119·20. 

--.?n news ~bo~t, street accidents b 
milItary lorries In Cn.lcutta.. 893 2451 Y 

-_ 0!l ACCI1}'iLy pJ:isonel'l'I l'eleas:d fro~ 
Delhi or Almer. 904. 
... on use of lmilding ma.terials bv 

clVlilan populaVon. 735-36 • 
RETIREMENT(Sj- . 

Quegti~n re hnrdship as regards of 
certam I.M.D. (British cadre) officers. 
900·01. 

RETIRING ROO1£(Sj-
Quest.lon re denial of use of 

Ootacnmund railway sta-tion to 
public, 525, 

RETURN(Sj-

.t 
the 

Quest.ion TC calling for -- of purchase and 
anle from piece-goods dealers in the 
Punjah. 795. 

REVENUE-
Question re of Telegraph Department 

coming from Defence Dept\rtment, 
1064. 

REVERSION(Sj
Quest.ion 're-

oi certnin Muslim superVlsmg assist.
ant sln,t.ion masters on Bengal and 
Assam Railway. 1346·47. 

-(- of Muslim dist.rict. train controllers 
Ca.lcutt.a.), Bengnl and Assan. Railwa.y 

1345·46. . 

REVIEW(Sj
Question re-

of dearness al10wance questions, 2698. 

h 
of the ca!'e of S. Sardul Sinl7h Ca.ee-

s ar. 273 <> 

REVISER(Sj-
Question Te rule re appointment of qualified 

• ~opyholders and as junior readers 
~~. Government of India. Presses, 2016· 

REVISION(Sj
Quest.ion re-

in the division of accredited press 
correspondents. 912. 

-- of dearness allowance of Poslmen and 
lower grade staff. 399·400. 

-- of Income-tax Manual. 1245. 
of pension cases of certain Indi::m 

l~~nnel of His Majecty's Indian forces. 

of scale of pay of em'P oyecs of GoT; 
erIlrnent of India. Press, Oalcutta. 2010· 
11. 

of scaJes of pay of Oudh and Tirbnt 
rnilway employees. 28. 

__ of senior Muslim head train examiners 
at Badarpur, 1095, 

__ of the Contempt of Court Law. 98~99. 
RJOE

Question TC-
Arrangements for supply of -- to colliery 

Inhour in Bihar. 1957. 
Central Gonrnment.'s decision to discon· 

t.inue supply of t.o Calcutta. 123. 
10 Ceiling prices of paddy and 

~f!ldra" presidency. 789 90. 
Celi1ng pnce of and cel'tain index 

numbers of prices. 464-67. 
Controlled rates of price 01 -- in Dhanbo.d 

!mb-division. 2235·36. 
in Madras Disparit.ies in prices of 

pl'c'lti.dcncy. 783·89. 
Disposal of surplus -- with Bengal Gov· 

crl1ment, 623-24, 812, 1037-38. 
Distdhlllion of in Bihar Coalfields. 

12O·2l. 
Equn.! rations of wheat and c to v.ege· 

tamms nnd non-vegetarians. 2013. 
Higher pl'ices char~ed for in Bihar 

Coalfi.lds. 121, 1955. 
Inflricqua.te Rations to land-less 

iahoul'ch:; in Kasn..ragodn. Tnluka South 
KAnarn District. 42. ' 

Keepin~ 10"",:er prices of Paddy and in 
c(>rtam dlSlTlcts of Madras Presidency. 
34l. 

Lower price$ of paddy and -- in Madras 
t:'resid{'nt"y. 790. 

PrIel! ral!.'s of ill Bengal Distrieta 
122-23. . 

Prices of ,Wheat and Bajra. in cer· 
tn.i.u districtfl, 142l. 

__ R-nd A Itn deteriorat.ed in Government 
godowns, 115. 

_'- a.nd 11addy do~Moyed by Government 
in North Bihar. 803. 

_ n.nel W)1eat rat.ions in rationed towns 
Rnd Non·rationed areaR. 461·62. 

__ Ilnd wheat supplied to Bengal Govel'n~ 
ment for Cnicut.tll, 811~12. 

.. otting in Government godowns in 
Manikstanj. 2243, 

llICE 8.4S,lf A'l'l-
Question T(1 ri8e in price of -

Delhi. 1192. 
10 New 

RICE \fILLER(Sj-
'TI,{otion for Adjonrnment. re Bezwadll grain 

pnrcha!'.e officer'~ warning to Glldla.vellery 
, rr pAddy pllrchaRC'. 2759-60. 

RICHARDSON, RIR RENRY-
Election of to the ~tanding committee 

for Planning and Development Depa-:-t· 
ment. 1Q65, 

Elect.ion of -- to the Slandin2 Commit.. 
t,M for Supply Department, 1900. 

Expressions of reg-ret on the dea.th of Mr. 
1\.. S. Gupt.a, 1058-59. '\ 

EXOl'essiona of re~ret on the deaths of Ml'. 
nmar Aly Shah and Mr, Khedan La.1. 
48. 

Geneml discussion of the Genera.l Budget, 
1129·3l. 

General discussion of the Railway Budget. 
469·71. 



nm:ax T6 'l'.if.l!I L!IfJISLK'I 

Indian Finance Bill-
'Motion to consider. 2031-34. 

• 

Inclian Merchandise Marks- (Amendment) 
Supplementary Bill-
Motions to consider and refer to Select 

tiommittee. 268 69, 271. 
Mines Ma.ternity Bonefit (.Amendment) BiU

Motion to consider. 2793. 
N ominn.tion of on the Panel of 

Chairmen. 127. 
Question (Supplementary) re position re 

outpnt of coaL 518, 51~ 
'Re!<oIution'l't removal of sect.ions 111. to 121 

of t,hp. Government. oE T ndia. Act 1935. 
2466-67. • 

RIGHT(Sl-
Quest,ion re-

t:hinese in Indi&. 385, 
India's extra-territorial --

384-85. 
China.. 

'Naturalisa.tion to Inclin.oB in Unitea. 
Sta.tes of America. 381-82. 

Protection of in Burma of Indian 
6vacuees. 1802. 

"RIZW A N1. S. S. "-
Question 76 ca.rrying of cargo on Pilgrim 

decks of . 2415. 
ROAD(Sl-

Motion 7e election of Members to the 
atandine: Committ,ee for 1557·60, 
2310. 2644_ 

Question rp.-
Construction of 1\ to Imperial Research 

Inst.itute at Mukteswar. 337. 
DI'a.:in9 and on Lodi Road Esta.te. 119· 

30. 
Nati~l1alising transport. 1540-41. 
Ronall's to New Delhi · . 1825. 

onerated for passenger trnffic by rail
ways. 949·50. 

ROA D DEVELOPMENT-
Question re steps re Post· War --. 256· 

57_ 
Resolution re. amendments of resolut;on on 

- .. 2309-10_ 
ROAD-RAIL CO-ORDINATION

Question r(>,-
Ascertaining the view of t.he Legislative 

Assembly on --. 2554-55. 
Policy of . 2348. 
See. also "Rail-Rond Co-ordination". 

ROAD TRANSPORT-
Q'leRtion. 1'e proposal to Tun by ra.il· 

ways m Madras pres'idency. 950-5J. 
See nl60 "Transport". . 

ROHILKUND KUMANAN RAlLWAY
Bee "Railway(s)". 

ROLLING STOCK-
Question re imp0l'ted --. 721-22. 

ROMAN SCRIPT-
Qu('stion 7e enf~rce~ellt .of :-- in primary 

schools of certatO dlstrlch in United 
Provinces. 2429. 

ROPE(Sl-
Question u imPOl't. of cotton tapes 

/lor! bandingR.- 327-28. ' 

ROWLANDS. THE HONOURABLE SIR 
ARC:ijIBALD-

Oath 01 Office. 2743. 

• 

ROY, THE HONOURABLE SIB ASOKA
Hindu Marriage Disabilities Removal 'BiU

Motion to re.fer to select. committee. 357, 
358, 363, 376, 921-23, 929, 937, 938. 

Indian Finance Bill-
Motion ·to consider. 1582, 1629. 

Indian Patents a.nd Designs (Amendment) 
BiU-
Motion to consider. 2323. 

Indian P"".l Cod. (Amendment) Bill 
(insertion of new section 93A)-
Motions to -refer to Select Committee a.nd 

to circula.te. 944-46. 2520-23, 2524, 2525, 
2626, 2627, 2529. 

Kazi's Bill-
MoLion to refer to Se1ect Committee. 2538,. 

2639, 2550. 
Motion re election of members to the 

Standing Committee for Legisla.tiv'e De
partment. 1500. 

Repen.1ing and Amending Bill-
'Motion for leave to introduce. 1524. 
Mot;on to consider. 2323, 2324. 
Motion to pass. 2324. 

ROYAL COMMISSION(S)-
Question re report of the -- on Mauritios 

Police Firing Enqui1'Y' 100. 

ROYAL ENGlNEER(S)
Question 7e dischare:e of 

fT0oi' the . 1491-92. 
Anglo-Indians 

ROYAL INDIAN NAVY
Question reo-

Indian officers recruited to . 423·24, 
Indian offic-ers (Ward room rank) atta.ched 

to . 422-23. 
Next competitive examination {or 

427. 
Sa-Hol's in ancl IndiAn mercantile 

marine. 2082·83. 
See also "Nn.vy". 

ROYAL WARRANT l'RIV1LEGES
Quest.ion re clenial oi applicability of Army 

Act ancl to Indian fot'ces. 18S9. 
See also "Pci"ilege.(s)". 

ROYAI:ry-
Question 1'e rates of -- lor 

European mUSIC records 
1664. 

RULE(S)-

Indian and 
broadcasts. 

Amendment of the Indian Airc.ra.ft 
(laid on the table). 2570-7l. 

Amendment to Ajmer·Merw1\l'o. Motor 
Vehicles (la.id Oll the table). 1961 
2180-81. ' 

Amendment to British Baluchistan Motor 
Vehicles {la.id on the table}. 1763. 

Amendment to Coorg Molior Vehicles -
(la;d on the bble). 404. 

l\mendment to t.he Iosurnnce -- (laid on 
t~. table). 50·53. 

Question r~-
Constitutional .defed n military pensions 
~'. 681. 2298. 

Hardship under Central Excise fJO-
betE'l-nut growers and tra-ders. 2291-92. 

Leave rules fOT entrants to Postal Depart
ment. 1542-43. 

Licence~ ?~ kerOliene licencees of N owada 
sub-.dlvlslon convicted under Defence of 
Indla. . 1418. 



Notice served on a certain colliery pro-
prietor under Defence of Illdm . 
72930. 

.Publicity among private citizens 01 regu
lations and orders under Defence ,"If 
r ndia Act and . 2078. 

Relaxing of re Productioll of Tickets 
at B.e.;;ervation in the case of Central 
Legislati"e .\s~embly Member..s. 958. 

Remedy to railway servants against. in· 
fringement of by bubotJinate rail-
·,yay officers. 539. 

Representation re administl'ation of De-
fence o,lf India Ad A.nd 1873. 

for break of Joul'ney au railways. 
t096·97. 

1'01' dil';po!!A.\ of surplus rations or 
cool<ed food in military mesl';es. 438. 

-- r" sending advance rtJPY of petiti..cms to 
t.he officel addressed. 2174. 

re su~pension of Railway employeelS 
1)Dd~rgoing pro~ecution. 21.54-55. 

Schemu for re~etLlement of persons edded 
from homes under bcfence of India. __ 
75 I.) (1). 35. 

Sentences of death, transportation, etc., 
under Defence at India Act and __ 
275. 

RULING(S)-
Question n recent Privy CouDcil 

grant of bail to t.he accused by 
Courts. 797. 

., 

RULINGIS), BY ME. CHAIRMAN I11K 
K. C. NEOGY)-
Miscellaneous-

There is 11 limit to tbe exhibition of 
samples inside the Houso, beyond which 
this cannot b~ allowed. 1314, 1325. 

RULINGIS), BY MR. PRESIDENT ITHE 
HONOURABLE SIR ABDUR RAHIM)

Banking Companies Bill-
Just because there is a. definition of 'Bank. 

ing company' it. does not mean that an 
Honourahle Member can wander all over 
t,he subject of banking. 2768. 

Debate-
Any debate that goes on in t.he other House 

need not be repeated in this House j but 
if there is any announcement of policy 
ma.de there by Government tbat is 
8ll'lther matter. 1980. 

Demands ior Supp!ementary Grants-
Question of policy cannot be discnssed on 
--. 2115, 2116. 

~fi8cella.neons-
Honournble me!Tlbers cannot discus's ques

tions "elating to administration On a 
motion for t.he appointment of a Stand
ing tJommlltee. 1898. 

Molion(ll) for adjollrllment-
A ptlrport,in~ t..o cenSUl'e the Govern-

ment of India fOI' having fa.;lad to adviSe 
Lhe Governor General as regards a. Dl<ltter 
·wbioh, under the Govel'nment of India. 
Act, lies in hili discretion, can!lot be 
admitted, 263. 

Question 1'e-
If a question refers to any letter. the snb

sla.nce of the contontR of the leiter ought 
to he mentioned. 116. 

ASSE~IBLY DEBATES 

Question(s) a.nd Answer(s)-
It. is left entirely to a Government member 

to reDly to a question of an absentee 
member unless A. particular member bas 
been authorised to put the question on 
behalf of the absent member. 1890. 

The Cha.ir cannot control the kind-of 
Answers giv.en by the Government mem
bers. 252. 

Question(s}, Oral·· 
'I'he order in which the questions appear in 

the Ol'der Paper cannot be altered. 2605. 
Resolut.ion(s)-

It is not lor the Chair to rule whet.her any 
proposed enactment (or Resolution). is 
within the competenc.. of the Leglsla-
1;ure or not. 2492, 2495. 

When a Resolut.ion lms been acted upon 
for n lOll~ tinH'. it can only be nlteJ'ed by 
anot.her Resolution on which all the 
aspects can be fully considered by the 
House. 1558. 

RUNNING ROOM(S)
Question Te-

Indian and European at certain 
stations on Oudh and Tirhut Railway. 
1950·51. 

Indian and European -
ern Railway. 1941-42. 

all ~ orlh \Vest.-

at certain Joint Hindu and Muslim -
Railwav Stations. 1951 -52, 

Racial discrimination 88 regards railway 
-. 2743·44. 

RUNNING RTAFF
See "St.aff". 

RUPEE(81-
Question re-

FOl'lOer silver .-::-- withdra.wn from circula. 
tion. 1238·39, 

Purchnsing powder of --, 669-70. 

RUPEE DEBT-
Question re of India hald by Britiahers 

and other foreigners. 228a. 
RUPEE NOTEISI-

Question re and coinH m circulntion. 
124344. 

RURAL POST MASTERISI
See "Post Master{s)". 

RURAL PROPAGANDA
See "Propaganda". 

RUSH-
Que'lti on Te at booking windows at 

Delhi Cinema Hansell, 1890-9l. 
RUSSIA

Quest.ion r&-

Desirability of sending deputations of 
Indian scientist!:'!, etc., to 1114-15. 

Indian Governmont 1\1 agnzines sturted in 
-- and China, 302. 

Study of agriculLul'ILl a.nd indufOtrial con-
dition in . 1613. 

RUS~IAN EXPERTISI
Question 1·" worlc of -

See alHo "Expert{a)". 
on bealth. 2289. 

RUSSIAN HEAL1'H EXPER1'
See "Expert{s)" 

RUSSIAN REPRESENT ATIVE(S)
Sf'/! "Representative(s}". 

• 

• 
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RYOT(S)-
Question TI! lands requisitioned from -

at Kumbla, South Kana-ra dist.rict. 1673-
74. 

s 
B.A.S. PASSED OLEl,lK(S)

Sce "Clerk(a)". 
8. G. E .-

Question re pa;ncity of Indiana tn ranks 
of A..G.E., etc. 679. 

SdCIIHUTS CONFERENCE-
.sec "Oonference{,,)". 

SAJ'ECUARD(S)-
Question rl'. against. ca.rt.els. n08. 

BAl<'EGUARDl:-<G OF INDUSTRIES ACT
SC(! "Act{II)". 

SAl! ET) -
Qnestioll re mea!mrefl. for of 

by through Queens Garden, 
2303. 

SAFETY SHUTTER(S)
,, 'ee " Shutt.cr(s)". 

SAHIB SfNGH-

passers 
Delhi. 

Question re kidnapping of and .his 
in·other. 6·7. 

SAILING(S)-
Quest.ion re noL keeping Oalcat,ta port 

"p(>u for Haj 1802. 
SAlLOR(S)-

Ques tion re m Royal Indian Navy 
and Indian mercan t. ile marine. 2082-83. 

SAINIK. DdlLY_ 
Que~tion re ban on Jmblication of 

901. 
SALARY(IES)

Question re-
Low and other grievance! of staff on 

0udh and Tirhnt Raihvay. 2810. 
Munet.er report re comforts and of 

Brit.ish Soldiers. 192. 
Revision of of clerical staff of In· 

come· tax Department~ Bombay presi' 
rIeDey. 1240-41. 

--, etc.. of certain services on Nortb 
Western Railway. 2364·66. 

ok., 01 W.A.C. (I) and W.R.I.N.S. 
1672-73. 

_, funclions, etc., of Mr. T. A. Ram8-n 
in India. Agency General. 1487. • 

_.,. of Sir Gi1'ja Shankar Baj-pai and 
"Mr. Hennessy. 734. 

Special excha.nge rate for of British 
OffiCeI'll and men of Indian army. 2073· 
74. 

SALE(S)-
Motion for adjournment reo restriction on 

of matcbes in Ahmedaba.d munici· 
pn.l Bnd cantonment. limits. 548. 

Question re-
Arrangements for of sovereigns, etc., 

to Hajis in Kara.chi pilgrims camp. 
1003-04. 

Ban on Tetail of ice by Delhi paB 
caotiB and $Aarbat establishments. 200;S. 

-- in black marKet by factory represen
lIltive of Indian Cabie Compa.ny Limit. 
.d, Bomb~y. 2567-68. 

.- of Gold ;n India by foreign ad
ministrntiollil. 1112. 

"lIbsidized of Wheat in Madras 
Presidency. 341. 

~ALT-
Demand for grant.. 1466. 

Question re--
Authorised firms dealing m -- In Bihar. 

1819. 
Lieensed -

?024. 
dealers l 

Privilege of making 
Coalo=tal villagers of 
1114. 

etc .. Bihar. 

enjoyed by 
Kakatpur Thane. 

R.a.ilway priority for 1544 . 
Flicarcity of in Bengal and other 

vlnces. 159.7~98. 
Transport. difficulties re 

Assam. 955·56. 
-- • Sngar. In 

TJt,i1i7.ation for industrial purposes of __ 
manu.factured in "Bengnl coastal areas by 
"'~rtnm Calcut.ta firms. 747. 

5A VI' GONCESSIONS--
Question r~ advisability of restOl'ing __ 

Imder Gandhi~Irwin pact. 2500.01 
~ALT DEALER(S)-

."In "Dealer(s)u. 
SALT DEP_\RT~1:ENT-

Queation re observing- Muslim ratio In 
New appointments of and Excise 
Department. 18ij2. 

SALVAGE OFFICI1I.L--
Quest.Ion re appointment of Oaptain J. P . 

Williams as . 965·66. 
SAN FRANCISCO CONFERENCE

Motion tor adjournment n-
ComDosit.ion of t.he Indian Delegation toO 
-. 1359-61. 

GOVfltn?r General's . refusal of permission 
to discuss resolut.lOn Te delegation to 
-. 2179·80. 

Question re-
'1overnment of India delegation at __ 

1756-60. . 
Indinn clblegation 

2556.573 2559·60. 
to 1955-56, 

Move at. against Asin.tic immigration 
Jnto South- .Africa. 2373-74 

- '. 1075-76. 
See' also "Conference(s)". 

SANDERSON AND CO.-
Queat.ion 1't.. • 2755. 

SANITARY SITUATION
que!ltion re nDsatisIactory 

1602. 
SANTTATION

QUP.'Ition re-

m India. 

llarl. of Delhi·Shllhdara. municipality. 
40. 

!nsanitary conditions on North Westen: 
Railway trains. 2159·60. 

SANSKRIT-
Question.. Te lack of uniformity of a.war.d. 

&or tea.r.hing. 1811~12. 

SANT SINGH, SARDAR-
Appointment of t.o the Committee 

on petitions. 127. 
TIAmand for sup'plementuy grant in l'espect 
01-

Working Expenses-Miscella.neous Expen· 
scs. 2815-11. 
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Election of to the ste.u~i1?'1i comm.it- COOlD1UlUl-l composition of. cert.aiu sta,ff 
t.ee for Industries and C1Vll Supphas under Ra.ilway Dtlfla.rtment. fflO. 

84 Communa.l compositlOU of certain staft 
Department. 21 . under Wa."f Transport Department. 970. 

Election of to tbe standing com~it- Different liicales of pa.y of telephone 
tee for the Department of Education, operators. 1354-55. 
Health and Lands. 2246. Disappearance of a Postal cash bag 

.Election of to t.he atandin, commit.- Peshawar. 402. 
tee for War Transport Department. Gazett.ed pOllta in offices of Supply Ac-
2109. counts at New Delhi, Bombay and 

Election of to the Standing Finance Calcutta. 2088-89. 
Committee for Railways. 1560. Gratuit.y or special contr~bution towa.rds 

in 

provident {unas. for rUlllllng st;afi. 2164. 
Indian Finance BiU- Grievances of t.rams clerka. 2371·72. 

Motion to consider. 1579, 1777, 1781·87. Health of Prem Jas Rai, a. detenu. 1485. 
1985. 2049. f il to Higher initial pay of female t.elephone 

~otion for adjoUl'runent T8 a ure operatorll. 1354. . . 
enforce economic sa.nctions aga.iDBt South Indians to be .sent to forelgn countnes 
Africa. and to recall the High Com- for t.ra.ining. 1489.90. 
missioner. 154, 155, 165, .166.. Industrial advisers in Pla.nning and De· 

'Reatl.ictions 0\1 issue of railway ttckets velopment DepartmenL. 1488·89. 
for Al'dbn. Kutnbh Mela. at; Ha.rdwar. Insanita.ry conditions on North Western 
2737·38, 2741. -' bI" f Railwa.y trains. 2159·60. 

URB of unfair mea.ns on tl~e pa 10. 0 Licences for Sl~le of piece-goods to eva-
Bibar for purcha.se of NatlOnal SavUlgS cuees from Burma, etc. 612. 
Certi£cates. 207, 230·32, 241, 242. Munster Report. 429. 

Motion re- C Munster Report recommendations. 676. 
Election of members to the Defence on- Muslin cloth Quota fot' Government sel" 

Imltative Committee. 1523. ~ vantil at Government stores, New Delhi. 
Election o-f mem bel'S to the standmg com- 1836. 

mittee for Food Department. 1764. NOll-recognition of War service in Posts 
and Air Depal'tment. 398. 

Motion to reduce demand fo1'- .. North West.ern Railway sub·assistant snr-
Department of Industriell and C1Vll Sup· geons permitted to join India.n Army 

plies Te- , . . Medical Corps. 1352-53. 
Cloth and yarn g.osltlon. 1375. Paucity of Sikh officers in Federa.l Pub-

~'Executive Council' Tt- lie Services Commission. 1030. 
No confidence in the Government. 1266, Penalty of relega.tion to junior service fol' 

1287. guards on North Wes-tern Ra.ilway. 
"'Railway Board" Tt- ~164. 

Paucity ""of Sikhll in railway services. Pe1'soas selected f o1' Emergency Comm.iB· 
760·63/ 764, 765. sions. 38·39. 

Motion to reduce demand for supplemen~ Plight of oentral Government secva.uts 
tary for "Depavt.ment of Indush'i~l ~nd deprived of QURl'ters on transfer to 
Civil Supplies" ore new OrgaUlzlltlOn another office in New Delhi. 2439-40. 
Scheme. 2128·29.. Policy rt. cll.tel·ing contracts on railways .... 

Question r.r- . . >I 958·59. 
Action against "Verdlct on IndIa.. 2513. Promotions as section controllers gn 
.Appointment of an Indian Trade Com~ North Western Railway. 2168. 

missioner in Canada. 104l. Propaganda about India. ca.rried on in 
Assistant rationing adviser. 614. America by Brit;ish a.nd India-n Gov· 
.central Government. servanta not. provided ernmentl!l. 251·52. 

with quarters. 2439. Raising the pay of engineering supern-
'Communal composition in higher posta of sors, wirelells. 1354. 

('.erin.in Offices under the Finance De- Recruits in emergency cadre 
partment. 33. Audit and Accounts service. 

Communal composition of certain lltaff in Representation re releasing , 

of India.n 
1124. 

cloth for 
Deoartments under the Lea.der of the ·turbans of SHills. la24. 
HOUSEl. 1039. Revision of scales of pay of sub-assist&nt 

Communa1 composition of certain staff surgeons Railway. 1351·52. 
under Commerce Department. 1039. Rules re sending advance copy of pebi-

oGommuna.l composition of certa.in staff tiona to the officer addreseed. 2174. 
nnder Defence Department. 1124. Sea-Ies of pay of goo~ supervisors, etc., 

Communal composjtIon of certain staff on North Western Railway. 1063. 
under External Affairs Department. 970. SeudinJ,t Railwny officers to America. for 

'Communal composition of certain staff training in labour welfare. 2164-65. 
noder Finance Department. 1124. Shift a.rrangement at tweuty:'fonr.hou.rtl 

Communal composition of cert&in staft- open booking offices on North Western 
under Home Department. 1124. Railway. 1063. 

'Commnnal composition of certain _ !tatl Sikh representation In higher posts of the 
under Industries ana Civil Supplies Supply Depart.ment. 743. -
Department.. 1039. Surplus Motor Vehicle! !Old. 13&. 

Communal composition of certain.taft Technical omeara in scientific and indm-
under Labour Department. 1039. tl"ial research Department. 10489. 

--------~--------------------------



INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES 175 

Telegra.p~ists. working as engineeriJlg 
superVIsors, telegraphs in field service. 

SARASWATI VALLEY PROJECT
See "Project(s)". 

1355. . 
Tra.ining fol' section contr01lers' Jobs on 

North Western Railway. 2167-68. 

SARGENT REPORT
See "Report(s}". 

Question (supplementary) re-
SATYANARAYL'IA ~100RTY MR. A.-

Election of to the sta~ding commit-
"Ba.d Street light-jog in western Qarol Bagh 

Dolhi. 2620. 
Ban on Bombay Sikhs !or f1:1-nni~g .free 

kitchens on Gurn Gobmd Smjb s bu-th
dav anniversary. 103. 

Closure of textile mills due to coal short-
age. 1552. ' 

Conference re mannfncture of Fertilisers. 
8. 

Communal composition of External AffairE! 
Department st-aff. 261-

Deportation of Indiana from Madagascar. 
6. 

Extermnent from Delhi 0-£ Pandit Sha.m 
1. .. a1 Sharma. 1235. 

Government of India. dele~ation at San 
Francisco Conference. 1759, 1760.

Health of SerdaI' Sardul Singh Caveshar. 
1493. 

Hours of duty of running staff on North 
Western Railway. 1739. 

Ill-treatmt>ut meted out to Sri Jai Prakash 
Narain in Jail. 182-83. 

Indian delegation to Sa.n Francisco Con
ference. 1956. 

Inatrllct.ions ·re reservation of berths for 
members of Central Legislature. 1079. 

Instructions to superior officers rt recelY
ing visitors. 2076. 

Judgments by special tribunals, 
2626. 

2625. 

Labour officers' training in Britain. 1167. 
Lack of arrangement!> for physical exer

aiRe in Dharamsala Jail. 1494_ 
Muslims in certain posts in the Directo

l'ate Gen~ral, M uuitions Production, Cal
Gutta. 1089. 

Officers recruited for Defence forces. 2079. 
Persons run over by military lorries. 

2074.75. 
Petrol imported into India. 256. 
Position of Indians in South Africa. 104. 
Prevailing rates for foodstuffs in Bijapur 

district. 2629, 2630. 
Recruitment to I.e.s., I.P.S. and I.M.S. 

in immediate futures. 2638, 2639. 
Refusal of permission to republication of 

lV eel..-ly .d..zadi. 1185. 
RepresentaLion rt administration of 'l)e

fonce of India Aot and Rulea. 1873. 
Rules -re suspansion of Railway employees 

nndergoing prosecution. 2155, 
Sale of G<>ld. 1877. 
::;an Fra.ncisco Conference. 1075 .. 
Scope and jurisdiction of the Common~ 

wealth RelatiODS Department. 1403. 
Stopping recruitment of non-Indians to 

Indian Civil a.nd IndillD. Police Services. 
178. 

Supply of brass sheets by Government. 
1164. 1165. 

Visits to India of foreign health experts, 
1415. 

Witnesses before Army 
Committee, 1876, 

Reorganisation 

Resolution re National War Front. 127, 

tee for Posts and Air Department. 176~. 
Indian Fina.nce BiU-

Motion to consider. l587·1581} 
Question re-

Ban on reDort of the Indta. Leaj!Ue Dele
gation. -2510·11. 

Broadcast of dramatised version of ''Ver
dict on India", 2511. 

Cocoa. henns imported from Ceylon. 2610-
1l. 

Discontinuance of tra.in baIts at Sitampet 
and Kavutarom Railway station. 1358. 

EXpOl·t of cloth. 2633. 
• Food scarcity in Orissa. 2243-44. 

Foodsluff destroyed in Bengal. 2243. 
Low level platform at Palakol Railway 

Station. 1358-59. 
Production 

2244. 
of potatoes in Farrukhabad. 

Question -re-
Proposal to close dowh S.ilyer Jubilee 

T. B. Hospit.al and MUDlClpal T. R 
Clinic, Delhi. 2244. 

Recent train accident near Karachi. 9..367. 
Rice rotting in _Government ..godowns in 

Manikganj. 2243. 
Scarcity of quinine in Faridpur district. 

2440. 
Starch factories. 2632-33. 
Visit of Dr. .amarnath Jha. to America.. 

2514. 
SAUDI DUES-

Question -re recovery of 
pilgrims. 1027-28. 

SAUDI GOV>lRNlI1ENT-

from Hoj 

Question re communique re 's lack of 
arrangements for pilgrimage to Hedjaz. 
1028·30. 

SAVING(SJ-
Question re-

due to reduction in pe~rol ration, 
etc., in Madra. presidency. 1355-Si. 
2460. 

-- in foodgrains of sllrplua areas due 
to ra.tioning system. 1024. 

SCALE(S)-
Motion to reduce demand for "Railwa.y 

Board" Tt· inadequacy of the of 
dearness allowance to Railwaymen. 704-
19. 

SCALE(S) OF PAY-
Question rt.

Different --
1354·55. 

of telephone operators. 

on Oudh and Tir-Improvement in -
hut Railway. 2566. 

Increasing of dearness allowa.nce and - 
of Government of Indira Press em· 
ployees. 2619·20. 

Lower for circle service telegra.philtl. 
~.l5O. 

New -- fol" guards, etc., on East I nd ian 
Railway. 397-98. 

.Revjged on Ondh and Tirhut Rail-
128, 140-43, 145. way. 2163-64. 

----------------------~--------------
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Revision of o£ Oudh and 'I'irhut rail-
way employees. 28. . 

Revision of of SUp·assIstant surgeon! 
Railways. 1351·52. 

and allowance of postal employee. 
in Middle East army. 2695·96. 

__ for Viceroy's commissioned officers. 
910-11. 

__ of guards on certain Railways. 2165 
66. 

__ of telegraphists. 2349·50. 
See also "Pay". 

SCARCITY
Question re-

of edible oils and vegetable Ghee. 
1&,2-33. 

__ of foodgrains in Hazaribagh. 2014. 
:.....- of water in Nowgong. 1108. 

of yarn for Mymensingh we&-vers. 
1800-01. 

SCHEDULllD BANK(S)
See "Bank(s)". 

SCHEDULED CASTES-
Motion lo reduce demand for "Home De

partment" 1'e paucity of -- in Go.,
el'nment of India sel'vices. 1387·95. 

Question re-
Inclusion of 'Ad dhnrmis' under 

441. h 
Non.appointment. of Mr. Kartaer Sing 

( ) to Indian Oivil Service. 895-~6. 
__ canBidates recruited for superlOf 

posts in Government of India pr.esses 
at Calcutta. and New p~ll1i.. 2634 .. 

__ ca.ndidate under trammg 10 Indum 
Ci"\.riJ service probationers training 
eamr.' 316-17. 

-- c erks trallsferred from Railway Clear· 
ing Acconnts Office to Railway Board. 
956. 

employees of Central Public Work. 
Depal'tment. 812-13. 

SOHEDULED CASTE CLERKS-
S •• "Clerk(.)". 

SCHEDULED CASTE MEMBER(S)-
Question re appointing on Feden] 

Public SerVice Commission. 1674. 
See also "Member(s)". 

SCHEDULED CLASSES-
Quest.ion re post-war plans for uplift of 

1881. 
SCHEDULED CLASS STUDENTS

See "Student(s)". 
SCHEME(S)

Question re-
Concessionlll grains supply for .taft 

by Posts and Air Department. 2754-55. 
Equa1 rights and opportunities to women 

in post-war . 1670. . 
F.acilities to candidates from H mdn back

ward classes under Bevin .nd otber 
~chnical . 2799-2800. 

Post-war for improvement of aVl-
oulture. 1039·40. 

Rail·road co· ordination -
jab. 1072_ 

in the Pun-

101' technical education of students 
abroad. 2012~ 13. 

-- for training in technical industries 
abroad. 2028·29. 

-- of Indo-American coliaboratiQD in 
industrial sphere. 312. 

-- '1'e Country craft cargo on the West 
COAst. 247-50. 

SOHOLARSHIP(S)
Question re-
-- to research scholars in Tata. Research 

Institute and bifurcation of administra· 
tive and academic work. 586. 

-- to scheduled class .,st.udents for train
ing in foreign countries. 141l. 

SCHOOL(S)
Question re-
AdmiH~ions to Dhanbad of mmes. 

1600-01-
Applications for opening pl.'imal'Y and 

middle in Baluchistan. 2425. 
Appointment of- certa.in non·trained M.A.8 

in Delhi higher secondary 1830-
31. 

Appointment of outside teachers in DeThi 
'-'--. 1830. 

As~istant masters in East Indian Uail~ 
way ,Tundla. 1740~ 

Certain failed - students rejoining in 
Delhi. 2016. 

Circular of Goard of higher secondary 
education, Delhi, to wanting te> 
start dass X under old scheme. 2419· 
20. 

Dearness allowance to Delhi teachers. 
1825-26_ 

Enforcement of Roma.n script in prima.ry 
of certain districts in United Pro

vinces. 2429. 
Lack of provision for leaching of certain 

subjects in Higher Secondary in 
Delhi- 2418-19. 

Low pay to trained grnduates in higher 
secondary in Delhi. 1830. 

Obligation on studenls pMsing Delhi High 
examination in 1943 to join c1ass 

XI In same . 2419. 
Primary for railway coal miners' 

children. 2240-41. 
Recognition to -- in Delhi startiur

classes under Xl yeal' course scheme. 
2418. 

Requisite qualifications of principal and 
~ig:her Secondary Departmenlt, teacher 
m a in Delhi. 2016. 

Resi2nation of European iuspectress of 
in Baluchistan. 2354, 2634. 

Students attending in Tribal Areas. 
7. 1958. 

Withdrawal of building grant to privat .. 
in Quetta. 3605-06. 

SCHOOL OF MlNE(S)-
Question n admissions in Dhanbad 

2435-36. 
SCIANDrA'S, THE--

Question re ship-building industry of -
a.t Viz&gapatam. 389. 

~- for amalgamation of -railwa.ys. 721. 
for converting Wa.r industries into 

consumer! industries. 396. 

SCIENTIFIC AND INDUSTRIAL RE-

-- for resettlements of persODs e'fieted 
from bomes noder Defence of India. 
Rule 75 (a) (1)_ 35_ 

SEARCH-
Dema.nd fo,r excess F:rant. 212. 
Demand for Grant. 1472. 
Demand for supplementary grant. 2lga.. 

!fT. 
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SCill;\TlFIC A'iD INDUSTRIAL RE
SEARCH DEP,IR'nIE;\T-

Qm'fiLioll rl'. t/>dmical Officers 111 

Resolution 'J'e removal of - 111 to 121 
of the Government of India Act1 1935. 
9971008. 

1489. SECTION CONTROLLERS-
SCIENTIFIC PUBLICATION(S)-

Question Te Amel'ican Gov~rnment's ban 
0'1'1 export of to India. 101-02. 

SCIENTIST(S)-

Question Te

Promotions as 
Railway. 2168. 

on North Westem 

Tra.ining for ' jobs on North Westerll 
Railway. 2167-68. Question re desirability of sanding depu-

tnLiom; of Indian , etc., to Russia. 
1114-15. 

SECURITY PRISONER(S)
See "Prisoner(s)". 

SEA(S)-
Question reo extraction of magnesium from 

the around Indio.. 310. 
SEAMAN(ENl

Q u€stion rl'-
Irfregnlarities in pa.yment of allowances ,to 

n(linn '!'l dependents. 1797-98. 
Indian welfare officerlil. 1798-99 
Special officcl'a for amenities of--

2447-48. 
SEARCH(ES)-

Question Te passengers' by Customs 
staff at Qlletta. and other railwa.y sta. 
t,ions. 420.22. 

SECOND CLASS BERTH(S)
Ret'. "nerth(s)'~. 

SECO~D CLASS COMPARTMENT(S)
Sr.e ·"Compartment{s)". 

SEOOND CL.ISS PASSENGER(S)
Sec "Pa!;!;longer(s)". 

SECO:\'DARY CLASS(ES)
Question Te-

InLrodnr.tion of English medium in Higher 
in Delhi. 815. 

SyIlahlls foJ' III De.lhi. 815. 

SECRET SBSSION
Scc r'Session{s)". 

SEORETAR1AT(S)
Question l"t!-

Declnration r8 selection posts m 
ermnent of India . 2093. 

N.ew Department in Central --
Refonns 327. 

SECRETARIAT STAFF
See "Staff". 

Gov-

668-69. 

SECRET.ARY(IES)
Question TC appointing 
--. Cent,rn! Board 
2692·93. 

of -a. Muslim as 
of Revenue, etc., 

SEORETARY(IES), CHIEF
See. "Chief Secreta.ry(ies.)". 

• 

SEQRETARY. ROJ\t:E DEPARTMENT_ 
See "Home Department Secretary". 

SEORETARY OF STATE
Qnestion Te-

Chn.nge in pO\'lers of superintendence etc., 
by for India.. 462. ' 

War allowance. to officera under control of 
the --. 403-04. 

SECRETARY OF STATE FOR INDIA-
Question 1"e statement by on Food 

situation in India. 31·32. 
SECTION(S)-

Question Te in the Direotor GeneraJ. 
Munition Productions' Office in Ca.l~ 
ontt.. 2151. 

SELEOTION(S)
Question re-

Allowing unqualified Candida.tes to appe~r 
for fOl' Posta of Trnce.rs. etc. on 
Bengal and Assam Railway. 1082. 

Amfllgamlltion of made· for post of 
electrician (gl'nde I) 'Ill Nql'tJJ 'V~stern 
,Railway. 735. 

for higher training ahroad in Agri
cultul'e, eLc. 1194. 

-- for pl'Omotioll as Af'sistant Control
lers on North Western Railwav. 947. 

-- for promotion of impectors 'of works 
on North Western Railway. 1740. 

-- of certain non-Indinn officel'S on 
Olldh Jl.nd Tirbut Railway fol' tl'aining 
as cipher officials. 2158. 

-.- of military officers for temp-'rary Re
lllfol'cement of Civil administration. 
201-02. 

-- of p1'ess representatives for tour on 
railwavs. 957.~ 

SELECTION BOARD(9)-
Question. re-

Paucity of Muslims in ~edical Depart-
ment , Bengal and Assam Ra.ilway. 
1748. 

Prepondel'tlnce of non-Muslims in for 
recruitment of appl'entice mechanics at 
.Tamalpur. 1083, 2808. 

SELEOTION OOMMITTEE(S)
Question re-

Food Department 1189. 
Mem?er ef .tho appointed by the 

Chief EngIneer, Central Public Works 
Department.. 2637. 

SELEOTION POST(S)
Question Te-

Declamtion rf in Government of 
Irldia Secretariat. 2093. 

-- on North Western Railwa.y. 1945-48_ 
SEN, JAG·ABANDU-

Question re death of of Mainanda 
,-ill age due to gun shot wound by 
Americun soldier. 2290-9L 

SENIOR AOCOUNTANTS-
See "Accollotant(s),'. 

SENIORITY(illS)
Question re-

Determination of of staff in Home 
and other Depal·tments. 1116-18. 

Ro~e Department memorandum 7e promo~ 
hons on or merit. 908. 

of candidates for training in comse 
P-I0, North .Western Railway . .a752. 

. of certa.In non-Ga,zetted sta.« n 
Rallwa.ys. 2160. 0 

# • of persons appoint.od to listed 
tI&8-a-'V18 members of I C 8 d PIosp 1115-16. . ,. . au .. 

L-________________________________ " __________________________ ___ 



178 INDEX TO THE LEGI~LATIVE ASSBMBLY DEBATES 

SENTENCE(S)-
Question I'{! -- of dealh, transporta.tion, 

etc., under Defence of India Act and 
.Rules. 2'75. 

SERV~IXTIS)
Question TC-

Ineligibilif.Y fol' war nJlownnce of Govern-
ment on long leave. 1888. 

Remedy tQ railway agninst infringe. 
ment of rules bv $nbordinnte railway, 
officers. 539. • 

SERV A Nl'S COMP ART~[ENT(S)_ 
Sc,. "Compnrtment(s)". 

SERVlOE(S)_ 
Motioll for. adjoltl'nm(lnt re deputation of 

the Home Membal' nnd the Homo De
p:u'tm.ent 3ecrebry Lo London for con
r.l1H ~hon Tf' ]'ccl'uitmeJl( to All I eli 
-. 2308.09. . n • 

Motion .!o l'cdl1c{' demand for ".Rllilwa 
Boan! re pancity of 'Muslims in rail 
"<IV 575-82. 

Question r€_ 

Di1!abiiity rension~ of cORlmi!'=sioned and 
".on ('omm:~9~oned officers before com Ie-
. hon C!£ mmnllUnl . 2694-95 P 

Dl~pen~m1 _with of railwtl.y 'servants 
In tI.le ~Ignal Departml'nt. 28. 

Extellslt)n~ of to Government of India 
~ecretarlat staff. 1888. 

Free f]llarfelS for inferior and Illbour 
on Torth We"tt."ro Railwav. 2152-53. 

Go\-··rmuent . of rollin under ~p('retaries 
not .h~Iollr,lIlg 10 I'eg-uhr . 2700.01. 

Lowel!l? (>ducat.;~nal qualificAtion for 
cel'ial11 commmutlCfI fOT clerical 10 
Po t"l bcpartment. 1739-40. 

Non'lCC'f'rmilion of War -- in Posts and 
Ai,· Dt'pnl'fmE'lll. 398-99. 

Ratell; nf llisahiHtv ppmiollB for Indian 
prl'''ollllC'l of Indinn forces ou. ncti,,-e 
-. 188()'81 

Slllalies:. e!c .. of ceriain on North 
We~tel'D Railway, 2364-66. 

Summary r(lmoval Irom of railway 
mon. 1548·49. 

Terms [or women doctors Ul c;entral medi· 
cal a.nd health 1813-14_ 

IERVICE COXDITIONS-
Question re improving of nurses. 

2442. 

EBneE, COXDITTO.-(S) OF
Sc.e "Condition(!!) of Service" 

ERVTCE, EXTEXSION(S) OF
Scr "Extenflion(s) of Service". 

ESSIOX(H)-
DeclAration and recommendations at 

ht·C·ll. ·.,i xt h of the International 
L 1. 11: (" mfl'rence (lnid on the t.able)_ 
1616. 

Question re- .. 
A rrangemelll II for reservation of neoom· 

modAtion at Dolhi Rn.ilwnv stnt.ion for 
memhei of Central 'Legislature at ter-
minlltion of 2752. 

Next -- of the Internationa.l Labour 
Conferenc~. 1822. 

Next of U.N.R.R.A. Conference 
18!~13. 

SecrP.t of Lp.!Jisllltive Assembly for 
n':clariDA" wal" itustion. 169, 

SEVAGRAM-
Question HJ ,'estrictions on drills, etc., a~ 

678 . 
SHAHANI, MR. .T. T.-

Question re arrest. of --. etc .. at Poona.. 
2691·92. 

• 
SHAHlJAN, KHAX BAHADUR MLL" 

GHULAM KADIR MUHA~IMAD
Election of -- t ' the Oefencf Consulta

Bye Commit,lee. 1837. 
Ejection of Lo the Standing Finance 

Committee for Railways. 1560. 
,~AHDt\RA-

Question re malprnct ices by candidnt-es at 
election to municipal committee. 
2447. 

SHAHDAR,I- (fJllLHlI
Questian re-

Arrests for impersonation at 
pal elecl,ions. 683. 

Fuel pl'icell in Delhi nnd 
l\IaJpract.icps a.t elt>pfions to 

pAl com111 i t~ee. 623. 

621-22. 

Measu1"e~ for rcuuciu(t Elect,ric Charges in 
-- Town. 42 . 

SHAHDAR.A (DET"lH) 
LIGHT RATr~W"IY

See "RaiJwuy(s)". 
SHAM TAL. LAL~I-

SAHARAN PUR 

Code of Criminal rroC'cdure (amendment) 
Bill, amendment of section 14-!-- . 

J.\foti,?n for leave to introduce. 2844. 
Election. of t.o the Central Advif:ory 

COllllCl1 for RnihY"lV.~. 1620, 
Elflcl ion of to t:h~ .. tanding commit-

tee for the Depnrtmen~ of Education 
Rt>alth and T,andt'l. 2246. ' 

Hindl1 J\.{urriage Disa.hilities Removal BiH
Mot.ion to refer Select Committee. 365-68. 

Indinn Finance l3ill-
'Motion to considel'. 1861-65. 

Question 7e-

Abolishin.g R.ailwny lower gazet.ted ser' 
dec. 1734·35. 

Bungalow peons to North 'VestSI'll Rail
way officers.. 1757-58. 

Controversy lJetween 1\feiiSrl<. S. A. Dange 
ami _\. 'rc Muke:rji. 1613. 

Duties of controllers on (ll-tain railways. 
1555. 

Free 9uartel's for inferior and labour 
serVIces on Norh W(>stern Railway. 
2152·53. 

Hours of duty of running staff OD 

North Western Railwav. 1738·39. 
Indian and EUl'opea.n rnnning rooms on 
~orth- Western Railway. 1941-42. 

Instruction8 rr prior sanct.ion for prose
cution of GOVtH'Ulllent £lC'rvant'l, 1662. 

Intror1udion ilr Kamchi of "Town tleli
'·a1'y system of po~ls". 1943-44. 

Lowering ~du~1t.i~n{ll qun1ifi~a.tion ~ot' 
carLain ('OmJllllOltle" fo!' clol'l(,R.l Stlt'Vlce 
in Postal Df'Jlil"rtment. 1739-40 

1\(aximnm disf-anrr> on tr:lin ('ont.Toller sec
tion. North "Vestel'n Railway, 1942·43. 

Dc 'up, tion of upper clASS waiting t'oomll 
hl"fo1'e purchn!';c of tickl'tR- on North 
We·tern Railw-·'I;. 2153, 

Otfi" iin~ rJ}'omotions 
~erv:ice on Xorth 
1737·38. 

to lowe)' 
We!.ltern 

v;tlZ tted 
Railway 
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Prosecution' on North Western Railway 
under National Services 're.cbuical (Per. 
souneI) Ordinance. 1944, 2810. 

Recruitment of train clerks on North 
Western Railway. 1555-56. 

Revision of scales of pay of controllet'S 
nn railways. 1553-54. 

Rules re snspension of Railway employees 
undergoing' prosecution. 2154-55. 

SCIlIes of pay of Assistant Way Inspec
lars, etc., on North Western Railwav. 
1556.57. • 

Selections for control training on NortL 
We!:lLel'1l Railway. 1552-53. 

Technieal qnalifications for chief and 
n~fli.qtant draftsmen in the office of the 
Chief Mcrlmniclil Engineer North 
\Vcstel'll Hailway. 1943. I 

Trials by speciA.l tribunals of offences 
~rnmittecl by rniiwuy employees. 1662-

Qm st,ion. (supplementary) i'C-

~o-01'flmntlOn of medical education. 1811. 
!\Inlol'iu rnVR,qes. 2228. 

SHAI\"KAR LAI" MR.
Question Te-

R
D

l1s
t

ille!>!< corr€sunndenre of. --. 2704. 
e PlItton of Mr. 8arnt Ohandra .Bm;e 
nnt1 . 2701-02. 

Tmrl"i!<onment of 1\11'. Sar.:1t 
and 905. 

Chandra BO!'le 

Resh'lctions on inherviews of 1119-
20. 

SHIFT ARRANGEMENT-
- Quest.ion re at twenty~£our-hoors open 

booking offices on North Western Rail
way. 1063. 

SHIP(S)-
Question re buill in India. 1359. 

SHIP ACCOMMODATION-
Question re Raj Pilgl"ims not provided 

at K.nrachi. 113-15. 
SHIp·BUrJ,DI"G INDUSTRY

See "Industl'y(ies)". 
0HIPPI"G .\C'COi\I1'v!ODATION- • 

See. "Accommodation(s)". 
SHIPPING COMPANYiIES)-

Quest.ion ·re non-payment of compensatory 
dues for overstay by Raj _ 1030, 
£415. 

SHIPPING POLIOY-
See "PoJ.icy(ies)". r 

SHIPPING POMCY COMMITTEE--
See "CommiLlee{s)". 

SHOOBERT, MR. W. H.-
Mot.ion I'e election of members to the 

stnnding committee for Post8 ,and All' 
Department. 1557. 

Onth of office. 1535. 
SROP(S)

Quest.ion Te-
Lack of fruit and vegetable In New 

Delhi. 1426-27. 
Liquor m vicinity of railway coal 

mmes. 2240. 

SHA"Tr SARUP. MR.- SHORT ACE-
Question re bau on entry of Messrs. N. 0, Question rc- North Western: P",t an,j . .• D -- of trains derks on 

- lluO e1hi Olot h Mills 
t1l'ea, 2690, Rililway, 2745-46. 

Steps for easing milk. 
SHARll(S)- . SHUTTER(S)-

Q,llestioll 1'e fill~t.l authority accol'ding con- Qt~estion )'f', railways using safety as; 

~cnt La issqt3 of in th~ ease of exhihited. 2752-53. 
hanks. 2501·03. 

SHARE IIOLIlER(R'-
Question re bteps for safeguarding p.r1-

vnte ill ~'cstor8 and of Indi.an com· 
pani"s against collusion of managing 
agents. 2441. 

SHARE MARKETS
Se(~ "l\larket(s)". 

SH'IRM.\ l'.\NDIT SHAM LAIr--
QlU'"tion re c;,;jCl'nmcDt from Delw 0&-

l2J4-35. 

SHED (SJ-
Questiqn Te pay on confirmation of appren-

tices of the Dinapore . 964-65. -
SHEEHY. SIR JOHN-

Oath ·of Office, 1163. 
Income-Ta.x and Excess Profits Tax (Amend 

ment) Bill-
Motion Lo I'eier to select committee. 1214, 

1223. 1224. 

SHELL.IC INDUSTRY-

SIBPORE-
QJJesbion rc Deteriol'lItion 

sloeked in -- Botanical 
SICK J,EAVE-

See "J.Jcnve". 

of foodgrains 
garden. 38. 

SIDDIQ'UE AT,I KHAN. NAWAE
Banking Companies. Bill-

Motion to refer to Select Commitiee-. 2713"_ 
I!;lecLion of to the standing commit

tre for Agricultnre and FOTe1StS. 2245-
46. 

EJection of to the standing commit-
tee for Information and Brondcasting 
Department. 1430. 

Election of to the standing commit-
tee for Ronds. 2644. 

Indian Finance Bill-
Motion to consider. 1568, 1569, 163.5. 
liotion for adjournment re faifure to n;,

prise the GOYPt'JlOf Genera.} about situa.
tiou 1'(; l"ccruitment. of Indian Civil Set·
vice nnd lndinn Police Servi<!e. 262. 
1\[otio11 to reduce demand fo1'-

Qucflt.ion rft want of wagons fOl" carryiug 
raw materials for of Mirzapur.· 

"De')at'tment of Industries: and Civil Sup· 
p1ies" Te cloth and ~'a-rn l)ositio.· 
1.'64 66. 2355. 

SHERTFF(S)-
QU(ll'ition . Te Bombay 's notice Te 

women Jurors. 8f.5-86. 

""\Y01'ldng Exprnses-Miscellaneou!'. Expa: 
C s'· 71' lefu~al to grant fnnds to rnll 
Motor Lol'l'ies. 565·66. 
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Question re-
AdvisaLility of extending time fOl' sub· 

mission of applications re .adv&D.ced 
technical studies. 2640·41. 

Oases of unauthorised entry into houses 
by foreign and Indian ruilital'Y men. 
2291. 

Communal reprc.:Ientation vis-a-vis promo-
tions. -004. " 

Dealh of JagabOondhu ~en of Mainanda 
\iUagc due to gun shot wound by 
American aoldicr. 2290-91 

Export of fJllr to Middle E~8t. 1610-11. 
Muslim candidates from postal audit 

0fl!ce,_ Nngrjul', etc., fol' 'A' gmde axa. 
mlllahoD. 1244-45. 

1tfuElimll in subordinate accounts services 
of Poetal Audit Department. 1244. 

Non-conferment of Indian Legislature of 
Jl~n.".er8 to lI,ho1ish appeal to Pl'h'y Oo.un
cil fro!'fl High Courts. 2617-18. 

Officert'- In the l\Iaintonnnce Research and 
Imst~l!ntioll Deplu'tment of the All-India. 
Rad '0. 2089-90 

Outra~6 of Indfnn women in Calcutta. 
sheef,~ by American soldiers 2291 BjpliJ.5:.UEE . SHAIKH RAFIUDDIN' AH-

QUE'~tion Tt-

Ac~mmodation to Hindu staff in requisi
honed houses aL Chittagong bv Bengal 

':lnd _\ss8m Railway, 1753 . 
"". 1 .. 

,. C fiBS non, Muslim guards sent for 
refresher cour~e in How-rab division. 
Ea"t. Indian Rnih¥8)'. 1733. 

A~owlllf'! U1:qunlifierl Candidtlt.f's t.o appear 
or !lnlPetion for Posts of Tracers, cw .. 

on f3f.'ngni and AS!'Inm Rn.ilwa.,-. 1082 
.-\n.njllnf.menl of nOD-Mus}jm~ as commp~_ 

("ta. lDspednrs on RenO'al And A 
Rat.IWll~·, 1081-82. ,., . ssam 

AppolntJnent!'l made in grain sho . 
A11ahnhad Dh'if:ion, East Indi~n PR,,!1l

1 way. 2358, .. I -

A.rr~t~ deficienc.\' of probationary n~sistant 
~. ·lon masters: etc., in Ho\'~rah clivi-

C 810~. EaRl. Tndlan Railway 17"'17 
E'rlam 'A' Cl M . . ~. I'd t 'R' 3!1S. I1slim guards revert-
I d' 0 ~Inss tn HOl\-rah division. East 
n ~an 'Rlulwa.\·. 1732 1733. -

Cl"rII\Jn Posh: ~fl.nct.ionod in M d' I D 
nln'tm~nt of B I e lC8 e-
1547-48. anga and A~8fHD Railway. 

Lad,< tick,:t. c!,lIectors appointed in Allaha
h2"SSri DIV1s1on. East Indian Railway. 3 . 

J\!al";ia. Inspector! on Bengal and As 
Railway. 1546.47. lIam 

. MI~!l1im employees and promotions to 
hlgner PO!'!h on Bengal and Aflsam Rail
W:\y. 10Ba. 

1\f1l~1imtl eeleded 8S .4.S!liRtllnt Surgeom on 
East r':1~ifl.n Raihvay. 1548. 

Non-provullon o.! qnarterR to Mus1im em
plo!~ell at Chlttagong. Bengal and As.sam. 
RaIlway. 1753. 

Paueit,. of Muslims in estahlishment aee. 
(.ionl! at Chittagong, Bengal and Assam. 
Railway. 1754. 

Paucity 'of Muslim. in Medie&1 Depart
ment of Bengal and Assam Railway. 
154B. 

PlItting qualified Musli.ms on relieving liat 
of Tramc Dep81'LmenL, Bengal and Assam 
Railway. 1753-54. 

Representations by Muslim employees of 
.Allalmbad Divi8ion, East Indian Rail
way. 2358. 

Suh-AssistanL SurgeonI'. selected for Train
ing as Radiologist 011 Bengal aud Assam 
Railway. 1547, 

Supply of foodstuffs to labourers on mili
tary works at ChitLal1ong. 38. 

Transferring non·M\ls!llllS to personnel 
branch of General )'1anagel"s office of 
Bengal and Assam Railway. 1082, 2458· 
59. 

8IG.:'; ,IL DEP A RT~fE"T-
Q.uestion rc diRpensing wHh sCI'vices 

ra.ilway sen'ants in the -- 2B. 
SIGN BOARD(S)-

Question re removal of tho 
"Notional Herld". 814-15. 

of 

of 

the 

SIKH(S)-
MOUOll Lo l'oc1uce demand fol' "Railway 

Boal'd" Tt' ptlucity of in railwa.y 
services. 759-65. 

Question re-
Ban 011 Bombay for running free 

kitchen on Guru Gobind Singh's birthda.y 
anniversary. 103. 

Inadequate ,I'cpr(l~entation of in 
Department under the Honourable Mem
her for Conunel'ce and Industries a.nd 
Civil Supplies. 330. . 

Inadequate Representation of ill the 
Department under the Honourable M.em
bel' for Information and Broadcasttng. 
319. . th 

Inadequate l'cpre entation of m e 
depa1'lment under the Honoura.ble tbe 
Law Memher. 330·31. 

Paucity of ill higher posts of Com-
merce Depart.m~Jlt. ,590. Com-

PauciLy of 1Il hIgher posts of 
mon~ ... ealtb Relations Department. 59!. 

Paucity of in higher posts of Educa-
tion; Health and La.nds Department. 
591-92. E 

Paucity of in bigher posts of x-ter-
nal Affairs DeI?B.rtment. 523. 

Paucity of 111 higher posts o:f Food 
Department. 590·91 . 

Paucity of in higher posts of LegiS-
lative Department. 590. 

Paucity or in higher posts of POits 
nnd . Telegraphs DeparLment. 523. . 

Paucit y of in higher posts of Rail-
ways. 522. I 

PI\Ucitv of in higher posts of Sapp y 
Department. 522·23. . . 

Paucity of officers 10 Federal Public 
Service~ Commission. 1030. 

Representation re releasing cloth for t.or-
bnns of . 1824. 

rcpresenta.tion in higher poati: of toe 
Supply Depart.ment. 743. 

~TLK(S)-

Quo~tion rer-
License!'! to Mell "lrtificial in Madraa 

presideucy given only to f1wo merehants 
in Madr.lul. 2801-02. 

Prices of Indian mill artificial 
georgettea. 2444. 

SILK SUITING(Sl-

and 

Que8tion rs 
2444 45. 

conhol pricea of Indi&n --. 

.' 

• 
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SIZll(S)-
Question rc reslriction on of letter 

paper fol' PI'ivRLe correspondence. 820. 
SKIN (S)-

Question re Hides and ·produced. 
1535·36. 

:SLACKNESS-
Question 1'8 in police patrols m 

Delhi. 1126. 
.8LAUGHTER-

Question re instructions to Provinces fOl 
control of animal 455. 

:SMA LL·POX
Question rf' 

450. 
. SMITH. COL.-

epidemic m Calcutt.a.. 

Question TC charges hrought by . 
C. RE. ngainst Indian sl1bo'rdinates: 
679. 

"SMUGGLING-
Question Te Gold nnel silver __ 

'!lODA-
1478·79. 

Question re import of caustic -- plants. 
612. 

SODA ASH(ES)
Question re-

Exclusive permission to Imperial Chemical 
Industries to move by rail . 2367. 

Permi~iOIl to moya on rnilways only 
to Imperial Chemical Industries. 2751 
52. 

Permitt.ing only Jmpel;al ChelI!icaI Indus-
triee to move and Fuller s Earth b~ 
Railwav. 2160. 

SOFT (,OKF~ 
Qnestian re-

Impositiou of product jon cess on uniforrr. 
!;cnle of COllis Bnd 2750·5l. 

Inadequate supply of for domestic 
consumption in Calcutta. 533-35. 

Position re supply of -- for domestic 
consumption. 2:150. 

-- requirements and quotas. 24-25. 
Supply of for pr~pnring .h?t baths at 

Delhi RaiJwn~' Statton waItting room •• 
1752. 

SOFT COKE CESS-
Question 1'e tODna~e on which 

been realised. 2030. 
h .. 

SOLDIER(S)
QuesLion Te.-

Death o[ Jagabandu Sen of Mainanda 
viUage due to Gun shot. wound by Ame-
rican . 2290·91 ... 

Denial of Milk Ghee t'ations to Indian 
--.. 1494·95. 

Educational facilities for and non-
comhatants. 311. 442·45. 

'Financial bnrden. on India due to 10' 
("'en~ed pay of British . 176·77. 

1i'illal1!'inl effect. of increase of, pay of Bri· 
tish in Innin. 1105·06. 

Gi\'iJl~ veA"et'Il~)le pl'oduct and dehydrated 
menf 10 Indian 2081-82. 

llI·lI·eatmenl t,o Mr. Knmalnnyn.n Bajaj 
by at Wnrdha Railway Station. 
1487·1!8. 

Inrlilln officers and m artilIery service 
on Ttnli<ln f'·ont. 2696. 

. Mnneter report re comforts and !'lalary of 
British ,192. 

Ontl'a~e committed on in Indian lady bv 
a in Dehra express. 1894. ~ 

Out-I'uga of Indjan women in Oalcutta 
street by American . 2291. 

Pay, nllowance, etc., of British and In· 
dian ,1247-49. 

Requiring Indian in Britain to call 
a.t police stations for getting police 
passes signed. 189. 

ReguIlltion si7.e boot for T'H'fia.u 
1873-74. 

-- J'lupplied by tbe Punjah . 
White in 'Indin. 2000.b1 

SOLITAny CONFIXMEXT-
Question re of S. 9ardul ";ingb 

Caveesbal'. 274-75. 
SOUl,BAllY COMMISSION

See ·'Oommi!:l8ion(s)" . 
SOUTH AFRICA-

• 

Motion for adjournment re failme to 
enforce economic saneLions agaiust 
Sout.h amI to l'ccaU Lhe High Com· 
missioner. 126-27, 150-61 

Question re-
Economic sanciJollR fl.!,{ainRt . 2233. 
Imposition of Economic Sanctio08 against 
-.. 107·08. 

:Move at San Franoisco Conference against 
Asiatic immigration into . 2373-74. 

Position of Indinm: ill 103-04, 1599-
1600. 

Recalling of th~ Hj~h Commissioner from, 
and enforcillg of economic sanctions 
against, . 2605. 

Trade treaty with 115-16. 
SOUTH. AFRIC.IX C:OVERXMENT

Question Te Ill·ll'eatment to -- Indian 
Official in connt'dian with Customs at 
Bombay. 671-78. 

SOUTH EAST ASIA COMMAND-
Ques.tion re lower rank l.M.S. and 

R.A.M.C, EUl'opean officers holding 
higher rank undel' India cO!Dnland and 
--'-. 2606·07. 

SOUTH INDIA-
Sec "India, South". 

SOUTH KANAllA· 
Question re-

Assura.nce to betel·nut gl'Owc!'s of 1'6 
exoise (luty. 2079-80. 

Question 1't-
Deficiency of food grains in District. 

41-42. 
Excl!'e dllt"" on betel-nuh in district. 

1666. . 
GJ'ow more food cnmpaign in Mala.ba.r nnd 

Districts. 41-
Inadequate rice Rn.tiona to landless labour-

en; in Kasarngoc1a Tnluka District. 
42. 

Land", requL.'litioned from .ryoh at KumJa, 
district. 1673·74. 

Pre· excise certificates for betel-nut grow-
er!> and b'aders in Distrid. 1666. 

SOVEREIflN(Sl-
--, Q,llC tinn rp aJ'rangements for sale of 

etr." to Haji! in Kamchi pilgrims camp. 
1803·04. 

~PEA RS. D11.-
Question re. piloting of Mr, 13eveclevy 

~ichols bv 2178-79 . 
~PECTA L INSPECTOR (S)

S"e "InRJ)ectol'(a)". 
,PECIAL OFFICER(S)-

See "Officer{ls". 



SPECIAL PAY
See "Pay(s)". 

JJ\U...". .... v ... ~ ___ _ 

SPECIAl" TICKET EXAMINERS
See "Ticket. Examiner(s)". 

SPECIAL 1'RIBUNAL{S)
See "Tribunal{s)". 

SPECIAL WAR PAY
See "Pay(s)". 

SPECTACLE FRAl\IE{S)-
Question re ImporL of -- from America. 

631·32. 
SPECTACLES GOODS FIRMS--

Question TI' assistance t-o 125-26. 

SPEECH (l';S)
Question re---

Action on -- oi "ssemUly members on 
Finance nul. 2628. 

Ccrtnin statemPI'" in NnUpul' of 
and Bonotll'ahlo l\'lf'mhcr fo), Planning 

Dev{'lopll11.'Ut. 200·01. 
Revision of pro('etllll'e 1'e on Finance 

Bill 2Q41. 
SPENCE. SIR GE(JTIGE-

n{'mnnd for SUPTlhnnclltary graut in res· 
pect of "Pal1th Piploda.". 2260. 

India11 Ail' Force (.\mendment) Bill
Motion fol' len .... e to introduce. 2031. 

Indial~ .\1'01), (.-\meurlment) RiU
Mot.JOn for lcnve to int.roduce. 2031. 

Indian CnmpllniC'>; Amendment) Bill
'fotion to C'onRider 266. 

Indian Mf'l'chancli~~ MarkR (Amendment) 
Supplf>ment<'lry HiU-
Conflic1('ration of clanses. 2321. 
Motion r p ' eJection of members 

st.andin!! committee for Civil 
Branch of Dcfrnce Department. 

SPINNTNC~ 

to the 
Defence 
1200·01. 

Questioll rc encQH!':lgement to hanJ 
and wCllying. 2616-17_ 

SPIRTT-
Quef:t.ioll rr reduction 

and kerofl nc. 
in pl' ice of motor 

1010. 
SPruNG WATER(S)

QUf'fttion re eXllmination 
aspects of Inu;an 

of commercial 
454-56. 

SRI PRAKASA, 11ll.-
Alignl'h Muslim l'nivetsity (Amendment) 
Bill (Amendment of J:;ectious 16, 20 etc.)

Motion to couJ;icler. 2840. 
Banking Companies Bill-

Motion to l'pfa,l to Select Committee. 

, 

2583, 2712, 2725, 2771. 2788. 
Demand for sUllplemelltal'Y grant lD respect 
of-

Agriculture. 2188. 
Broadcasting. 2199. 2202. 
Food Department 2146. 
Industries. 2]94. 
Panth PiplC'dn. 2260. 
Working F.xp(''1I>'e_~-Maintena.n(:e and Sup· 

I'll:\' of Locomotive Power. 838, 84l, 
842. 843. 

Woc1dnp: Expenses-Maintenance a.nd 
\Vol'ldng of Ferry Steamers ano Hal'
bours. 848. 

Working ltJxpences-MninLenance of Struc
lornl Work!!. 835. 

Election of to the Standing Commit-
tee foJ' Education. 2246_ 

Elf'ction of to the Slanding Commit-
tee for Rome. Department. 1900. 

Genel'al iliRcllssion of the General Budget. 
lO42, 1138, 1141, 1156. 

Hindu Marriage Disabilities Remova.l Bill
:Motiou to refer to solect committee 362 

368, 371, 373, 379, 919, 920. 925. 926: 
927, 931-

Indian Army (Amendment) Bill
i\-fotion to consider. 2342, 2377, 

Indian Finnnce BiII-
Motion to consider. 1527·34. 1574. 1778, 

1857, 1918, 2001. . 
)Iolloll for leave Lo introduce in the form 

Recommanded by tbe Governor General. 
2109. 

Indi,m. PennI Code (Amendmellt) Bi!!
l\1o~lon to I·efer to Select Committ-ee and 

cIrculate. 2527, 2529, 2531-34. 
Kazi's BilJ-

Motion to refer to Rclect Committee. 
2538. 2MO, ~55L 

).lotion fot' Adjournment rc-
Bezwado gl'aill purchase officer's waruing 

to Guclln vcllcl'u Rice miHel's rc paddy 
purchase. 2759. 

Hal'lIh cO!lClitio.llS or sel'Vice of Indian 
hoops In Middle Ea~t nnd Italv 2669 
2670 .. 2671, 2673, 2677, 2600. ' . , 

ResLnchons on Ifl.!'IIe of railway tickets for 
Ardha Kumhh i\l ... la at Ral'dwal'. 2710 
2711. 2733·33. ' 

Tearing of poEce of resolut.ion 1'e Chimur 
and .:.\.shti convicts by 11k Le :Bailley at 
Delhi ).{unicipal Committee meeting. 
2758. 

Will' allowance for senior members of 
Indian Ch"il ~et"\·ice. 504. 

Motioll to "educe demand fOI"-
"Depal-tmenl of Indlu.lrics and Civil Sup· 

plie);" re 
Cloth ulld yal'n po);ition_ 1378. 
li',lilUl'e of control pel'mit sy<ltem and snp· 

pl~' of conBurne!' goods. 1315-18, 1319 
1321. 132Q. 

"Department of I. .. abour-" re-
Lallour l)olky of Government of India 

1461. 
"Executiye Council" re-

N a confidence in the Government. 1254 
1259. 1268. 1288. 

"Finance Department" re-
Need for economy and for more stringen 

control of expenditul'e. 1435 143f 
1«9. ' 

"R '1 al way Board" re-
Desil'abilily of judicial enquiries into rai' 

way accidents involving 10ss of boma 
life. 782. .' 

Finunci.1! position of lhe raih ... ay,-;. 69': 
699, 704. 

Inadequacy of the ~cRle of deal'ness nllo" 
31lCe to Rllilwayme, 706. 

Iuconveniences to third class passenger 
637. 638. 639. MO, 641- M2. 649 651 
657. 658. . 

Poucity of 1\{u..,lims in raih,'ay serVice 
578 •. 581. 

Post--wnl' polic), rl! ownel'ship and manng 
ment 0.£ gleam "essels plying in tndi! 
wat.eI'R. 767': 770. m. 

"Post·Wnl· Plnnnin~ and Development" re 
Ref uRal of supplies for the Departmer 

1306, 1307. 
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Disabilities of Indians in Canadn. 2619. 
Draft Hindu code. 611. 
Expenditul'e on Indian propagl.Ulda. abroad. 

425. 
Externment from Delhi of Pandit Sham 

Lal Sh'll'mn. 1235. 
Foodstuff destmyed in Bengal. 2243. 
Former silver rupees withdl'aWIl {rom cir

culation. 1239. 
Government. contribution to Indian Labour 

Federation. 584. 
Grievance!l of sl nd,mtl> of Lndy H ardiuge 

College, New Delhi. 2428. 
Health of Milubna Ahul Knlam .\zacl and 

othe/ detnillcd Oongress Committee 
Members 419. 

Healt.h of lllPmhcl's.nf the Congress Work
ing CommiHcc. 2499. 

Henlth of AT 1'. "BnlkriHhnn Kaulo a secu-
l'it,y 111'i8011(,I'. 429. 

Immel'nl j I'll. me. 676. 
Impure wheat T'aliCHlf'ri in Peshawal', 788, 
Incl'ense in allow-nnces for Governors, 

1805. 
Instal1l1t iOll 0 f 1'(\ d in 8E't~ for c:ommmlity 

listening 111 cerlain Madras dish'iCts. 
2692. 

Jails in Delhi. 2688. 
Mnuufndure of R!HFo sels. 1016. 
Muslim snpPl'\'i!<Oinsr ::~~i!!ltont st.a.tion mas· 

ters nn Ben[!ai .mil _-\ssnm Railway. 
1346. 

New Standard Time. 432. 
Occupation of upper class waiting rooms 

before pl1r(':h:l ~e of tickets OIl ~orth 
Western Railway. 2153. 

Passen gers' search hy C' l1Id oms sta-ff at 
Quetta. and ot.her raihvay gtafions. 422. 

Paucity of hig-hel' gmde receptionists iq. 
HomJa Depfll'fment. 2093. 

Prosecntions fOI" offences against propert~' 
of Crown in Vclbj central ordnance 
de),ot. 2693. 

Punjab GO\'ernmunt'!\ reqm·slre Li5lcuit 
fnctorv. 590. 

Qu.illiue· J·e(tuhC'lllcuLs. 2226. 
Racial wscriminaLiu,) 1l.'1 t'egal'ds railway 

running- room!'. 2743, 2744, 
Re-ful'aJ to il1t.el'vi!"'\\· their l'pJntives by 

detained aOIl~I'e!;S 'VorkinA' Committee 
:Memhel's. 418. 

Safeguading of Indian interest in libe
rated BUl'n'n. 1026. 

Sa.vings in food~rains of surplus: are3.S 
due to mtionin-: s\'ste-m. 1024 

Subsidies to Mis~ . Pamela H nnk!;on for 
Indinn propaganda in America. 257. 

Superintendents in nirectorate General ,of 
Hunply et,c. .215~.56. 

Supply of Leg-lfllutlVf! AS8embly Debates 
Lo Le,lZlslath'c .AFsE'mbl~~ "Members m 
jnil. 1252. 

Surplus motor v~hicle~ s?hl. 1354. 
Third clt1!;s CQI'I'lfH;:es bmlt. 1724. 
Treatment. to civil disobedience prisoners. 

1893. 
Waste of petrol hy miliLary lanieR, at.c. 

1482. 
Wr)mElll emplo'Ved iTl GO'vernment of India 
Depnrtment~. 1485. 

Resolution TC-

National Wal' Fl'ont. 990, 991. 
Removal of sections 111 to 121 of the 

Governmenf. r)f TIl(lia A.d. 1935. 1007, 
2462 

SRIGOBINDPUR 
WAY LINE

See "Railway 
SRIVASTAVA. 

PRASAD-

BEAS·KASUR RAIL· 

Line{s)". 

MR. HAR! SHAMN 

Election of La the standing commit--
lee for Agl'icunul'e and Forest. 2245-46. 

Election of to the standing commit-
tee for Planning and Development 
Department. 1965. ,. 

Question re-
AuthoriRed firms dealing in Sal~ m Bihar. 

1819. 
COllsoJidllted allowance to special ticket 

exam incH's on North Western Railway
and to travelling ticket examiners on. 
East Indiau Rn.ilwlty_ 971-72. 

Constitutional defect rc military pensions. 
rules. 681. 

Den:in 1 or Milk Ghcc rations to Indian 
soldiers. 1494-95. 

Ernel'gellcv cfl(he of Indian Audit and 
Accoullts Sel'vices. 2302-03. 

Ghee Pmchl1sing a/l"ency. 1612-13_ 
Insisting on production of ticket. at reser

vation of accommodation. 1079. 
Instructions 1'(>. l'p~el'vntion of bertha fo1" 

members of Centrul T,egislatl1re. 1078-
79. 

Luggage f,{ulll'ds on North Western Rail-. 
wav_ 972-73. 

~Ieail1l'eR fol' safety or pn~!'Ien~ by through 
Queens Gnrden, Delhi. 2303. 

Noil-avoilahiJit.\, of motol' ,am' fol' Mem
bers .of Cent-ral Legi!'llatnrp. 973. 

Non-provision of free qnarters for eligible-
railway MT'Vants in Delhi. 971. 

Privileges to ~ta.te Hnilway Servants. 971. 
Pl'osecutions; in Delhi nl'Ovincc. under 

Ordinance ~o. XXXV nf 1943. 2303. 
2804. 

"'R.f'i'tri-clions on bookin?: of green fruita 
11'0111 Muzn.ifal'pm· Railway Rtntion. 1749-
50. 

SRfI'AST,\VA . 'rH~; IIONOURAI1LE SIR; 
.nv AL.\ PR.~RAD-

Demand for supplemontary gl'ant in res
pect of "Food Department". 2145-46. 

Indian Finance BiIl-
Motion, to consid~r, 1574, 1580. 20371. 

2038. 2045. 2046, 2047. 2048. 2049. 
Motion for Adjournment re.- . 

Bezwada g"l'nin purchase officer's ,'Vurning
to Gudlavelleru Rice millers re paddy 
pur-chase. 2759. 

Indisr'riminate l"eqlli~itioning of foodgrains 
l'csuJt.ing ill food scarcity in South 
Kanara district. 2307. 2308. 

Supply of ,vl'ong Information by the
Honoul'nble the "J!'ood Memher in reply 
to a question and refusal to varify I n
COl"l'ectneSf;. 2569, 2570 

WithdrRwal by Govcl'nme.nt of India. of 
<l!'iSllI'nnce to feed Calcutta. 049. 

Motion TP Election of members to the 
standing committe!' fo1' FMd Depa.rt.
ment. 1763. 1764-65. 

Motion to reduce demand for "Executive-" 
Council" TIl-

No confidence in the Govornment·. 1263,. 
1255. 

""Food Department" 1'e
Supervision nnd control 

vince:;. 1332, 1~3~-;;;r;. 
of work In pro-

-
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STABILIZATION FUND-
Quesltion n! India's pa.rticipation in intol'-

nationa.l mOlletal'V and internationa.l 
Bank. 907. ~ 

STAFF-
Moition to reduce demand tor "Ra.ilway 

Board" re hellI's of work for railway 
-. 747·55. 

Question 1'£-

Absorption of A,RP. Oll Bengal 
a.nd Assam Railway. 1744. 2810. 

Ac~ommodation to Hindu . in requisi-
tIOned.. houses at Chittagong by Bengal 
and Assam Railway 1753 . 

.Allowances pa.id tQ' 'c:cl'l{s . bnt not to 
Postmen !llld lowel.' grade __ 
Md P

ill 
a Tas ostal cil'cle. 4oo-0l. 

_4Jlowances to Central Public Works De-
partment in Simln. 1824-25, 2636. 

Annnal Income and /:'xpenditure ond 
. of Chahatn Cantonment Board. 44-46. 
Association of Non-gazet.ted superior --

(In~0n:'e-Tax). Sind. 676.-77. 
AS80Ctat1ou of at Cellti'1l1 Resea.rch 

Institute, Kasauli, 807 
-Clerical' of Central' Research Insti· 

tute. Kasanli. B06. 
Communal composition of c{'rta.in -- m 

Departments under the. Leader of Lhe 
HOllBe. 1039. 

Dommunal composition of I'el'tnirr 
W1der Commerce Depadmt'nt" 1038·39. 

:Communal composition of cel'tain 
under Commollwealth Rela·Lions Depart· 
ment. 1038. 

CommUllal composition of "t·rtam --
under Defence Department. 1124. 

Communal composition of cel'tain 
under Education. Health nnd Lands De· 
partment. 1038. 

Communal composition of certaio 
uuder External Affairs Depal'l'IDlI'flt. 
970. 

Communal composition of certain 
under Finance DepArtment. 1124. 

Communal composition of' certain • 
under Food Department. 1038. 

-Communal composition of certai.n -
under !lome Department. 1124. 

Communal composition of certain 
under Industries and Civil Supplies De
pal·tmenh. 1039. 

i)omrnuo<ll composition ot certain 
under Information and Broadcasting 
Department. 1122. 

Communal composition of certain 
under Lahom' Depal'tmeI;lt. 1039. 

Communal composition of cel'tnin 
under Legislative Department, 1038. 

Communal composition of cedain -
llOdcr Pla,nning .. nd Developme~t De
partment. l122~23. 

Communal composition of certain 
nnder PO!u''l llnd Ail' Departmf'!Dt. 970. 

Commu.i'nl composition of cel'tnin 
under Railway Department.. 970. 

Communal cotilposition of cel't-ain 
IlOde\' Snpph' Department. 970. 

r,omnnma I comnosition of certain 
under WOT' DeOAl'tment, 1.123-24. 

()ommnnlll comnosition of certain 
under 'Val' Tl'an~port. Demn'tment_ 970. 

Commuunl composition of ce-rtain work· 
shops , East Indian Railway. 1084. 

Communal composit.ion of Dil'ector Gene-
ral. Indian Medical Service, ,340, 

CommoDal composition of Di-rector Gene-
!'a1 of Posts and Teltlgl'apb's Office- . 

259·60. 
Communal compositiOll of ExLc1'llul Affairs 

Department . 261. 
Communal composition of Plnnning and 

Development D..epartment . 441-42. 
Communal composition of Railway 'Board 
-. 259. -

Communa.l compoaitioll of Ot the Con· 
trollers of Supply Accounts Offices. 318, 

OOllcessionnl grains &llPply scheme for -_ 
by Pos't.g Ilnd Ail" Depadment, 2754.55. 

COIlVe~'al1ce allowance 1"0 PORt ... nnd Tele
f.!Tuphs -- of Delhi and New Delhi 
1758. . 

Dptel'nJination of sc-niol'ity Of In 

. f~nme 111!d olh:;.!' Depal-hl;cutS. 1116-18. 
DJIT1(,l1It:V 1'1' a('commo<iatioll of Rimln .-,--_ 

'pel'~a.nen~h· located at New Delhi. 2631. 
DIi>CI'lmmatlon betwee-u ciyilinll and miIi~ 

t3ry io Wal' DClla.rtmcnt. 679.80. 
Enfol'cement nt Delhi. 2447. 
Ex!.ension!': of ;::~rvlce to Government of 

India f':ecre~al'iat . 1888. 
Financial relief to @verwol'ked permanent 

- 1ll Audit and Accounts offices. 
193-94. 

All· Fixation of basic pay Jemanded by 
India postmen amI lower gra.de --. 
40l. 

Food P1'OClll'Cment . 1032. 
GO"'..'l"mncnt contribUlion to Ajmel' munt· 

cipo.Ety ior payment of dearness allow
urlce to --. 2021. 

Ul'alllit~ 01' Rpecial conb'lhution towllords 
pl'ovhlcnt fuuds tOl' running . 2164. 

Harsh treatment as !'('gal'ds leave meted 
out to in Amendment Section of 
Defence Dapartment. 2104-06. 

Hill allowance fOl' of Central He-
~enrch Instil lite, Kas;~uli.. 807. 

Home Department section· dealing with 
communa.l representations. etc., in Secre-
tnl'iat . 1118-19. 

HoU\'s of dutv of running on North 
Westerll 'Railwav. 1738-39. 

House rent and w·inter o.llown.nces for -
of Central Research Institute, Kasauli. 
807. 

Inadequate dearness aUOwOlnce etc.. of 
low paid o~ .Audit and Accounts 

. Officos. 300·0l. 
Inadequate dCil"l'lleSS allowance to postal 

subordinate . 722. 
Inadequate Deatuess and Wa.r allownhces 

to low paid . 300. 
Inadequate strength of Postmen and 

loweI: grade . 400. 
Inconvenience to Govel'ument owing 

to non-confirmation. 1241. 
T ndia Offie'e . 251: 442. 
Leave l'caerve for tempora!':,? - 10 Audit 

and Accounts Offices, 299. 
LOl'al allowance of Railwa.y ini'criOl' 

at Delhi. 2167. 
T ... ow salanc; and other 2TI(}VancCS of -

on Oudh and Thhut Railwa.y. 2168.691 

2810. 
Municipalities i.n Cenll'all:v Administered 

Al'eas paying dearness allowance to . 
2020-21. 

, 
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N on-confi.!:mation of certniu . in Delhi 
division North Wes~ern RaIlway. ~. 

Nou-gl'unt of compe~atory House rent al-
lowance to executIve of Customs 
Houses. 1660·61. 

for Non-recommenda.tion of Muslim 
posts of junior pel'sonnel inspectors, 
East Indian Railwa.y. 1084. 

-Over-time pay fot' of Central R-esea.-rch 
Institute, ICasauli. 806-07. 

Passengers' search by Customs 
Quett.a. and other railway stations. 

at 
420· 

22. . 1 
Promotion of to posts of. Cll'c.e .1'0.-

tioning officel'B, etc., in :pelryl ra.tlonmg 
and Ciyil Supplies organisations .. 24~. 

::Provision for ministeria.l workIng m 
teml'ol'nry war vacancies. 1242-43. 

;Provision of QUlll'lA3l'S for of Deputy 
AccounLlInL Ganeml, Posts and Tele-
graphs, Delhi. 194-95.. , 

Qualifications, etc .. of certalD non-Muslim 
(works) at Lillooah and Lucknow. 
1093·94. 

-'.Revision of dearness allowa.nce of Post-
men and lower grade . 399-400, 

"Revision of s:'I.laries of clerical of 
Income·tax Department Bombay Presi
dency. 1240·41. 

~cvel'tlng dflputed 
ing office. 1817. 

in Delhi Ration-

-:Seniority of certain non-Gazetted on 
R9.ih~ays. 2160. 

-- for the working or Ot'dffiance No. 
XXXV of 1943. 2019-20. 

of mechanical and- drawing offices of 
NOI't.h 'Western Railwa.y Headgnarters. 
1098·99. 

-- of bhe office-of Direct.or, Civil ~up
plies Delhi. 2020. 

--''- punished in Railway Clearing Ac
counts office. 2177~78. 

.strengt.h of earh I·nuwa.y in RaHway Board 
amongsb gS,'1.ctted and non.gazetted . 
2753. 

'Supel'ior secretariat of the Famine 
Enquiry Commission. 1188. 

-Supply of meals to Railway -- at re
freshment.. rooms at disconnt on North 
Western Railway. 2167, 

Suspensions in deputed by Controller 
of Rationing, Delhi. 1816-17. 

Travelling allowance pa.id to certain ticket 
inspecting on Easb Indian Railway. 
32, 2160. 

'flTAFF COTJLEGE(S)-
Quef'ltion ,.,~

Officer~ in training at --, Quettll. 
Tactics trainin~ centres and 

• 

Election of members Lo fihe for Com-
mel'ce Depal'tment. 2182-, 2519. 

Election of memhel's to the for De-
fence Depat'i,ment. 2182-84, 2309. 

Election of Memhe.l's to the for Edu-
ca.lion. 1899, 2246. 

Election of Members to thw --
tarnal .A ffa ir!4 Department. 
1965. 

-for Ex-
1679.JlO, 

fot' Food ElecHon of membets to "the -
Department. 1763-65. 2245. 

Election of members to the -- for Home 
Department. 1617·18, 1900. 

Electioll of members to I,he -- Eor In
dust.ries and Ciyii Supplies Depat'tment. 
171)5, 2184 

Election of memhel's to the fol' In-
1OJ'motion Ilnd Broadcnsting Department. 
119,5·96, 1430. 

Election of mem bel'S to t.he for La-
bOlll' Department.. 1618-19. 1766. 

Eleotion of membe}'s to the . fot' Le-
gislative D!':'IUI"t.ment. 1500, 1765. 

"Election of memllers to the fot' Plan-
ning; ~1.I:rl Development Depa.rtment 
1677·79, 1965. 

Election of members to the £01' Posts 
anrJ Ail· DCPOll'fmenL 1557. 1765. 

Election uf fTI"ll1he,·.~ to the -
Roads. lSS7·eo. 2310, 2644. 

for 

Election of Members to the for Sup-
ply Denartment. 1900. 1616-17. 

Election of 1fembc!'s to the for the 
Department of Education. Healtb and 
Lands. 1899-1900, 2246. 

EJection of memhers to the fof' War 
'Transport. Df'partment. 1961-62. 2109. 

FllccLion of memhel's to the , on Emi-
gration. 1196-98. 1524. 

Question rt'.-
Meet,ings of -- for Indnstl;ies and Civil 

Supplies and fOl' Commerce. 2449. 
MeeH ngs 1)£ fol' LA.boUl' and {or Geo~ 

lOgiCR 1 RUI'vev. 2448. 
Meetin~ of t,he for Posts and Air 

Uepa:-tment-. 23!17-58. 
ST.~NDTNG FINANCE COMMITTEE-

Election of members to the 1680-83, 
2184. 

STAN,DING FINANCE COMMITTEE FOR 
HATLWAYS-

Eledion of members to the --
15611 

STANDING ORDER[S)-
Amendment to--

1201, 

Presentntion of t.he report of the !!elect 
committee. 822, 

W.A.C.(I) Officel's 10 training at --.. FlTA"RCH FACTORTES-
Quet.ta. 1490-91. s('~ "Fnctol'y(ie!\)". 

t490. 
1108. 

ST.~MP{S)- ~TI\TE{S\-
Demand fot, grant. 1466. QUP'Itil)l1 re payment of Wa[!l''' .\rt antba-
D17.nnd for snpplementary In'nnt ~lj6· l.iticfl for railwlHI hmds within lndJa.n 

-- territories, 2808. 
'STANDARD CLO'I'H- STATE HOSPITAL{S)-

Q1lestion "J"e: , ctoc., f(\l' Rengnl. 24.112- Se.e "Hospital(a}". 
57. <e-

Se, .1'Q "Cloth". ~TATE RAnWAY SERVANT~ 
STANDING COMMITTEE(S\- 8e. "Railway Servant(,)". 

Eledion of Members to the fot' Agri- STATEMENT(S)-
cuitUl'e and FOl'ests. 1897-99. 2245-46. Question re-

.Elertion of members to the fClr CiV11 Calcutta Marwari Chamber of Commerce'. 
Dcieuce Brllnell of Defence. Department. re coHan textiles supplied to Ben-
1198·1201, 1430. gal. 2241-43. 

-----------------------~------------------
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~~~~~&~~~------" Certain in Nagpur speech of HOllOUI" S'I'lJPPAGE(S)-
able Memher for l.lJanning and Deve-Iop- QUC&tion re discl"imillat.ioll as -regards 
ment. 200·01. . __ " etr., in the 'case 01 Indian per-

~- by Secretary of State for India. all s011ne],; of Hir; MajeoiLY's forces. 2301-
Food s;itu'ation in India. 31·32. 02. 

STATEMENT(S) (LAID ON THE TAllr~E) STORAGE(S}-
re- Questio11 rc waste of foodgrai.ns In Gov-

Net eal'llings or I'ecently constructed rail· emmen!. 1599. 
way lines, 1762-63_ STORE(S}-

STATE.MEN'I' OF BUST NESS- Question rc-
-- by Lhe Honourable Sir Sultan Ahmad. .!.ccounting an'nugements for lease-lend 

415_ 2284-85_ 2345_ 1110_ 
STATIO~"ERY AND PRINTING- ('onditiolli; for sanctioning a fah- price 

Demand for grant. 1474 --. 2446. 
Demo.ncl fa)" supplemellt~ry grant __ Co.opc['utive -- in Delhi distl'ibuting 

2219·21. food raLions. 2445. 
STEA~I VESSEL{S)- Import licences for Mill 328.29. 

Motion to reduce demand £01' "Railway STORES AND WOH.KSlIOP EXPENDI-
BOllrd" I'e Pos!i·wal' policy n owner- rI'Ul-n~ {:\fOT CHARGED 'fO REVENUE},-
ship and managemenL of plying in 
Tndinn waters. 765-77. Demnnd I'O!' eXCess gra.nt.. 220-21, 

STEAMER(S}- STORES DEPAm'MENT-
Question 're pilferage of goods carried by Question rc-

2090. Absorption of in Supply Department. 
STEEL-

Question 're-
Complnints against Iron and Oontrol 

254-55_ 
[mvort of and iron. 2348-49. 
Production of and pig non. 2368-69. 

STEEL COMMISSIONER-
Que:SLioll re 1068·£9. 

s'rEl!:L IMl'UllT(S)-
.)ee "lmport(s)' . 

STEEL nfPOHTA'fION(S}
See "Importa.tion(s)". 

STENOGRAJ' HJ!ll\(S}
QuesLion re-

Proficiency nlJoWlJ1lCe for '. 898-900. 
Spero u I pay of (pel'soon 1 assistant) 

2088-
BTEP(S)-

Question re- . 
fOI' publioity for benefit of Indlaus 

if) Liberateu BUl'ma. 895. 
__ fat' l'emovnl of grjevance~ a,gainst 

.Anti-Rindi policy of AU India Radio. 
312·13. 

S1'ERLING "\SSETS-
QuestiO}l rc negotiationsre Utilization of 

Iudian in England. 275-77. 
STERI~ING BAT,,\NOE(S)-

Question re-
Indian Augml'ntaLion of due to 

e:-,--pol'Ls to .\.uslmlia. .. etc .. 16~7-5~. 
Delel?:ation for discus~mg T~lqt1ldatl0n of 

Tndi:l's --. 907·08. 
India·s 170·71. 890·91. 

STERLING TlEBT-
Question /'l' of Indin. 2078, 

STERLING m~SUUROES-
~ Question r(! Dele.galion to Engl<lnd for 

discussing liquidaLion of . 2683-84, 
STOCK(S)- _ 

Question 1'r, le~~ii;l/-llioll fOl' l'OgU]n..l.1Ug 
and ghn.l'e mUI'ket,s. 439, 

&TOK1~S_ MR II, G_- _ 
Election of to the Central AdvlS01'Y 

C011TIcil fa!' Rllih-.;!l.vs. 1620. 
Election of to the standing commit· 

tee for Posts and Ail' Deparlmlent. 1766. 
Motion to reduce demllnd for "Ruilwav 

RonI'd" re Financial position of the ra.il
ways. 684-86, 704. 

1727-29. 
Non-selecLion of Muslims in of 

Bengal aod Assam Rnilway for lower 
ga7,e~ted service. 37. 

Promotions in Hea.d Offices of -- of 
Bangal and Assam Railway, 37. 

STREET .lOOIDENTS
See "Acciden~(s)". 

STREET LIGHTING-
Question, re lack of -- in Westerll ext-en-

sian area Karol "Bagh, Delhi 189...8·29. 
See also "Lighting". 

STRTKE(S)-
Question tP notice 

post/lo! employees. 
of 
2753-54_ 

by Bombay 

STUDENl'(S}
Question 1'e

Cednin failed l'e.ioin~ng scbooJs 
DelhL 2016_ 

CommIttee fOl' selecting 
abroad, 2606·07. 

--' for study 

Cost accOl.mtancy training to India.n 
1670-71-

-, 

Difficulties of overseas Indian seek-
ing admission to colleges in India. 1014-
15, 

Ex~mination held in Lahol'e for 
Hardinge Medical College 
11_ 

Lady 
1810-

• Facilities fol' higher technical education: 
for of Aj·mer·Jt.:[erwarll. 1011-12. 

Gl'iemllces of of Lady Hardinge-
f'olle:e. Xcw Delhi. 2426-28. . 

T ... ndy Hal'c1inge \Jeciicll.i ColleKe 
794,95_ 

Obligation on pa;;~iog D",lbi High 
School Ex:aminntion ,in 1943 to join 
class XI in same s.chool. 2419. 

Rohenl(' fOl' teclmical edocElLion of 
nbl'OQcl. 2012-13. 

8chollll.ships to flchcdoleil c1afls for 
• tl'ninin~ in foreign cOllntries. 1411. 

Senciiol,! out nbrond for tra.ining. 
1410-11-

-- nUenciing schoolR in Trihal Areas .. 7, 
1958_ 

Te"hnical indl1stries training to Indian-
1658_ 

Tl'ninin2" of abl'oan. 1595. 

I 
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. 
STUDY (lES)

Question rc-
Committee fol' selecting students for ~_ 

abroad. 2606-07. 
Facilities for higher -- abJIoad to per-

sonnel of electrica.l and mechanical 
branch of M.E.S. 1884. 

Sending out persons abroad fOl' agricul-
tuml or rea:earch work. 1040-41. 

SUB·ASSISTANT SUllGEON(S)
Quef;tion rc-

North \Veslcl'll Railway permitted to 
join Indian Army Medica} Corps, 1352-
53. 

Revhdon of scn.lell of pay of CRail-
wa.yR). 1351-52. 

--' Relected for Lrllining ntl radiologist on 
Bengal and \ssnm RailwllY. 1547. 

SUBBARAYAN, STIR-IMATI K. RADHA 
BA1-

Demand for stlpplemcnLary grant in res
pect of "Dopartment of Labour". 2140, 
214l. 

"Election of of Lhe Central Advi~el' 
Council for RIl it wnys. 1620. 

Election of to t.he Standing Commit-
tee for Lnhol1l' Denartm.e.nt. 1766. 

Factol'ieR (Second Amen'dment) B-iU
Consideration of clauscs. 2311-12. 

Hindu Marriage Disabilities Removal ~ill
"Motion to refer to Select. CommIt.tee. 

362·65, 366. 373, 919. 931. 
Indian Army (Amendment.) Bill

Considerat.ion of clauses. 2382-83. 
Indian Finance BiIl-

Motion to consider. 1995, 2000. 
Mines Maternity Benefit. (Arriendn;'ent) Bill

Motion to refer to Select CommIttee. 2267· 
68. 

cor1sider. 2789-92. Motion to 
Motion rc 

Def.ence 
10. 

election of membel,'s to the 
OonEfuLtativ6 Committee. 1509-

.Motion to reduce demand for-
• :Rnil way Board" -re ina.dequa.cy of. the 

scale of dcarness allowance to Railway
men. 707-09. 

Question re.
Apph~ing FactorieR 

!\pIiiting factoriea 
2015. 

Act, etc .. 
in Gudar 

to Mica. 
Division. 

ATrll-ngements for care of children of 
women miners. 609-10. 

Arrangements for care of miners' chilcfren. 
1606-07. 

Averago wage of women in Delhi facto
ries. 1424-25. 

Ban on en!;ry and publica.tion of books by 
Karl Marx, etc. 1246-47. 

British women from the A. T. S. imported 
into India. 309-10, 280B. 

Cancellation of fncilities for bl'oadca.sting 
messages to Oivilian internees in terri· 
tories occupied by the Japanese. 1494. 

--- Care and welfate of families of Indian 
officers and troops in India during war. 
305-09. 

CIQ.ing down of the Bailly Munitions 
factory, Nagpur. 1357.58. 

60mplsints Ggaind psilway 
Erode. 1146. 

Jiospil~ 

Contruct system fot' engagement of labout 
ill Delhi factories. 1422-23. .. 

Vis.continuing employment of women for 
undel'ground work in l'aiI\"ay IUlnes. 
1545 46. 

Disparity in price!! of foodstuffs at graill' 
shop!> of different rAilways in a city. 
1387. 

Draft Hindu code. 611.12. 
Educntionnl im;litntions for women m 

Delhi pl'Ovince. 791-93. 
Eledric fHlJlply cbrpora.fions In Madras 

province using coal. 2357. 
Electric supply' corporations !tain'! coal in 

.MadrHs province. 2635. -
Eqmli l'ights anrl opportunities to women 

ill post .• wal' Rchemes. 1670. 
Examination held ill JJailol'e 

RIII'clinge Medicnl College 
1810·11. 

fol' Lady 
s.tudents. 

ExpencliLul'e in eollect.ion of excise duty 
on betel-nut. 2303-04. 

Exil'a third cia!:!:; ul1l'ringe £01' Madura 
pun.:ela pa.sseugel' and olher trains. 
1746-47. 

l'ucilities fat' coneepondeuce by next of 
kin with Indian pr-isonel's of War. 436-
37. 

FaciliLies for higher technical edncation 
fol' st,urlenu; of Ajmer-Merwara. 1012. 

Factol'Y inspectors and labour welfare 
officera in Delhi pl'Ovince. 1422. 

Fuel economy on Railways. 134B-50. 
Immoral traffic. 675.76. 
Improving of service condiLions of Nurses . 

2442. 
Inadequacy of nursing staff. 2513-14_ 
Indian officers and troops in Jaopanese. 

hauds. 437.38. 
.Juvenile delinquents and destitutes in 

Delhi pl·ovince. 676, 1959. 
Lady Rn,I'dinge Medical college students. 

794-95. 
Liquor shops in vicinity of railwa.y coal 

mines. 2240 . 
Matel'llitv benefits and facilities for women 

miners: 1605-06. 
Medical aid facilities to families of 1'&i1-

waymen. 1350.51. 
Next session of the Internat.ional Labour 

Conference. 1822. 
Next session of U.N.R.R.A_ conference. 

1812-13. 
Non-stopping of trains at wayside sta. 

tions. 1747·48. 
Patients' wards in La.dy Hardingo Hos. 

pital. 793-94. 
Payment of journey expenses of depen. 

dants of Bl'itish _ Military officers and 
troops in Indin.. 304-05. 

Pl,jmal'Y schools for railway coal minets' 
childl·en. 2240-41. 

Pl'opoaed visIt of Indian indusiJrialists to
Britain. 1607. 

Provision of quarters for miners. 1604-
OS. 

Restoration of Ban of women 'vorking 
underground in mines. 1605. 

Rules. fol' disposal of surplus rationg or 
cooked food in military messes. 438. 

Steps for enforcing Mines Maternity Bene
fiLa Act in mining areas. 610-11. 
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Teems for women uoetots in central 
medical nncl bealLh services. 18l3-14. 

W.R.N.'s and W. A. A. .H'.'s a.nd A.T.S. 
433. 

Women doctors in Cent.ral Pllblic Health 
Depart.ment fol' women and children 
welfare work. 1814. 

\Varnen Employed in l'ai1war mines.. 1544-

45 2809. 
Won;en workers in mills and faeLm'ies of 

Delhi provil1ce. 463. 1958. 
Women workers in thread ball factories 

in Delhi. 463, 1958·, 
Workers in Mica. milles or Gudul' division. 

2014·15. 
YarD qnoia 

1420·24. 

to Delhi tht'endball factorias. 

Acaidellt hy military lony in Mauns. 

897. 

SUBORDINATE ACOOUNT SEIWICE. 
PASSED OLERKS-

See "Ole,·k(s)". 

SUB·POSTM..lSTER(S)-
Question re inCl'6!lij6 of HOtll:iB rent 

ance to c61't.a.in iu CalcoLta. 
allow-
1758. 

SUBSCRIBEll(S)-
CJue~tioo re discontillU3nce 

of pl'ivate 959-60. 
of telephones 

SUB8fDY(IES)-
Que;:Lion re-

for production 
~pl'oduct~. lllM-95. 
-~ IJaid by Ext;crulll 

menlo 381. 

01 :Milk and Milk 

Affairs Depnrt-

-~ to MiNK IJ.amela Hankson for Indi.an
propaglilida in America.. 257. 
. to Newl'Ipaller:3 ft)l' National War 

Fl'Out work. 667. Ban on antl'v of certl);iu books. 439. 
Concessions t,o collicl'V workers. 1806. 
Employment of .underago children 1Tl SUBVEN'l'IOK(S)-

ooal mines. 1807. Quellt.-ion 'rI~ revision of to North-
Grievances of "tndents of La.dy Ha.rdinge W'est. Fl'ontier Province. 179-80. 

College, :\ eW Delhi. 2428. ~ 
Indians to be !;ent to foreign countries for. Si:JBVER~IVE ACTIVITY(IES)-

traininrt. 1490. Que~tlOnrc of . tbe Watch Tower-
In-paticnt hO$pi-tai at ;\l'a...-ankadll ordnance BIble and Tract SOCIety. 1250-5l. 

factory. 256.3. SUFFElll'~G 
Inside bolts and catche~ in compartmentR. . .,~ x(S)-

963. Question re needs and 
East. 

of 
2697·98. 

Indian 

Lahour E~change BUl'eau3. 585. troops in MiddJe 
Labour officer's training in Britain. 1167. SUG Ul 

Labour welfare officers. 1809. ~ 
Low wages of coolies at Amvankadu Cor-

dite Factory. 2561. ' 
Mica aommisjlion. 1023. 
Need for more state hospitals in Ajmer.-

MerwarQ. 1012. 
New St.mclard Time. 432. 
POliition 'I'C output. of coal. 516·19. 
Railwav exhibition in Delhi. 2556. 
Raising tIle pny of Engineering Supervi-

SOTS. Wi[(~leBs. 1354. 
Sick lea.ve to workel'6 in cordite factory, 

Ara.vankRrlu. 724. 
Treatment. of Mr. Alla.f Ali at Delhi :B..a,il

\vlQ" station on way to Punjab. 2708. 
W._"-.C.(t) Officers in t-raining a.t staff 

College, Qnelta. 149l. 
Wit.nesses before Army 

Committee. 1876. 
Reorga.nisation 

Question TC-
Condit.ion for grant or wholemle dealer's 

licence for in Bihar:. 2421-23. 
'Distribution of in Dharwll.r. 2017. 
Excise duliy on . 1656. 
Export and production 'Of --. 1596·97. 
Fixing quotas in Delhi. 1613-14 
Governmellh proruiso to supply .mil1-~ad9" 
__ So members of sweet and mjlk 

umon, Delhi, on certain condition. 
2202 .. 

Pel' head -- quota. in Baluohis.tan. 2153, 
54. 

Production of -:=: 
Restriction of -

1595·96. 

2236·37. 
produotion in Bihar. 

anrl gur imports and exports of 
Delhi-Shahda,ro,. 40. 

'l'ranaport difficulties re Salt --, 
Women employed in Government or India. 

. Departments. 1485, 
SUB.OFFICER(S)

Assam. 955-56. • 
Wheat and purchased by the Regional 

Question 1'e promotion of Indian 
the M.E,S. Depa.rtment.. 6'78. 

9mORDIN ATE(S)-

in 

Que£tion rc- ... 
Certain post~ of Ma"ine Depa1'tment tl·ea.1i-

ed as on Bengal and Assam Rail, 
way.' 1743. 

Food Controller, Meerut. 36. 

SUGAR DEAT,ER(S)
lIe.1: "Deale.r(s}". 

8UKHDEO. DR.-
Question 1"1' hnndcl1ffin~ of 

Raghnuanc1an Sal'nn en a.rreat; 
nnd Me 
2809-10. 

Clial'gag hl'Oup:ht by Col. Smihh, C.RR, 
ne.ainst Indinn 679. SUKKUR~ 

Fp~~le in Fo.od Dp.j1ftl'tment. 24.~- {)1lf'~tin11 T(' to.ll ton nnd pt'ohibition on 
VC'hiculltr TrAffiC' at L::m·downe Railway 

Ignoring claims of Muslim for pro· B 'u 725 1"1 gc . 
motion in cel'lnin wOl·ks.hops of East 
Indian Ra.iIwny". 1093, 2459. 

Officers and in Food Cnntrol Depart· 
ment, Oudl) n.nd Tirhut Railway. 1755. 

SUBORDI"l'ATE ACOOUNTS SERViCE(S)
S~e "Ac('ount-s 8er .... ice(~) ... 

• 

SUKTllA,\"KAH. MR. T. N.
Oath of office. 245, 2225. 

SULPHITE OF .~MONTA-
Qlle<:tion rf'. step'" for manufacture 

384 . 
of 

I 
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SULTAN AHMED, THE HONOURABr"E 
SIR-

Banking Companies Bill-
MaLian to refer to SelecL Committee. 258, 

2717, 2767. 
Demand for supplementary grant ilL respect 
01-

Broadcasting. 2199, 220?·04. 
Department of Information alld Broa.d

casting. 2130. 
'YorlUng Expenses-Miscellaneous Ex-

penses. 2827. 
Expression:> of regret on t he death of 111'. 

K. S. Gupta. 1057. 
Ex.pre!'Ooions of regret on the dea.ths of Mr. 

Umnr Aiy Shah und MI'. Khedan LaL 
47. 

Indian Finance Bill-
MoLion lo consider. 1868, 1991. 

Kazi's fiiJJ-
UotioD to !'efOl' to Select Committee. 2544. 

Motion for ndjourrunent re-
Failul'e to on force economic sanctions 
a~jnst South Africa and to recall the 
HIgh Commissioner. 16l. 

Go\'ernor GoneralJs refusnl of permissIon 
to discuss- resolution re delegation to. 
San Fl'ancisco. Conference. 2180. 

Harsh condjtiom; af s!lrvice of Indian 
troops ill Middlo East and Italy. 2671. 

Motion rc election of members to the 
standing committee for Information and 
RroadcastinJ! Department. 1195. 1196. 

:MoLion lo reduce demand for-
"De.partment of Lnboul''' re-

Labour policy of Government of India. 
1459. 

«Executive Council" Te-
No conndMlce in Gavernment. 1285-89. 

"Finance Depart,ment" -rc-
Need for economy r:md for more strint:l:ent 

control of {'xpondiLme. 1437-38, 1448. 
IIRaHwav Bmll'd" T(,-

Iudianisl1tion of the higher gradef;. 661. 
662. 

Motion to reduce Ilupplementary Demand 
for 'EOligration-Erl(!rnnl' 're-

Failnre to debar certain holder of office 
of profit under Crown from contiouing 
as member of Le,gialnture. 2209. 2212. 

Re:;oln!ion rf!. ' Nntional War Front. 127, 
128. 129. 131. 134. 141. 

Stat em(>nt of Business flY --. 415, 2284-
65. 2345. • 

BUNDA IIE.~·l V, MR. N.
Oath of office. 787. 

SUPER H,NU AT JON ALLOWANCES A'iD 
PENSIONR-
D~mllnd fo!" grant. 1474. 
Dem:u)(l for snpnlrlllf'lllary 'rnnt. 2219. 

~PElH l'ENDITINl'(Sj-
Q[1('.ti01 T-

Common 10l'ier or - - - of General Rea-d
qmu·tBrs, \il' ITen{lqulll"terd. and Naval 
H l1uur erg. 2699. 

rl'on otion of and Assistant Sec!!e-
t lie a Un lei' Recrclnrics. 2701. 

-~ alld _\!::I>istanis-in.charge in offices ot 
Dil'ccim' (~oll(!t"al of 8upply and Chief 
nOllttoller of Purchase (Rupply). 2173-
74. 

itl Direclorate Gennrll.1 of Supply. 
2155~56. , 

SUPERINTENDENT(Sj OF POLIOE
Ques~ion r8 certain letter written by __ 

Gorukhpul". 1112. 
SUPERIOR OFFICER(Sj

See "Officer(s)". 
SUPERVlSlON-

Motion to reduce dema.nd 1"01'-
"li'ood DepartlTlent." re and contL'Ol 

of work in provinces. 1328-35. 
SUPERVISING ASSISTANT STATION 

MASTER(S)-
'Set ".\ssL tanh Station l\lnst.er(s)" 

SUPERVISOR(S)-
Question re ~iscrimina.tion . as l:egarda-

-allOWAnces of aud chal'gemen ill-
cordite factory, Al'vankudu. 533. 

SUPERVISOR OF RAILWAY L.AllOUR- . 
Que.st.ion 1'rJ. annual repods of Cal-

cutLa. 797. 
SUPPLIES, REFUSAL OF-

Motioil to reduce demand for "Post-wa.r 
Plannlllg a.nd Deyelopment" re for 
lhe Department. 1291-1311. 

SUPPLY(IESj_ 
Que~tion re-

A..t·l'angcDlenl.ll for of Rice to. colliery 
lubour in Bihar. 1957. 

BdbQ,ry complaints against Bombay Ins-
./lectors of Civil 1819-20. 

Coal t.o Mohini Mills by Messrs. 
.\ ndNw Yule & Co, 1957 

COlil to pelt\: ronsumers: 1956 
COU/'lideration of' AssembJy's reius~ of 

. ~o Executive CounciL 2605. 
LeglslntlVe Assembly's refuse] of -- to 

the Executive Council. 2706. 
Mca~urcs for --- of pure mill. etc. to 

tl'avelJilig pUhlic at Delhi' Rail'way 
8~atioll, 2748. 

Per Jlend quota hasis (01' of cloth 
to DiBt,1'iCt<:. 342-

POfliHon of avnilable of cotton tex-
) ti!-s. Oiv,ilian consumption. 332-34. 
r O!'!lt\O rp of ~I)ft coke for domestic 

consumption. 2750. 
Quot:>g of varn for -- to wea.vers 338-

39. . 

RationiJlg' of QlecL-riclltv in Delhi and 
Xew Delhi. 1828 .. 

Raw Cinema films -- to North-Wes" 
Fl'onLier Pl'ayince. 323. 

-- of foodstuffs to liberated Burma. 453-
54. 

of J~egisJatnl'e debates to. accl'edited 
press correspondents ··a1l'd uQwapape1'8. 
696. 

Trial. and of penicillin in India. 339-
40. 

suppr,Y ACCOUXTS llRANCH-
QUf'",t'on re clerks sent on deputation to· 

nthf'I' ('Iffircs fl'om t.he . New Delhi. 
2355, 2705. 

'T'Pl'L Y ACOOUNTS, OFFICES OF-
Qu ~tion re gll7.Gfted pd"ll'tR in at New 

Delhi. Bombay and CalcuUo'l. 2088-89. 
SUPPIiV DEP ARTMENl'-

• 

Election of memlJel'S to th'" standing c.om-
miit.E'e for . 1616--17, 1900. . 

Qu.estion rrJ.-

Ab"orpmon of Store', Deparfment In 
1727·29 

Business dona by . 2349 . 
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.Communnl composition of certain staff 
under . 970. 

DirecLors, etc., of -- associa.ted with 
private undert.akings. 11oo-0l. 

Paucity of Sikhs in higher posts of 
522·23. 

Preference given by to foreign pro-
ducts. 1730-32, 

Sikh representation in higher posts of the 
743. 

81'1PPJ"1', DIRECTORATE GENERAL OF·· 
Rec. "Dil'ectorate General of Supply". 

. 8Ul'PLY MISSION(S)-
See "Mission{s)". 

8UPpLY ZONE(S)-
See "Zone(s)". 

.sU Ril H 1 (S)-
Qllestion l'e separate for . scheduled 

casle clerks in Centra-l Public Works 
Department. 1821-22. 

,SURA.T PRASAD UPADHYA, PANDIT-
Question rc extel'nmcot of of Nepal 

29. 
, 'SURPLUS AREA(S)

Question 1'e savings in foodgrains of -
due to rationing system. 1024. 

SURPLUS VEHICJ"ES
See "Vehic1e{s)". 

-- an 1\11'. Sri Pra.-
BURVEILLAN"CE

Queslion re C.T.D. 
kasa. 2508·0R 

SURVEY-
Question re of actual nnd potential 

developments of industries. 394. 

SURVEY OF INDIA.
Demand f01" grant. 1470. 
Demand for supplementary gl'a.nt. 2185-86. 

'SUSPENSION (S)-
Question re in deputed sta,ff 'by Con-

lroller of Rationing Delhi. 1816-17. 

,SWEEPER(S)-
Question 're casual leave, etc., to m 

cOl'dite fnctory, Arnvankadu. 723--24. 
,SWEETS AND MU"K UNION-

Question re Government promise to sup
ply mill-made sugar t.() members of -
Delhi on certaiu condition. 2802. 

'SYLHET-
Question 1"e-

Application for Haj pa.ssage by Mr. Habi
bur Ra.hman of -- 2229-30. 

Ha.j passage for Mr. Mnsbarraf Ali of 
...::....:.. 2414·15. 

'SYLLABUS-
Question t:e -- for SeCondary Classes in 

Delhi. 815. 

T 

T. B. HOSPIT~ 
See "Hospital.{a}". 

'1'AOTICS-
Question re tra.ining centres and staff 

colleij~' 1108. 
'I'AJMAH PICTURES-

Question 1"6 licence to -- of Bomba.y. 
816·17. 

TANJORE-
Questioo 1'e freezing of 

crops 1ll - - district. 
standing 

1428·29. 
paddy 

TAPE(S)· 
Quest.ion rc impol'l of cotton ropes, 

amI bandblgs. 32'7·28. 
TARIF~' BOARD(S)

Question re-
Establishment of permanent 

1009·10. 
--.. 798·99, 

Members of ao~eptiug appointments 
'With private concerns. 600. 

Setting up Permanent . 2417-18 . 
TIlRJUMAN·l·SA RHIlD-

Question_ re applica.tions for increase in news 
print quotas by and Kkidmat. 1009. 

TATA, MESSRS-
Question re nogotio.f,ions with -- 1'e Manu

facture of Locomotives. 4-5. 
T.ATA RESEARCH INST[TUTE

Question TC-

Schemes of Food Department referred tl. 
. 58687. 

Scholarships to research scholars In 
and bifuraction of adminiatl'ative and 
academic work, 586. 

T~~X(ES)-
Que;;tion T ('; debit of Int'ome-tax on house 

and water paid to municipalities in 
Unit.ed Provinces. 1245. 

T.lXES ON INC'O\fE INCLUDING COR· 
PORATION TAX-

Demand for Excess grant. 208. 
Demand for ~rnnL. 1466. 
Demand for supplementary grant. 2115-16. 

TAXTLA-
Question 1" e: appoint.ment of field director at 
--. . 1412·13. 

TEA OONTROT" (AMENDM;ENT) BILL-
See "Indian "nnder "Bill(8}'~, 

TEA CUP(S)-
Quefltiolt re reducing the capacity of on 

East Indian .Railway by MesHl's. 
Ba.llahhdas Eshwardas. 38, 

TEA GARDEN(S)-
Question 1'0 labourers sent on Assan 

projects. 2008·09. 
TEACHER(S)

Question re-
Appointment of outside in 

schools. 1830. 
Dearness a.llowance to Delhi school 

1825·26 . 
Minimum qualifications of fot: class 

XI in Delhi. 815·16. 
Requisite qualifications of principal and 

Higher Seconda.1'Y Department, in a 
School in Delhi. 2016. 

TEACHING(S)-
Question re lack of uniformity of awards 

fot sanskrit 1811-12, 
TECHNICAL ASSISTANTS-

Question 1'e lacking technical qualifica-
tion in Di rectorate General, munitions 
pToduction, Calcutta.. 1089. 

TEOHNICAL CENTRES-
Question '1'e opened by Labour Depart-

ment. 2611·14. 
TECHNICAL EDUOATION

See "Education". 
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TECH1-:ICAL 11\ DUS'L'RY(IES)
See "Inrlustry(ies)". 

TECHNIC.IL 1JJSSlON
.scc "Mi8sion( )". 

'I'ECIIN Le IL O,'FICERS
,,,',! "Officer(sr', 

TECH NIC,\L PERSONNEL l'R01'ECT10:'>f 
IllU,-

.s,,1' "Bill(s)", 
TECHNICAL QUALIFICATION(S)

S 'C "Qllalmcalion(s}". 
TECHNIC.IL REORUITING OENTRES"I "Recruiting: Centre(s)", 
TE( iI. 'IC IL SOHEME(S)-

Sr.I' "Sf·herne(s)'·. 
TECH IC.IT. 5TUDIES

Quelltion rc-
..Anvisahility or extend in!; time for submia· 

ion nf o.pplications re nd~anced --
264041. 

III nad for highly qualified persolmel 
in ordnance fartoriel'l, 175253. 

TECH. 'TC AL TR.IINTNG CENTRE(S)
QIII tioll Fe d?veloping of U, P. - inlo 

politechnique. 2615·16. 
TECH. ·TC.IT, WORKERS

,<:; ,. "Workel'(g)", 
TECUNTrTA 1\8 DEPOT-

QUI'. lion TC opening of war _ or recep· 
tion centre. 2614 15. 

'TEC'HXOLOGIC"\L INSTITUTE(S)
QU('~tiOll TC-

Committce for establishing Central 
787. 

Non offidal representat.]on on committee to 
n!!ider establishment or high grade 

-. 1818. 
See aI~o "Institute(IJ)". 

TET,EOR.\ M (8)-
Q!1r~tiOIl TP. suhjectina; press to scrlltinv 

of pl'C s advIser in Pe!lllawar. 1103. ~ 

'fELF.GRAPH(S)-
Question re Telegraphists working as engi-

llflering supervisors, in field service. 
1355. 

'I'E1.Er:RAPll DEPARTMENT-
Question re revenUE) of commg from 

Deff'nce Department. 1064. 

.TELE(lR PlI MASTER(S)-
QueRlion Tr.-

MUIIEm a.nd telegra.phists. 1953·54. 
Replacement" of lower selection grade clerks 

hoY . 2173. 
TELFlGR.IPH MESSENGER{S)-

Que>ltion re Pay. etc., of 1745·46. 
TFlLEC1R.I PH WORKSHOPS

Ser: "Workshop(s)". 
'fEr~EGR.IPHIC COMMUNICATION(S)

Scr "Communication(s}". 
T Er.EGll.I PTII~T (S)

Question Tt-

Del1inl of house rent to circle seniee --
2.350. 

Lower scale of pay for circle service --
2350. 

'Maximnm pay of circle service ::= 
M n lim telegraph masters and 

54. 

2.350. 
1953· 

Non·supply of electricity to --' quarters 
in Qarol Bagh. 2350:51. 

Scnles of pay of . 2349·50, 
, 

Spef inl pay of clerks entrusted with duties 
oi non-technical . 2173. 

-- working as engineering sopervis:lr8, 
t elci!"fo.phs in field service_ 1355 . 

TELEPHONE(R)-
Question re discontiuuance of 

private 8ul)scriberl>. 959-60. 
TELEPHONE EXCILINGE-

01 

QIl(!>llioIl Fe preponderance oI Mnslims in 
:U echanical Bl.';lUch of Lahore . 734-
35. 

T~;LEPHO~E OPERATOR(S)
Question re-

Different scales of pay of 
'fi~her initia.l pay of female 

TELE PRDfTERS-

1354·55. 
. 1354. 

Qu stion re 'fuslims appointed at -
Beru!al nnd Assnm Ra.ilway. 1345 . 

00 

TE'll'LE(SJ-
Motion fOIl adjournmeuL re prevention of 

wonihip ill Hindu com:eqoent on reo 
qlli;;\ition:in~ of property for military pur· 
Wises at Kumbln. 2306·07. 

TE)TPOR.IRY OFFICIALS
R(',. "Official(It)". 

TEXANT(S)-
Question re liens or Go~ernment quat'tCl' 

._- changing from orthodox to un· 
orthodox: style and t!ire l'tT,~a. 1822-23. 

TEXDENOY(IFlS)-
Qnelttion 1'8 certain 

• Immrnnce compnnJes 
2684. 

TENDER PROOEDURE-

re banks 'and 
changing hanrJs. 

Quest-ion Te for supply of dressed 
carcaflH of goat meat for certain Govern· 
ment factories. 2632. 

TER'!(S)
QUl'l>tion re-

Expiry of -- of Ajmer municipal com· 
mittee. 2804. 

-- for women doctors in r£1ntral medical 
aod health semces. 1813.14. 

--.. pay, etc., of certain officials of 
V ICl.'lregal e!>ta.tes transferrod to CentTn1 
Public Works Department. 2635·36. 

TERRTTORY(IFlS)
Qu('stion re-

Cancellation of facilities for broadcasting 
mf:'ssrtgc..<:; to Ci\'ilim internees in 
occupied by the .Inpo.nese. 1494. 

Payment of Wages Act a.uthorities fol' 
ra.ilway 1ands within Indian States • 
63l. 

.. U.N.R.R...o:l. help in reconquered Indian and 
Burm ___ . 3m. 

TFlXTICE(S)
Question re-

Compulsion on mills to purc~se le.:'"Ise-
lend goods. 2238·39. 

Cotton yarn and of ft.ner counte;- 821· 
22. 

Discrimination in fLung provincial-
quotas. 1181·82. 

Export qllotas of OOttOll for foreign 
countries_ 336·37. 

PosH,ion of available supplies of cotton 
for Civilian consumption. 332.34. 

rEXTIT,E MILL(S)-
Ser "Mill(s)". 

TU.IKUR SINGH. CAPTAIN-
EJl'ct.ion of to the standing committee 

for Posts and .Air Department. 1766. 

• 

I 
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"THE CHOICE OF THE TURKS"
Question re Ban on lnte Mawaoa M uham-

mad .Ali' Ii a.rticle entitled" " . 149l. 

TIMBER, CLASS IX
Question Te stopping of 

Jagadhri. 1358. 
booking of -- .t 

THEFT(S)- TUIE-
Questiotl re cases of cheating, r. -I etc., 

registered in police stations in DeUlt 
provhlce. 1125-26. 

Quest.ion re New Standard 
TIMING(S)-

431-32. 

THIRD CLASS CARlUAGE(S)
See "Carriage(s)". 

THIRD CL.ISS COMPARTMENT(S)
Ser. "Compartment(s)lI. 

THIRD CLASS PASSENGERS
Sec. "Passenger(tI)". 

Question re-
Change in -- of trains on Malnkwal 

Bhera Bra.nch Line. 39. 
-- of connect.ing trains at Junction 

stations. 1957. 
Train on 'Ma1a1cwal Bhera branch 

line. 952, 
THOMAS. PROF.-

Questioll rc. 'report au progress of 
TI1'LE(S)-

Question re Hst of -- for Indian nationals. 
820·21. indul?-try during !lod after Wa.r. 388-89. 

THREAD BALL(S)-
Questilfn re women workers in -- factories 

in Delhi. 1958. 

TIN(Sj
Question 1e-

Compulsol'Y acquisition of kerosene oil -
by Collector of NOI'Lh Kannra.. 1421-22. THREAD BALL FACTORY(IES)

Sec "Factory(ies),'. 
THREAD FAC,):ORIE8-

Sre UFactory{ies)". 

SOOl)ping the issue of Ke~osene pel'-
mit$ to distinguished persons in Biha-r. 
1418. -TICKET(S)

Question re-
Dispensing with producMon of at 

TOBACCO
Question re-

Assessment or eXCIse duty on H ukka 
le.L 1659. 

• " 

reservation of accommodation by members 
of Central T...egislatur4;l. 1077-78, 1097. 

Insisting on production of at reserva-
tion of accommodation. t079. 

Occupation of npper class waiting rooms 
before purchases of on North West: 
ern Railway. 2153. 

Rela.xing of rule re Production of at 
Reservation in the case of Central Legis
lath~e Assembly members. 958. 

Reservation of ac~ommodatioD for members 
of Central Legislature without produc-
tion of Ra.iJway . 2361-62. 

Restrictions on issue of r&i1way for 
Ardhn. Kll.Olbh Mela at Hardwar. 2709-
11. 2732.42. 

Withdrawing authority of gua.rd!;!, etc" 
fol' gra.nting certificates to passengers 
without on East Indian Railway. 
2159. 

TICKET CHECKING-
Question re new experiment re 

Oudh a.nd. Tirhut Ra.ilway. 2168. 
on 

TICIillT COLf,ECTOR(S)
Question TI'.-

Non.canfil'rnation of certain relieving clerks 
tra-nBferred as to Delhi Division. 
1?35960. 

Transfer of tra.in clerks, . etc., to 
grade -II guards' posts on jifl'th Western 
R&ilway. 2176. + 

TICKET EXAMINER(S)-
Quostion re Consolidated allowa.nc~ to 

special on North Western Railway 
and to travelling on East India.n 
Ra.ilway. 971·72. 

TICKET nl'sPECTING STAFF
See "Staff". 

'rIML\RPUBr-
Question -re--

qua.rters, Delhi. Bad condition of--
263031. 

Inadequacy of fuel Bhops in --, Delhi. 
1829 30. 

TThrnER(S)~ 
Quest.ion n -- control. 1340-41. 

Hardship on peaslmts dut" to present -
excise duty, 303·04. 

Limit of chilam and chewing to be 
taken out of warehouse at a time, 1483-
84. 

Prodl1clion ot . 2232·33, 
Prohibition on ron~ting and powdering of 

within bonded ware-home in 
Mangalore. 1883 84. 

R,e£und of enhnncPd flllty collected ()n duty 
paid . 1881·82. 

--'_ excise ·duGy from the Punjah. 1667-68. 
"Vetting of hy hOllded ware-house 

keepel1s in Ma.nga,lore. 1883. 
TOBACCO EXCIRE DUTY(IES)

See "Excise Duty(ips)". 
TOBACCO EXOISE REVENUE(S)

See ",Excise Revenue(s)" . 

TOLL(S)-
Question 7(' 

ton~a ... va.l1as at 
DeIhL 1124-25. 

('oHected by 
Connaught 

police 
Place1 

from 
)Jew 

TOLL TAJ{
Question re-

and prohihition on vehicular traffic at 
Lansdowne railway bridge Sukkur. 725. 

__ collection at J .. llnsdowne railway 
bridge in Sind. 2748·50. 

TONGAWALLA(S)-
Question re toll collectee.l by police from 

a.t Connaught Place, New Delhi. 
1124·25. 

TOOL(S)-
Question Te policy re development of' 

mechapica.l production. 396. 

TOTTENRAM, SIR RIOHARD
Motion for a.djournment ?'e-

DepuLaHon of. the Home Member and 
Home Depal'bmenb Secretary \;0 London 
for consultation 1e recroitment to AU
India services. 2308, 2309. 

Refusal to indica.oo Government views rt 
recruitment to India.n Civil Service and 
India.n Police. 2709. 

• 
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- -;- of notice of resohiLiou re Chimul' 
and cA~-\~~:- cOllvicts by Mr. Le Bai1ley at 
Delhi mUliicipal committee Oleetlllg. 
2758. 

Oath of Office. 2287. 
TOUR(S)

Question re-
.Mr. Bozman's in America. 302, 
Selection of press represent.atives for 

on rnilways. 957. 

TRADING PUBLIC-
Que:;tion re ~)'ieva.nces of 

mant o[ clauns, etc. 2566. 
fRAFFIC-

re seltIe-

Question re-
Control of country (}l'aft ---. 250-51. 
Road operated f01' pa£lsengar by rail· 

ways. 949·50. 
'r01I lax and prohibition on vehicular -

at Lamdowlle railway bl'idge, Sukkul'. 
725. T 

TOWN(S)
Question Te-

Broa.dcasting receiving licences current at 
TRAFE'IC DEP ARTMEKT- .1 

Que~tiou re putt.ing qualified Muslims 011 tU 
certain ,908. 

Rice and Wheat rations In raLioned 
and Non-rationed areas. 461-62. 

'l.'OW" DELIVERY SYS'l.'EM-
Question re. inLl'oductiou in Karachi of 

.. of posts". 1943·44. 

TOWN(S), RATIO~ED-
QuestIon Te c0urpulsol'Y consumption of 

Wheat in . 1032. 

'l.'RL\CER(S)-
Question re allowing unqualifieu Candidates 

to appeal' for Selection [or poaLs oi --, 
etc., on nengal aud Assam Railway, 
1082. 

TRADE(S)
Queslioll n::-

Fac.'ilit.ies for by Indian e\'acuees m 
liberaled Burma.. 616·17. 

Indian '. 10 liberated Burna. 2413. 
Organization for controlling with 

libemted Burma, 406-57. 
Permitting repatria.ted Indian traders to 

resume in Aden, eLe. 1939-40. 
Stepd for !;afeguarding Indian interests in 

BUl'rna . 809-10. 
TRADE AGREEME)iT(S)

Quef;tionr-e independent -
nions. etc. 587 8S. 

See also "Agreement(s)". 
TRADE COMMISSIONER(S)-

with Domi-

Question 1'6 appointment of an Indip.n -
In Canada. 1041. 

TRADE DISPUTE(S)-
Ql1e!nion it' brenk-down of arbitration 
ma!.!hinerv lrl Alunedabad. 1027. 

TRADm :-IAmC REGISTRA'l'ION
Rcf.- "Regist\'a.tion". 

TR.IDE MISSION- . 
Quel:'t.ion rc 

Ryan-ri. 331. 
Sir Akhar 

TRADE TREATY(IES)
See "Tl'eaty(ies)". 

'l'RADE ITNIONIST(S)
Question r6 detained 

leaderll. 1893-94. 
TRADE UNION(S)

Qfle~' ion re Registered 
TR.\DER(S)-

QlIestion re.-

and la-bour 

-. 1171-74. 

Hard<;,hill nnder centl'al excise roles to 

l'elieving list of 1 Bengal and Assam i 
Ra.ilway, 1'15354. 

TRAFFIC SELECTION COMMl'l'TEE-
Question re- I 

Ignoring claims of Muslims by , head 
office, Bonga1 and Assam Railway. 1347· 
48. 

Ignoring claims of recommended Muslims 
of Katihal' by . head offile, Bengal 
and Assam Railwa.y. 1347, 

TRAIN(S)-
Motion for adjournment re Collision of -

at Jungshahi railway SLatiou, 1960·61. 
Question 1'e-

Cbange in timings of 
Ebera. btanoh- line. 39. 

on MaJakwa-l 

Daily allowance for Legieiath'e Assembly 
Member arriving by running late. 
10l. 

DisconLinuance of halts at Sitampet 
an\l Ka\'utaram Railway station.'1. 135S. 

EA-tra third class carriage fcn' Madura. 
parcels passenger and other . 1746· 
47. 

Insanitary conditions all North Western 
Railway. 2159·60, 

Interdivisionnlly worked pa.«senger -
North Western Railway. 2163. 

on 

:\la1..imom distance on controller sec-
Lion, North We!;tern Railway. 1942-43. 

Milita.ry rnn, 1948-49. 
Non~stopping of at wayside station&. 

1747-48. 
O\'ercrowding III Bombay suburban 

215152. 
{h'crcrowrling 111 Railway . 2566. 
Ov:ercrowding in . 538·39. 
Second class compartments on -- on La1a. 

Musn-Ma.lakwal line. 2364. 
Steps to counteract overcrowding lD 

386·87. 
-. 

Stopping of M IN1 a.nd express -- at way· 
side railway stations. 1096. 

Timings of connecting a.t Junction 
Sta tioos. 1957. 

- - timings ..on Malll-kwal Bbera. bmnch 
line. 952. 

Unsatisfactory lighting arl'angements 'and 
O\'91'Cl'owdinQ in on Qudh and Tirhut 
Railway. 27-28. 

TRA1N ACCIDENT(S)
See HAccidenqs)". 

hetel nub growers and . 2291-92. 
Permittinq repllt,riated Indian 

resnmr trade in Aden, etc. 1939-40. 
lo TRAINED M.A'.-

Se.e "M .A.s". 
Pre-excise certifiC'ate!; for heta! nut growers TRAINS CLERK(S)-

anrl in South Kanara district. 1666. Question Te-
TRA DING CONCERN(S)- Grievance. of . 2.371·72. 

on North Wester Que"tion re cases of profiteering and hoard- ,Recruitment of 
• ____ ~i~n2g~B:g.~;~n~.:t_E~u~ro~p~e~.~n~==~._=1~4:2:9:. ______ ~ __ ~Ra~;~lw~.~Y~.~1~55:5~~~6·~ __________________ 1 



"'-iR~";',~jg;n;'a~L:jo;'n~s;-tb~Y:-:"~"~'i~o;r-:==---;;on;;-~N;;o~r;:LhhT-1S~u~b~.a; .. ;;;istant But:geo~8 selected for u 
vYest>el'll Railway. 2746. radiologist on Bengal and Assam railway. 

Shortage of on Nort.h West.ern Rail· 1547. 
Technical illdustries ~- to India.n studonts. 

1658. 
way. 2745·46. 

-- OIl )iol'th Western Hailway promoted 
as guards. 2745. . 

-- rec!'uited through North Western 
Railway aan'ice commission. 2745. 

Trunsfel: of , ticket collectors, etc., 1..0 
grade II guards' po"ts on North Western 
Railway. 2176. 

for section controllers' jobs on NOl'th 
'Vcste.rn Railway. 216768. 

Indians in Lahour welfare in United 
Kingdom. 1409·10. 

-- of students abroad. 1595. 
W.A.C.(I.) Officers in at staff. college, 

Quetta. 1490-9l. 
TRAIN CONTROLT.ER(S)-

Question re l"!'!\ ersion of Muslim district 
-- (Calcutta), Bongal and AE'sam Rail
way. 1345-46. 

TR.IlN"IXG CA1>IP(S)-
Question 1'/' Scheduled casle cA.udidate 

under tra.ining in Indian Civil Fen'ice 
Probationer . 316·17. 

TRAIN CONTROLLER SECTION
Question rc Maximum distance -

Western Railway. 1942-43. 

TRAINDiG CENTRE(S)-

North 

TRAIN EXAMINER(S)
Question 1'e-

Muslim quota of apprentice -- on Bengal 
and Assam Rnilwny. 36. 

Panel of apprentice on Bengal and 
Assam Railway. 36. 

Recruitment of apprentice -- on Bengal 
and Assam Railway. '36. 

at Reversion of !:lenior MU!llim head 
Ba.darpur. 1095. 

Supersession of Muslims at promot.ion to 
po!'ts of junior in Bndarpur District. 
1095. 

Training of non· Muslim fitter coolies as 
in Bn.darpur District. 1095. 

Vacation to training echool at Jamal· 
pur. 32. 

TRAINEE(S)-
Question rf' Muslim -- under Bevin T.rain

ing Scheme. 1194. 

Question r6-
Cost accountancy -- to Indian students. 

1670·71. 

Question rf,-

~4.ir cadets . ISO. 
Tactics and staff colleges. 1108. 

TRAINING SCHOOL(S)-
Que!;tion rc V Rca lion to train examiners -

a.t Jamalpur. 32. 
TRAlIIWAY(S)-

Question rc overcrowding on -- and buses 
in Cnlcutlrt. 953, 2452. 

TR.\NSFER(S)
Question re-

Plight of central Gov.omment servants 
deprived of quarters on to another 
office in 'New Delhi. 2439-40. 

__ of detained Congress Working Com
mittee memhers to their provinces. 1895. 

-- of Con~res!'l 'Working Committee Mem
bers to their Provinces. 1676-77. 

__ of Pandit .Tawllhar Lal Nehru and 
Pundit Govind Ballnbb Pant to Bareilly 
jail. 1115. 

of train derks, ticket collectors. etc. 
to gl'ade n guards' posts on North 
Wastern Railway. 2176. 

TRANSMITTING CENTRE(S)-
Question 1'e for 1'U1'::\1 propaganda. 

1663. 
Indian pilot..e trained and onder -.. TRANSPORT-

1495. 
Indians to be sent to foreign countries for 
-. 1489·90. 

I .. abour officers' -- in Britain. 1167. 
Officers in at staff college, Quetta.. 

1490. 
Scheduled caste cn.ndidate under 

India.n Civil serVlce probationers 
m 

camp. 316-17. 
Scheme for in technical industries 

a.broad. 2028·29. 
Scholarships to scheduled class students for 

in foreign conntries. 1411. 
Selections for control on Nocl.h West-

ern Railway. 1552-53. 
Selections for h igher 

culture. etc. 1194. 
abroa.d in Agri· 

Sendinp; out students a.broa.d for--
1410·U. 

Sending o .... ersens graduates in ngricuUul'-e 
for post gl'a.dnate . 1834·36. 

Sendin!! Railway officers to America. fOl' 
__ in Ja.bOlll· welfa.re. 2164·65. 

Sending railway officers. to Engla.nd fo1' 
__ as paint. t(>chnologi~t. 2165. 

Senioritv of candidates fol' in course 
P .10 .. North Western Ra.ilway. 2752. 

Question re
Damodal' river 

455. 
for coal m Bengal. 

__ of Lac Inadequate wag:on supply for 
to "Mil'zaur. 1953. 

Nationalisin~ road --. 1540·4l. 
Participation hv railways m road 

services. 546·48. 
TRANSPORT DIFFTCULTIES-

Quefition Tt re salt, sugar, in Assam. 
955·56. 

'fRA NSPORT ATfON-
Quc!\t..ioD re sentences of dea.th, . et.c., 

under Defence of Indin Act a.nd Rules. 
275. 

TRAVEL-
Que~tion re Ban on 

1096 
for pilgrimage. 

TRAVELT>ING ALT.OWANGE-
See "~\ llowancc(s)". 

TRAVET.LTNG 00URTS
Sf'/! "Court(s)". 

TBAVET.I.TNG I'UBUC
Question rc-

'MeasureR for supply of pure milk, . etc., 
to tl'tl vellinrr puhlic a.t Delhi Ratlway 
shtion. 2748. -----------------------

• 
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Protec~ion of hom harassment oy 
police at Jurona bridge, Delhi. 2518. 

TRAVELLTNG TICKET EXAMINERS
SI'e "Ticket Examiner(s)". 

TREATMEN'I'
Q.ueslion rt-

Discrimina~ol'Y moLad out to a Euro-
pean firm for alleged ofiallce under doth 
and yarn control order and cloth dealers' 
licensing order. 342-43. 

-- meted out to civilian gazetted officers 
Indian Army Ordnance Corps. 44. 

=
= of Indian prisoners in Greece. 89l. 

to civil disobedience I>risoners. 1892-
93. 

-- to Indian prisoners of war in Japanese 
and German handa. 2683. 

-- to Mr . .Asaf A.li at Delhi Ra-ilway 
skltion on way to Punjab. 27070B. 

TIntah to Bchedulpd caste clerks in 
the office of the Director General. Indian 
Medical service. 340. -

TREATY(IES)
Questioflr€-

Booklet ".A between India and the 
U II it ed Kingdom". 453. 

Trade or agreement with Ceylon. 
2226·27. 

Tl'llde with Sou~h Alrica. 115-16. 
or navigation and Commerce with 

U 11ited States of America. 9. 337. 343, 
460, 593, 111·13. 

TRTAL(S)
Question re-
-- and supply of penicillin iil India. 

33940. 
hy spechtJ tribunals of offence;:; com

mitted hy railway employees. 1662-63. 
-- of Americ~ns under Indinn law. 898. 

TarnAT, AREA(S)-
Que'-tloll re students attending l'cbools in 
-. 7,1958. 

TRIBUNAL(S)
Question ,.e.--

DismiJlsa.Is of technical workers and natio""al 
flel'\~ice . 1809-10. 

Judgments by special -,-. 2625-26. 
Madras pt'Ov.ince appeals to income-tax 

nppe.llate . 1602·03. 
P .. ndin~ n.ppealll bf'fore I.he I ncome-tax 

AppoInte' . 2026-27. • 
St'ttillg- np of indellp.orlent pension appeaJ 
-. 1889. 2100.0l. 

Triflls hv special of offen('e~ committed 
by railway employees. J 662-63. 

TRIP A R'TI'l'E (LA llOUR) CONFER· 
ENCE(S)-

Qllcstion Til composition of employers' 
delegation to the . 798. 

1'RTVEllI l\jR. C. M.-
ludinn Finance BilI-

Motion to consider. 1858-61. 
Motion Fo)' Adjournme.nt TP-

Failure to grant special war pay to Indian 
commissioned offi('er~ of Indian Armv 
Medical corps. 2642-43. • 

H arah conditions of service of I ndian 
Troops in Middle EmIt, and Itlay. 2679-
80. 

c.fotion Te-
Electiou of members to the Defence Con~ 

sultative Committee. 1500~01. 1505, 1507, 
1508, 1512.. 1522 23. 

Election of members to the sta.nding com
mittee for CiVil Defence Branch of De
fence Depal'f;ment. 1198-99, 

Oath of office. 583, 2287, 2605. 
TlWOP(S)-

Motion for Adjol1rnment TC Harsh condi-
tions of service 01 Indian in Middle 
Ea.~t and Italy. 2643-44, 2666-8l. 

Q,nestion re--
Amentities and facilities to Indian 1D 

Middle East. 2696·97. 
Care and welfare of i:l.milies of Indian 

officers a'nd in Indin dW'ing war. 
305·09. 

Financial bur-den on Iodin. due to increase 
in emoluments of British serving 
in the East.. "310. 

Indian officers and -- in Japanese hands. 
437·38. -

Indian taken to Greece to fight against 
E.L.A.S. 887·88. 

Mr. Churchill's personal repre~entative for 
welfare of British in Indin. 429-30. 

Needs and sufferings of .Ind ia.n m 
Middle East. 2697·98. 

N ewspn.pers for in India a.nd ubl'oad. 
183·85. 

Payment of journey expenses of dependants 
of Britisb Militarv officers and in 
India. 304-05. ~ 

TRlJCK(S)-
Question r~-

Tmported motal! cars and . 1037. 
Lend·!E'HlSe impol,ted into India. 253-

54. 
Rejection of offel' of Indian inilustrialists 

for supplying milita,ry and aero-
planes. 2369. 

'TUBERCULOSIS ASSOCIA'l'TON OF 
IND4\.-

Election of a. memher to the Central Com· 
mittee of U1C • 1962·65, 2519. 

TUNDLA-
QltcStiOll re ao:sistant masters in East India.n 

"Rn.ilway school . . 1740. 
TURllAN(S)-

Ql1('!<t;ion re. representation /'e l'elea.sing 
cloth fa]' of Sikhs. 1824. 

'TYPE\V1lITER(S)-
QlH'stion re Lend-Jeao;e cycles aml 

imported into India. 254. 

'l'YPTST(SI-
Question re-

Eligibility for grade 'C' unified scale Qf 
-- in Audit and Accounts Offices. 
1127. 1960. 

Throwing open Departmerl.tnl examina.tions 
(,0 -- oj Deputy ACColmtant General , 
Posts and Telegraphs. Delhi. 1126, 1960. 

TYRE(SI-
QUC''1tion 7e .s.hol'tngli' of motor for 

civil population. 2358·59. 
TYSON, MR. G. W.
Banldl1~ Companies BiIl-

Motion to ref Ell' to Select Committee. 
2690, 2601·02. 
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Demand for snpplementa1'Y gl'ant in respect 
of "Broadcasting". 2197. 

Election of to Lhe Public Accounts 
Committee. 2519. 

Election of to the Standing Commit-
tee for Educalion. 2246. 

Election of to the slanding commit.· 
tee £01' Wnr Transport Department. 
2109. 

Election or to the Standing Finance 
Commit.tee. 2184. 

Indian Finance Bill-
Motion lo consider. 1778·81. 2069. 

MoLiem to reduce denlRond fol'-
"Finance Department" re need for economy 

and for more stringent. control of ex
penditure. 1430 33, 1452, 1456. . 

"Ro. ilwn \~ BOfWc1" "C posl.-wa r pohey -re 
ownel'!:i'hip and nmnagement of steam 
vessels plying in Indian waters. 769·71. 

Oath of office. 1. 
Q,uestion (Supplementary) rt'

:Mien. commif;sion. 1023. 
Performallce by Reserve Bank of India of 

{unct.ion~ of a Central Bank. 2293. 
Piloting of Mr. Be\'el'ley Nichols by Dr. 

Spears. 2179. 
Position re output of coal. 519. 
Post-war policy re British ent,el'prises m 

India. 171. 

TYSON, MR. J. D.-
Ali2'arh Muslim University (Amendment.) 

Bill (Amendment of s{'!r'tlons 16, 20, etc.)
Motion to consider. 2838·40. 
Demand for excess grant in respect of 

"Botanical Survey". 211. 
Demand for supplementary gl'ant in respect 

of-
Agriculturo. 2189. 2190·91. 
AgricnlhLul'aI llHlrketmg. 2193. 
Archaeology. 2187. 
Ci~l Veterinary Services. 2193-94. 

1)epartment of Educat.ion, Renlth and 
Lands. 2131. . 

Imnel·iaJ Con neil of A~l'i{,. l1lt-lll'al Research. 
2192. ' 

"Mi!;('cllaneous. 2250. 
Pu hUe H cnIth. 2188. 
Sur'\"ey of India. 2185-86. 

Motion Te-
Election of 11 member to lhe Central Com

mittee of the Tllherculosis Association of 
India. 1962, 1964·65. 
Election of Memhers to the Sta.ndin~ Com 

mittee for Agriculture and Forests. 
1897,98. 

Election of Members to t.he 'SLanding Com
mittee for Education. 1899. 

Election of Memh~rfl to the Standing Com
mitee 'fO!' the Department of Educa.tion, 
Raltlth and TJands. l899, 1900. 

Indian Central Oilseeda Committee Bill
Motion for reave to introduce. 1206. 
Motions to refer to Select Commi.ttee and 

t,Q circulate. 2325-27, 2333. 2334, 2339-
41. . 

Mot.ion ror appointment of Sir Pheroze 
Khnregat to the Select Comm~ttee. 

2760. 
Indinn Finance BiU-

Motion to consider --. 1707, 1710, 1982, 
1985·89. 

U. K. C. C.
Question re-

Colledion of income-tax fmm . 2073. 
Proposal for Indian counterpart of thl't 
~. 118. 

cr. N. R. R. ..A.
Question -re-

Next session of conference. 1812 ·13. 
help in reconquered Indiau a.nd 

Burma Territories. 3'2:7. 
U. P.-

Qlte~tion rc developing of 
training centres into 
2615-16. 

technical 
pol it-ec1mique. 

UDHAM STNCH-
Question I'e Mr. Vidyn- R..'ltan's applica

tiOll for sanction Lo prosecute sub-
iw:.pccLol· . 2296. 

UlIlAR AL Y sn A H. MR.-
Expressions of l'€'g'rf'l 011 the deaths of 

nnd MI'. Khedan La!. 47-48. 
UNAUTHORI~ED ENTRY

Sec. "Entry". 
UNCLEAXLTNESS-

Ql1f!l:.tiOll TC 111 railway comparfments. 
393,94. 

UlmER SECRElTARY(TES)
Question re-
Go .... ernment of T nelia not belonging 

to ree;ular service. 2700·0l. 
Promotion of ~t1perilll(!ndents and assist-

ant secrelnl·ies as ,2701. 
-- and hhrhft l' Offi l'erR in Et1Il('nJion 

Health nnd L ands Depal'i-Jnent. 1034. ' 
UNDERGROUND WORK-

Sr.e "work". 
UNDERWEIGHMENT-

Question -rl' of comrnMlit.i{',g lIupplied 
fl'om ij.n.ilwa.:v Clenring Accounts Office 
gr\l~n shop. 2370. 

UNEMPLOYMENT-
Q.ne...,tion rt>. amongst handloom ,,,,ea-

vel'S of Chiltoot'. 117-18. 
UNION(S)

Question rc-
Deputat.ions, ete., fl'om Postal C0:1fer6l;.CeS 

and . 524. 
Government Factories etc., and workers 
-. 1808-09. 

Government promise to supply min-made 
sugar to members of sweet aod milk 
-'-, Delhi. on certain condition. 2802. 

Licence for distribution of cloth, etc., to 
Delhi province cooperative stores • 
2445·46. 

Registered trade . 1171-74. 
Withdrawn.! of recognition of 

Western Railway AccQunts 
44. 

UNITED KINGDOM
Question TC-

• 
North 
1343-

Booklet "A tl'ealy between India and 
-". 453. 

'Mo\·emenl'. of funds between-
Ind ia. 1236·37. 

and 

Tl'niuin2' Tndialls in I.about' weUare in--
1409·10. 

J 
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UJ\ITED KINGDOM CO~mERClA), 
CORPORATION-

See "Corporation(s)" and nlRO "U. K. 
C. C." 

UNITED PROVINCE(SJ
Question ,,,-

Debit of Income-tax on house and water 
taxes paid to municipalities in--
1245. 

Enforcement of Roman !;cript in primary 
schools of C'crttlin district in . 2429. 

8M ilIsa "U.P," 

UNITED PllBLlCATIONS
Question Tf' 1'('lation of -

Unn find Broadcasting 
426. 

wi! h lU£oTIT.n.
Department. 

uNITED ATATES CITIZENSrrIP
Question re neA'otiation~ for confer1l1(!nl 

of on Indians. 401-02, 

UNITED ST.\TES OF A\!ERlf1:\-: 
QlIcst.ion rt treaty of navIgation nod 

rnmmerl'9 with . 460, 
Se" alEQ "America" and "America, United 

St."l.tes of". 
UNORTHODOX QUARTBR(S)

See "QllnrtCl'(s)", 
UNORTHODOX STYLE- . 

Questioll re Lieos of Goyernment Quarter 
Tenanls changing from Orthodox fo 
nnd 'vicl'-ver'!Q. 1822-23. 

GPGRADTNG
Question rc -

Norlh Western 
UPLIFT-

of gl-adc 
Railway. 

II posts 
2176. 

on 

Question 1'e post-war plans for of 
... sl'heduled classes. 1881 . 

UPPER DII'lSION CLERK(SJ
See "Clerk(s)". 

UTENSIL(S)- . 
Question Te prod uctIon 

Bud aluminium --
nnd prices of brn!5 
1794·95. 

v 
v. C.(S)-

Question rr increa.se in allowances or pre-
war 1 M. C.'s. ate. 195-96, 

VACANCY(IESJ-
Qupstiou Te-

Home D€'partment circular re unreserved • -. 1895. 
Pl'ovil:!ion _ {Ot ministerial l'ituf'f working in 

temp0l'ary war . 124243. 
-- in gra.des specified for direct l'Pcruit· 

ment of East. Indian Railway. 1080. 
-- of Director for Agriculture ill 

Baluchislan. 2347. 
-- of special imrpectoI'll elc., on Bengal 

and Assam Rnilwa.y. 37. 
VACATION(SJ-

Quest:on rl' -- to train exnrr.iners train
ing school at Jamnlpur. 32, 

VAID·L\:<1ATHAX. MR. L. S. 
Oath of office. 2497. 

V AKIL. PROF. C. X.-
Question rr. appointment of as 

Economic ~\dviaar to Planning Depart· 
ment. 438. 

V.ffiU:<1A RIVER
Question re 1ast heavy 

Ucnares. 2497. 
VAZIR-

floods ill --

Ql1PsLioll Tt 1 

Vellore. 312. 
n secul'it.y prisoner 

VEGET AJlLE(SJ
Quest.ion re---.., 

.t 

Lack of fruit and-
Delhi. 1426·27. 

shops 
. 
ill New 

Po!':sibiJily of- Army in Bengal supplying 
for military a.nd civilian require

ment:;. 454. 
VEGETA.BT,E GHEE

See "Ghee". 
VEGETAJlLE PRODUCT-

Question Te giving anrl d~hvd1'nie,l 
. meat to Indian soldiers. 2081·82.' 

VEGETARIAN(SJ-
Question 7e equal rations of whpa,t, nnd 

rice to and non 2013. 
VElHICLE(SJ-

Question Te disposal of sarplus 1356. 
\' ELLODI. MR. M. K.~ 

Oa.th or Office. 1337. 
VELLORE-

Qu_,_,_tion re Vazir, a secul'ity prisoner a.t, 
. 312. 

VEXDING CONTRAC'I'(SJ-
Question Tt to non-professiona.l ('nu-

tractors in Allahahnrl rlivlsion East 
Indian R-ailway. 1744-45. • 

See also "Contraet{s)". 
"VERDICT ON INDIA"

Question re-
Adion against . 2513 . 
Rroadl'RRt of dramntiMc1 versIon of 

" "2511. 
Puhlicatioll or Indian "dWon of "Verdict 

.. on Jodin." 188-89, 330, 
VEmMA. MR. BUDIIAN RAI-

Question re letter bv 1 a securit.y 
prisoner. 680, 1959.' 

VICEREGAL ESTATE-
Question u lernll''-, pay, ek, of certain 

officials 01 trnl1l!1fel'l"ed to Centra] 
Public Works Depnt"tment 2635-36. 

VICEREGAL ESTATE OFFICE-
Question rt merging of into Centra.] 

Public Works Department. 1824. 
\'ICEROY'S COM~[JSSIONED OFFI· 
CER(SJ

Quest,ion u 
f;f1ec'nl l'nle 
23Ot. 

d~scriminlltion as regards 
of pension to --, etc. 

Set also IICommisaioned Officer(s)". 
\'IDYA RATNA. MR-

.. Question rc '8 applica.t.ion for sa.nc· 
lion to prosecute !lub.inspect.or Udham 
S'ngh. 2296. 

VIEWISJ-
Motion fot' adjournment Teo refusal to 

indicate Government ,.t Tecrui~ 
menl t.e Indian Civil Serllice and Indi6n 
Police. 2708·09. 

Question re ascert-aininR the -- of the 
LeA'iRlntiva AlIsemhly on rond-rail 
coordinn.tion. 2554-55. 
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VILLAGE(S)-
Motion for a.djoul'OlUont. re bombing of 

Pathan ---= in North VV-aziria:an. 
204-05_ 

Question rt wlit. of foadgl'ains rationing 
in 1019-20. 

VILLAGER(S)-
Quest'oll re pri\'i1ege of 

enjoyed by coastal 
Thana., 1114. 
• 

V IRAMGA1>I
Que. tioll rt-

making Salt 
of Kakatpur 

I Examinnl.:on of pMseugCl'S luggage nt -
due to export control. 52. 

Sufferings of paf!sengers a.t-
stat.ion. 120, 884·85. 

VISIT(S)
Q.uostion re-

railway 

Proposod of Indiall industrialists to 
Britain. 1607. 

-- of Dr. Amamat.h Jim to America.. 
2514. 

-- of regiona.l officer!i Meal'ut to cerlain 
.etl~tions on Shah dum. (Delhi) SahR.l'anpur 
light. railwa.y. ;W·38. 

-..: to Indill of ... Foreign Heallh EKperls. 
1415. 

-- to India of the Russian health oxpert. 
1414-15. 

VISITOR(S)-
Question rl'. inslruct!ollS to J'upel'ior offi-

cers re recoiving 2076. 
VrZAGAPATAM

Question re-
Po~itioo re rat.ioning, etc) In district. 

1823. 
Ship-huild;ng industry of the Sclnd~a's at 

_ 389. 

VOTER(S)-
Quer-tion re new list of for Central 

Assembly In Bomhay. 24:52, 

w 
W. A. A. F.-

Quest.ion Te W.R.N.'s Ilnd and A.T.S. 
-433. 

W.A.C.{I.)
Question rt-

Communal compolition of and 
W.R.I.N.S. 1671-72. 

Duties of and W.R.I.N.S. 167L 
Girb workitlg In Depart.ment, 

313-14. 
Snlarie-s. etc., of and W.R.J.N.S. 

1672-73. 
-- Officers in training a.t staff. college., 

Quetta. 1490-91. 

W. R. Y. N. S.
Question Tf!-

Oommunal composition of W.A.C. (1.) and 
-. 1571-72. 

Dut,; •• of W.A.O. (J.) und --. 1671. 
Salar:es. elc., of Vl.A.C. (I.) and --. 

1672-73. 
W. R. N.

Quewon rl' 
.A. T.S. 433. 

's Bud W.A.A.F.'s and 

WAGB(S)-
Question re

Avera.ge 
142425. 

of women III Dellii factories. 

Fixa.t.ion or minimum living 
labour. 1407-08. 

of 

Haul'S of work, wages, etc., of La.bour in 
war supplies fnt'fories. 1407. 

Low of cooLes at Aravnnkadu Cordite 
Fac.tor),. 2561. 

Principles la.d down lJy Ran Committee 
in regard to adjusting to prices. 
2512-13. 

WAGOl>i(S)-
Que!>tion re

Compiuint.s re 
quotas of coni 
rica. 535-36. 

fiKalion 
for 

of inadequate 
certain indust-

Cost and life of Railwav . 2171.72. 
DiHhiiJutioll of coal . 530·31. 
Innde(juate flupply for transport of 

Lnc to Mirr.apm. 1953. 
Neces.sary l1umbrl' of . 1340. 
Ordel'~ plnced rc loromotiyes and 

16·19 . 
Quotas of coal -- for certain i.ndustries. 

25. 
available fOl" coal loading in Bengal 

coal-fields. 2756. 
Want of for carrying raw materials 

for Shellac induslry of ~£irzapw·. 2355. 
,YAGSTAFF, ("Or.. II. 'Y.-

)of aLi on to reduce demund lor "f: :lway 
Roard" u-
Hours of wod( for ndwny :.taff. 752-53. 
In. dpqua 8 d amess 

allowance to Rallwaymen. 113-15. 
Incon .... eniences to t.hird clas:~ as engers. 

638·39. 
Pancily of Sikhs m milwuy services. 

763·64. 
Oath of Office. 417, 

WAITIl>iG ROO~!{S)
Question Te-
. Occupation of upper clnss before 

pmchu!'Ie of tickels on North Western 
Railway. 2153. ' 

Railway hearers at Arubaln Canton· 
ment. "Lc. 1359. 

Supply of soft coke for preparing hot 
hath:; nt Delhi railwllY station 
1752. 

WALL(S\
QUf'!'It ion 

mo!;qu~ 

TP erection o( - round a. 
III Karol Bagh, Delhi. 2304~05. 

WAR(S)
Queslion re-

Allocation of expenrliturf' between 
Britain and Indin 1233. 

Car~ and welfare orfllmilies of Indian 
officers and troops. in India dur:og --
305-09. 

CompanicH l'egigte1'rc1 Hinee . 419. 
Indian cnMunlt iea in lheat.rE'!=; of . 420. 
Innian nriflonct's of in German and 

Japrtnf>5Cl hnnc1s, 1875-76. 
Open:ng of t.(ll'hn;cinna depot or 

l'~t'eptinn centre. 2614 15. 
Prof. Thomns' report on prQgress of 

industry during and after . 388-
89. 

Stoppage of pensions of Indian 
personnel of the great 2101·02 . 

• 

• 
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WAR ALLOWANCE- WAR SI'!'UATION-
MaUan for adjournmel\t re fo1' seniol' Question rc-

merr.hel's of Indian Civil Service. 467- Secret Session of Legisla.tive Assembly for 
69, 495-513. considering . 169. 

See also "Allowance(s)". . 314-15. 
WAU COMPENSA'fION(Sj- WAR SUPPLIES FAC'TORY(IES)-

Q
. K" . t See "Factory(ies),' 

uestIon re lllg a prcrogatlVe to s ap W/~"R, THEATRES OF
--, etc., in respect of certain Indian 
personnel of Indian forces. 2102. Question re Indian NOD'·eombatnnl-s- lD 

outside _ 294·95. 
WAR DEPART'\IENT- WAR TUANSPOUT DEPARTMENT-

Question re- Demand f.or Grllnt. 1469. 
Communal Composition of certain Staff ElecLion of memlJers to t.be standing 

under . 1123·24. committee for ,1961-62, 2109. 
DiSCI imilmLion het.ween civilian and - . f Question rc communal compOSItIon 0 

lIlilit.l.u·y staff in -'. 679-80. ce.rtn.in a'aft under . 370. 
Office\' clasa civilian po~ts in 910. WAR YACANCY(TES)-
Requisition of flats ily ill Bombay. SCI! flVnrallc,Y{ies)". 

1496-98. WAUI8. ALTGAN,T-
WARD(S)- QueRLion tP. convictions of kerosene oil 

Que~tion 1'e patients' 1n Laily licellcee9 of 2622. 
Hording. Hospital. 79394. WASTE LAND(Sj-

\YAHDHA- 8ep "Land(R)". 
Qlle~don re ill·treatment to Mr. Ka.mal- vVA'fCII(ES)-

nnyan Bnjaj hy soldiers at -- Railway Question Te di:;pensing with permits for 
St .. tion. 1487·88. purchase of cloth, , etc .. in Delhi. 

WAREHOOSE(Sj- 2446-47. 
Question re- WA TC'f[ TOWER BIBLE A ND TRACT 

Limit of c/'illtlll and chewing tohaeco to. SOClEITY-
he taken out of at a time, 1483- Question re subverf;;i\-e activities of the 
84. . 1250-51. 

X e.ed of public bonded-
J{anara district, 1883. 

m XOJ'tll 

J'rohibition on rmu.tinl( and powdering 01 
tobacco within bOllded in 1Iangalore. 
18&>-84. 

W AREHOOSE KEEPERS--
Question -re wetting of toLaC<!o by bonded 

in Mnngalore. 1883. 
WA.R FRONT, NATIONAL---

Resolution r~ . 127~50. 
WAR INDUSTRY(IESj

See "Tndllstry(ies),'. 
WAU LOAN(Sj-

Question re Coercion llsed in Villa.ge Ba.rar.'l 
(Agm 'rehsil) for collecting . 1661-

62. 
WAU ORDERISj

... Sep "O,'der(s)". 
WAR PENSTON(Sj-. 

Question re-
Conditions fol' eligihility, ate., of 

2101. 
Stoppnge of of Indian personnel of 

the grent war. 2101·02. 
Sec a.lso "Pension(s)". 

WAR, PRISONER·ISj OF 
See "Prisoncl'(s) or War". 

WAU PUBUCI'I'Y 
See "Publicity". 

WAU PURPOSE(Sj-

• 

-
Question rc. rccruitment of criminals fOl' 

W
in Amcl'icQ. and Cana.da. 388. 

AR RISKS INSURANCE
Question 1'('-

UnsuitahJc aiLuntion of the office of the 
Special Officer, , Bengal 337. 

INSURA XCFl-
n.onev. 2027. 

Se~ also "Insura.nce", 
WAR SEUYTCE-

QuesLian re nOll-recogmllou of 
Posts and Ail' Department. 398. 

WA.TEU-
Question u scarcity of --

1108. 
IVA'I'EU RESOURCES-

m Nowgong. 

Question T~ aecess to w:lhin requls-
tioned lands a.t Kumbla. 1886. 

WATER RVPPLY-
QuesLioll Tf! inadequate 

1013. 
WATER TAX

See "'T'ax{es)". 
WAYSIDE STATIONISj

See "Ra.ilway Sta.tion(s}". 
WAZIRABAD-

of Ajmer. 

Question 1'e payment.a to conh'RCt.ol'S for 
silt clea.rance at Cbandrnwnl and --, 
Delhi. 2429·30 . 

IVA ZIRIST ,\ N-
. MoLion fOl" adjournn',ent 'l'"e bombing of 

Pathnn villages in North . 204-05. 
WEAVER(S)

Quest.ion re-
Discourngement as regn.rds Ul~e of 

yarn to Ma-dra.s handldbm 
84. 

fin. 
1183 

Lack of yarn supply to Mymensing~ --
1425-26. 

QUCltafi of yarn for su'pply to -- 3JB-
39. 

Scnrcit,y of YlU'1l for ~fymensingh 
1800·01~ . 
Unemploym('lnt amongst handloorn -

Chilloor. 117-18. 
of 

WEAVERS BOARD
See HBonrd(s}" 

WEAVING---
Questi.on rc encol1rngemEmt to band 

ning and 2616-17. 

\'ffiIGliMENT(Sj-
Question Tf! compl(\.int of short 

railway grain shop. Malakwnl 

spm-

at 
2560. 
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WELFARE- WIRELESS SUPERVISOR(S)-
Que~tion re Muslims appoint.ed as on Question re of "Mr. Kalaclland 

work. merchant Bengal and As:;arn Railway. 1344. Ramchalldani, Sind 
at. ~Ianiia. 2800-01. 

WELFARE O~'FlCEE
See "officer(s)". 

'WELF ARE WORK
See "\Vork". 

WIREMAN(EN)-
Quest,ioJ:.l re and fiLters (work charge 

estauhshmenL) of Centra] Pubhc Works 
DeparLment. 2636. 

WEST COAST- IYlTHDRAW.\L(S)-
Question Te of recognition of North Question Te scheme rt Country craft cargo 

on t,he . 247-60. 
WESTERN COURT ROOMS-

Western Ra.ilwny Accounts Union. 
134344. 

Que~Lion 71' ignoring claims of CentraJ 
:\ssemhly 'teu-.berg for Accommodation 

WITHDRA"AL FROM REilERY&-
Demand (or grnnt. 786. 

lTl . 323·24. Demand fo\' snpplementary grant. 851·57. 
WESTERN I'lXTENSION ,\REA

Question re-
WJTNESS(t~S)-

QU8sl,ion I'C -- l)efore Army Reorga.nilla. 
Electric connect,ion applications from -- Lion CommittcE'. 1876. 

Korol Bn~h. Delhi. 1827-28. ' 
La('k of street lighting in-
n.~h. Delhi. 1828-28 

WHEAT-

Karol 
WOMAN(EN)-

Motion 10 n·duce demand for "Departmen~ 
of Labour" Tt: nef'd for immediat.e rt~ 
imposition of han on crr.p]oymcnt of -
underground in mines. 1462·66. Question rr-

Compulsory cOllsumption 
rat;ollf'd ·IoWl1s. 1032. 

of 1D 

Eq~nl rnt.ions of and rice to vegeta-
rla_D~ and non·vegej.nrinns. 2013. 

Im~ure rationed in Peshawar. 787-

at Calcutta, Price of impnrf('r] 
Bomba:v. et<:. 1024·25. 

and Bnjra. in ce.rtain Price!; of Ric{'. -
district!>. 142l. 

Pnr(;ha~es of for Gon·roment by 
.Megsr~. Owcn Roberti!.. 1190·91. 

R1ce ann rations in ratioo.ed toWDS 
and Xon·rationed areas. 461·62. 

Rice and lIupnlied to Bengal Govern 
ment for Calcutta. 811·12 

Suhsidized r;:alcs of . 10 Madtu 
Prcs;dcnc)r. 341. 

-- {llld SH~al' purt'hafled by 1he Regionnl 
Food Controller, Meerut. 36. 

WHITE ANTS-
QUl'st.ion TI' damllp;e hy to Dr. 

, Rajendrn. Praend'5 papers. 891~92. 

WHITE ROLDTER(S)
See "Soldier{s)". 

WILLLI'IS. CAPTM:-I .T. P.
Qu('stion Tf appoir.tment of 

snl\'agc official. 965·66. 
• 

Wl!"DOW(S)-
QU(,ll-tion 1't TlI~h at hnoking -- at Delhi· 

Cinemn Hou!;e~. 1890-91. 

WINTER ALLOWA:-ICE
S('I' "Allownnc~{s)". 

WIRE(S)-
Question 1'1' prO~l'e!los in mnnuf&cture of 

flexible insulated cable, etc. 727. 
28. 

WIR'ELF,sS-
Qupstion 1'(' ral~'nt:!; {h(l nay of engineel'ing 

lmpel'visors, . 1354 .. 
WIRELESS LICENrE INSPECTOR(S)

See "Inspector(,,)". 
WIRET,ESS OPERATORS

Qucflt-ion rt-
Muelims ahsorhed as on Bengal 

tond A1!sam Railwll.Y. 1344. 
Mus1irr. in Ho~rah division East 

Inditon Rnilwl\Y. 1755·56. I , 

Ques.tion Tt-
Afford ing carta in mOl t (wo;l y henefits La 

mine workt'rs. 2028. 
A vI'ralZe "\va~(' of 10 Delhi factoriss.. 

1424·25. . 
!lhariff'~ not.ice Romhav 

885·86. 
" --

importf!ld British -- from the A.T.S. 
into India. 309-10, 2808. 

Denths of -- workers in mine!l. 620-21. 
Discont.inuing employment or -- for 

under~round work in railway mmes. 

1545-46. 
Edurntiona.l ;n~tillllions tor 

Delhi province. 791·93. 

. 
m 

• 
In Equal rights and oppol'i.unities to 

posl-waf sohemes. J 670. 
Materuit.y henefi'~ and £aci\itic& for -

miners: 1605 06. 
Outmge oE Indinn -- in Calcntta street. 

by american !;otdier!l. 229l. 
Re.impollition of ban on, working 

underground in mines_ 104~05. 
R.('sloration of bnn of working under . , 

ground in IT.ioE'!. 1605. 
__ doctorll in Central Pnblic Health 

Depnrtml"nt for nnd children wel~ 
far(.> work. 1814 ." 

__ emplnvpcl in novc-mment, of India 
Department~ 1484·85. 

__ Emnloyed in rnilwa.y mines. 1544-
45. 2800. -== 1n remor office~. 16.,6-57. 

_ lahour in mine!'!. 1408·09. 
__ workers in mil1Jll; ann foctories of 

Delhi provinC'e. 463, 1958 
workeT~ in thrpnd hall fl\ctori~s In 

Delhi. 463. 19.58. 
__ workrrfl workin~ underground ID 

m inefl. 621. 
WOMT<lN DOrTOR(S)

SCI' "Doctor(s}". 

WOMEN MINERS
See "Min~:r{s)". 

WOODHEAD rOMMTSSION
S('e "Commir;!I:on(s)". 

WOOL-
QuclIt.1on rp acquisition of raw by 

Government. 1065·66. 

• 
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WOOI,LEN CLOTHES-
Ser "Clothes". 

WOOLLEN FLANNEL(S)
Srr "Fla.nnel(s)". 

WORK(S)-
Mo~ion -lo reduce demand for "Food 

Depnrtment" re supervision and control 
of in provinces. 1328-35, 1386-87. 

Ques\'ion r€.-
Discontinuing employment of women lor 

underf;rfOUl1d in railway romes. 
1545·46. 

Exl-eIlRion of of Imperial Council of 
Agricultural Rese!\Tch. 2015. 

by New 'programme of ranstructive -
Mahnlma Ga.ndhi. 1482·83. 

WOIU{!ll doctors in Central Puhlic Health 
nl'T'tll'tment for women und children 
welfaTe . 1814. 

__ done. by Rydnri miss:on. 2641.42. 
for Shipping PoHcy Committee. 324. 

"'ORK [',IA RGED EST ABLTSHMENT-
81'(' "Estahli!"hmenL(s)". 

WORK. HOURS OF-
See "RouT(!» of -Vro,k", 

WORK MANAGER(S)-
8~(' I<Mnnager{s)". 

WORKER(S)
Question re-

Affording certain maternity ben~.fits io 
women mine . 2028. 

Confessions to colliery . 1806. 
DeaLhs of wom~n in !Lines. 620-2l. 
Dismissals of ~chnica.l and national 

sflrvire tribuna.l. 1809-1810. 
GrnnL of pension to certain -- of cordite 

fadory, Ara:vankndu. 632. 
Housing n.rt"angement for Government 

factory . 1807-08. 
in cordite Inadequacy of C'jllartel1s for -

factory, Arava-nkadu. 533. 
Leave for of Fenchugnnj workshops. 

125] ·52. 
of Fenchuganj Medic:'!l t.reatment of 

wOI·kshops. 1251. 
10 F(>nchqganj Pay. etc .. of 

sh(}ps. 1251. 
work-

QI1fH't~I'S for -
shops. 125l. 

of Fenchoganj work· 

St'Rl"ci!y of nntrition . 11.78. 
Supply of essential commodities at cheQ-p 

rlltes to of Fenchugllnj workshops. 
1251. 

"romen -- in mills and factories of Delhi 
OI'ovmce. 463. 1958. 

'\Tomen -- in thread hall ffl.rtoric.s 10 

Delhi. 463, 1958. 
"'omen working 

m meso 621. 
underground III 

-- in Mien mine!i of 
2014·15 

Gmlur division. 

WORKERS' CA MP(S)
Bcr ·'Camp(s)". 

WORKERS' UNJONS
Set "Union(s)". 

WORKINC'~ 
Question re examinine: of -- of nesene 

Rank of Indin. 2293·94 
WORKING COMMITTEE MEMBERS-

Spc "Merr.her(s)". 

WORKING EXPENSID.5-APPROPRIA-
1'lON TO DEPRECIATION FUND

Derilaud for Grant. 785. 
ELECT~I-WORKING EXPENSES-OF 

CAL DEPARTMI!lNT
DerylnOtl foI' grant. 785. 
Demand for supplementary gra.nt. 850·51-

WORKING EXPENSES-EXPENSES OF 
GENERAL DEPARTMENTS-

Demand for excess grant. 217·18. 
Demand fOl" grant. 785. 
Demand for supplementnry grnnt.. 849·50 

WORKING EXPENSES-EXPENSES OF 
TRAFFIC DEPARTMENT-

Delllond for excess grant. 217. 
Demand for grant. 785. 
J...emand £01' supplementary grant. 848-

49. 
WOHKINn EXPENSES-MAINTENANCE 
AND SUPPLY OF LOOO1.lOTTI'E 
POWER--

Demand for grant. 784. 
I Demand foy supplementary grant. 835.44 

WORKINn ElXPENSES-MAINTENA.i'lCE 
A ND WORKING QF FWRRY STEAMERS 
AND HARBOURS-

Derr.llnd for gran,\;. 786. 
Demand for supplementa.ry grant. 848. 

WORKING IiIXPENSES-MAINTENANOE 
OF CARRIAGE AND WAGON STOCK

Demond for grant. 784. 
Demand for supplementary grant. 844-48. 

WORKTNG EXPENSES-MAINTENANCE 
OF STRUCTURAL WORKS-

Demand for grant. 784. 
Demand for supplementary grnnt. 827-35~ 

WORKING EXPENSES-MISCELLANE-
OUS EXPENSES-

Domlmel for grant. 549-75, 785. 
I • mand for supplementory grant for 

1945-46. 2.388-2411, 2812·37. 
'Motion Lo reduce demand for "'--" r6 

refusal 10 grant funds Lo run Motor 
IOI'r:es. 549·75. 

WORKING HOURS
Sec "Hour{s)"-

WOllKSrrOP(S)
Question re-

Anti-Muslim attilude of employment offi-
cers . East Indian Railway. 1094. 

Difficulty 1"e ,Iumma Prayers by Muslim 
Employees of Qudh and Ti-rhut Railway 

T .. oeo . 2158·59. 
Expnns;on of Government Telegrn.ph 

• 726-27. 
Ignoring claims of Muslim subordinates. 

for promot.ion in certnin -- or FAst 
IndiAn Railway. 1093, 2459. 

] ... en ve for workers of Fenchuganj 
1251-52. 

J.tcdicn 1 treat.ment of workers of Fenchn-
ganj . 1251. 

Muslim chargemen in LiHooah 
1094. 

Non recruitment of Mllsrms in establish· 
ment offices of ceria'n East Indian 
Railway. 1084-85. 

ray, etc., of workers In Fenchugallj 
1251. 
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PrepOncleT'tlllCe of Hindus in produt.'tioll 
department of mechanical. 2156, 

Quarters for workers of Fcncbnganj 
125l. 

Reverting l'ailway to essentia.l railway 
act.ivit.y. 15-16. 

Supply or cltNl.p graius at Ara"ankadu 
ordnance factory. 2562. 

Supply of eSHenCal commodit.ies at cheap 
rates Lo workers of FCllchuganj 
125l. 

WORKS[[OP(S) STAFF
S~e "Staff". 

WORSHIi'-
Motion for adjoumn.ent re prevention of 

in Hindu t-omplG;! consequent:. on 
requisitioning of pt!flprrty for military 
pUl'po~es at. Kumhhl. 23('-607. 

WOUND(S)-
Que. tion Te rlcaUl of Jagflhnurlu Sen nf 

l\lalllIlJHh\ villa~e due to Gun shot 
by American soldier. 2290·91. 

y 

YA.\lIN KHAN, SIR MUHA~r.MAD-
Dunmnd for SuppJemenhn'Y GI1UlL for 

1945·46 iu respect of -- "W I'king 
E'Xflem:.es ~~ Miliccllaucotls ExpenB~s.~· 
2397-99. 

Demond for supplementary gl'llnt in res· 
pee! of "Sc;entjf]c and Industrial 
Research. " 2196. 

Ejection of t.o the Standing. Com.-
mitLee for Home Department. 1900. 

Election of to the Sln.nd:ng Fiunnl!c 
CommiU.ee fol' Railway!,!. 1560_ 

General dil=cu5S;01'l of the General Burlget. 
t041, 1042, 1047, 1140, -1145-48, 1158, 
1161. 

HINDU MARRIAGE DISABILITIES RE
MOV.~T_ BILL--

~fotion to refer Lo select committ.ee. 379, 
915_ 

Indian Finnnoe Bill-
1-f ot' 011 to r.onc::ider. 1567, 1558 ] 849-58. 

1860. 1861, 1967, 2071_ 
Kazu J3ill-

!\fotioTl to rrfer io Seler.t rorr.millee_ 
2542. 2543, 2545-47 2548, 2549 2551. 

Motion for adJournment- re-
El'l'dion of wall round n -Mosque in KAt'ol 

Bag-h, Delhi. 1836, 1837. 
Fa~luJ'e to enfol'('e economic s.1.llctions 

u{!'n.inl'o{ Sout,h _\fricn ::Ind to recnll t.he 
Righ Commif!sioner. 165. 

GOY,'lTl"}r n-enel'tll' ~ rr' r u..:u 1 of perm iss :00 

fo discIlR8 res:.olllfoll Tf Dcle.!tation to 
San Fl'llllf,j!'lC'O ('onfel'eucl>. 2180. 

Ha.rsh conditions of >,cn'lce nf Indian 
troops in 1\hldle lih<;t nnd Ttaly, 2669. 

Simill. Dl'puty COlllmi,,!tinm'l"s ordrl' fl) 
MeRSrs. Ke\,pntel'f', T" Sil1(' of CJ!Il!';, 205 

Supply of WI'OllJ! Inform-Ilion hy the 
'Flonournhle till' Food 1\1e81her in .r(>ply 

to n queslion and refuRa} to verify 
Incorrf'ctne<;f\. 2569. 

Ufle of unfair mpanf'> on lhe pl1blic of 
Bihnl' for pllrrhustt of NntionfLl ~llvingR 
Certificatel<. 207, 208, 228-30. 232. 

WiLl' ullowance f01' Sl'niol' memhers of 
Indian Civil Service. 468-69, 505, 506, 
513. 

Motion re election of a. memhcl' to the 
Central Comrr,ittee of t.he 'I'uberculosia 
A .. <;socia tion of Iudia. 1963-64. 

MoLion to reduce demand fol'-
"Department of Industries and 

Supplies" re Failure of control 
~yf\t(>m and ,"uply of conSUllle.!· 
1320. 1321. 1322. 1323_ 

"Executive Council" Tf'-

Civil 
permit 
goods. 

No confidence i:l the GOV{'l'runenl. 1258, 
1262. 

"Fiuance Dt'pnrtment" rf-

1\eed fol' ecollomy And for more stl'ill(!;('nt 
control of cxptmditure. 1433-34. 1453. 

"Home Departmellt." re-
Paucity of 8che(luled castes in Govern· 

ment of India services. 1393. 
"Post-war Planning and Development'· re

Refusal of supplies for the OG.pnl'tment. 
1306_ 

"Railway Board" Te -

PlLuciLy of Muslims in rnilw,lY 881'\"100&. 
580·81, 582_ 

"Working Expl;!nscti-1I.J isct·lIanl!ous Expen
ges" re-
Refl,11'\ul to grnnt funds to 1'nn Motor 

lorries. 549-52, 570, 573. 

Motion to reduce snpplen1l'ntary Demand 
for 'Flmigration-External' rc-
Fa;lun, b deba.r celi:ain holder 01 office of 

profit under . Cl'OW['} from continuing as 
member of Legislabul'c. 2207, 

Question re-
Pl'ice index of conI. etc. 258·59. 
Punjah Government's request rc biscuit 

factory. 58990. 
Admission!; in Dhnnbad selDol of mines. 

2435. 2436. 
Admifll<ioll!,!'to Dhnnbad School of romes. 

1600. 1601. 
RUrITla evacuees and refugees. 1169. 
Cost nod life of fhi.lwny \Vugons. 2172. 
Deafh of .ln1aiJandll Spo of "hinnllda 

villnge due to GUll Rhot. wound by 
Aml'rican soldier. 2291. 

nis("rimintltion as regards hasic poy of 
foremen, etc.. in ordnance factories. 

96]. 
Discl'inunatioTl ill fixing pl'o'\"inc:al textile 

qnotas. 1182. 
Erection of waIl rOllnd mosque in Karol 

BaJ!'h. Delhi. 2305 
Export and nrorlll('~ion of Sural'. 1597. 
Gold nnd Silver poFcy of GO'\'el7lment. 

187. 
rIa i PHgrirr.1'I not I,rf}vi(h'd I!.hip accommo' 

dation at Kal·achi. 115. 
Harsh tronLml'nt os l'eg'l1rd~ len,,€' m(1tcd 

out to staff in Amcnrlmf'llt Section of 
Deftmce Dc:pnrtment. 2105-06. 

1m porting Austill eM!'. 194'1. 
IndiAn nnd rnUJ'llpel'lll running l'ootM at 

cert:t!n staljonfl on Ouclh and Tirhut 
Railwav. ]951. 

In~ernal . ('enllOrshin. 2295. 
Joint. Hindu and MllRlim rnnninG!: rooms 

at cerln:n Railway St.'ltiOll.ll 1952. 



Labour officer's trn.ining in Bl'ilain. 1167. 
Lioence 1.0 Tu.jmahnl pictures of Bomba-y. 

816, 817. 
Mea.t deh~ dl'ation fact~t'il's. 10l~. 
Meeting or the slnndmg commlttee }OJ' 

p08l.s ami ;\ir Department. ~357, 2358. 
Muslim officers in offices of ReglOnal Food 

Comn.iasiouer, eLe. 1186. . 
Nomimltioll of J:tdjnn Christian to DelhI 

Municipnlity, ele. ,1014. . 
Non-posting substnntively of an Indmn ~s 

. .;\s~islnut Slation Master a.t cerl..'1lD 
Railway SLlltionR. 1950. 

Orders piaced rl' locomotives and wagons. 
19. 

Post-war plaoning committee recommended 
IJY I.,jogil'llatiYo Assembly. 175. 

PrO!h cut-ions, etc., or Anwricana in India. 
296. 

R~ent nom ination of n person of Kalat 
StaL e, to COlll\cil of State. 2352~ . 

Removal of boolts and mannscripts fl.·om 
Imperilll Libral'Y, CnLcutta. 811. 

Reverting I'flilwny worl(shops to essential 
railway aclivity. 16. 

Revision of subvention to North·West 
Frontier Proyinco. 180. 

Road!\; opernted IOl' passenger traffic by 
railways. 950. 

St'hemc /'-e_ country craft cargo on the 
\Vest. Coast. 249. 250. 

Stopping recmitment of non·Indians to 
Indian Civil and. Indian Police Semces. 
179. 

T8chnicn.l centres opened by Laoour 
Departu;.ent. 2614.-

Teninlive conclusions n.bout post·war 
planning. 282. . 

Unsatisfactory nrrangen.ents at Karachi 
oiJgri a.lUp. 1804. 18OS. 

i"""itTIownnc(> to OffiCCI'fl puder control of. 
till! Secretary of SLate. 403. 

Resolution 1'e-

EnacLment of laws conducive to welfare of 
penSo.nLB and labour. 2492. 

.. Nationnl War Front. 129, 130, 131, 132, 
141, 145, 986, 993·96. 

"YAR.DAGE-
Queslion re production of handlooms. 

2021. 
YARN-

Motion tQ reduce demand for "Depart
ment of Industries and Civil Supplies" 
re cloth and position. 1361·82. 

rll"'cwon re
Cotton 

821-22. 
and textiles of nner counts. 

Discouragement as regards use of 
to Madras handJoom wea.vers. 

Lack of supply to h:mdloom 
1412. 

, 

fine --
1183-84. 

weaver-s, 

Lack of -- supply 
weavel·S. 1425·26. 

to Mymensing 

Q,aotas of for snpply 
338·39. 

to weavers. 

Scarcity of --
1800-01. 

for Mymensingb wca;Yers. 

Shol'f.age of -- for handlooms. 1165·66. 
Iwailnhlc for handloom indust.ry. 

2021. 

quo/a to Delhi 111readball factories. 
1423-24. 

~',~----------------

YTJD HBIR SINGH, DR.
Qucstion Te healtb of --. 

YUSUF ABDOOLA RARDON, 
Ba.nlcing Companies BiU

~lotiou to refer to Select 
26Ji~j 2666, 2711-14. 

1660, 2810. 
SETH-

COmJr.ittee~ 

Demand for supplementary grant ill j·!tspect 
of-
Broa.dcasting. 21991 2200. 
Indm<tries. 2194. 
Miscellaneous: 2249·50 . 
Post-war PluUlling and Development. 

2259. 
Eleetio';l of to t.he Slanding committee-

fo]" Planning and Development Depart· 
ment. 1965. 

Election of -- to the standing committee 
for Posl~ and Air Depadmellt. 1766. 

Indian Air Force (Amendment) BiU
Considerntion of dauses. 2385. 

Illdia.n Army (Amaudment) Bill
Mot.ion to consider. 2376. 2378J 2379. 

Motion for adjoul'nrr,ent rc-
Governol' General's refusal of permission 

to discuss resolution TO delegation to 
SIW EHlnC'isr.o Conference. 2179, 2180. 

Indiscriminate reqnisitioning of foodgra.in& 
resulting in food sca.rcity in South 
K.mara Dist.rict. 2308. 

Motion fo reduce demand for-
"Department of Industries a.nd Civil 

Supplies" re frulure of control 
permit system and supply of consumer 
goods. 131215, 1318, 1319, 1320. 

"Executive Council" re-

No confidence in the Government: 1259. 
"Food Department" re-

Supervision and control of work in provin· 
ces. 1333. 

Question rc-
Block on promotion of Non-subordinate 

Accounts service clerks. 193. 
Certain a.ppointments in Tow.est selection_ 

grado. Sind nond Baluchi.stan Posta.! 
Circle. 393. . 

Discollragement to Muslims for a.ppoint
ment as ASBistant Permanent Way 
Ill~pectors in Karachi division, North 
Western Railway. 1742. 

Dispensing with services of railway ser· 
vants in the Signal Department... 28. 

Disregard of corr~mulla.l ratio orders in 
clerical ca.dre in General Post Officer 
K:u'achi. 392. 

Financial relief to overworked permanent 
staff -in Audit and Accounts offices. 19;;:' 
94. 

Head of the Sind and Baluchistan Postal 
Circle and his Assist.ant Director (Staff 
Branch). 392-93. 

Housing of the office of Deputy ..Accountant 
General, Posts and Telegraphs, Delhi. 
194. 

Inadequate conveya.nce allowance to 
Canb-al Governme-nt flGrvante. 192.93. 

Inadequn,t.e dearne'f'ls nllownnce etc., of" 
Jaw paid staff of Auelit. and Accounts 
Offices. 300·01. 

Inadequate dearness nnd wa.r allowances 
t,Q low paid .ataff. 300. 

Inspector!'l of Post Offices selected for 
Sind nnd Baluchi~tan Postnl Circle. 391 .. 

Jungahahi milway accident. 2305.06. 
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L "- t -fl-' L,ir'l;-T-~~~:-"":;CO~'~ltt.,~,ll~C;:'O;;'~·'~· -tn::'"~F~o:o~d:-~:::-::: eave reSel'V8l-0r ~JllP01'Bl'y S a·fj i 
Audit and ACCOUllti Offices. 299. 1187. 

Muslim clerks i:1 staJT and establishment Muslim officers in ofiices or Reg:~m 
section of the office of the Divisional Food Corr~mlssiouer) etc. 1186. 
Engineer Telegraphs, Karachi. '392. Nou-pmsecution 01 a Bombay Europe; 

firm for viola.t.ion of Non-Ferrous'" • 
Paucity of }..fu&!ims in esto.blishment branch Control Order. 2567. 

or headqual'Lers offic~) North Westel'll Pa-ucity of induskal centres ot' tech 
Railway. 1742-43. gical institutes in provinces. 2500, 

Paucit.y of Muslima in Food Department. Postponement of Indian InunigmLion B 
104. in the American Congress. 2553. 

Paucity of Muslims ill Karachi division) Pl'oduc~ion of s~eel and p:g iron. 23f' 
North 'WesteI'Il Railway., 1741. Production of Sugar. 2236, 2237. 

Paucity of subol'dinate Accounts service Railway exhibition in Delhi. 2556. 
passed clerks in the office of Deputy Realisation of 11'l01lBY under ordinance 
Accountant. General, POl:lts and Tele- in 1942 from BC:lgal and North Wes. 
graphs, Delhi. 299-300. and ltohilkhaud !\nd Kumaou Raih\ 

Pay, etc., of telegraph messengers. 1745- companies. 2566. 
46. Rc.>cellt nomination of a. pel'son of K 

Provision of quarters fol' sLa.ff of Deputy St:~le to Council of SLate. 2352, r 
Accountant General, Posts and Tele· Shol'tage of motor tYI'Cl:I for civil pOpli 
graphs, Delhi. 194-95. Lion. 2359. 

Representation t.o Soulbal'Y Commission. Treatment. 1"0 Indittl1 prisoners of wal 
1812. Japanese a.nd German ha.nds.. 2683. 

Scnillrity of MU8liUlS recruited in Karachi Vacancy of Director for Agriculture 
div:slOn, North Western Railway. "Baluchistan. 2347. 

1742. . Wit.bd,.awal of building Granl to priva I 
Toll tax coUection aL LandsdownC' railway schools in Quetta. 2606. 

bridge in Sind. 2748-50. . 'Work done by Hydari Mission. 2641. 
Travelling allowance for rest and recrea· 

tion_ 301-02. 
Wireless licence inspectors in' Sind and 

Baluchistan Postal Circle. 392. 
Question (supplementary) re-

A _pucca huilding built in Karachi Raj 
Camp. 2416. 

Absence of Muslirr. personnel in Military 
Engineering Service in Baluchistan. 
2706. 

Advisib;lity of rest-oring Salt conceSSlOn 
under Gandhi·Irwin Pact. 2501. 

Application for Raj passage by Mr. 
HabHHll' Rahman of Sylhet. 2230. 

Appointment of officer 01\ special (Iuty 
(administration) in Food Depalltment. 
1188. 

z 
• 

ZAFAll. ALI KHAN, ·MAULANA-
Election of to the Standing Committ 

for Education. 2246. 
Election of to the stnnding corr.m;· 

for External Affairs Department,. h 
Election of to the stamLng commit c:e 

for Industries nn~ Civil- Supplies Depart. 
ment. 2184. 

I General discussioll of the General "Budget: 
1156. 

Hindu Mal'ringe Dlsnbilities Removal BU!· 
Motion to refer to Select Comm: 

366 . 
.Arranging for carriage of civilian ail' Motion for ndjoul'nmeni rs-

mails on aeroplane service routes III Failur& to enforce ee,onomic sanee: 
India..-2362, 2363. against Soulh Africa and to recall u,; 

Ban on F.rovincial Congress Committees. High Commissioner. 157. 
2686. Harlih condition of service of I" 

Condition fo!' gran~ of wholesale dealer's troops in Middle East and Italy. ( 
liccbllce for Sugar

h 
in Bihadr. ~21. ~~. 77. 

Esta lishmenL of ea.vy in nst.rles. GoUUO. Restrictions on issue of railway tickets 
_ European and India:l LM.S. officers hold- Ardha Kumbh Mela at Hard war_ Z-

ing administrative posts. 2434. Motion to reduce demand fol' "Rail 
Excessive requisition of ioodgrains lrom Board" Te paucity of Muslims in 

culLivators in certain districts. 2430. wa.y services. 578. 
Grievances of studenLs of Lady Rardinge Question Tt- '01 

College, New Delhi. 2428. Defence of India. Corps on Beng,l 11, • ..J. 
Haj passage for Maulvi Haqdad Khan of Assam Railway. 257·58. 

Lucknow. 2414. Discontinuance of direct recruitment of 
Haj passage for ~. Musharrnf Ali of special inspectors a.nd special c1er1 

Sylhet. 2414. Bengal and Assail'. Ra.i1wa.y. 37. 
Higher rank I.M.S. and RA..M.O: officers Health of SnrdnT Srndul Singh cavee" 

in Genera.l Headquatiers, DeIhl. 2506, 1493. 
Installation of broa.dcasting station. for Lack of arrangements for phyaical 

Andhra. cDlllltry. 2501. eis6 in Dharamsnla jail. 1493·94. 
I ... egislntive Assembly's decision Tt demand :Muslim pergannel officers on Nortb W 

tor grant of Planning and Development ern Railway. 2558. 
Department. 2685. Non-advertising of reorganisatlo:1 Insp 

Low wages of coolies a.t Arvankadu tor's posts of Bengal and Assa.m n. 
Cordite Fa.ctory. 2561. way. 36-37. r~ 

------~--------~--------~~ 



, 
Selection of milila.ry officel'!! for temporary 

re-inforcement of Civil administration. 
201-02. 

Side.lracking of Indinn omcers posted to 
I Front Line. 257, 

VBCnncies of special inspoctors etc.) on 
Bengal and A~!>am Ra.llway. 37. 

, QuesllOl! (suppipmenlary) TC-

~ 'Raj Pilgrims not pl'ovided sbip accommo
dation at Karachi. 114. 

Health of rnemhars of the Congress Work
ing C'ommittee. 2499. 

TnslrudionH re roser .... ation of berths £01' 
rr.elllber~ of CentrlLl Legislature. 1079. 

. ~ Refugees and evaCUees arrived in India. 
., 291. 

_ :taps agninst corruption in railway 
~ employees. 1725. 
-ResoluL:on re Nationnl War Front. 983. 

~AfrrD ITUS,IIN, MR.-
1 Demand fot' ex<'Ctols grant. in l'espec~ 

"Iorking Expenses -- Expenses 
Gtmernl Depal'tment~. 218. 

of 
of 

Demand ior snpplcmcntary grant in respect 
01-
Audit (RoUwny,). 824, 825, 826. 

)fiscellaneoua Exprndiiure 826, 827. 
Open Line Work!'!. 857. 
Payment of Indian States and rompan:es. 

827. 
Railway Board. 822-24. 
Withdrawnl from Reserve. 851. 853. 
\Vorking Expenses Expenscs of 

Electrical Department. 850, 851. 
, :. 'Vorking ExpellRes-Expcnses of Generdl 

Depnrt.menb,. 849·50. 

.J 

J 

• 

V+,Torking ExpenRPs--F .... "<penses of Traffic 
Department,. 848, 849. 

War: ing Ex~nses-MRintennnce and 
Sunnly of Locomotive Power. 835-36, 
84t-44_ 

'Working ExpenscR-Mnintennnce 
Working of Ferry Steamers nnd 
bont's. 848. 

Worl(ing Expenses-Mn.intena.nce 
(1arrin~c and Wagon Stock. 844, 
847·48. 

and 
Ha.r· 

of 
845, 

Workin-r Expen~es-Mnintenance of Struc. 
tnrnl Works. BZ7. 829, 832·33. 

Motion 'a reduce demand for "Railway 
Bonrd" N' F~nnn":nl posilion 01 the 
railWn\T". 686·89, 698-99. 

Oath of Office. 2743 . 

. nnor"l \HMA D. DR. SIR-
Aligarh Muslim Univ~rs:ty (amendrr.ent.) 

hill .. (amen~ment of f:ef'tion 5 (31)
MoMon for leave to intTodu('e. 2843. 

I--"'~ Alillnrh Mtlfllim Universit.y (AmeD~dment.) 
Bill (Amendment. of !;ect:on~ 16) 20 
elc.)-

,. 

"l Mot,ion to cans~der. 2841 
nanking Companies BiIJ- . 

Motirm refer to Select Commiltee. 
2655. 2723-27. 2782. 2787. 

Comliderntion of report. of the Public 
Af'lcounb Commit.tee. 73·76. 

Demand for supplementary gJ'ant in respect 
01-
Audit. 825. 

OP"" LinG Works. 858. 
Rn;lw6V Hoard. 823. 
W;thdrnwnl frorr~ Reserve. 853·54. 

• 

Working Elxpcllses-Mnilltenance 
Supply of-
Locomotivo Power. 838-39, 843. 
Working J~l(pl'n8GS-Ml\int(;nance 

\Vorking of Ferry Steamers :lnd 
bOlli'S. 848. 

Working l!:xpcn.ses-~Ia.inleoa.nce 

--v. 
and 

and 
Har-

of 
Caniage and Wagon Stock. 846-47. 

Working Expenses-Maintenance of Sltuc
turnl \Yorks. 829-30, 835. 

Working l!.lxpenses-1IiaceUaneous Expen
Be". 2396. 2405·07. 

General dl~cuss:on of the Ge!1eral Budget. 
1045-47. 

~nel'al discussion of Lhe Railway Budget . 
493 . 

Election of t.o the Btanding Finance 
Committee. 2184. 

Indian Army (Am.endment) BiIl
Consideration of clauses. 2381·82, 

Indian Companies (Amendmeot) Bill
Considera.tion of clauses. 859. 

Indian Finance Bill-
)oration to consider, 1579, 1702, 1771·78, 

1781. 
Motion lor adjournment. re 

for senior members of 
Service. 513. 

l(otion Te- • 

War allowance 
Ind:an Civil 

Election of member:; La the Central 
.L\dvisory Council for ra.ilways. 1203-

Election of memhera to the standing 
corr.mittee for Planning and Develop·, 
men,,- Department. 1678, 

Mol ian to l'CdllCe demand for "Railway 
Board" re-
Fin:lllcial pos~Lion of the -railways. 696· 

97, 703. 
Hourf! of work for railway staff. 753-54. 

"Working Expenses-Miscellaneous Expen~ 
aes" r#!-
Refusal to gl·an!. fuudll to run Motor 

lorries. 559·50. 
QuestionT/!-

Bhore Committee interim Report., etc. 
124. 

Developing of U. P. tedm:cal training 
iCntTe~ into politedmlque. 2615·16. 

Hnneox )'faJholra. Commiss:on. 725·26. 
Impol't. of cau~Lic soda plants. 612. 
Imported rolling slack. 721-22. 
Inn.l('qnato dearness allowance to postal 

suhordinnto staff. 722. 
Increa;;:&- in daims payment on Oudh and 

Tirhut Railway. 2169. 
Incr,~a.s·n~ n'!Qd for whnica.l engmeers 

and Medical men. 337-38. 
Indu'llr:nl plants received on lend-lease. 

519-21. 
Low s,'llG,l'icS and ather grievances of staff 

on Ondh a!1d Tirhllt Railway. 2158-
69. 2810. . 

"M nr'hinoJ'ies i u'tport ed under lend·lense 
frorr. America. 28 29. 

Mnnalel' R£'pcll'i Tt comforts nnd salary of 
"BrW!'Ih Ftolcliers. 192. 

New experiment 1'e ticket checkirlg on 
Ourlh and Tirhl1t. Railwll.Y. 2168, 

Opelti..:g of war wchnicians depot Of 1'.e. 
cent'on centre_ 2614-15. 

Performnnce by RP~el'vc Rank of India of 
functions nr a Central Bank. 2293 . 



~~ __ ~~~~~~~lN~U~B~A~~~~~~::::~~:::;~::::::::~::::~::::::::==::::~: ~ - . 
Ptmjab Govemment's requestre biscuit. Heavy dut..y on import of cotton borne by 

factory. 589-90. Indian Manufncturers. 800. 
Purchasing power of Rupee. 669·70. Inadequate clotb quota :£01" Bengnl. l02k 
Railway accident near Bebea. RaHway Inadequate !>llpply of soft. ('oke for domes· 

Station. 1-3. tic oOllsumpt.ion in Calcutt.:!. 535. 
TIn.ilway engines imported. 1093. Inadequate wl"ter supply of Ajrner. 
Scheme for -n:mnlgnmation of railways. Indian troops taken to (;reece to 

101t 
fight 

721 against Et L.A.S. 888. 
Soldiel's supplied by. the Punja.b. 195. I\{i~sing office" Files of the Controtler-
Technical centres. opened by Labour General of Civil Supplies. 729 . 
. Deparbnl'nt. 2611-14. Nat-ioDRhation or hel'l"\"'" jndll.stri.~a. 281' 

Question (supplementary) TC- ~(>~otiations with Me.ssrs. Tn.las TE manu 
.A puccn. building built in Karachi Haj facture of LooomotiYe!l. 5. 

Camp. 2416. Pnl'licipnHon by railways in toad transpor 
Admi"'s;on~ in Dbnnbad school of llllues. spr\'ices. 547. 

2435-2436. Post-war rail-road co-ordination. 949. 
AdviMbilit.y of extending time lor sub~ Progress in manufactul'(' of flexible wire, 

mission of applicntiom:. Te advanced isolated cable, etc. 728. 
technical studies. 2640. 2641. Racial discrimination as regards railWllY~""'''' 

All-Indin. hnndloom weavers Board. 106, running rooms. 27!1:3. 
107. Regronping of railway administmtion 

Con.mittee for selecting stlldents for study 1730. 
ahroad. 2607. Removal of books and n.nnuscripts Ul' 

Complaints re fixation of inadequate Imperial Library. Calcntta. 811. 
quota6 of coal wagons for certain Scales of pa.y of employees of Oudh a j 
industries. _ 536. Tirbut Ra.ilway. 538. .. 

Concessional grains .supply scheme ror staff .sche~uled castes employC'es of Ceni.· 
by Post:; and Air Department. 2754. . Public ,,10rks Dcpartme.nt. 813. 

Condition for grant of wholesale dealer's Steps f~n' manufacture of Ammon. 
llcence for Sugar in Bibar. 2422. sulphate. 384. 

Deal'llcss Allowance to Officials of the 
Government of India. 402. Textile mills cl05~d down for shortage 0 

Difficulties of overseas Indian st.udents coal. 517, 518. 
seeting admission to colleges in India. 
1015. 

Ghee purcbasing agencies. 1612. 
Government contribution to Indian Labour 

Federa.tion. 87. 
• • 

1n'D-L l06LAD-31_12_45---<l60. 

Question re p1ans for supply 
agricultura.l produce, etc. 598·99. 

ZOOLOGICAL SURVEY-
Demand for grant.. 1470 . 

• , 

I 

.. 
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